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Priority claimed from 13/08/2017; Application No. : 297174 ;Israel 
3793335    18/12/2017
[International Registration No. : 1394740]
SparkBeyond Ltd.
19 Hohit Street, Apt. 20 30900 Zikhron-Yaakov Israel

Proposed to be Used
IR DIVISION
Software as a service featuring automatic generation of predictive models using machine learning algorithms; providing 
an artificial intelligence powered research engine; software as a service featuring automated hypothesis generation and 
feature engineering for predictive models; software as a service featuring software for automated collection, integration, 
augmentation, analysis and utilization of data.
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3801009    25/10/2017
[International Registration No. : 1394591]
FANUC CORPORATION
3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Providing computer programs via computer network; hosting computer web sites; computer software design, 
development and programming services; software as a service [SaaS]; cloud computing; computer software design, 
computer programming, or maintenance of computer software; configuration, enhancement and addition of computer 
software; design, creating and maintenance of computer systems; research, analysis and consultancy services relating to 
design, creating and maintenance of computer systems; troubleshooting of computer, application software, computer 
network systems or computer software problems [technical support]; preparation of user manuals for operating 
computers or computer programs and providing information thereof; technological consulting services [help desk] in the 
field of operating computer hardware, computer software or peripheral devices.
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Priority claimed from 18/07/2017; Application No. : 2017-095990 ;Japan 

3807045    18/10/2017
[International Registration No. : 1396379]
Takasago Koryo Kogyo Kabushiki Kaisha also trading as Takasago International Corporation
37-1, Kamata 5-chome, Ohta-ku 144-0052 Tokyo Japan

Proposed to be Used
IR DIVISION
Designing, other than for advertising purposes; testing, inspection or research of pharmaceuticals, cosmetics or 
foodstuffs, and technological advisory and consultancy services and providing information relating thereto; testing, 
inspection or research for perfumery, and perfume and flavour materials and seasonings (condiments), and technological 
advisory and consultancy services and providing information relating thereto; provision of information relating to 
research and surveys for type, usage, formulation method or production method of perfumery, and perfume and flavour 
materials; development of cosmetic perfumery and perfume, food and beverage flavorings or seasonings (condiments) 
based on market research; advisory and consultancy services and providing information relating to research and analysis 
of technological direction of chemicals associated with the field of food and beverage flavorings, incenses and 
fragrances, seasonings (condiments) and colorings; testing, research or development in the field of food and beverage 
flavorings, incenses and fragrances, seasonings (condiments) and colorings, and advisory and consultancy services and 
providing information relating thereto; testing, research or development of food and beverage flavorings, incenses and 
fragrances, seasonings (condiments) and colorings, and advisory and consultancy services and providing information 
relating thereto; design, research or development of products in the field of food and beverage flavorings, incenses and 
fragrances, seasonings (condiments) and colorings, and advisory and consultancy services and providing information 
relating thereto; research, analysis or evaluation for somatic cell science, perceptional science and emotional science of 
neuro-biological science in the field of food and beverage flavorings, incenses and fragrances, seasonings (condiments) 
and colorings; scientific and technical research development; design, testing, inspection or research for development of 
products for others; design, testing, inspection or research for development of food and beverage for others; design, 
testing, inspection or research for development of food and beverage flavorings, incenses and fragrances, seasonings 
(condiments) and colorings for others; testing, inspection or research for agriculture, zootechny or fishery; testing, 
inspection or research relating to odor of agriculture, zootechny, fishery or cooked foods thereto.
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Priority claimed from 20/09/2013; Application No. : 13/4033963 ;France 

2722831    28/11/2013
[International Registration No. : 1197984]
ACCOR 
82 rue Henri Farman F-92130 Issy Les Moulineaux FR

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Hotels; motels; hotel services, services for providing food and drink; cafeteria, tea room and bar services (with the 
exception of clubs); temporary accommodation; tourist homes; hotel room reservation services for travelers; booking 
services for temporary accommodation; consultancy and advice (not business-related) in connection with hotel and 
restaurant services; rental of rooms for conferences and meetings; provision of facilities for exhibitions, conferences and 
meetings; hotel and restaurant reservation services; on-line information services regarding hotel reservation.
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Priority claimed from 14/06/2017; Application No. : 30 2017 105 965 ;Germany 

3805223    12/12/2017
[International Registration No. : 1394928]
Goethe-Hotel GmbH
Schmidtstraße 53 60326 Frankfurt Germany

Proposed to be Used
IR DIVISION
Temporary accommodation; serving of food and drink; providing information related to hotels; hotel services; hotel 
accommodation services; hotel and motel services; hotel services.
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3806576    05/12/2017
[International Registration No. : 1395235]
HK CTS Hotels Co., Ltd.
Floor 9, CTS Building, No.2 East Road of North Third Ring, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Food and drink catering; canteen services; teahouse services; hotel services; rental of meeting rooms; bar services; cafe 
services; hotel reservations; tourist home services; accommodation bureau services [hotels, boarding houses].
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3805271    08/12/2017
[International Registration No. : 1395066]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No. 1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Hospital services; pharmacy advice; plastic surgery; rest home services; dietary nutrition guidance; animal breeding; 
veterinary assistance; animal grooming; pet grooming; aquaculture services.
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Priority claimed from 02/06/2017; Application No. : 016805673 ;European Union 

3808322    27/11/2017
[International Registration No. : 1396111]
Imagen Therapeutics Limited
Suite 4D Citylabs, Nelson Street Manchester M13 9NQ United Kingdom

Proposed to be Used
IR DIVISION
Medical analysis services for cancer prognosis and treatment; medical testing services, namely the testing of cells to 
optimise treatment for cancer; preparation of reports relating to the testing of cancer cells and the treatment of cancer; 
information, advisory and consultancy services in relation to the aforesaid.

7558



Trade Marks Journal No: 1847 ,   30/04/2018           Class 45 
 

Priority claimed from 21/12/2017; Application No. : 87731032 ;United States of America 

3781608    22/12/2017
[International Registration No. : 1392979]
You Map, Inc.
55 West 25th Street New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
On-line social networking services; online social networking services provided through a community website.
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3801137    20/11/2017
[International Registration No. : 1394607]
RIZWAN NURUDDIN ADATIA
Av. Mártires de Mueda, No. 549 Maputo Mozambique

Proposed to be Used
IR DIVISION
Personal and social services rendered by others to meet the needs of individuals.
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Priority claimed from 25/04/2013; Application No. : 30 2013 002 803.1/12 ;Germany 

2699364    19/10/2013
[International Registration No. : 1189399]
Bayerische Motoren Werke Aktiengesellschaft
Petuelring 130 80809 München Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO
32, RADHA MAKHAB DUTTA GARDEN LANE. KOLKATA -700 010

Proposed to be Used
IR DIVISION
Cl.9;Cameras, apparatus for recording, transmission or reproduction of data.

Cl.12;Motor vehicles and parts thereof, included in this class; glass panes of motor vehicles; safety devices for motor 
vehicles, in particular safety belts and rollover bars.
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Priority claimed from 21/02/2013; Application No. : 1263495 ;Benelux 

2704628    26/07/2013
[International Registration No. : 1190812]
Huntsman (Europe) BVBA
Everslaan 45 B-3078 EVERBERG (Belgium)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemicals for use in the manufacture of sandwich panels and other building and 
insulation materials; fire rated polyurethane foam (unprocessed); chemical substances and fire rated polyurethane foam 
for use in the manufacture of foam materials for use as building materials, as fire protection materials and as insulation 
materials.

Cl.17;Sandwich panels and other building insulation materials made from fire rated polyurethane foam; fire rated 
polyurethane foam used for heat insulation and fire protection.

Cl.19;Building materials, including sandwich panels, made from fire rated polyurethane foam; fire rated polyurethane 
foam used as building material with heat insulation and fire protection properties.
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Priority claimed from 08/05/2013; Application No. : 2013715646 ;Russian Federation 

2705827    07/11/2013
[International Registration No. : 1189860]
Limited Liability Company "NEARMEDIC PHARMA"
ul. Koroleva, 4, office 402 RU-249030 Obninsk, Kaluzhskaya oblast Russian Federation

Address for service in India/Attorney address:
L.S.DAVAR & CO
32, RADHA MAKHAB DUTTA GARDEN LANE. KOLKATA -700 010

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science.

Cl.5;Pharmaceutical and veterinary preparations.

Cl.42;Scientific and technological services and research and design relating thereto.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals.
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2711030    24/10/2013
[International Registration No. : 1191968]
The Secretary of State for Defence
UK Hydrographic Office, Intellectual Property Office, Admiralty Way Taunton, Somerset TA1 2DN United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; downloadable electronic publications 
and downloadable electronic charts featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; computer software for authorising 
access to data bases featuring hydrographic, oceanographic, navigational, maritime safety, maritime telecommunications 
data and information and tidal height and motion predictions.

Cl.41;Electronic publication services relating to hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions.
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2711041    24/10/2013
[International Registration No. : 1191992]
The Secretary of State for Defence
UK Hydrographic Office, Intellectual Property Office, Admiralty Way Taunton, Somerset TA1 2DN United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; downloadable electronic publications 
and downloadable electronic charts featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; computer software for authorising 
access to data bases featuring hydrographic, oceanographic, navigational, maritime safety, maritime telecommunications 
data and information and tidal height and motion predictions.

Cl.41;Electronic publication services relating to hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions.
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2714741    27/12/2013
[International Registration No. : 1193362]
VITALSMARTS, LC
282 River Bend Lane, Ste. 100 Provo UT 84604 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded electronic and digital media featuring training programs and information and instruction on 
communication skills, building teamwork, developing and enriching personal, team and inter-organizational relationships, 
developing leadership skills, improving organizational culture, management skills for individuals, teams, and 
organizations, creating responsibility, improving performance, and ensuring execution.

Cl.16;Printed materials, namely, manuals, handbooks, newsletters, and magazines, all in the field of developing 
communication skills, building teamwork, developing and enriching personal, team and inter-organizational relationships, 
developing leadership skills, improving organizational culture, developing management skills for individuals, teams and 
organizations, creating responsibility, improving performance and ensuring exection.

Cl.41;Educational services, namely, conducting programs, webinars, online and live seminars and training in the field 
of interpersonal communications, communication skills, building teamwork, developing and enriching personal, team and 
inter-organizational relationships, developing leadership skills, improving organizational culture, management skills for 
individuals, teams, and organizations, creating responsibility, improving performance, and ensuring execution.
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Priority claimed from 26/03/2013; Application No. : 011691367 ;European Union 

2716062    18/09/2013
[International Registration No. : 1192755]
AKEMI chemisch technische Spezialfabrik GmbH
Lechstrasse 28 90451 Nürnberg Germany

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins (including foamable), including in the form of powders, liquids or pastes, including casting 
resins and repair resins, in particular for vehicle bodies, boats, caravans; adhesive materials, putties and fillers for motor 
vehicles and motor vehicle bodies; sealing putties for motor vehicles; hardeners and other reactive additives for artificial 
resins; adhesives with an epoxy resin base for use with natural and artificial stone, in the building industry, in the 
metalworking and plastics processing industries, in the automobile industry, as well as in boat building; unprocessed 
plastics; adhesives for industrial and commercial purposes; fillers for exhausts; spray canisters containing chemical 
preparations for repairing vehicle tyres, gas canisters for inflating vehicle tyres, and combinations of both goods. 

Cl.2;Paints, varnishes, lacquers; colorants; mordants; preservatives against rust and against deterioration of wood; 
nitro thinners and artificial resin thinners for paints, lacquers and artificial resins; undercoating for vehicle chassis and 
motor vehicles; coatings for underbody protection of motor vehicles; raw natural resins; metals in foil and powder form 
for painters, decorators, printers and artists; all the aforesaid goods for industrial purposes, other than for the motor 
vehicle industry, and for vehicle repair.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; abrasive papers and abrasive belts (abrasive material); brush strips (abrasives); abrasives; preparations for 
dissolving and removing rust, cleaning, polishing and care preparations, other than dust binding compositions, for stone 
floors and tiled floors; cleaning, polishing and care preparations for motor vehicles; additives in coolant for cleaning 
motor vehicle radiators. 

Cl.4;Dust absorbing, wetting and binding compositions.

Cl.17;Goods of plastics (semi-finished products); sealing compounds and sealing preparations; exhaust sealant 
materials; exhaust sealing putty and exhaust sealing bandages; chemical compositions for repairing leaks; stone and 
marble filler, fillers (including with fibre additives); additives in coolant for sealing motor vehicle radiators; non-woven 
materials and fabrics of glass and/or artificial fibre for repair purposes used with artificial resins; sealants and joint sealer 
materials (based on silicone rubber, natural rubber, polyurethane, acrylic polymers and copolymers).
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2716063    17/07/2013
[International Registration No. : 1192733]
V-Day Corporation
303 Park Avenue South, Ste. 1184 New York, New York 10010 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness of the need to stop violence against women and girls; on-line retail store services 
featuring a wide variety of consumer goods of others.

Cl.41;Providing a website featuring non-downloadable videos featuring information on the subject of preventing 
violence against women and girls and empowering women and girls.

7568



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 09/07/2013; Application No. : MO2013C000509 ;Italy 

2716066    02/08/2013
[International Registration No. : 1192747]
OLITALIA S.r.l.
Via A. Meucci, 22/A I-47122 Forli (FC) Italy

Address for service in India/Attorney address:
P S DAVAR
A-1 Greater Kailash 1, New Delhi 110048

Proposed to be Used
IR DIVISION
Cl.29;Sunflower oil for food; corn oil; olive oil for food; colza oil for food; palm kernel oil for food; peanut oil for food; 
sesame oil; soya bean oil for food; spiced oils for food; olives, preserved; fruits, tinned; vegetables, tinned; jellies for 
food; meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Wine vinegar; balsamic vinegar; traditional Modena balsamic vinegar; fruits, spices or herbs flavored balsamic 
vinegar; apple vinegar; balsamic vinegar based dressings; fruits, spices or herbs flavored balsamic vinegar based 
dressings; frosting; balsamic vinegar based frosting; aromatic preparations for food; dressings for salad; coffee, tea, 
cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry and 
confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice.

Cl.32;Vinegar based drinks; fruits flavored balsamic vinegar based drinks; herbs flavored balsamic vinegar based 
drinks; preparations for making beverages, namely fruits and herbs flavored vinegar based drinks; preparations for 
making beverages, namely fruits and herbs flavored balsamic vinegar based drinks; beers; mineral and aerated waters 
and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other preparations for making beverages.
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2716080    15/10/2013
[International Registration No. : 1192704]
MECALUX, S.A.
Silici, 1-5 E-08940 CORNELLA DE LLOBREGAT (Barcelona) Spain

Address for service in India/Attorney address:
W.S.KANE & CO
MERCHANT CHAMBER, 6TH FLOOR, 41, SIR VITHALDAS THACKERSEY ROAD,OPP, PATKAR HALL, CHURCHGATE 
MUMBAI- 400 020

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; free-standing 
buildings of metal; metal frames for storage; metal frames for buildings; attics of metal; metallic materials for railway 
tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; pipes and tubes 
of metal; crates and containers of metal; storage containers of metal; stairs, windows and doors of metal; paving blocks 
of metal; goods of common metal not included in other classes; ores; rolled and cast building materials; chains 
(excluding driving chains for vehicles), nails and screws.

Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine coupling and 
transmission components (other than for land vehicles); automatic robotic machines for storage; handling apparatus (for 
loading and unloading); machines and apparatus for storing, retrieving and monitoring of inventories, sorting, forwarding 
and lifting; hoists; elevators [lifts]; conveyors; conveyor belts; transelevators; robots (machines); robotics apparatus; 
mechanical parking installations; robotic parking systems.

Cl.20;Furniture, mirrors, picture frames; racks (shelving), cabinets; furniture and cupboards of metal; racks of metal, 
mobile racks of metal, mobile racks; boxes and containers not of metal; goods of wood, cork, cane, reed, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, 
not included in other classes.
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2716081    17/12/2013
[International Registration No. : 1192632]
JLB Brands Ltd 
1st Floor, Unit D, Zetland House, 5-25 Scrutton Street London EC2A 4HJ GB

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; imitation jewellery; costume jewellery; cuff-links, tie pins, tie clips; horological and 
chronometric instruments (watches and other time instruments); watch chains; watch straps; bracelets for watches, 
watch cases and watch protectors, all made of precious metal or of imitation precious metal and jewels and imitation 
jewels for use in watches.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; suitcases, holdalls, trunks and valises, all being articles of luggage; handbags, 
attache cases, briefcases, shopping bags, purses, pocket cases, pocket wallets; umbrellas, parasols and walking sticks.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 23/05/2013; Application No. : 30 2013 033 178.8/01 ;Germany 

2716108    20/11/2013
[International Registration No. : 1192482]
Allnex Germany GmbH
Kasteler Strasse 45 65203 Wiesbaden Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; unprocessed plastics.

Cl.2;Paints, varnishes, lacquers; colorants; preservatives against rust and deterioration of wood.
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Priority claimed from 11/07/2013; Application No. : 648836 ;Switzerland 

2716212    12/11/2013
[International Registration No. : 1192594]
Multi-Holding AG
Stockbrunnenrain 8 CH-4123 Allschwil Switzerland

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Metal connectors and other devices for joining pipes; pipe muffs of metal; sleeves (metal hardware); cable junction 
sleeves of metal and parts and accessories thereof, included in this class.

Cl.9;Electric contacts; electric switches; polarity inverters; crossbar distributors; plugs and sockets for electrical 
connections; electric couplings; apparatus and installations and parts thereof for the transmission of data and signals, in 
particular couplers for optical cables; electric, electromechanical and electronic components; electrical connectors; 
junction boxes (electricity); wire grips and pliers; electric measuring apparatus and accessories thereof; electric cables.
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Priority claimed from 07/05/2013; Application No. : 13 4 003 675 ;France 

2716344    29/10/2013
[International Registration No. : 1191624]
REGION ILE-DE-FRANCE
33 rue Barbet de Jouy F-75007 Paris France

Address for service in India/Attorney address:
NISHNAT ASSOCIATES
K1/125 LOWER GROUND FLOOR CHITTARANJAN PARK NEW DELHI-19

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives (glues) for stationery 
or household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
or teaching material (except apparatus); plastic materials for packaging; printing type; printing blocks, posters, albums, 
almanacs, calendars, notebooks, catalogs, folders for papers, newsletters, forms, newspapers, books, periodicals, bags 
(envelopes, small bags) of paper or plastics for packaging.

Cl.35;Advertising; business management; business administration; office functions, commercial administration of the 
licensing of the goods and services of others, bill-posting, advertising agencies, commercial information agencies, 
business management assistance, employment agencies, business management and organization consultancy, business 
management consultancy, human resources consulting, professional business consulting, advertising mailing, 
dissemination of advertising matter, direct mail advertising [leaflets, prospectuses, printed matter, samples], compilation 
of statistics, marketing studies, business information, commercial information and advice for consumers, rental of 
advertising space, organization of exhibitions for commercial or advertising purposes, economic forecasting, production 
of advertising films, sales promotion for others, publication of advertising texts, marketing research, sponsorship search, 
data search in computer files for others, business research, compilation of information into computer databases, writing 
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of advertising texts, public relations, business inquiries, opinion polling, systematization of information into computer 
databases; development (promotion) of an area's image rendering it attractive to investors, tourists, researchers, students
and other members of the public.

Cl.38;Telecommunications, news agencies, communications by fiber-optic networks, communications by computer 
terminals, provision of access to databases, provision of user access to global computer networks, provision of 
discussion forums on the Internet, transmission of digital files.

Cl.41;Education; training; entertainment; sporting and cultural activities, correspondence courses, entertainment, 
teaching, correspondence teaching, educational examinations, entertainment information, education information, 
instruction services, electronic desktop publishing, provision of sports facilities, organization of sports competitions, 
organization of exhibitions for cultural or educational purposes, organization and conducting of training workshops, 
organization and conducting of colloquiums, organization and conducting of concerts, organization and conducting of 
conferences, organization and conducting of congresses, organization and conducting of seminars, organization and 
conducting of symposiums, publication of texts other than advertising texts, publication of electronic books and journals 
on-line, booking of seats for shows.
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Priority claimed from 24/06/2013; Application No. : 648990 ;Switzerland 

2716495    09/12/2013
[International Registration No. : 1191513]
Saphar GmbH
Passage 6 CH-4104 Oberwil Switzerland

Address for service in India/Agents address:
W. S. KANE & CO.
MERCHANT CHAMBER, 6TH FLOOR, 41, SIR VITHALDAS THACKERSY ROAD, CHURCHGATE, MUMBAI-400 020.

Proposed to be Used
IR DIVISION
Cl.35;Professional business consultancy in connection with business organization and management; cost price 
analysis; computerized file management; relocation services for businesses; preparation of statistics, company efficiency 
expert services and economic forecasting; commercial information and advice for consumers [consumer advice shop]; 
opinion polling; public relations, particularly press review services; organization of exhibitions for commercial or 
advertising purposes; procurement services for others (purchasing goods and services for other businesses); retail or 
wholesale services for pharmaceutical, veterinary and sanitary preparations as well as for medical supplies.

Cl.42;Scientific and technological services as well as research and development relating thereto; industrial analysis 
and research services; design and development of computers and programs for computers; scientific information and 
consultancy in relation to carbon offsetting.

Cl.45;Legal services; security services for the protection of property and individuals; security consultancy, particularly 
in the medical, pharmaceutical and health field.
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Priority claimed from 05/06/2013; Application No. : 85951867 ;United States of America 

2717807    04/12/2013
[International Registration No. : 1191200]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 US

Address for service in India/Agents address:
ANAND AND ANAND.
B-41, NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; security devices, namely, anti-theft warning apparatus, electronic theft prevention installations,
and security monitoring, detection, and warning apparatus and alarms; monitors; monitoring apparatus, electronic; 
cameras; computers; computer hardware; computer peripherals; wireless communication devices; radios; audio and 
video devices; global positioning system devices; accessories, parts, components, and cases for all of the foregoing 
goods.

Cl.14;Chronometric instruments, timepieces, and bracelets; accessories, parts, components, and cases for all of the 
foregoing goods.

7577



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

2718569    13/12/2013
[International Registration No. : 1196025]
Haldor Topsøe A/S 
Haldor Topsøes Allé 1 DK-2800 Kgs. Lyngby DK

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science as well in agriculture, horticulture and forestry; manures; catalysts for the 
production of synthesis gas and hydrogen, catalysts for conversion of synthesis gas to chemicals, catalysts for 
conversion and removal of contaminants in exhaust gases and waste gases.

Cl.4;Petrol.

Cl.11;Apparatus for steam generating, cooking, refrigerating and drying, including apparatus for manufacturing of 
ammonia and methanol and apparatus for steam propagation and hydro treatment of oil.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes.

Cl.37;Building construction; repair; installation services.

Cl.40;Treatment of materials; treatment of gasifying products and catalytic processing of coal, oil, gases, biomass; 
manufacture of fuel.

Cl.42;Scientific and technological services and research and design, relating thereto; engineering; industrial analysis 
and research services; development and design of catalytic process technologies; design and development of computer 
hardware and software.
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2719171    06/02/2014
[International Registration No. : 1195980]
DOGNAEDIS, LDA.
RUA PEDRO NUNES, EDIFÍCIO INCUBADORA DO INSTITUTO PEDRO NUNES P-3030-199 COIMBRA Portugal

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computers.

Cl.42;Consultancy in the field of computers; computers programming; design of computer systems; quality control; 
conversion of data and computer programs (except physical conversion); conversion of data or documents from physical 
to electronic media; design of software; provision of internet search engines; installation of computer programs; 
maintenance of computer programs; creating and maintaining web sites for others.
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Priority claimed from 02/08/2013; Application No. : 86027848 ;United States of America 

2719218    05/08/2013
[International Registration No. : 1194862]
FireEye, Inc. 
1440 McCarthy Blvd. Milpitas CA 95035 US

Address for service in India/Attorney address:
SKS LAW ASSOCIATES
C-1/611, MAYFAIR TOWER, CHARMWOOD VILLAGE, SURAJKUND, FARIDABAD-121009

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for digital security; computer security products, namely, computer peripherals; 
computer hardware and software, namely, network security appliances, email security appliances, digital data and media 
security appliances, security software applications, and management stations related to the foregoing; computer software 
and computer hardware for detection, blocking, and facilitating removal and remediation of computer viruses, rootkits, 
bootkits, backdoors, zero-day attacks, data exfiltration, phishing, bots, time bombs, worms, cyber-attacks, malicious 
attacks, and advanced persistent threats; computer software for identifying and preventing malicious attacks on, and 
unauthorized activities and intrusions in computers, computer systems, networks, hardware, software applications, 
digital devices, and mobile devices; computer software and hardware providing secure networks, virtual computer 
systems and virtual computer environments; computer hardware; computer peripherals.

Cl.42;Technical support and consulting services related to security and vulnerability of, and cyber-attacks and threats 
against computers, computer systems, networks, hardware, software applications, digital devices, digital data, and mobile
devices; technical and consulting services related to designing, developing, customizing, configuring, deploying, 
installing, maintaining, analyzing, integrating, repairing, and managing of cyber-security systems for others; technical 
support services in the nature of detecting and diagnosing computer hardware and software security problems and 
vulnerabilities, updating and maintenance of computer software relating to computer security and to prevention and 
mitigation of computer risks; updating and maintaining computer software for others; cloud computing services featuring 
software and databases for use in computer security and prevention and mitigation of computer risks; computer 
consultation and research in the field of computer hardware, computer software and network security; computer security 
consultancy in the field of malware, intrusion and penetration testing and diagnosis of computers and networks to assess 
information technology security and vulnerability; information technology security services in the nature of providing 
network access to cyber-threat intelligence, to cyber-attack verification, and to security analysis of network traffic, emails, 
files, media computer software, and mobile applications; application service provider (ASP) featuring software for use for 
detection, blocking, and facilitating removal and remediation of computer viruses, rootkits, advanced persistent threats, 
malware and malicious attacks in computers, computer systems, networks, hardware, software applications, digital 
devices, and mobile digital devices; application service provider (ASP) featuring software that provides secure virtual 
computer systems and virtual computing environments.
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Priority claimed from 19/11/2013; Application No. : 4020130077300 ;Republic of Korea 

2719252    31/12/2013
[International Registration No. : 1195954]
Chung, Sang Min
104-503, 30, Nambusunhwan-ro 363-gil, Gangnam-gu Seoul Republic of Korea

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Test tubes; laboratory trays; pipettes; electric alarm bells; electric door bells; sound transmitting apparatus; 
intercommunication apparatus; apparatus for wireless transmission of acoustic information; telecommunication 
machines and implements; transmitters (telecommunication); transmitting sets (telecommunication); transmitters of 
electronic signals; signal bells; electronic call bells; incubators for bacteria culture; petri dishes.

Cl.11;Light emitting diode [LED] lamps; light emitting diode [LED] bulbs; neon lamps; chandeliers; miniature light 
bulbs; lighting devices for showcases; spotlights; lamps for outdoor use; decoration lamps; electric lamps; electric 
lighting apparatus; electric lighting devices [other than for vehicles]; lighting apparatus and installations; torches for 
lighting; ceiling lights; fairy lights for festive decoration; electric lights for Christmas trees; artificial solar lamps; 
flashlights (torches); table lamps.
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Priority claimed from 17/07/2013; Application No. : 2013-055273 ;Japan 

2719258    22/08/2013
[International Registration No. : 1194606]
SUMITOMO BAKELITE CO., LTD.
5-8, Higashi-shinagawa 2-chome, Shinagawa-ku Tokyo 140-0002 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Epoxy resins, unprocessed; phenolic resins, unprocessed; synthetic condensation resins; condensation plastics, 
unprocessed; polymerization plastics; plastic molding compounds for use in the manufacture of molded plastic articles; 
unprocessed plastics (plastics in primary form); industrial chemicals; adhesives for industrial purposes.

Cl.2;Dyestuffs; pigments; resin-based coatings used to coat metal products, wooden products, ceramic products and 
plastic products for industrial applications; printing ink.

Cl.17;Electrical insulating materials of synthetic resins; semi-processed plastics.
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Priority claimed from 01/04/2013; Application No. : 85891804 ;United States of America 

2719267    26/09/2013
[International Registration No. : 1195483]
The International Society on Thrombosis and Haemostasis, Inc.
610 Jones Ferry Road, Suite 205 Carrboro NC 27510 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Prerecorded electronic media featuring information about biomedical science and medicine.

Cl.16;Printed educational materials in the fields of biomedical science and medicine.

Cl.35;Association services, namely, promoting the interests of specialists in the fields of science and medicine through 
business activities; arranging and conducting trade conferences in the fields of science and medicine.

Cl.41;Educational services, namely, developing, arranging, and conducting educational conferences and programs and 
providing courses of instruction in the fields of biomedical science and medicine.

Cl.42;Providing research information in the field of biomedical science.

Cl.44;Providing information in the field of medicine.
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Priority claimed from 05/07/2013; Application No. : 2013722872 ;Russian Federation 

2719401    26/12/2013
[International Registration No. : 1197205]
Closed Joint Stock Company "Russian Copper Company"
Lunacharskogo str., 82 RU-620075 Ekaterinburg, Sverdlovsk region Russian Federation

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia; ammonia [volatile alkali] for industrial 
purposes; anhydrous ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antistatic preparations, other than for household purposes; antifreeze; dressing and finishing 
preparations for textiles; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of 
cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations used 
in wine making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw 
material]; animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for 
chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical 
purposes; albuminized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; reagent 
paper, other than for medical or veterinary purposes; self-toning paper [photography]; nitrate paper; sensitized paper; 
photometric paper; borax; agglutinants for concrete; gas purifying preparations; preservatives for pharmaceutical 
preparations; polish removing substances; preparations for the separation of greases; substances for preventing runs in 
stockings; water-softening preparations; limestone hardening substances; tanning substances; adhesives for industrial 
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purposes; surface-active chemical agents; artificial sweeteners [chemical preparations]; fissionable material for nuclear 
energy; foundry binding substances; concrete-aeration chemicals; leather-dressing chemicals; chemical preparations for 
the manufacture of paints; chemical substances for preserving foodstuffs; starch-liquifying chemicals [ungluing agents]; 
flower preservatives; seed preserving substances; viscose; bismuth; bismuth nitrite for chemical purposes; witherite; 
distilled water; sea water for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; 
seaweeds [fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases 
for industrial purposes; gas propellents for aerosols; basic gallate of bismuth; gallium; gambier; helium; electrophoresis 
gels, other than for medical or veterinary purposes; genes of seeds for agricultural production; aluminium hydrate; 
hydrates; hyposulphites; ceramic glazings; glycol; expanded-clay for hydroponic plant growing [substrate]; china slip; 
alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose for industrial purposes; 
glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of 
fruit; peat pots for horticulture; graphite for industrial purposes; guano; humus; dextrine size; detergents for use in 
manufacturing processes; defoliants; hydrazine; diastase for industrial purposes; kieselgur; manganese dioxide; titanium 
dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to petrol [gasoline]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic 
circuits; liquids for removing sulphates from accumulators; power steering fluid; brake fluid; magnetic fluid for industrial 
purposes; transmission fluid; grafting wax for trees; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; rare earths; metal earths; diatomaceous earth; fuller's earth for use in textile industry; lime chloride; 
isotopes for industrial purposes; ion exchangers [chemical preparations]; ytterbium; yttrium; iodine for industrial 
purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein for the food 
industry; casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial purposes; 
tartar other than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; cassiopium [lutetium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic film, sensitized but not exposed; oxygen; nitric acid; antranilic acid; 
benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; 
gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; 
formic acid; persulphuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulphuric acid; 
sulphurous acid; hydrochloric acid; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; 
hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious
acid; adhesives for billposting; leather glues; adhesives for wall tiles; adhesives for paperhanging; glue for industrial 
purposes; cement for mending broken articles; gums [adhesives], other than for stationery or household purposes; 
birdlime; isinglass other than for stationery, household or alimentary purposes; gluten [glue], other than for stationery or 
household purposes; stem cells other than for medical or veterinary purposes; adhesives used in industry; flocculants; 
collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial purposes; 
starch paste [adhesive], other than for stationery or household purposes; silicon; creosote for chemical purposes; 
krypton; xenon; curium; lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; 
dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; 
magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in the course of 
manufacture; oils for the preservation of food; carbolineum for the protection of plants; paper pulp; wood pulp; grafting 
mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; automobile body fillers; oil cement [putty]; 
synthetic materials for absorbing oil; ceramic materials in particulate form, for use as filtering media; filtering materials 
[unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering 
materials [chemical preparations]; copper sulphate; metalloids; alkaline-earth metals; alkaline metals; methane; methyl 
benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial 
purposes; soap [metallic] for industrial purposes; arsenic; bate for dressing skins; emollients for industrial purposes; 
sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; unprocessed artificial resins, 
unprocessed plastics; neodymium; neon; neptunium; nitrate of uranium; nitrates; combusting preparations [chemical 
additives to motor fuel]; nitric monoxide; baryta; uranium oxide; oxalates; lithia [lithium oxide]; lead oxide; antimony 
oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine [chemical preparations]; gallnuts; 
clarification preparations; wine finings; textile-brightening chemicals; beer-clarifying and preserving agents; must-fining 
preparations; reducing agents for use in photography; bases [chemical preparations]; wax-bleaching chemicals; fat-
bleaching chemicals; organic-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; dioxide of hydrogen; persulphates; perchlorates; 
foundry sand; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; plastics 
unprocessed; x-ray films, sensitized but not exposed; plutonium; polonium; potash; potash water; earth for growing; 
praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork preservatives, except 
paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints and oils; bacterial 
preparations other than for medical and veterinary use; bacteriological preparations for acetification; bacteriological 
preparations other than for medical and veterinary use; biological preparations, other than for medical or veterinary 
purposes; vulcanising preparations; diagnostic preparations, other than for medical or veterinary purposes; renovating 
preparations for phonograph records; currying preparations for leather; currying preparations for skins; tempering and 
soldering preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel or glass; opacifiers for enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing preparations, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-
boil preparations for engine coolants; fulling preparations for use in textile industry; scale removing preparations, other 
than for household purposes; flashlight preparations; galvanizing preparations; finishing preparations for use in the 
manufacture of steel; sizing preparations; animal carbon preparations; cultures of microorganisms other than for medical 
and veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
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purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes; chemical preparations for scientific purposes, other than for medical or veterinary use; chemical 
preparations for facilitating the alloying of metals; chemical preparations for decarbonising engines; fulling preparations; 
fuel-saving preparations; coal saving preparations; damp proofing preparations, except paints, for masonry; anti-
sprouting preparations for vegetables; brazing preparations; preparations of the distillation of wood alcohol; by-products 
of the processing of cereals for industrial purposes; benzene derivatives; cellulose derivatives [chemicals]; promethium; 
protactinium; protein [raw material]; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; 
anti-frothing solutions for accumulators; drilling muds; solutions for cyanotyping; baths for galvanizing; silver salt 
solutions for silvering; toning baths [photography]; chemical reagents, other than for medical or veterinary purposes; 
rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black 
for industrial purposes; samarium; saccharin; selenium; salpetre; sulphur; silver nitrate; carbon sulphide; silicates; 
aluminium silicate; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic batteries; salt for 
preserving, other than for foodstuffs; salts for coloring metal; salts for industrial purposes; iron salts; gold salts; iodised 
salts; calcium salts; sodium salts [chemical preparations]; salt, raw; salts from rare earth metals; mercury salts; toning 
salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release preparations; fire 
extinguishing compositions; compositions for the manufacture of phonograph records; compositions for the manufacture
of technical ceramics; compositions for repairing inner tubes of tires; tire repairing compositions; acid proof chemical 
compositions; glutinous tree-banding preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; cement for footwear; concrete preservatives, except paints and oils; water glass 
[soluble glass]; strontium; substrates for soil-free growing [agriculture]; barium sulphate; sulphates; antimony sulphide; 
sulphides; benzoic sulphinide; sulphonic acids; sumac for use in tanning; superphosphates [fertilisers]; antimony; 
thallium; talc [magnesium silicate]; tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; 
cream of tartar for chemical purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; 
technetium; thiocarbanilide; titanite; biological tissue cultures other than for medical or veterinary purposes; sensitized 
cloth for photography; blueprint cloth; toluene; toluol; fuel for atomic piles; thorium; peat [fertiliser]; tragacanth gum for 
use in manufactures; thulium; carbonic hydrates; carbon; activated carbons; carbon for filters; animal charcoal; animal 
carbon; bone charcoal; blood charcoal; fertilizing preparations; nitrogenous fertilisers; fertilizers; fish meal fertilizers; 
pyroligneous acid [wood vinegar]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; 
vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical 
purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical 
purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic aldehyde for 
chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive plates; 
sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for forestry, except 
fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; glass-
staining chemicals; enamel and glass staining chemicals; enamel-staining chemicals; oil-separating chemicals; water 
purifying chemicals; oil-purifying chemicals; soldering chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemical preparations, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticulture chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, weedkillers, herbicides, insecticides 
and parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color-brightening 
chemicals for industrial purposes; chemicals used in industry, science and photography, as well as in agriculture, 
horticulture and forestry; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium 
chloride; magnesium chloride; chlorides; palladious chlorides; chromates; flowers of sulphur for chemical purposes; 
caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for 
finishing and priming; spinel [chemical preparations]; alkalies; caustic alkali; radioactive elements for scientific purposes;
fissionable chemical elements; emulsifiers; erbium; ethane; methyl ether; sulphuric ether; ethyl ether; glycol ether; 
ethers; esters; cellulose ethers for industrial purposes; cellulose esters for industrial purposes.

Cl.6;Aluminium; fittings of metal for compressed air ducts; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; girders of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
preserving boxes of metal; reels of metal, non-mechanical, for flexible hoses; swimming pools [metal structures]; 
beryllium [glucinium]; arbours [structures of metal]; blooms [metallurgy]; ingots of common metal; anchors; bolts of 
metal; eye bolts; casks of metal; mooring buoys of metal; barrels of metal; identification bracelets of metal, for hospitals; 
bronze; bells for animals; bells; letters and numerals of common metal, except type; silos of metal; busts of common 
metal; vanadium; bird baths [structures of metal]; valves of metal, other than parts of machines; vice benches of metal; 
screws of metal; aviaries of metal [structures]; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves 
[metal hardware]; ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, 
for railway wagons; nuts of metal; galena [ore]; celtium [hafnium]; nails; brads; horseshoe nails; germanium; vice claws 
of metal; doors of metal; chimney pots of metal; prefabricated houses [kits] of metal; memorial plaques of metal; chimney 
shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; containers of 
metal for storing acids; jalousies of metal; iron, unwrought or semi-wrought; hoop iron; roof gutters of metal; street 
gutters of metal; tinplate; door bolts of metal; window fasteners of metal; bolts, flat; binding screws of metal for cables; 
cramps of metal [crampons]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of metal for 
bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal for containers; bungs 
of metal; latches of metal; tension links; couplings of metal for chains; signs, non-luminous and non-mechanical, of 
metal, for roads; numberplates of metal; signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of 
common metal [hardware]; bronzes [works of art]; works of art of common metal; goods of common metal not included in 
other classes; hardware of metal; indium; cabanas of metal; telephone booths of metal; cadmium; booths of metal for 
spraying paint; telpher cables; ropes of metal; greenhouse frames of metal; framework of metal for building; cornices of 
metal; skating rinks [structures of metal]; cermets; water-pipe valves of metal; drain traps [valves] of metal; metal cages 
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for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; chill-moulds [foundry]; elbows of 
metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; door bells of metal, non-
electric; pillars of metal for buildings; casings of metal for oilwells; chimney cowls of metal; sealing caps of metal for 
bottles; sealing caps of metal; tent pegs of metal; pegs of metal; rings of common metal for keys; copper rings; rings of 
metal; ferrules of metal; door fittings of metal; fittings of metal for windows; buildings of metal; buildings, transportable, 
of metal; steel buildings; containers of metal [storage, transport]; guard rails of metal; baskets of metal; door frames of 
metal; tool boxes of metal, empty; stringers [parts of staircases] of metal; taps for casks of metal; tubbing of metal; 
roofing of metal; brackets of metal for building; turntables [railways]; screw tops of metal for bottles; manhole covers of 
metal; pitons of metal [mountaineering equipment]; hooks [metal hardware]; pot hooks of metal; hooks for slate [metal 
hardware]; hooks of metal for clothes rails; clothes hooks of metal; chicken-houses of metal; brass, unwrought or semi-
wrought; bands of metal for tying-up purposes; scaffolding of metal; staircases of metal; ladders of metal; limonite; steel 
sheets; cast steel; traps for wild animals; magnesium; manganese; reinforcing materials, of metal, for concrete; 
reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials of metal for 
building; brazing alloys; railway material of metal; materials of metal for funicular railway permanent ways; building 
materials of metal; refractory construction materials of metal; masts of metal; steel masts; copper, unwrought or semi-
wrought; german silver; sheets and plates of metal; materials of metal for railway tracks; non-electric cables and wires of 
common metal; tubes of metal; common metals, unwrought or semi-wrought; pyrophoric metals; metals in powder form; 
moldings of metal for cornices; molybdenum; door knockers of metal; pipe muffs of metal; porches of metal [building]; 
bronzes for tombstones; tombs of metal; flashing of metal, for building; roof flashing of metal; fish plates [rails]; anvils; 
anvils [portable]; beak-irons [bick-irons]; ferrules of metal for walking sticks; rope thimbles of metal; handcuffs; jets of 
metal; duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension links]; wire stretchers [tension 
links]; stretchers for iron bands [tension links]; nickel-silver; nickel; niobium; grease nipples; binding thread of metal for 
agricultural purposes; thread of metal for tying-up purposes; house numbers of metal, non-luminous; braces of metal for 
handling loads; wall claddings of metal [building]; enclosures of metal for tombs; laths of metal; barrel hoops of metal; 
wall linings of metal [building]; common metals and their alloys; palings of metal; crash barriers of metal for roads; tree 
protectors of metal; latticework of metal; windows of metal; ironwork for doors; ironwork for windows; tin; shuttering of 
metal for concrete; filings of metal; poles of metal, for electric lines; props of metal; branching pipes of metal; monuments
of metal; monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of 
metal; building panels of metal; partitions of metal; transportable buildings of metal; lintels of metal; casement windows 
of metal; strap-hinges of metal; shims; rocket launching platforms of metal; transport pallets of metal; platforms, 
prefabricated, of metal; floor tiles, of metal; tiles of metal for building; anchor plates; armour plate; grave slabs of metal; 
tile floorings of metal; iron slabs; lead seals; loading pallets of metal; handling pallets of metal; trays of metal; firedogs 
[andirons]; armour plating; paving blocks of metal; roof coverings of metal; linings of metal [building]; hoop steel; door 
panels of metal; floors of metal; sills of metal; ceilings of metal; gold solder; silver solder; door closers, non-electric; door 
openers, non-electric; collars of metal for fastening pipes; winding spools of metal, non-mechanical, for flexible hoses; 
floating docks of metal for mooring boats; aluminium wire; iron wire; wire of common metal; wire of common metal alloys,
except fuse wire; barbed wire; copper wire, not insulated; soldering wire of metal; steel wire; springs [metal hardware]; 
rods of metal for welding; rods of metal for brazing and welding; rods of metal for brazing; window frames of metal; 
frames of metal for building; containers of metal for liquid fuel; containers of metal for compressed gas or liquid air; tanks 
of metal; floating containers of metal; rails of metal; belts of metal for handling loads; furnace fireguards; gratings of 
metal; runners of metal for sliding doors; sash pulleys; ores; iron ores; ores of metal; chrome ores; tool handles of metal; 
door handles of metal; scythe handles of metal; broom handles of metal; knife handles of metal; knobs of metal; sheet 
piles of metal; pigsties of metal; lead, unwrought or semi-wrought; safes [strong boxes]; insect screens of metal; vaults of
metal [burial]; ironmongery, small items of metal hardware; door scrapers; cable joints of metal, non-electric; junctions of 
metal for pipes; nozzles of metal; anti-friction metal; silver plated tin alloy; alloys of common metal; sheaf binders of 
metal; bindings of metal; bottle closures of metal; shutters of metal; outdoor blinds of metal; steel alloys; steel, 
unwrought or semi-wrought; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of 
metal; tombstone stelae of metal; bars for metal railings; stables of metal; advertisement columns of metal; posts of 
metal; telegraph posts of metal; railway points; steps [ladders] of metal; slings of metal for handling loads; stair treads 
[steps] of metal; bins of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates of metal; 
tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of metal for 
passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; water-pipes of metal; 
gutter pipes of metal; ducts of metal for ventilating and air conditioning installations; drain pipes of metal; chimneys of 
metal; pipes of metal; ducts of metal, for central heating installations; steel tubes; turnstiles of metal; angle irons; tinplate 
packings; door stops of metal; stops of metal; sash fasteners of metal for windows; bicycle parking installations of metal; 
wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum iron; 
silicon iron; ferrotitanium; chrome iron; flanges of metal [collars]; weather or wind vanes of metal; aluminium foil; foils of 
metal for wrapping and packaging; ice moulds of metal; foundry molds [moulds] of metal; fittings of metal for coffins; 
fittings of metal for beds; fittings of metal for furniture; building or furniture fittings of nickel-silver; clips of metal for 
cables and pipes; chromium; cattle chains; chains of metal; safety chains of metal; zinc; zirconium; tiles of metal; cast 
iron, unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles of metal; crampons [climbing 
irons]; cashboxes of metal; safety cashboxes; chests of metal for food; pulleys of metal, other than for machines; railroad 
ties of metal; window casement bolts; cotter pins of metal; spurs; pins [hardware]; roller blinds of steel; latch bars of 
metal; furnace fire screens; badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of common metal; 
letter boxes of metal.

Cl.14;Agates; diamonds; amulets [jewellery]; anchors [clock and watch making]; barrels [clock and watch making]; 
precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
bracelets [jewellery]; straps for wristwatches; charms [jewellery]; key rings [trinkets or fobs]; brooches [jewellery]; alarm 
clocks; pins [jewellery]; ornamental pins; tie pins; beads for making jewelry; pearls made of ambroid [pressed amber]; 
busts of precious metal; jet, unwrought or semi-wrought; pearls [jewellery]; copper tokens; tie clips; cuff links; badges of 
precious metal; gold, unwrought or beaten; ivory jewellery; cloisonné jewellery; works of art of precious metal; jewellery; 
jewellery of yellow amber; iridium; precious stones; semi-precious stones; spun silver [silver wire]; necklaces [jewellery]; 
rings [jewellery]; boxes of precious metal; watch cases; clock cases; pendulums [clock and watch making]; medals; 
medallions [jewellery]; precious metals, unwrought or semi-wrought; movements for clocks and watches; clockworks; 
coins; gold thread [jewellery]; threads of precious metal [jewellery]; silver thread; olivine [gems]; osmium; palladium; 
platinum [metal]; chronometrical instruments; watch springs; rhodium; ruthenium; stopwatches; silver, unwrought or 
beaten; earrings; ingots of precious metals; alloys of precious metal; statues of precious metal; figurines [statuettes] of 
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precious metal; watch crystals; paste jewellery; clock hands [clock and watch making]; ornaments [jewellery]; shoe 
ornaments of precious metal; hat ornaments of precious metal; ornaments of jet; cases for watches [presentation]; cases 
for clock and watch making; chronographs [watches]; chronometers; chronoscopes; chains [jewellery]; watch chains; 
dials [clock and watch making]; atomic clocks; horological and chronometric instruments; watches; sundials; clocks and 
watches, electric; control clocks [master clocks]; clocks; wristwatches; jewellery cases [caskets]; spinel [precious 
stones]; jewellery, precious stones.

Cl.19;Aquaria [structures]; alabaster; window frames, not of metal; asbestos cement; asphalt; asphalt, pitch and 
bitumen; beams, not of metal; balustrading; huts; swimming pools [structures, not of metal]; silos, not of metal; arbours 
[structures not of metal]; concrete; bitumen; joists, not of metal; telephone booths, not of metal; beacons, not of metal, 
non-luminous; building paper; busts of stone, concrete or marble; bird baths [structures, not of metal]; binding agents for 
making briquettes; binding material for road repair; stained-glass windows; felt for building; aviaries, not of metal 
[structures]; gates, not of metal; diving boards, not of metal; geotextiles; gypsum; plaster; clay; potters' clay; potters' clay 
[raw material]; earth for bricks; gravel; aquarium gravel; granite; doors, not of metal; folding doors, not of metal; coal tar; 
chimney pots, not of metal; prefabricated houses [kits], not of metal; parquet floor boards; memorial plaques, not of 
metal; roofing shingles; wood for making household utensils; veneer wood; moldable wood; chimney shafts, not of metal; 
jalousies, not of metal; roof gutters, not of metal; street gutters, not of metal; agglomerated bagasses of cane [building 
material]; signs, non-luminous and non-mechanical, not of metal, for roads; non-luminous and non-mechanical signs, not 
of metal; calcareous stone; lime; fences, not of metal; works of stonemasonry; works of art of stone, concrete or marble; 
cabanas, not of metal; stone; rubble; artificial stone; building stone; paint spraying booths, not of metal; gravestones; 
reeds, for building; greenhouse frames, not of metal; framework, not of metal, for building; cornices, not of metal; building
cardboard [asphalted]; wood pulp board, for building; building cardboard; skating rinks [structures, not of metal]; quartz; 
caissons for construction work under water; bricks; fire burrs; water-pipe valves, not of metal or plastic; drain traps 
[valves], not of metal or plastic; cask wood; mooring bollards, not of metal; cement posts; chimney cowls, not of metal; 
buildings, not of metal; buildings, transportable, not of metal; door frames, not of metal; stringers [parts of staircases], 
not of metal; silica [quartz]; roofing, not of metal; manhole covers, not of metal; xylolith; chicken-houses, not of metal; 
building timber; manufactured timber; sawn timber; wood, semi-worked; staircases, not of metal; road marking sheets 
and strips of synthetic material; reinforcing materials, not of metal, for building; bituminous products for building; tar; 
road coating materials; materials for making and coating roads; fireclay; pitch; building materials, not of metal; refractory 
construction materials, not of metal; masts [poles], not of metal; raw chalk; calcareous marl; mosaics for building; 
marble; slate powder; porches, not of metal, for building; tombs, not of metal; flashing, not of metal, for building; roof 
flashing, not of metal; perches; duckboards, not of metal; non-metallic rigid pipes for building; monuments, not of metal; 
non-metallic transportable buildings; construction materials, not of metal; wall claddings, not of metal, for building; 
moldings, not of metal, for cornices; moldings, not of metal, for building; coatings [building materials]; grave or tomb 
enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; palings, not of metal; 
crash barriers, not of metal, for roads; latticework, not of metal; windows, not of metal; olivine for building; shuttering, not 
of metal, for concrete; poles, not of metal, for electric power lines; props, not of metal; branching pipes, not of metal; fair 
huts; tombs [monuments], not of metal; wainscotting, not of metal; signalling panels, non-luminous and non-mechanical, 
not of metal; building panels, not of metal; parquet flooring; partitions, not of metal; lintels, not of metal; casement 
windows, not of metal; aquarium sand; silver sand; sand, except foundry sand; sandstone for building; tarred strips, for 
building; planks [wood for building]; rocket launching platforms, not of metal; platforms, prefabricated, not of metal; tile 
floorings, not of metal; tiles, not of metal, for building; paving slabs, not of metal; cement slabs; tombstone stelae, not of 
metal; scaffolding, not of metal; asphalt paving; wood paving; paving blocks, not of metal; luminous paving; macadam; 
fireproof cement coatings; bituminous coatings for roofing; roof coverings, not of metal; roofing, not of metal, 
incorporating solar cells; wooden floor boards; cladding, not of metal, for building; mantlepieces; door panels, not of 
metal; floors, not of metal; sills, not of metal; porphyry [stone]; ceilings, not of metal; floating docks, not of metal, for 
mooring boats; cork [compressed]; mortar for building; asbestos mortar; tanks of masonry; scantlings [carpentry]; 
furrings of wood; vinyl siding; pilings, not of metal; pigsties, not of metal; insect screens, not of metal; vaults, not of metal
[burial]; schists; blinds [outdoor], not of metal and not of textile; shutters, not of metal; statues of stone, concrete or 
marble; statuettes of stone, concrete or marble; alabaster glass; safety glass; glass granules for road marking; insulating 
glass [building]; window glass, for building; window glass, except glass for vehicle windows; building glass; plate glass 
[windows], for building; stables, not of metal; advertisement columns, not of metal; posts, not of metal; telegraph posts, 
not of metal; hips for roofing; stair-treads [steps], not of metal; tombstone plaques, not of metal; greenhouses, 
transportable, not of metal; terra cotta; penstock pipes, not of metal; water-pipes, not of metal; gutter pipes, not of metal; 
ducts, not of metal, for ventilating and air-conditioning installations; drain pipes, not of metal; chimneys, not of metal; 
rigid pipes, not of metal [building]; sandstone tubes; turnstiles, not of metal; tufa; angle irons, not of metal; lengthening 
pieces, not of metal, for chimneys; bicycle parking installations, not of metal; plywood; foundry molds [moulds], not of 
metal; cement for blast furnaces; cement for furnaces; magnesia cement; cement; pantiles; slate; roofing slates; slag 
[building material]; clinker stone; railroad ties, not of metal; wood veneers; clinker ballast; concrete building elements; 
letter boxes of masonry.

Cl.40;Paper finishing; applying finishes to textiles; vulcanization [material treatment]; skin dressing; fruit crushing; 
embroidery; electroplating; engraving; decontamination of hazardous materials; air deodorising; tanning; metal 
tempering; freezing of foods; gilding; gold-plating; material treatment information; cadmium plating; permanent-press 
treatment of fabrics; food and drink preservation; food smoking; leather staining; fur dyeing; shoe staining; textile 
dyeing; cloth dyeing; laminating; lithographic printing; metal casting; fur glossing; tin-plating; boiler-making; taxidermy; 
magnetization; nickel plating; abrasion; paper treating; water treating; woodworking; processing of cinematographic 
films; leather working; cloth edging; treatment of materials; metal treating; fur conditioning; fur mothproofing; waste 
treatment [transformation]; textile mothproofing; cloth waterproofing; crease-resistant treatment for clothing; cloth 
fireproofing; cloth treating; stripping finishes; wool treating; framing of works of art; window tinting treatment, being 
surface coating; air freshening; fabric bleaching; air purification; soldering; clothing alteration; recycling of waste and 
trash; processing of oil; pattern printing; photographic printing; offset printing; metal plating; printing; burnishing by 
abrasion; flour milling; dressmaking; rental of boilers; knitting machine rental; rental of generators; rental of air 
conditioning apparatus; rental of space heating apparatus; photographic film development; firing pottery; blacksmithing; 
custom assembling of materials for others; bookbinding; glass-blowing; saddlery working; grinding; cloth cutting; sawing
[saw mill]; refining services; timber felling and processing; fur satining; silver-plating; incineration of waste and trash; 
laser scribing; warping [looms]; sorting of waste and recyclable material [transformation]; photocomposing services; 
quilting; planing [saw mill]; fulling of cloth; slaughtering of animals; destruction of waste and trash; cloth pre-shrinking; 
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services of a dental technician; cryopreservation services; key cutting; dyeing services; sandblasting services; 
production of energy; tailoring; custom fashioning of fur; photogravure; millworking; chromium plating; colour separation
services; galvanization; silkscreen printing; optical glass grinding.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; architecture; 
energy auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
technical project studies; oil-field surveys; geological surveys; engineering; installation of computer software; 
meteorological information; clinical trials; material testing; textile testing; bacteriological research; biological research; 
geological research; research in the field of environmental protection; cosmetic research; mechanical research; chemical 
research; research and development of new products for others; scientific research; analysis for oil-field exploitation; 
underwater exploration; technical research; calibration [measuring]; web site design consultancy; information technology 
[IT] consulting services; consultancy in the design and development of computer hardware; architectural consultation; 
computer software consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress 
designing; updating of computer software; monitoring of computer systems by remote access; scientific and 
technological services and research and design relating thereto; software as a service [SaaS]; maintenance of computer 
software; authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of 
wool; digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban 
planning; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search 
engines for the internet; data conversion of computer programs and data [not physical conversion]; computer system 
design; rental of web servers; computer rental; rental of computer software; geological prospecting; oil prospecting; 
hosting computer sites [web sites]; server hosting; design and development of computer hardware and software; 
construction drafting; computer software design; cloud seeding; consultancy in the field of energy-saving; creating and 
maintaining web sites for others; computer programming; duplication of computer programs; chemistry services; 
packaging design services; scientific laboratory services; industrial analysis and research services; styling [industrial 
design]; physics [research]; surveying.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 11/04/2013; Application No. : 011730827 ;European Union 

2719509    09/10/2013
[International Registration No. : 1196450]
VIRBAC, S.A
1ère Avenue - 2065M - L.I.D. F-06516 Carros France

Address for service in India/Attorney address:
SUSHANT M. SINGH & ASSOCIATES
5/25 WEST PATEL NAGAR NEW DELHI-110008

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products; biological preparations for veterinary use; chemical preparations for veterinary use; lotions 
for veterinary use; medicines for veterinary use; veterinary diagnostic reagents; remedies for veterinary use; 
pharmaceutical products for skin care in animals; products for destroying vermin; products for washing animals; 
antiparasitic collars for animals; food supplements for animals; food stimulants for animals; protein supplements for 
animals; food stimulants for animals; nutraceuticals for veterinary use; fungicides, herbicides; anesthetics for animals; 
vaccines for veterinary use.

Cl.31;Foodstuffs for animals; strengthening forage for animals; beverages for animals.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 12/12/2013; Application No. : 2013-097549 ;Japan 

2719534    19/12/2013
[International Registration No. : 1197261]
SUMITOMO CHEMICAL CO., LTD.
27-1, Shinkawa 2-chome, Chuo-ku Tokyo 104-8260 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical intensifiers for rubber; rubber preservatives; dispersions of plastics.

Cl.17;Rubber; semi-worked rubber; synthetic rubber.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 16/12/2013; Application No. : 1280883 ;Benelux 

2719641    03/01/2014
[International Registration No. : 1196375]
MARCALLIANCE AISBL
Boulevard Saint Michel 11 Etterbeek B-1040 BRUXELLES BE

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Consultancy and assistance for business organization and management; assistance to companies for the 
organization and management of human resources and business management; accounting; tax preparation; information 
and consultancy services relating to transfers, acquisitions, mergers, privatizations, issues, initial public offerings and 
joint ventures, internal and external business audits; negotiation and conclusion of contracts; company audits 
(commercial analyses); public relations; business management consultancy; management services for a law firm 
association.

Cl.36;Assistance and advice on financial, monetary, real estate and fiscal matters; financial, monetary, real estate and 
fiscal appraisals and valuations; financial services provided by lawyers.

Cl.41;Organization and conducting of colloquiums, conferences, congresses, symposiums and seminars on legal, 
fiscal and business matters; publication of books and magazines in the legal and fiscal fields, conferences and training 
workshops in the legal and fiscal fields.

Cl.45;Legal services; lawyer services, in particular; legal consultation services, consulting and services in the field of 
civil law, company law, social law, tax law, consumer law, environmental law, insurance law, industrial property rights, 
literary and artistic property rights, competition law, distribution law, real estate law, construction law, public law, 
administration law, business law, commercial law, economic law, media law, new technology law, pharmaceutical law, 
banking law, financial law, financing law, stock market law, collective proceedings law and law for companies in difficulty, 
personal and family law, criminal law, international law and international operation law; services relating to the creation of 
companies; legal research; arbitration services; assistance and representation of legal and natural persons before judicial 
and extrajudicial officials and arbitration bodies; mediation; legal assessments and monitoring; drafting of legal 
documents; legal and judicial research; copyright management; software licensing (legal services); intellectual property 
consultancy; litigation services; registration of domain names (legal services); intellectual property licensing; intellectual 
property watching services; expert legal opinions; arbitration; legal auditing services; regulation consulting services.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 04/03/2013; Application No. : 85865954 ;United States of America 

2719669    03/09/2013
[International Registration No. : 1195687]
ZIH Corp. 
3 Overlook Point Lincolnshire IL 60069 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software and downloadable computer software and computer hardware that allows real-time exchange of 
information with and access to information from people, devices, machines and equipment; computer software and 
downloadable computer software and computer hardware that allows viewing, analyzing, filtering and managing data from
people, devices, machines and equipment; computer software and downloadable computer software and computer 
hardware that allows remote updating, managing and configuring devices, machines and equipment; computer software 
and downloadable computer software and computer hardware used to build logical workflow from data; computer 
software and hardware used to transfer information to devices wirelessly and manage wireless devices.

Cl.37;Consultancy services in the nature of advising and assisting with installation, modification and maintenance of 
computer hardware that allows real-time exchange of information with and access to information from people, devices, 
machines and equipment and applications that interact with that data.

Cl.42;Software as a service (SAAS) services, namely, hosting software that allows real-time exchange of information 
with and access to information from people, devices, machines and equipment and software applications that interact 
with that data; computer software development services and computer consulting services for businesses, including but 
not limited to remote management and/or hosting of computer applications for others; consultancy services for the 
design, selection, implementation, modification, maintenance and use of computer software systems; technical advice 
related to the installation of computer software; technical support services, namely, troubleshooting in the nature of 
diagnosing computer hardware and software problems; computer diagnostic services; consultancy services in the nature 
of advising and assisting with the implementation, installation, configuration, modification and maintenance of computer 
software that allows real-time exchange of information with and access to information from people, devices, machines 
and equipment and applications that interact with that data, as well as advising and assisting with the implementation and 
configuration of computer hardware that allows real-time exchange of information with and access to information from 
people, devices, machines and equipment and applications that interact with that data; providing a website featuring non-
downloadable software for allowing users and software applications to interface with and manage people, devices, 
machines and equipment and to provide messaging, management and memory storage services; consulting with regard 
to computer systems, computer network connectivity, and software applications design and deployment; computer 
software services, namely, development, maintenance, repair, and installation of computer software, and troubleshooting 
of computer software problems; technical support services in the nature of diagnosing computer software problems; 
upgrade and updating of computer software; authoring, design and customization of computer software and middleware; 
providing information in the field of computer software and middleware; computer software consultation in the field of 
computer software and middleware; support services with regard to computer systems, computer network connectivity 
hardware and computer, namely, troubleshooting and diagnosing of problems; computer services, namely, providing 
remote management of remote devices via computer networks for others.
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Priority claimed from 20/06/2013; Application No. : AM 3000/2013 ;Austria 

2719698    18/12/2013
[International Registration No. : 1195780]
Semperit Technische Produkte Gesellschaft mbH
Modecenterstraße 22 A-1030 Wien Austria

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.9;Protective gloves for industrial use, especially of rubber.

Cl.10;Gloves for medical purposes.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 31/07/2013; Application No. : 012027281 ;European Union 

2720156    25/11/2013
[International Registration No. : 1197680]
ELEDA S.r.l.
Via Olona, 5 I-20123 Milano Italy

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.17;Padding materials of rubber or plastics; non-conducting materials for retaining heat; insulating felt; insulating 
paper; insulating fabrics; slag wool [insulator]; mineral wool [insulator]; glass wool for insulation; plastic substances, 
semi-processed; insulators; plastic fibers, [fibres], not for textile use; fibreglass for insulation; fiberglass fibreglass 
fabrics, for insulation; insulating tape and band; insulating materials; soundproofing materials; sound-absorbing 
materials; insulations with sealing functions for noise protection; non-metallic structures for noise absorption 
soundproofing; non-metallic structures for noise abatement [soundproofing]; non-metallic structures for noise abatement 
[insulation]; non-metallic structures for noise absorption [insulation]; barriers for protection against sound; expanded 
closed cell rubber for sound deadening; foam for use in sound absorption; foam for use in sound insulation; insulating 
materials for insulation against sound; rubber for sound insulation; thermally bonded cotton batting used as a sound 
deadening material; soundproofing materials of rock wool [not for building purposes]; sound proofing boards for use in 
building; sound-damping wall coverings; sound-damping ceiling coverings; sound dampening blankets; sound control 
flooring underlayment; sound barrier panels for use along highways and other transportation corridors; sound-absorbing 
ceiling coverings; sound-absorbing wall coverings; sound-absorbing plates; free-standing sound-absorbing panels.

Cl.19;Advertisement columns, not of metal; partitions, not of metal; cornices, not of metal; felt for building; wall 
claddings, not of metal, for building; signalling panels, non-luminous and non-mechanical, not of metal; floors, not of 
metal; ceilings, not of metal; linings, not of metal, for building; coverings, not of metal, for building; surfacings, not of 
metal, for building; roofing tiles, not of metal; non-luminous and non-mechanical signs, not of metal; building materials, 
not of metal; paving slabs, not of metal; building panels, not of metal; non-metallic building materials having sound 
deadening properties; telephone booths, not of metal; wooden fencing in the nature of a noise barrier; noise barriers 
made of wood; concrete fencing in the nature of a noise barrier; soundproof hoods [structures], not of metal; non-metallic 
sound insulating structures; sound deadening gypsum wallboard; non-metallic sound absorbing structures for buildings; 
plastic reinforced wall panels for use as sound and light barriers; non-metallic ceiling tiles having sound insulation 
properties.
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Priority claimed from 10/10/2013; Application No. : 652904 ;Switzerland 

2720157    30/12/2013
[International Registration No. : 1197228]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness of the need for treatment and management of eye and vision related disorders and 
the management of said disorders.

Cl.41;Educational services in the field of eye and vision related disorders and the management of said disorders; 
publication of information in the field of eye and vision related disorders and the management of said disorders.

Cl.44;Medical services, namely, providing medical information relating to eye and vision related disorders and the 
management of said disorders.
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Priority claimed from 12/06/2013; Application No. : 011895455 ;European Union 

2720160    12/12/2013
[International Registration No. : 1197133]
CHRISTIAN DIOR COUTURE
30, avenue Montaigne F-75008 Paris FR 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus and instruments; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media; calculating machines; spectacles (optics); optical goods; spectacle cases; bags 
adapted for laptop computers and telephones; recorded cards; portable telephones; electronic agendas; electric battery 
chargers; camera; satellite navigation and location apparatus.

Cl.14;Jewelry; jewelry products; timepieces and chronometric instruments; jewelry cases [caskets]; boxes of precious 
metal; watch bands, chains, springs or glasses; cases or presentation cases for timepieces; charms of precious metal.

Cl.18;Leather and imitation leather; trunks and suitcases; umbrellas; pocket wallets; purses (coin purses); handbags, 
backpacks, wheeled bags; bags for climbers and campers, travel bags, beach bags, school bags; card cases (wallets); 
vanity cases (empty); key cases (leather goods); bags or net bags for shopping; bags or small bags (envelopes, pouches) 
of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; leather or imitation leather clothing; belts (clothing); furs (clothing); gloves 
(clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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Priority claimed from 14/06/2013; Application No. : 645886 ;Switzerland 

2720195    03/12/2013
[International Registration No. : 1196339]
SWATCH AG (SWATCH SA) (SWATCH LTD)
Jakob-Stämpfli-Strasse 94 CH-2502 Biel/Bienne Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments, particularly spectacles, sunglasses, magnifying glasses; cases for spectacles, 
magnifying glasses and sunglasses; batteries and cells for timepieces and chronometric instruments.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods, namely hands, pallets, balance wheels, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.
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2720227    18/11/2013
[International Registration No. : 1196223]
MSGM Srl
Via Adige, 17 I-20135 MILANO Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, eau de Cologne, toilet waters, pre-shave and aftershave lotions, personal deodorants, face and body 
soaps, body lotions, shampoos, hair balm, cosmetic and make-up preparations, face and body creams, lipsticks, 
sunscreen creams.

Cl.9;Eyeglasses and sunglasses and parts thereof.

Cl.14;Rings, bracelets, brooches, necklaces, earrings, of precious metals or coated therewith; watches and clocks and 
parts thereof.

Cl.18;Bags, suitcases, handbags, briefcases, backpacks, trunks, wallets, purses, waist bags, umbrellas.

Cl.25;Clothing articles for men, women and children, namely: shirts, blouses, skirts, coats, trousers, T-shirts, pants, 
vests, jerseys, pajamas, socks and stockings, singlets, corsets, garters, petticoats, hats, caps, headscarves, neckties, 
raincoats, overcoats, greatcoats, bathing suits, sports overalls, wind-resistant jackets, ski pants, belts, scarves, gloves, 
footwear, namely shoes, slippers and boots.
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2721014    08/01/2014
[International Registration No. : 1196306]
HYDROXSYS (SPV) LIMITED
18 Viaduct Harbour Avenue, Auckland Central Auckland 1010 New Zealand

Address for service in India/Attorney address:
SELVAM & SELVAM
9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.11;Filtration apparatus; filtration apparatus for the filtration of materials from liquids; filtration apparatus for the 
separation, concentration or purification of liquids; filtration apparatus for use in forward osmosis processes; water 
conditioning apparatus; parts and fittings in this class for the foregoing apparatus including membranes and semi-
permeable membranes, controls and monitoring devices.

Cl.17;Membranes for use in filtration apparatus, including semi-permeable membranes not included in other classes; 
all the foregoing goods being made of polymers including natural and synthetic polymers.

Cl.42;Scientific and technological services; research and design services; all the foregoing services relating to water 
treatment and the filtration of liquids.
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Priority claimed from 13/02/2013; Application No. : 011571726 ;European Union 

2721378    12/08/2013
[International Registration No. : 1195698]
Drayson Racing Technologies LLP
Unit 29 Chancerygate Business Centre, Langford Lane, Kidlington Oxford OX5 1FQ United Kingdom

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; sound and video recordings; pre-
recorded media; electronic publications (downloadable); computer programs and software; computer games programs; 
navigation apparatus for vehicles; protective clothing, including protective spectacles, protective masks, protective 
helmets; protective shields, including ear, body and face protective shields; electric batteries and accumulators; inductive
wireless charging systems; parts and fittings for all the aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; racing cars; parts for all of the aforesaid goods; 
automobile accessories, namely tires, seats and seat covers, trailer hitches, roof racks, ski carriers, mudguards, snow 
chains, wind deflectors, head rests, safety belts, child safety seats, horns, steering wheels, wheel rims, shock absorbers; 
covers for vehicle steering wheels; motors for land vehicles; electric drivetrains.

Cl.25;Clothing, footwear, headgear.

Cl.41;Sports entertainment services; organising motor racing events; education and tuition relating to motor cars or 
motor racing; information relating to sports provided on-line from a computer database or from the Internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; data conversion of 
computer programs and data (not physical conversion); computer system design; conversion of data or documents from 
physical to electronic media; design and development services relating to environmentally friendly technology; design 
and development services relating to apparatus for locomotion by land, air or water; engine design and development; 
research and development relating to fuels, electric drivetrain development and inductive wireless charging; engineering; 
consultancy in the field of energy-saving; research in the field of environmental protection.
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Priority claimed from 07/08/2013; Application No. : 30 2013 045 285.2/10 ;Germany 

2721640    30/01/2014
[International Registration No. : 1197947]
Carl Zeiss Meditec AG
Göschwitzer Str. 51-52 07745 Jena Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; refractometers.

Cl.10;Ophthalmological apparatus and instruments; ophthalmometers; keratometers.
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Priority claimed from 08/07/2013; Application No. : MO2013C000503 ;Italy 

2721741    07/08/2013
[International Registration No. : 1195510]
GI.CREM. SOCIETÀ PER AZIONI
Via Foschiero, 1142 I-41057 SPILAMBERTO (MO) Italy

Address for service in India/Attorney address:
P.S.DAVAR & COMPANY
GREATER KAILASH 1, N-220 BASEMENT. NEW DELHI -110048

Proposed to be Used
IR DIVISION
Cl.29;Sunflower oil for food; corn oil; olive oil for food; colza oil for food; palm kernel oil for food; peanut oil for food; 
sesame oil; soya bean oil for food; spiced oils for food; olives, preserved; fruits, tinned; vegetables, tinned; jellies for 
food; meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Wine vinegar; balsamic vinegar; traditional Modena balsamic vinegar; fruits, spices or herbs flavored balsamic 
vinegar; apple vinegar; balsamic vinegar based dressings; fruits, spices or herbs flavored balsamic vinegar based 
dressings; frosting; balsamic vinegar based frosting; aromatic preparations for food; dressings for salad; coffee, tea, 
cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry and 
confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice.
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Priority claimed from 08/02/2013; Application No. : 011560604 ;European Union 

2721767    08/08/2013
[International Registration No. : 1197099]
King.com Limited
Aragon House Business Centre, Dragonara Road, St. Julians STJ 3140 (Malta)

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasive paper; abrasives; adhesives 
for affixing false eyelashes; adhesives for affixing false hair; adhesives for cosmetic purposes; after-shave lotions; air 
fragrancing preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera preparations for 
cosmetic purposes; alum stones [astringents]; amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirant 
soap; antiperspirants [toiletries]; antistatic preparations for household purposes; aromatics [essential oils]; astringents 
for cosmetic purposes; badian essence; balms other than for medical purposes; bases for flower perfumes; bath salts, 
not for medical purposes; beard dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic 
purposes; bleaching salts; bleaching soda; breath freshening sprays; breath freshening strips; cake flavourings 
[essential oils]; cakes of soap; canned pressurized air for cleaning and dusting purposes; carbides of metal [abrasives]; 
cleaning chalk; cleaning preparations; cleansing milk for toilet purposes; cloths impregnated with a detergent for 
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cleaning; cobblers' wax; color-brightening chemicals for household purposes [laundry]; color-removing preparations; 
colorants for toilet purposes; corundum [abrasive]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic pencils; 
cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for skin care; cosmetic 
preparations for slimming purposes; cosmetics; cosmetics for animals; cotton sticks for cosmetic purposes; cotton wool 
for cosmetic purposes; decorative transfers for cosmetic purposes; degreasers other than for use in manufacturing 
processes; dental bleaching gels; dentifrices; denture polishes; deodorant soap; deodorants for human beings or for 
animals; deodorants for pets; depilatories; depilatory wax; detergents other than for use in manufacturing operations and 
for medical purposes; diamantine [abrasive]; disinfectant soap; douching preparations for personal sanitary or deodorant 
purposes [toiletries]; dry-cleaning preparations; dry shampoos; drying agents for dishwashing machines; eau de 
cologne; emery; emery cloth; emery paper; essential oils of cedarwood; essential oils of citron; essential oils of lemon; 
ethereal essences; ethereal oils; extracts of flowers [perfumes]; eyebrow cosmetics; eyebrow pencils; fabric softeners for 
laundry use; false eyelashes; false nails; flavorings for beverages [essential oils]; floor wax; floor wax removers [scouring 
preparations]; fumigation preparations [perfumes]; furbishing preparations; gaultheria oil; geraniol; glass cloth; greases 
for cosmetic purposes; grinding preparations; hair dyes; hair lotions; hair spray; hair waving preparations; heliotropine; 
henna [cosmetic dye]; hydrogen peroxide for cosmetic purposes; incense; ionone [perfumery]; jasmine oil; javelle water; 
joss sticks; lacquer-removing preparations; laundry bleach; laundry blueing; laundry glaze; laundry preparations; laundry 
soaking preparations; laundry starch; laundry wax; lavender oil; lavender water; leather bleaching preparations; leather 
preservatives [polishes]; lip glosses; lipsticks; lotions for cosmetic purposes; make-up; make-up powder; make-up 
preparations; make-up removing preparations; mascara; massage gels other than for medical purposes; medicated soap; 
mint essence [essential oil]; mint for perfumery; mouth washes, not for medical purposes; musk [perfumery]; mustache 
wax; nail art stickers; nail care preparations; nail polish; neutralizers for permanent waving; non-slipping liquids for 
floors; non-slipping wax for floors; oil of turpentine for degreasing; oils for cleaning purposes; oils for cosmetic 
purposes; oils for perfumes and scents; oils for toilet purposes; paint stripping preparations; pastes for razor strops; 
perfumery; perfumes; petroleum jelly for cosmetic purposes; polish for furniture and flooring; polishing creams; 
polishing paper; polishing preparations; polishing rouge; polishing stones; polishing wax; pomades for cosmetic 
purposes; potpourris [fragrances]; preparations for cleaning dentures; preparations for unblocking drain pipes; 
preparations to make shiny the leaves of plants; pumice stone; quillaia bark for washing; rose oil; rust removing 
preparations; sachets for perfuming linen; safrol; sandcloth; sandpaper; scale removing preparations for household 
purposes; scented water; scented wood; scouring solutions; shampoos; shampoos for pets; shaving preparations; 
shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoe polish; shoe wax; 
shoemakers' wax; silicon carbide [abrasive]; skin whitening creams; smoothing preparations [starching]; smoothing 
stones; soap; soap for brightening textile; soap for foot perspiration; soda lye; stain removers; starch glaze for laundry 
purposes; sun-tanning preparations [cosmetics]; sunscreen preparations; tailors' wax; talcum powder, for toilet use; 
terpenes [essential oils]; tissues impregnated with cosmetic lotions; toilet water; toiletries; tripoli stone for polishing; 
turpentine, for degreasing; varnish-removing preparations; volcanic ash for cleaning; wallpaper cleaning preparations; 
washing soda, for cleaning; waxes for leather; whiting; windscreen cleaning liquids.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; advertisement columns of metal; 
alloys of common metal; aluminium; aluminium foil; aluminium wire; anchors; angle irons; anti-friction metal; anvils; 
anvils [portable]; arbours [structures of metal]; armour plate; armour plating; aviaries of metal [structures]; badges of 
metal for vehicles; balls of steel; barbed wire; barrel hoops of metal; barrels of metal; bars for metal railings; baskets of 
metal; beacons of metal, non-luminous; beak-irons [bick-irons]; bed casters of metal; bells; bells for animals; belt 
stretchers of metal; belts of metal for handling loads; beryllium [glucinium]; bicycle parking installations of metal; binding 
screws of metal for cables; binding thread of metal for agricultural purposes; bindings of metal; bins of metal; bird baths 
[structures of metal]; blooms [metallurgy]; bolts, flat; bolts of metal; bottle caps of metal; bottle closures of metal; bottles 
[metal containers] for compressed gas or liquid air; box fasteners of metal; boxes of common metal; braces of metal for 
load handling; brackets of metal for building; brads; branching pipes of metal; brass, unwrought or semi-wrought; brazing
alloys; bronze; bronzes for tombstones; bronzes [works of art]; broom handles of metal; buckles of common metal 
[hardware]; building boards of metal; building materials of metal; building or furniture fittings of nickel-silver; buildings of 
metal; buildings, transportable, of metal; bungs of metal; busts of common metal; cabanas of metal; cable joints of metal, 
non-electric; cables of metal, non-electric; cadmium; casement windows of metal; cashboxes of metal; casings of metal 
for oilwells; cask stands of metal; casks of metal; cast iron, unwrought or semi-wrought; cast steel; cattle chains; ceilings 
of metal; celtium [hafnium]; cermets; chains of metal; chicken-houses, of metal; chill-molds [foundry]; chimney cowls of 
metal; chimney pots of metal; chimney shafts of metal; chimneys of metal; chrome iron; chrome ores; chromium; 
cladding of metal for construction and building; clips of metal for cables and pipes; clips of metal for pipes; closures of 
metal for containers; clothes hooks of metal; cobalt, raw; common metals, unwrought or semi-wrought; containers of 
metal for compressed gas or liquid air; containers of metal for liquid fuel; containers of metal for storing acids; containers 
of metal [storage, transport]; copper rings; copper, unwrought or semi-wrought; copper wire, not insulated; cornices of 
metal; cotter pins of metal; couplings of metal for chains; crampons [climbing irons]; crampons of metal [cramps]; crash 
barriers of metal for roads; diving boards of metal; door bells of metal, non-electric; door bolts of metal; door closers, 
non-electric; door fittings, of metal; door frames of metal; door handles of metal; door knockers of metal; door openers, 
non-electric; door panels of metal; door scrapers; door stops of metal; doors of metal; drain pipes of metal; drain traps 
[valves] of metal; duckboards of metal; ducts of metal, for central heating installations; ducts of metal for ventilating and 
air conditioning installations; elbows of metal for pipes; enclosures of metal for tombs; eye bolts; fences of metal; 
ferrotitanium; ferrules of metal; ferrules of metal for handles; ferrules of metal for walking sticks; filings of metal; firedogs 
[andirons]; fish plates [rails]; fittings of metal for beds; fittings of metal for building; fittings of metal for coffins; fittings of 
metal for compressed air ducts; fittings of metal for furniture; fittings of metal for windows; flanges of metal [collars]; 
flashing of metal, for building; floating containers of metal; floating docks of metal, for mooring boats; floor tiles, of metal;
floors of metal; foils of metal for wrapping and packaging; foundry molds [moulds] of metal; frames of metal for building; 
framework of metal for building; furnace fireguards; furnace screens; furniture casters of metal; galena [ore]; gates of 
metal; german silver; germanium; girders of metal; gold solder; grease nipples; greenhouse frames of metal; 
greenhouses of metal, transportable; grilles of metal; guard rails of metal; gutter pipes of metal; handcuffs; handling 
pallets of metal; hinges of metal; hooks for slate [metal hardware]; hooks [metal hardware]; hooks of metal for clothes 
rails; hoop iron; hoop steel; hoppers of metal, non-mechanical; horseshoe nails; house numbers of metal, non-luminous; 
ice moulds of metal; identification bracelets of metal, for hospitals; identity plates of metal; indium; ingots of common 
metal; insect screens of metal; iron ores; iron slabs; iron, unwrought or semi-wrought; iron wire; ironmongery; ironwork 
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for doors; ironwork for windows; jalousies of metal; jets of metal; joists of metal; junctions of metal for pipes; keys; knife 
handles of metal; knobs of metal; ladders of metal; latch bars of metal; latches of metal; laths of metal; lead seals; lead, 
unwrought or semi-wrought; letter boxes of metal; letters and numerals of common metal, except type; limonite; lintels of 
metal; loading gauge rods, of metal, for railway wagons; loading pallets, of metal; lock bolts; locks of metal for bags; 
locks of metal for vehicles; locks of metal, other than electric; machine belt fasteners of metal; magnesium; manganese; 
manhole covers of metal; manifolds of metal for pipelines; masts of metal; materials of metal for funicular railway 
permanent ways; meat safes of metal; memorial plates of metal; metal cages for wild animals; metals in powder form; 
mobile boarding stairs of metal for passengers; moldings of metal for cornices; molybdenum; molybdenum iron; 
monuments of metal; monuments of metal for tombs; mooring bollards of metal; mooring buoys of metal; nails; nickel; 
nickel-silver; niobium; nozzles of metal; numberplates, of metal; nuts of metal; ores of metal; outdoor blinds of metal; 
packaging containers of metal; padlocks; paint spraying booths, of metal; palings of metal; partitions of metal; paving 
blocks of metal; pegs of metal; penstock pipes of metal; pigsties of metal; pilings of metal; pillars of metal for buildings; 
pins [hardware]; pipe muffs of metal; pipes of metal; pipework of metal; pitons of metal [mountaineering equipment]; 
platforms, prefabricated, of metal; poles of metal; porches of metal [building]; posts of metal; posts of metal for electric 
lines; pot hooks of metal; prefabricated houses [kits] of metal; props of metal; pulleys of metal, other than for machines; 
pyrophoric metals; railroad ties of metal; rails of metal; railway material of metal; railway points; reels of metal, non-
mechanical, for flexible hoses; refractory construction materials of metal; reinforcing materials of metal for building; 
reinforcing materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of 
metal for pipes; rings of common metal for keys; rings of metal; rivets of metal; rocket launching platforms of metal; rods 
of metal for brazing; rods of metal for brazing and welding; rods of metal for welding; roller blinds of steel; roof coverings 
of metal; roof flashing of metal; roof gutters of metal; roofing of metal; rope thimbles of metal; ropes of metal; runners of 
metal for sliding doors; safes [strong boxes]; safety cashboxes; safety chains of metal; sash pulleys; scaffolding of 
metal; screw tops of metal for bottles; screws of metal; scythe handles of metal; sealing caps of metal; sheaf binders of 
metal; sheets and plates of metal; shims; shuttering of metal for concrete; shutters of metal; signalling panels, non-
luminous and non-mechanical, of metal; signboards of metal; signs, non-luminous and non-mechanical, of metal, for 
roads; signs, non-luminous and non-mechanical, of metal; silicon iron; sills of metal; silos of metal; silver plated tin alloy; 
silver solder; skating rinks [structures of metal]; sleeves [metal hardware]; slings of metal for handling loads; soldering 
wire of metal; spring locks; springs [metal hardware]; spurs; stables of metal; stair treads [steps] of metal; staircases of 
metal; statues of common metal; statuettes of common metal; steel alloys; steel buildings; steel masts; steel pipes; steel 
sheets; steel, unwrought or semi-wrought; steel wire; steps [ladders] of metal; stops of metal; strap-hinges of metal; 
street gutters of metal; stretchers for iron bands [tension links]; stretchers for metal bands [tension links]; stringers 
[parts of staircases] of metal; swimming pools [metal structures]; tanks of metal; tantalum [metal]; taps for casks, of 
metal; telegraph posts of metal; telephone boxes of metal; telpher cables; tension links; tent pegs of metal; thread of 
metal for tying-up purposes; tie plates; tile floorings of metal; tiles of metal; tiles of metal for building; tin; tin cans; tinfoil; 
tinplate; tinplate packings; titanium; tomb slabs of metal; tombac; tombs of metal; tombstone plaques of metal; 
tombstone stelae of metal; tool boxes of metal, empty; tool chests of metal, empty; tool handles of metal; towel 
dispensers, fixed, of metal; transport pallets of metal; traps for wild animals; trays of metal; tree protectors of metal; 
trellis of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; tungsten iron; turnstiles of metal; 
turntables [railways]; valves of metal, other than parts of machines; vanadium; vats of metal; vaults of metal [burial]; vice 
benches of metal; vice claws of metal; wainscotting of metal; wall claddings of metal [building]; wall linings of metal 
[building]; wall plugs of metal; washers of metal; water-pipe valves of metal; water-pipes of metal; wheel clamps [boots]; 
white metal; wind-driven bird-repelling devices made of metal; wind vanes of metal; winding spools of metal, non-
mechanical, for flexible hoses; window casement bolts; window fasteners of metal; window frames of metal; window 
stops of metal; windows of metal; wire cloth; wire of common metal; wire of common metal alloys, except fuse wire; wire 
rope; wire stretchers [tension links]; works of art of common metal; wrapping or binding bands of metal; zinc; zirconium.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; abacuses; accumulators, electric; acid hydrometers; acidimeters for 
batteries; acoustic conduits; acoustic couplers; actinometers; adding machines; aerials; aerometers; air analysis 
apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; altimeters; ammeters; amplifiers; amplifying tubes; 
anemometers; animated cartoons; anode batteries; anodes; answering machines; anti-glare glasses; anti-glare visors; 
anti-interference devices [electricity]; anti-theft warning apparatus; anticathodes; apertometers [optics]; apparatus and 
installations for the production of X-rays, not for medical purposes; apparatus and instruments for astronomy; apparatus 
and instruments for physics; apparatus for changing record player needles; apparatus for editing cinematographic film; 
apparatus for fermentation [laboratory apparatus]; apparatus for measuring the thickness of skins; apparatus to check 
franking; appliances for measuring the thickness of leather; armatures [electricity]; asbestos clothing for protection 
against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; audio- and video-receivers; 
audiovisual teaching apparatus; automated teller machines [ATM]; automatic indicators of low pressure in vehicle tires; 
azimuth instruments; bags adapted for laptops; balances [steelyards]; balancing apparatus; bar code readers; 
barometers; batteries, electric; batteries, electric, for vehicles; batteries for lighting; battery boxes; battery chargers; 
battery jars; beacons, luminous; bells [warning devices]; betatrons; binoculars; blinkers [signalling lights]; blueprint 
apparatus; boiler control instruments; branch boxes [electricity]; breathing apparatus, except for artificial respiration; 
breathing apparatus for underwater swimming; bullet-proof waistcoats; buzzers; cabinets for loudspeakers; cables, 
electric; calculating disks; calculating machines; calibrating rings; calipers; camcorders; cameras [photography]; 
capacitors; capillary tubes; carpenters' rules; carriers for dark plates [photography]; cases especially made for 
photographic apparatus and instruments; cases fitted with dissecting instruments [microscopy]; cash registers; cassette 
players; cathodes; cathodic anti-corrosion apparatus; cell phone straps; centering apparatus for photographic 
transparencies; central processing units [processors]; chargers for electric batteries; chemistry apparatus and 
instruments; chips [integrated circuits]; choking coils [impedance]; chromatography apparatus for laboratory use; 
chronographs [time recording apparatus]; cinematographic cameras; cinematographic film, exposed; circuit breakers; 
circuit closers; cleaning apparatus for phonograph records; clinometers; clothing especially made for laboratories; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; coaxial cables; coils, 
electric; coin-operated mechanisms for television sets; collectors, electric; commutators; compact disc players; compact 
discs [audio-video]; compact discs [read-only memory]; comparators; compasses [measuring instruments]; computer 
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game software; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; computers; conductors, electric; connections for electric lines; connectors [electricity]; contact 
lenses; contacts, electric; containers for contact lenses; containers for microscope slides; control panels [electricity]; 
converters, electric; copper wire, insulated; correcting lenses [optics]; cosmographic instruments; couplers [data 
processing equipment]; couplings, electric; covers for electric outlets; crash test dummies; cupels [laboratory]; current 
rectifiers; cyclotrons; darkroom lamps [photography]; darkrooms [photography]; data processing apparatus; 
decompression chambers; decorative magnets; demagnetizing apparatus for magnetic tapes; densimeters; 
densitometers; detectors; diagnostic apparatus, not for medical purposes; diaphragms [acoustics]; diaphragms for 
scientific apparatus; diaphragms [photography]; dictating machines; diffraction apparatus [microscopy]; digital photo 
frames; directional compasses; disk drives for computers; disks, magnetic; distance measuring apparatus; distance 
recording apparatus; distillation apparatus for scientific purposes; distribution boards [electricity]; distribution boxes 
[electricity]; distribution consoles [electricity]; divers' masks; diving suits; dna chips; dog whistles; dosimeters; 
downloadable image files; downloadable music files; downloadable ring tones for mobile phones; dressmakers' 
measures; drying apparatus for photographic prints; drying racks [photography]; ducts [electricity]; DVD players; 
dynamometers; ear plugs for divers; egg-candlers; electric apparatus for commutation; electric apparatus for remote 
ignition; electric discharge tubes, other than for lighting; electric door bells; electric installations for the remote control of 
industrial operations; electric loss indicators; electricity conduits; electrified fences; electrified rails for mounting spot 
lights; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote 
control of signals; electrolysers; electromagnetic coils; electronic agendas; electronic notice boards; electronic pens 
[visual display units]; electronic pocket translators; electronic publications, downloadable; electronic tags for goods; 
encoded identification bracelets, magnetic; encoded magnetic cards; enlarging apparatus [photography]; epidiascopes; 
ergometers; exposure meters [light meters]; eyeglass cases; eyeglass chains; eyeglass cords; eyeglass frames; 
eyepieces; facsimile machines; false coin detectors; fibre [fiber (Am.)] optic cables; film cutting apparatus; films, 
exposed; filters for respiratory masks; filters for ultraviolet rays, for photography; filters [photography]; fire alarms; fire 
beaters; fire blankets; fire boats; fire engines; fire escapes; fire extinguishers; fire hose; fire hose nozzles; fire pumps; 
flash-bulbs [photography]; flashlights [photography]; floppy disks; fluorescent screens; fog signals, non-explosive; food 
analysis apparatus; frames for photographic transparencies; frequency meters; furniture especially made for laboratories;
fuse wire; fuses; galena crystals [detectors]; galvanic batteries; galvanic cells; galvanometers; garments for protection 
against fire; gas testing instruments; gasometers [measuring instruments]; gauges; glass covered with an electrical 
conductor; glazing apparatus for photographic prints; global positioning system [GPS] apparatus; gloves for divers; 
gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; goggles for sports; 
graduated glassware; grids for batteries; hands free kits for phones; head cleaning tapes [recording]; headphones; heat 
regulating apparatus; heliographic apparatus; hemline markers; high-frequency apparatus; holders for electric coils; 
holograms; horns for loudspeakers; hourglasses; hydrometers; hygrometers; identification sheaths for electric wires; 
identification threads for electric wires; identity cards, magnetic; incubators for bacteria culture; inductors [electricity]; 
instruments containing eyepieces; integrated circuit cards [smart cards]; integrated circuits; intercommunication 
apparatus; interfaces for computers; inverters [electricity]; invoicing machines; ionization apparatus not for the treatment 
of air or water; jigs [measuring instruments]; juke boxes for computers; juke boxes, musical; junction boxes [electricity]; 
junction sleeves for electric cables; knee-pads for workers; laboratory centrifuges; laboratory trays; lactodensimeters; 
lactometers; laptop computers; lasers, not for medical purposes; lens hoods; lenses for astrophotography; letter scales; 
levelling instruments; levels [instruments for determining the horizontal]; life belts; life buoys; life jackets; life nets; life 
saving apparatus and equipment; life-saving rafts; light conducting filaments [optical fibers [fibres]]; light dimmers 
[regulators], electric; light-emitting diodes [led]; light-emitting electronic pointers; lighting ballasts; lightning arresters; 
limiters [electricity]; locks, electric; logs [measuring instruments]; loudspeakers; magic lanterns; magnetic data media; 
magnetic encoders; magnetic tape units for computers; magnetic tapes; magnetic wires; magnets; magnifying glasses 
[optics]; manometers; marine compasses; marine depth finders; marking buoys; marking gauges [joinery]; masts for 
wireless aerials; material testing instruments and machines; materials for electricity mains [wires, cables]; mathematical 
instruments; measures; measuring apparatus; measuring devices, electric; measuring instruments; measuring spoons; 
mechanical signs; mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; 
mercury levels; metal detectors for industrial or military purposes; meteorological balloons; meteorological instruments; 
meters; metronomes; micrometer screws for optical instruments; micrometers; microphones; microprocessors; 
microscopes; microtomes; milage recorders for vehicles; mirrors for inspecting work; mirrors [optics]; modems; money 
counting and sorting machines; monitoring apparatus, electric; monitors [computer hardware]; monitors [computer 
programs]; mouse [data processing equipment]; mouse pads; nautical apparatus and instruments; naval signalling 
apparatus; navigation apparatus for vehicles [on-board computers]; navigational instruments; neon signs; nets for 
protection against accidents; nose clips for divers and swimmers; notebook computers; objectives [lenses] [optics]; 
observation instruments; octants; ohmmeters; optical apparatus and instruments; optical character readers; optical 
condensers; optical data media; optical discs; optical glass; optical goods; optical lamps; optical lenses; oscillographs; 
ovens for laboratory use; oxygen transvasing apparatus; ozonisers [ozonators]; parking meters; particle accelerators; 
pedometers; peepholes [magnifying lenses] for doors; periscopes; personal stereos; petri dishes; petrol gauges; 
phonograph records; photocopiers [photographic, electrostatic, thermic]; photographic racks; photometers; 
phototelegraphy apparatus; photovoltaic cells; pince-nez; pipettes; pitot tubes; plane tables [surveying instruments]; 
planimeters; plates for batteries; plotters; plugs, sockets and other contacts [electric connections]; plumb bobs; plumb 
lines; pocket calculators; polarimeters; portable media players; portable telephones; precision balances; precision 
measuring apparatus; pressure indicator plugs for valves; pressure indicators; pressure measuring apparatus; printed 
circuit boards; printed circuits; printers for use with computers; prisms [optics]; probes for scientific purposes; 
projection apparatus; projection screens; protection devices against x-rays, not for medical purposes; protection devices 
for personal use against accidents; protective helmets; protective helmets for sports; protective masks; protective suits 
for aviators; protractors [measuring instruments]; punched card machines for offices; push buttons for bells; pyrometers; 
quantity indicators; radar apparatus; radio pagers; radiological apparatus for industrial purposes; radiology screens for 
industrial purposes; radios; radiotelegraphy sets; radiotelephony sets; railway traffic safety appliances; readers [data 
processing equipment]; record players; reducers [electricity]; reflecting discs for wear, for the prevention of traffic 
accidents; refractometers; refractors; regulating apparatus, electric; relays, electric; remote control apparatus; 
resistances, electric; respirators for filtering air; respirators, other than for artificial respiration; resuscitation mannequins 
[teaching apparatus]; retorts; retorts' stands; revolution counters; rheostats; riding helmets; road signs, luminous or 
mechanical; rods for water diviners; rods [surveying instruments]; rulers [measuring instruments]; rules [measuring 
instruments]; saccharometers; safety restraints, other than for vehicle seats and sports equipment; safety tarpaulins; 
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salinometers; satellite navigational apparatus; satellites for scientific purposes; scales; scanners [data processing 
equipment]; screens for photoengraving; screens [photography]; screw-tapping gauges; semi-conductors; sextants; 
sheaths for electric cables; shoes for protection against accidents, irradiation and fire; shutter releases [photography]; 
shutters [photography]; sighting telescopes for firearms; signal bells; signal lanterns; signalling buoys; signalling panels, 
luminous or mechanical; signalling whistles; signals, luminous or mechanical; signs, luminous; simulators for the 
steering and control of vehicles; sirens; sleeves for laptops; slide calipers; slide projectors; slide-rules; slides 
[photography]; smoke detectors; socks, electrically heated; solar batteries; solderers' helmets; solenoid valves 
[electromagnetic switches]; sonars; sound alarms; sound locating instruments; sound recording apparatus; sound 
recording carriers; sound recording strips; sound reproduction apparatus; sound transmitting apparatus; sounding 
apparatus and machines; sounding leads; sounding lines; spark-guards; speaking tubes; spectacle cases; spectacle 
frames; spectacle lenses; spectacles [optics]; spectrograph apparatus; spectroscopes; speed checking apparatus for 
vehicles; speed indicators; speed measuring apparatus [photography]; speed regulators for record players; 
spherometers; spirit levels; spools [photography]; sprinkler systems for fire protection; stage lighting regulators; stands 
for photographic apparatus; starter cables for motors; steering apparatus, automatic, for vehicles; step-up transformers; 
stereoscopes; stereoscopic apparatus; stills for laboratory experiments; stroboscopes; styli for record players; 
sulphitometers; sunglasses; surveying apparatus and instruments; surveying chains; surveying instruments; surveyors' 
levels; switchboards; switchboxes [electricity]; switches, electric; tachometers; tape recorders; taximeters; teaching 
apparatus; teeth protectors; telegraph wires; telegraphs [apparatus]; telemeters; telephone apparatus; telephone 
receivers; telephone transmitters; telephone wires; teleprinters; teleprompters; telerupters; telescopes; television 
apparatus; temperature indicator labels, not for medical purposes; temperature indicators; terminals [electricity]; test 
tubes; testing apparatus not for medical purposes; theft prevention installations, electric; theodolites; thermionic tubes; 
thermometers, not for medical purposes; thermostats; thermostats for vehicles; ticket dispensers; time clocks [time 
recording devices]; time recording apparatus; time switches, automatic; tone arms for record players; totalizators; traffic 
cones; traffic-light apparatus [signalling devices]; transformers [electricity]; transistors [electronic]; transmitters of 
electronic signals; transmitters [telecommunication]; transmitting sets [telecommunication]; transponders; triodes; 
tripods for cameras; urinometers; USB flash drives; vacuum gauges; vacuum tubes [radio]; variometers; vehicle 
breakdown warning triangles; vehicle radios; verniers; video cassettes; video game cartridges; video recorders; video 
screens; video telephones; videotapes; viewfinders, photographic; viscosimeters; voltage regulators for vehicles; voltage 
surge protectors; voltmeters; voting machines; wafers for integrated circuits; waling glasses; walkie-talkies; washing 
trays [photography]; water level indicators; wavemeters; weighbridges; weighing apparatus and instruments; weighing 
machines; weights; whistle alarms; wind socks for indicating wind direction; wire connectors [electricity]; wires, electric; 
workmen's protective face-shields; wrist rests for use with computers; X-ray apparatus not for medical purposes; X-ray 
films, exposed; X-ray photographs, other than for medical purposes; X-ray tubes not for medical purposes; computer 
games (software); computer game software; computer game entertainment software; downloadable software; 
downloadable electronic games; video game software; interactive multimedia computer game programs; games software 
for use on mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, 
tablets and other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile 
devices; software downloadable to mobile phones, tablets and other electronic mobile devices; apps featuring computer 
games; magnetic payment cards.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; agates; alarm clocks; alloys of precious metal; 
amulets [jewellery, jewelry (Am.)]; anchors [clock and watch making]; atomic clocks; badges of precious metal; barrels 
[clock and watch making]; beads for making jewelry; boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; 
brooches [jewellery, jewelry (Am.)]; busts of precious metal; cases for clock- and watchmaking; cases for watches 
[presentation]; chains [jewellery, jewelry (Am.)]; charms [jewellery, jewelry (Am.)]; chronographs [watches]; 
chronometers; chronometrical instruments; chronoscopes; clock cases; clock hands [clock and watch making]; clocks; 
clocks and watches, electric; clockworks; cloisonné jewellery [jewelry (Am.)]; coins; copper tokens; cuff links; dials 
[clock and watch making]; diamonds; earrings; gold thread [jewellery, jewelry (Am.)]; gold, unwrought or beaten; hat 
ornaments of precious metal; ingots of precious metals; iridium; ivory [jewellery, jewelry (Am.)]; jet, unwrought or semi-
wrought; jewelry; jewelry cases [caskets]; jewelry of yellow amber; key rings [trinkets or fobs]; lockets [jewellery, jewelry 
(Am.)]; master clocks; medals; movements for clocks and watches; necklaces [jewellery, jewelry (Am.)]; olivine [gems]; 
ornamental pins; ornaments [jewellery, jewelry (Am.)]; ornaments of jet; osmium; palladium; paste jewellery; pearls 
[jewellery, jewelry (Am.)]; pearls made of ambroid [pressed amber]; pendulums [clock and watch making]; pins [jewellery, 
jewelry (Am.)]; platinum [metal]; precious metals, unwrought or semi-wrought; precious stones; rhodium; rings [jewellery, 
jewelry (Am.)]; ruthenium; semi-precious stones; shoe ornaments of precious metal; silver thread; silver, unwrought or 
beaten; spinel [precious stones]; spun silver [silver wire]; statues of precious metal; statuettes of precious metal; 
stopwatches; sundials; tie clips; tie pins; watch bands; watch cases; watch chains; watch glasses; watch springs; 
watches; wire of precious metal [jewellery, jewelry (Am.)]; works of art of precious metal; wristwatches; key rings of 
common metal; plastic key rings.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; absorbent sheets of paper 
or plastic for foodstuff packaging; address plates for addressing machines; address stamps; addressing machines; 
adhesive bands for stationery or household purposes; adhesive tape dispensers [office requisites]; adhesive tapes for 
stationery or household purposes; adhesives [glues] for stationery or household purposes; advertisement boards of 
paper or cardboard; albums; almanacs; announcement cards [stationery]; apparatus for mounting photographs; 
aquarelles; architects' models; artists' watercolor saucers; atlases; bags [envelopes, pouches] of paper or plastics, for 
packaging; bags for microwave cooking; balls for ball-point pens; bibs of paper; binding strips [bookbinding]; biological 
samples for use in microscopy [teaching materials]; blackboards; blotters; bookbinding apparatus and machines [office 
equipment]; bookbinding cloth; bookbinding cords; bookbinding material; bookbindings; bookends; booklets; 
bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers of cardboard or paper; boxes of cardboard 
or paper; cabinets for stationery [office requisites]; calculating tables; calendars; canvas for painting; carbon paper; 
cardboard; cardboard articles; cardboard tubes; cards; cases for stamps [seals]; catalogues; chalk for lithography; chalk 
holders; chaplets; charcoal pencils; chart pointers, non-electronic; chromos; cigar bands; clipboards; clips for offices; 
coasters of paper; comic books; compasses for drawing; composing frames [printing]; composing sticks; conical paper 
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bags; copying paper [stationery]; correcting fluids [office requisites]; correcting ink [heliography]; correcting tapes [office 
requisites]; covers [stationery]; cream containers of paper; credit card imprinters, non-electric; decalcomanias; diagrams; 
document files [stationery]; document holders [stationery]; document laminators for office use; drawer liners of paper, 
perfumed or not; drawing boards; drawing instruments; drawing materials; drawing pads; drawing pens; drawing rulers; 
drawing sets; drawing squares; drawing T-squares; duplicators; elastic bands for offices; electrocardiograph paper; 
electrotypes; embroidery designs [patterns]; engraving plates; engravings; envelope sealing machines, for offices; 
envelopes [stationery]; erasing products; erasing shields; etching needles; etchings; fabrics for bookbinding; face towels 
of paper; figurines [statuettes] of papier mâché; files [office requisites]; filter paper; filtering materials [paper]; finger-
stalls [office requisites]; flags of paper; flower-pot covers of paper; flyers; folders for papers; folders [stationery]; forms, 
printed; fountain pens; french curves; galley racks [printing]; garbage bags of paper or of plastics; geographical maps; 
glue for stationery or household purposes; gluten [glue] for stationery or household purposes; graining combs; graphic 
prints; graphic representations; graphic reproductions; greeting cards; gummed cloth for stationery purposes; gummed 
tape [stationery]; gums [adhesives] for stationery or household purposes; hand labelling appliances; hand-rests for 
painters; handbooks [manuals]; handkerchiefs of paper; handwriting specimens for copying; hat boxes of cardboard; 
hectographs; histological sections for teaching purposes; holders for checkbooks [cheque books]; holders for stamps 
[seals]; house painters' rollers; humidity control sheets of paper or plastic for foodstuff packaging; index cards 
[stationery]; indexes; indian inks; ink; ink sticks; ink stones [ink reservoirs]; inking pads; inking ribbons; inking ribbons 
for computer printers; inking sheets for document reproducing machines; inking sheets for duplicators; inkstands; 
inkwells; isinglass for stationery or household purposes; labels, not of textile; ledgers [books]; letter trays; letters [type]; 
lithographic stones; lithographic works of art; lithographs; loose-leaf binders; luminous paper; magazines [periodicals]; 
manifolds [stationery]; marking chalk; marking pens [stationery]; mats for beer glasses; mimeograph apparatus and 
machines; modelling clay; modelling materials; modelling paste; modelling wax, not for dental purposes; moisteners for 
gummed surfaces [office requisites]; moisteners [office requisites]; molds for modelling clays [artists' materials]; money 
clips; musical greeting cards; napkins of paper for removing make-up; newsletters; newspapers; nibs; nibs of gold; note 
books; numbering apparatus; numbers [type]; office perforators; office requisites, except furniture; oleographs; 
packaging material made of starches; packing paper; pads [stationery]; paint boxes [articles for use in school]; paint 
trays; paintbrushes; painters' brushes; painters' easels; paintings [pictures], framed or unframed; palettes for painters; 
pamphlets; pantographs [drawing instruments]; paper; paper bows; paper clasps; paper-clips; paper coffee filters; paper 
for radiograms; paper for recording machines; paper knives [office requisites]; paper ribbons; paper sheets [stationery]; 
paper shredders for office use; paper tapes and cards for the recordal of computer programmes; paperweights; papier 
mâché; parchment paper; passport holders; pastels [crayons]; patterns for dressmaking; patterns for making clothes; 
pen cases; pen clips; pen wipers; pencil holders; pencil lead holders; pencil leads; pencil sharpeners, electric or non-
electric; pencil sharpening machines, electric or non-electric; pencils; penholders; pens [office requisites]; perforated 
cards for jacquard looms; periodicals; photo-engravings; photograph stands; photographs [printed]; pictures; placards of 
paper or cardboard; place mats of paper; plans; plastic bubble packs for wrapping or packaging; plastic cling film, 
extensible, for palletization; plastic film for wrapping; plastics for modelling; portraits; postage meters for office use; 
postage stamps; postcards; posters; printed matter; printed publications; printed timetables; printers' blankets, not of 
textile; printers' reglets; printing blocks; printing sets, portable [office requisites]; printing type; prints [engravings]; 
prospectuses; punches [office requisites]; rollers for typewriters; rubber erasers; school supplies [stationery]; scrapers 
[erasers] for offices; sealing compounds for stationery purposes; sealing machines for offices; sealing stamps; sealing 
wafers; sealing wax; seals [stamps]; self-adhesive tapes for stationery or household purposes; sheets of reclaimed 
cellulose for wrapping; shields [paper seals]; signboards of paper or cardboard; silver paper; slate pencils; song books; 
spools for inking ribbons; square rulers; stamp pads; stamp stands; stamps [seals]; stands for pens and pencils; stapling 
presses [office requisites]; starch paste [adhesive] for stationery or household purposes; stationery; steatite [tailor's 
chalk]; steel letters; steel pens; stencil cases; stencil plates; stencils; stencils [stationery]; stickers [stationery]; table 
linen of paper; table napkins of paper; tablecloths of paper; tablemats of paper; tags for index cards; tailors' chalk; 
teaching materials [except apparatus]; terrestrial globes; thumbtacks; tickets; toilet paper; towels of paper; tracing cloth; 
tracing needles for drawing purposes; tracing paper; tracing patterns; trading cards other than for games; transparencies 
[stationery]; trays for sorting and counting money; typewriter keys; typewriter ribbons; typewriters, electric or non-
electric; vignetting apparatus; viscose sheets for wrapping; waxed paper; wood pulp board [stationery]; wood pulp paper; 
wristbands for the retention of writing instruments; writing board erasers; writing brushes; writing cases [sets]; writing 
cases [stationery]; writing chalk; writing instruments; writing materials; writing or drawing books; writing pads; writing 
paper; writing slates; Xuan paper for Chinese painting and calligraphy; gift cards; gift vouchers.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; 
alpenstocks; attaché cases; backpacks; bags; bags for campers; bags for climbers; bags for sports; bandoliers; beach 
bags; bits for animals [harness]; blinders [harness]; boxes of leather or leather board; boxes of vulcanised fibre; bridles 
[harness]; bridoons; briefcases; butts [parts of hides]; canes; card cases [notecases]; cases, of leather or leatherboard; 
casings, of leather, for springs; cat o' nine tails; cattle skins; chain mesh purses; chamois leather, other than for cleaning 
purposes; chin straps, of leather; clothing for pets; collars for animals; coverings of skins [furs]; covers for horse-
saddles; curried skins; fastenings for saddles; frames for umbrellas or parasols; fur; game bags [hunting accessories]; 
garment bags for travel; girths of leather; goldbeaters' skin; gut for making sausages; halters; handbag frames; 
handbags; harness fittings; harness for animals; harness straps; hat boxes of leather; haversacks; horse blankets; horse 
collars; horseshoes; imitation leather; key cases; kid; knee-pads for horses; leather laces; leather leads; leather straps; 
leather twist; leather, unworked or semi-worked; leatherboard; moleskin [imitation of leather]; music cases; muzzles; net 
bags for shopping; nose bags [feed bags]; pads for horse saddles; parasols; parts of rubber for stirrups; pelts; pocket 
wallets; pouch baby carriers; pouches, of leather, for packaging; purses; reins; riding saddles; saddle trees; saddlery; 
school bags; shopping bags; sling bags for carrying infants; slings for carrying infants; stirrup leathers; stirrups; straps 
for skates; straps for soldiers' equipment; straps of leather [saddlery]; suitcase handles; suitcases; tool bags of leather, 
empty; traces [harness]; travelling bags; travelling sets [leatherware]; travelling trunks; trunks [luggage]; umbrella 
covers; umbrella handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; 
vanity cases, not fitted; walking cane handles; walking stick seats; wheeled shopping bags; whips; none of the 
aforementioned goods being in the nature of furniture or upholstery fabrics.

Cl.20;Mirrors, picture frames; cushions; deck chairs; decorations of plastic for foodstuffs; fans for personal use, non-
electric; hand-held mirrors [toilet mirrors]; bean bags [cushions]; plastic key rings.
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Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; adhesive fabric for application 
by heat; banners; bath linen, except clothing; bed blankets; bed clothes; bed covers of paper; bed linen; billiard cloth; 
bolting cloth; brocades; buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; chenille fabric; 
cheviots [cloth]; cloth; coasters [table linen]; cotton fabrics; covers for cushions; crepe [fabric]; crepon; curtain holders 
of textile material; curtains of textile or plastic; damask; diapered linen; dimity; door curtains; drugget; eiderdowns [down 
coverlets]; elastic woven material; esparto fabric; fabric; fabric for footwear; fabric, impervious to gases, for aeronautical 
balloons; fabric of imitation animal skins; fabrics for textile use; face towels of textile; felt; fibreglass fabrics for textile 
use; filtering materials of textile; fitted toilet lid covers of fabric; flags, not of paper; flannel [fabric]; frieze [cloth]; furniture 
coverings of textile; gauze [cloth]; glass cloths [towels]; gummed cloth, other than for stationery; haircloth [sackcloth]; 
handkerchiefs of textile; hat linings, of textile, in the piece; hemp cloth; hemp fabric; household linen; jersey [fabric]; jute 
fabric; knitted fabric; labels of cloth; linen cloth; lingerie fabric; lining fabric for shoes; linings [textile]; loose covers for 
furniture; marabouts [cloth]; mattress covers; moleskin [fabric]; mosquito nets; napkins, of cloth, for removing make-up; 
net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow shams; pillowcases; place mats, not of 
paper; plastic material [substitute for fabrics]; printed calico cloth; printers' blankets of textile; quilts; ramie fabric; rayon 
fabric; sanitary flannel; serviettes of textile; sheets [textile]; shower curtains of textile or plastic; shrouds; silk [cloth]; silk 
fabrics for printing patterns; sleeping bags [sheeting]; table linen, not of paper; table runners; tablecloths, not of paper; 
tablemats, not of paper; taffeta [cloth]; textile material; tick [linen]; ticks [mattress covers]; towels of textile; traced cloth 
for embroidery; travelling rugs [lap robes]; trellis [cloth]; tulle; velvet; wall hangings of textile; washing mitts; woollen 
cloth; zephyr [cloth]; bean bag [cushion] covers; none of the aforementioned goods being in the nature of furniture or 
upholstery fabrics.

Cl.25;Clothing, footwear, headgear; anti-sweat underwear; aprons [clothing]; ascots; babies' pants [clothing]; 
bandanas [neckerchiefs]; bath robes; bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach 
shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for 
sports; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; clothing for 
gymnastics; clothing of imitations of leather; clothing of leather; coats; collar protectors; combinations [clothing]; 
corselets; corsets [underclothing]; cuffs; cyclists' clothing; detachable collars; dress shields; dresses; dressing gowns; 
ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for footwear; football boots; footmuffs, not 
electrically heated; footwear; footwear uppers; fur stoles; furs [clothing]; gabardines [clothing]; gaiter straps; galoshes; 
garters; girdles; gloves [clothing]; gymnastic shoes; half-boots; hat frames [skeletons]; hats; headbands [clothing]; 
headgear for wear; heelpieces for footwear; heelpieces for stockings; heels; hoods [clothing]; hosiery; inner soles; 
jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; lace boots; layettes [clothing]; leg warmers; 
leggings [trousers]; liveries; maniples; mantillas; masquerade costumes; miters [hats]; mittens; money belts [clothing]; 
motorists' clothing; muffs [clothing]; neckties; non-slipping devices for footwear; outerclothing; pants; paper clothing; 
paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; pockets for clothing; ponchos; pullovers; 
pyjamas; ready-made clothing; ready-made linings [parts of clothing]; sandals; saris; sarongs; sashes for wear; scarfs; 
shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve shirts; shoulder wraps; shower caps; singlets; ski boots; ski 
gloves; skirts; skorts; skull caps; sleep masks; slippers; slips [undergarments]; smocks; sock suspenders; socks; soles 
for footwear; spats; sports shoes; stocking suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; 
suspenders; sweat-absorbent stockings; sweaters; swimsuits; teddies [undergarments]; tee-shirts; tights; tips for 
footwear; togas; top hats; topcoats; trousers; turbans; underpants; underwear; uniforms; veils [clothing]; vests; visors 
[headwear]; waterproof clothing; welts for footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; air pistols [toys]; amusement machines, automatic and coin-operated; apparatus for games; appliances for 
gymnastics; arcade video game machines; archery implements; artificial fishing bait; artificial snow for Christmas trees; 
ascenders [mountaineering equipment]; backgammon games; bags especially designed for skis and surfboards; balls for 
games; bar-bells; baseball gloves; batting gloves [accessories for games]; bells for Christmas trees; billiard balls; billiard 
cue tips; billiard cues; billiard markers; billiard table cushions; billiard tables; bingo cards; bite indicators [fishing tackle]; 
bite sensors [fishing tackle]; bladders of balls for games; board games; bob-sleighs; body boards; body-building 
apparatus; bowling apparatus and machinery; bows for archery; boxing gloves; building blocks [toys]; building games; 
butterfly nets; camouflage screens [sports articles]; candle holders for Christmas trees; caps for pistols [toys]; chalk for 
billiard cues; checkerboards; checkers [games]; chess games; chessboards; chips for gambling; Christmas tree stands; 
Christmas trees of synthetic material; clay pigeon traps; clay pigeons [targets]; climbers' harness; coin-operated billiard 
tables; confetti; conjuring apparatus; controllers for game consoles; cosaques [toy fireworks]; counters [discs] for 
games; creels [fishing traps]; cricket bags; cups for dice; darts; detonating caps [toys]; dice; discuses for sports; divot 
repair tools [golf accessories]; dolls; dolls' beds; dolls' clothes; dolls' feeding bottles; dolls' houses; dolls' rooms; 
dominoes; edges of skis; elbow guards [sports articles]; electronic targets; exercisers [expanders]; fairground ride 
apparatus; fencing gloves; fencing masks; fencing weapons; fish hooks; fishing tackle; flippers for swimming; floats for 
fishing; flying discs [toys]; games; gaming machines for gambling; gloves for games; golf bags, with or without wheels; 
golf clubs; golf gloves; gut for fishing; gut for rackets; hang gliders; harness for sailboards; harpoon guns [sports 
articles]; hockey sticks; horseshoe games; hunting game calls; ice skates; in-line roller skates; jigsaw puzzles; 
kaleidoscopes; kite reels; kites; knee guards [sports articles]; landing nets for anglers; lines for fishing; lures for hunting 
or fishing; machines for physical exercises; mah-jong; marbles for games; masts for sailboards; men's athletic 
supporters [sports articles]; mobiles [toys]; nets for sports; ninepins; novelties for parties, dances [party favors, favours]; 
ornaments for Christmas trees, except illumination articles and confectionery; pachinkos; paintball guns [sports 
apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper party hats; paragliders; parlor games; 
piñatas; play balloons; playing balls; playing cards; plush toys; poles for pole vaulting; portable games with liquid crystal 
displays; practical jokes [novelties]; protective paddings [parts of sports suits]; punching bags; puppets; quoits; rackets; 
radio-controlled toy vehicles; rattles [playthings]; reels for fishing; ring games; rocking horses; rods for fishing; roller 
skates; rollers for stationary exercise bicycles; rosin used by athletes; roulette wheels; sailboards; scale model kits 
[toys]; scale model vehicles; scent lures for hunting or fishing; scooters [toys]; scrapers for skis; scratch cards for 
playing lottery games; seal skins [coverings for skis]; shin guards [sports articles]; shuttlecocks; skateboards; skating 
boots with skates attached; ski bindings; skis; skittles; sleighs [sports articles]; slides [playthings]; sling shots [sports 
articles]; slot machines [gaming machines]; snow globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings 
for skis; spinning tops [toys]; spring boards [sports articles]; starting blocks for sports; stationary exercise bicycles; 
strings for rackets; stuffed toys; surf boards; surf skis; surfboard leashes; swimming belts; swimming jackets; swimming 
kick boards; swimming pools [play articles]; swings; tables for indoor football; tables for table tennis; targets; teddy 
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bears; tennis ball throwing apparatus; tennis nets; theatrical masks; toy masks; toy pistols; toy vehicles; toys; toys for 
domestic pets; trampolines; twirling batons; video game machines; water wings; waterskis; wax for skis; weight lifting 
belts [sports articles].

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; ajvar [preserved peppers]; albumen for culinary 
purposes; albumin milk; alginates for culinary purposes; almonds, ground; aloe vera prepared for human consumption; 
anchovy; animal marrow for food; apple purée; bacon; beans, preserved; black pudding; bone oil, edible; broth; broth 
concentrates; butter; buttercream; caviar; charcuterie; cheese; clams [not live]; cocoa butter; coconut butter; coconut, 
desiccated; coconut fat; coconut oil; compotes; condensed milk; corn oil; cranberry sauce [compote]; crayfish, not live; 
cream [dairy products]; croquettes; crustaceans, not live; curd; dates; edible birds' nests; edible fats; edible oils; eggs; 
fat-containing mixtures for bread slices; fatty substances for the manufacture of edible fats; fish fillets; fish meal for 
human consumption; fish mousses; fish, not live; fish, preserved; fish, tinned [canned (Am.)]; foods prepared from fish; 
frosted fruits; frozen fruits; fruit-based snack food; fruit chips; fruit jellies; fruit peel; fruit, preserved; fruit preserved in 
alcohol; fruit pulp; fruit salads; fruit, stewed; fruits, tinned [canned (Am.)]; game, not live; gelatine; gherkins; ginger jam; 
ham; herrings; hummus [chickpea paste]; isinglass for food; jams; jellies for food; kefir [milk beverage]; kimchi 
[fermented vegetable dish]; kumys [kumyss] [milk beverage]; lard for food; lecithin for culinary purposes; lentils, 
preserved; linseed oil for culinary purposes; liver; liver pâté; lobsters, not live; low-fat potato chips; margarine; 
marmalade; meat; meat extracts; meat jellies; meat, preserved; meat, tinned [canned (Am.)]; milk; milk beverages, milk 
predominating; milk ferments for culinary purposes; milk products; milk shakes; mushrooms, preserved; mussels, not 
live; non-alcoholic egg nog; nuts, prepared; olive oil for food; olives, preserved; onions, preserved; oysters, not live; palm 
kernel oil for food; palm oil for food; peanut butter; peanuts, processed; peas, preserved; pectin for culinary purposes; 
piccalilli; pickles; pollen prepared as foodstuff; pork; potato chips; potato flakes; potato fritters; poultry, not live; 
powdered eggs; prawns, not live; preparations for making bouillon; preparations for making soup; preserved garlic; 
processed fish spawn; processed seeds; processed sunflower seeds; prostokvasha [soured milk]; raisins; rape oil for 
food; rennet; ryazhenka [fermented baked milk]; salmon; salted fish; salted meats; sardines; sauerkraut; sausages; 
sausages in batter; sea-cucumbers, not live; seaweed extracts for food; sesame oil; shellfish, not live; shrimps, not live; 
silkworm chrysalis, for human consumption; smetana [sour cream]; snail eggs for consumption; soups; soya beans, 
preserved, for food; soya milk [milk substitute]; spiny lobsters, not live; suet for food; sunflower oil for food; tahini 
[sesame seed paste]; toasted laver; tofu; tomato juice for cooking; tomato purée; tripe; truffles, preserved; tuna fish; 
vegetable juices for cooking; vegetable mousses; vegetable salads; vegetable soup preparations; vegetables, cooked; 
vegetables, dried; vegetables, preserved; vegetables, tinned [canned (Am.)]; whey; whipped cream; white of eggs; yogurt; 
yolk of eggs.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; allspice; almond confectionery; almond paste; aniseed; aromatic preparations for food; artificial coffee; 
baking powder; baking soda [bicarbonate of soda for cooking purposes]; barley meal; bean meal; bee glue; beer vinegar; 
binding agents for ice cream; bread; bread rolls; breadcrumbs; buns; cake frosting [icing]; cake powder; cakes; candy; 
capers; caramels [candy]; celery salt; cereal bars; cereal-based snack food; cereal preparations; cheeseburgers 
[sandwiches]; chewing gum; chicory [coffee substitute]; chips [cereal products]; chocolate; chocolate-based beverages; 
chocolate beverages with milk; chocolate mousses; chow-chow [condiment]; chutneys [condiments]; cinnamon [spice]; 
cloves [spice]; cocoa; cocoa-based beverages; cocoa beverages with milk; coffee; coffee-based beverages; coffee 
beverages with milk; coffee flavorings [flavourings]; condiments; confectionery; confectionery for decorating Christmas 
trees; cookies; cooking salt; corn flakes; corn meal; corn, milled; corn, roasted; couscous [semolina]; crackers; cream of 
tartar for culinary purposes; crushed barley; crushed oats; curry [spice]; custard; dessert mousses [confectionery]; 
dough; dressings for salad; edible ices; essences for foodstuffs, except etheric essences and essential oils; farinaceous 
foods; ferments for pastes; flavorings, other than essential oils; flavorings, other than essential oils, for cakes; flavorings, 
other than essential oils, for beverages; flour-milling products; fondants [confectionery]; frozen yogurt [confectionery 
ices]; fruit coulis [sauces]; fruit jellies [confectionery]; garden herbs, preserved [seasonings]; ginger [spice]; gingerbread; 
glucose for culinary purposes; gluten additives for culinary purposes; gluten prepared as foodstuff; golden syrup; groats 
for human food; gruel, with a milk base, for food; halvah; ham glaze; high-protein cereal bars; hominy; hominy grits; 
honey; husked barley; husked oats; ice cream; ice for refreshment; ice, natural or artificial; iced tea; infusions, not 
medicinal; ketchup [sauce]; leaven; linseed for human consumption; liquorice [confectionery]; lozenges [confectionery]; 
macaroni; macaroons [pastry]; malt biscuits; malt extract for food; malt for human consumption; maltose; marinades; 
marzipan; mayonnaise; meal; meat gravies; meat pies; meat tenderizers, for household purposes; mint for confectionery; 
molasses for food; muesli; mustard; mustard meal; natural sweeteners; noodle-based prepared meals; noodles; nutmegs; 
oat-based food; oat flakes; oatmeal; palm sugar; pancakes; pasta; pasta sauce; pasties; pastries; pastry; peanut 
confectionery; pepper; peppermint sweets; peppers [seasonings]; pesto [sauce]; petit-beurre biscuits; petits fours 
[cakes]; pies; pizzas; popcorn; potato flour for food; powders for ice cream; pralines; preparations for stiffening whipped 
cream; puddings; quiches; ravioli; relish [condiment]; rice; rice-based snack food; rice cakes; royal jelly; rusks; saffron 
[seasoning]; sago; salt for preserving foodstuffs; sandwiches; sauces [condiments]; sausage binding materials; sea 
water for cooking; seasonings; seaweed [condiment]; semolina; sorbets [ices]; soya bean paste [condiment]; soya flour; 
soya sauce; spaghetti; spices; spring rolls; star aniseed; starch for food; stick liquorice [confectionery]; sugar; sushi; 
sweetmeats [candy]; tabbouleh; tacos; tapioca; tapioca flour for food; tarts; tea; tea-based beverages; thickening agents 
for cooking foodstuffs; tomato sauce; tortillas; turmeric for food; unleavened bread; unroasted coffee; vanilla [flavoring] 
[flavouring]; vanillin [vanilla substitute]; vegetal preparations for use as coffee substitutes; vermicelli [noodles]; vinegar; 
waffles; wheat flour; wheat germ for human consumption; yeast.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; aerated water; aloe vera drinks, non-alcoholic; aperitifs, non-alcoholic; 
beer; beer wort; cider, non-alcoholic; cocktails, non-alcoholic; essences for making beverages; extracts of hops for 
making beer; fruit juice; fruit nectars, non-alcoholic; ginger ale; grape must, unfermented; isotonic beverages; kvass 
[non-alcoholic beverage]; lemonades; lithia water; malt beer; malt wort; milk of almonds [beverage]; mineral water 
[beverages]; must; non-alcoholic beverages; non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; non-
alcoholic honey-based beverages; orgeat; pastilles for effervescing beverages; peanut milk [non-alcoholic beverage]; 
powders for effervescing beverages; preparations for making aerated water; preparations for making beverages; 
preparations for making liqueurs; preparations for making mineral water; sarsaparilla [non-alcoholic beverage]; seltzer 
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water; smoothies; soda water; sorbets [beverages]; syrups for beverages; syrups for lemonade; table waters; tomato 
juice [beverage]; vegetable juices [beverages]; waters [beverages]; whey beverages.

Cl.35;Advertising; business management; business administration; office functions; accounting; administrative 
processing of purchase orders; advertising by mail order; advisory services for business management; arranging 
newspaper subscriptions for others; arranging subscriptions to telecommunication services for others; auctioneering; 
bill-posting; business appraisals; business auditing; business efficiency expert services; business information; business 
inquiries; business investigations; business management and organization consultancy; business management 
assistance; business management consultancy; business management of hotels; business management of performing 
artists; business management of sports people; business organization consultancy; business research; commercial 
administration of the licensing of the goods and services of others; commercial information agencies; commercial 
information and advice for consumers [consumer advice shop]; commercial or industrial management assistance; 
compilation of information into computer databases; compilation of statistics; computerized file management; cost price 
analysis; data search in computer files for others; demonstration of goods; direct mail advertising; dissemination of 
advertising matter; distribution of samples; document reproduction; drawing up of statements of accounts; economic 
forecasting; employment agencies; import-export agencies; invoicing; layout services for advertising purposes; 
marketing; marketing research; marketing studies; modelling for advertising or sales promotion; news clipping services; 
office machines and equipment rental; on-line advertising on a computer network; opinion polling; organization of 
exhibitions for commercial or advertising purposes; organization of fashion shows for promotional purposes; 
organization of trade fairs for commercial or advertising purposes; outsourcing services [business assistance]; payroll 
preparation; personnel management consultancy; personnel recruitment; photocopying services; presentation of goods 
on communication media, for retail purposes; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; production of advertising films; professional business consultancy; 
psychological testing for the selection of personnel; public relations; publication of publicity texts; publicity; publicity 
agencies; publicity columns preparation; publicity material rental; radio advertising; relocation services for businesses; 
rental of advertising space; rental of advertising time on communication media; rental of photocopying machines; rental 
of vending machines; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; sales promotion for others; secretarial services; shop window dressing; shorthand; sponsorship search; 
systemization of information into computer databases; tax preparation; telemarketing services; telephone answering for 
unavailable subscribers; television advertising; transcription; typing; updating of advertising material; word processing; 
writing of publicity texts; retail services in respect of computer software, computer game entertainment software, 
downloadable software, downloadable electronic games, video game software, interactive multimedia computer game 
programs, games software for use on mobile phones, smart phones, tablets and other electronic mobile devices, games 
software downloadable to mobile phones, smart phones, tablets and other electronic mobile devices, apps featuring 
computer games; retail services in respect of virtual goods; retail services in respect of enhancements and components 
within computer games and video games; retail services in respect of bleaching preparations and other substances for 
laundry use, cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair 
lotions, dentifrices, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, 
transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, paper, cardboard and goods made 
from these materials, printed matter, bookbinding material, photographs, stationery, adhesives for stationery or 
household purposes, artists' materials, paint brushes, typewriters and office requisites, instructional and teaching 
material, plastic materials for packaging, printers' type, printing blocks, gift cards, gift vouchers, clothing, footwear, 
headgear, games and playthings, gymnastic and sporting articles, decorations for Christmas trees.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; 
amusement parks; amusements; animal training; arranging and conducting of colloquiums; arranging and conducting of 
concerts; arranging and conducting of conferences; arranging and conducting of congresses; arranging and conducting 
of seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of 
beauty contests; boarding schools; booking of seats for shows; bookmobile services; calligraphy services; cinema 
presentations; circuses; club services [entertainment or education]; coaching [training]; conducting fitness classes; 
correspondence courses; disc jockey services; discotheque services; dubbing; education information; educational 
examination; electronic desktop publishing; entertainer services; entertainment information; film production, other than 
advertising films; gambling; game services provided on-line from a computer network; games equipment rental; 
gymnastic instruction; health club services [health and fitness training]; holiday camp services [entertainment]; language 
interpreter services; layout services, other than for advertising purposes; lending libraries; microfilming; modelling for 
artists; movie studios; music composition services; music-halls; news reporters services; night clubs; nursery schools; 
operating lotteries; orchestra services; organization of balls; organization of competitions [education or entertainment]; 
organization of exhibitions for cultural or educational purposes; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; party planning 
[entertainment]; personal trainer services [fitness training]; photographic reporting; photography; physical education; 
practical training [demonstration]; presentation of live performances; production of music; production of radio and 
television programmes; production of shows; providing amusement arcade services; providing casino facilities 
[gambling]; providing golf facilities; providing karaoke services; providing museum facilities [presentation, exhibitions]; 
providing on-line electronic publications, not downloadable; providing recreation facilities; providing sports facilities; 
publication of books; publication of electronic books and journals on-line; publication of texts, other than publicity texts; 
radio entertainment; recording studio services; recreation information; religious education; rental of audio equipment; 
rental of camcorders; rental of cine-films; rental of lighting apparatus for theatrical sets or television studios; rental of 
movie projectors and accessories; rental of radio and television sets; rental of show scenery; rental of skin diving 
equipment; rental of sound recordings; rental of sports equipment, except vehicles; rental of sports grounds; rental of 
stadium facilities; rental of stage scenery; rental of tennis courts; rental of video cassette recorders; rental of videotapes; 
scriptwriting services; services of schools [education]; sign language interpretation; sport camp services; subtitling; 
television entertainment; theatre productions; ticket agency services [entertainment]; timing of sports events; toy rental; 
translation; tuition; videotape editing; videotape film production; videotaping; vocational guidance [education or training 
advice]; vocational retraining; writing of texts, other than publicity texts; zoological garden services; electronic games 
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services, including provision of computer games on line, on social networks, or by means of a global computer network; 
providing electronic games for use on mobile phones, tablets and other electronic mobile devices; providing 
enhancements within online computer and electronic games; providing electronic games for download to mobile phones, 
tablets and other electronic mobile devices; providing interactive single and multi-player electronic games via the 
Internet, electronic communication networks or via a global computer network; publishing of computer game software, 
electronic games and video game software.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 02/07/2013; Application No. : 30 2013 004 506.8/42 ;Germany 

2721769    18/12/2013
[International Registration No. : 1194828]
Benecke-Kaliko AG
Beneckeallee 40 30419 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; conducting and evaluating of process simulations.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 26/02/2013; Application No. : 12194730 ;China 

2721935    22/08/2013
[International Registration No. : 1194715]
Chivas Holdings (IP) Limited
111-113 Renfrew Road Paisley, Renfrewshire PA3 4DY United Kingdom

Address for service in India/Agents address:
INTEL ADVOCARE
F-252,SAINIK FARMS,N.DELHI 110062 *

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; books; brochures; leaflets; photographs; greeting cards; stationery; packaging material made of 
paper, cardboard or plastic; bags made of paper or plastic; cases for stationery; writing cases [stationery]; chequebook 
cases; bill cases; pencil cases; diary cases; gift bags; pens; pencils; notebooks; notebook covers; calendars; photograph 
albums; folders; postcards; posters; menus; cocktail mats of paper; table mats of paper; greeting cards; bookmarkers; 
table clothes (of paper); cocktail mats of paper; table mats of paper; folders; packaging containers made of cardboard; 
packaging containers made of plastics; labels (not of textile); adhesive labels; labels of paper; swing tickets; bill holder; 
business card holders; money clips; passport holders.

Cl.21;Glassware; pottery; porcelain; coolers (ice pails); swizzle sticks; heat insulated containers adapted for 
dispensing drinks; hip flasks; cutlery holders (not furniture); chinaware; cocktail stirrers; non-electric squeezer for 
household purpose; napkins dispensers; strainers; ice buckets; cocktails shakers; bar utensil trays; cocktail sticks; drink 
stirrers; candle holders; glass holders; mixing glasses; corkscrews; cruet stands for holding condiments such as oils, 
vinegars, salts, sauces; cabarets (trays); serving trays; fitted vanity cases; bottle openers; toothbrushes; jugs; ice trays; 
holders for napkins; decanter stands; menu card holders; combs; brushes; sponges; household or kitchen utensils; ice 
buckets for use of containing bottles (not of metal); piggy banks, not of metal; non-electric beaters; non-electric blenders; 
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non-electric whisks for household purposes; containers for household or kitchen use; decanters.

Cl.25;Clothing; footwear; headgear; scarves; slippers; socks; caps; bandanas (neckerchiefs); coats; jackets; shirts; T-
shirts; polo shirts; pyjamas; under garments; aprons; dresses; tracksuits; swimwear; clothing adapted for sports; 
footwear adapted for sports; headgear adapted for sports; wristbands.

Cl.41;Entertainment services; party planning; presentation of live performances; arranging live music events; 
organization of exhibitions for cultural or educational purposes; organization of competitions; educational services 
relating to alcohol and mixology; digital game application services provided online via communications network; 
providing digital games, music and video recordings via the internet; provision of entertainment services through the 
media of video films; digital music (non-downloadable) provided from the internet.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 03/06/2013; Application No. : AM 2656/2013 ;Austria 

2722039    14/11/2013
[International Registration No. : 1196466]
Impact Hub Association 
Verein zur Förderung sozialer Innovationen Lindengasse 56/18-19 A-1070 Wien AT

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Marketing; professional business consultancy; business organization consultancy; arranging of commercial and 
business contacts.

Cl.36;Rental and leasing of office space (working and office space); credit bureaux; financial consultancy.

Cl.41;Providing electronic publications (not downloadable); providing of training and further training; arranging and 
conducting of lectures, training, courses and workshops, in particular relating to training and further training; conducting 
of media training (training and further training); publishing of publications in electronic form online, also on the Internet.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 25/02/2013; Application No. : 973239 ;New Zealand 

2722096    22/08/2013
[International Registration No. : 1194117]
WELLINGTON DRIVE TECHNOLOGIES LIMITED
16-22 Omega Street, Albany Auckland 0632 New Zealand

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.7;Motors in this class particularly electric motors; control mechanisms, speed governors, fans for motors; 
compressors for refrigerators; pumps including centrifugal pumps, blowing machines, housings, stators, tools, apparati 
(term incomprehensible in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations) for 
machining; all being goods in this class.

Cl.9;Electronic controllers for heating, ventilation, airconditioning or refrigeration apparatus; electronic controllers for 
vending and merchandising apparatus; electrical and mechanical components and subsystems for heating, ventilation, 
airconditioning or refrigeration apparatus; electrical and mechanical components and subsystems for vending and 
merchandising apparatus; equipment for the manufacture or configuration of electric motors, fans, pumps, and electronic 
motor controls; equipment for the manufacture or configuration of heating, ventilation, airconditioning or refrigeration 
apparatus; electrical equipment for the programming or configuration of electric motors, fans, pumps, electronic motor 
controls, heating, ventilation, airconditioning or refrigeration apparatus; computers and computer programs for 
automated manufacturing; automatic programming apparatus for manufacturing; electric and electronic programming 
units for manufacturing.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

2722100    24/01/2014
[International Registration No. : 1196986]
Lin, Susan F.
448 N San Mateo Drive San Mateo CA 94401 United States of America

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; hair shampoos and conditioners; non-medicated acne treatment preparations; non-medicated toiletries.

Cl.5;Acne treatment preparations; nutraceuticals for the treatment of hair loss; nutraceuticals for use as a dietary 
supplement.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 26/06/2013; Application No. : 011934841 ;European Union 

2722120    11/12/2013
[International Registration No. : 1196770]
Ten Cate Advanced Composites Ltd.
Amber Drive, Langley Mill, Nottingham NG16 4BE, Nottinghamshire (United Kingdom)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.17;Semi-finished products namely laminates, sheets, panels and sandwich-panels made of woven fiber, non-woven 
fiber or fiber reinforced composite materials, not included in other classes; polymer resin film for use in manufacture; 
fiber tape for use in manufacture; artificial resins for use in manufacture (semi-finished products); synthetic resins for use 
in manufacture (semi-finished products); yarns and fabrics made of carbon fiber not for textile use; pre-preg material 
made of carbon fiber and glass fibre; composite reinforced with carbon fiber; plastic film other than for wrapping.

Cl.24;Pre-impregnated composites and materials, namely, resin impregnated carbon and glass textile fabrics and 
random carbon and glass short fibres; composite breather/bleeder fabrics.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 03/09/2013; Application No. : 201310679 ;Norway 

2722489    05/09/2013
[International Registration No. : 1196433]
ORKLA ASA
Postboks 423 Skøyen N-0213 Oslo Norway

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use and dishwashing; cleaning, polishing, scouring and 
abrasive preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Dietary supplements, vitamins, meal substitutes; deodorants for clothes and textiles; air deodorizing and purifying 
preparations; preparations for dieting.

Cl.16;Paint brushes and paint rollers.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; toothbrushes and dental floss.

Cl.25;Clothing, footwear, headgear; underwear.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; snacks based on potatoes; prepared nuts.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; biscuits; chocolate, chocolate products, pastilles and candies; snacks based on corn.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Wholesale and retail services for bleaching preparations and other substances for laundry use and dishwashing, 
cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, 
dentifrices, dietary supplements, vitamins, meal subsitutes, deodorants for clothes and textiles, air cleaners, preparations 
for dieting, paint brushes and paint rollers, household or kitchen utensils and containers, combs and sponges, brushes 
(except paint brushes), brush-making materials, articles for cleaning purposes, steelwool, toothbrushes and dental floss, 
clothing, footwear, headgear, underwear, meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cooked 
fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and fats, snacks based on 
potatoes, prepared nuts, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from 
cereals, bread, pastry and confectionery, ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, biscuits, chocolate, chocolate products, pastilles and candies, snacks based on corn, beers, 
mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, syrups and other 
preparations for making beverages.

Cl.40;Treatment of materials.
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Priority claimed from 08/08/2013; Application No. : 012089546 ;European Union 

2722602    10/01/2014
[International Registration No. : 1197692]
Julius Blum GmbH
Industriestr. 1 A-6973 Höchst Austria

Address for service in India/Agents address:
D.P.AHUJA & CO.
53, SYED AMIR ALI AVENUE, 4 TH FLOOR, CALCUTTA - 700 019.

Proposed to be Used
IR DIVISION
Cl.6;Fittings for furniture, wholly or mainly of metal; hinges, in particular hinges for furniture, wholly or mainly of metal; 
slides for drawers and connection pegs, wholly or mainly of metal; touch latch fittings for furniture, wholly or mainly of 
metal; control arms, wholly or mainly of metal; fittings and mechanical adjustable arm devices for furniture flaps and 
cupboard doors, wholly or predominantly of metal; fittings for fastening fronts to drawers, wholly or mainly of metal; 
fittings for cupboard inserts which may be pulled out, wholly or predominantly of metal; fittings for sliding doors, in 
particular guides for sliding doors, wholly or predominantly of metal; fittings for trap doors, wholly or predominantly of 
metal.

Cl.20;Furniture component parts, in particular drawers and drawer component parts; furniture fittings, drawer guides, 
touch latch fittings, fittings for cupboard inserts which may be pulled out, fittings for fastening front panels to drawers, 
control arms, fittings for sliding doors and trap doors, hinges and dowels, wholly or predominantly of plastic; furniture, in 
particular kitchen furniture; cupboards, in particular wall units and corner cupboards for kitchens; furniture doors and 
furniture flaps; sliding doors for furniture; side walls and rear walls for furniture; drawer side walls, partitions, drawer 
frames, parts for drawer side walls, compartments for drawers; inserts for drawers, in particular cutlery inserts; touch 
latch fittings, wholly or mainly of plastic.
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Priority claimed from 04/02/2014; Application No. : 86183898 ;United States of America 

2722942    12/02/2014
[International Registration No. : 1198358]
IMS Software Services Ltd.
200 Campus Drive Collegeville PA 19426 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.35;Business market consulting; marketing consulting; business consulting and information services; business 
process outsourcing services in the pharmaceutical, medical and healthcare fields; business management and 
consultation services.

Cl.42;Software as a Service (SAAS) services, namely, hosting software for use by others for use in the acquisition, 
storage, management, tracking, integration and analysis of data and information related to sales, marketing and 
commercial processes in the medical, pharmaceutical and healthcare fields; application service provider, namely, hosting 
and managing application software for others in the fields of pharmaceutical, medical and healthcare information.
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Priority claimed from 10/10/2013; Application No. : 012211033 ;European Union 

2722946    26/11/2013
[International Registration No. : 1195475]
Gemini PharmChem Mannheim GmbH
Sandhofer Straße 96 68305 Mannheim Germany

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
preservatives for pharmaceutical preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical and veterinary use; food for babies; dietary supplements for humans and animals; plasters, materials 
for dressings; material for stopping teeth, dental wax; disinfectants; bacterial preparations for medical and veterinary use;
bacteriological preparations for medical and veterinary use, biological preparations for medical purposes, chemical 
preparations for pharmaceutical purposes, pharmaceutical preparations for medical purposes, medicines for human 
purposes, medicines for dental purposes, medicines for veterinary purposes, chemico-pharmaceutical preparations, 
radioactive substances for medical purposes, chemical reagents for medical or veterinary purposes, vaccines, vitamin 
preparations coming under the pharmacy monopoly.

Cl.35;Advertising; business management; business administration; office functions; all of the aforementioned services 
only in relation to pharmaceuticals and chemicals; retail services in relation to pharmaceutical and veterinary 
preparations, sanitary preparations for medical purposes, dietetic substances adapted for medical and veterinary use, 
food for babies, dietary supplements for humans and animals, plasters, materials for dressings, material for stopping 
teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, bacterial preparations for 
medical and veterinary use, bacteriological preparations for medical and veterinary use, biological preparations for 
medical purposes, chemical preparations for pharmaceutical purposes, pharmaceutical preparations for medical 
purposes, medicines for human purposes, medicines for dental purposes, medicines for veterinary purposes, chemico-
pharmaceutical preparations, radioactive substances for medical purposes, chemical reagents for medical or veterinary 
purposes, vaccines and vitamin preparations; all of the aforementioned services only in relation to pharmaceuticals and 
chemicals.

Cl.42;Scientific and pharmaceutical or chemical technology services and research and design relating thereto; 
industrial analysis and research services; evaluations, appraisals and research in the fields of science and 
pharmaceutical or chemical technology; industrial analysis and research services; physics research; chemical research; 
chemical analysis; chemistry services; research and development of new pharmaceutical preparations (for others); 
biological research; drug and pharmaceutical research services; bacteriological research; all of the aforementioned 
services only in relation to pharmaceuticals and chemicals. 
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2723002    04/02/2014
[International Registration No. : 1197735]
Comic Relief Limited
1st Floor, 89 Albert Embankment, London SE1 7TP (United Kingdom) 

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
S.S. DATTA & ASSOCIATES, 288/1,B.B. CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fund raising services; managing and monitoring of charitable funds; distribution and allocation of 
charitable funds; advisory and consultancy services relating thereto.

Cl.41;Education and entertainment services; sporting and cultural activities; video, radio, television and film 
entertainment; live entertainment services; organisation and conduct of entertainment, games and competitions; 
organising and hosting charity events; organisation of events for cultural, entertainment and sporting purposes; 
organisation of sports and sporting events; provision of recreational and sporting facilities and services; publishing; 
amusement park and theme park services; pleasure ground services; rental of sound recordings, videos, films and 
television programmes; production, presentation, syndication, distribution and provision of radio and television 
entertainment games, films and video recordings, news, education and of current affairs programmes; organisation, 
production and management of shows, competitions, conferences, concerts, theatrical performances; information, 
advisory and consultancy services, all relating to the aforesaid services.
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Priority claimed from 03/05/2013; Application No. : 1267817 ;Benelux 

2723263    01/10/2013
[International Registration No. : 1194396]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven The Netherlands

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; toothpaste; cosmetic tooth whitener; bleaching products for tooth whitening; toothpaste for teeth 
whitening; mouth waters; mouth and dental care products, not for medical purposes.

Cl.5;Material for stopping the teeth; dental wax; dental lacquer; pharmaceutical preparations for dental purposes; dental 
prophylactic paste for medical purposes; pastes and preparations for use in prevention of tooth and gum disease; 
reactive dyes for detection of dental plaques (diagnostic reagents for medical purposes).

Cl.21;Electric and non-electric toothbrushes and denture brushes and parts thereof; replaceable brush heads; 
replaceable head bristles for toothbrushes; apparatus for cleaning teeth and gums; apparatus for dental care; dental 
floss; toothpicks; toothpick holders, not of precious metal, tongue cleaning instruments for personal care, included in 
this class.
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Priority claimed from 16/05/2013; Application No. : 011821089 ;European Union 

2723268    06/11/2013
[International Registration No. : 1196752]
Regnerbau Calw GmbH
Industriestr. 19-29 75382 Althengstett Germany

Address for service in India/Attorney address:
ANA LAW GROUP
INDIABULLS FINANCE CENTRE TOWER -2 11TH FLOOR 1103 ELPHINSTONE ROAD MUMBAI 400013 INDIA

Proposed to be Used
IR DIVISION
Cl.6;Ducting, quick-coupling pipes made of metal; quick couplings of metal; shaped pieces of metal and couplings of 
metal, in particular for use in the construction industry, mining, petrol facilities, fire extinguishing, in agriculture and in 
pipeline construction.

Cl.11;Mobile and stationary hydrants being part of ducting and quick-coupling pipelines.

Cl.21;Sprinklers for horticulture, agriculture, sports facilities, golf courses, riding facilities, racetracks, industrial 
installations and equipment, in particular large-area sprinklers, pop-up sprinklers, mobile sprinklers, greenhouse and 
cold-frame box sprinklers and sprinklers for combating frost; parts for all the aforesaid goods, in particular long-range 
sprinklers, rotary sprinklers, sector sprinklers and rocker arm sprinklers.
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Priority claimed from 02/07/2013; Application No. : 011947884 ;European Union 

2723396    06/12/2013
[International Registration No. : 1197280]
Stora Enso Oyj
Kanavaranta 1 FI-00160 Helsinki Finland

Address for service in India/Attorney address:
D.P. AHUJA & CO
53 SYED AMIR ALI AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; synthetic 
materials for absorbing oil; vulcanisation accelerators; acetates [chemicals]; acetone; acetylene; acetylene tetrachloride; 
sizing preparations; agar-agar; acrylic resins, unprocessed; actinium; activated carbons; albumin [animal or vegetable, 
raw material]; albuminized paper; aldehydes; alginates for industrial purposes; alginates for the food industry; alkalies; 
alkaline metals; alkaline iodides for industrial purposes; alkaline-earth metals; alkaloids; alcohol; aluminium acetate; 
aluminium alum; aluminium hydrate; aluminium iodide; aluminium chloride; alumina; aluminium silicate; alum; 
americium; ammonia; anhydrous ammonia; ammonium aldehyde; ammonia alum; ammoniacal salts; ammonium salts; 
amyl acetate; amyl alcohol; anhydrides; animal charcoal; animal albumen [raw material]; antifreeze; anti-knock 
substances for internal combustion engines; antimony; antimony oxide; antimony sulphide; antistatic preparations, other 
than for household purposes; antranilic acid; size for finishing and priming; argon; arsenic; arsenious acid; astatine; 
spirits of vinegar [dilute acetic acid]; acetic anhydride; decolorants for industrial purposes; gum solvents; defoliants; 
engine-decarbonising chemicals; bacterial preparations other than for medical and veterinary use; bacteriological 
preparations other than for medical and veterinary use; bacteriological preparations for acetification; balm of gurjun 
[gurjon, gurjan] for making varnish; barium; barium compounds; barium sulphate; baryta; baryta paper; bases [chemical 
preparations]; basic gallate of bismuth; bauxite; bone charcoal; animal carbon preparations; benzene-based acids; 
benzoic acid; benzoic sulphinide; benzene derivatives; animal carbon; bentonite; preparations of trace elements for 
plants; dressing and finishing preparations for textiles; currying preparations for leather; currying preparations for skins; 
rock salt; berkelium; mordants for metals; concrete preservatives, except paints and oils; concrete-aeration chemicals; 
car body fillers; agglutinants for concrete; foundry binding substances; adhesives for industrial purposes; 
cinematographic film, sensitized but not exposed; biochemical catalysts; biological preparations, other than for medical 
or veterinary purposes; biological tissue cultures other than for medical or veterinary purposes; by-products of the 
processing of cereals for industrial purposes; chemical preparations to prevent mildew; blueprint paper; blueprint cloth; 
flashlight preparations; blood charcoal; flower preservatives; lead acetate; lead arsenate; lead oxide; borax; drilling 
muds; boric acid for industrial purposes; disincrustants; scale removing preparations, other than for household 
purposes; fuel for atomic piles; fuel-saving preparations; bromine for chemical purposes; brake fluid; cassiopium 
[lutetium]; cellulose; acetate of cellulose, unprocessed; cellulose derivatives [chemicals]; cellulose esters for industrial 
purposes; cellulose ethers for industrial purposes; cement for mending broken articles; cement preservatives, except 
paints and oils; cement-waterproofing chemicals, except paints; cerium; caesium; cholic acid; citric acid for industrial 
purposes; curium; prussiates; cymene; tire repairing compositions; preparations of the distillation of wood alcohol; 
distilled water; dextrine size; diagnostic preparations, other than for medical or veterinary purposes; diastase for 
industrial purposes; diatomaceous earth; diazo paper; dolomite for industrial purposes; tragacanth gum for use in 
manufactures; gas propellents for aerosols; dysprosium; fireproofing preparations; fire extinguishing compositions; 
electrophoresis gels, other than for medical or veterinary purposes; opacifiers for enamel or glass; enamel-staining 
chemicals; opacifiers for enamel; emulsifiers; enzymes for industrial purposes; enzymes for the food industry; enzyme 
preparations for industrial purposes; enzyme preparations for the food industry; epoxy resins, unprocessed; erbium; 
esters; ethane; ethers; bate for dressing skins; ethyl alcohol; ethyl ether; europium; expanded-clay for hydroponic plant 
growing [substrate]; birdlime; color-brightening chemicals for industrial purposes; enamel and glass-staining-chemicals; 
solidified gases for industrial purposes; phenol for industrial purposes; fermium; ferrocyanides; ferrotype plates 
[photography]; fat-bleaching chemicals; degreasing preparations for use in manufacturing processes; fatty acids; filtering 
materials [chemical preparations]; filtering materials [mineral substances]; filtering materials [unprocessed plastics]; 
filtering materials [vegetable substances]; filtering preparations for the beverages industry; isinglass other than for 
stationery, household or alimentary purposes; fish meal fertilizers; fixing baths [photography]; fixing solutions 
[photography]; flocculants; fluorine; fluorspar compounds; hydrofluoric acid; brazing fluxes; ammonia [volatile alkali] for 
industrial purposes; fluids for hydraulic circuits; glaziers' putty; finishing preparations for use in the manufacture of steel; 
combusting preparations [chemical additives to motor fuel]; formic aldehyde for chemical purposes; foundry molding 
preparations; phosphates [fertilisers]; phosphatides; phosphorus; phosphoric acid; photographic emulsions; 
photographic developers; photographic sensitizers; photometric paper; photographic paper; francium; caustic alkali; 
caustics for industrial purposes; corrosive preparations; damp proofing preparations, except paints, for masonry; tree 

7628



cavity fillers [forestry]; gadolinium; gallnuts; gallium; gallic acid for the manufacture of ink; galvanizing baths; galvanizing 
preparations; gambier; tan; tan wood; tanning substances; gallotannic acid; gallotannic acid; gelatine for photographic 
purposes; gelatine for industrial purposes; getters [chemically active substances]; toxic gas neutralizers; foundry sand; 
glass-staining chemicals; glass frosting chemicals; opacifiers for glass; glucosides; gluten for industrial purposes; gluten
for the food industry; gluten [glue], other than for stationery or household purposes; glutinous tree-banding preparations; 
glycerides; glycerine for industrial purposes; glycol; glycol ether; glucose for industrial purposes; glucose for the food 
industry; graphite for industrial purposes; anti-sprouting preparations for vegetables; guano; gold salts; gum arabic for 
industrial purposes; gums [adhesives], other than for stationery or household purposes; rubber preservatives; adhesive 
preparations for surgical bandages; brazing preparations; sea water for industrial purposes; helium; auxiliary fluids for 
use with abrasives; holmium; hormones for hastening the ripening of fruit; humus top dressing; hydrates; hydrazine; 
hyposulphites; industrial chemicals; isotopes for industrial purposes; iron salts; ferments for chemical purposes; milk 
ferments for industrial purposes; milk ferments for the food industry; iodine for industrial purposes; iodine for chemical 
purposes; iodised albumen; iodised salts; iodic acid; ion exchangers [chemicals]; earth for growing; soil conditioning 
preparations; metal earths; kainite; calcined soda; lime acetate; calcium carbide; lime carbonate; lime chloride; calcium 
salts; californium; potassium; bichromate of potassium; sorrel salt; potassium dioxalate; potash water; nitrogenous lime 
[manure]; limestone hardening substances; camphor, for industrial purposes; kaolin; carbide; carbolineum for the 
protection of plants; carbonates; casein for industrial purposes; casein for the food industry; catalysts; catechu; caustic 
soda for industrial purposes; chemicals used in fermenting wine; agricultural chemicals, except fungicides, weedkillers, 
herbicides, insecticides and parasiticides; oil-separating chemicals; horticulture chemicals, except fungicides, herbicides,
insecticides and parasiticides; vine disease preventing chemicals; chemical substances for preserving foodstuffs; 
chemical substances for analyses in laboratories, other than for medical or veterinary purposes; compositions for 
repairing inner tubes of tires [tyres]; chemical intensifiers for rubber; chemical intensifiers for paper; chemical 
condensation preparations; starch-liquifying chemicals [ungluing agents]; chemical preparations, except pigments, for 
the manufacture of enamel; chemical preparations for use in photography; chemical preparations for facilitating the 
alloying of metals; chemical preparations for smoking meat; chemical preparations for the manufacture of paints; 
chemical preparations for scientific purposes, other than for medical or veterinary use; chemical reagents, other than for 
medical or veterinary purposes; test paper, chemical; chimney cleaners, chemical; chemical additives for oils; chemical 
additives to motor fuel; chemical additives to drilling muds; ceramic glazings; ceramic compositions for sintering 
[granules and powders]; ceramic materials in particulate form, for use as filtering media; ketones; lamp black for 
industrial purposes; lamp black for industrial purposes; silicon; kieselgur; purification preparations; adhesives for 
billposting; chlorine; chlorates; hydrochlorates; chlorides; fissionable chemical elements; fissionable material for nuclear 
energy; cobalt oxide for industrial purposes; carbon for filters; carbon; coal saving preparations; carbonic acid; carbon 
sulphide; carbonic hydrates; collodion; acidulated water for recharging batteries; dry ice [carbon dioxide]; carbon 
tetrachloride; compost; condensation-preventing chemicals; preservatives for pharmaceutical preparations; 
preservatives for tiles, except paints and oils; seed preserving substances; artificial sweeteners [chemical preparations]; 
fertilizers; artificial resins, unprocessed; creosote for chemical purposes; soda ash; chrome alum; chromates; chromic 
salts; chromium oxide; chrome salts; chromic acid; crotonic aldehyde; cryogenic preparations; krypton; cultures of 
microorganisms other than for medical and veterinary use; nitrogen; nitrogenous fertilisers; nitrous oxide; mercury; 
mercuric oxide; mercury salts; coolants for vehicle engines; refrigerants; litmus paper; leather-dressing chemicals; 
leather-impregnating chemicals; leather-waterproofing chemicals; leather glues; leather-renovating chemicals; lactose for 
industrial purposes; lactose for the food industry; lactose [raw material]; lanthanum; lecithin for industrial purposes; 
lecithin for the food industry; lecithin [raw material]; glue for industrial purposes; adhesives for wall tiles; ungluing 
preparations; lithium; lithia [lithium oxide]; sensitized films, unexposed; sensitized cloth for photography; sensitized 
photographic plates; sensitized plates for offset printing; photosensitive plates; sensitized paper; soldering fluxes; 
substances for preventing runs in stockings; solutions for cyanotyping; solvents for varnishes; magnesite; magnesium 
carbonate; magnesium chloride; magnetic fluid for industrial purposes; malt albumen; manganate; manganese dioxide; 
mangrove bark for industrial purposes; cement for footwear; mastic for leather; compositions for the manufacture of 
phonograph records; loam; anti-tarnishing chemicals for windows; anti-incrustants; soap [metallic] for industrial 
purposes; metal annealing preparations; metal hardening preparations; metalloids; methane; methyl benzene; methyl 
benzol; methyl ether; mineral acids; flour for industrial purposes; milk ferments for chemical purposes; lactic acid; 
plasticizers; moderating materials for nuclear reactors; meat tenderizers for industrial purposes; masonry preservatives, 
except paints and oils; must-fining preparation; formic acid; naphthalene; sodium; bicarbonate of soda for chemical 
purposes; bichromate of soda; hypochlorite of soda; perborate of soda; sodium salts [chemical preparations]; 
neodymium; neon; neptunium; nitrates; nitrate paper; olivine [chemical preparations]; oil-bleaching chemicals; oil 
dispersants; oil cement [putty]; oil-purifying chemicals; oleic acid; oils for tanning leather; oils for the preservation of 
food; oils for currying leather; oils for preparing leather in the course of manufacture; beer-clarifying and preserving 
agents; beer preserving agents; organic-bleaching chemicals; oxalates; oxalic acid; palladious chlorides; paper pulp; 
pectin for industrial purposes; pectin for the food industry; pectin [photography]; percarbonates; perchlorates; 
persulphates; persulphuric acid; petroleum dispersants; picric acid; humus; plant growth regulating preparations; 
dispersions of plastics; plastics, unprocessed; plastisols; plutonium; polonium; potato flour for industrial purposes; 
potash; praseodymium; preparations for preventing the tarnishing of lenses; preparations for stimulating cooking for 
industrial purposes; compositions for threading; gas purifying preparations; fertilizing preparations; anti-boil 
preparations for engine coolants; preparations for preventing the tarnishing of glass; promethium; protactinium; protein 
[raw material]; pyrogallic acid; quebracho for industrial purposes; radioactive elements for scientific purposes; radium for 
scientific purposes; radon; salt, raw; reagent paper, other than for medical or veterinary purposes; reducing agents for 
use in photography; cream of tartar for chemical purposes; cream of tartar for industrial purposes; cream of tartar for the 
food industry; detergents for use in manufacturing processes; detergent additives to gasoline; rhenium; renovating 
preparations for phonograph records; X-ray films, sensitized but not exposed; chemical preparations to prevent wheat 
smut; rubidium; saccharin; genes of seeds for agricultural production; salicylic acid; rare earths; sal ammoniac; salpetre; 
nitric acid; salt for preserving, other than for foodstuffs; salts of precious metals for industrial purposes; salts of alkaline 
metals; salts from rare earth metals; salts for galvanic cells; salts for industrial purposes; salts for coloring metal; salts 
[fertilisers]; salts [chemical preparations]; hydrochloric acid; spirits of salt; samarium; compositions for the manufacture 
of technical ceramics; sauce for preparing tobacco; selenium; preparations for the separation of greases; power steering 
fluid; silicates; silicones; silver nitrate; silver salt solutions for silvering; self-toning paper [photography]; seaweeds 
[fertilizers]; scandium; chemicals for forestry, except fungicides, herbicides, insecticides and parasiticides; anti-frothing 
solutions for batteries; protective gases for welding; slag [fertilisers]; mold-release preparations; stain-preventing 
chemicals for use on fabrics; soot for industrial or agricultural purposes; spinel [chemical preparations]; radiator flushing 
chemicals; stem cells other than for medical or veterinary purposes; starch for industrial purposes; starch paste 
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[adhesive], other than for stationery or household purposes; stearic acid; strontium; polish removing substances; 
substrates for soil-free growing [agriculture]; sulphates; sulphides; sulphonic acids; sumac for use in tanning; 
superphosphates [fertilisers]; sulphur; flowers of sulphur for chemical purposes; sulphuric ether; sulphurous acid; 
sulphuric acid; welding chemicals; synthetic resins, unprocessed; acid proof chemical compositions; oxygen; acids; 
sebacic acid; talc [magnesium silicate]; thallium; tannin; wallpaper removing preparations; adhesives for wallpaper; 
tapioca flour for industrial purposes; mastic for tires; brickwork preservatives, except paints and oils; technetium; 
tellurium; bichloride of tin; terbium; tetrachlorides; textile-brightening chemicals; textile-impregnating chemicals; textile-
waterproofing chemicals; chemical additives to insecticides; chemical additives to fungicides; thiocarbanilide; titanium 
dioxide for industrial purposes; titanite; toluol; toning baths [photography]; toning salts [photography]; thorium; peat 
[fertiliser]; peat pots for horticulture; pyroligneous acid [wood vinegar]; wood pulp; transmission fluid; wood alcohol; 
thulium; barytes; heavy water; cement [metallurgy]; emollients for industrial purposes; uranium; nitrate of uranium; 
uranium oxide; dehydrating preparations for industrial purposes; fuller's earth for use in textile industry; fulling 
preparations for use in textile industry; fulling preparations; hydrogen; hydrogen peroxide; wetting preparations for use in
bleaching; wetting preparations for use in dyeing; wetting preparations for use in the textile industry; liquids for removing 
sulphates from batteries; water softening preparations; water glass [soluble glass]; water purifying chemicals; wax-
bleaching chemicals; vinic alcohol; wine finings; tartar other than for pharmaceutical purposes; tartaric acid; viscose; 
bismuth; bismuth nitrite for chemical purposes; vitriol; tungstic acid; vulcanising preparations; witherite; xenon; grafting 
mastic for trees; grafting wax for trees; tensio-active agents; ytterbium; yttrium; zirconia.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; alizarine dyes; aluminium 
paints; aluminium powder for painting; aniline dyes; asbestos paints; black japan; auramine; bactericidal paints; 
mordants; stains for leather; bitumen varnish; ink for skin-dressing; ink for leather; ink [toner] for photocopiers; litharge; 
white lead; sienna earth; fireproof paints; bronzing lacquers; bronze powder; enamels [varnishes]; enamel paints; 
colorants; colorants for beverages; colorants for liqueurs; colorants for beer; colorants for butter; paints; anti-fouling 
paints; dyes; toner cartridges, filled, for printers and photocopiers; wood dyestuffs; varnishes; fixatives for watercolors; 
fixatives [varnishes]; gildings; silvering powders; thickeners for paints; thinners for paints; thinners for lacquers; 
engraving ink; primers; yellowwood [colorant]; gamboge for painting; gum resins; turmeric [colorant]; indigo [colorant]; 
whitewash; badigeon; canada balsam; caramel [food colorant]; malt caramel [food colorant]; carbonyl [wood 
preservative]; cochineal carmine; ceramic paints; carbon black [pigment]; carbon black [pigment]; cobalt oxide [colorant]; 
copal; copal varnish; anti-corrosive bands; anti-corrosive preparations; creosote for wood preservation; lacquers; glazes 
[paints, lacquers]; agglutinants for paints; lime wash; food dyes; malt colorants; marking ink for animals; mastic [natural 
resin]; metal foil for painters, decorators, printers and artists; metals in powder form for painters, decorators, printers and 
artists; protective preparations for metals; minium; natural resins, raw; preservative oils for wood; annatto [dyestuff]; 
paper for dyeing easter eggs; pigments; anti-tarnishing preparations for metals; anti-rust greases; anti-rust oils; anti-rust 
preparations for preservation; saffron [colorant]; sandarac; gum-lac; siccatives [drying agents] for paints; silver 
emulsions [pigments]; silver foil [leaf]; silver paste; shoe dyes; undercoating for vehicle chassis; soot [colorant]; 
colophony; sumac for varnishes; distempers; turpentine [thinner for paints]; titanium dioxide [pigment]; wood coatings 
[paints]; wood mordants; wood stains; dyewood; wood preservatives; printing ink; repositionable paint patches; printers' 
pastes [ink]; whites [colorants or paints]; coatings [paints]; coatings for tarred felt [paints]; zinc oxide [pigment].

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; alcohol [fuel]; anthracite; bone oil for industrial purposes; benzene; 
petrol; benzol; beeswax; mazut; fuel; fuel with an alcoholic base; firelighters; combustible briquettes; lignite; ceresine; 
dust binding compositions for sweeping; dust removing preparations; dust laying compositions; belting wax; fish oil, not 
edible; fuel oil; electrical energy; ethanol [fuel]; grease for leather; grease for belts; grease for boots; grease for arms 
[weapons]; tinder; vaporized fuel mixtures; kerosene; moistening oil; solidified gas [fuel]; gasoline; gas oil; producer gas; 
fuel gas; additives, non-chemical, to motor fuel; industrial oil; industrial grease; industrial wax; ozocerite [ozokerite]; 
christmas tree candles; carnauba wax; coke; preservatives for leather [oils and greases]; lamp wicks; lanolin; ligroin; 
tapers; lighting fuel; illuminating grease; gas for lighting; illuminating wax; mineral fuel; carburants; motor oil; naphtha; 
nightlights [candles]; oleine; oil for the preservation of leather; oil for the preservation of masonry; oil-gas; oils for paints; 
paraffin; perfumed candles; petroleum ether; petroleum, raw or refined; rape oil for industrial purposes; castor oil for 
technical purposes; cutting fluids; oils for releasing form work [building]; non-slipping preparations for belts; lubricating 
grease; lubricating graphite; lubricants; lubricating oil; soya bean oil preparations for non-stick treatment of cooking 
utensils; sunflower oil for industrial purposes; wood spills for lighting; stearine; coal; coal briquettes; coal dust [fuel]; 
coal naphtha; coal tar oil; methylated spirit; tallow; paper spills for lighting; textile oil; peat [fuel]; blocks of peat [fuel]; 
wood briquettes; charcoal [fuel]; petroleum jelly for industrial purposes; wax [raw material]; firewood; wicks for candles; 
xylene; xylol.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; adding machines; aerometers; egg-candlers; acoustic couplers; 
acoustic conduits; alarms; whistle alarms; alcoholmeters; ammeters; breathing apparatus, except for artificial respiration; 
breathing apparatus for underwater swimming; anode batteries; anodes; appliances for measuring the thickness of 
leather; connections for electric lines; aerials; anticathodes; apertometers [optics]; apparatus for changing record player 
needles; apparatus for fermentation [laboratory apparatus]; food analysis apparatus; sound transmitting apparatus; 
apparatus for measuring the thickness of skins; incubators for bacteria culture; oxygen transvasing apparatus; apparatus 
and instruments for astronomy; chemistry apparatus and instruments; mirrors for inspecting work; armatures 
[electricity]; asbestos gloves for protection against accidents; asbestos clothing for protection against fire; asbestos 
screens for firemen; lightning arresters; resuscitation mannequins [teaching apparatus]; audio- and video-receivers; 
audiovisual teaching apparatus; automatic indicators of low pressure in vehicle tires; steering apparatus, automatic, for 
vehicles; time switches, automatic; automated teller machines [ATM]; demagnetizing apparatus for magnetic tapes; 
photographic racks; distance measuring apparatus; distance recording apparatus; surveyors' levels; surveyors' levels; 
azimuth instruments; balancing apparatus; cell phone straps; tape recorders; laptop computers; portable media players; 
portable telephones; barometers; batteries for lighting; battery jars; battery chargers; battery boxes; plates for batteries; 
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limiters [electricity]; containers for contact lenses; lighting ballasts; petrol gauges; balances [steelyards]; betatrons; 
ticket dispensers; blueprint apparatus; diaphragms [photography]; anti-glare glasses; anti-glare visors; flashlights 
[photography]; galena crystals [detectors]; plumb lines; fire blankets; fire alarms; fire pumps; life nets; fire extinguishers; 
fire hose; fire hose nozzles; fire engines; fire escapes; letter scales; weighbridges; camcorders; compact disc players; 
juke boxes for computers; central processing units [processors]; centering apparatus for photographic transparencies; 
chips [integrated circuits]; data processing apparatus; computers; computer memory devices; computer programs 
[downloadable software]; computer game software; cupels [laboratory]; decorative magnets; stills for laboratory 
experiments; distillation apparatus for scientific purposes; detectors; false coin detectors; slides [photography]; 
diagnostic apparatus, not for medical purposes; slide projectors; diffraction apparatus [microscopy]; digital photo 
frames; dictating machines; alidades; floppy disks; DNA chips; crash test dummies; dosimeters; DVD players; diving 
suits; divers' masks; dynamometers; marine depth finders; fire boats; electrified rails for mounting spot lights; 
accumulators, electric; alarm bells, electric; electric apparatus for commutation; batteries, electric; batteries, electric, for 
vehicles; electric door bells; electric loss indicators; electric installations for the remote control of industrial operations; 
cables, electric; contacts, electric; couplings, electric; locks, electric; conductors, electric; electricity conduits; wires, 
electric; measuring devices, electric; resistances, electric; converters, electric; monitoring apparatus, electric; light 
dimmers [regulators], electric; relays, electric; coils, electric; electrified fences; theft prevention installations, electric; 
switches, electric; regulating apparatus, electric; electric apparatus for remote ignition; electric discharge tubes, other 
than for lighting; socks, electrically heated; electro-dynamic apparatus for the remote control of railway points; electro-
dynamic apparatus for the remote control of signals; electrolysers; photovoltaic cells; electromagnetic coils; electronic 
agendas; electronic notice boards; electronic pocket translators; light-emitting electronic pointers; electronic 
publications, downloadable; electronic tags for goods; vacuum tubes [radio]; epidiascopes; ergometers; temperature 
indicator labels, not for medical purposes; cases fitted with dissecting instruments [microscopy]; cinematographic film, 
exposed; films, exposed; X-ray films, exposed; exposure meters [light meters]; invoicing machines; hemline markers; 
fibre [fiber (Am.)] optic cables; screens [photography]; cinematographic cameras; film cutting apparatus; filters for 
respiratory masks; filters for ultraviolet rays, for photography; filters [photography]; telerupters; remote control 
apparatus; fluorescent screens; life jackets; sleeves for laptops; cases especially made for photographic apparatus and 
instruments; junction boxes [electricity]; distribution boxes [electricity]; distribution boards [electricity]; branch boxes 
[electricity]; amplifiers; amplifying tubes; enlarging apparatus [photography]; magnifying glasses [optics]; flash-bulbs 
[photography]; viewfinders, photographic; photocopiers [photographic, electrostatic, thermic]; apparatus to check 
franking; personal stereos; frequency meters; hygrometers; apparatus and instruments for physics; grids for batteries; 
galvanic batteries; galvanic cells; galvanometers; screw-tapping gauges; gasometers [measuring instruments]; gas 
testing instruments; surveying apparatus and instruments; surveying instruments; glass covered with an electrical 
conductor; spectacles [optics]; goggles for sports; spectacle frames; spectacle cases; spectacle lenses; glazing 
apparatus for photographic prints; spark-guards; protractors [measuring instruments]; phonograph records; interfaces 
for computers; punched card machines for offices; holders for electric coils; carriers for dark plates [photography]; semi-
conductors; wrist rests for use with computers; hands free kits for phones; gloves for divers; gloves for protection 
against accidents; gloves for protection against X-rays for industrial purposes; speed checking apparatus for vehicles; 
speed indicators; speed measuring apparatus [photography]; speed regulators for record players; heliographic 
apparatus; high-frequency apparatus; loudspeakers; cabinets for loudspeakers; horns for loudspeakers; altimeters; 
holograms; headphones; dog whistles; sonars; sheaths for electric cables; fog signals, non-explosive; inductors 
[electricity]; instruments containing eyepieces; control panels [electricity]; integrated circuits; integrated circuit cards 
[smart cards]; step-up transformers; intercommunication apparatus; copper wire, insulated; jigs [measuring instruments]; 
ionization apparatus not for the treatment of air or water; juke boxes, musical; calibrating rings; calculating disks; 
cameras [photography]; capillary tubes; cash registers; cassette players; cathodes; cathodic anti-corrosion apparatus; 
binoculars; clothing for protection against fire; clothing especially made for laboratories; garments for protection against 
fire; fire beaters; bells [warning devices]; knee-pads for workers; coaxial cables; encoded identification bracelets, 
magnetic; collectors, electric; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; directional compasses; capacitors; contact lenses; distribution consoles [electricity]; boiler control 
instruments; switchboxes [electricity]; couplers [data processing equipment]; correcting lenses [optics]; cosmographic 
instruments; circuit breakers; circuit closers; connectors [electricity]; printed circuit boards; computer peripheral 
devices; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; abacuses; plotters; 
mercury levels; laboratory trays; laboratory centrifuges; chargers for electric batteries; surveying chains; readers [data 
processing equipment]; lasers, not for medical purposes; gauges; current rectifiers; rulers [measuring instruments]; 
lenses for astrophotography; lens hoods; life belts; life buoys; life saving apparatus and equipment; life-saving rafts; 
sound reproduction apparatus; sound alarms; sound locating instruments; sound recording apparatus; sound recording 
strips; sound recording carriers; light conducting filaments [optical fibers [fibres]]; photometers; electronic pens [visual 
display units]; plumb bobs; sounding lines; logs [measuring instruments]; air analysis apparatus; clinometers; signals, 
luminous or mechanical; signalling panels, luminous or mechanical; road signs, luminous or mechanical; beacons, 
luminous; signs, luminous; light-emitting diodes [LED]; containers for microscope slides; magnetic tapes; magnetic tape 
units for computers; magnets; magnetic data media; identity cards, magnetic; encoded magnetic cards; magnetic 
encoders; magnetic wires; quantity indicators; manometers; naval signalling apparatus; marking buoys; identification 
sheaths for electric wires; identification threads for electric wires; masts for wireless aerials; measuring apparatus; 
meters; ducts [electricity]; plane tables [surveying instruments]; mathematical instruments; materials for electricity mains 
[wires, cables]; material testing instruments and machines; graduated glassware; measuring instruments; measuring 
spoons; measures; megaphones; mechanical signs; mechanisms for coin-operated apparatus; mechanisms for counter-
operated apparatus; diaphragms [acoustics]; diaphragms for scientific apparatus; metal detectors for industrial or 
military purposes; meteorological balloons; meteorological instruments; rules [measuring instruments]; metronomes; 
microphones; micrometer screws for optical instruments; micrometers; microprocessors; microscopes; microtomes; 
pocket calculators; lactometers; lactodensimeters; modems; monitors [computer hardware]; pince-nez; darkrooms 
[photography]; darkroom lamps [photography]; mouse [data processing equipment]; mouse pads; coin-operated 
mechanisms for television sets; styli for record players; nose clips for divers and swimmers; nets for protection against 
accidents; nautical apparatus and instruments; marine compasses; navigational instruments; navigation apparatus for 
vehicles [on-board computers]; downloadable image files; downloadable music files; downloadable ring tones for mobile 
phones; neon signs; verniers; notebook computers; objectives [lenses] [optics]; observation instruments; ohmmeters; 
octants; eyepieces; optical apparatus and instruments; optical goods; optical data media; optical condensers; optical 
lamps; optical lenses; optical discs; optical character readers; optical glass; ear plugs for divers; oscillographs; voltage 
surge protectors; monitors [computer programs]; ozonisers [ozonators]; parking meters; particle accelerators; 
compasses [measuring instruments]; sounding apparatus and machines; periscopes; radio pagers; petri dishes; eyeglass

7631



frames; eyeglass cases; eyeglass chains; eyeglass cords; pipettes; pitot tubes; planimeters; levels [instruments for 
determining the horizontal]; polarimeters; terminals [electricity]; precision measuring apparatus; precision balances; 
prisms [optics]; projection screens; projection apparatus; teleprompters; test tubes; pyrometers; radar apparatus; radios; 
vehicle radios; radiological apparatus for industrial purposes; radiology screens for industrial purposes; transmitters 
[telecommunication]; radiotelephony sets; radiotelegraphy sets; calculating machines; slide-rules; frames for 
photographic transparencies; screens for photoengraving; apparatus for editing cinematographic film; reflecting discs for 
wear, for the prevention of traffic accidents; refractometers; refractors; computer software, recorded; computer 
programmes [programs], recorded; computer operating programs, recorded; cleaning apparatus for phonograph records; 
head cleaning tapes [recording]; rheostats; respirators, other than for artificial respiration; respirators for filtering air; 
retorts; retorts' stands; riding helmets; rods [surveying instruments]; cyclotrons; marking gauges [joinery]; smoke 
detectors; X-ray apparatus not for medical purposes; X-ray photographs, other than for medical purposes; apparatus and 
installations for the production of X-rays, not for medical purposes; X-ray tubes not for medical purposes; railway traffic 
safety appliances; safety tarpaulins; safety restraints, other than for vehicle seats and sports equipment; fuses; 
salinometers; transmitters of electronic signals; telephone transmitters; transmitting sets [telecommunication]; sounding 
leads; satellites for scientific purposes; global positioning system [GPS] apparatus; satellite navigational apparatus; 
scanners [data processing equipment]; stage lighting regulators; sextants; spherometers; signalling buoys; signal bells; 
signal lanterns; sighting telescopes for firearms; simulators for the steering and control of vehicles; sirens; junction 
sleeves for electric cables; magic lanterns; disk drives for computers; wafers for integrated circuits; disks, magnetic; 
record players; slide calipers; washing trays [photography]; shoes for protection against accidents, irradiation and fire; 
bullet-proof waistcoats; dressmakers' measures; printers for use with computers; covers for electric outlets; workmen's 
protective face-shields; protective helmets for sports; protection devices for personal use against accidents; protection 
devices against X-rays, not for medical purposes; protective suits for aviators; protective helmets; clothing for protection 
against accidents, irradiation and fire; protective masks; rods for water diviners; shutters [photography]; fuse wire; 
saccharometers; solar batteries; solenoid valves [electromagnetic switches]; sunglasses; probes for scientific purposes; 
reducers [electricity]; voltage regulators for vehicles; furniture especially made for laboratories; mirrors [optics]; 
densitometers; spectrograph apparatus; spectroscopes; spools [photography]; sprinkler systems for fire protection; time 
clocks [time recording devices]; starter cables for motors; stands for photographic apparatus; pedometers; 
stereoscopes; stereoscopic apparatus; anti-theft warning apparatus; anti-interference devices [electricity]; actinometers; 
bar code readers; stroboscopes; plugs, sockets and other contacts [electric connections]; choking coils [impedance]; 
buzzers; sulphitometers; solderers' helmets; acidimeters for batteries; acid hydrometers; tachometers; speaking tubes; 
teeth protectors; computer keyboards; densimeters; taximeters; animated cartoons; facsimile machines; telephone 
apparatus; telephone receivers; answering machines; telephone wires; phototelegraphy apparatus; telegraphs 
[apparatus]; telegraph wires; telemeters; teleprinters; telescopes; television apparatus; temperature indicators; 
thermometers, not for medical purposes; thermostats; thermostats for vehicles; testing apparatus not for medical 
purposes; time recording apparatus; hourglasses; peepholes [magnifying lenses] for doors; calipers; tone arms for 
record players; drying apparatus for photographic prints; drying racks [photography]; totalizators; wire connectors 
[electricity]; waling glasses; traffic cones; traffic-light apparatus [signalling devices]; transformers [electricity]; 
transistors [electronic]; transponders; triodes; tripods for cameras; pressure indicators; pressure indicator plugs for 
valves; decompression chambers; push buttons for bells; pressure measuring apparatus; printed circuits; carpenters' 
rules; ovens for laboratory use; teaching apparatus; urinometers; USB flash drives; shutter releases [photography]; 
scales; wavemeters; milage recorders for vehicles; weighing apparatus and instruments; weighing machines; vacuum 
gauges; money counting and sorting machines; variometers; heat regulating apparatus; thermionic tubes; blinkers 
[signalling lights]; vehicle breakdown warning triangles; revolution counters; bags adapted for laptops; water level 
indicators; spirit levels; hydrometers; switchboards; inverters [electricity]; videotapes; video recorders; video cassettes; 
video screens; video game cartridges; video telephones; weights; anemometers; wind socks for indicating wind direction;
theodolites; viscosimeters; signalling whistles; voltmeters; voting machines; walkie-talkies.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; acrylic resins [semi-finished products]; foil of regenerated cellulose, other than for wrapping; viscose sheets, 
other than for wrapping; compressed air pipe fittings, not of metal; reinforcing materials, not of metal, for pipes; 
asbestos; asbestos coverings; asbestos fibers; asbestos felt; asbestos sheets; asbestos millboards; asbestos paper; 
asbestos slate; asbestos packing; asbestos fabrics; asbestos cloth; balata; bands of rubber for unscrewing jar lids; bark 
coverings for sound insulation; watering hose; flexible tubes, not of metal; cotton wool for packing [caulking]; brake 
lining materials, partly processed; cellulose acetate, semi-processed; dielectrics [insulators]; ebonite [vulcanite]; ebonite 
molds; elastic yarns, not for use in textiles; insulating refractory materials; packing [cushioning, stuffing] materials of 
rubber or plastics; filtering materials [semi-processed foams or films of plastic]; liquid rubber; metal foil for insulation; 
fiberglass fabrics for insulation; fiberglass for insulation; glass wool for insulation; rubber, raw or semi-worked; 
insulating gloves; rubber solutions; rubber material for recapping tyres; rubber stoppers; guttapercha; adhesive bands 
other than stationery and not for medical or household purposes; foam supports for flower arrangements [semi-finished 
products]; non-conducting materials for retaining heat; insulators; insulators for electric mains; insulators for railway 
tracks; insulators for cables; anti-dazzle films for windows [tinted films]; insulating paints; insulating felt; insulating 
varnish; insulating materials; substances for insulating buildings against moisture; insulating tape; insulating fabrics; 
insulating oils; insulating oil for transformers; insulating paper; insulating plaster; chemical compositions for repairing 
leaks; clack valves of rubber; carbon fibers [fibres], other than for textile use; clutch linings; connecting hose for vehicle 
radiators; floating anti-pollution barriers; latex [rubber]; soundproofing materials; soldering threads of plastic; boiler 
composition to prevent the radiation of heat; compositions to prevent the radiation of heat; mineral wool [insulator]; 
washers of rubber or vulcanized fiber [fibre]; paper for electrical capacitors; bags [envelopes, pouches] of rubber, for 
packaging; plastic fibers, not for use in textiles; plastic film, not for wrapping; plastic sheeting for agricultural purposes; 
plastic substances, semi-processed; stops of rubber; mica, raw or partly processed; cords of rubber; rings of rubber; 
junctions for pipes, not of metal; pipe muffs, not of metal; pipe gaskets; asbestos safety curtains; self-adhesive tapes, 
other than stationery and not for medical or household purposes; rubber sleeves for protecting parts of machines; slag 
wool [insulator]; hoses of textile material; stuffing of rubber or plastic; shock absorbing buffers of rubber; synthetic 
resins [semi-finished products]; synthetic rubber; seals; weatherstripping; expansion joint fillers; caulking materials; 
weatherstripping compositions; lute; sealant compounds for joints; cylinder jointings; threads of rubber, not for use in 
textiles; threads of plastic materials, not for textile use; waterproof packings; stuffing rings; canvas hose pipes; valves of 
india-rubber or vulcanized fiber [fibre]; vulcanized fiber.
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Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; aquarium gravel; aquaria [structures]; aquarium sand; alabaster; 
alabaster glass; advertisement columns, not of metal; reinforcing materials, not of metal, for building; asbestos mortar; 
asbestos cement; asphalt; asphalt paving; drain pipes, not of metal; cabanas not of metal; joists, not of metal; clinker 
ballast; balustrading; manufactured timber; pitch; facings, not of metal, for building; concrete; binding agents for making 
stones; binding material for road repair; bitumen; bituminous coatings for roofing; bituminous products for building; 
beams, not of metal; buildings, not of metal; materials for making and coating roads; concrete building elements; building 
glass; building materials, not of metal; building cardboard; building paper; scaffolding, not of metal; building stone; 
lumber; building panels, not of metal; framework for building, not of metal; busts of stone, concrete or marble; cement; 
cement for blast furnaces; cement for furnaces; cement slabs; cement posts; fireclay; bicycle parking installations, not of 
metal; wood, semi-worked; door frames, not of metal; doors, not of metal; door panels, not of metal; greenhouse frames, 
not of metal; refractory construction materials, not of metal; fireproof cement coatings; fire burrs; chimney shafts, not of 
metal; bird baths [structures, not of metal]; aviaries, not of metal [structures]; perches; veneers; felt for building; floating 
docks, not of metal, for mooring boats; buildings, transportable, not of metal; windows, not of metal; window glass, 
except glass for vehicle windows; window glass, for building; shutters, not of metal; window frames, not of metal; 
branching pipes, not of metal; lengthening pieces, not of metal, for chimneys; moldable wood; shuttering, not of metal, for
concrete; moldings, not of metal, for cornices; chimneys, not of metal; slabs, not of metal; geotextiles; gypsum; foundry 
molds [moulds], not of metal; glass granules for road marking; floors, not of metal; floor tiles, not of metal; wooden floor 
boards; granite; grave or tomb enclosures, not of metal; tombs [monuments], not of metal; tombstone plaques, not of 
metal; tombstones; tomb slabs, not of metal; tombs, not of metal; vaults, not of metal [burial]; gates, not of metal; gravel; 
roof gutters, not of metal; chicken-houses, not of metal; chimney pots, not of metal; non-luminous and non-mechanical 
signs, not of metal; signs, non-luminous and non-mechanical, not of metal, for roads; signalling panels, non-luminous 
and non-mechanical, not of metal; beacons, not of metal, non-luminous; ceilings, not of metal; insulating glass [building]; 
railroad ties, not of metal; lime; calcareous marl; limestone; caissons for construction work under water; silica [quartz]; 
water-pipe valves, not of metal or plastic; rubble; slag stone; agglomerated bagasses of cane [building material]; works of 
art of stone, concrete or marble; artificial stone; potters' clay; potters' clay [raw material]; quartz; furrings of wood; clay; 
earth for bricks; cornices, not of metal; moldings, not of metal, for building; magnesia cement; macadam; stained-glass 
windows; manhole covers, not of metal; blinds [outdoor], not of metal and not of textile; fair huts; marble; masts [poles], 
not of metal; partitions, not of metal; memorial plaques, not of metal; tombstone stelae, not of metal; prefabricated 
houses [kits], not of metal; platforms, prefabricated, not of metal; monuments, not of metal; mosaics for building; letter 
boxes of masonry; tanks of masonry; insect screens not of metal; raw chalk; olivine for building; palings, not of metal; 
wainscotting, not of metal; parquet flooring; parquet floor boards; arbours [structures not of metal]; tiles, not of metal, for 
building; plywood; mooring bollards, not of metal; porphyry [stone]; cork [compressed]; grout; rocket launching 
platforms, not of metal; street gutters, not of metal; lighting slabs; laths, not of metal; penstock pipes, not of metal; ducts, 
not of metal, for ventilating and air-conditioning installations; jalousies, not of metal; sawn timber; safety glass; crash 
barriers, not of metal, for roads; sand, except foundry sand; sandstone for building; sandstone tubes; silos, not of metal; 
silver sand; swimming pools [structures, not of metal]; schists; slate powder; slate; huts; chimney cowls, not of metal; 
skating rinks [structures, not of metal]; slag [building material]; plate glass [windows], for building; wood for making 
household utensils; mantlepieces; pilings, not of metal; paint spraying booths, not of metal; fences, not of metal; stables, 
not of metal; poles, not of metal, for electric power lines; roof flashing, not of metal; statues of stone, concrete or marble; 
statuettes of stone, concrete or marble; stone; works of stonemasonry; coal tar; posts, not of metal; props, not of metal; 
gutter pipes, not of metal; rigid pipes, not of metal [building]; pigsties, not of metal; roofing, not of metal, incorporating 
solar cells; roof coverings, not of metal; roofing, not of metal; scantlings [carpentry]; roofing slates; roofing shingles; 
hips for roofing; hips for roofing; bricks; pantiles; telephone boxes, not of metal; telegraph posts, not of metal; terra cotta;
tar; building cardboard [asphalted]; tarred strips, for building; planks [wood for building]; veneer wood; wood paving; 
duckboards, not of metal; wood pulp board, for building; diving boards, not of metal; greenhouses, transportable, not of 
metal; wood panelling; staircases, not of metal; stair-treads [steps], not of metal; sills, not of metal; tufa; cask wood; 
lintels, not of metal; casement windows, not of metal; road coating materials; paving blocks, not of metal; wall claddings, 
not of metal, for building; wall linings, not of metal, for building; plaster; road marking sheets and strips of synthetic 
material; turnstiles, not of metal; stringers [parts of staircases], not of metal; reeds, for building; drain traps [valves], not 
of metal or plastic; water-pipes, not of metal; porches, not of metal, for building; folding doors, not of metal; angle irons, 
not of metal; flashing, not of metal, for building; xylolith; coatings [building materials]; vinyl siding.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials; belts, not of metal, for handling loads; 
bands, not of metal, for wrapping or binding; strips for tying-up vines; liber; wax ends; binding thread, not of metal, for 
agricultural purposes; wrapping or binding bands, not of metal; tow; car towing ropes; cotton waste [flock] for padding 
and stuffing; linters; cotton tow; animal hair; down [feathers]; eiderdown; packing [cushioning, stuffing] materials, not of 
rubber or plastics; packing rope; packing string; esparto grass; fishing nets; feathers for bedding; feathers for stuffing 
upholstery; bottle envelopes of straw; flock [stuffing]; vehicle covers, not fitted; glass fibers [fibres] for textile use; 
grasses for upholstering; straw for stuffing upholstery; hemp; hemp bands; hammocks; horsehair; sea wrack; jute; 
cables, not of metal; camel hair; combed wool; kapok; carded wool; sheaf-binding yarns; shorn wool; cocoons; coconut 
fiber; carbon fibers [fibres] for textile use; vitreous silica fibers [fibres] for textile use; body bags; awnings of synthetic 
materials; awnings of textile; nets; nets for camouflage; net pens for fish farming; network; raw fibrous textile; raw linen 
[flax]; twine made of paper; whipcord; plastic fibers [fibres] for textile use; mail bags; tarpaulins; covers for camouflage; 
raw or treated wool; raw cotton; raffia; ramie fibre; raw silk; ropes, not of metal; rope ladders; purse seines; bags [sacks] 
for the transport and storage of materials in bulk; sawdust; silk waste; sails; sails for ski sailing; canvas for sails; fibrous 
gaskets for ships; braces, not of metal, for handling loads; silk flock; sisal; snares [nets]; string; sash cords; cords for 
hanging pictures; ladder tapes for venetian blinds; stuffing, not of rubber or plastic; slings, not of metal, for handling 
loads; ropes; tents; textile fibers; sacks [bags] of textile, for packaging; tarred brattice cloth; thread, not of metal, for 
wrapping or binding; wood shavings; wood wool; bags for washing hosiery; twine for nets; fleece wool; upholstery wool 
[stuffing]; wool flock; wadding for filtering; wadding for padding and stuffing upholstery.
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Priority claimed from 27/06/2013; Application No. : 13/4.015.840 ;France 

2723417    06/11/2013
[International Registration No. : 1196189]
Charlotte GINSBURG, connue sous le nom d'usage GAINSBOURG
30 rue du Bac, F-75007 PARIS (France) 

Address for service in India/Agents address:
S.S.RANA & CO
317 LAWYERS CHAMBERS,DELHI HIGH COURT,NEW DELHI.3

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, perfumes, toilet water, eau-de-Cologne, scented water, scented potpourris, scented wood; sachets for 
perfuming linen; cakes of toilet soap, soaps, perfumed soaps; perfumed lotions; essential oils; oils for perfumes and 
scents; incense sticks; deodorants (perfumery); bath salts, not for medical use; perfumed talcum powder; cosmetics; 
cosmetic preparations for skin care, cosmetic creams for the care of hands, lotions, balms, oils and creams for cosmetic 
use, beauty masks, cosmetic kits, cosmetic preparations for baths; nail care products; adhesives for cosmetic use; 
toiletries, cleansing milk for toilet purposes; depilatory wax; make-up and make-up removal products, blushers, lipstick, 
mascara, eye-liner, make-up powder, nail polish; smoothing stones; polishing wax, polishes and creams for footwear.

Cl.9;Spectacles (optics), sunglasses, sports goggles, anti-glare glasses; spectacle frames; spectacle glasses; 
correcting lenses (optics); contact lenses; contact lenses, optical lenses; optical goods; cases for spectacles and 
sunglasses; containers for contact lenses; photographic, cinematographic, optical, weighing and measuring apparatus 
and instruments; apparatus for recording, transmission or reproduction of sound or images; cameras (filming 
equipment); video cameras; screens (photography); projection screens; video screens; radios, including for vehicles; 
audio and video receivers; television apparatus; compact disc players; readers (data processing equipment); DVD 
players; electronic agendas; pocket calculators; electronic pocket translators; satellite navigation apparatus; magnetic 
recording media; magnetic cards; integrated circuit cards [smart cards]; compact discs (audio-video), optical discs, 
optical compact discs and sound recording discs; CD-ROMs and interactive compact disks; magnetic and optical data 
media; audiovisual teaching apparatus; instructional or teaching material in CD ROM format; software (recorded 
programs); downloadable software; exposed cinematographic films; animated cartoons; data processing apparatus and 
equipment; computers; computer peripherals; mouse pads; clothing and footwear for protection against accidents, 
irradiation and fire; protective helmets and face guards; diving suits, gloves and masks; personal stereos; headphones; 
walkie-talkies; telephone apparatus; portable telephones; cases and holders for mobile telephones; mobile telephone 
battery chargers; application software for mobile telephones; devices for hands-free use of mobile telephones; straps for 
portable telephones; telephone earphones, headphones; loudspeakers and loudspeaker enclosures.

Cl.14;Timepieces, watches and their cases, wristwatches, watch straps and cases for watches, alarm clocks, wall 
clocks and chronometric instruments; jewelry, jewelry products, imitation jewelry, rings, bracelets, chains, necklaces, 
pendants, brooches, earrings, medals, medallions (jewelry), charms, cuff links, tie pins, tie clips; precious stones; key 
rings; jewelry for mobile telephones; products in precious metals and their alloys or coated therewith, namely figurines, 
art objects, statues, statuettes, boxes, jewelry boxes, cases, badges, coins, ornaments of precious metals and their alloys 
or coated therewith for mobile phones, footwear, belts and hats.

Cl.18;Leather and imitation leather; goods of leather or imitation leather (excluding cases adapted to the goods for 
which they are intended, gloves and belts); wallets, purses (not of precious metal), card holders (wallets), purses; key 
cases (leather goods), cases for credit cards (leather goods); trunks and suitcases; luggage; cases of leather or 
leatherboard; traveling trunks; travel kit bags sold empty; attaché cases, suitcases with wheels; document portfolios; 
briefcases; handbags, shoulder bags, beggar's bags; bags, satchels and school bags; bags for carrying children; mesh 
bags and shopping bags; pouches and bags (envelopes, small bags) for packaging (made of leather); backpacks; duffel 
bags; wheeled bags; sports bags; bags for campers; beach bags; travel bags; canvas shopping bags; garment bags (for 
travel); hat boxes of leather; leather or leather-board boxes; vanity cases; music cases; shoulder straps of leather; leather 
laces, straps, lines, strips, belts and loops; collars and clothing for animals; dog collars; leashes, muzzles; blinkers; pelts 
(furs); trimmings of leather for furniture; chamois leather (other than for cleaning purposes); animal skins; umbrellas, 
parasols and walking sticks; umbrella covers; whips, harness and saddlery.

Cl.25;Clothing, footwear, headwear; dresses, wedding dresses, shirts, tee-shirts, tops, polo shirts, tank tops, tunics, 
trousers, Jeans, cross-over tops, short-sleeve shirts, skirts, petticoats, sweatshirts, shorts, Bermuda shorts, blousons, 
gabardines, jackets, coats, raincoats, overcoats, trench coats, rainwear, wind-resistant jackets, ponchos, sleeveless 
vests, parkas, pelerines, pelisses, vests, sweaters, bodices, pullovers, gloves, belts, Mittens, saris, reefer jackets, suits, 
aprons, underwear, lingerie (underclothing), nightwear, pajamas, dressing gowns (robes), dressing gowns, underpants, 
Bathing trunks, bathing suits and beachwear, bathing suits, bath robe, bodysuits (leotards), bustiers, breeches for wear, 
brassieres, corsets, stocking suspenders, socks, stockings, tights, leggings, neckerchiefs, sashes for wear, shawls, 
suspenders, neckties, bow ties, pockets (clothing), collar protectors, creepers, crop tops, layettes, bibs (not of paper); 
headgear, namely hats, caps, berets, beanies; bathing caps; cap peaks; headbands (clothing); turbans; footwear, Boots, 
half-boots, pumps, slippers, ballet flats, moccasins, sneakers, trainers, esparto shoes or sandals, flip-flops [footwear].
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Priority claimed from 15/07/2013; Application No. : 1271809 ;Benelux 

2723425    10/01/2014
[International Registration No. : 1196864]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven NL 

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for medical purposes.

Cl.10;Medical apparatus and instruments, in particular ultrasound apparatus and instruments.
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Priority claimed from 13/12/2013; Application No. : 86143572 ;United States of America 

2723440    03/01/2014
[International Registration No. : 1194836]
TIBCO Software Inc.
3303 Hillview Avenue Palo Alto, CA 94304 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Interactive visualization software for exploring, analyzing and searching databases, and user manuals sold as a 
unit therewith.

Cl.42;Computer consulting services; application service provider (ASP) services featuring software for use in 
analyzing, visualizing, and processing data.
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2723442    24/12/2013
[International Registration No. : 1194759]
Obschestvo s ogranichennoy otvetstvennostyu "Fissman BioEkolistik"
1-y Magistralny tupik, d. 11, str.1, RU-123290 Moscow Russian Federation

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.8;Table forks; sharpening instruments; ladles for wine; spoons; cheese slicers, non-electric; egg slicers, non-
electric; pizza cutters, non-electric; scaling knives; can openers, non-electric; knives; scissors; vegetable slicers; table 
cutlery [knives, forks and spoons]; silver plate [knives, forks and spoons].

Cl.21;Dishes; vases; cruets; cutting boards for the kitchen; containers for household or kitchen use; heat-insulated 
containers for beverages; thermally insulated containers for food; stew-pans; bread baskets, domestic; cauldrons; dish 
covers; pitchers; basting spoons, for kitchen use; mixing spoons [kitchen utensils]; bowls [basins]; cooking pot sets; 
trays for domestic purposes; pots; cooking pots; pressure cookers [autoclaves], non-electric; tableware, other than 
knives, forks and spoons; hot pots, not electrically heated; kitchen utensils; cooking utensils, non-electric; molds 
[kitchen utensils]; cake molds [moulds]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-electric; 
teapots; kettles, non-electric; frying pans.

Cl.35;Import-export agencies; commercial information agencies; demonstration of goods; marketing studies; business 
investigations; marketing research; organization of exhibitions for commercial or advertising purposes; organization of 
trade fairs for commercial or advertising purposes; shop window dressing; data search in computer files for others; 
commercial or industrial management assistance; presentation of goods on communication media, for retail purposes; 
auctioneering; sales promotion for others; rental of vending machines; distribution of samples; compilation of 
information into computer databases; administrative processing of purchase orders; modelling for advertising or sales 
promotion; procurement services for others [purchasing goods and services for other businesses].

7637



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 25/07/2013; Application No. : 86020441 ;United States of America 

2723474    22/08/2013
[International Registration No. : 1196789]
Autodesk, Inc.
111 McInnis Parkway San Rafael CA 94903 United States of America

Address for service in India/Agents address:
DUA ASSOCIATES.
202 - 206, TOLSTOY HOUSE 15, TOLSTOY MARG, NEW DELHI - 110 001.

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, providing online and telecommunication facilities for real-time interaction 
between and among users of computers, mobile and handheld computers, and wired and wireless communication 
devices; enabling individuals to send and receive messages via email, instant messaging or a website on the internet in 
the field of general interest; providing an online community forum for registered users and guests to share information, 
photos, audio and video content about how-to projects, to get feedback from their peers, to form virtual communities, and 
to engage in social networking.

Cl.41;Providing on-line journals, namely, blogs featuring user-defined content in the field of instructional how-to and 
do-it-yourself projects (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common 
Regulations); providing on-line computer databases and on-line searchable databases featuring user-created 
instructional articles, photos, audio and video in the field of instructional how-to and do-it-yourself projects (terms too 
vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations).

Cl.42;Computer services, namely, hosting online web facilities for others for organizing and conducting online 
meetings, gatherings, and interactive discussions; computer services in the nature of customized web pages featuring 
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user-defined information, personal profiles and information; computer services, namely, creating an on-line community 
for registered users to participate in discussion, get feedback from their peers, form virtual communities, and engage in 
social networking (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations); 
peer-to-browser photo and video sharing services, namely, providing a website featuring technology enabling users to 
upload, view and download digital media (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the 
Common Regulations).

Cl.45;Providing a website on the internet for the purpose of social networking (terms too vague in the opinion of the 
International Bureau - Rule 13(2)(b) of the Common Regulations); online social networking services; providing on-line 
computer databases and on-line searchable databases in the field of social networking (terms too vague in the opinion of 
the International Bureau - Rule 13(2)(b) of the Common Regulations).
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Priority claimed from 19/07/2013; Application No. : 30 2013 005 006.1/09 ;Germany 

2723537    13/01/2014
[International Registration No. : 1195586]
Hexagon Technology Center GmbH 
Heinrich-Wild-Strasse 201 CH-9435 Heerbrugg CH

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer programs for quality assurance in industrial production; computer operating programs; 
computers; interfaces; memories for data processing equipment; image scanning apparatus; optical data carriers.

Cl.38;Computer aided transmission of messages and images; providing user access to computer programs in data 
networks; providing access to databases.

Cl.42;Computer programming; consultancy in the field of computers; preparation of data processing programs; 
installation and maintenance of software; updating of software; configuration of computer programs; recovery of 
computer data; leasing of computer software; technical advice, also in the field of quality assurance (all included in this 
class); quality control; quality management, namely technical planning relating to quality assurance.
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2723548    13/01/2014
[International Registration No. : 1196761]
Jive Software, Inc.
915 SW Stark St., Ste. 400 Portland OR 97205 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in creating computer online communities; software for social networking within a 
business enterprise and among a business's consumers; software for controlling and managing web server applications 
in the field of enterprise collaboration, content creation and document transmission; software for comprehensive group 
chat and instant messaging in virtual communities; software for establishing public and private subgroups within a virtual 
community; software for sending private individual or group electronic mail messages within a virtual community; 
software for secure support or sales conversations with customers from a company's website; software for use in 
creating computer online communities; software for monitoring social networks; software for recommending content 
within a virtual community; software for enabling the purchase of lightweight applications to be used within a virtual 
community; software for micro-blogging; software for community analytics and sentiment analysis; software for 
integration with third party productivity tools.

Cl.35;Business consultation services in the field of developing collaborative employee and public communities, and 
adoption and integration of existing corporate systems with social networking software.
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Priority claimed from 27/03/2013; Application No. : 30 2013 024 190.8/07 ;Germany 

2723576    19/09/2013
[International Registration No. : 1194269]
Groz-Beckert KG
Parkweg 2 72458 Albstadt Germany

Address for service in India/Agents address:
SEN-OBEROI.
A-18, CHITTARANJAN PARK, NEW DELHI-110 019.

Proposed to be Used
IR DIVISION
Cl.17;Artificial and synthetic resins (semi-finished products), semi-finished products made of plastic.

Cl.19;Building materials, not made of metal or glass; concrete, concrete components; concrete formwork elements, not 
made of metal; textile reinforcement for construction.

Cl.37;Building services.
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2723590    03/10/2013
[International Registration No. : 1196325]
YOUKI FOOD COMPANY, LTD.
1-2-2, Fujimi-cho, Cyofu-shi Tokyo 182-0033 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats for food; corn oil (for food); edible oils, consisting of herb, leeks, garlic and olive oil (for food);
coconut oil; olive oil (for food); colza oil (for food); palm oil for food; bone oil, edible; sunflower oil for food; koumiss 
(kumiss) (milk beverage); kephir (milk beverage); cheese; milk beverages, milk predominating; milk products; processed 
vegetables and fruits; fermented vegetable foods (kimchi); fermented bamboo shoots boiled and preserved in salt 
(menma); vegetables, preserved; fruits, preserved; dried vegetables; nuts, prepared; vegetable juices for cooking; canned 
or bottled vegetables; dried fruits; jelly made from devils' tongue root (konnyaku); freeze-dried tofu pieces (kohri-dofu); 
soya milk (milk substitute); tofu; fermented soybeans (natto); fried tofu pieces; processed eggs; preparations for making 
chicken soup; preparations for making soup; bouillon; bouillon concentrates; soups; instant or pre-cooked curry; instant 
or pre-cooked stews; instant or pre-cooked soup; instant or pre-cooked miso soup; dried flakes of laver for sprinkling on 
rices in hot water (ochazuke-nori); furi-kake (dried flakes of fish, meat, vegetables or seaweed; side dish made of 
fermented soybean (name-mono); ginger jam; fruit jellies; tahini (sesame seed paste); fruit, stewed; fried onion 
(processed vegetables); fried garlic (processed vegetables); fruit salads; garlic pasted (processed vegetables); processed 
foods based on ginger for non-medical use, as the main ingredients and taking the form of tablets, granules, liquids, 
either separately or in combination (included in this class); pre-cooked curry stew, stew and soup mixes.

Cl.30;Seasonings; spices; condiments; seasonings; sauces (condiments); iced tea; oolong tea (Chinese tea); black tea 
(English tea); tea-based beverages; tea of salty kelp powder (kombu-cha); infusions, not medicinal; tea; Japanese green 
tea; soya bean paste (condiment); fermented hot pepper paste known as gochu-jang; oyster sauce (condiments); meat 
gravies; worcester sauce; chutneys (condiments); hot sauce (condiments); sauce for mixed herb salad; soy sauce (soya 
sauce); sauce for barbecued meat; dressings for salad; salsa sauces; sweet chili sauces; grated garlic (condiments); 
chow-chow (condiment); sauce made from fish (condiments) (fish sauce); condiment made from garlic and oil; condiment 
made from leek and oil; sesame paste (condiments); dressings mixed with herbs for salad; condiments containing garlic; 
pasted ginger (condiment); condiment, consisting of yuzu orange and red pepper; condiments consisting of yuzu orange 
and pepper; chili sauce (condiment); condiments consisting of vegetable oils and fats, chicken, pork and bone essence, 
vegetables, spices and salt; vinegar; vinegar mixes; relish (condiment); condiments for use in preparing and/or cooking 
Chinese food; condiments consisting of coconut milk; fermented soya bean paste (condiment); glucose (for food); honey 
(for food) (condiments); table salt mixed sesame seeds; celery salt; salt mixed herbs (condiment); sea water for cooking; 
cooking salt; umami seasonings; condiment; aniseed; allspice; ginger, paste (spice); mustard powder (spice); curry 
powder (spice); pepper; peppers (seasonings); pepper powder (spice); saffron (seasoning); pepper powder (Japanese 
spices); cinnamon (spice); spice consisting of cinnamon, nutmeg, clove, cardamom, pepper, bay leaf and cumin (spice) 
(garam masala spice); masala spice (spice); ginger (spice); turmeric for food; clove powder (spice); cloves (spice); hot 
pepper powder (spice); nutmegs; cinnamon powder (spice); wasabi powder (Japanese horseradish); garden herbs, 
preserved (seasonings); almond paste; Japanese mustard paste (spice); mustard (spice); chili oil (spice); chili paste 
(spice); star aniseed; star aniseed powder (spice); weeds (condiment); mustard meal; capers; tabbouleh; instant 
confectionery mixes.

Cl.31;Almonds (fruits); kola nuts; coconuts; cashew nuts, fresh; berries, fresh fruits; locust beans; fruits, fresh; pine 
cones; urushi tree seeds; goji berry seeds (Chinese wolfberry seeds).

Cl.32;Fruit juice; carbonated drinks (refreshing beverages); syrups for beverages; non-alcoholic ginger based 
beverages; non-alcoholic honey-based beverages; carbonated drinks with tapioca (refreshing beverages); fruit juice with 
tapioca; ginger ale (non-alcoholic); whey beverages; vegetable juices (beverages).
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Priority claimed from 15/07/2013; Application No. : 1568756 ;Australia 

2723750    29/01/2014
[International Registration No. : 1191436]
ASAP BreatheAssist Pty Ltd
SE 1, 1233 High Street Armadale VIC 3143 Australia

Address for service in India/Agents address:
VATSALA SINGH HASAN
Hasan and Singh,Flat No.04, Sree Nilayam Apartment, Plot No.12, Camelot Layout(Near Chirec Public School), Kondapur, Hyderabad-
500084.

Proposed to be Used
IR DIVISION
Cl.9;Breathing apparatus, except for artificial respiration, being to assist with air inhalation and exhalation during 
aerobic activity, and generally improving airflow through nasal cavities.

Cl.10;Medical devices for helping to alleviate nasal congestion, sleep apnoea, snoring, and generally improving airflow 
through nasal cavities; medical devices for insertion within the nasal cavity for improving flow of air; nasal dilators, being 
devices for inserting within the nasal cavity for improving flow of air during sport.
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Priority claimed from 27/03/2013; Application No. : 30 2013 024 191.6/07 ;Germany 

2723917    19/09/2013
[International Registration No. : 1193878]
Groz-Beckert KG
Parkweg 2 72458 Albstadt Germany

Address for service in India/Agents address:
SEN-OBEROI.
A-18, CHITTARANJAN PARK, NEW DELHI-110 019.

Proposed to be Used
IR DIVISION
Cl.17;Artificial and synthetic resins (semi-finished products), semi-finished products made of plastic.

Cl.19;Building materials, not made of metal or glass; concrete, concrete components; concrete formwork elements, not 
made of metal; textile reinforcement for construction.

Cl.37;Building services.
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Priority claimed from 10/06/2013; Application No. : 645331 ;Switzerland 

2723930    21/11/2013
[International Registration No. : 1195908]
SWATCH AG (SWATCH SA) (SWATCH LTD)
Jakob-Stämpfli-Strasse 94 CH-2502 Biel/Bienne Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media, sound 
recording disks; compact disks, DVDs and other digital recording media; apparatus enabling the playing of compressed 
sound files (mp3); calculating machines and data processing equipment, software; games software for mobile telephones,
computers and digital personal stereos; electronic game software for mobile telephones, for computers and for digital 
personal stereos; computers, portable computers, handheld computers, mobile computers, personal computers, wrist 
computers, electronic tablets and computerized and mobile devices, digital personal stereos, mobile telephones and new-
generation mobile telephones featuring greater functionality (smartphones); telecommunications apparatus and 
instruments; apparatus for the recording, transmission, reproduction of sound or images, particularly mobile telephones 
and new-generation mobile telephones featuring greater functionality (smartphones); handheld electronic apparatus for 
accessing the Internet and sending, receiving, recording and storing short messages, electronic messages, telephone 
calls, faxes, video-conferences, images, sound, music, text and other digital data; handheld electronic apparatus for 
wireless receiving, storing and transmitting of data or messages; handheld electronic apparatus for monitoring and 
organizing personal information; handheld electronic apparatus for global positioning [GPS] and displaying maps and 
transport information; hand-held electronic apparatus for games; handheld electronic devices for detecting, monitoring, 
storing, surveillance and transmitting data relating to the user activity, namely position, itinerary, distance traveled, heart 
rate; covers for computers, portable and mobile telephones; optical apparatus and instruments, particularly spectacles, 
sunglasses, magnifying glasses; cases for spectacles, magnifying glasses and sunglasses; batteries for electronic 
apparatus and computers, batteries for timepieces and chronometric instruments.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.
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Priority claimed from 26/07/2013; Application No. : 86020696 ;United States of America 

2724882    24/01/2014
[International Registration No. : 1198347]
Saint-Gobain Abrasives, Inc.
One New Bond Street Worcester, MA 016150008 United States of America

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Coated abrasives in the form of cloth, fiber, and paper discs; coated abrasives in the form of flap-discs; coated 
abrasives in the form of paper and cloth belts, sheets, and rolls.

Cl.7;Power-operated grinding wheels; machine parts, namely, diamond blades; coated abrasives in the form of cloth, 
fiber, and paper discs, flap-discs, paper and cloth belts, sheets, and rolls used on portable and fixed-based power-
operated grinding, cutting, and polishing machines.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 01/07/2013; Application No. : 2013-050703 ;Japan 

2724892    03/10/2013
[International Registration No. : 1196758]
JAPAN VILENE COMPANY, LTD.
6-4, Tsukiji 5-chome, Chuo-ku Tokyo 104-8423 Japan

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments; cell culture apparatus and instruments for laboratory use including cell 
culture plates, cell culture scaffolds, inserts for culture plates

Cl.10;Medical machines and apparatus; cell culture apparatus and instruments for medical use including cell culture 
plates, cell culture scaffolds, inserts for culture plates.
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Priority claimed from 16/12/2013; Application No. : 86144626 ;United States of America 

2725011    24/01/2014
[International Registration No. : 1196661]
Eyeconic, Inc.
3333 Quality Drive, Rancho Cordova, CA 95670 (United States of America)

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses, sunglasses, eyeglass and sunglass frames, cases for eyeglasses and sunglasses, and reading 
eyeglasses.

Cl.35;Retail store services featuring eyewear, namely, eyeglasses, sunglasses, eyeglass and sunglass frames, cases 
for eyeglasses and sunglasses, and reading eyeglasses.
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2725136    19/02/2014
[International Registration No. : 1197384]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven(Netherlands)

Address for service in India/Attorney address:
CANTWELL & CO.
No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;X-ray apparatus (not for medical purposes), tripods and parts such as diaphragms, x-ray grids (grids secondary 
beam), apparatus for making continuous shooting, containers for cassettes and screens.

Cl.10;Appliances, apparatus and instruments for medical research and for therapeutic purposes, including x-ray 
apparatus; research and diagnostic tables; appliances for mass-long research; incubators; appliances for therapy by 
means of radioactivity; supports and stands for the aforementioned products, components such as diaphragms, x-ray 
grids (grids secondary beam); apparatus for making continuous shooting, containers for cassettes and screens.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 30/05/2013; Application No. : 85946638 ;United States of America 

2725142    25/11/2013
[International Registration No. : 1198325]
Chassix, Inc.
28059 Center Oaks Court Wixom MI 48393-3347 United States of America

Address for service in India/Agents address:
KAN & KRISHME
B-483 KNK HOUSE,MEERA BAGH,PASCHIM VIHAR,NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Components for land vehicles, namely, intake manifolds, engine blocks, cylinder heads, intake manifolds, exhaust 
manifolds, and engine brackets.

Cl.12;Components for land vehicles, namely, aluminum knuckles, cast iron knuckles, aluminum control arms, cast iron 
control arms, aluminum cradles, aluminum cross members, aluminum body nodes, hollow aluminum knuckles, hollow 
cast iron knuckles, hollow aluminum control arms, hollow cast iron control arms, hollow aluminum cradles, hollow 
aluminum cross members, hollow body nodes, corner assemblies, differential carriers, pinion flanges, engine covers, 
transmission housings, differential cases, transmission output hubs.
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Priority claimed from 10/10/2013; Application No. : 653089 ;Switzerland 

2725151    03/01/2014
[International Registration No. : 1197220]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness of the need for treatment and management of eye and vision related disorders and 
the management of said disorders.

Cl.41;Educational services in the field of eye and vision related disorders and the management of said disorders; 
publication of information in the field of eye and vision related disorders and the management of said disorders.

Cl.44;Medical services, namely, providing medical information relating to eye and vision related disorders and the 
management of said disorders.
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Priority claimed from 23/04/2013; Application No. : 011763703 ;European Union 

2725251    12/09/2013
[International Registration No. : 1194278]
P3 group GmbH 
Am Kraftversorgungsturm 3 52070 Aachen DE

Address for service in India/Agents address:
OBHAN & ASSOCIATES
501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; data processing apparatus; electric adapters, in 
particular adapter solutions for car connectivity; electric adapter plugs; plug-in connectors; connectors; 
telecommunications transmitting apparatus; mobile telephones; data transmission apparatus; telephone transmitters; 
telephones; radio receivers; electric apparatus for commutation; hands-free devices for telephones; video telephones; 
transmitters; receivers; apparatus for recording, transmission or reproduction of sound or images; data processing 
equipment and computers and components therefor; computer programs (software); computer software (recorded and 
downloadable); sound, image and data carriers, namely magnetic data carriers; sound recording discs; audio tapes; video 
cassettes, music cassettes, CDs, CD-ROMs, DVDs, image discs; USB sticks; telephone cards, encoded; simulation 
software for use in digital computers; batteries; electric batteries for vehicles; electric accumulators; chargers for 
batteries; emergency warning lights; testing apparatus, not for medical purposes; the aforesaid scientific and electronic 
apparatus and instruments other than for the industrial cleaning sector.

Cl.11;Emergency lighting apparatus; emergency flares.

Cl.12;Electrically operated bicycles, electrically operated scooters (vehicles), electrically operated motorcycles, 
electrically operated bicycles, electrically operated scooters, electric vehicles, excluding tyres, rims and wheel for 
vehicles of all kind.

Cl.35;Advertising; business consultancy; development of company strategies; consultancy in the organisation and 
professional business management of projects for others; business management consultancy; business organisation and
management consultancy; organisational project management in the field of electronic data processing; business 
organisation consultancy; business management; business administration; professional business and commercial 
consultancy, included in this class, in particular business management consultancy, conducting benchmarking studies 
from a professional business perspective, development of usage concepts for factories from a professional business 
perspective, attracting customers and customer care by means of mail advertising (mailing); advertising agencies; 
advertising; office functions, in particular conducting mailing campaigns and mail advertising (mailing); market research, 
in particular developing and conducting market studies and customer satisfaction studies; marketing, in particular 
developing and conducting direct campaigns, telephone campaigns and event marketing campaigns; planning, 
organisation and conducting of trade fairs, company exhibitions, exhibitions for commercial purposes, product and 
service presentations, company presentations, presentation of goods for commercial purposes, and competitions for 
business and advertising purposes; collecting data in databases; outsourcing services (business assistance); business 
organisation consultancy.

Cl.36;Mergers and acquisitions, namely financial consultancy on the purchase or sale of companies and business 
investments; mutual funds; financing of emerging and start-up companies; financing of company takeovers and company 
mergers; financing transactions; financing services; financial consultancy; financial affairs; initiation and arranging of 
financing.

Cl.38;Telecommunications services; consultancy in telecommunication services and Internet applications included in 
this class; mobile telephone services; data transmission; data transmission using electronic means; data transmission 
services; electronic communications services for data transmission.

Cl.41;Education, providing of training, conducting of training courses, in particular methodology courses and coaching 
of executives, in particular in the field of quality management and organisation theory; entertainment; planning, 
organisation and conducting of conventions, congresses, conferences, symposiums, exhibitions for cultural or 
educational purposes, workshops, seminars, work celebrations, open days for cultural or educational purposes, further 
training events, competitions for cultural or educational purposes, sporting and cultural activities (included in this class).

Cl.42;Scientific and technological services, industrial research and development; computer programming (software); 
engineering; process optimisation through scientific research, tests and quality controls; conducting technical tests; 
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surveying and technical factory planning; measurement, namely test runs for others; computer programming; design and 
development of computer hardware; investigations, research in databases and on the Internet for scientific and research 
purposes; digital storage in databases; information technology consultancy; consultancy in technical Internet 
applications; quality testing; conducting technical tests; development of test methodologies and testing methods; testing 
new products; development of systems for data transmission; engineering consultancy; software consultancy; computer 
programming consultancy; computer security consultancy; computer security consultancy services; computer software 
consulting; computer software consulting services; engineering consultancy services; information technology 
consultancy; information technology consultancy services; information technology [IT] consultancy; information 
technology [IT] consulting; product development consultancy; product development consultation; software consultancy 
services; software consulting services; telecommunications engineering consultancy; consultancy in the field of 
engineering; consultancy relating to computer programming; consultancy relating to information technology; 
consultancy relating to product development; consultancy relating to quality control; consultancy relating to software 
maintenance; consumer product safety testing consultation; information technology [IT] consultancy services; computer 
consultation in the field of computer security; consultancy in the field of computer programming; consultancy in the field 
of computer software; consultancy in the field of computer security; consultancy in the field of computer system 
integration; consultancy in the field of computer software design; consultancy in the field of energy efficiency; 
consultancy in the field of energy saving; consultancy in the field of energy-saving; consultancy in the field of industrial 
research; consultancy in the field of information technology; consultancy in the field of product development; 
consultancy in the field of security software; consultancy in the field of software design; consultancy in the field of 
technological design; consultancy relating to computer software maintenance; consultancy relating to computer software 
design; consultancy relating to computer database programs; consultancy relating to consumer product safety testing; 
consultancy relating to software design and development; consultancy relating to software for communication systems; 
consultancy relating to technical and scientific analysis; consultancy relating to technical and scientific measuring; 
consultancy relating to the maintenance of computer software; consultancy relating to technical and scientific 
monitoring; consultancy relating to the updating of computer software; consultancy relating to the updating of software; 
consultancy services relating to quality control; consultancy relating to web page design; consulting in the field of 
information technology; professional consultancy relating to computer security; quality control testing and consultancy 
relating thereto; research and consultancy services relating to software; technical consultancy in the field of 
environmental science; technical consultancy in the field of light engineering; technical consultancy relating to product 
development; technological consultancy in the field of aerospace engineering; advisory and consultancy services relating 
to computer software; consultancy and information services relating to computer programming; consultancy and 
information services relating to computer software design; consultancy and information services relating to computer 
system integration; consultancy and information services relating to information technology; consultancy and 
information services relating to the maintenance of computer software; consultancy and research services in the field of 
information technology; consultancy in the design and development of computer hardware; consultancy in the field of 
cloud computing networks and applications; consultancy in the field of office and workplace automation; consultancy in 
the field of scientific and industrial research; consultancy relating to the design and development of computer database 
programmes; consultancy relating to the design and development of computer database programs; consultancy relating 
to the design and development of computer hardware; consultancy relating to the design and development of computer 
programmes; consultancy relating to the design and development of computer programs; consultancy relating to the 
design and development of computer software; consultancy relating to the design and development of computer software 
programmes; consultancy relating to the design and development of computer software programs; consultancy relating 
to the design, programming and maintenance of computer software; consultancy services in the fields of science, 
engineering and information technology; consulting in the field of cloud computing networks and applications; consulting
services in the field of office and workplace automation; design and construction planning services and consultancy 
relating thereto; research and consultancy services relating to computer software; research, development, analysis and 
consultancy services in the field of engineering; technical consultancy in the field of energy saving and energy efficiency; 
technical consultancy relating to the application and use of computer software; technical consultancy relating to the 
installation and maintenance of computer software; technical consultancy relating to the use of computer hardware; 
technical planning and consultancy in the field of light engineering; technical planning and consulting in the field of light 
engineering; technological consultancy in the field of alternative energy generation; technological consultancy in the 
fields of energy production and use; technological consulting services in the field of alternative energy generation; 
advisory and consultancy services relating to the design and development of computer hardware; consultancy and 
information services relating to information technology architecture and infrastructure; consultancy and information 
services relating to the design, programming and maintenance of computer software; consultancy and research services 
in the fields of science, engineering and information technology; consultancy in the field of programming and 
development of e-business portals; consultancy relating to technological services in the field of power and energy 
supply; consultancy relating to the design and development of computer software and hardware architecture; 
consultancy relating to the design and development of information and communications technology; consultancy 
services in the field of design, selection, implementation and use of computer hardware and software systems; 
consultancy services relating to software used in the field of e-commerce; consultancy services relating to the design, 
development and use of computer hardware and computer software; consultancy services relating to the design, 
development and use of computer hardware and software; consulting services in the field of design, selection, 
implementation and use of computer hardware and software systems; maintenance and consultancy services relating to 
software used in the field of e-commerce; provision of scientific information, advice and consultancy in relation to carbon 
offsetting; technical consultancy relating to the design of computer hardware, software and computer peripherals; 
technical research in the field of carbon offsetting and consultancy relating thereto; quality control services for 
certification purposes; quality control testing of products for certification purposes; quality testing of products for 
certification purposes; testing services for the certification of quality or standards; testing of apparatus in the field of 
electrical engineering for certification purposes; testing, analysis and evaluation of the goods and services of others for 
the purpose of certification; testing, analysis and evaluation of the goods of others for the purpose of certification; 
testing, analysis and evaluation of the services of others for the purpose of certification; computer project management in 
the field of EDP; computer project management in the field of electronic data processing; computer project management 
in the field of electronic data processing [EDP]; technical project planning; technical project planning services; 
conducting technical project studies for construction projects; technical project studies; preparation of reports relating to 
technical project studies for construction projects; technical research projects and studies; technical project planning in 
the field of engineering; technical project studies in the field of construction; conducting research and technical project 
studies relating to the use of natural energy; technical project studies in the field of carbon offsetting.
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Cl.44;Telemedicine services; telemedicine services; telemedical service.

7655
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Priority claimed from 23/04/2013; Application No. : 011763513 ;European Union 

2725261    12/09/2013
[International Registration No. : 1197590]
P3 GROUP GMBH
Am Kraftversorgungsturm 3 52070 Aachen DE

Address for service in India/Agents address:
OBHAN & ASSOCIATES
501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; data processing apparatus; electric adapters, in 
particular adapter solutions for car connectivity; electric adapter plugs; plug-in connectors; connectors; 
telecommunications transmitting apparatus; mobile telephones; data transmission apparatus; telephone transmitters; 
telephones; radio receivers; electric apparatus for commutation; hands-free devices for telephones; video telephones; 
transmitters; receivers; apparatus for recording, transmission or reproduction of sound or images; data processing 
equipment and computers and components therefor; computer programs (software); computer software (recorded and 
downloadable); sound, image and data carriers, namely magnetic data carriers; sound recording discs; audio tapes; video 
cassettes, music cassettes, CDs, CD-ROMs, DVDs, image discs; USB sticks; telephone cards, encoded; electric apparatus 
and instruments, included in this class; simulation software for use in digital computers; batteries; electric batteries for 
vehicles; electric accumulators; chargers for batteries; emergency warning lights; testing apparatus, not for medical 
purposes; the aforesaid scientific and electronic apparatus and instruments other than for the industrial cleaning sector.

Cl.11;Emergency lighting apparatus; emergency flares.

Cl.12;Electrically operated bicycles, electrically operated scooters (vehicles), electrically operated motorcycles, 
electrically operated bicycles, electrically operated scooters, electric vehicles, excluding tyres, rims and wheel for 
vehicles of all kind.

Cl.35;Advertising; business consultancy; development of company strategies; consultancy in the organisation and 
professional business management of projects for others; business management consultancy; business organisation and
management consultancy; organisational project management in the field of electronic data processing; business 
organisation consultancy; business management; business administration; professional business and commercial 
consultancy, included in this class, in particular business management consultancy, conducting benchmarking studies 
from a professional business perspective, development of usage concepts for factories from a professional business 
perspective, attracting customers and customer care by means of mail advertising (mailing); advertising agencies; 
advertising; office functions, in particular conducting mailing campaigns and mail advertising (mailing); market research, 
in particular developing and conducting market studies and customer satisfaction studies; marketing, in particular 
developing and conducting direct campaigns, telephone campaigns and event marketing campaigns; planning, 
organisation and conducting of trade fairs, company exhibitions, exhibitions for commercial purposes, product and 
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service presentations, company presentations, presentation of goods for commercial purposes, and competitions for 
business and advertising purposes; collecting data in databases; outsourcing services (business assistance); business 
organisation consultancy.

Cl.36;Mergers and acquisitions, namely financial consultancy on the purchase or sale of companies and business 
investments; mutual funds; financing of emerging and start-up companies; financing of company takeovers and company 
mergers; financing transactions; financing services; financial consultancy; financial affairs; initiation and arranging of 
financing.

Cl.38;Telecommunications services; consultancy in telecommunication services and Internet applications included in 
this class; mobile telephone services; data transmission; data transmission using electronic means; data transmission 
services; electronic communications services for data transmission.

Cl.41;Education, providing of training, conducting of training courses, in particular methodology courses and coaching 
of executives, in particular in the field of quality management and organisation theory; entertainment; planning, 
organisation and conducting of conventions, congresses, conferences, symposiums, exhibitions for cultural or 
educational purposes, workshops, seminars, work celebrations, open days for cultural or educational purposes, further 
training events, competitions for cultural or educational purposes, sporting and cultural activities (included in this class).

Cl.42;Scientific and technological services, industrial research and development; computer programming (software); 
engineering; process optimisation through scientific research, tests and quality controls; surveying and technical factory 
planning; measurement, namely test runs for others; computer programming; design and development of computer 
hardware; investigations, research in databases and on the Internet for scientific and research purposes; digital storage 
in databases; information technology consultancy; consultancy in technical Internet applications; quality testing; 
development of test methodologies and testing methods; testing new products; technical project management; 
development of systems for data transmission; engineering consultancy; software consultancy; computer programming 
consultancy; computer security consultancy; computer security consultancy services; computer software consulting; 
computer software consulting services; engineering consultancy services; information technology consultancy; 
information technology consultancy services; information technology [IT] consultancy; information technology [IT] 
consulting; product development consultancy; product development consultation; software consultancy services; 
software consulting services; telecommunications engineering consultancy; consultancy in the field of engineering; 
consultancy relating to computer programming; consultancy relating to information technology; consultancy relating to 
product development; consultancy relating to quality control; consultancy relating to software maintenance; consumer 
product safety testing consultation; information technology [IT] consultancy services; computer consultation in the field 
of computer security; consultancy in the field of computer programming; consultancy in the field of computer software; 
consultancy in the field of computer security; consultancy in the field of computer system integration; consultancy in the 
field of computer software design; consultancy in the field of energy efficiency; consultancy in the field of energy saving; 
consultancy in the field of energy-saving; consultancy in the field of industrial research; consultancy in the field of 
information technology; consultancy in the field of product development; consultancy in the field of security software; 
consultancy in the field of software design; consultancy in the field of technological design; consultancy relating to 
computer software maintenance; consultancy relating to computer software design; consultancy relating to computer 
database programs; consultancy relating to consumer product safety testing; consultancy relating to software design and 
development; consultancy relating to software for communication systems; consultancy relating to technical and 
scientific analysis; consultancy relating to technical and scientific measuring; consultancy relating to the maintenance of 
computer software; consultancy relating to technical and scientific monitoring; consultancy relating to the updating of 
computer software; consultancy relating to the updating of software; consultancy services relating to quality control; 
consultancy relating to web page design; consulting in the field of information technology; professional consultancy 
relating to computer security; quality control testing and consultancy relating thereto; research and consultancy services 
relating to software; technical consultancy in the field of environmental science; technical consultancy in the field of light 
engineering; technical consultancy relating to product development; technological consultancy in the field of aerospace 
engineering; advisory and consultancy services relating to computer software; consultancy and information services 
relating to computer programming; consultancy and information services relating to computer software design; 
consultancy and information services relating to computer system integration; consultancy and information services 
relating to information technology; consultancy and information services relating to the maintenance of computer 
software; consultancy and research services in the field of information technology; consultancy in the design and 
development of computer hardware; consultancy in the field of cloud computing networks and applications; consultancy 
in the field of office and workplace automation; consultancy in the field of scientific and industrial research; consultancy 
relating to the design and development of computer database programmes; consultancy relating to the design and 
development of computer database programs; consultancy relating to the design and development of computer 
hardware; consultancy relating to the design and development of computer programmes; consultancy relating to the 
design and development of computer programs; consultancy relating to the design and development of computer 
software; consultancy relating to the design and development of computer software programmes; consultancy relating to 
the design and development of computer software programs; consultancy relating to the design, programming and 
maintenance of computer software; consultancy services in the fields of science, engineering and information 
technology; consulting in the field of cloud computing networks and applications; consulting services in the field of office 
and workplace automation; design and construction planning services and consultancy relating thereto; research and 
consultancy services relating to computer software; research, development, analysis and consultancy services in the 
field of engineering; technical consultancy in the field of energy saving and energy efficiency; technical consultancy 
relating to the application and use of computer software; technical consultancy relating to the installation and 
maintenance of computer software; technical consultancy relating to the use of computer hardware; technical planning 
and consultancy in the field of light engineering; technical planning and consulting in the field of light engineering; 
technological consultancy in the field of alternative energy generation; technological consultancy in the fields of energy 
production and use; technological consulting services in the field of alternative energy generation; advisory and 
consultancy services relating to the design and development of computer hardware; consultancy and information 
services relating to information technology architecture and infrastructure; consultancy and information services relating 
to the design, programming and maintenance of computer software; consultancy and research services in the fields of 
science, engineering and information technology; consultancy in the field of programming and development of e-
business portals; consultancy relating to technological services in the field of power and energy supply; consultancy 
relating to the design and development of computer software and hardware architecture; consultancy relating to the 
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design and development of information and communications technology; consultancy services in the field of design, 
selection, implementation and use of computer hardware and software systems; consultancy services relating to software 
used in the field of e-commerce; consultancy services relating to the design, development and use of computer hardware 
and computer software; consultancy services relating to the design, development and use of computer hardware and 
software; consulting services in the field of design, selection, implementation and use of computer hardware and 
software systems; maintenance and consultancy services relating to software used in the field of e-commerce; provision 
of scientific information, advice and consultancy in relation to carbon offsetting; technical consultancy relating to the 
design of computer hardware, software and computer peripherals; technical research in the field of carbon offsetting and 
consultancy relating thereto; material testing; product testing; quality testing; technical testing; environmental testing; 
industrial testing; laboratory testing; materials testing; computer aided industrial testing; computer-aided industrial 
testing; computer aided scientific testing; computer-aided scientific testing; textile testing; computer aided testing 
services; computer-aided testing services; consumer product safety testing; environmental testing services; industrial 
testing services; laboratory testing services; materials testing and analyzing; materials testing and analysis; materials 
testing and evaluation; materials testing services; materials testing and analyzing; materials testing and analysis; material
testing and evaluation; material testing services; product quality control testing; product quality testing; product quality 
testing services; product safety testing; product safety testing services; product testing services; quality checking and 
testing; quality control testing; quality control testing services; quality testing of products; quality testing services; safety 
testing of products; technical measuring and testing; technical testing services; testing of computer hardware; testing of 
computer installations; testing of computer programmes; testing of computer programs; testing of computer software; 
testing of filters; testing of materials; testing of new products; testing of raw materials; testing of telecommunication 
signals; testing or research on electricity; textile testing services; vehicle roadworthiness testing; website load testing 
services; website usability testing services; computer aided diagnostic testing services; computer-aided diagnostic 
testing services; computer aided industrial testing services; computer-aided industrial testing services; computer-aided 
scientific testing services; conducting of quality control tests; consultancy relating to laboratory testing; consumer 
product safety testing consultation; development and testing of software; environmental testing and inspection services; 
industrial research, development and testing; quality control testing of products; research, testing and analysis services; 
technical measuring and testing services; testing or research on civil engineering; website load testing services; website 
usability testing services; advisory services relating to material testing; analysis and testing services for the oil industry; 
computer hardware and software testing services; computer software and hardware testing services; consultancy relating 
to consumer product safety testing; design and testing for new product development; design and testing of new 
products; development and testing of chemical production methods; development and testing of computer software; 
development and test of chemical production methods; development of measuring and testing methods; development of 
testing apparatus for electrical wires; industrial research, development and testing services; industrial research, testing 
and analysis services; quality control testing and consultancy relating thereto; quality control testing of products for 
certification purposes; quality control testing services for agricultural machinery; quality control testing services for 
forestry equipment; quality control testing services for horticultural equipment; quality control testing services for 
industrial machinery; quality testing of products for certification purposes; research and testing in the field of 
bacteriology; scientific research, testing and analysis services; technical measuring and testing laboratory services; 
technical testing and quality control services; testing, analysis and monitoring of navigation signals; testing, inspection 
or research of pharmaceuticals, cosmetics or foodstuff; testing of computer hardware and software; testing or research 
on machines, apparatus and instruments; testing services for alarm and monitoring systems; testing services for 
computer hardware and software; testing services for the certification of quality or standards; analysis and testing 
services relating to electrical engineering apparatus; computer aided industrial design, research, testing and analysis 
services; computer-aided industrial design, research, testing and analysis services; computer aided scientific research, 
testing and analysis services; computer-aided scientific research, testing and analysis services; conducting of quality 
control tests on goods and services; design and development of testing and analysis methods; development and testing 
of computing methods, algorithms and software; development and testing services in the field of engineering; testing, 
analysis and monitoring of telecommunication and navigation signals; testing and research services in the field of civil 
engineering; testing and research services in the field of electricity; testing and research services relating to machines, 
apparatus and instruments; testing of apparatus in the field of electrical engineering; testing of apparatus in the field of 
electrical engineering for certification purposes; development and testing of computing methods, algorithms and 
software for generating telecommunication and navigation data; development and testing of computing methods, 
algorithms and software for processing telecommunication and navigation signals; evaluation of results from quality 
control tests conducted on goods and services; testing, analysis and evaluation of the goods and services of others for 
the purpose of certification; testing, analysis and evaluation of the goods of others for the purpose of certification; 
testing, analysis and evaluation of the services of others for the purpose of certification; testing, analysis and monitoring 
of system algorithms for generating telecommunications and navigation data; testing, analysis and monitoring of system 
algorithms for processing telecommunications and navigation data; testing services for computer hardware and software 
used with alarm and monitoring systems; quality control services for certification purposes; quality control testing of 
products for certification purposes; quality testing of products for certification purposes; testing services for the 
certification of quality or standards; testing of apparatus in the field of electrical engineering for certification purposes; 
testing, analysis and evaluation of the goods and services of others for the purpose of certification; testing, analysis and 
evaluation of the goods of others for the purpose of certification; testing, analysis and evaluation of the services of others 
for the purpose of certification.

Cl.44;Telemedicine services; telemedicine services; telemedical service.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 18/06/2013; Application No. : 011910882 ;European Union 

2725275    29/07/2013
[International Registration No. : 1197251]
King.Com Limited
Aragon House Business Centre, Dragonara Road, St. Julians STJ 3140 (Malta)

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasive paper; abrasives; adhesives 
for affixing false eyelashes; adhesives for affixing false hair; adhesives for cosmetic purposes; after-shave lotions; air 
fragrancing preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera preparations for 
cosmetic purposes; alum stones [astringents]; amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirant 
soap; antiperspirants [toiletries]; antistatic preparations for household purposes; aromatics [essential oils]; astringents 
for cosmetic purposes; badian essence; balms other than for medical purposes; bases for flower perfumes; bath salts, 
not for medical purposes; beard dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic 
purposes; bleaching salts; bleaching soda; breath freshening sprays; breath freshening strips; cake flavourings 
[essential oils]; cakes of soap; canned pressurized air for cleaning and dusting purposes; carbides of metal [abrasives]; 
cleaning chalk; cleaning preparations; cleansing milk for toilet purposes; cloths impregnated with a detergent for 
cleaning; cobblers' wax; color-brightening chemicals for household purposes [laundry]; color-removing preparations; 
colorants for toilet purposes; corundum [abrasive]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic pencils; 
cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for skin care; cosmetic 
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preparations for slimming purposes; cosmetics; cosmetics for animals; cotton sticks for cosmetic purposes; cotton wool 
for cosmetic purposes; decorative transfers for cosmetic purposes; degreasers other than for use in manufacturing 
processes; dental bleaching gels; dentifrices; denture polishes; deodorant soap; deodorants for human beings or for 
animals; deodorants for pets; depilatories; depilatory wax; detergents other than for use in manufacturing operations and 
for medical purposes; diamantine [abrasive]; disinfectant soap; douching preparations for personal sanitary or deodorant 
purposes [toiletries]; dry-cleaning preparations; dry shampoos; drying agents for dishwashing machines; eau de 
cologne; emery; emery cloth; emery paper; essential oils of cedarwood; essential oils of citron; essential oils of lemon; 
ethereal essences; ethereal oils; extracts of flowers [perfumes]; eyebrow cosmetics; eyebrow pencils; fabric softeners for 
laundry use; false eyelashes; false nails; flavorings for beverages [essential oils]; floor wax; floor wax removers [scouring 
preparations]; fumigation preparations [perfumes]; furbishing preparations; gaultheria oil; geraniol; glass cloth; greases 
for cosmetic purposes; grinding preparations; hair dyes; hair lotions; hair spray; hair waving preparations; heliotropine; 
henna [cosmetic dye]; hydrogen peroxide for cosmetic purposes; incense; ionone [perfumery]; jasmine oil; javelle water; 
joss sticks; lacquer-removing preparations; laundry bleach; laundry blueing; laundry glaze; laundry preparations; laundry 
soaking preparations; laundry starch; laundry wax; lavender oil; lavender water; leather bleaching preparations; leather 
preservatives [polishes]; lip glosses; lipsticks; lotions for cosmetic purposes; make-up; make-up powder; make-up 
preparations; make-up removing preparations; mascara; massage gels other than for medical purposes; medicated soap; 
mint essence [essential oil]; mint for perfumery; mouth washes, not for medical purposes; musk [perfumery]; mustache 
wax; nail art stickers; nail care preparations; nail polish; neutralizers for permanent waving; non-slipping liquids for 
floors; non-slipping wax for floors; oil of turpentine for degreasing; oils for cleaning purposes; oils for cosmetic 
purposes; oils for perfumes and scents; oils for toilet purposes; paint stripping preparations; pastes for razor strops; 
perfumery; perfumes; petroleum jelly for cosmetic purposes; polish for furniture and flooring; polishing creams; 
polishing paper; polishing preparations; polishing rouge; polishing stones; polishing wax; pomades for cosmetic 
purposes; potpourris [fragrances]; preparations for cleaning dentures; preparations for unblocking drain pipes; 
preparations to make shiny the leaves of plants; pumice stone; quillaia bark for washing; rose oil; rust removing 
preparations; sachets for perfuming linen; safrol; sandcloth; sandpaper; scale removing preparations for household 
purposes; scented water; scented wood; scouring solutions; shampoos; shampoos for pets; shaving preparations; 
shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoe polish; shoe wax; 
shoemakers' wax; silicon carbide [abrasive]; skin whitening creams; smoothing preparations [starching]; smoothing 
stones; soap; soap for brightening textile; soap for foot perspiration; soda lye; stain removers; starch glaze for laundry 
purposes; sun-tanning preparations [cosmetics]; sunscreen preparations; tailors' wax; talcum powder, for toilet use; 
terpenes [essential oils]; tissues impregnated with cosmetic lotions; toilet water; toiletries; tripoli stone for polishing; 
turpentine, for degreasing; varnish-removing preparations; volcanic ash for cleaning; wallpaper cleaning preparations; 
washing soda, for cleaning; waxes for leather; whiting; windscreen cleaning liquids.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; advertisement columns of metal; 
alloys of common metal; aluminium; aluminium foil; aluminium wire; anchors; angle irons; anti-friction metal; anvils; 
anvils [portable]; arbours [structures of metal]; armour plate; armour plating; aviaries of metal [structures]; badges of 
metal for vehicles; balls of steel; barbed wire; barrel hoops of metal; barrels of metal; bars for metal railings; baskets of 
metal; beacons of metal, non-luminous; beak-irons [bick-irons]; bed casters of metal; bells; bells for animals; belt 
stretchers of metal; belts of metal for handling loads; beryllium [glucinium]; bicycle parking installations of metal; binding 
screws of metal for cables; binding thread of metal for agricultural purposes; bindings of metal; bins of metal; bird baths 
[structures of metal]; blooms [metallurgy]; bolts, flat; bolts of metal; bottle caps of metal; bottle closures of metal; bottles 
[metal containers] for compressed gas or liquid air; box fasteners of metal; boxes of common metal; braces of metal for 
load handling; brackets of metal for building; brads; branching pipes of metal; brass, unwrought or semi-wrought; brazing
alloys; bronze; bronzes for tombstones; bronzes [works of art]; broom handles of metal; buckles of common metal 
[hardware]; building boards of metal; building materials of metal; building or furniture fittings of nickel-silver; buildings of 
metal; buildings, transportable, of metal; bungs of metal; busts of common metal; cabanas of metal; cable joints of metal, 
non-electric; cables of metal, non-electric; cadmium; casement windows of metal; cashboxes of metal; casings of metal 
for oilwells; cask stands of metal; casks of metal; cast iron, unwrought or semi-wrought; cast steel; cattle chains; ceilings 
of metal; celtium [hafnium]; cermets; chains of metal; chicken-houses, of metal; chill-molds [foundry]; chimney cowls of 
metal; chimney pots of metal; chimney shafts of metal; chimneys of metal; chrome iron; chrome ores; chromium; 
cladding of metal for construction and building; clips of metal for cables and pipes; clips of metal for pipes; closures of 
metal for containers; clothes hooks of metal; cobalt, raw; common metals, unwrought or semi-wrought; containers of 
metal for compressed gas or liquid air; containers of metal for liquid fuel; containers of metal for storing acids; containers 
of metal [storage, transport]; copper rings; copper, unwrought or semi-wrought; copper wire, not insulated; cornices of 
metal; cotter pins of metal; couplings of metal for chains; crampons [climbing irons]; crampons of metal [cramps]; crash 
barriers of metal for roads; diving boards of metal; door bells of metal, non-electric; door bolts of metal; door closers, 
non-electric; door fittings, of metal; door frames of metal; door handles of metal; door knockers of metal; door openers, 
non-electric; door panels of metal; door scrapers; door stops of metal; doors of metal; drain pipes of metal; drain traps 
[valves] of metal; duckboards of metal; ducts of metal, for central heating installations; ducts of metal for ventilating and 
air conditioning installations; elbows of metal for pipes; enclosures of metal for tombs; eye bolts; fences of metal; 
ferrotitanium; ferrules of metal; ferrules of metal for handles; ferrules of metal for walking sticks; filings of metal; firedogs 
[andirons]; fish plates [rails]; fittings of metal for beds; fittings of metal for building; fittings of metal for coffins; fittings of 
metal for compressed air ducts; fittings of metal for furniture; fittings of metal for windows; flanges of metal [collars]; 
flashing of metal, for building; floating containers of metal; floating docks of metal, for mooring boats; floor tiles, of metal;
floors of metal; foils of metal for wrapping and packaging; foundry molds [moulds] of metal; frames of metal for building; 
framework of metal for building; furnace fireguards; furnace screens; furniture casters of metal; galena [ore]; gates of 
metal; german silver; germanium; girders of metal; gold solder; grease nipples; greenhouse frames of metal; 
greenhouses of metal, transportable; grilles of metal; guard rails of metal; gutter pipes of metal; handcuffs; handling 
pallets of metal; hinges of metal; hooks for slate [metal hardware]; hooks [metal hardware]; hooks of metal for clothes 
rails; hoop iron; hoop steel; hoppers of metal, non-mechanical; horseshoe nails; house numbers of metal, non-luminous; 
ice moulds of metal; identification bracelets of metal, for hospitals; identity plates of metal; indium; ingots of common 
metal; insect screens of metal; iron ores; iron slabs; iron, unwrought or semi-wrought; iron wire; ironmongery; ironwork 
for doors; ironwork for windows; jalousies of metal; jets of metal; joists of metal; junctions of metal for pipes; keys; knife 
handles of metal; knobs of metal; ladders of metal; latch bars of metal; latches of metal; laths of metal; lead seals; lead, 
unwrought or semi-wrought; letter boxes of metal; letters and numerals of common metal, except type; limonite; lintels of 
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metal; loading gauge rods, of metal, for railway wagons; loading pallets, of metal; lock bolts; locks of metal for bags; 
locks of metal for vehicles; locks of metal, other than electric; machine belt fasteners of metal; magnesium; manganese; 
manhole covers of metal; manifolds of metal for pipelines; masts of metal; materials of metal for funicular railway 
permanent ways; meat safes of metal; memorial plates of metal; metal cages for wild animals; metals in powder form; 
mobile boarding stairs of metal for passengers; moldings of metal for cornices; molybdenum; molybdenum iron; 
monuments of metal; monuments of metal for tombs; mooring bollards of metal; mooring buoys of metal; nails; nickel; 
nickel-silver; niobium; nozzles of metal; numberplates, of metal; nuts of metal; ores of metal; outdoor blinds of metal; 
packaging containers of metal; padlocks; paint spraying booths, of metal; palings of metal; partitions of metal; paving 
blocks of metal; pegs of metal; penstock pipes of metal; pigsties of metal; pilings of metal; pillars of metal for buildings; 
pins [hardware]; pipe muffs of metal; pipes of metal; pipework of metal; pitons of metal [mountaineering equipment]; 
platforms, prefabricated, of metal; poles of metal; porches of metal [building]; posts of metal; posts of metal for electric 
lines; pot hooks of metal; prefabricated houses [kits] of metal; props of metal; pulleys of metal, other than for machines; 
pyrophoric metals; railroad ties of metal; rails of metal; railway material of metal; railway points; reels of metal, non-
mechanical, for flexible hoses; refractory construction materials of metal; reinforcing materials of metal for building; 
reinforcing materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of 
metal for pipes; rings of common metal for keys; rings of metal; rivets of metal; rocket launching platforms of metal; rods 
of metal for brazing; rods of metal for brazing and welding; rods of metal for welding; roller blinds of steel; roof coverings 
of metal; roof flashing of metal; roof gutters of metal; roofing of metal; rope thimbles of metal; ropes of metal; runners of 
metal for sliding doors; safes [strong boxes]; safety cashboxes; safety chains of metal; sash pulleys; scaffolding of 
metal; screw tops of metal for bottles; screws of metal; scythe handles of metal; sealing caps of metal; sheaf binders of 
metal; sheets and plates of metal; shims; shuttering of metal for concrete; shutters of metal; signalling panels, non-
luminous and non-mechanical, of metal; signboards of metal; signs, non-luminous and non-mechanical, of metal, for 
roads; signs, non-luminous and non-mechanical, of metal; silicon iron; sills of metal; silos of metal; silver plated tin alloy; 
silver solder; skating rinks [structures of metal]; sleeves [metal hardware]; slings of metal for handling loads; soldering 
wire of metal; spring locks; springs [metal hardware]; spurs; stables of metal; stair treads [steps] of metal; staircases of 
metal; statues of common metal; statuettes of common metal; steel alloys; steel buildings; steel masts; steel pipes; steel 
sheets; steel, unwrought or semi-wrought; steel wire; steps [ladders] of metal; stops of metal; strap-hinges of metal; 
street gutters of metal; stretchers for iron bands [tension links]; stretchers for metal bands [tension links]; stringers 
[parts of staircases] of metal; swimming pools [metal structures]; tanks of metal; tantalum [metal]; taps for casks, of 
metal; telegraph posts of metal; telephone boxes of metal; telpher cables; tension links; tent pegs of metal; thread of 
metal for tying-up purposes; tie plates; tile floorings of metal; tiles of metal; tiles of metal for building; tin; tin cans; tinfoil; 
tinplate; tinplate packings; titanium; tomb slabs of metal; tombac; tombs of metal; tombstone plaques of metal; 
tombstone stelae of metal; tool boxes of metal, empty; tool chests of metal, empty; tool handles of metal; towel 
dispensers, fixed, of metal; transport pallets of metal; traps for wild animals; trays of metal; tree protectors of metal; 
trellis of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; tungsten iron; turnstiles of metal; 
turntables [railways]; valves of metal, other than parts of machines; vanadium; vats of metal; vaults of metal [burial]; vice 
benches of metal; vice claws of metal; wainscotting of metal; wall claddings of metal [building]; wall linings of metal 
[building]; wall plugs of metal; washers of metal; water-pipe valves of metal; water-pipes of metal; wheel clamps [boots]; 
white metal; wind-driven bird-repelling devices made of metal; wind vanes of metal; winding spools of metal, non-
mechanical, for flexible hoses; window casement bolts; window fasteners of metal; window frames of metal; window 
stops of metal; windows of metal; wire cloth; wire of common metal; wire of common metal alloys, except fuse wire; wire 
rope; wire stretchers [tension links]; works of art of common metal; wrapping or binding bands of metal; zinc; zirconium.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; audiovisual teaching apparatus; camcorders; cameras [photography]; cassette players; 
compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game programs; 
computer keyboards; computer memory devices; computer operating programs, recorded; computer peripheral devices; 
computer programmes [programs], recorded; computer programs [downloadable software]; computer software, recorded; 
disks, magnetic; DVD players; films, exposed; headphones; holograms; juke boxes, musical; laptop computers; magnetic 
data media; microphones; monitoring apparatus, electric; monitors [computer hardware]; monitors [computer programs]; 
mouse pads; notebook computers; optical data media; optical discs; personal stereos; portable media players; portable 
telephones; record players; sound recording apparatus; sound recording carriers; sound reproduction apparatus; sound 
transmitting apparatus; sunglasses; tape-recorders; teaching apparatus; telephone apparatus; television apparatus; USB 
flash drives; video cassettes; video game cartridges; video recorders; computer games (software); computer game 
software; computer game entertainment software; downloadable software; downloadable electronic games; video game 
software; interactive multimedia computer game programs; games software for use on mobile phones, tablets and other 
electronic mobile devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; 
software for use on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones,
tablets and other electronic mobile devices; apps featuring computer games.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; agates; alarm clocks; alloys of precious metal; 
amulets [jewellery, jewelry (Am.)]; anchors [clock and watch making]; atomic clocks; badges of precious metal; barrels 
[clock and watch making]; beads for making jewelry; boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; 
brooches [jewellery, jewelry (Am.)]; busts of precious metal; cases for clock- and watchmaking; cases for watches 
[presentation]; chains [jewellery, jewelry (Am.)]; charms [jewellery, jewelry (Am.)]; chronographs [watches]; 
chronometers; chronometrical instruments; chronoscopes; clock cases; clock hands [clock and watch making]; clocks; 
clocks and watches, electric; clockworks; cloisonné jewellery [jewelry (Am.)]; coins; copper tokens; cuff links; dials 
[clock and watch making]; diamonds; earrings; gold thread [jewellery, jewelry (Am.)]; gold, unwrought or beaten; hat 
ornaments of precious metal; ingots of precious metals; iridium; ivory [jewellery, jewelry (Am.)]; jet, unwrought or semi-
wrought; jewelry; jewelry cases [caskets]; jewelry of yellow amber; key rings [trinkets or fobs]; lockets [jewellery, jewelry 
(Am.)]; master clocks; medals; movements for clocks and watches; necklaces [jewellery, jewelry (Am.)]; olivine [gems]; 
ornamental pins; ornaments [jewellery, jewelry (Am.)]; ornaments of jet; osmium; palladium; paste jewellery; pearls 
[jewellery, jewelry (Am.)]; pearls made of ambroid [pressed amber]; pendulums [clock and watch making]; pins [jewellery, 
jewelry (Am.)]; platinum [metal]; precious metals, unwrought or semi-wrought; precious stones; rhodium; rings [jewellery, 
jewelry (Am.)]; ruthenium; semi-precious stones; shoe ornaments of precious metal; silver thread; silver, unwrought or 
beaten; spinel [precious stones]; spun silver [silver wire]; statues of precious metal; statuettes of precious metal; 
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stopwatches; sundials; tie clips; tie pins; watch bands; watch cases; watch chains; watch glasses; watch springs; 
watches; wire of precious metal [jewellery, jewelry (Am.)]; works of art of precious metal; wristwatches; key rings of 
common metal; plastic key rings.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; 
alpenstocks; attaché cases; backpacks; bags; bags for campers; bags for climbers; bags for sports; bandoliers; beach 
bags; bits for animals [harness]; blinders [harness]; boxes of leather or leather board; boxes of vulcanised fibre; bridles 
[harness]; bridoons; briefcases; butts [parts of hides]; canes; card cases [notecases]; cases, of leather or leatherboard; 
casings, of leather, for springs; cat o' nine tails; cattle skins; chain mesh purses; chamois leather, other than for cleaning 
purposes; chin straps, of leather; clothing for pets; collars for animals; coverings of skins [furs]; covers for horse-
saddles; curried skins; fastenings for saddles; frames for umbrellas or parasols; fur; furniture coverings of leather; game 
bags [hunting accessories]; garment bags for travel; girths of leather; goldbeaters' skin; gut for making sausages; 
halters; handbag frames; handbags; harness fittings; harness for animals; harness straps; hat boxes of leather; 
haversacks; horse blankets; horse collars; horseshoes; imitation leather; key cases; kid; knee-pads for horses; leather 
laces; leather leads; leather straps; leather trimmings for furniture; leather twist; leather, unworked or semi-worked; 
leatherboard; moleskin [imitation of leather]; music cases; muzzles; net bags for shopping; nose bags [feed bags]; pads 
for horse saddles; parasols; parts of rubber for stirrups; pelts; pocket wallets; pouch baby carriers; pouches, of leather, 
for packaging; purses; reins; riding saddles; saddle trees; saddlery; school bags; shopping bags; sling bags for carrying 
infants; slings for carrying infants; stirrup leathers; stirrups; straps for skates; straps for soldiers' equipment; straps of 
leather [saddlery]; suitcase handles; suitcases; tool bags of leather, empty; traces [harness]; travelling bags; travelling 
sets [leatherware]; travelling trunks; trunks [luggage]; umbrella covers; umbrella handles; umbrella or parasol ribs; 
umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; vanity cases, not fitted; walking cane handles; 
walking stick seats; wheeled shopping bags; whips.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
air cushions, not for medical purposes; air mattresses, not for medical purposes; air pillows, not for medical purposes; 
ambroid bars; ambroid plates; animal claws; animal hooves; animal horns; armchairs; baby changing mats; baby 
changing platforms; bakers' bread baskets; bamboo; bamboo curtains; barrels, not of metal; baskets, not of metal; bead 
curtains for decoration; bed casters, not of metal; bed fittings, not of metal; bedding, except linen; beds; beds for 
household pets; bedsteads of wood; beehives; benches [furniture]; bins, not of metal; bins of wood or plastic; bolsters; 
bolts, not of metal; book rests [furniture]; bottle caps, not of metal; bottle casings of wood; bottle closures, not of metal; 
bottle racks; broom handles, not of metal; brush mountings; bungs, not of metal; busts of wood, wax, plaster or plastic; 
cabinet work; cable clips, not of metal; cable or pipe clips of plastics; carts for computers [furniture]; cask hoops, not of 
metal; cask stands, not of metal; casks, not of metal; casks of wood for decanting wine; chests for toys; chests of 
drawers; chopping blocks [tables]; closures, not of metal, for containers; clothes hooks, not of metal; coat hangers; 
coathooks, not of metal; coatstands; coffin fittings, not of metal; coffins; comb foundations for beehives; containers, not 
of metal, for liquid fuel; containers, not of metal [storage, transport]; coral; corks; corks for bottles; corozo; costume 
stands; cots; counters [tables]; covers for clothing [wardrobe]; crates; cupboards; curtain holders, not of textile material; 
curtain hooks; curtain rails; curtain rings; curtain rods; curtain rollers; curtain tie-backs; cushions; deck chairs; 
decorations of plastic for foodstuffs; desks; dinner wagons [furniture]; display boards; display stands; divans; dog 
kennels; door bells, not of metal, non-electric; door bolts not of metal; door fittings, not of metal; door handles, not of 
metal; door knockers, not of metal; doors for furniture; dowels, not of metal; drain traps [valves] of plastic; draughtman's 
tables; dressing tables; easy chairs; edgings of plastic for furniture; embroidery frames; fans for personal use, non-
electric; filing cabinets; fireguards; fishing baskets; flagpoles; floating containers, not of metal; flower-pot pedestals; 
flower-stands [furniture]; fodder racks; freestanding partitions [furniture]; funerary urns; furniture; furniture casters, not 
of metal; furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture shelves; garment covers 
[storage]; gun racks; hairdressers' chairs; hampers [baskets]; hand-held mirrors [toilet mirrors]; handling pallets, not of 
metal; hat stands; head-rests [furniture]; high chairs for babies; hinges, not of metal; honeycombs; horn, unworked or 
semi-worked; hospital beds; house numbers, not of metal, non-luminous; identification bracelets, not of metal, for 
hospitals; index cabinets [furniture]; indoor window shades [furniture]; infant walkers; inflatable publicity objects; interior 
textile window blinds; ivory, unworked or semi-worked; kennels for household pets; keyboards for hanging keys; knife 
handles, not of metal; knobs, not of metal; ladders of wood or plastics; latches, not of metal; lecterns; letter boxes, not of 
metal or masonry; library shelves; loading gauge rods, not of metal, for railway waggons [wagons]; loading pallets, not of 
metal; lockers; locks, not of metal, for vehicles; locks, other than electric, not of metal; magazine racks; mannequins; 
massage tables; mats for infant playpens; mats, removable, for sinks; mattresses; meat chests, not of metal; medicine 
cabinets; meerschaum; mirror tiles; mirrors [looking glasses]; mobile boarding stairs, not of metal, for passengers; 
mobiles [decoration]; moldings for picture frames; mooring buoys, not of metal; mother-of-pearl, unworked or semi-
worked; nameplates, not of metal; nesting boxes; nesting boxes for household pets; newspaper display stands; 
numberplates, not of metal; nuts, not of metal; office furniture; oyster shells; packaging containers of plastic; paper 
blinds; pet cushions; picture frame brackets; picture frames; pillows; placards of wood or plastics; plaited straw, except 
matting; plastic key cards, not encoded; plate racks; playpens for babies; poles, not of metal; pulleys of plastics for 
blinds; racks [furniture]; rattan; reeds [plaiting materials]; reels, not of metal, non-mechanical, for flexible hoses; reels of 
wood for yarn, silk, cord; rivets, not of metal; saw horses; school furniture; scratching posts for cats; screens [furniture]; 
screw tops, not of metal, for bottles; screws, not of metal; scythe handles, not of metal; seats; seats of metal; sections of 
wood for beehives; settees; shells; shelves for filing-cabinets [furniture]; shelves for storage; shoulder poles [yokes]; 
showcases [furniture]; sideboards; signboards of wood or plastics; silvered glass [mirrors]; slatted indoor blinds; 
sleeping bags for camping; sofas; spring mattresses; stag antlers; stair rods; stakes for plants or trees; standing desks; 
stands for calculating machines; statues of wood, wax, plaster or plastic; statuettes of wood, wax, plaster or plastic; 
staves of wood; steps [ladders], not of metal; stools; stoppers, not of metal; straw edgings; straw mattress; straw plaits; 
stuffed animals; stuffed birds; table tops; tables; tables of metal; tanks, not of metal nor of masonry; taps for casks, not of
metal; tea carts; tent pegs, not of metal; tool handles, not of metal; tortoiseshell; tortoiseshell imitation; towel closets 
[furniture]; towel dispensers, fixed, not of metal; transport pallets, not of metal; trays, not of metal; trestles [furniture]; 
trolleys [furniture]; troughs, not of metal, for mixing mortar; typing desks; umbrella stands; valves, not of metal, other 
than parts of machines; vats, not of metal; vice benches, not of metal; wall plugs, not of metal; washstands [furniture]; 
water beds, not for medical purposes; water-pipe valves of plastic; wax figurines; whalebone, unworked or semi-worked; 
wickerwork; wind chimes [decoration]; winding spools, not of metal, non-mechanical, for flexible hoses; window fittings, 
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not of metal; wood ribbon; work benches; works of art, of wood, wax, plaster or plastic; woven timber blinds [furniture]; 
writing desks; yellow amber; bean bags [cushions].

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; adhesive fabric for application 
by heat; banners; bath linen, except clothing; bed blankets; bed clothes; bed covers of paper; bed linen; billiard cloth; 
bolting cloth; brocades; buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; chenille fabric; 
cheviots [cloth]; cloth; coasters [table linen]; cotton fabrics; covers for cushions; crepe [fabric]; crepon; curtain holders 
of textile material; curtains of textile or plastic; damask; diapered linen; dimity; door curtains; drugget; eiderdowns [down 
coverlets]; elastic woven material; esparto fabric; fabric; fabric for footwear; fabric, impervious to gases, for aeronautical 
balloons; fabric of imitation animal skins; fabrics for textile use; face towels of textile; felt; fibreglass fabrics for textile 
use; filtering materials of textile; fitted toilet lid covers of fabric; flags, not of paper; flannel [fabric]; frieze [cloth]; furniture 
coverings of plastic; furniture coverings of textile; gauze [cloth]; glass cloths [towels]; gummed cloth, other than for 
stationery; haircloth [sackcloth]; handkerchiefs of textile; hat linings, of textile, in the piece; hemp cloth; hemp fabric; 
household linen; jersey [fabric]; jute fabric; knitted fabric; labels of cloth; linen cloth; lingerie fabric; lining fabric for 
shoes; linings [textile]; loose covers for furniture; marabouts [cloth]; mattress covers; moleskin [fabric]; mosquito nets; 
napkins, of cloth, for removing make-up; net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow 
shams; pillowcases; place mats, not of paper; plastic material [substitute for fabrics]; printed calico cloth; printers' 
blankets of textile; quilts; ramie fabric; rayon fabric; sanitary flannel; serviettes of textile; sheets [textile]; shower curtains 
of textile or plastic; shrouds; silk [cloth]; silk fabrics for printing patterns; sleeping bags [sheeting]; table linen, not of 
paper; table runners; tablecloths, not of paper; tablemats, not of paper; taffeta [cloth]; textile material; tick [linen]; ticks 
[mattress covers]; towels of textile; traced cloth for embroidery; travelling rugs [lap robes]; trellis [cloth]; tulle; upholstery 
fabrics; velvet; wall hangings of textile; washing mitts; woollen cloth; zephyr [cloth]; bean bag [cushion] covers.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; ajvar [preserved peppers]; albumen for culinary 
purposes; albumin milk; alginates for culinary purposes; almonds, ground; aloe vera prepared for human consumption; 
anchovy; animal marrow for food; apple purée; bacon; beans, preserved; black pudding; bone oil, edible; broth; broth 
concentrates; butter; buttercream; caviar; charcuterie; cheese; clams [not live]; cocoa butter; coconut butter; coconut, 
desiccated; coconut fat; coconut oil; compotes; condensed milk; corn oil; cranberry sauce [compote]; crayfish, not live; 
cream [dairy products]; croquettes; crustaceans, not live; curd; dates; edible birds' nests; edible fats; edible oils; eggs; 
fat-containing mixtures for bread slices; fatty substances for the manufacture of edible fats; fish fillets; fish meal for 
human consumption; fish mousses; fish, not live; fish, preserved; fish, tinned [canned (Am.)]; foods prepared from fish; 
frosted fruits; frozen fruits; fruit-based snack food; fruit chips; fruit jellies; fruit peel; fruit, preserved; fruit preserved in 
alcohol; fruit pulp; fruit salads; fruit, stewed; fruits, tinned [canned (Am.)]; game, not live; gelatine; gherkins; ginger jam; 
ham; herrings; hummus [chickpea paste]; isinglass for food; jams; jellies for food; kefir [milk beverage]; kimchi 
[fermented vegetable dish]; kumys [kumyss] [milk beverage]; lard for food; lecithin for culinary purposes; lentils, 
preserved; linseed oil for culinary purposes; liver; liver pâté; lobsters, not live; low-fat potato chips; margarine; 
marmalade; meat; meat extracts; meat jellies; meat, preserved; meat, tinned [canned (Am.)]; milk; milk beverages, milk 
predominating; milk ferments for culinary purposes; milk products; milk shakes; mushrooms, preserved; mussels, not 
live; non-alcoholic egg nog; nuts, prepared; olive oil for food; olives, preserved; onions, preserved; oysters, not live; palm 
kernel oil for food; palm oil for food; peanut butter; peanuts, processed; peas, preserved; pectin for culinary purposes; 
piccalilli; pickles; pollen prepared as foodstuff; pork; potato chips; potato flakes; potato fritters; poultry, not live; 
powdered eggs; prawns, not live; preparations for making bouillon; preparations for making soup; preserved garlic; 
processed fish spawn; processed seeds; processed sunflower seeds; prostokvasha [soured milk]; raisins; rape oil for 
food; rennet; ryazhenka [fermented baked milk]; salmon; salted fish; salted meats; sardines; sauerkraut; sausages; 
sausages in batter; sea-cucumbers, not live; seaweed extracts for food; sesame oil; shellfish, not live; shrimps, not live; 
silkworm chrysalis, for human consumption; smetana [sour cream]; snail eggs for consumption; soups; soya beans, 
preserved, for food; soya milk [milk substitute]; spiny lobsters, not live; suet for food; sunflower oil for food; tahini 
[sesame seed paste]; toasted laver; tofu; tomato juice for cooking; tomato purée; tripe; truffles, preserved; tuna fish; 
vegetable juices for cooking; vegetable mousses; vegetable salads; vegetable soup preparations; vegetables, cooked; 
vegetables, dried; vegetables, preserved; vegetables, tinned [canned (Am.)]; whey; whipped cream; white of eggs; yogurt; 
yolk of eggs.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread; 
ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice; allspice; 
almond paste; aniseed; aromatic preparations for food; artificial coffee; baking powder; baking soda (bicarbonate of soda 
for cooking purposes); barley meal; bean meal; bee glue; beer vinegar; binding agents for ice cream; bread; bread rolls; 
breadcrumbs; cake powder; capers; celery salt; cereal bars; cereal-based snack food; cereal preparations; cheeseburgers 
(sandwiches); chewing gum; chicory (coffee substitute); chips (cereal products); chocolate-based beverages; chocolate 
beverages with milk; chow-chow [condiment]; chutneys [condiments]; cinnamon [spice]; cloves [spice]; cocoa; 
cocoabased beverages; cocoa beverages with milk; coffee; coffeebased beverages; coffee beverages with milk; coffee 
flavorings (flavourings); condiments; cooking salt; corn flakes; corn meal; corn, milled; corn, roasted; couscous 
(semolina); crackers; cream of tartar for culinary purposes; crushed barley; crushed oats; curry (spice); custard; dough; 
dressings for salad; edible ices; essences for foodstuffs, except etheric essences and essential oils; farinaceous foods; 
ferments for pastes; flavorings, other than essential oils; flavorings, other than essential oils, for cakes; flavorings, other 
than essential oils, for beverages; flour-milling products; frozen yogurt (confectionery ices); fruit coulis (sauces); fruit 
jellies (confectionery);garden herbs, preserved [seasonings]; ginger [spice]; glucose for culinary purposes; gluten 
additives for culinary purposes; gluten prepared as foodstuff; golden syrup; groats for human food; gruel, with a milk 
base, for food; halvah; ham glaze; high-protein cereal bars; hominy; hominy grits; honey; husked barley; husked oats; ice 
cream; ice for refreshment; ice, natural or artificial; iced tea; infusions, not medicinal; ketchup (sauce); leaven; linseed for 
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human consumption; liquorice [confectionery]; macaroni; malt extract for food; malt for human consumption; maltose; 
marinades; mayonnaise; meal; meat gravies; meat pies; meat tenderizers, for household purposes; molasses for food; 
muesli; mustard; mustard meal; natural sweeteners; noodle-based prepared meals; noodles; nutmegs; oat-based food; 
oat flakes; oatmeal; palm sugar; pancakes; pasta; pasta sauce; pepper; peppers [seasonings]; pesto [sauce]; pizzas; 
popcorn; potato flour for food; powders for ice cream; preparations for stiffening whipped cream; quiches; ravioli; relish 
(condiment); rice; rice-based snack food; rice cakes; royal jelly; rusks; saffron (seasoning; sago; salt for preserving 
foodstuffs; sandwiches; sauces (condiments); sausage binding materials; sea water for cooking; seasonings; seaweed 
(condiment); semolina; sorbets (ices); soya bean paste (condiment); soya flour; soya sauce; spaghetti; spices; spring 
rolls; star aniseed; starch for food; sugar; sushi; tabbouleh; tacos; tapioca; tapioca flour for food; tea; teabased 
beverages; thickening agents for cooking foodstuffs; tomato sauce; tortillas; turmeric for food; unleavened bread; 
unroasted coffee; vanilla (flavoring) (flavouring); vanillin (vanilla substitute); vegetal preparations for use as coffee 
substitutes; vermicelli (noodles); vinegar; waffles; wheat flour; wheat germ for human consumption; yeast.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; aerated water; aloe vera drinks, non-alcoholic; aperitifs, non-alcoholic; 
beer; beer wort; cider, non-alcoholic; cocktails, non-alcoholic; essences for making beverages; extracts of hops for 
making beer; fruit juice; fruit nectars, non-alcoholic; ginger ale; grape must, unfermented; isotonic beverages; kvass 
[non-alcoholic beverage]; lemonades; lithia water; malt beer; malt wort; milk of almonds [beverage]; mineral water 
[beverages]; must; non-alcoholic beverages; non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; non-
alcoholic honey-based beverages; orgeat; pastilles for effervescing beverages; peanut milk [non-alcoholic beverage]; 
powders for effervescing beverages; preparations for making aerated water; preparations for making beverages; 
preparations for making liqueurs; preparations for making mineral water; sarsaparilla [non-alcoholic beverage]; seltzer 
water; smoothies; soda water; sorbets [beverages]; syrups for beverages; syrups for lemonade; table waters; tomato 
juice [beverage]; vegetable juices [beverages]; waters [beverages]; whey beverages.
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2725405    14/10/2013
[International Registration No. : 1198323]
Joint-stock company "Mil Moscow Helicopter Plant"
Garshin str., 26/1, Tomilino, Lyubertsky district RU-140070 Moscow region Russian Federation

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Electrical simulators of driving a helicopter; simulators for testing helicopters.

Cl.12;Vehicles, namely helicopters and structural parts of helicopters.
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Priority claimed from 16/04/2013; Application No. : 30 2013 027 423.7/09 ;Germany 

2725411    08/10/2013
[International Registration No. : 1194613]
Roche Diabetes Care GmbH
Sandhofer Strasse 116, 68305 Mannheim (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and presentation of medical data; software for medical purposes; 
computerized device for the formatting and visualization of medical data, namely infrared interfaces for the transfer of 
device commands and configuration information from a personal computer to blood glucose meters and insulin pumps 
and vice versa.

Cl.10;Computer-aided medical instruments and apparatus; accessories for blood glucose meters and for insulin 
pumps, included in this class.

Cl.44;Medical, veterinary and diagnostic services; medical, veterinary analysis; diagnostic analysis for medical 
purposes; consultancy in the field of diagnostic medicine.
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Priority claimed from 11/10/2013; Application No. : 012217667 ;European Union 

2725465    14/10/2013
[International Registration No. : 1194079]
SN Maschinenbau GmbH
Bahnstraße 27 51688 Wipperfürth Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC
313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.7;Mechanical portioning systems, in particular flat slide shut-off valve filling machines, pipe valve filling machines, 
disc-type filling machines, screw-type filling machines, for proportioning powders and granules; mechanical portioning 
pumps for decanting pastes and liquids; mechanical part load traffic portioning machines for portioning packaged goods; 
packaging installations for stacking and counting flat bags in cartons or sales packs; feed and transport systems and 
levelling systems for packaging machines; packing machines; sealing machines; horizontal runners for manufacturing 
flat bags and flat-ended bags, and for filling the aforesaid bags with goods of all types; shaping, filling and closing 
machines for manufacturing flat bags and flat-ended bags, and for filling the aforesaid bags with goods of all types; filling 
and closing machines for manufacturing flat bags and flat-ended bags, and for filling the aforesaid bags with goods of all 
types; fillers for liquids, in particular for flow meters; parts and spare parts for the aforementioned machines and 
systems, included in this class.

Cl.37;Repair, maintenance and installation of mechanical portioning systems, mechanical portioning pumps, part load 
portioners, packaging installations, levelling systems, packing machines, horizontal runners, shaping, filling and closing 
machines and filling and closing machines.
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Cl.39;Filling and packaging of goods as paid work for others; rental of mechanical dosing systems, mechanical dosing 
pumps, pelletised goods dosing machines, bulk-packaging systems, levelling systems, packaging machines, horizontal 
carousels, shaping, filling and closing machines and filling and closing machines.
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Priority claimed from 09/12/2013; Application No. : VA 2013 03167 ;Denmark 

2725469    13/12/2013
[International Registration No. : 1193877]
Becksöndergaard ApS
Emdrupvej 26 D, 1 tv DK-2100 Copenhagen Ø Denmark

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; key rings (trinkets or fobs); bracelets; necklaces; 
earrings; rings (jewellery).

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; bags; 
purses.

Cl.25;Clothing, footwear, headgear, rain boots; rain coats; underwear including camisoles and underpants; blouses and
T-shirts; stockings and tights; nylon stockings, cotton and wool stockings; caps (knitted); ponchos and vests (knitted); 
cardigans (knitted); scarfs (knitted); gloves (knitted); scarfs, gloves (clothing), belts (clothing); sandals.
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Priority claimed from 16/09/2013; Application No. : 012144473 ;European Union 

2725473    19/09/2013
[International Registration No. : 1193875]
PJS INTERNATIONAL S.P.A.
Piazza San Marco, 3877 I-30124 VENEZIA (VE) IT

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, 
distributing, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital data 
carriers; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; fire-extinguishing apparatus; in particular: spectacles, sunglasses, spectacles, lenses, contact 
lenses, frames for sunglasses and spectacles; covers and cases for sunglasses and spectacles, containers for contact 
lenses; chains for spectacles.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery, in 
particular; saddle trees; saddlery, key cases (leather), fastenings for saddles, leather shoulder straps, alpenstocks, 
walking sticks, vanity cases, not fitted, trunks (luggage), travelling trunks, bags for sports, purses, travelling sets 
(leatherware), bridles (harness), briefcases, school satchels (leatherware); bands of leather, unworked or semi-worked 
leather; imitation leather, whips, imitation leather; animal skins, fur (animal skins), card cases (notecases), haversacks, 
camping bags, beach bags, travelling bags, bags for climbers, shopping bags, boxes of leather or leather board, 
suitcases, attaché cases, garment bags for travel, rucksacks.

Cl.25;Clothing, footwear, sports shoes, boots, headgear, clothing for men, women and children, jackets, greatcoats, 
blousons, overcoats, trousers, skirts, hosiery, sportswear, sports and leisure tracksuits, sweatshirts, gloves, ski gloves, 
belts, sashes for wear, hats, trousers, clothing in imitations of leather; leather clothing, berets (headgear), caps, overalls, 
boas (necklets), braces, sports shoes, socks, breeches for wear, jackets, cowls (clothing), money belts (clothing), 
detachable collars, ear muffs (clothing), raincoats, leggings (trousers), sweaters, muffs (clothing), parkas, furs (clothing), 
ponchos, pullovers, ski boots, fur stoles, pockets for clothing, tee-shirts, wet suits for water skiing, uniforms, visors 
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(headgear), clogs (footwear).

Cl.35;Retailing of the following goods: scientific, nautical, surveying, photographic, cinematographic, optical, weighing,
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission, or reproduction of sound or images, magnetic data carriers, recording discs, DVDs and other 
digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data processing 
equipment and computers, software, fire-extinguishing apparatus, in particular spectacles, sunglasses, eyeglasses, 
lenses, contact lenses, frames for sunglasses and spectacles, covers and cases for sunglasses and eyeglasses, 
containers for contact lenses, spectacles (eyeglasses) chains, leather and imitations of leather, and goods made of these 
materials, animal skins, hides, trunks and travelling bags, umbrellas, parasols and walking sticks, whips, harness and 
saddlery, in particular, saddle trees, saddlery, key cases, fastenings for saddles, leather shoulder straps, harness for 
animals, alpenstocks, walking sticks, umbrella sticks, vanity cases, not fitted, travelling trunks, bags for sport, purses, 
travelling sets (leatherware), bridles (harness), briefcases, school satchels, leather board, girths of leather, unworked or 
semi-worked leather, leather and imitations of leather, animal skins, hides, fur-skins, card cases (notecases), bags, bags 
for campers, beach bags, travelling bags, bags for climbers, shopping bags, boxes of leather or leather board, suitcases, 
attaché cases, garment bags for travel, rucksacks, clothing, shoes, sports shoes, boots, headgear, clothing for men, 
women and children, jackets, greatcoats, blousons, overcoats, trousers, skirts, knitwear, sports clothing, tracksuits and 
leisurewear, sweatshirts, gloves and ski gloves, belts, scarves, hats, trousers, clothing of imitation leather, leather 
clothing, berets (headgear), caps, overalls, boas (necklets), braces, sports shoes, socks, breeches for wear, jackets, 
cowls (clothing), money belts (clothing), detachable collars, ear muffs (clothing), raincoats, leggings (trousers), sweaters, 
muffs (clothing), parkas, furs (clothing), ponchos, pullovers, ski boots, fur stoles, pockets for clothing, tee-shirts, wet 
suits for water skiing, uniforms, visors (headgear), clogs (footwear).
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Priority claimed from 27/11/2013; Application No. : 012346862 ;European Union 

2726866    03/12/2013
[International Registration No. : 1196915]
Gemini PharmChem Mannheim GmbH
Sandhofer Straße 96 68305 Mannheim Germany

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
preservatives for pharmaceutical preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical and veterinary use; food for babies; dietary supplements for humans and animals; plasters, materials 
for dressings; material for stopping teeth, dental wax; disinfectants; bacterial preparations for medical and veterinary use;
bacteriological preparations for medical and veterinary use, biological preparations for medical purposes, chemical 
preparations for pharmaceutical purposes, pharmaceutical preparations for medical purposes, medicines for human 
purposes, medicines for dental purposes, medicines for veterinary purposes, chemico-pharmaceutical preparations, 
radioactive substances for medical purposes, chemical reagents for medical or veterinary purposes, vaccines, vitamin 
preparations coming under the pharmacy monopoly.

Cl.35;Advertising; business management; business administration; office functions; all of the aforementioned services 
only in relation to pharmaceuticals and chemicals; retail services in relation to pharmaceutical and veterinary 
preparations, sanitary preparations for medical purposes, dietetic substances adapted for medical and veterinary use, 
food for babies, dietary supplements for humans and animals, plasters, materials for dressings, material for stopping 
teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, bacterial preparations for 
medical and veterinary use, bacteriological preparations for medical and veterinary use, biological preparations for 
medical purposes, chemical preparations for pharmaceutical purposes, pharmaceutical preparations for medical 
purposes, medicines for human purposes, medicines for dental purposes, medicines for veterinary purposes, chemico-
pharmaceutical preparations, radioactive substances for medical purposes, chemical reagents for medical or veterinary 
purposes, vaccines and vitamin preparations; all of the aforementioned services only in relation to pharmaceuticals and 
chemicals.

Cl.42;Scientific and pharmaceutical or chemical technology services and research and design relating thereto; 
industrial analysis and research services; evaluations, appraisals and research in the fields of science and 
pharmaceutical or chemical technology; industrial analysis and research services; physics research; chemical research; 
chemical analysis; chemistry services; research and development of new pharmaceutical preparations (for others); 
biological research; drug and pharmaceutical research services; bacteriological research; all of the aforementioned 
services only in relation to pharmaceuticals and chemicals.
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Priority claimed from 08/08/2013; Application No. : 012053054 ;European Union 

2727034    07/02/2014
[International Registration No. : 1195044]
Capp & Co Limited 
2230-2235 Regents Court, The Crescent, Birmingham Business Park Birmingham B37 7YE GB

Address for service in India/Attorney address:
BOAZZ LAW CHAMBER
313, Churchgate Chambers,5 New Marine Lines, Churchgate, Mumbai- 400 020

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; advisory services for business management; 
business information; business management and organization consultancy; business management assistance; business 
management consultancy; business organization consultancy; business research; compilation of information into 
computer databases; compilation of statistics; computerized file management; data search in computer files for others; 
dissemination of advertising matter; employment agencies; layout services for advertising purposes; marketing; 
marketing research; marketing studies; on-line advertising on a computer network; opinion polling; outsourcing services 
[business assistance]; personnel management consultancy; personnel recruitment; procurement services for others 
[purchasing goods and services for other businesses]; professional business consultancy; psychological testing for the 
selection of personnel; publicity; publicity material rental; rental of advertising space; rental of advertising time on 
communication media; systemization of information into computer databases.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; computer programming; computer software consultancy; computer software design; 
computer system analysis; computer system design; conversion of data or documents from physical to electronic media; 
creating and maintaining web sites for others; data conversion of computer programs and data [not physical conversion]; 
duplication of computer programs; hosting computer sites [web sites]; installation of computer software; maintenance of 
computer software; monitoring of computer systems by remote access; providing search engines for the internet; 
recovery of computer data; rental of computer software; rental of web servers; research and development of new 
products for others; scientific research; server hosting; software as a service [saas]; updating of computer software.
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Priority claimed from 11/02/2013; Application No. : 30 2013 016 500.4/12 ;Germany 

2727582    09/08/2013
[International Registration No. : 1196449]
Continental Reifen Deutschland GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial 
resins, unprocessed plastics; manures; fire-extinguishing compositions; tempering and soldering preparations; tanning 
substances; adhesives used in industry; rubber solvents; synthetic materials for absorbing oils; vulcanization 
accelerators; vulcanizing preparations; photosensitive plates for printing purposes; sensitised offset-printing plates; 
brake fluid.

Cl.4;Industrial oil and grease; lubricants; dust absorbing, wetting and binding compositions; fuels (including engine 
fuel) and illuminants; grease for motor vehicles; brake paste.

Cl.6;Common metals and their alloys; metal building materials; transportable constructions of metal; metal building 
materials for railway tracks; metal cables and wires (not for electrical purposes); ironmongery and small items of metal 
hardware; metal pipes and flexible tubings; metal hose and pipe connectors; metal manifolds, couplings and adapters; 
metal hose and pipe couplings, fittings as far as included in this class; metal pipes and tubes for ventilation and air-
conditioning systems; metal molds; metal goods as far as included in this class.

Cl.7;Metal, wood, rubber and plastics working machines, for the manufacture, repair and disassembly of land and sea 
vehicles, for the chemical industry, agriculture, mining, textile, food and beverage, construction and packaging industry; 
machine tools; printing machines; printing frames, printing plates; machines used in the manufacture of printing plates; 
printing plates [not light-sensitive]; pressure casting molds [machine; components]; lithographic printing plates for 
printing machines; motors and engines (except for land vehicles and aerospace vehicles); components for motors and 
engines of all types, including electric motors and their components (except for land vehicles and aerospace vehicles); 
control units for motors and engines (except for aerospace vehicles); electric starters for motors and engines (except for 
aerospace vehicles); motor driven electric generators (except for aerospace vehicles); main cylinders; electric motors 
(except for land vehicles and aerospace vehicles) and pumps (machines); engine actuators (throttle valves, idle 
governors, linear actuators, air control valves, air flap actuators, exhaust gas recirculation valves) (except for aerospace 
vehicles); injection valves, injection nozzles for engines (except for aerospace vehicle engines); fuel pumps; fuel injection 
systems; spark plugs for combustion engines (except for aerospace vehicle engines); glow plugs for diesel engines 
(except for aerospace vehicle engines); ignition coils; air filters for engines; catalytic converters; chargers 
[turbochargers]; turbocompressors; control units for machines; controlled adjusting devices for vehicle parts such as 
vehicle seats, windows, mirrors, sliding roofs, throttle valves, camshafts; machine coupling and transmission 
components, including shift clutches (except for land vehicles); drive belts, transmission belts, V-belts, V-ribbed belts, 
variator belts, timing belts, synchronous belts, nubbed belts, double-sided timing belts, flat belts, lift belts (machine 
components), conveyor belts; machine components, such as springs, shock absorber pistons, vibration dampers; 
molded parts made from rubber and rubber-metal bondings for vibration control as far as included in this class; engine 
mounts; hydraulic mounts, torsional vibration dampers; actuators; all of the aforementioned goods exclusive of 
aerospace vehicle power plants, aerospace vehicle piston engines, aerospace vehicle turbine engines and parts and 
controls therefor; valves (machine components); conveyor belts, belt conveyors, parts and accessories for conveyor 
belts and belt conveyors; passenger conveyors not included in other classes; (compressed air) spray guns for water, oil, 
gas, paint and other gaseous or liquid substances; metal fittings (accessories for spray guns or sprayers); mechanical 
vehicle jacks; lawn mowers (machines); agricultural implements, other than hand operated; automatic distribution 
machines.

Cl.8;Hand tools for installing, repairing and mounting drive belts; cutlery, forks and spoons; side arms; razors; repair 
hand tools for motor vehicles; hand tools for installing, testing and checking vehicle brake, fuel feed and injection 
systems; hand-operated syringes for water, oil, paint, gas and other gaseous or liquid substances; hand-operated spray 
guns; sprayers; metal fittings (accessories for spray guns or sprayers).
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Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signaling, 
checking (supervision), life-saving and teaching apparatus and instruments as far as included in this class; measuring 
devices and instruments (except for aerospace vehicles); electric control and regulating systems (except for aerospace 
vehicles) including their processors and sensors for the steering and controlling of vehicles, for improved driving safety, 
driving stability, suspension quality and noise reduction; electric control and regulating systems (except for aerospace 
vehicles) including their processors and sensors for regulation and control of brakes, accelerator pedals, transmissions, 
chassis and exhaust gases; voltage regulators for vehicles; automatic control systems for vehicles (except for aerospace 
vehicles); electrical and electrohydraulic power steering (except for aerospace vehicles); ammeters, voltmeters, 
ohmmeters, manometers, thermometers, tachometers (except for aerospace vehicles); compasses, acidimeters, spirit 
levels, scales; thermostats (except for aerospace vehicles); engine management and/or idle speed control devices (except 
for aerospace vehicles), data management devices, data processing devices; measuring, warning and display devices and
instruments for distance, axle load monitoring, acceleration, speed, engine speed, torque, turn rate, pressure, fill level, 
fluid supply (particularly fuel and washer fluid supply), altitude, coolant temperature, charge pressure, power, air quality, 
air mass, oil level, oil pressure, position, rudder position, temperature, travel, travel distance, wind and water depth (all of 
the aforesaid except for aerospace vehicles); distance warning and controlling devices and display instruments (except 
for aerospace vehicles); radar devices (except for aerospace vehicles); rearview monitoring equipment; automatic parking 
assistant systems; optical, acoustic and haptic drowsiness and speed warning devices and display instruments; tire 
pressure gauge, tire inflating equipment; service indicator, wear indicator, consumption measurement device, 
maintenance indicator, workshop testing equipment; time recording unit; accident data recorder, apparatus and 
instruments for conducting, switching, converting, storing, regulating and monitoring electricity (except for aerospace 
vehicles); electrical fuses, electrical relays, transponders, sensors, electric actuators (as far as included in this class); 
detectors (except for aerospace vehicles); pressure switches; controllers; brake fluid testers; diagnostic apparatus (not 
for medical purposes); monitoring and diagnostic apparatus and devices and systems made thereof for vehicle engines 
and power trains (except for aerospace vehicles); warning lamps for vehicles; magnetic valves; lasers, not for medical 
purposes; electric batteries and their components, rechargeable batteries and their components, solar batteries; fuel cells 
and their components, chargers for electric batteries; alarm equipment; burglar alarms, burglary detection equipment; 
electrical opening and closing devices for motor vehicles, including control units, controls and electric motors; central 
locking systems; electronic immobilizers for motor vehicles; remote control devices; remote operation systems for 
central locking systems; position finding, course tracking and traffic routing devices (except for aerospace vehicles); 
navigation instruments; navigation devices for vehicles; GPS devices (except for aerospace vehicles); electric/electronic 
controllers for convertible soft tops, sliding roofs and sun protection devices; data processing devices, computers 
including electronic calendars, fax machines, monitors, computer peripheral devices, calculators, computer programs 
and software, recorded; electrical, electronic, opto-electronic and mechanical analog and digital display devices and 
instruments (except for aerospace vehicles); image transmission and reproduction devices; electrical or electronic 
display devices; display equipment, display modules, display elements, display panels, displays, monitors, screens, 
LCDs, devices with LCDs, flat screens, video screens and monitors; touch screens; devices for recording, receiving, 
transmitting and reproducing analog and/or digital signals, as well as images and sound, antennae, radios, television 
apparatus, telephones including video telephones; hands-free equipment for telephones; rescue equipment, namely life-
saving rafts, fire escapes, safety nets, safety tarpaulins, life belts, life buoys, life jackets, fire extinguishing equipment; 
contact lenses, spectacles, spectacle cases, binoculars, magnifying glasses, sunglasses, vehicle breakdown warning 
triangles for vehicles; projectors; film cameras; cameras [photography]; photocopiers; electronic translators; electronic 
pocket translators; exposed film, magnetic, electronic and optical recording media, with the exception of non-exposed 
film; recording disks including magnetic cards; cards with integrated circuitry (smart cards); telephone cards; 
mechanisms for coin-operated apparatus including cash machines; cash registers, computing machines; photovoltaic 
elements; photo cells; presence monitoring devices.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, blowing, ventilation, air-
conditioning and water supply and sanitary purposes; attachments for water supply equipment for adjusting and 
changing the water flow volume; end pieces for water supply equipment; heating and air-conditioning systems for 
vehicles; fans and ventilation modules for vehicles; vehicle headlights; bicycle lights; vehicle tail lamps; heating, cooling, 
air-conditioning and ventilation systems in vehicles.

Cl.12;Vehicles for transportation on land and/or on water; parts and accessories for vehicles for transportation on land 
and/or on water as far as included in this class; combination display instruments, land vehicle cockpits, instrument 
panels, center consoles; tires, inner tubes for tires, wheels, wheel rims, treads for the retreading of tires, hub caps, rim 
strips, repair outfits for tires, treads and kits for repairing tires and inner tubes not included in other classes; valves for 
vehicle tires; chassis and parts thereof included in this class; controlled and non-controlled chassis and suspensions; 
electronic, hydraulic, electromechanical, electrohydraulic and mechanical brakes for vehicles; parts and accessories for 
electronic, hydraulic, electromechanical, electrohydraulic and mechanical brakes for vehicles; brake cylinders, brake 
pads, brake calipers, brake disks, brake linings, brake hoses; mechanical and hydraulic controllers and regulators not 
included in other classes; regulated and unregulated electromechanical and electrohydraulic steering systems and their 
components; hydraulic power steering, steering columns, steering gear; electrical, electronic and mechanical actuators, 
drive shafts and electric motors (except for aerospace vehicles); safety equipment for motor vehicles as far as included in 
this class; airbags, belt tensioners and their parts and accessories as far as included in this class; shaft couplings and 
transmission mechanism, including shift clutches for land vehicles; active and passive, regulated and unregulated 
dampers and springs for vehicles, wheels and their parts, particularly air pressure springs and gas springs; air supply 
units for air spring systems; shock absorbers and suspension struts for vehicles; shock absorber springs for vehicles, 
suspension springs for vehicles; vibration dampers and torsional vibration dampers (except as components of land 
vehicle engines) for vehicles; vehicle engines, steering apparatus; vehicle cabins and driver seats; hydromounts as 
vehicle components as far as included in this class; axles and axle modules, axle boots, diaphragms, drive belts, 
transmission belts not included in other classes; cooling, heating, brake, fuel, charge air, oil, hydraulic hoses being parts 
of and accessories for vehicles as far as included in this class; vehicle interiors lining; airbag covers; paneling for 
dashboards; interior upholstery for vehicles; motor vehicle seats; cigarette lighters for automobiles; cockpit cross 
beams; driver workstations, driver cabins; ventilation nozzles, air deflector elements and air lines; window and headlight 
cleaning systems for motor vehicles as well as the associated containers, nozzles, hoses, hose couplings, pumps, 
heaters and valves; windshield and headlight cleaning systems; window lift and window positioning systems for vehicles; 
electric/electronic drives for convertible soft tops, sliding roofs and sun protection devices; rubber or plastic concertina 
walls for trains and articulated buses; fuel lines; fuel tank systems for motor vehicles.
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Cl.16;Printed matter, printers' type, printing blocks, non-textile printing blankets, components and accessories therefor,
not included in other classes; atlases, calendars, geographic maps, publications (written); ball pens and pencils, 
bookbinding articles; photographs; stationery except stationary made out of paper; adhesives for stationery or household 
purposes; artists' materials; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus), including textbooks, specialist books, magazines, repair and/or user instructions on automotive parts;
plastic materials for packaging as far as included in this class; forms, printed forms, print rolls and diagram plates made 
out of paper for use in tachographs.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastic goods (semi-finished products); sealing, packing and insulating materials; flexible pipes (not made from 
metal); flexible pipe connections (not made from metal): armoring for tubes (not made from metal); rubber compensators; 
line seals; sealing gaiters, sealing rings, diaphragms (not included in other classes); natural rubber (liquid); sub-ballast 
mats made from rubber and rubber substitutes for vibration and shock damping in track construction; oil absorbent mats 
made of rubber and rubber substitutes; rubber valves; soft top, door, window, engine compartment seals; rubber or 
plastic upholstery materials; plastic sheeting (except for packaging purposes), including sheeting for sealing and 
insulating purposes, roof and pond liners made our of plastic; bellows, concertina walls made from rubber or plastic for 
airport passenger bridges; parts and accessories for all aforementioned goods not included in other classes; rubber for 
retreading tires; rubber solutions.

Cl.18;Goods of leather and imitations of leather, as far as included in this class; animal skins, hides; trunks and 
traveling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery including suitcases and bags as far 
as included in this class, in particular travelling bags, briefcases and handbags, document holders, wallets, key pouches 
made of leather.

Cl.19;Building materials [non metallic]; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; ducts, not of metal, for ventilating and air conditioning installations; water pipes, not of metal 
[components]; water pipe valves, not made of metal or plastic.

Cl.20;Furniture including beds (furniture), shelves, cupboards, tables, desks, chairs, armchairs, sofas, head-rests, 
upholstered furniture; mirrors, picture frames and mattresses; goods (not included in other classes) of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, or of plastics, including steeping bags for camping purposes, barrels, casks not of metal, packaging containers 
made from plastic; flexible containers of rubber or plastic for the storage and transport of solids, liquids, gases and fuels; 
containers, not of metal, for liquid fuel; inflatable publicity objects as far as included in this class.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials; hammocks, bags (envelopes, pouches) of 
textile, for packaging; car towing ropes; vehicle covers, not fitted.

Cl.24;Textiles and textile goods, elastomer-coated textile fabrics as far as included in this class; printers' blankets of 
textile; fabric, impervious to gases, for aeronautical balloons; bed and table covers including bed linen, towels, (textile) 
border edging, bed covers, table napkins of textile, mosquito nets, pennants and flags (not of paper).

Cl.25;Clothing, footwear, headgear including trousers, T-shirts, polo shirts, coats, jackets, overalls, caps, gloves 
(clothing), shoes, cloth for clothing purposes, ties, scarves.

Cl.28;Games and playthings, gymnastic and sporting articles (as far as included in this class); parts and accessories 
for the aforementioned goods as far as included in this class, including rollers and wheels for roller skates, inline skates 
and skateboards, scale model vehicles, in particular model cars; playing cards, balls, plush toy animals and other plush 
toy articles, kaleidoscopes; electronic games (including video games).

Cl.35;Advertising, business management, business administration; office functions; personnel recruitment, personnel 
management consultancy, business consultancy services, public relations, radio and television advertising, organization 
of exhibitions and fairs for commercial and advertising purposes, marketing, sales research, market research; retail 
(including online retail) services in the following areas: vehicles and vehicle accessories, tires, brakes, rubber end plastic 
goods, chemical products, fuels and propellants, machines, tools and metal goods, building articles, electrical and 
electronic goods, sound and data media, printed matter, stationery, office equipment, articles of clothing, shoes and 
textile goods, toys, sports equipment; wholesale services (including online wholesale services) in the following areas: 
vehicles and vehicle accessories, tires, brakes, rubber and plastic goods, chemical products, fuels and propellants, 
machines, tools and metal goods, building articles, electrical and electronic goods, sound and data media, print shop 
products, stationery, office equipment, articles of clothing, shoes and textile goods, toys, sports equipment; 
organizational advice on the granting of usage rights for mobility systems.

Cl.37;Building construction, installation services, car workshop services, conversion, repair, servicing, assembly, 
dismantling, maintenance, care, cleaning and paint work for vehicles (except for aerospace vehicles), engines (except for 
aerospace vehicles engines), brakes, tires and their parts; repair of vehicles (except for aerospace vehicles) as part of 
vehicle breakdown assistance; retreading of tires; maintenance, assembly, repair of evaluation instruments for diagram 
plates, tachographs, accident data recorder, electronic vehicle logs, test and diagnostic apparatus and instruments; 
installation, maintenance and repair of machines and machine components; installation, maintenance and repair of 
conveyor belts and systems; installation, maintenance and repair of EDP systems.

Cl.40;Treatment of materials including the treatment (conversion) of waste; recycling of tires; metal treating.

Cl.41;Education; entertainment; provision of training for third parties in the fields of electronics, electrical engineering 
and in tire development and manufacturing; sporting and cultural activities including the organization and management of 
colloquiums, conferences, congresses, symposiums, seminars and workshops; organization of fairs for cultural and 
educational purposes, compilation of television and radio programs, radio and television entertainment, operation of 
movie theaters, organization of live events; operation of museums, musical performances, in particular orchestra 
performances, organization of lotteries and other gambling activities.
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Cl.42;Scientific and technological services and the associated research and drafts; industrial experiments and R&D 
services; technical project development; design and development of computer hardware and software; updating of 
software; maintenance of computer software; technical consultancy relating to franchise; technical advice on the granting 
of usage rights for mobility systems; engineering surveying for the automotive and rubber industry; technical 
consultation of evaluation instruments for tachograph disks, tachographs, accident data recorder, electronic vehicle logs, 
test and diagnostic apparatus and instruments.

7677



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 20/06/2013; Application No. : 651691 ;Switzerland 

2727598    09/12/2013
[International Registration No. : 1197217]
Family Business Network International
Chemin de Bellerive 23 CH-1001 Lausanne Switzerland

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management, business administration and office functions, including networking of 
companies and of company managers or owners, particularly family companies, advice relating to business management, 
organizational consultancy, consultancy on personnel management, supervision of operational procedures (controlling), 
commercial or industrial management assistance, company audits (commercial analyses), consultancy services relating 
to company acquisition or sale, consultancy services relating to company mergers and acquisitions, document 
reproduction.

Cl.38;Provision of a platform for chat rooms or discussion forums and networking on the Internet, and provision of 
access to chat rooms and forums on the Internet, including on the mobile Internet, particularly for communication 
between managers, owners or other individuals associated with family companies.

Cl.41;Education, training, entertainment and sporting and cultural activities, including education and training relating to
family companies, preparation and hosting of seminars, conferences, training courses and further training including 
remote training, publication of books, periodicals and newsletters including electronic publishing services.

Cl.45;Legal services, particularly relating to management, reorganization or succession relating to family companies 
and individuals associated with them.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 01/02/2013; Application No. : 011538295 ;European Union 

2728015    01/08/2013
[International Registration No. : 1196931]
King.com Limited
Aragon House Business Centre, Dragonara Road, St. Julians STJ 3140 (Malta)

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasive paper; abrasives; adhesives for 
affixing false eyelashes; adhesives for affixing false hair; adhesives for cosmetic purposes; after-shave lotions; air 
fragrancing preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera preparations for 
cosmetic purposes; alum stones [astringents]; amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirants 
[toiletries]; antistatic preparations for household purposes; aromatics [essential oils]; astringents for cosmetic purposes; 
badian essence; balms other than for medical purposes; bases for flower perfumes; bath salts, not for medical purposes; 
beard dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic purposes; bleaching salts; 
bleaching soda; breath freshening sprays; breath freshening strips; cake flavourings [essential oils]; canned pressurized 
air for cleaning and dusting purposes; carbides of metal [abrasives]; cleaning chalk; cleaning preparations; cleansing 
milk for toilet purposes; cloths impregnated with a detergent for cleaning; cobblers' wax; color-brightening chemicals for 
household purposes [laundry]; color-removing preparations; colorants for toilet purposes; corundum [abrasive]; 
cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic pencils; cosmetic preparations for baths; cosmetic 
preparations for eyelashes; cosmetic preparations for skin care; cosmetic preparations for slimming purposes; 
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cosmetics; cosmetics for animals; cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; decorative 
transfers for cosmetic purposes; degreasers other than for use in manufacturing processes; dental bleaching gels; 
denture polishes; deodorants for human beings or for animals; deodorants for pets; depilatories; depilatory wax; 
detergents other than for use in manufacturing operations and for medical purposes; diamantine [abrasive]; douching 
preparations for personal sanitary or deodorant purposes [toiletries]; drycleaning preparations; dry shampoos; drying 
agents for dishwashing machines; eau de cologne; emery; emery cloth; emery paper; essential oils of cedarwood; 
essential oils of citron; essential oils of lemon; ethereal essences; ethereal oils; extracts of flowers [perfumes]; eyebrow 
cosmetics; eyebrow pencils; fabric softeners for laundry use; false eyelashes; flavorings for beverages [essential oils]; 
floor wax; floor wax removers [scouring preparations]; fumigation preparations [perfumes]; furbishing preparations; 
gaultheria oil; geraniol; glass cloth; greases for cosmetic purposes; grinding preparations; hair dyes; hair lotions; hair 
spray; hair waving preparations; heliotropine; henna [cosmetic dye]; hydrogen peroxide for cosmetic purposes; incense; 
ionone [perfumery]; jasmine oil; javelle water; joss sticks; lacquer-removing preparations; laundry bleach; laundry 
blueing; laundry glaze; laundry preparations; laundry soaking preparations; laundry starch; laundry wax; lavender oil; 
lavender water; leather bleaching preparations; leather preservatives [polishes]; lip glosses; lipsticks; lotions for 
cosmetic purposes; make-up; make-up powder; make-up preparations; make-up removing preparations; mascara; 
massage gels other than for medical purposes; mint essence [essential oil]; mint for perfumery; mouth washes, not for 
medical purposes; musk [perfumery]; mustache wax; nail care preparations; nail polish; neutralizers for permanent 
waving; non-slipping liquids for floors; nonslipping wax for floors; oil of turpentine for degreasing; oils for cleaning 
purposes; oils for cosmetic purposes; oils for perfumes and scents; oils for toilet purposes; paint stripping preparations; 
pastes for razor strops; perfumery; perfumes; petroleum jelly for cosmetic purposes; polish for furniture and flooring; 
polishing creams; polishing paper; polishing preparations; polishing rouge; polishing stones; polishing wax; pomades for
cosmetic purposes; potpourris [fragrances]; preparations for cleaning dentures; preparations for unblocking drain pipes; 
preparations to make shiny the leaves of plants; pumice stone; quillaia bark for washing; rose oil; rust removing 
preparations; sachets for perfuming linen; safrol; sandcloth; sandpaper; scale removing preparations for household 
purposes; scented water; scented wood; scouring solutions; shampoos; shampoos for pets; shaving preparations; 
shaving stones [astringents]; shining preparations [polish]; shoe cream; shoe polish; shoe wax; shoemakers' wax; silicon 
carbide [abrasive]; skin whitening creams; smoothing preparations [starching]; smoothing stones; soda lye; stain 
removers; starch glaze for laundry purposes; sun-tanning preparations [cosmetics]; sunscreen preparations; tailors' wax; 
talcum powder, for toilet use; terpenes [essential oils]; tissues impregnated with cosmetic lotions; toilet water; toiletries; 
tripoli stone for polishing; turpentine, for degreasing; varnishremoving preparations; volcanic ash for cleaning; wallpaper 
cleaning preparations; washing soda, for cleaning; waxes for leather; whiting; windscreen cleaning liquids.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; advertisement columns of metal; 
alloys of common metal; aluminium; aluminium foil; aluminium wire; anchors; angle irons; anti-friction metal; anvils; 
anvils [portable]; arbours [structures of metal]; armour plate; armour plating; aviaries of metal [structures]; badges of 
metal for vehicles; balls of steel; barbed wire; barrel hoops of metal; barrels of metal; bars for metal railings; baskets of 
metal; beacons of metal, non-luminous; beak-irons [bick-irons]; bed casters of metal; bells; bells for animals; belt 
stretchers of metal; belts of metal for handling loads; beryllium [glucinium]; bicycle parking installations of metal; binding 
screws of metal for cables; binding thread of metal for agricultural purposes; bindings of metal; bins of metal; bird baths 
[structures of metal]; blooms [metallurgy]; bolts, flat; bolts of metal; bottle caps of metal; bottle closures of metal; bottles 
[metal containers] for compressed gas or liquid air; box fasteners of metal; boxes of common metal; braces of metal for 
load handling; brackets of metal for building; brads; branching pipes of metal; brass, unwrought or semi-wrought; brazing
alloys; bronze; bronzes for tombstones; bronzes [works of art]; broom handles of metal; buckles of common metal 
[hardware]; building boards of metal; building materials of metal; building or furniture fittings of nickel-silver; buildings of 
metal; buildings, transportable, of metal; bungs of metal; busts of common metal; cabanas of metal; cable joints of metal, 
non-electric; cables of metal, non-electric; cadmium; casement windows of metal; cashboxes of metal; casings of metal 
for oilwells; cask stands of metal; casks of metal; cast iron, unwrought or semi-wrought; cast steel; cattle chains; ceilings 
of metal; celtium [hafnium]; cermets; chains of metal; chicken-houses, of metal; chill-molds [foundry]; chimney cowls of 
metal; chimney pots of metal; chimney shafts of metal; chimneys of metal; chrome iron; chrome ores; chromium; 
cladding of metal for construction and building; clips of metal for cables and pipes; clips of metal for pipes; closures of 
metal for containers; clothes hooks of metal; cobalt, raw; common metals, unwrought or semi-wrought; containers of 
metal for compressed gas or liquid air; containers of metal for liquid fuel; containers of metal for storing acids; containers 
of metal [storage, transport]; copper rings; copper, unwrought or semi-wrought; copper wire, not insulated; cornices of 
metal; cotter pins of metal; couplings of metal for chains; crampons [climbing irons]; crampons of metal [cramps]; crash 
barriers of metal for roads; diving boards of metal; door bells of metal, non-electric; door bolts of metal; door closers, 
non-electric; door fittings, of metal; door frames of metal; door handles of metal; door knockers of metal; door openers, 
non-electric; door panels of metal; door scrapers; door stops of metal; doors of metal; drain pipes of metal; drain traps 
[valves] of metal; duckboards of metal; ducts of metal, for central heating installations; ducts of metal for ventilating and 
air conditioning installations; elbows of metal for pipes; enclosures of metal for tombs; eye bolts; fences of metal; 
ferrotitanium; ferrules of metal; ferrules of metal for handles; ferrules of metal for walking sticks; filings of metal; firedogs 
[andirons]; fish plates [rails]; fittings of metal for beds; fittings of metal for building; fittings of metal for coffins; fittings of 
metal for compressed air ducts; fittings of metal for furniture; fittings of metal for windows; flanges of metal [collars]; 
flashing of metal, for building; floating containers of metal; floating docks of metal, for mooring boats; floor tiles, of metal;
floors of metal; foils of metal for wrapping and packaging; foundry molds [moulds] of metal; frames of metal for building; 
framework of metal for building; furnace fireguards; furnace screens; furniture casters of metal; galena [ore]; gates of 
metal; german silver; germanium; girders of metal; gold solder; grease nipples; greenhouse frames of metal; 
greenhouses of metal, transportable; grilles of metal; guard rails of metal; gutter pipes of metal; handcuffs; handling 
pallets of metal; hinges of metal; hooks for slate [metal hardware]; hooks [metal hardware]; hooks of metal for clothes 
rails; hoop iron; hoop steel; hoppers of metal, non-mechanical; horseshoe nails; house numbers of metal, non-luminous; 
ice moulds of metal; identification bracelets of metal, for hospitals; identity plates of metal; indium; ingots of common 
metal; insect screens of metal; iron ores; iron slabs; iron, unwrought or semi-wrought; iron wire; ironmongery; ironwork 
for doors; ironwork for windows; jalousies of metal; jets of metal; joists of metal; junctions of metal for pipes; keys; knife 
handles of metal; knobs of metal; ladders of metal; latch bars of metal; latches of metal; laths of metal; lead seals; lead, 
unwrought or semi-wrought; letter boxes of metal; letters and numerals of common metal, except type; limonite; lintels of 
metal; loading gauge rods, of metal, for railway wagons; loading pallets, of metal; lock bolts; locks of metal for bags; 
locks of metal for vehicles; locks of metal, other than electric; machine belt fasteners of metal; magnesium; manganese; 
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manhole covers of metal; manifolds of metal for pipelines; masts of metal; materials of metal for funicular railway 
permanent ways; meat safes of metal; memorial plates of metal; metal cages for wild animals; metals in powder form; 
mobile boarding stairs of metal for passengers; moldings of metal for cornices; molybdenum; molybdenum iron; 
monuments of metal; monuments of metal for tombs; mooring bollards of metal; mooring buoys of metal; nails; nickel; 
nickel-silver; niobium; nozzles of metal; numberplates, of metal; nuts of metal; ores of metal; outdoor blinds of metal; 
packaging containers of metal; padlocks; paint spraying booths, of metal; palings of metal; partitions of metal; paving 
blocks of metal; pegs of metal; penstock pipes of metal; pigsties of metal; pilings of metal; pillars of metal for buildings; 
pins [hardware]; pipe muffs of metal; pipes of metal; pipework of metal; pitons of metal [mountaineering equipment]; 
platforms, prefabricated, of metal; poles of metal; porches of metal [building]; posts of metal; posts of metal for electric 
lines; pot hooks of metal; prefabricated houses [kits] of metal; props of metal; pulleys of metal, other than for machines; 
pyrophoric metals; railroad ties of metal; rails of metal; railway material of metal; railway points; reels of metal, non-
mechanical, for flexible hoses; refractory construction materials of metal; reinforcing materials of metal for building; 
reinforcing materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of 
metal for pipes; rings of common metal for keys; rings of metal; rivets of metal; rocket launching platforms of metal; rods 
of metal for brazing; rods of metal for brazing and welding; rods of metal for welding; roller blinds of steel; roof coverings 
of metal; roof flashing of metal; roof gutters of metal; roofing of metal; rope thimbles of metal; ropes of metal; runners of 
metal for sliding doors; safes [strong boxes]; safety cashboxes; safety chains of metal; sash pulleys; scaffolding of 
metal; screw tops of metal for bottles; screws of metal; scythe handles of metal; sealing caps of metal; sheaf binders of 
metal; sheets and plates of metal; shims; shuttering of metal for concrete; shutters of metal; signalling panels, non-
luminous and non-mechanical, of metal; signboards of metal; signs, non-luminous and non-mechanical, of metal, for 
roads; signs, non-luminous and non-mechanical, of metal; silicon iron; sills of metal; silos of metal; silver plated tin alloy; 
silver solder; skating rinks [structures of metal]; sleeves [metal hardware]; slings of metal for handling loads; soldering 
wire of metal; spring locks; springs [metal hardware]; spurs; stables of metal; stair treads [steps] of metal; staircases of 
metal; statues of common metal; statuettes of common metal; steel alloys; steel buildings; steel masts; steel pipes; steel 
sheets; steel, unwrought or semi-wrought; steel wire; steps [ladders] of metal; stops of metal; strap-hinges of metal; 
street gutters of metal; stretchers for iron bands [tension links]; stretchers for metal bands [tension links]; stringers 
[parts of staircases] of metal; swimming pools [metal structures]; tanks of metal; tantalum [metal]; taps for casks, of 
metal; telegraph posts of metal; telephone boxes of metal; telpher cables; tension links; tent pegs of metal; thread of 
metal for tying-up purposes; tie plates; tile floorings of metal; tiles of metal; tiles of metal for building; tin; tin cans; tinfoil; 
tinplate; tinplate packings; titanium; tomb slabs of metal; tombac; tombs of metal; tombstone plaques of metal; 
tombstone stelae of metal; tool boxes of metal, empty; tool chests of metal, empty; tool handles of metal; towel 
dispensers, fixed, of metal; transport pallets of metal; traps for wild animals; trays of metal; tree protectors of metal; 
trellis of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; tungsten iron; turnstiles of metal; 
turntables [railways]; valves of metal, other than parts of machines; vanadium; vats of metal; vaults of metal [burial]; vice 
benches of metal; vice claws of metal; wainscotting of metal; wall claddings of metal [building]; wall linings of metal 
[building]; wall plugs of metal; washers of metal; water-pipe valves of metal; water-pipes of metal; wheel clamps [boots]; 
white metal; wind-driven bird-repelling devices made of metal; wind vanes of metal; winding spools of metal, non-
mechanical, for flexible hoses; window casement bolts; window fasteners of metal; window frames of metal; window 
stops of metal; windows of metal; wire cloth; wire of common metal; wire of common metal alloys, except fuse wire; wire 
rope; wire stretchers [tension links]; works of art of common metal; wrapping or binding bands of metal; zinc; zirconium.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; USB flash drives; video cassettes; video 
game cartridges; video recorders; computer games (software); computer game software; computer game entertainment 
software; downloadable software; downloadable electronic games; video game software; interactive multimedia computer 
game programs; games software for use on mobile phones, tablets and other electronic mobile devices; games software 
downloadable to mobile phones, tablets and other electronic mobile devices; software for use on mobile phones, tablets 
and other electronic mobile devices; software downloadable to mobile phones, tablets and other electronic mobile 
devices; apps featuring computer games.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; agates; alarm clocks; alloys of precious metal; 
amulets [jewellery, jewelry (Am.)]; anchors [clock and watch making]; atomic clocks; badges of precious metal; barrels 
[clock and watch making]; beads for making jewelry; boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; 
brooches [jewellery, jewelry (Am.)]; busts of precious metal; cases for clock- and watchmaking; cases for watches 
[presentation]; chains [jewellery, jewelry (Am.)]; charms [jewellery, jewelry (Am.)]; chronographs [watches]; 
chronometers; chronometrical instruments; chronoscopes; clock cases; clock hands [clock and watch making]; clocks; 
clocks and watches, electric; clockworks; cloisonné jewellery [jewelry (Am.)]; coins; copper tokens; cuff links; dials 
[clock and watch making]; diamonds; earrings; gold thread [jewellery, jewelry (Am.)]; gold, unwrought or beaten; hat 
ornaments of precious metal; ingots of precious metals; iridium; ivory [jewellery, jewelry (Am.)]; jet, unwrought or semi-
wrought; jewelry; jewelry cases [caskets]; jewelry of yellow amber; key rings [trinkets or fobs]; lockets [jewellery, jewelry 
(Am.)]; master clocks; medals; movements for clocks and watches; necklaces [jewellery, jewelry (Am.)]; olivine [gems]; 
osmium; palladium; paste jewellery; pearls [jewellery, jewelry (Am.)]; pearls made of ambroid [pressed amber]; 
pendulums [clock and watch making]; platinum [metal]; precious metals, unwrought or semi-wrought; precious stones; 
rhodium; rings [jewellery, jewelry (Am.)]; ruthenium; semiprecious stones; shoe ornaments of precious metal; silver 
thread; silver, unwrought or beaten; spinel [precious stones]; spun silver [silver wire]; statues of precious metal; 
statuettes of precious metal; stopwatches; sundials; watch bands; watch cases; watch chains; watch glasses; watch 
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springs; watches; wire of precious metal [jewellery, jewelry (Am.)]; works of art of precious metal; wristwatches; key rings 
of common metal; plastic key rings.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; 
alpenstocks; attaché cases; backpacks; bags; bags for campers; bags for climbers; bags for sports; bandoliers; beach 
bags; bits for animals [harness]; blinders [harness]; boxes of leather or leather board; boxes of vulcanised fibre; bridles 
[harness]; bridoons; briefcases; butts [parts of hides]; canes; card cases [notecases]; cases, of leather or leatherboard; 
casings, of leather, for springs; cat o' nine tails; cattle skins; chain mesh purses; chamois leather, other than for cleaning 
purposes; chin straps, of leather; clothing for pets; collars for animals; coverings of skins [furs]; covers for horse-
saddles; curried skins; fastenings for saddles; frames for umbrellas or parasols; fur; furniture coverings of leather; game 
bags [hunting accessories]; garment bags for travel; girths of leather; goldbeaters' skin; gut for making sausages; 
halters; handbag frames; handbags; harness fittings; harness for animals; harness straps; hat boxes of leather; 
haversacks; horse blankets; horse collars; horseshoes; imitation leather; key cases; kid; knee-pads for horses; leather 
laces; leather leads; leather straps; leather trimmings for furniture; leather twist; leather, unworked or semi-worked; 
leatherboard; moleskin [imitation of leather]; music cases; muzzles; net bags for shopping; nose bags [feed bags]; pads 
for horse saddles; parasols; parts of rubber for stirrups; pelts; pocket wallets; pouch baby carriers; pouches, of leather, 
for packaging; purses; reins; riding saddles; saddle trees; saddlery; school bags; shopping bags; sling bags for carrying 
infants; slings for carrying infants; stirrup leathers; stirrups; straps for skates; straps for soldiers' equipment; straps of 
leather [saddlery]; suitcase handles; suitcases; tool bags of leather, empty; traces [harness]; travelling bags; travelling 
sets [leatherware]; travelling trunks; trunks [luggage]; umbrella covers; umbrella handles; umbrella or parasol ribs; 
umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; vanity cases, not fitted; walking cane handles; 
walking stick seats; wheeled shopping bags; whips.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
air cushions, not for medical purposes; air mattresses, not for medical purposes; air pillows, not for medical purposes; 
ambroid bars; ambroid plates; animal claws; animal hooves; animal horns; armchairs; baby changing mats; baby 
changing platforms; bakers' bread baskets; bamboo; bamboo curtains; barrels, not of metal; baskets, not of metal; bead 
curtains for decoration; bed casters, not of metal; bed fittings, not of metal; bedding, except linen; beds; beds for 
household pets; bedsteads of wood; beehives; benches [furniture]; bins, not of metal; bins of wood or plastic; bolsters; 
bolts, not of metal; book rests [furniture]; bottle caps, not of metal; bottle casings of wood; bottle closures, not of metal; 
bottle racks; broom handles, not of metal; brush mountings; bungs, not of metal; busts of wood, wax, plaster or plastic; 
cabinet work; cable clips, not of metal; cable or pipe clips of plastics; carts for computers [furniture]; cask hoops, not of 
metal; cask stands, not of metal; casks, not of metal; casks of wood for decanting wine; chests for toys; chests of 
drawers; chopping blocks [tables]; closures, not of metal, for containers; clothes hooks, not of metal; coat hangers; 
coathooks, not of metal; coatstands; coffin fittings, not of metal; coffins; comb foundations for beehives; containers, not 
of metal, for liquid fuel; containers, not of metal [storage, transport]; coral; corks; corks for bottles; corozo; costume 
stands; cots; counters [tables]; covers for clothing [wardrobe]; crates; cupboards; curtain holders, not of textile material; 
curtain hooks; curtain rails; curtain rings; curtain rods; curtain rollers; curtain tie-backs; cushions; deck chairs; 
decorations of plastic for foodstuffs; desks; dinner wagons [furniture]; display boards; display stands; divans; dog 
kennels; door bells, not of metal, non-electric; door bolts not of metal; door fittings, not of metal; door handles, not of 
metal; door knockers, not of metal; doors for furniture; dowels, not of metal; drain traps [valves] of plastic; draughtman's 
tables; dressing tables; easy chairs; edgings of plastic for furniture; embroidery frames; fans for personal use, non-
electric; filing cabinets; fireguards; fishing baskets; flagpoles; floating containers, not of metal; flower-pot pedestals; 
flower-stands [furniture]; fodder racks; freestanding partitions [furniture]; funerary urns; furniture; furniture casters, not 
of metal; furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture shelves; garment covers 
[storage]; gun racks; hairdressers' chairs; hampers [baskets]; hand-held mirrors [toilet mirrors]; handling pallets, not of 
metal; hat stands; head-rests [furniture]; high chairs for babies; hinges, not of metal; honeycombs; horn, unworked or 
semi-worked; hospital beds; house numbers, not of metal, non-luminous; identification bracelets, not of metal, for 
hospitals; index cabinets [furniture]; indoor window shades [furniture]; infant walkers; inflatable publicity objects; interior 
textile window blinds; ivory, unworked or semi-worked; kennels for household pets; keyboards for hanging keys; knife 
handles, not of metal; knobs, not of metal; ladders of wood or plastics; latches, not of metal; lecterns; letter boxes, not of 
metal or masonry; library shelves; loading gauge rods, not of metal, for railway waggons [wagons]; loading pallets, not of 
metal; lockers; locks, not of metal, for vehicles; locks, other than electric, not of metal; magazine racks; mannequins; 
massage tables; mats for infant playpens; mats, removable, for sinks; mattresses; meat chests, not of metal; medicine 
cabinets; meerschaum; mirror tiles; mirrors [looking glasses]; mobile boarding stairs, not of metal, for passengers; 
mobiles [decoration]; moldings for picture frames; mooring buoys, not of metal; mother-of-pearl, unworked or semi-
worked; nameplates, not of metal; nesting boxes; nesting boxes for household pets; newspaper display stands; 
numberplates, not of metal; nuts, not of metal; office furniture; oyster shells; packaging containers of plastic; paper 
blinds; pet cushions; picture frame brackets; picture frames; pillows; placards of wood or plastics; plaited straw, except 
matting; plastic key cards, not encoded; plate racks; playpens for babies; poles, not of metal; pulleys of plastics for 
blinds; racks [furniture]; rattan; reeds [plaiting materials]; reels, not of metal, non-mechanical, for flexible hoses; reels of 
wood for yarn, silk, cord; rivets, not of metal; saw horses; school furniture; scratching posts for cats; screens [furniture]; 
screw tops, not of metal, for bottles; screws, not of metal; scythe handles, not of metal; seats; seats of metal; sections of 
wood for beehives; settees; shells; shelves for filing-cabinets [furniture]; shelves for storage; shoulder poles [yokes]; 
showcases [furniture]; sideboards; signboards of wood or plastics; silvered glass [mirrors]; slatted indoor blinds; 
sleeping bags for camping; sofas; spring mattresses; stag antlers; stair rods; stakes for plants or trees; standing desks; 
stands for calculating machines; statues of wood, wax, plaster or plastic; statuettes of wood, wax, plaster or plastic; 
staves of wood; steps [ladders], not of metal; stools; stoppers, not of metal; straw edgings; straw mattress; straw plaits; 
stuffed animals; stuffed birds; table tops; tables; tables of metal; tanks, not of metal nor of masonry; taps for casks, not of
metal; tea carts; tent pegs, not of metal; tool handles, not of metal; tortoiseshell; tortoiseshell imitation; towel closets 
[furniture]; towel dispensers, fixed, not of metal; transport pallets, not of metal; trays, not of metal; trestles [furniture]; 
trolleys [furniture]; troughs, not of metal, for mixing mortar; typing desks; umbrella stands; valves, not of metal, other 
than parts of machines; vats, not of metal; vice benches, not of metal; wall plugs, not of metal; washstands [furniture]; 
water beds, not for medical purposes; water-pipe valves of plastic; wax figurines; whalebone, unworked or semi-worked; 
wickerwork; wind chimes [decoration]; winding spools, not of metal, non-mechanical, for flexible hoses; window fittings, 
not of metal; wood ribbon; work benches; works of art, of wood, wax, plaster or plastic; woven timber blinds [furniture]; 
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writing desks; yellow amber; bean bags [cushions].

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; adhesive fabric for application 
by heat; banners; bath linen, except clothing; bed blankets; bed clothes; bed covers of paper; bed linen; billiard cloth; 
bolting cloth; brocades; buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; chenille fabric; 
cheviots [cloth]; cloth; coasters [table linen]; cotton fabrics; covers for cushions; crepe [fabric]; crepon; curtain holders 
of textile material; curtains of textile or plastic; damask; diapered linen; dimity; door curtains; drugget; eiderdowns [down 
coverlets]; elastic woven material; esparto fabric; fabric; fabric for footwear; fabric, impervious to gases, for aeronautical 
balloons; fabric of imitation animal skins; fabrics for textile use; face towels of textile; felt; fibreglass fabrics for textile 
use; filtering materials of textile; fitted toilet lid covers of fabric; flags, not of paper; flannel [fabric]; frieze [cloth]; furniture 
coverings of plastic; furniture coverings of textile; gauze [cloth]; glass cloths [towels]; gummed cloth, other than for 
stationery; haircloth [sackcloth]; handkerchiefs of textile; hat linings, of textile, in the piece; hemp cloth; hemp fabric; 
household linen; jersey [fabric]; jute fabric; knitted fabric; labels of cloth; linen cloth; lingerie fabric; lining fabric for 
shoes; linings [textile]; loose covers for furniture; marabouts [cloth]; mattress covers; moleskin [fabric]; mosquito nets; 
napkins, of cloth, for removing make-up; net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow 
shams; pillowcases; place mats, not of paper; plastic material [substitute for fabrics]; printed calico cloth; printers' 
blankets of textile; quilts; ramie fabric; rayon fabric; sanitary flannel; serviettes of textile; sheets [textile]; shower curtains 
of textile or plastic; shrouds; silk [cloth]; silk fabrics for printing patterns; sleeping bags [sheeting]; table linen, not of 
paper; table runners; tablecloths, not of paper; tablemats, not of paper; taffeta [cloth]; textile material; tick [linen]; ticks 
[mattress covers]; towels of textile; traced cloth for embroidery; travelling rugs [lap robes]; trellis [cloth]; tulle; upholstery 
fabrics; velvet; wall hangings of textile; washing mitts; woollen cloth; zephyr [cloth]; bean bag [cushion] covers.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jams, 
compotes; eggs; milk and milk products; edible oils and fats; ajvar [preserved peppers]; albumen for culinary purposes; 
albumin milk; alginates for culinary purposes; almonds, ground; aloe vera prepared for human consumption; anchovy; 
animal marrow for food; apple purée; bacon; black pudding; bone oil, edible; broth; broth concentrates; butter; 
buttercream; caviar; charcuterie; cheese; clams [not live]; cocoa butter; coconut butter; coconut, desiccated; coconut fat; 
coconut oil; compotes; condensed milk; corn oil; cranberry sauce [compote]; crayfish, not live; cream [dairy products]; 
croquettes; crustaceans, not live; curd; dates; edible birds' nests; edible fats; edible oils; eggs; fat-containing mixtures 
for bread slices; fatty substances for the manufacture of edible fats; fish fillets; fish meal for human consumption; fish 
mousses; fish, not live; fish, preserved; fish, tinned [canned (Am.)]; foods prepared from fish; frosted fruits; frozen fruits; 
fruit-based snack food; fruit chips; fruit peel; fruit, preserved; fruit preserved in alcohol; fruit pulp; fruit salads; fruit, 
stewed; fruits, tinned [canned (Am.)]; game, not live; gherkins; ginger jam; ham; herrings; hummus [chickpea paste]; 
isinglass for food; jams; kefir [milk beverage]; kimchi [fermented vegetable dish]; kumys [kumyss] [milk beverage]; lard 
for food; lecithin for culinary purposes; lentils, preserved; linseed oil for culinary purposes; liver; liver pâté; lobsters, not 
live; low-fat potato chips; margarine; marmalade; meat; meat extracts; meat jellies; meat, preserved; meat, tinned [canned 
(Am.)]; milk; milk beverages, milk predominating; milk ferments for culinary purposes; milk products; milk shakes; 
mushrooms, preserved; mussels, not live; non-alcoholic egg nog; nuts, prepared; olive oil for food; olives, preserved; 
onions, preserved; oysters, not live; palm kernel oil for food; palm oil for food; peanut butter; peanuts, processed; peas, 
preserved; pectin for culinary purposes; piccalilli; pickles; pollen prepared as foodstuff; pork; potato chips; potato flakes; 
potato fritters; poultry, not live; powdered eggs; prawns, not live; preparations for making bouillon; preparations for 
making soup; preserved garlic; processed fish spawn; processed seeds; processed sunflower seeds; prostokvasha 
[soured milk]; raisins; rape oil for food; rennet; ryazhenka [fermented baked milk]; salmon; salted fish; salted meats; 
sardines; sauerkraut; sausages; sausages in batter; sea-cucumbers, not live; seaweed extracts for food; sesame oil; 
shellfish, not live; shrimps, not live; silkworm chrysalis, for human consumption; smetana [sour cream]; snail eggs for 
consumption; soups; soya milk [milk substitute]; spiny lobsters, not live; suet for food; sunflower oil for food; tahini 
[sesame seed paste]; toasted laver; tofu; tomato juice for cooking; tomato purée; tripe; truffles, preserved; tuna fish; 
vegetable juices for cooking; vegetable mousses; vegetable salads; vegetable soup preparations; vegetables, cooked; 
vegetables, dried; vegetables, preserved; vegetables, tinned [canned (Am.)]; whey; whipped cream; white of eggs; yogurt; 
yolk of eggs.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, bakingpowder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; allspice; almond confectionery; almond paste; aniseed; aromatic preparations for food; artificial coffee; 
baking powder; baking soda [bicarbonate of soda for cooking purposes]; barley meal; bean meal; bee glue; beer vinegar; 
binding agents for ice cream; bread; bread rolls; breadcrumbs; buns; cake frosting [icing]; cake powder; cakes; capers; 
celery salt; cereal bars; cereal-based snack food; cereal preparations; cheeseburgers [sandwiches]; chicory [coffee 
substitute]; chips [cereal products]; chocolate; chocolate-based beverages; chocolate beverages with milk; chocolate 
mousses; chow-chow [condiment]; chutneys [condiments]; cinnamon [spice]; cloves [spice]; cocoa; cocoa-based 
beverages; cocoa beverages with milk; coffee; coffee-based beverages; coffee beverages with milk; coffee flavorings 
[flavourings]; condiments; confectionery for decorating Christmas trees; cookies; cooking salt; corn flakes; corn meal; 
corn, milled; corn, roasted; couscous [semolina]; crackers; cream of tartar for culinary purposes; crushed barley; 
crushed oats; curry [spice]; custard; dough; dressings for salad; edible ices; essences for foodstuffs, except etheric 
essences and essential oils; farinaceous foods; ferments for pastes; flavorings, other than essential oils; flavorings, other 
than essential oils, for cakes; flavorings, other than essential oils, for beverages; flour-milling products; frozen yogurt 
[confectionery ices]; fruit coulis [sauces]; garden herbs, preserved [seasonings]; ginger [spice]; gingerbread; glucose for 
culinary purposes; gluten additives for culinary purposes; gluten prepared as foodstuff; golden syrup; groats for human 
food; gruel, with a milk base, for food; halvah; ham glaze; high-protein cereal bars; hominy; hominy grits; honey; husked 
barley; husked oats; ice cream; ice for refreshment; ice, natural or artificial; iced tea; infusions, not medicinal; ketchup 
[sauce]; leaven; linseed for human consumption; macaroni; macaroons [pastry]; malt biscuits; malt extract for food; malt 
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for human consumption; maltose; marinades; marzipan; mayonnaise; meal; meat gravies; meat pies; meat tenderizers, for
household purposes; molasses for food; muesli; mustard; mustard meal; natural sweeteners; noodle-based prepared 
meals; noodles; nutmegs; oat-based food; oat flakes; oatmeal; palm sugar; pancakes; pasta; pasta sauce; pasties; 
pastries; pastry; pepper; peppermint sweets; peppers [seasonings]; pesto [sauce]; petit-beurre biscuits; petits fours 
[cakes]; pies; pizzas; popcorn; potato flour for food; powders for ice cream; pralines; preparations for stiffening whipped 
cream; puddings; quiches; ravioli; relish [condiment]; rice; rice-based snack food; rice cakes; royal jelly; rusks; saffron 
[seasoning]; sago; salt for preserving foodstuffs; sandwiches; sauces [condiments]; sausage binding materials; sea 
water for cooking; seasonings; seaweed [condiment]; semolina; sorbets [ices]; soya bean paste [condiment]; soya flour; 
soya sauce; spaghetti; spices; spring rolls; star aniseed; starch for food; stick liquorice [confectionery]; sugar; sushi; 
sweetmeats [candy]; tabbouleh; tacos; tapioca; tapioca flour for food; tarts; tea; tea-based beverages; thickening agents 
for cooking foodstuffs; tomato sauce; tortillas; turmeric for food; unleavened bread; unroasted coffee; vanilla [flavoring] 
[flavouring]; vanillin [vanilla substitute]; vegetal preparations for use as coffee substitutes; vermicelli [noodles]; vinegar; 
waffles; wheat flour; wheat germ for human consumption; yeast. 

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; aerated water; aloe vera drinks, non-alcoholic; aperitifs, non-alcoholic; 
beer; beer wort; cider, non-alcoholic; cocktails, non-alcoholic; essences for making beverages; extracts of hops for 
making beer; fruit juice; fruit nectars, non-alcoholic; ginger ale; grape must, unfermented; isotonic beverages; kvass 
[non-alcoholic beverage]; lemonades; lithia water; malt beer; malt wort; milk of almonds [beverage]; mineral water 
[beverages]; must; non-alcoholic beverages; non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; non-
alcoholic honey-based beverages; orgeat; pastilles for effervescing beverages; peanut milk [non-alcoholic beverage]; 
powders for effervescing beverages; preparations for making aerated water; preparations for making beverages; 
preparations for making liqueurs; preparations for making mineral water; sarsaparilla [non-alcoholic beverage]; seltzer 
water; smoothies; soda water; sorbets [beverages]; syrups for beverages; syrups for lemonade; table waters; tomato 
juice [beverage]; vegetable juices [beverages]; waters [beverages]; whey beverages.

Cl.38;Telecommunications; cable television broadcasting; cellular telephone communication; communications by 
computer terminals; communications by fiber [fibre] optic networks; communications by telegrams; communications by 
telephone; computer aided transmission of messages and images; electronic bulletin board services 
[telecommunications services]; electronic mail; facsimile transmission; information about telecommunication; message 
sending; paging services [radio, telephone or other means of electronic communication]; providing access to databases; 
providing Internet chatrooms; providing online forums; providing telecommunication channels for teleshopping services; 
providing telecommunications connections to a global computer network; providing user access to global computer 
networks; radio broadcasting; rental of access time to global computer networks; rental of facsimile apparatus; rental of 
message sending apparatus; rental of modems; rental of telecommunication equipment; rental of telephones; satellite 
transmission; telecommunications routing and junction services; teleconferencing services; telegraph services; 
telephone services; television broadcasting; telex services; transmission of digital files; transmission of greeting cards 
online; transmission of telegrams; videoconferencing services; voice mail services; wire service; wireless broadcasting.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts, other than publicity texts; electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the Internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 12/07/2013; Application No. : 647625 ;Switzerland 

2728176    20/12/2013
[International Registration No. : 1198428]
Archroma IP GmbH
Neuhofstrasse 11 CH-4153 Reinach Switzerland

Address for service in India/Agents address:
S.MAJUMDAR
5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the textile, paper and emulsions industries; chemicals used in the manufacture of fabric, 
textiles, paper and emulsions; emulsions resulting from the polymerization of one or more monomers; synthetic resin 
compositions for use in the manufacture and processing of leather; chemicals for use in industry; unprocessed artificial 
resins; synthetic resins; chemicals used as dispersing agents; chemical products for use in the manufacture of paints; 
chemical products for use in the manufacture of varnishes and enamels; solutions for the treatment of textiles and 
fabrics, clothing, apparel, home textiles, carpets, sterilized materials and technical textiles for use in the medical, 
construction and transportation industries; chemical flame retardants that are applied to finished products.

Cl.2;Pigments, colorants, dyestuffs, dyes, colors, paints, enamel paints, varnishes, lacquers.

Cl.38;Telecommunication and communication services by electronic means, transfer of data and information; 
electronic transmission of requests, offers and orders.

Cl.42;Technical and scientific consulting, research, development, engineering and testing services concerning textiles 
and textile goods, cellulose, paper, paperboard, non-woven paper substitutes, laminate paper, pressurized wood, 
emulsions, emulsion formulations, resins, pigments, colorants, dyestuffs, dyes, colors, paints, enamel paints, varnishes 
and lacquers; laboratory services, namely pigment and color analysis; development and design services in the field of 
textiles, paper and emulsions.
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Priority claimed from 08/06/2016; Application No. : 015523971 ;European Union 

3535934    21/10/2016
[International Registration No. : 1333335]
LINDE MATERIAL HANDLING GMBH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electric controls and automatic control devices for floor conveyors, in particular for forklifts, reach trucks, narrow 
aisle lift trucks, forklift trucks, rack stackers, tractors and order pickers, and drives therefor; control devices for 
autonomous, driverless industrial trucks, in particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack 
stackers, tractors and order pickers, and drive units therefor; navigational equipment for floor conveyors, in particular for 
forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units 
therefor; control devices and assistance systems for partial automation of operating procedures for floor conveyors, in 
particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive 
units therefor; control devices for remote control of floor conveyors, in particular for forklifts, reach trucks, narrow-aisle 
trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; computer and navigation devices 
for recording the environment with image recording systems, in particular with cameras.

Cl.12;Industrial trucks; fork lift trucks; reach trucks; narrow aisle lift trucks; forklift trucks; rack stackers; skidders; 
order pickers.
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Priority claimed from 08/06/2016; Application No. : 015524011 ;European Union 

3536135    21/10/2016
[International Registration No. : 1333336]
LINDE MATERIAL HANDLING GMBH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electric controls and automatic control devices for floor conveyors, in particular for forklifts, reach trucks, narrow 
aisle lift trucks, forklift trucks, rack stackers, tractors and order pickers, and drives therefor; control devices for 
autonomous, driverless industrial trucks, in particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack 
stackers, tractors and order pickers, and drive units therefor; navigational equipment for floor conveyors, in particular for 
forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units 
therefor; control devices and assistance systems for partial automation of operating procedures for floor conveyors, in 
particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive 
units therefor; control devices for remote control of floor conveyors, in particular for forklifts, reach trucks, narrow-aisle 
trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; computer and navigation devices 
for recording the environment with image recording systems, in particular with cameras.

Cl.12;Industrial trucks; fork lift trucks; reach trucks; narrow aisle lift trucks; forklift trucks; rack stackers; skidders; 
order pickers.
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3539145    21/12/2016
[International Registration No. : 1339175]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galenarya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Address for service in India/Attorney address:
LEXFONS
1/B, STREET NO. 4, EAST GURU ANGAD NAGAR, DELHI-110092.

Proposed to be Used
IR DIVISION
Cl.1;Fluids for hydraulic circuits; brake fluid; hydraulic fluids; transmission fluid; coolants for vehicle engines.

Cl.4;Industrial oils and greases; lubricants; fuels, including motor spirit, and illuminants; cutting fluids; fuel oil; 
lubricating oil; industrial oil; motor oil; grease for belts.
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Priority claimed from 08/11/2016; Application No. : 4312919 ;France 

3612327    24/07/2017
[International Registration No. : 1357915]
LESAFFRE ET COMPAGNIE
41, rue Etienne Marcel F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical enological products used during wine production; yeast proteins used during wine production.

Cl.30;Yeast; yeast protein extract.
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Priority claimed from 25/08/2016; Application No. : m201618428 ;Ukraine 

3613131    22/02/2017
[International Registration No. : 1359468]
Araik KHACHATRIAN
Pr. 40-richchia Zhovtnia, 46/1, kv. 37 Kyiv 03039 Ukraine

Proposed to be Used
IR DIVISION
Cl.4;Fuel and illuminants; anthracite; biomass fuel; wood briquettes; combustible briquettes; lignite; kerosene; 
firewood; charcoal (fuel); ethanol (fuel); coal; coal dust (fuel); coal briquettes; firelighters; fuel with an alcoholic base; 
petrol; paper spills for lighting; alcohol (fuel); wood spills for lighting; tinder.

Cl.8;Table forks; table knives; table spoons; oyster openers; ceramic knives; fire irons; mincing knives (hand tools); 
can openers, non-electric; pizza cutters, non-electric; cleavers; penknives; cutlery; vegetable slicers; vegetable choppers; 
cheese slicers, non-electric; silver plate (knives, forks and spoons); table cutlery (knives, forks and spoons); egg slicers, 
non-electric.

Cl.11;Apparatus for heating and cooking; kitchen ranges [ovens]; furnaces, other than for laboratory use; hearths; 
rotisseries; roasting spits; lava rocks for use in barbecue grills; cooking utensils, electric; cooking rings; cookers; 
barbecues; plate warmers; roasting jacks; oil burners; heated display cabinets; refrigerators; alcohol burners; fruit 
roasters; beverage cooling apparatus.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; ajvar (preserved peppers); aloe vera prepared for 
human consumption; albumin milk; alginates for culinary purposes; anchovy, not live; peanuts, prepared; peanut butter; 
peanut milk for culinary purposes; artichokes preserved; bacon; albumen for culinary purposes; white of eggs; beans, 
preserved; bulgogi (Korean beef dish); bouillon; broth; bouillon concentrates; marmalade; marmalade; cream (dairy 
products); toasted laver; flavored nuts; nuts, prepared; peas, preserved; mushrooms, preserved; hummus (chickpea 
paste); potato fritters; jams; non-alcoholic eggnog; seaweed extracts for food; gelatine; meat jellies; bone oil, edible; lard; 
suet for food; fatty substances for the manufacture of edible fats; fat-containing mixtures for bread slices; yolk of eggs; 
cranberry sauce (compote); salted fish; candied nuts; whipped cream; condensed milk; caviar; eggplant paste; vegetable 
marrow paste; fish roe, prepared; ginger jam; yogurt; sauerkraut; potato flakes; potato chips; kephir (milk beverage); 
curd; kimchi (fermented vegetable dish); isinglass for food; clams, not live; charcuterie; coconut oil for food; coconut 
butter; coconut fat; coconut, desiccated; milk shakes; arrangements of processed fruit; shrimps, not live; prawns, not 
live; black pudding (blood sausage); croquettes; corn oil for food; koumiss (milk beverage); sesame oil for food; spiny 
lobsters, not live; lecithin for culinary purposes; flaxseed oil for culinary purposes; margarine; butter; cocoa butter for 
food; buttercream; almonds, ground; almond milk for culinary purposes; mussels, not live; powdered milk; milk 
beverages, milk predominating; shellfish, not live; sea cucumbers, not live; vegetable mousses; fish mousses; meat, 
tinned (canned); meat, preserved; seeds, prepared; sunflower seeds, prepared; vegetables, tinned (canned); vegetable 
salads; vegetable juices for cooking; vegetable soup preparations; vegetables, cooked; gherkins; olives, preserved; olive 
oil for food; lobsters, not live; herrings, not live; palm oil for food; palm kernel oil for food; liver pate; pectin for culinary 
purposes; liver; pollen prepared as foodstuff; prostokvasha (soured milk); poultry, not live; crayfish, not live; 
crustaceans, not live; fish, preserved; salmon, not live; fish meal for human consumption; fish fillets; fish, tinned 
(canned); rice milk for use as a milk substitute; colza oil for food; raisins; ryazhenka (fermented baked milk); sardines, not 
live; pork; cheese; whey; rennet; preparations for making bouillon; smetana (sour cream); soya milk (milk substitute); 
tofu; soya beans, preserved, for food; salted meats; pickles; sunflower oil for food; sausages; sausages in batter; lentils, 
preserved; preparations for making soup; soups; tahini (sesame seed paste); animal marrow for food; tripe; tomato paste; 
tomato purée; tomato juice for cooking; truffles, preserved; tuna, not live; oysters, not live; milk ferments for culinary 
purposes; dates; crystallized fruits; fruit preserved in alcohol; fruit peel; fruit pulp; fruit jellies; fruit-based snack food; 
fruit, stewed; fruits, tinned (canned); fruit chips; fruit salads; hazelnuts, prepared; fish-based foodstuffs; edible birds' 
nests; onions, preserved; preserved garlic; low-fat potato chips; ham; silkworm chrysalis for human consumption; apple 
purée; berries, preserved; powdered eggs; snail eggs for consumption; yakitori.

Cl.35;Advertising; business management; business administration; office functions; administrative processing of 
purchase orders; administration of consumer loyalty programs; administration of frequent flyer programs; cost price 
analysis; business auditing; auctioneering; outsourced administrative management for companies; book-keeping; web 
indexing for commercial or advertising purposes; market studies; opinion polling; invoicing; arranging newspaper 
subscriptions for others; arranging subscriptions to telecommunication services for others; payroll preparation; tax 
preparation; demonstration of goods; business inquiries; business management assistance; commercial or industrial 
management assistance; advisory services for business management; business research; economic forecasting; 
providing business information via a web site; compilation of information into computer databases; compilation of 
statistics; business information; business management of performing artists; business management for freelance service 
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providers; business management of hotels; business management of sports people; business management of 
reimbursement programs for others; commercial information and advice for consumers (consumer advice shop); 
commercial administration of the licensing of the goods and services of others; computerized file management; 
personnel management consultancy; business management consultancy; business organization consultancy; marketing; 
marketing research; typing; provision of commercial and business contact information; provision of an on-line 
marketplace for buyers and sellers of goods and services; writing of resumes for others; writing of publicity texts; 
scriptwriting for advertising purposes; word processing; updating of advertising material; updating and maintenance of 
data in computer databases; web site traffic optimization; organization of exhibitions for commercial or advertising 
purposes; organization of fashion shows for promotional purposes; organization of trade fairs for commercial or 
advertising purposes; rental of advertising space; shop window dressing; business appraisals; personnel recruitment; 
business management and organization consultancy; commercial information agency services; employment agency 
services; business efficiency expert services; outsourcing services (business assistance); business project management 
services for construction projects; commercial intermediation services; layout services for advertising purposes; 
appointment reminder services (office functions); news clipping services; price comparison services; procurement 
services for others (purchasing goods and services for other businesses); relocation services for businesses; 
photocopying services; appointment scheduling services (office functions); tax filing services; import-export agency 
services; modelling for advertising or sales promotion; advertising agency services; secretarial services; public relations; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; data search in 
computer files for others; sponsorship search; search engine optimization for sales promotion; presentation of goods on 
communication media, for retail purposes; telephone answering for unavailable subscribers; rental of billboards 
(advertising boards); office machines and equipment rental; publicity material rental; rental of advertising time on 
communication media; rental of vending machines; rental of sales stands; rental of photocopying machines; direct mail 
advertising; psychological testing for the selection of personnel; publication of publicity texts; radio advertising; pay per 
click advertising; bill-posting; advertising by mail order; on-line advertising on a computer network; document 
reproduction; distribution of samples; dissemination of advertising matter; design of advertising materials; business 
investigations; systemization of information into computer databases; drawing up of statements of accounts; sales 
promotion for others; production of advertising films; shorthand; transcription of communications (office functions); 
television advertising; telemarketing services; negotiation and conclusion of commercial transactions for third parties; 
professional business consultancy; the bringing together, for the benefit of others, of a variety of goods (excluding the 
transport thereof), enabling customers to conveniently view and purchase those goods in retail stores, wholesale outlets, 
through mail order catalogues or by means of electronic media, for example, through web sites or television shopping 
programmes.

Cl.41;Education; providing of training; entertainment services; sporting and cultural activities; academies (education); 
teaching; videotaping; arranging and conducting of congresses; arranging and conducting of colloquiums; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of in-person educational 
forums; arranging and conducting of workshops (training); arranging and conducting of seminars; arranging and 
conducting of symposiums; arranging of beauty contests; electronic desktop publishing; educational examination; 
providing on-line videos, not downloadable; providing on-line electronic publications, not downloadable; providing on-
line music, not downloadable; providing recreation facilities; correspondence courses; recreation information; education 
information; entertainment information; tutoring; scriptwriting, other than for advertising purposes; writing of texts; 
organization of balls; organization of shows (impresario services); organization of exhibitions for cultural or educational 
purposes; organization of competitions (education or entertainment); organization of lotteries; organization of fashion 
shows for entertainment purposes; organization of sports competitions; party planning (entertainment); entertainer 
services; disc jockey services; discotheque services; coaching (training); karaoke services; club services (entertainment 
or education); nightclub services (entertainment); orchestra services; amusement park services; sport camp services; 
holiday camp services (entertainment); photographic reporting; educational services provided by schools; practical 
training (demonstration); presentation of live performances; presentation of variety shows; presentation of circus 
performances; rental of audio equipment; rental of show scenery; vocational retraining; vocational guidance (education 
or training advice); on-line publication of electronic books and journals; publication of books; publication of texts, other 
than publicity texts; production of shows.
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3613134    13/06/2017
[International Registration No. : 1359090]
SIBEL BVBA
Doenaertstraat 21 B-8510 Kortrijk (Marke)

Proposed to be Used
IR DIVISION
Cl.18;Handbags; purses; wallets; coin cases.

Cl.25;Footwear.
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3613413    02/05/2017
[International Registration No. : 1359203]
O+C Holding IVS
Kronprinsensgade 3. 4. DK-1114 Copenhagen Denmark

Proposed to be Used
IR DIVISION
Cl.3;Throat sprays [non-medicated]; mouthwashes, not for medical purposes; mouth sprays, not for medical use; non-
medicated mouth sprays; ethereal oils.

Cl.5;Sanitary preparations for medical purposes; salts for medical purposes; mineral salts for medical purposes; 
inhalants; pharmaceutical preparations for inhalers; inhaled pharmaceutical preparations for the treatment of respiratory 
diseases and disorders; pharmaceutical preparations for inhalation for the treatment of pulmonary hypertension; 
homeopathic pharmaceuticals; tonics [medicines]; medicinal tea; medicinal radix glycyrrhizae; medicated food 
supplements; candy, medicated; mineral drinks (medicated -); medicated throat sprays; medicated mouth spray; 
medicinal oils; medicinal healthcare preparations; medicated nasal spray preparations; medicinal sprays; medicated 
lozenges; herbal extracts for medical purposes; allergy medication; medicines for human purposes; pharmaceutical 
preparations for human use; pharmaceutical preparations for the prevention of disorders of the respiratory system; 
pharmaceutical products for treating respiratory diseases.

Cl.10;Inhalers for medical use; inhalers for the evaporation of aromatherapeutical substances; inhalers for therapeutic 
use; nebulizers for medical use; inhalers; apparatus for administering drugs by inhalation; medical apparatus for 
facilitating the inhalation of pharmaceutical preparations; medical apparatus and instruments; medical instruments; 
ventilator breathing apparatus for artificial respiration; medical apparatus for assisting breathing.
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Priority claimed from 13/05/2016; Application No. : 302016000049330 ;Italy 

3613523    26/05/2016
[International Registration No. : 1359156]
IAME S.P.A.
Via della Moscova, 10 I-20121 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.12;Land motor vehicles, namely, karts; go-karts; land motor vehicles; parts, spare parts and fittings for land motor 
vehicles, karts and go-karts; motors for land vehicles, karts and go-karts; brakes for land vehicles; caps for fuel tanks for 
land motor vehicles; shock absorbing springs for vehicles; suspension shock absorbers for vehicles; frames for land 
vehicles; vehicle seats; tires for land vehicles; tires; non-slip devices for vehicle tires; rims for vehicle wheels; wheel rims 
for vehicles; valves for vehicle tires [tyres]; chains for land vehicles; luggage nets for vehicles; seat covers for vehicles; 
air bags [safety devices for automobiles]; electric cigarette lighters for land vehicles; anti-theft devices for vehicles; horns 
for vehicles; anti-theft warning apparatus for cars; mudguards for land vehicles; direction indicators for land vehicles; 
luggage racks for vehicles; brake pedals for land vehicles; pedals for cycles; pedals for motorcycles; rearview mirrors; 
fitted covers for vehicles; panniers for motorcycles; seat bags for motorcycles.

Cl.25;Clothing; footwear; headgear; gloves [clothing]; waist belts; head scarves; bandanas; [neckerchiefs]; neckties; 
underwear and bathing suits; pyjamas.

Cl.41;Sporting and cultural activities; organizing shows, events and exhibitions in the field of sport; sporting services; 
sport-related entertainment services; organisation, arranging and conducting of motor racing events; education and 
tuition relating to motor cars and motor racing; information relating to motor sports provided online through a database 
or the Internet; providing safe driving and sports driving courses; arranging events and sporting events of all kinds in the 
field of motor racing, managing competitive teams aimed at participation in contests in the motor fields; publishing 
services; production and rental of films, television programs and shows.
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Priority claimed from 23/11/2016; Application No. : 1343492 ;Benelux 

3614654    22/05/2017
[International Registration No. : 1361024]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; clerical services; provision of commercial 
information; provision of business information; provision of business and commercial information; providing information 
relating to lighting, lighting apparatus, lighting products, lighting systems and services around lighting; providing 
information related to the management of computer databases for commercial purposes; marketing research and 
analysis; business investigations; surveys for business purposes; business advice, inquiries or information; information 
or enquiries on business and marketing; retail and wholesale services of devices which serve for navigation, positioning 
and locating; retail and wholesale services for lighting, lighting apparatus, lighting products and lighting systems; 
compilation of data in computer databases for commercial purposes, demonstration of goods, demonstration of products.

Cl.41;Education; training; entertainment; sporting and cultural activities; provision of training and education courses; 
organising of commercial training; arranging and conducting of commercial, trade and business conferences; courses 
relating to research and development; provision of training related to the design of lighting for public and private spaces; 
provision of training related to the design and management of computer databases for commercial purposes; training, 
training courses, technological continuing education and presentation of new products and services in the field of 
electricity in general, security, alternative energy, telephony and lighting technology, organisation and management of 
events such as seminars, conferences, congresses and colloquiums.

Cl.42;Scientific and technological services and research and design relating thereto; services in the field of industrial 
analysis and industrial research; design and development of computers and software; design of lighting, lighting 
apparatus, lighting products and lighting systems; technical advice relating to lighting, lighting apparatus, lighting 
products and lighting systems; technical consultancy in the field of light engineering; technical consultancy relating to 
energy-saving measures; technical consultancy relating to computer programming; technical services for the 
downloading of digital data; interior design services for the retail industry; architectural services for the preparation of 
architectural plans; architectural consultancy; architectural services for the preparation of architectural plans, lighting 
plans and lighting schemes; design of lighting for public and private spaces; consultation relating to design of lighting for 
public and private spaces; engineering services with regards to the design of communication systems, navigation 
systems, lighting, lighting apparatus, lighting products and lighting systems.
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Priority claimed from 17/01/2017; Application No. : 016254741 ;European Union 

3614696    19/05/2017
[International Registration No. : 1361017]
HP Pelzer Holding GmbH
Brauckstrasse 51 58454 Witten Germany

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicle parts, (especially fitted and shaped for vehicles), namely, engine bonnet insulators, external 
dashboard insulators, internal dashboard insulators, textile wheel housing shells, under shields, front floor insulators, 
mid-floor insulators, folding tops, upper dashboard insulators, side mouldings, seat wedge insulators, floor mouldings for 
boots, hat racks, boot lid mouldings, side mouldings for boots.

Cl.17;Insulating materials, namely engine hood insulation, exterior firewall insulation, interior firewall insulation, front 
floor insulation, mid-floor insulation, upper firewall insulation, seat depression insulation; insulating matting; insulation 
and barrier articles and materials; barriers for protection against sound.

Cl.27;Carpets, rugs, mats and matting, floor coverings, floor coverings for motor vehicles.
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Priority claimed from 05/06/2017; Application No. : 40201710514W ;Singapore 

3615034    05/06/2017
[International Registration No. : 1360825]
SELANDIA HOLDINGS PTE. LTD.
10 Hoe Chiang Road, 24-01 Keppel Towers Singapore 089315 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business management and organization consultancy; personnel management 
consultancy; personnel recruitment; procurement services for others [purchasing goods and services for other 
businesses]; commercial or industrial management assistance; administrative processing of purchase orders.

Cl.39;Freight [shipping of goods]; freight forwarding; freight brokerage; freighting; marine transport; shipbrokerage; 
stevedoring; transportation logistics.
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Priority claimed from 05/06/2017; Application No. : 40201710515R ;Singapore 

3615280    05/06/2017
[International Registration No. : 1360824]
SELANDIA HOLDINGS PTE. LTD.
10 Hoe Chiang Road, 24-01 Keppel Towers Singapore 089315 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business management and organization consultancy; personnel management 
consultancy; personnel recruitment; procurement services for others [purchasing goods and services for other 
businesses]; commercial or industrial management assistance; administrative processing of purchase orders.

Cl.39;Freight [shipping of goods]; freight forwarding; freight brokerage; freighting; marine transport; shipbrokerage; 
stevedoring; transportation logistics.
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Priority claimed from 03/11/2016; Application No. : 87225054 ;United States of America 

3615315    03/11/2016
[International Registration No. : 1360928]
CRANE & CO., INC.
One Beacon Street, 17th Floor Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Durable paper for printing documents of value, namely, banknotes, currency, cards, certificates, checks, 
traveler's checks, money orders, coupons, identification papers and documents, labels, license documents, excise 
papers, passport paper, security cards, stamps, tickets, travel documents, vehicle documents, voting papers, vouchers.

Cl.40;Durable paper making (custom manufacturing for others) or treatment of paper; custom manufacturing for others 
of durable paper processed for documents of value, namely, banknotes, currency, cards, certificates, checks, traveler's 
checks, money orders, coupons, identification papers and documents, labels, license documents, excise papers, 
passport paper, security cards, stamps, tickets, travel documents, vehicle documents, voting papers, vouchers.
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Priority claimed from 30/11/2016; Application No. : 1343904 ;Benelux 

3615798    30/05/2017
[International Registration No. : 1360541]
TARKETT GDL SA (société anonyme)
2, Op der Sang L-9779 Lentzweiler

Proposed to be Used
IR DIVISION
Cl.19;Binding profiles of linoleum or cork; reducing elements of linoleum or cork for linking two floors of different 
heights.

Cl.27;Carpets; doormats; mats; linoleum and other floor coverings, namely, coverings of vinyl, of rubber; wall hangings 
not of textile; gymnastic mats; artificial turf; carpets for automobiles; wallpapers; floor coverings, namely protective vinyl 
for floor coverings; coverings for floors; vinyl floor coverings; wall coverings of plastic, of vinyl, of rubber; linoleum or 
cork slabs to be fixed on existing walls.
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Priority claimed from 16/11/2016; Application No. : UK00003197034 ;United Kingdom 

3620999    28/12/2016
[International Registration No. : 1362045]
Intertek Group Plc
33 Cavendish Square LONDON W1G 0PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business services; commercial management services; business administration; commercial administration; 
business inquiries; commercial inquiries; business investigations, commercial investigations; business research; 
commercial research; business information analysis; commercial information analysis; compilation of business 
information and/or data; compilation of commercial information and/or data; business risk management services; supply 
chain management services; compilation of information onto computer databases including information relating to 
product characteristics, safety statistics, injuries, environmental, metocean, geophysical, geotechnical and geohazard 
data and information; provision of business information, commercial information, advice and/or statistics; compilation 
and/or analysis of business statistics; compilation and/or analysis of commercial statistics; compilation and/or analysis 
of product safety statistics; business data analysis services provided by compilation and/or use of statistical models for 
analyzing business information, commercial information and/or safety information; business data analysis services 
provided by compilation and/or use of algorithms for analysing business information, commercial information and/or 
safety information; compilation of import and/or export shipment information; analysis of import and/or export shipment 
information; provision of business and/or commercial reports; provision of financial and/or insurance statistics; 
computerized data verification services; benchmarking services for business management purposes; benchmarking of 
business practices; evaluation of business organization practices in the nature of provision of benchmarking and 
reference information relating to performance, environmental, social welfare, ethical or safety standards for business 
purposes; management of product recalls; business project management services; provision of subscription services to 
computer servers, databases, websites and software resources; any of the aforesaid services provided online from a 
computer database, information network and/or the Internet; compilation of financial information; compilation of 
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insurance information; advisory and/or consultancy services relating to the aforesaid services.

Cl.36;Financial services; financial inquiries, financial investigations; insurance services; maritime insurance services in
the nature of marine and cargo risk and liability services; insurance inquiries, insurance investigations; analysis of 
financial information; analysis of insurance information; financial risk management advisory and consultancy services; 
financial analysis of taxation information; advisory services relating to declaration, calculation and/or collection of 
revenue; advisory services relating to declaration, calculation and/or collection or import duty and/or customs revenue; 
analysis of financial and/or insurance information relating to shipment of goods; provision of financial and/or insurance 
reports; financial analysis services related to analysing financial information and/or insurance information by compilation 
and/or use of statistical models; financial analysis services related to analysing financial information and/or insurance 
information by compilation and/or use of algorithms; any of the aforesaid services provided online from a computer 
database, information network and/or the Internet; advisory and/or consultancy services relating to the aforesaid 
services.

Cl.37;Maintenance and repair services in respect of oil and gas structures, marine structures, civil structures and 
buildings; maintenance and repair services in respect of oil and gas structures, marine structures, civil structures and 
buildings provided via rope access for working at high elevation; cleaning and painting services; advisory and/or 
consulting services relating to the aforesaid services.

Cl.38;Providing access to computer servers, databases, websites, content, software resources and portals; leasing or 
renting or providing subscription-based access to content, and portals; advisory and/or consulting services relating to 
the aforesaid services.

Cl.41;Training services; training advisory and consultancy services relating to obtaining regulatory or governmental 
qualifications; any of the aforesaid services provided online from a computer database, information network and/or the 
Internet; advisory and/or consulting services relating to the aforesaid services.

Cl.42;Technical testing services; quality testing services; scientific testing services; environmental testing services; 
technical inspection services; quality inspection services; environmental inspection services; certification services, 
namely the testing, analysis and evaluation of goods and services of others for the purposes of certification; technical 
evaluation services; quality evaluation services; scientific evaluation services; evaluation of product design or 
development; evaluation services related to application of industrial standards; quantity and quality verification services; 
verification of technical data; industrial analysis services; technical analysis services; scientific analysis services; 
engineering analysis services; technical validation services for product development purposes; validation services, 
namely reviewing and verifying third party quality assertions; non-destructive testing services; technical or scientific 
testing, inspection, certification, evaluation, verification or analysis of goods including materials, consumer products, 
building products, building materials, reinforced concrete structures, engineering components, marine structures, marine 
components, piping, plumbing products, plumbing materials, vehicles, engines, vehicle components, livestock, poultry, 
foods, beverages, medical equipment, medical products, pharmaceuticals; technological, scientific and industrial analysis
and research services, namely testing, inspection, certification, evaluation, verification or analysis services for 
commodities including natural resources, agricultural products and energy commodities; environmental testing, 
inspection, certification, evaluation, verification and analysis; electronic, electrical, physical, chemical, metallurgical, 
mechanical, ultrasonic, radiographic and optical testing, inspection, certification, verification, evaluation and analysis 
services relating to the application of industrial or commercial standards; testing, inspection, certification, verification, 
evaluation and analysis services all for compliance with regulatory, quality, quantity, consistency, performance, ethical or 
safety standards; laser scanning services for mapping and surveying purposes; laser scanning services for the 
production of 3D models of buildings, facilities, industrial plant and ships; quality and safety control testing and 
assessment services; auditing of quality control capability; calibration services; scientific and technological services; 
scientific laboratory services; medical research laboratory services; blood testing services for scientific or industrial 
research purposes; body fluid testing services for scientific or industrial research purposes; forensic science services for 
investigation purposes; industrial analysis services; industrial and scientific research services; medical and 
pharmacological research services; corrosion testing services; technical services for corrosion modelling and 
monitoring; mechanical integrity services; pipeline integrity services; integrity monitoring services; stress testing of 
materials and products; conducting clinical trials and field trials; development of medical products; process and 
formulation development of pharmaceutical, microbiological, medical and veterinary preparations; design and 
development of medical devices; research relating to plant breeding; scientific study protocol development; technological 
or engineering project management services; environmental monitoring and hazard assessments; design services; safety 
design services; premises layout design services; surveying services; engineering services; preparing engineering 
analyses and reports; geological and geotechnical services; testing, inspection, evaluation, verification and analysis of 
business systems, management systems, quality management systems, environmental management systems, 
manufacturing systems, methods and processes, including supply chain management all for compliance with regulatory, 
quality, quantity, consistency, performance, ethical or safety standards; provision of benchmarking and reference 
information relating to performance, environmental, engineering, social welfare or ethical safety or quality standards; 
provision of benchmarking and technical reference information relating to metocean, geophysical, geotechnical or 
geohazard data and information; any of the aforesaid services provided online from a computer database, information 
network and/or the Internet; computer services in the nature of Software as a Service (SaaS), namely hosting computer 
software and software-utilising services for access by, or use by, others; computer services in the nature of Software as a 
Service (SaaS), namely the online (from websites or via the Internet) provision of software resources for use by others; 
leasing of computer software; computer software consultancy, research, advisory, planning and information services; 
computer software design, writing, development, customization, installation, testing, updating, repair and maintenance 
services; information and advisory services relating to computer software and the use and application thereof; product 
benchmarking; advisory and consultancy services relating to all the aforesaid services.

Cl.45;Litigation support services; expert witness services; document verification services being verification of 
identification labelling and certificates required for trade; security and safety risk assessment services; process safety 
and process hazards analysis related to workplace safety or product design and development; provision of safety 
information and advice; provision of security information and advice; provision of legal information and legal advice 
relating to laws and regulations in the field of quality, safety and performance; legal advice and consultancy relating to 
obtaining regulatory or governmental approvals; auditing of supply chain security practices; inspection of workplaces for 
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occupational health and safety purposes; project management services, namely, consultancy services relating to health 
and safety; provision of benchmarking and reference information relating to workplace safety standards or supply chain 
safety standards; container scanning for security purposes; cargo scanning services for security purposes; any of the 
aforesaid services provided online from a computer database, information network and/or the Internet; advisory and 
consultancy services relating to all the aforesaid services.
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Proposed to be Used
IR DIVISION
Cl.1;Filtering media of chemical and non-chemical substances included in the class; filtering preparations for the 
beverages industry; chemical preparations and materials for film, photography and printing; security papers [sensitized]; 
fertilisers, and chemicals for use in agriculture, horticulture and forestry; pyroligneous acid; furfural; sodium sulphate; 
chemicals used in science; chemical intensifiers for paper; chemical substances, chemical materials and chemical 
preparations.

Cl.3;Facial washes [cosmetic]; hand masks for skin care; skin conditioners; skin masks [cosmetics]; skin conditioning 
creams for cosmetic purposes; skin care creams, other than for medical use; wrinkle removing skin care preparations; 
skin cleansing cream; skin cleansing lotion; skin cleansers [non-medicated]; body masks; facial care preparations; skin 
cleansers [cosmetic]; wrinkle-minimizing cosmetic preparations for topical facial use; patches containing sun screen and 
sun block for use on the skin; wipes impregnated with a skin cleanser; exfoliating scrubs for the face; exfoliants for the 
cleansing of the skin; exfoliating scrubs for cosmetic purposes; pores tightening mask packs used as cosmetics; 
cleansing masks; cosmetic masks; face packs; shampoo; cleaning and fragrancing preparations; polish for furniture and 
flooring; grease-removing preparations; wiping cloth impregnated with a cleaning preparation for cleaning eye glasses; 
cloths impregnated with a detergent for cleaning; cloths impregnated with polishing preparations for cleaning; pre-
moistened towelettes impregnated with a detergent for cleaning; cloths impregnated with a detergent for cleaning; wipes 
incorporating cleaning preparations; polishing preparations; furbishing preparations; furbishing preparations; scented 
sachets; fabric conditioning preparations; fabric softener for laundry; grinding preparations; exfoliants for the care of the 
skin; toiletries; cotton sticks for cosmetic purposes; cologne impregnated disposable wipes; perfumed tissues; 
disposable wipes impregnated with cleansing compounds for use on the face; pre-moistened cosmetic wipes; moist 
wipes for sanitary and cosmetic purposes; cleaning masks for the face; skin care preparations; impregnated tissues for 
cleaning [non-medicated, for use on the person]; non-medicated body care preparations; beauty care cosmetics; tissues 
impregnated with essential oils, for cosmetic use; tissues impregnated with make-up removing preparations; tissues 
impregnated with make-up removing preparations; make-up removing preparations; facial wipes impregnated with 
cosmetics; nail varnish remover [cosmetics]; nail polish remover; self-tanning preparations [cosmetics]; personal 
deodorants; baby wipes; skin cleansing cream [non-medicated]; anti-wrinkle cream; non-medicated moisturisers; foot 
masks for skin care; facial masks; face scrubs (non-medicated -); facial cleansers [cosmetic]; cotton wool for cosmetic 
purposes; feminine hygiene cleansing towelettes.

Cl.5;Fibre (dietary -); nutritional supplements; dental preparations and articles; dental impression materials; dental 
materials for stopping the teeth; dental materials for making models of teeth; dental materials for duplicating models of 
teeth; embedding material for dental use; lining materials for dental purposes; dental resin for temporary bridges, crowns 
and veneers; material for repairing teeth; material for dental prostheses; materials for artificial teeth; material for dental 
bridges; material for dental crowns; pharmaceutical preparations for dental use; synthetic materials for dental use for 
fillings; dental composite materials; teeth filling material; dental mastics; absorbent articles for personal hygiene, namely 
odour-absorbing materials, feminine hygiene articles, disposable incontinence pads, sanitary clothing (sanitary wear), 
incontinence pads, absorbent hygiene articles, breast-nursing pads, bandages for health purposes, napkins for 
incontinents, sanitary towels, belts for sanitary napkins (towels), menstruation tampons, sanitary pads, sanitary knickers, 
panty liners, panty liners (sanitary), sanitary tampons, babies' napkin-pants (diaper-pants), babies' napkins (diapers), 
babies' napkins (diapers) of cellulose, paper or cellulose, disposable babies' napkins (diapers) of paper and cellulose, 
triangular babies' napkins (diapers) of paper, napkin pads of paper for incontinents, napkin pads of cellulose for 
incontinents, disposable pads of cellulose for napkins, disposable napkin pads for incontinents, disposable pants of 
paper for holding babies' napkins in place, disposable pants of cellulose for holding babies' napkins in place, disposable 
napkins of paper for incontinents, disposable swimming napkins for babies, disposable swimming napkins for children 
and small children, disposable training pants (napkins), disposable napkins for incontinents, shaped babies' napkins 
(diapers) of paper, shaped babies' napkins (diapers) of cellulose, clothing for incontinents, disposable napkins of 
cellulose for incontinents, absorbent pants for incontinents, napkin-pants for incontinents, napkin pads of paper, napkins 
of paper, swimming napkins (diapers) for babies, bandages for health purposes, panty liners for incontinents, disposable 
babies' napkins (diapers) of paper, disposable training napkins of paper or cellulose, disposable training napkins for 
small children, disposable incontinence napkins for adults, disposable babies' napkin-pants (diaper-pants) of paper, 
disposable babies' napkin-pants (diaper-pants) of cellulose, disposable napkins, disposable babies' napkin-pants (diaper-
pants), napkins of paper for incontinents, adult napkins, napkins for incontinents, napkins of cellulose, babies' napkins 
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(diapers) of cellulose, wadding for medical purposes, absorbent wadding for medical purposes; sanitary preparations for 
medical purposes, namely scrubs (preparations) for medical purposes, medicinal creams for the protection of the skin, 
skin care creams for medical use, skin care preparations for medical use, tisanes [medicated beverages], face scrubs 
(medicated -), skin care lotions [medicated], pharmaceutical preparations for skin care, cotton wool for pharmaceutical 
purposes, cotton wool in the form of sticks for medical use; hygienic preparations for veterinary use; diapers for pets, 
namely absorbent diapers of cellulose for pets, absorbent nappies of paper for pets; alcohol swabs for medical purposes, 
namely disinfectant swabs, medical swabs; sanitizers for household use; disinfectants for hygiene purposes; 
disinfectants for medical apparatus and instruments; disinfectants for medical instruments; disinfectants for medical use; 
disinfectants for dental apparatus and instruments; sanitizing wipes; impregnated medicated wipes, namely wipes with 
insect repellents; impregnated antiseptic wipes; medicated handwash; wipes for medical purposes, namely wet wipes, 
impregnated with a pharmaceutical lotion, pads impregnated with medications, wipes, impregnated with pharmaceutical 
lotions, wet wipes for medical purposes, pads impregnated with medicines, moistened towels of paper impregnated with a
pharmaceutical lotion, wipes for medical use, wipes for medical purposes; tissues impregnated with antibacterial 
preparations; disinfectants impregnated into tissues; deodorants for clothing and textiles, namely odour-neutralising 
preparations for clothing and textiles; shoe deodorizers; antiseptic preparations for wound care, namely materials for 
dressings, covering materials and applicators (for medical purposes), first aid kits for domestic use, haemostatic pencils, 
materials for surgical casts, medical adhesives for binding internal tissue, medical adhesives for binding wounds, oiled 
paper for medical purposes, first-aid boxes, filled, gels for dermatological use, haemostatics for medical purposes, paper 
for mustard poultices, pharmaceutical preparations for wounds, antiseptic liquid bandages, dissolvable strips to stop 
bleeding from minor cuts and grazes, eyepatches for medical purposes, eye pads for medical use, eye bandages for 
medical use, bandages for use as dressings, cotton for medical use, bandages for making casts, surgical bandages, 
surgical plasters, medical and surgical dressings, elastic bandages [dressings], first aid dressings, gauze, tissues for 
surgical use, adhesive bandages, adhesive plasters, adhesive bands for medical purposes, corn rings for the feet, tapes 
for strapping [medical], adhesive bands for medical purposes, tapes for varicose veins, adhesive dressings, compresses, 
materials for dressings, materials for dressing wounds, medicated plasters, gauze compresses, ear bandages, plasters, 
materials for dressings, bunion pads, plasters incorporating a magnet, sponge material for healing wounds, mustard 
poultices, sterilized dressing, synthetic material for use in setting bones, synthetic material for use in producing casts, 
tampons for medical purposes, swabs for medical use, bandages for skin wounds, bandages for the prevention of 
blisters, gauze for dressings, dressings, medical, dressing retention materials, surgical dressings, absorbent cotton, 
cotton wool for surgical use, vulnerary sponges, wound dressings; cleaning cloths impregnated with disinfectants for 
hygiene purposes, namely mothproofing paper.

Cl.9;Cases adapted for mobile phones; cases for telephones; cases for PDAs; cases for pocket calculators; cases 
adapted for CD players; cases adapted for DVD players; cases for digital media players; lens cases; advertising display 
signs [mechanical or luminous]; cases adapted for photographic equipment; camcorder cases; camera casings; battery 
separators; spectacle cases; cases for children's eye glasses; cases for contact lenses; lens cases; fire-resistant flying 
suits; respirators for filtering air; clothing for protection against fire; fireproof automobile racing suits for safety 
purposes; fire blankets; clothing for protection against fire; filters for respiratory masks; respiratory mask filters [non-
medical]; safety nets; footwear for protection against fire; flame-retardant balaclavas; boots for protection against fire; 
clothing for protection against accidents, irradiation and fire; helmets for motorcyclists; cases fitted with dissecting 
instruments for scientific or research purposes; cases fitted with dissecting instruments not for medical use; laboratory 
filters; fire resistant gloves; protective and safety equipment.

Cl.10;Breast shields; incontinence bed pads; medical drapes of non-woven textile materials; haemostats; surgical 
mesh; medical furniture and bedding, equipment for moving patients; blankets for medical purposes; incontinence sheets 
for use with babies; incontinence sheets for use with infants; cushions for medical purposes; pillows for orthopedic use; 
pillows for therapeutic use; pillows (soporific -) filled with down; sheets [drapes] for medical use; incontinence mattress 
protectors; incontinence sheets; medical clothing; disposable protective gloves for medical purposes; gloves for medical 
purposes; gloves for use in hospitals; medical compression stockings; surgical mesh comprised primarily of artificial 
materials; knee supports for medical use.

Cl.12;Fitted liners for the cargo area of vehicles; linings for vehicles; upholstery for vehicles; protective interiors for 
vehicles; roof linings for vehicles; interior panels for vehicles; car safety seats for children; car safety seats for children; 
car safety seats for children; children's seats for use in vehicles; child carrying seats for use in vehicles; safety seats for 
vehicles; pet safety seats for use in vehicles; safety seats for infants and children for vehicles; safety seats for vehicles; 
car seat canopies; car tidies; boot tidies; seat covers [shaped] for use in automobiles; coverings for car seats; car seats; 
children's car seats; seat cushions for the seats of vehicles; children's car seats; sun shields and visors for motor cars.

Cl.16;Crepe paper; filtering materials of paper; filter paper; paper filters for coffee makers; printed packaging materials 
of paper; containers of paper for packaging purposes; bags made of paper for packaging; decorative paper bows for 
wrapping; decorative wrapping paper; humidity control sheets of paper or plastic for foodstuff packaging; sheets of 
reclaimed cellulose for wrapping; gift wrap paper; cardboard packaging; plastic film for packaging; paper impregnated 
with oil for wrapping purposes; plastic materials for packaging; paper for wrapping and packaging; paper sacks; bags 
made of paper for packaging; bows for decorating packaging; bags made of paper for packaging; bags and articles for 
packaging, wrapping and storage of paper, cardboard or plastics; industrial packaging containers of paper; containers of 
card for packaging; packaging containers of regenerated cellulose; bags [envelopes, pouches] of paper or plastics, for 
packaging; films for wrapping foodstuffs; packing cardboard; cartons of cardboard for packaging; fiberboard boxes; 
plastic materials for packaging (not included in other classes); wrapping materials made of paper; packaging materials 
made of cardboard; packaging materials made of recycled paper; packaging material made of starches; packaging 
materials; wrapping paper; cartons of cardboard for packaging; cartons of cardboard for packaging; bags made of paper 
for packaging; viscose sheets for wrapping; pencil boxes; cases for stationery; adhesive packaging tapes; adhesive wall 
decorations of paper; promotional publications; book covers; crepe paper for domestic use; paper for use in the 
manufacture of wallpaper; tissue paper for use as material of stencil paper (ganpishi); paper for use in the manufacture of 
tea bags; tissues of paper for removing make-up; coarse tissue [for toiletry use]; filters (paper coffee -); paper wipes; 
facial tissues of paper; absorbent sheets of paper or plastic for foodstuff packaging; paper tissues; tissue paper; hygienic 
paper; paper tissues for cosmetic use; cellulose wipes.

Cl.17;Fibres for insulating purposes; quilted blankets for insulating; regenerated fiber thread not for textile use; 
chemical fibres not for textile use; synthetic fibres, other than for textile use; insulation and barrier articles and materials; 
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insulating fabrics; fabrics made from synthetic fibres [for insulation]; fabrics made of mixed synthetic and natural fibres 
for use as insulation; fabrics of carbon fibre for use as insulation; fabrics of chemically produced fibres for use as 
insulation; fabrics of organic fibres for use as insulation; fiberglass for insulation; fibres impregnated with synthetic 
resins for insulation; fleeces of crude fibres of carbon [insulation]; insulating paper; insulation material for use in the 
aircraft industry; insulating materials produced from plastics; insulation sheets; magnet wire (insulation for -); insulating 
paper; paper impregnated with oil for insulating; pipe insulation; pre-formed insulation components; treated papers for 
insulating; thermal insulation articles and materials; fibreboard for high temperature insulation; heat resistant fabrics 
[insulation]; insulation jackets for industrial pipes; insulations of synthetic material for the thermic protection of pipes; 
insulations with sealing functions for heat protection; thermal insulation jackets for industrial plant; thermal insulating 
materials; electrical insulation articles and materials; electrical insulating tape; insulation for electric conductors; paper 
for electrical capacitors; substrates for electrical insulation; acoustic insulation articles and materials; acoustical tiles; 
acoustical insulation barrier panels; acoustical insulation for buildings; structures (non-metallic -) for noise abatement 
[insulation]; foils of cellulose [other than for wrapping or packaging]; foil of regenerated cellulose, other than for packing; 
foam rubber; carbon fibre; regenerated cellulose for use in manufacture; viscose sheets, other than for packing; carbon 
fibres for use in industry; carbon fibers [fibres], other than for textile use; raw fibres of carbon, other than for textile use; 
resin impregnated carbon fibre fabrics; yarns of carbon fibres [other than for use in textiles]; molded foam for packing; 
packaging tapes (adhesive -), other than for household or stationery use; plastic fibers for use in the manufacture of tire 
cord; flame retardant fabrics [asbestos]; fire resistant insulated panels; insulating refractory materials; insulating felt; 
fabrics of chemically produced fibres for use as insulation; insulations of synthetic material for the thermic protection of 
pipes; foils of cellulose [other than for wrapping or packaging]; semi-worked plastic substances; filtering materials [semi-
processed foams or films of plastic].

Cl.20;Beds, bedding, mattresses, pillows and cushions; bedding for cots [other than bed linen]; bedding for cots [other 
than bed linen]; replacement seat covers [fitted] for furniture; textile covers [shaped] for furniture; inflatable pillows; bath 
pillows; bedding, except linen; children's beds made of cloth in the form of a bag; futon mattresses [other than childbirth 
mattresses]; head supporting pillows; maternity pillows; mattress toppers; mattresses; mattresses; mattresses [other 
than child birth mattresses]; nap mats [cushions or mattresses]; neck-supporting pillows; nursing pillows; pet cushions; 
pillows; scented pillows; sleeping mats for camping [mattresses]; soft furnishings [cushions]; stuffed pillows; support 
pillows for use in baby car safety seats; support pillows for use in baby seating; animal housing and beds; beds for pets; 
pet cushions; pet houses; advertising display boards; advertisement display boards of plastic [non-luminous].

Cl.21;Anti-static cloths for cleaning; dusters; eyeglass cleaning cloths; towel rings; chopstick cases; applicators for 
applying eye make-up; cases adapted for cosmetic utensils; toilet cases; applicators for cosmetics; oven mitts; cleaning 
rags; cleaning rags; cleaning rags.

Cl.22;Raw textile fibers and substitutes; liber; raw cotton; treated wool; chemical fibers for textile use; fibres being 
partly prepared synthetic materials for textile use; fibres being raw synthetic materials for textile use; silk flock; yarn 
fibers; twisted cords [sash]; raw fibrous textile; scoured wool; semi-synthetic fibers [for textile use]; true hemp fiber 
[raw]; rabbit hair; jute; jute fiber [raw]; combed wool; cashmere wool [raw material]; linters; raw fibrous textile materials 
treated with flame retardants; mohair; natural fibers; polyester stuffing fibers; polyester filament; polyester plastic netting 
for packaging goods; vitreous silica fibers for textile use; raffia fibers; ramie fibre; raw textile fibers; raw fibres of plastics 
for textile use; linen (raw -) [flax]; raw silk; raw wool; silk waste; shorn wool; silk fibers; silk polyester monofilaments; 
carded wool; synthetic fibers for textile use; synthetic fibers for textile use; synthetic textile filaments; textile filaments; 
textile fibers; non-woven textile fibres; fibres for making up into carpets; fibres for making up into carpet tiles; viscose 
silica fibres; raw or treated wool; wool flock; bags and sacks of textile for packaging, storage and transport; liners for use 
in bulk containers; bags and sacks for packaging, storage and transport; nets; plant hangers of rope; non-metal slings 
and bands for handling loads; strips for tying-up vines; wrapping or binding bands, not of metal; hammocks; storage 
bags for holding a body prior to cremation; mesh bags for washing lingerie; mesh bags for storage; packaging bags 
[sacks] of textile for bulk transportation; packaging bags [sacks] of textile for bulk storage; sacks; sacks made of textile 
materials; sacks for transporting waste; sacks for the transport of materials; sacks for the storage of materials in bulk; 
sacks and bags (not included in other classes); sacks for the storage of materials; bags [sacks] for the transport and 
storage of materials in bulk; non-textile bags for the transportation of materials in bulk; non-textile bags for the bulk 
storage of animal foodstuffs; non-textile bags for the bulk storage of materials; shoe bags for storage; sail bags (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); textile wine gift bags; 
protection pouches made of fabric for storing purses when not in use; bags [envelopes, pouches] of textile, for 
packaging; bags [envelopes, pouches] of textile, for packaging; bags [envelopes, pouches] of textile, for packaging; 
packaging nets for transporting fruits and vegetables; bags [envelopes, pouches] of textile, for packaging; textile bags for 
merchandise packaging [envelopes, pouches]; tarpaulins, awnings, tents, and unfitted coverings; tents for use in angling; 
tents for camping; vehicle covers, not fitted; unfitted covers for boats and marine vehicles; tarpaulins; tents; tents 
[awnings] for vehicles; tents [awnings] for caravans; tents made of textile materials; tents for mountaineering or camping; 
sails; canvas for making sails; ropes and strings; binding thread, not of metal, for agricultural purposes; thread, not of 
metal, for wrapping or binding; strings; twine made of polypropylene; twine made of sisal; non-metallic twines; strings for 
tying purposes; packaging string; macrame rope; cordage; ropes and synthetic ropes; rope for use in toys for pets; 
synthetic ropes; cordage; ropes, not of metal; baling twine; packing rope; nets; elastic netting for meat products; hemp 
nettings; netting [not of metal or asbestos]; nets for windbreak purposes; chemical fiber nettings; rockfall prevention nets 
of textile; commercial fishing nets; commercial nets; nets for use with floating structures; twine for nets; net pens for fish 
farming; nets for shading; silk netting; fitted nets; padding and stuffing materials; down feathers; feathers for stuffing 
upholstery; wadding for filtering; fillings of synthetic fibres; fillings for upholstered pillows; fillings of synthetic foam; 
fillings for duvets; fillings for pillows; fillings for quilts; wood shavings; kapok; loose feathers; materials for padding; 
padding materials, other than of rubber or plastic for pillows; padding materials, other than of rubber or plastic for 
sleeping bags; padding materials made of fibrous material; padding materials made of fibrous material; padding made of 
non woven fabrics; padding materials, other than of rubber or plastic for beds; polyester batting; sawdust; sisal; sisal 
fibers; industrial packaging containers of textile; fleece for the upholstery industry; wadding for padding and stuffing 
upholstery; wadding fibres; wool (upholstery -) [stuffing]; padding and stuffing materials (except of paper, cardboard, 
rubber or plastics); fillings for upholstered pillows; spun polyester fibre for textile use.

Cl.23;Yarns and threads; angora yarn; spools of thread; spools of yarn; spun cotton; cotton yarn; chenille yarn; 
chenille yarn; douppioni silk yarn; elastic thread; elastic thread and yarn for textile use; elastic thread and yarn of 
synthetic fibres for textile use; threads made of spun cotton; thread for textile use; textile filaments [threads]; flocked 
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fibers (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); yarn; yarns 
made of angora for textile use; waste cotton yarn; polyester pre-oriented yarns; yarns made of carbon fibres for textile 
use; yarn of synthetic or mixed fibres for use in textiles; wild silk yarn; knitting yarns; yarns for domestic use; yarns for 
textile applications; inorganic fiber base mixed thread and yarn; cotton base mixed thread and yarn; chemical fiber base 
mixed thread and yarn; chemical-fiber threads and yarns for textile use; degreased waste threads and yarns; hemp base 
mixed thread and yarn; regenerated fiber thread and yarn [for textile use]; silk base mixed thread and yarn; synthetic fiber 
thread and yarn; wool base mixed thread and yarn; yarns and threads for textile use; yarns for sale in kit form; twisted 
cotton thread and yarn; twisted threads and yarns; twisted hemp thread and yarn; twisted silk thread and yarn; twisted 
wool thread and yarn; yarns (combed -) made of natural fibres; twisted mixed thread and yarn; worsted yarn; spun silk 
yarn; spun silk yarn; semi-synthetic fiber thread and yarn [chemically treated natural fiber yarn]; hand knitting wools; true 
hemp thread and yarn; true hemp thread and yarn; heat-stable yarns and threads; jute thread and yarn; camel hair yarn; 
carded threads in flax for textile use; carded yarns of hemp for textile use; carded threads in natural fibres for textile use; 
carded threads in natural fibres for textile use; yarns (carded -) made of wool; carded threads in wool for textile use; 
cashmere yarns; ceramic fibre yarns for textile use; coir thread and yarn; rayon thread and yarn; linen thread and yarn; 
linen thread and yarn; metal fiber thread for textile use; sewing thread for textile use; sewing thread and yarn; natural 
yarns; non-metallic yarns for textile use; silica threads; ramie thread and yarn; raw silk yarn; spun silk; silk yarn; 
embroidery thread and yarn; knitting yarns; knitting yarns made of acrylic materials; knitting yarns made of nylon; 
knitting yarns made of wool; polyester textured yarns; yarns made of synthetic material for textile use; synthetic threads; 
carpet yarns; textile yarns; textile yarns made of man-made fibres; textile yarns made of natural fibres; covered rubber 
thread and yarn [for textile use]; mixed spun threads and yarns; waxed thread; waxed yarn; weaving fibre thread and yarn 
for industrial use; spun thread and yarn; worsted; wool yarn; wool yarn; yarns for use in tyre cord construction.

Cl.24;Flocked fabrics; fabrics being textile piece goods for use in tapestry; tick [linen]; knitted elastic fabrics for ladies 
underwear; knitted elastic fabrics for bodices; knitted elastic fabrics for sportswear; knitted elastic fabrics for gymnastic 
dresses; fibre fabrics for use in the manufacture of articles of clothing; fibre fabrics for the manufacture of the exterior 
coverings of furniture; fibre fabrics for use in the manufacture of linings of shoes; fibre fabrics for use in the manufacture 
of linings of bags; felt; felt for use by papermakers; felt cloth; flame retardant fabrics [other than asbestos]; flannel 
[fabric]; towelling [textile]; linings [textile]; inlay materials of non-woven fabrics; chemical fiber fabrics; fabrics for textile 
use; knit lace fabrics; knitted fabric; gummed waterproof cloth; towelling [textile]; linens; jersey [fabric]; jersey [fabric]; 
fabrics of carbon fibre, other than for insulation; fabrics [textile piece goods] made of carbon fibre; fabrics made from 
artificial fibres [other than for insulation]; upholstery fabrics; furnishing fabrics; upholstery fabrics; furnishing fabrics in 
the piece; furnishing fabrics in the piece; woven furnishing fabrics; non-woven felts; silk fabrics for furniture; semi-
synthetic fiber fabrics; fabrics of chemically produced fibres, other than for insulation; fabrics of organic fibres, other 
than for insulation; regenerated fiber yarn fabrics; fabrics made from artificial fibres [other than for insulation]; fabrics for 
use in making jerseys; knitted fabric; knitted fabrics of cotton yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics 
of wool yarn; fabrics made of mixed synthetic and natural fibres, other than for insulation; textile fabrics for use in the 
manufacture of beds; textile fabrics for making into linens; textile fabrics for use in the manufacture of bedding; textile 
fabrics for making into blankets; textile fabrics for use in the manufacture of furniture; textile fabrics for use in the 
manufacture of sheets; textile fabrics for use in the manufacture of towels; textile fabrics for use in the manufacture of 
pillowcases; textile piece goods for making bedding covers; textile piece goods for making-up into towels; cloth; tissues 
being textile piece goods; velours for furniture; non-woven fabrics; non-woven textile fabrics; non-woven textile fabrics; 
non-woven textile fabrics for use as interlinings; non-woven fabrics of natural fibres; non-woven fabrics of synthetic 
fibres; non-woven fabrics in the form of sheeting for use in manufacture; woven fabrics for furniture; textile goods, and 
substitutes for textile goods; nightdress cases of textile; printers' blankets of textile; disposable cloths; linings [textile]; 
linen lining fabric for shoes; wall fabrics; fabrics for textile use; household textile articles made from non-woven 
materials; linens; nightdress cases of textile; ticks [mattress covers]; coverings for furniture; mosquito nets; non-woven 
textile articles; dust sheets; textile tissues; textiles made of flannel; non-woven textile articles; interlinings made of non-
woven fabrics; coverings for furniture; furniture coverings (unfitted); loose covers made of textile materials for furniture; 
furniture coverings of textile; dust sheets; loose covers made of textile materials for furniture; draperies [thick drop 
curtains]; curtains; markers [labels] of cloth for textile fabrics; wall fabrics; wall hangings of textile; bed linen; bed linen; 
towelling [textile]; towels of textile; kitchen and table linens; towels of textile; hand towels of textile; bed linen and table 
linen; tea cloths; dish towels for drying; towelling [textile]; hand towels of textile; place mats, not of paper; textile 
smallwares [table linen]; table covers; table cloths (not of paper); tablemats, not of paper; table covers of non-woven 
textile fabrics; textile napkins; table linen, not of paper; napery of textile; table linen; washing gloves; bed linen; receiving 
blankets; bed linen and table linen; bed sheets; duvet covers; comforters; bed blankets made of cotton; bed blankets 
made of man-made fibres; bed covers of paper; silk bed blankets; woolen blankets; duvet covers; bed sheets; bed skirts; 
bed throws; fabric bed valances; bed linen made of non-woven textile material; infants' bed linen; covers for eiderdown 
and duvets; comforters; blankets for household pets; quilts; blankets for outdoor use; disposable bedding of textile; 
eiderdowns [down coverlets]; terry linen; futon quilts; sleeping bags [sheeting]; waterproof bed clothes; cot blankets; cot 
sheets; children's blankets; shams; lap rugs; contoured mattress covers; pillowcases; ticks (mattress and pillow 
coverings); mattress covers; mattress covers; quilts filled with down; duvets; travelling rugs [lap robes]; sleeping bag 
liners; silk blankets; contour sheets; quilt bedding mats (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); quilts of textile; quilts of textile; quilts filled with feathers; quilts filled with half 
down; quilts filled with stuffing materials; quilts filled with synthetic stuffing materials; quilts; quilt covers; textile covers 
for duvets; textile goods for use as bedding; bed sheets; bed throws; valanced bed sheets; bed skirts; woolen blankets; 
bath linen; hand towels of textile; bath sheets; bath towels; bath linen, except clothing; disposable wash cloths; towelling 
coverlets; face cloths of towelling; turkish towel; turkish towel; bath sheets; bath sheets; towelling [textile] adapted for 
use in dispensers; hand towels; towelling [textile]; hand towels of textile; children's towels; towelling [textile]; household 
linen, including face towels; make-up removal cloths [textile], other than impregnated with cosmetics; make-up removal 
cloths [textile], other than impregnated with toilet preparations; cloths of woven textile material for washing the body 
(other than for medical use); cloths of non-woven textile material for washing the body [other than for medical use]; bath 
mitts; mitts made of non-woven fabric for washing the body; wash cloths; cloths for washing the body [other than for 
medical use]; filtering materials of textile; flame resistant fabrics; baby bunting.

Cl.25;Headgear; swimming caps; bandanas [neckerchiefs]; baseball caps; berets; bobble hats; millinery; shower caps; 
fascinator hats; fedoras; fezzes; bucket caps; golf caps; yashmaks; bonnets [headwear]; tams; hats; frames (hat -) 
[skeletons]; skull caps; waterpolo caps; hoods [clothing]; small hats; knot caps; chefs' hats; sports headgear [other than 
helmets]; children's headwear; head scarves; head scarves; head scarves; yashmaghs; miters [hats]; fashion hats; caps 
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[headwear]; cap peaks; sun visors [headwear]; nightcaps; hats (paper -) [clothing]; paper hats for wear by chefs; paper 
hats for wear by nurses; party hats [clothing]; fur muffs; fur hats; head scarves; rain hats; knitted caps; flat caps; garrison
caps; sedge hats (suge-gasa); sleep masks; veils [clothing]; wimples; tam o'shanters; tennis sweatbands; ski hats; sun 
hats; sports caps and hats; sports caps; headbands [clothing]; head sweatbands; beach hats; knitted caps; balaclavas; 
thermal headgear; toques [hats]; head scarves; woolly hats; top hats; clothing; evening wear; evening coats; detachable 
neckpieces for kimonos (haneri); detachable collars; underarm gussets [parts of clothing]; aikido suits; albs; american 
football bibs; parkas; suits; evening suits; women's suits; bowties; dress pants; jumper suits; blouses; work clothes; 
coveralls; blouses; sleeveless jerseys; mantles; arm warmers [clothing]; gowns for doctors; warm-up pants; clothing 
made of fur; driving gloves; layettes [clothing]; layettes [clothing]; baby bodysuits; baby doll pyjamas; babies' pants 
[clothing]; plastic baby bibs; baby tops; babies' pants [clothing]; baby bottoms; layettes [clothing]; pram suits; swimming 
costumes; bathing costumes for women; bathing suits for men; fitted swimming costumes with bra cups; swim wear for 
gentlemen and ladies; bathing drawers; swimming costumes; swimming costumes; bathrobes; bathing drawers; 
swimming trunks; bathwraps; robes; ballet suits; ball gowns; bandanas [neckerchiefs]; bandeaux [clothing]; baseball 
uniforms; baselayer bottoms; baselayer tops; crop tops; printed t-shirts; leg warmers; cashmere clothing; clothing of 
imitations of leather; woolen clothing; motorists' clothing; baby clothes; bridesmaids wear; figure skating clothing; 
christening robes; clothing for wear in judo practices; children's wear; infant wear; girls' clothing; motorcyclists' clothing 
of leather; leather clothing; linen clothing; paper clothing; plush clothing; silk clothing; clothing for martial arts; clothing 
for horse-riding [other than riding hats]; articles of clothing for theatrical use; clothing for fishermen; boys' clothing; 
clothing for wear in wrestling games; maternity clothing; lounge pants; bermuda shorts; bed jackets; bed socks; maillots; 
blazers; blousons; boas [necklets]; leotards; body stockings; teddies [undergarments]; boleros; bolo ties; bomber 
jackets; boxer shorts; wedding dresses; burnouses; brassieres; bustiers; pea coats; capes; pedal pushers; car coats; 
cargo pants; chaps (clothing); chasubles; chemisettes; cheongsams (chinese gowns); albs; choir robes; evening wear; 
corduroy trousers; coverups; ladies' clothing; lingerie; gowns; women's outerclothing; knickers; ladies' underwear; 
ladies' underwear; down jackets; down vests; denim jeans; topcoats; donkey jackets; three piece suits [clothing]; duffel 
coats; pocket squares; one-piece suits; jumper suits; one-piece playsuits; disposable underwear; skating outfits; athletic 
tights; woollen tights; pleated skirts for formal kimonos (hakama); masquerade costumes; women's ceremonial dresses; 
moisture-wicking sports bras; moisture-wicking sports shirts; moisture-wicking sports pants; fishing shirts; fishing 
vests; fleeces; fleece vests; bowties; flying suits; formal evening wear; formalwear; foulards [clothing articles]; morning 
coats; leisure suits; casual shirts; slacks; casualwear; tap pants; barber smocks; robes; replica football kits; football 
jerseys; soccer bibs; footmuffs, not electrically heated; gabardines [clothing]; goloshes; gaiters; morning coats; padded 
pants for athletic use; padded shirts for athletic use; padded shorts for athletic use; knitwear [clothing]; knitted gloves; 
knit jackets; knitted underwear; guernseys [clothing]; woven clothing; woven shirts; gilets; polo shirts; golf trousers; golf 
pants, shirts and skirts; golf skirts; unitards; clothing for gymnastics; ankle socks; halloween costumes; neckbands; 
neckwear; scarves; neck tubes; wrist warmers; gloves [clothing]; gloves for cyclists; gloves with conductive fingertips 
that may be worn while using handheld electronic touch screen devices; gloves including those made of skin, hide or fur; 
handwarmers [clothing]; loungewear; aloha shirts; button-front aloha shirts; shirt yokes; shirts; shirts for suits; collared 
shirts; open-necked shirts; button down shirts; nighties; slips [undergarments]; shirt-jacs; shirt fronts; men's suits; 
menswear; outerclothing for men; men's socks; men's underwear; waistcoats; wedding dresses; lumberjackets; hooded 
pullovers; knickers; trousers; trousers of leather; trousers for children; trousers for children; nurse pants; sweatpants; 
snowboard trousers; pantsuits; culotte skirts; knee-high stockings; braces for clothing [suspenders]; suspender belts for 
men; girdles; girdles; jackets [clothing]; jackets being sports clothing; polar fleece jackets; fishermen's jackets; sleeved 
jackets; sleeveless jackets; snowboard jackets; rainproof jackets; men's and women's jackets, coats, trousers, vests; 
jacket liners; hunting pants; hunting jackets; hunting vests; hunting shirts; kimonos; denims [clothing]; denim jeans; 
denim jackets; jumpers; jodhpurs; shell suits; jogging sets [clothing]; sweatpants; jogging tops; sweatpants; heavy 
jackets; stuff jackets [clothing]; judo suits; caftans; bodices [lingerie]; martial arts uniforms; combative sports uniforms; 
hooded sweatshirts; karate suits; cashmere scarves; kendo outfits; khakis; kilts; kilts; kimonos; gowns; pinafores; 
gowns; nurse dresses; linings (ready-made -) [parts of clothing]; pockets for clothing; leisurewear; bloomers; walking 
breeches; trouser socks; knee warmers [clothing]; short sets [clothing]; ready-to-wear clothing; basic upper garment of 
korean traditional clothes [jeogori]; korean traditional women's waistcoats [baeja]; korean topcoats [durumagi]; body 
warmers; corselets; camisoles; corsets; corsets; corsets; costumes; skirt suits; costumes for use in children's dress up 
play; costumes for use in role-playing games; shoulder wraps; detachable collars; collars for dresses; neckties; ascots; 
crinolines; cummerbunds; short-sleeved or long-sleeved t-shirts; short-sleeve shirts; short-sleeve shirts; short trousers; 
sweatpants; short petticoats; short overcoat for kimono (haori); cowls [clothing]; laboratory coats; long sleeve pullovers; 
long sleeved vests; long jackets; japanese sleeping robes (nemaki); full-length kimonos (nagagi); long johns; bibs, not of 
paper; bib overalls for hunting; running suits; running vests; leather suits; leather clothing; leather jackets; leather 
jackets; casual trousers; leggings [trousers]; underwear; sweat-absorbent underwear; light-reflecting jackets; lingerie; 
liveries; bathing suit cover-ups; outerclothing for girls; maniples; athletic uniforms; cuffs; coats; pelisses; cotton coats; 
coats of denim; coats for women; coats for men; mantillas; sleep masks; eye masks; sailor suits; corselets; foundation 
garments; miniskirts; monokinis; robes; lounging robes; motorcycle riding suits; motorcycle gloves; motorcycle jackets; 
muffs [clothing]; muumuus; nighties; nighties; nighties; nightwear; wet suits; negligees; pop socks; women's 
outerclothing; outerclothing; dress shirts; uppers of woven rattan for japanese style sandals; chemise tops; cycling tops; 
hooded tops; halter tops; earbands; ear muffs [clothing]; combinations [clothing]; coveralls; coveralls; nurse overalls; 
overshirts; beach wraps; parkas; pelerines; furs [clothing]; pelisses; fur coats and jackets; fur muffs; fur cloaks; 
petticoats; petti-pants; polo shirts; pirate pants; plastic aprons; pantaloons; polo shirts; polo knit tops; turtleneck 
sweaters; polo sweaters; ponchos; sweaters; crew neck sweaters; mock turtleneck sweaters; v-neck sweaters; slipovers 
[clothing]; bloomers; pyjamas; pajama bottoms; cyclists' clothing; cycling shorts; ramie shirts; rash guards; head 
scarves; rainproof clothing; rainwear; waterproof trousers; mackintoshes; rain ponchos; riding gloves; jodhpurs; riding 
jackets; skirts; turtlenecks; roll necks [clothing]; turtleneck shirts; turtleneck sweaters; rugby tops; rugby shorts; rugby 
tops; bushjackets; saris; sarongs; sheepskin jackets; sheepskin coats; neck scarfs [mufflers]; mufflers [clothing]; shawls 
[from tricot only]; shawls and headscarves; shawls and stoles; sashes for wear; sash bands for kimono (obi); referees 
uniforms; nightwear; sleep masks; nighties; tube tops; veils [clothing]; cravats; knickers; snow suits; snow suits; snow 
pants; shoulder scarves; shoulder wraps [clothing]; school uniforms; aprons [clothing]; paper aprons; maternity bands; 
maternity smocks; sweat-absorbent socks; sweat-absorbent stockings; sweatbands; sweat bands for the wrist; 
headbands [clothing]; dress shields; anti-perspirant socks; head sweatbands; uniforms for nurses; swimming trunks; silk 
ties; silk scarves; adhesive bras; shampoo capes; shell jackets; shift dresses; mock turtleneck shirts; shirts and slips; 
shortalls; shorts; fleece shorts; boy shorts [underwear]; snow suits; ski suits for competition; ski gloves; ski trousers; ski 
jackets; clothing for skiing; ski balaclavas; sliding shorts; briefs; cummerbunds; dinner jackets; dinner suits; snow 
boarding suits; snowboard gloves; japanese style socks (tabi); socks and stockings; sock suspenders; bralettes; 
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sundresses; sunsuits; playsuits [clothing]; camiknickers; gym suits; sports clothing [other than golf gloves]; sportswear; 
sports bras; casual shirts; sports shirts with short sleeves; sports pants; sports jackets; sports socks; singlets; sports 
jerseys and breeches for sports; gym suits; athletics vests; dust coats; quilted jackets [clothing]; quilted vests; cloth 
bibs; cloth bibs for adult diners; tightening-up strings for kimonos (datejime); rompers; snap crotch shirts for infants and 
toddlers; beachwear; beach robes; stretch pants; knitwear [clothing]; knit shirts; cardigans; thongs; garters; stockings; 
sweat-absorbent stockings; heelpieces for stockings; pantie-girdles; tights; maillots [hosiery]; footless tights; hosiery; 
footless socks; surfwear; jockstraps [underwear]; sweaters; tracksuit bottoms; sweatjackets; sweat shirts; sweat shorts; 
taekwondo suits; waist cinchers; tank tops; dance clothing; dance costumes; tabards; camouflage gloves; camouflage 
shirts; camouflage pants; camouflage jackets; camouflage vests; trews; tennis wear; tennis shirts; tennis dresses; tennis 
pullovers; tennis skirts; tennis shorts; tennis socks; fabric belts [clothing]; thobes; theatrical costumes; thermal socks; 
thermal underwear; togas; tops [clothing]; folk costumes; japanese traditional clothing; bra straps; bib tights; pinafore 
dresses; strapless bras; tank tops; clothing for gymnastics; sweatpants; sweat shorts; tracksuit tops; trench coats; bib 
shorts; triathlon clothing; knitwear [clothing]; singlets; dry suits; tee-shirts; kerchiefs [clothing]; neckerchiefs; head 
scarves; tunics; turbans; clothing for gymnastics; gym shorts; tutus; twin sets; korean outer jackets worn over basic 
garment [magoja]; nappy pants [clothing]; topcoats; over-trousers; neck scarves; cloaks; shawls; maternity clothing; 
maternity sleepwear; maternity lingerie; uniforms; uniforms for commercial use; uniforms for nurses; referees uniforms; 
union suits; underwear; babies' undergarments; sweat-absorbent underwear; vest tops; undershirts for kimonos (juban); 
undershirts for kimonos (koshimaki); bottoms [clothing]; pants; chemises; petticoats; bustles for obi-knots (obiage-shin); 
tracksuit bottoms; underwear; garments for protecting clothing; suit coats; volleyball jerseys; thermally insulated 
clothing; warm-up jackets; warm-up tops; weatherproof clothing; waterproof suits for motorcyclists; waterproof capes; 
waterproof outerclothing; water socks; waterproof trousers; rainproof jackets; oilskins [clothing]; wetsuits for water-
skiing; chefs' whites; white coats for hospital use; caftans; sweat shirts; reversible jackets; waistcoats; leather 
waistcoats; cagoules; weatherproof clothing; sailing wet weather clothing; puttees and gaiters; wrap belts for kimonos 
(datemaki); beach wraps; beach wraps; swaddling clothes; salopettes; windproof clothing; wind suits; wind pants; 
windshirts; wind vests; winter gloves; winter coats; hosiery; weather resistant outer clothing; woollen socks; yoga pants; 
yoga shirts; zoot suits; gussets [parts of clothing]; gussets for bathing suits [parts of clothing]; gussets for footlets [parts 
of clothing]; gussets for leotards [parts of clothing]; gussets for stockings [parts of clothing]; gussets for tights [parts of 
clothing]; gussets for underwear [parts of clothing]; footwear; heels; heelpieces for footwear; bootees (woollen baby 
shoes); bath slippers; footwear for women; insoles for footwear; espadrilles; heel inserts; flat shoes; embossed heels of 
rubber or of plastic materials; embossed soles of rubber or of plastic materials; non-slipping devices for footwear; 
slippers; slipper socks; stiffeners for shoes; inner socks for footwear; running shoes; infants' footwear; leather slippers; 
leather shoes; canvas shoes; deck shoes; uppers for japanese style sandals; slippers; pumps [footwear]; welts for 
footwear; rain boots; riding shoes; riding shoes; shoe straps; rugby boots; mules; slip-on shoes; shoes; athletic shoes; 
leisure shoes; shoes for foot volleyball; shoes with hook and pile fastening tapes; high-heeled shoes; mountaineering 
shoes; shoe inserts for non-orthopedic purposes; shoe uppers; footwear soles; shoe covers, other than for medical 
purposes; footwear uppers; snowboard shoes; shoe soles; slipper soles; soles for japanese style sandals; espadrilles; 
dance shoes; ballroom dancing shoes; tennis shoes; training shoes; tips for footwear; waterproof boots for fishing; aqua 
shoes; winter boots; yoga shoes; zori; tongues for shoes and boots; ladies' underwear; wetsuit gloves; pyjamas [from 
tricot only]; intermediate soles.

Cl.27;Carpets, rugs and mats; bath mats; textile bath mats; bath mats; bath mats; vehicles mats and carpets; rugs 
(floor -); door mats; runners [mats]; oriental non-woven rugs (mosen); carpet tile backing; carpet backing; carpeting; 
carpet tiles; primary carpet backing; textile bath mats; carpets [textile]; wallpaper; wall paper of vinyl; wall coverings of 
paper; carpets.

Cl.35;Advertising, marketing and promotional services; bill-posting; banner advertising; merchandising; public 
relations services; advertisement for others on the internet; telemarketing services; sales promotion for others; 
advertising; display services for merchandise; preparation and presentation of audio visual displays for advertising 
purposes; organisation and conducting of product presentations; presentation of goods and services; sales 
demonstration [for others]; demonstration of goods and services by electronic means, also for the benefit of the so-called 
teleshopping and homeshopping services; demonstration of goods for promotional purposes; arranging of 
demonstrations for advertising purposes; demonstration of goods; arranging and conducting of trade show exhibitions; 
arranging of exhibitions for business purposes; arranging of exhibitions for advertising purposes; exhibitions 
(conducting -) for business purposes; exhibitions (conducting -) for business purposes; exhibitions (conducting -) for 
advertising purposes; organisation of exhibitions and trade fairs for business and promotional purposes; shows 
(conducting business -); arranging and conducting of fashion show exhibitions for commercial purposes; arranging of 
displays for commercial purposes; organisation of events for commercial and advertising purposes; organization of 
events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; arranging of demonstrations 
for advertising purposes; planning and conducting of trade fairs, exhibitions and presentations for economic or 
advertising purposes; arranging of exhibitions for advertising purposes; rental of advertising space on-line; rental of 
advertising space; distribution of advertising, marketing and promotional material; distribution of promotional matter; 
distribution of advertisements and commercial announcements; dissemination of advertising matter; distribution of 
advertising material; dissemination of advertising and promotional materials; dissemination of advertising, marketing and 
publicity materials; dissemination of advertisements; dissemination of advertising for others; dissemination of 
advertising for others via the internet; distribution and dissemination of advertising materials [leaflets, prospectuses, 
printed material, samples]; handbill distribution; handbill distribution; handbill distribution; distribution of samples for 
publicity purposes; distribution of prospectuses and samples; handbill distribution; distribution of products for 
advertising purposes; sample distribution; distribution of advertising announcements; distribution and dissemination of 
advertising materials [leaflets, prospectuses, printed material, samples]; handbill distribution; handbill distribution; 
distribution of promotional matter; arranging the distribution of advertising literature in response to telephone enquiries; 
arranging of presentations for business purposes; office functions; business management; supply chain management 
services; arranging of presentations for business purposes; arranging of presentations for business purposes; business 
administration; marketing studies; compilation of scientific information; collection of information relating to hydrology.

Cl.42;Services in the field of science and technology and related research and development services; advisory services 
relating to scientific research; computer aided scientific analysis services; computer aided scientific research services; 
scientific testing services; preparation of scientific reports; provision of information relating to scientific research; 
provision of scientific information; advisory services relating to science research; scientific services and design relating 
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thereto; scientific services and research relating thereto; scientific research relating to cosmetics; scientific research for 
medical purposes; scientific research and analysis; laboratory (scientific -) services; scientific and industrial research; 
scientific investigations for medical purposes; consultancy services relating to product engineering; engineering services 
for others; engineering consultancy services; engineering testing; preparation of engineering reports; engineering 
consultancy services; engineering research; engineering consultancy relating to testing; technical engineering; 
conducting of scientific studies; scientific analysis; information services relating to testing in the field of the safety of 
chemicals used in horticulture; information services relating to testing in the field of the safety of chemicals used in 
agriculture; scientific research relating to chemistry; scientific research relating to ecology; engineering testing; scientific 
testing services; textile testing; quality testing of products for certification purposes; certification [quality control]; 
providing information in the field of product development; product research and development; design of carpets; 
designing of packaging and wrapping materials; design of curtains.
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3621408    17/05/2017
[International Registration No. : 1362095]
Mapbox, Inc.
85 2nd Street, 3rd Floor San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mapping; computer software for the collection, compilation, processing, transmission, and 
dissemination of GPS data; computer software for creating maps and visualizations of multi-dimensional designs in the 
fields of architecture, engineering, interior design, landscaping, game development, and graphic arts; electronic 
publications, namely, books, magazines, and manuals featuring information in the field of mapping; electronic database 
featuring roadway, geographic, map, and travel information recorded on computer media and navigation software for 
calculating and displaying routes; satellite aided navigation systems; electronic database in the field of mapping recorded 
on computer media; digital maps; software development kits (SDK); computer software development tools.

Cl.38;Telecommunication services, namely, transmission of data in the fields of mapping, cartography, geolocation, 
geocoding, game development, driving directions, traffic information, and travel route planning; electronic data 
transmission.

Cl.39;Providing customized driving directions; travel route planning; providing road and traffic information; providing 
information in relation to travel including roadways, geographics, mapping, navigation, traffic, and geographic points-of-
interest via an interactive online database; providing geographic information, destination information, interactive maps, 
traffic information, travel route planning, and driving directions via computer networks and other communications 
networks.
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Priority claimed from 07/05/2016; Application No. : 87028672 ;United States of America 

3621426    10/08/2016
[International Registration No. : 1362153]
DC COMICS
2900 West Alameda Avenue Burbank CA 91505 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, namely, lipstick, lip gloss and non-medicated lip balm; mascara; nail enamel; face powder, face cream, 
skin lotion and skin gel; body powder; bath oil, bath gel and non-medicated bath salts; hand cream and lotion; body 
cream and lotion; sunscreen preparation, namely, cream and lotion; shaving cream and after-shave lotion, skin cleanser 
and non-medicated body soaks; body deodorant, cologne and perfume; soaps, namely, liquid bath soap, gel soap and bar 
soap; detergent soap, namely, liquid and powder; fabric softener; deodorant soap, skin soap; and shampoo and shampoo 
conditioner.

Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; downloadable software for use in playing online 
computer games, downloadable computer game software; computer game software for use on mobile and cellular 
phones; video and computer game programs; video game cartridges; computer and video game software; computer game
software for gaming machines including slot machines; computer software or firmware for games of chance on any 
computerized platform, including dedicated gaming consoles, video based slot machines, reel based slot machines and 
video lottery terminals; CD-ROM and digital versatile computer game discs and computer programs, namely, software 
linking digitized video and audio media to a global computer information network; downloadable audio-visual media 
content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions, video search and annotation software, content protection software, database 
management software, database synchronization software; computer programs for accessing, browsing and searching 
online databases, software that enables users to play and program entertainment-related audio, video, text and multi-
media content; computer application software for streaming and storing audio-visual media content; computer 
application software for streaming audio-visual media content via the Internet; downloadable computer software for 
streaming audio-visual media content via the Internet; downloadable computer software for streaming and storing audio-
visual media content; downloadable publications in the nature of books featuring characters from animated, action 
adventure, comedy and/or drama features, comic books, children"s books, strategy guides, magazines featuring 
characters from animated, action adventure, comedy and/or drama features, coloring books, children"s activity books and
magazines in the field of entertainment; cellular telephone accessories, namely, hands-free accessories, cellular 
telephone covers and cellular telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash 
cards, debit cards and magnetic key cards; and decorative magnets.

Cl.14;Clocks; watches; jewelry; bracelets; ankle bracelets; brooches; chains; charms; cuff-links; earrings; lapel pins; 
necklaces; ornamental pins; pendants; rings; jewelry cases; beads for making jewelry; musical jewelry boxes; leather 
jewelry; leather key chains; imitation leather key chains; non-metal key chains.

Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features, comic books, children"s books, strategy guides, magazines featuring characters from animated, 
action adventure, comedy and/or drama features, coloring books, children"s activity books; stationery, writing paper, 
envelopes, notebooks, diaries, note cards, greeting cards, trading cards; lithographs; pens, pencils, cases therefor, 
erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; 
adhesive plastic film with removable paper for mounting images for decorative purposes; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gilt wrapping paper; paper party decorations, namely, paper napkins, 
paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for embroidery; 
printed patterns for costumes, pajamas, sweatshirts and T-shirts.

Cl.18;Athletic bags, baby backpacks, backpacks, beach bags, book bags, diaper bags, duffel bags, messenger bags, 
brief cases, gym bags, tote bags, coin purses, fanny packs, knapsacks, waist packs, shopping bags, re-useable shopping 
bags; umbrellas; wallets; accessories made of leather, namely, wallets, handbags and shoulder belts.
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Cl.20;Sleeping bags, plastic cake decorations, chair pads, deck chairs, corks for bottles, picture frames, pillows and 
seat cushions, booster seats, infant walkers, bassinets, high chairs, hand-held fans, decorative mobiles, and soft-
sculpture wall decorations; crib bumpers; bed pads.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, coffee cups, and cups; beverage glassware, 
namely, jugs, mugs and drinking glasses; sugar and creamer sets; infant cups; cookie jars; ceramic, glass and china 
figurines; toothbrushes; non-electric coffee pots not of precious metal; lunch boxes; lunch pails; wastepaper baskets; ice 
buckets; plastic buckets; shower caddies; cake molds; servingware, namely, pie servers, cake turners, spatulas, scrapers 
for household use and cake servers; canteens; plastic coasters; thermal insulated containers for food or beverages; 
cookie cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening gloves; rubber household 
gloves; and dinnerware, namely, paper plates and paper cups.

Cl.24;Bath linens, namely, bath towels and wash cloths; bed linens, namely bed blankets, bed canopies, bed sheets, 
bed spreads, pillow cases, comforters, duvet covers, mattress covers, dust ruffles and pillow shams; textile wall 
hangings; curtains; draperies; cotton, polyester and/or nylon fabric; linen; kitchen linens, namely, cloth napkins, fabric 
table cloths, kitchen towels, fabric place mats, washing mitts, fabric table runners, cloth coasters; handkerchiefs, quilts, 
and golf towels.

Cl.25;Clothing for men, women and children, namely, shirts, t-shirts, sweatshirts, jogging suits, trousers, pants, shorts, 
tank tops, rainwear, cloth baby bibs, skirts, blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits, 
ties, robes, hats, caps, sunvisors, gloves, belts, scarves, sleepwear, pajamas, lingerie, underwear, boots, shoes, 
sneakers, sandals, socks, booties, slipper socks, swimwear and masquerade and Halloween costumes.

Cl.28;Toys and sporting goods, including games and playthings, namely, action figures and accessories therefor; 
playsets for action figures; toy furniture; plush toys; balloons; bathtub toys; ride-on toys; playing cards and card games; 
toy vehicles; dolls; flying discs; electronic hand-held game unit; game equipment sold as a unit for playing a board game, 
a card game, a manipulative game, a parlor game and an action type target game; stand alone video output game 
machines; slot machines; slot machines with or without video output; jigsaw and manipulative puzzles; paper face 
masks; skateboards; ice skates; water squirting toys; balls, namely, playground balls, soccer balls, baseballs, 
basketballs; baseball gloves; swimming floats for recreational use; kickboard flotation devices for recreational use; 
surfboards; swim boards for recreational use; swim fins; toy bakeware and toy cookware; toy sets; toy snow globes; 
paper party hats; Christmas tree ornaments; game equipment for playing parlor-type computer game; paper party favors; 
Halloween masks; snow globes.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
providing news about current events and entertainment, and information related to education and cultural events, via a 
global computer network; and providing information for and actual entertainment via an electronic global 
communications network in the nature of live-action, comedy, drama and animated programs and production of live-
action, comedy, drama and animated motion picture films for distribution via a global computer network; providing a 
computer game that may be accessed by a telecommunications network; and electronic publishing services, namely, 
publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic books, strategy 
guides, photographs and visual materials; non-downloadable publications in the nature of books featuring characters 
from animated, action adventure, comedy and/or drama features, comic books, children"s books, strategy guides, 
magazines featuring characters from animated, action adventure, comedy and/or drama features, coloring books, 
children"s activity books and magazines in the field of entertainment; amusement parks services; provision of 
amusement park rides; presentation of live or pre-recorded shows and/or movies; entertainment and/or recreation 
information; entertainment club services; electronic game(s) services provided via a global computer network; providing 
of casino and gaming facilities; entertainment services in the nature of multiplex cinema and theater development, film 
exhibition, film distribution.
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Priority claimed from 27/06/2017; Application No. : 30 2017 015 665 ;Germany 

3621443    06/07/2017
[International Registration No. : 1361316]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for water purification, water treatment preparations; microorganisms and enzymes for water purification 
in a cultivated pond.

Cl.5;Nutritional supplements for use in aquaculture.
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3621476    16/01/2017
[International Registration No. : 1361636]
SYSMEX CORPORATION
1-5-1, Wakinohama-Kaigandori, Chuo-ku, Kobe-shi Hyogo 651-0073 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical reagents and chemical preparations, other than for medical or veterinary purposes; chemical substances 
for analysis in laboratories, other than for medical or veterinary purposes; diagnostic chemicals; diagnostic reagents and 
diagnostic preparations, other than for medical or veterinary purposes; testing reagents and chemical preparations, other 
than for medical or veterinary purposes; reagents for scientific or research use; reagents for urinalysis, other than for 
medical or veterinary purposes; reagents for bacteria analysis, other than for medical or veterinary purposes; quality 
control materials prepared from chemical and biochemical substances as well as constituents of human biological 
samples; quality control standard solutions and quality control chemical preparations for monitoring the accuracy and 
precision of instruments and/or test strips that analyze biological samples other than for medical or veterinary purposes; 
reagents for use in quality control of laboratory apparatus and/or test strips other than for medical or veterinary 
purposes; diagnostic preparations for control of instruments and/or test strips that analyze urine samples for scientific or 
research use; quality control chemical preparations for medical, veterinary or clinical testing purposes; quality control 
standard solutions and quality control chemical preparations for monitoring the accuracy and precision of instruments 
and/or test strips for medical, veterinary or clinical testing purposes; reagents for use in quality control of medical 
apparatus and/or test strips for medical, veterinary or clinical testing purposes; diagnostic preparations for control of 
instruments and/or test strips that analyze urine samples for medical, veterinary or clinical testing purposes.

Cl.5;Diagnostic reagents and diagnostic preparations for medical or veterinary purposes; chemical reagents and 
chemical preparations for medical or veterinary purposes; testing reagents and chemical preparations for medical or 
veterinary purposes; reagents paper for medical or veterinary purposes; medical diagnostic test strips; reagents for use 
in medical clinical testing; reagents for urinalysis; reagents for urinary sediment analysis; reagents for urine qualitative 
analysis; reagents for urine bacteria analysis.
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3621512    12/10/2016
[International Registration No. : 1361614]
NITTO KOHKI CO., LTD.
9-4, Nakaikegami 2-Chome, Ohta-Ku, Tokyo 146-8555 Japan

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal (not machine elements), and parts and accessories thereof; couplings of metal (excluding 
couplings for building), and parts and accessories thereof; pipe couplings of metal, and parts and accessories thereof; 
flanges of metal, and parts and accessories thereof; hinges of metal, and parts and accessories thereof; door closers 
(excluding electric closers), and parts and accessories thereof; doors of metal, and parts and accessories thereof; metal 
materials for building or construction, and parts and accessories thereof; fittings of metal for building, and parts and 
accessories thereof; metal parts for building, and parts and accessories thereof.

Cl.7;Metalworking machine tools, and parts and accessories thereof; hand-held pneumatic power tools, and parts and 
accessories thereof; hand-held oil hydraulic power tools, and parts and accessories thereof; reciprocating tools, and 
parts and accessories thereof; belt sanders for metal working, and parts and accessories thereof; belt sanders for lumber 
working or woodworking machines, and parts and accessories thereof; compressed air or electric tools for chipping or 
peeling fixation products such as metal rust and concrete deposits, and parts and accessories thereof; disc grinders, and 
parts and accessories thereof; disc sanders for metal working, and parts and accessories thereof; impact wrenches, and 
parts and accessories thereof; sanders, and parts and accessories thereof; grinders, and parts and accessories thereof; 
belts for sanders, and parts and accessories thereof; dust purging devices for industrial use, and parts and accessories 
thereof; pneumatic machineries and hydraulic machineries, and parts and accessories thereof; machines for handling 
load, and parts and accessories thereof; metalworking machine tools for cutting, and parts and accessories thereof; saws 
for metalworking machines, and parts and accessories thereof; saws for lumber working or woodworking machines, and 
parts and accessories thereof; saws for stone processing machines, and parts and accessories thereof; saws for plastic 
processing machines, and parts and accessories thereof; files being parts of metalworking machines, and parts and 
accessories thereof; files being parts of lumber working or woodworking machines, and parts and accessories thereof; 
files being parts of stone processing machines, and parts and accessories thereof; files being parts of plastic processing 
machines, and parts and accessories thereof; drilling machines for metalworking, and parts and accessories thereof; 
beveling machines for metalworking, and parts and accessories thereof; boring machines for metalworking, and parts and
accessories thereof; punching machines for metalworking, and parts and accessories thereof; grinding tools for metal 
working, and parts and accessories thereof; grinding tools for stone processing machines, and parts and accessories 
thereof; grinding tools for lumber working or woodworking machines, and parts and accessories thereof; broaching tools, 
and parts and accessories thereof; drill bits, and parts and accessories thereof; annular cutters for metal working, and 
parts and accessories thereof; electric hole saws for metal working, and parts and accessories thereof; motors not for 
land vehicles, and parts and accessories thereof; brushes for electrical machines, and parts and accessories thereof; 
machine elements not for land vehicles, and parts and accessories thereof; electric screwdrivers, and parts and 
accessories thereof; screw supplying machines for electric screwdriver, and parts and accessories thereof; suction 
pumps, and parts and accessories thereof; compressor machines, and parts and accessories thereof; rotary pumps, and 
parts and accessories thereof; reciprocating pumps, and parts and accessories thereof; rotary compressors, and parts 
and accessories thereof; reciprocating compressors, and parts and accessories thereof; vacuum pumps and parts, and 
accessories thereof; hand-held power tools, and parts and accessories thereof; pumps, and parts and accessories 
thereof; compressed air pumps, and parts and accessories thereof; screw aligning units for electric screwdrivers, and 
parts and accessories thereof; cutting machines for metalworking, and parts and accessories thereof.

Cl.9;Torque measuring devices for electric screwdrivers, and parts and accessories thereof; battery chargers for 
electric screwdrivers, and parts and accessories thereof; screw measuring devices for electric screwdriver, and parts and 
accessories thereof; controllers for electric screwdrivers, and parts and accessories thereof; power supplies for electric 
screwdrivers, and parts and accessories thereof.

Cl.10;Medical apparatuses and instruments, and parts and accessories thereof; massage apparatuses (for household 
use), and parts and accessories thereof; medical spraying device, and parts and accessories thereof; medical 
apparatuses and instruments for medical rehabilitation, and parts and accessories thereof; medical suction devices, and 
parts and accessories thereof; sputum aspirators for medical use, and parts and accessories thereof.

Cl.17;Non-metal couplings, and parts and accessories thereof; non-metal pipe couplings, and parts and accessories 
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thereof; valves made from non-metal materials namely rubber, plastics or ceramics, and parts and accessories thereof; 
flanges made from non- metal materials namely rubber, plastics or ceramics, and parts and accessories thereof; hoses of 
rubber, and parts and accessories thereof; pipes for conveyance of fluid made from rubber, and parts and accessories 
thereof.
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Priority claimed from 14/10/2016; Application No. : 694989 ;Switzerland 

3621522    13/04/2017
[International Registration No. : 1361577]
Auregen BioTherapeutics SA
Avenue Giuseppe-Motta 31-37 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations of regenerative tissue; biological implants; biological tissue for implantation; cells for 
medical use; human tissue for allografts; living cells for medical use; implants for guided tissue regeneration; implants 
comprising living tissue; implantable materials for use in guided tissue regeneration; skin grafts; surgical implants 
composed of living tissue; grafts [living tissues]; artificial biological tissue and organs for medical use; biological 
molecules to assist with the development of tissue; natural biomaterials for bone and tissue augmentation for medical 
use; pharmaceutical products for tissue regeneration, tissue repair, tissue treatment; pharmaceutical preparations for the 
treatment of bone diseases, cartilage diseases, degeneration of tendons and ligaments; biomaterials for bone filling; 
biomaterials for filling cartilage; surgical implants (living tissues); biological tissue cultures for medical purposes.

Cl.9;Laboratory apparatus for the manufacture of living tissue and three-dimensional organs; bioreactors for cell 
culture; print heads for ink-jet printers; laboratory equipment for scientific use and research, namely systems comprising 
a liquid distributor, an imaging facility, control software, analysis software.

Cl.40;3D printing services; customized creation of three-dimensional parts using rapid prototyping equipment; 3D 
biological printing services; biological printing services.

Cl.42;Technical research in the field of biomaterials, 3D bioprinting and tissue engineering; three-dimensional 
biological printing research; tissue engineering research; scientific and medical research and development in the field of 
bioprinting; research and development of 3D processes and technology; scientific services relating to the isolation and 
cultivation of human tissues and cells, excluding services used for a diagnosis; scientific and medical research and 
development in the field of the manufacture of tissue; development and culture of artificial tissue and cells (tissue 
engineering); tissue engineering services; industrial analysis and research services in the field of tissue engineering.

Cl.44;Medical services in the field of cellular immunotherapy and transplant, excluding services used for a diagnosis; 
human cell and tissue bank services; medical services regarding the collection and preservation of cells for medical use.
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Priority claimed from 23/12/2016; Application No. : 016202384 ;European Union 

3621526    21/06/2017
[International Registration No. : 1361221]
VALEO SERVICE
70 rue Pleyel F-93200 Saint Denis France

Proposed to be Used
IR DIVISION
Cl.12;Windshield wipers and components thereof such as windshield wiper brushes, windshield wiper blades, 
connectors and fastening systems for windshield wiper blades, windshield wiper arms, deflectors; windshield wiper 
movement transmission assemblies, endpieces for windshield wiper brushes and accessories thereof; spreaders, fairings 
and joints and accessories thereof (parts and components of vehicles); windshield wiper support plates; fasteners 
(connectors) for windshield wiper blades; windshield washer devices for vehicles; windshield washer bottles; headlamp 
washers; headlamp wipers; windshield washer devices for vehicles, including those remotely activated with a smartphone
or with remote control car keys; parts and components for windshield washer devices for vehicles, namely tanks, tank 
cartridges, nozzles, windshield washer device endpieces for vehicles, in the form of ready-made kits; headlight wipers; 
windshield blades and blade protectors of rubber; endpieces for windshield wiper brushes; parts and components of 
windshield washer devices for vehicles, namely ducts.

Cl.17;Packing materials (stuffing) of plastic for windshield wipers and components thereof such as windshield wiper 
brushes, windshield wiper blades, connectors and systems for attaching windshield wiper blades, arms, deflectors, 
transmission assemblies, endpieces for windscreen wiper blades and accessories thereof.
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3621665    12/05/2017
[International Registration No. : 1361707]
MESSER GROUP GMBH
Messer-Platz 1 65812 Bad Soden Germany

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for the treatment of materials, in particular for electric and autogenous welding, for cutting 
and for soldering; laser apparatus for welding and cutting, and for the treatment of materials; industrial robots for 
separating flame cleaning blow pipes, and fittings therefor; parts for the aforesaid torches; gas mixing apparatus.

Cl.9;Lasers, not for medical purposes, in particular for use in apparatus and machines for the treatment of materials, 
electric switching and control apparatus, including electric ignition and flame monitoring apparatus, heat, time and 
temperature controls; checking (supervision) and control apparatus for gas supply systems, monitoring apparatus for 
welding and cutting; machine-readable data carriers equipped with control programs; facilities consisting of gas supply 
and gas control apparatus, gas volume control apparatus.

Cl.11;Semi-automatic and fully automatic heating installations consisting of torches and parts for torches, including 
grips, shafts, bits, nozzles, heating apparatus, heating heads; cryostats; gas-scrubbing apparatus.

Cl.42;Engineering consultancy and planning in the field of technology and science, in particular in the field of 
metallurgy, welding and cutting; planning and providing of technical know-how for industrial manufacturing systems in 
the field of metallurgy, welding and cutting; engineering consultancy and planning in the field of mechanical engineering 
and construction and the manufacture of welding and cutting products; engineering planning with regard to smoke 
extraction and noise protection; development of welding and cutting technologies, for others; computer programming and
rental.
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3621770    29/03/2017
[International Registration No. : 1361294]
TCC Global N.V.
World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; bunting paper 
and plastic; folders.

Cl.28;Playing cards; bath toys and games; toys, cast toy vehicles and accessories; toy sets (miniature); toys, games 
and accessories for children; toys, games, playthings; board games; electronic games; magic tricks; soft toys; plush 
toys; toy and novelty face masks; toy musical boxes; toy musical instruments; toy models; puzzles; kites; play balloons; 
flippers; floats and inflatable toys for play purposes; playing cards; puppets; plastic toys; bath toys; developmental toys; 
wheeled toys; scooters and tricycles for infants [toys]; sit on rides; masks for children for fancy dress; indoor and 
outdoor games, party games, board games, cardboard games, educational games, puzzles, jigsaw puzzles, games of skill, 
wooden games, dominoes, construction toys; soft toys, puppets; targets and darts; PVC balls, leather balls, metallised 
inflatable helium balloons, punchballs; inflatable toys, games and playthings for the beach.
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3621787    12/05/2017
[International Registration No. : 1361997]
UNITED STATES POSTAL SERVICE
475 L'Enfant Plaza, SW Washington DC 202601136 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Computerized end-to-end mail tracking services.

Cl.38;Providing access to a customizable web-based portal for customers to access information concerning 
computerized mail tracking data.

Cl.39;Physical storage of electronically stored real-time and historical mail tracking data and associated meta-data.

Cl.42;Providing temporary use of on-line non-downloadable software, namely, customizable static, dynamic and real-
time interfaces and reporting tools for analyzing mail tracking and meta-data, for mailtracking, for mail scanning services 
performance measurement and for services performance diagnostic monitoring and reporting related to mail tracking; 
electronic storage of real-time and historical mail tracking data and associated meta-data.
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Priority claimed from 30/11/2016; Application No. : 016118614 ;European Union 

3621822    12/05/2017
[International Registration No. : 1361484]
CTP Chemisch-technische Produktions GmbH
Saalfelder Str. 35 07338 Leutenberg Germany

Proposed to be Used
IR DIVISION
Cl.35;Retail and wholesale services relating to vehicles; retailing and wholesaling in relation to vehicle parts and 
vehicle accessories; retailing and wholesaling in relation to vehicle products, cleaning, care and maintenance 
preparations for vehicles.

Cl.37;Vehicle servicing, vehicle repair, vehicle maintenance and vehicle refuelling; garage services for vehicle repair; 
garage services for vehicle maintenance; vehicle detailing; installation of parts for vehicles.
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Priority claimed from 30/01/2014; Application No. : 2014-006459 ;Japan 

3621823    05/07/2017
[International Registration No. : 1235627]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.8;Razors; electric shavers; electric razors; cosmetic refillable cartridges for electric shavers; adapters for electric 
shavers; blades for electric shavers; blades for electric clippers; blades for electric trimmers; electric hair clippers; 
electric clippers for pets; electric beard trimmers; accessories for electric shavers, namely, apparatus and utensils for use 
in cleaning electric shavers; shaver cases; depilation appliances, electric; nail polishers, electric and non-electric; 
manicure sets, non-electric; pedicure sets, non-electric; nose hair trimmers, electric; hair straightening irons, electric and 
non-electric; electric hair irons; electric hair curling irons; eyelash curlers, non-electric; electric hot brushes [electrically 
heated hair curling instruments]; electric flat irons; blades for electric razors; electric nail files.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; dental CCD (charge 
coupled device) sensor system; medical semiconductor laser treatment devices; ultrasonic diagnostic equipment; 
hearing aids; electronic blood pressure meters; blood pressure management system; electric massage chairs; bed-type 
massagers, electric; massage apparatus; beautification massagers; electronic clinical thermometers; electric beds for 
medical purposes; low frequency electric therapy apparatus; high frequency electric therapy apparatus; electrical 
therapeutic appliances; electric air mats for prevention of bedsore; mat-type massagers, electric; electric inhalers; electric
heating pads for medical use; sheets [for medical use]; electrically heated carpets for medical use; electrically-operated 
pillows incorporating adjustable air bags for medical use; electric sensors for blood sugar level measurement; electric 
sensors for blood lactate level measurement; DNA analysis apparatus for medical use; foot massagers; diagnostic 
apparatus and instruments for medical purposes; testing apparatus and instruments for medical purposes; electric 
blankets for medical purposes; oral irrigators for medical purposes; electric esthetic massagers; beds for medical use; 
ocular movement tester; interactive rehabilitation devices; dental intraoral cameras; blood pressure monitoring 
apparatus; clean benches for medical purposes; biohazard safety cabinets for medical use for preventing biohazard; 
battery-operated scalp massagers; medical apparatus for analysis of gene expression; body rehabilitation apparatus for 
medical purposes.

Cl.21;Electric apparatus for cleaning teeth; electric toothbrushes; replacement brushes for electric toothbrush; water 
apparatus for cleaning teeth and gums; combs; cosmetic utensils; hair brushes.
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3621959    25/04/2017
[International Registration No. : 1361186]
Human OÜ
Taevasmaa tee 19-1 Aruvalla küla EE-75320 Rae vald, Harju maakond Estonia

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; magnetic data carriers, recording discs; compact discs, DVDs and other 
digital recording media.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing of training; tuition; 
arranging and holding conferences, congresses and seminars.
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Priority claimed from 12/01/2017; Application No. : 016242554 ;European Union 

3622009    11/07/2017
[International Registration No. : 1362405]
IAMS Europe B.V.
Vosmatenweg 4 NL-7742 PB Coevorden

Proposed to be Used
IR DIVISION
Cl.5;Dietetic food adapted for veterinary use; dietetic substances adapted for veterinary use; dietary supplements for 
animals; medicated supplements for foodstuffs for animals; veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; wet and dry foodstuffs for animals; edible chews for animals; edible treats for 
animals.
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Priority claimed from 01/09/2016; Application No. : 87159046 ;United States of America 

3622017    14/02/2017
[International Registration No. : 1362060]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business advisory services relating to the exploitation of inventions; business advisory services relating to 
commercial planning; business advisory services relating to the organization and management of business; business 
advisory services relating to product design and manufacturing; business advisory services relating to product 
development; business advisory services relating to company performance; consultancy and advisory services in the 
field of business strategy; consultancy relating to the establishment and running of businesses.

Cl.36;Financing services for companies; venture capital services, venture capital financing and services for the 
provision of venture capital, in particular venture capital funding services to emerging and start-up companies.

Cl.41;Providing education programs in the field of business to emerging and start-up companies; peer to peer coaching
in the field of business; providing, arranging, organising and/or conducting courses, classes, lectures, conferences, 
seminars and/or workshops in the fields of business, technology, innovation and/or emerging companies.

Cl.42;Research and development of new products; design and testing for new product development; software 
applications consulting, design and development for others.
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Priority claimed from 30/03/2016; Application No. : 86957812 ;United States of America 

3622038    30/09/2016
[International Registration No. : 1361423]
PEM Management, Inc.
Suite 108, 103 Foulk Road Wilmington DE 19803 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Hardware components and fasteners for the automotive industry.

Cl.42;Design engineering of hardware components and fasteners for the automotive industry.
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Priority claimed from 19/09/2016; Application No. : 4300433 ;France 

3622531    10/11/2016
[International Registration No. : 1361896]
LES LABORATOIRES SERVIER, Société par actions simplifiée
50 rue Carnot F-92284 SURESNES cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; data and information processing apparatus and equipment; software; computer programs; data 
processing equipment; software recorded on magnetic media or downloaded from a remote computer network; 
downloadable computer software applications; software for monitoring physiological signals; software for the analysis, 
storage and monitoring of physiological data, including diagnostic, surveillance and warning tools; personal digital 
assistants; transmitters of electronic signals; connected bracelets; video cameras; wearable activity sensors; digital 
health (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Regulations).

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; artificial limbs, eyes and 
teeth; suture material; medical devices; diagnostic and monitoring devices for medical use.

Cl.44;Medical services; health counseling services; pharmacy advice; health services; telemedicine services; 
therapeutic services; medical diagnosis services; medical diagnostic services via electronic and telematic means.
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Priority claimed from 10/11/2016; Application No. : 2016-125432 ;Japan 

3627393    10/05/2017
[International Registration No. : 1362505]
Sumitomo Chemical Co., Ltd.
27-1, Shinkawa 2-chome, Chuo-ku Tokyo 104-8260 JP

Proposed to be Used
IR DIVISION
Cl.5;Herbicides; insecticides for agricultural use; fungicides for agricultural use; insect repellents for agricultural use; 
preparations for killing weeds.

Cl.31;Live insects.
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3630363    09/01/2017
[International Registration No. : 1364415]
DAVIS SCHOTTLANDER & DAVIS LIMITED
Fifth Avenue, Letchworth Garden City Herts SG6 2WD United Kingdom

Address for service in India/Attorney address:
R PARTHASARTHY
B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical, surgical and dental masks, gloves and clothing; disposable protective gloves for 
medical, surgical and dental use; syringes for medical and dental purposes; dentures, denture teeth; dental crowns and 
bridges; dental implants; dental prostheses; dental hand pieces; needles for medical and dental purposes; dental curing 
lights; ultrasonic cleaners for medical or dental purposes; vibrators and wax pots for heating dental waxes; dynamic 
mixing machines for medical, surgical or dental use; bone chisels; amalgam carriers; dental burnishers; curettes; 
medical, surgical or dental excavators; medical, surgical or dental explorers, forceps, haemostats, knives, needle holders; 
sutures; burs, reamers, dental files, containers, receptacles, dispensers, vaporisers, inhalers, vials, drainage tubes, all 
being for dental, medical and surgical use; installations and materials for the production of x-rays for medical and dental 
purposes; x-ray photographs; dental mirrors; dental pins; dental colour guides; dental x-ray film duplicators; dental x-ray 
mouth props; dental x-ray film hangars; dental moulding apparatus; dental drill bits; dental descaling apparatus; dental 
chairs; dental articulators; denture and denture teeth parts.

Cl.11;Sterilizers.
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3630385    26/06/2017
[International Registration No. : 1363348]
Milly LLC
265 West 37th Street New York NY 10018 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Bags, namely, hobo bags, handbags, clutches, purses, overnight bags, tote bags, beach bags, carry-on bags, 
cosmetic bags sold empty, backpacks, satchels, diaper bags, small bags for women and girls; pouches for holding make-
up, keys and other personal items; drawstring pouches.

Cl.25;Women's clothing, namely, jackets, coats, shirts, blouses, sweaters, sweat pants, sweat shirts, sweat suits, swim 
wear, dresses, pants, underwear, lingerie, shoes, belts, gloves, shorts, vests, socks, scarves, skirts, cover-ups and tights; 
headwear and footwear.
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3630733    09/05/2017
[International Registration No. : 1364571]
CONSORTIUM FOR GENOMIC TECHNOLOGIES SOCIETA' CONSORTILE A RESPONSABILITA' LIMITATA in breve 
COGENTECH S.C.A.R.L.
Via Adamello, 16 I-20139 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use; food for babies; plasters; materials for dressings; material for stopping teeth, dental wax.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.

Cl.44;Medical services; animal healthcare services; hygienic and beauty care for human beings or animals.
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Priority claimed from 07/06/2016; Application No. : 302016000058153 ;Italy 

3631840    20/10/2016
[International Registration No. : 1364389]
FERRERO S.P.A.
Piazzale Pietro Ferrero, 1 I-12051 Alba (Cuneo) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic vending 
machines; electric mixers for foodstuff; electric kitchen appliances for chopping, mixing and pressing; blenders [kitchen 
machines]; electric domestic machines for vacuuming.

Cl.8;Hand tools and implements (hand-operated); knives, forks and spoons; side arms; razors; table cutlery [knives, 
forks and spoons]; cutlery.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; magnets; egg timers [sandglasses]; headset; telephone headsets; 
earbuds; cell phones; cell phone covers; cell phone bands; cell phone straps; stands adapted for mobile phones; USB 
cables for cellphones; docking stations for mobile phones; protective covers for mobile phones; phone cases; glasses; 
sunglasses; glasses for sport; spectacle cases; spectacle frames; covers for glasses; spectacles [optics]; containers for 
contact lenses; spectacle cords; spectacle chains; laptop computer bags; microphones; portable radios; blank USB flash 
drives; downloadable computer software; head protection; protective helmets for sports; magnets (decorative -); bags 
adapted for iPad; bags adapted for laptops; flip covers for smart phones; covers for CD players; covers for DVD players; 
covers for MP3 players; covers for tablets; cases for electronic diaries; cases for music storage devices; cases for data 
storage devices; cases for digital media players; videotapes; magnetic tapes; disks, magnetic; DVDs; mini disks; floppy 
discs; optical discs; compact discs; compact discs [read-only memory]; videodiscs; memory boards; USB flash drives, 
blank or pre-recorded with music, sounds or images, including animated cartoons; CD players; DVD players; MP3 
players; cassette players; mini disc players; digital audio players containing music in digital form; loudspeakers.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus for cooking, namely electric apparatus for cooking; electric appliances for making yogurt; 
temperature-controlled beverage dispensing units, other than vending machines; water dispensers; ice dispensing 
apparatus; lamps; bread toasters; electric appliances for preparing tea and coffee; waffle irons, electric; electric popcorn 
making machines; electric rice cookers; electric food steamer, electric bread cookers; electric egg cookers; electric water 
heating apparatus; tea warmers (electric -); electric coffeepots; hobs; hotplates; electric kitchen hobs; hobs for crepes 
and for grill.

Cl.12;Vehicles and their parts and fittings; apparatus for locomotion by land, air or water; bicycles and fittings therefor; 
motorbikes and fittings therefor; saddle covers for bicycles; saddle covers for motorcycles; mirrors for vehicles.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; 
jewellery; cases for clocks and watches; alarm clocks; key rings [trinkets or fobs]; cases for watches [presentation]; 
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cases for watches and clocks.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; mats [coasters] 
made of card or cardboard; desk diaries; leather appointment book covers; blackboards; magnetic boards; slate pencils; 
chalk; memo boards; table napkins of paper, tablecloths of paper; paper party decorations; paper decorations for cakes; 
decorative paper garlands for parties; gift wrap paper; gift boxes; books; recipe books; activity books; writing or drawing 
books; covers for exercise books; cases for stationery; pen boxes; pens; pencils; rubber erasers; pencil sharpeners; 
writing stationery.

Cl.18;Leather and imitations of leather, animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; bags for sport; bags for travel; backpacks; wallets; coin purses, not of 
precious metal.

Cl.20;Furniture, mirrors, picture frames; seats; seating furniture; cushions; book rests [furniture]; magazine racks; 
decorations of plastic for foodstuffs; party ornaments of plastic; cake decorations made of plastic; decorations, made of 
bone, ivory, plaster, plastic, wax or wood, except for decorations for Christmas trees.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware; plates; plates of paper, plates of plastic; cabarets [trays]; trivets [table 
utensils]; drinking glasses; plastic drinking glasses; paper drinking glasses; coasters, not of paper and other than table 
linen; cups; cups of paper, cups of plastic; serving bowls (hachi); molds [kitchen utensils]; cooking utensils, non-electric; 
mixing spoons [kitchen utensils]; cookie jars; boxes for dispensing paper towels; bread bins; lunch boxes; thermally 
insulated containers for food; molds for pastry making; disposable paper baking cups; oven mitts, fireproof dishes; 
cutting boards for the kitchen.

Cl.25;Clothing; footwear; headgear; gloves [clothing]; belts; aprons.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees.
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3631887    25/01/2017
[International Registration No. : 1364053]
G.L.- IMPORTAÇÃO E EXPORTAÇÃO, S.A.
PARQUE INDUSTRIAL DA AZAMBUJA, ESTRADA NACIONAL 3, KM 5,7, VILA NOVA DA RAINHA P-2050-522 VILA NOVA 
DA RAINHA Portugal

Proposed to be Used
IR DIVISION
Cl.29;Soups; broth [soup]; canned soups; soup powders; soup concentrates; vegetable preparations for making soup; 
meat, fish, poultry and game; preserved, dried and cooked fruits and vegetables; jellies, jams, compotes; milk and milk 
products; yoghurts; vegetable pulp and fruit pulp; vegetable salads and fruits salads.

Cl.32;Juices, concentrated juices, fruit juices, vegetable juices, almond extract based beverages; beverages consisting 
of a blend of fruit and vegetable juices, almond milk [beverage]; mineral and aerated waters and other non-alcoholic 
drinks; syrups and other preparations for making beverages.
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3631941    16/03/2017
[International Registration No. : 1364068]
Adler Modemärkte AG
lndustriestraße Ost 1-7 63808 Haibach Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.18;Leather and imitations of leather, and goods made of these materials, so far as included in this class; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 14/11/2016; Application No. : 016042582 ;European Union 

3631945    12/05/2017
[International Registration No. : 1364097]
Mühlbauer Technology GmbH
Elbgaustraße 248 22547 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Material for stopping teeth; fixing materials and impression materials for dental purposes; temporary crown and 
bridge material for dental purposes; repair materials for dental purposes; pharmaceutical preparations and preparations 
for dental purposes; materials for reconstructing teeth.

Cl.10;Artificial teeth, dental crowns, dental bridges, dental prostheses and dental prosthetic parts; surgical, medical 
and dental instruments and apparatus.
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Priority claimed from 10/10/2016; Application No. : 015908551 ;European Union 

3632511    10/04/2017
[International Registration No. : 1364490]
Cellink AB
Arvid Wallgrens Backe 20 SE-413 46 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Biologically compatible materials, namely, hydrogels used to create structures and scaffolds used in the 
manufacture of living tissue; biologically compatible materials, namely, hydrogels used to create polymeric networks 
used in the manufacture of living tissue; biological tissue specimens for use in scientific research; cellulose nanofibril 
based biological preparations for use in 3d bioprinting of tissues and organs.

Cl.5;Biological tissue cultures for medical purposes; pharmaceutical preparations; tissue-regenerative pharmaceutical 
preparations.

Cl.7;Three-dimensional [3D] printers (3D printers); three-dimensional [3D] bioprinters (3D bioprinters); computerised 
equipment for the generation of three-dimensional shaped parts; machines for manufacturing three dimensional models, 
namely, computer-aided modeling devices; computer-aided additive machines for manufacturing three-dimensional 
objects; machines for manufacturing three dimensional models, namely, computer-aided modeling devices incorporating 
computer hardware and software; computer-aided additive machines for manufacturing three-dimensional objects 
incorporating computer hardware and software; machines for manufacturing three dimensional (3D) living tissues; 
machines, namely, three dimensional (3D) bioprinter for the printing of living tissues; cartridges for containing printing 
material; cartridges for containing bioprinting material; printing cartridges for containing biomaterial; printing cartridges 
for containing bioink.

Cl.9;Dosing (measuring) devices for use in the biotechnology, pharmaceutical and cosmetics industries for the 
computer-assisted, three-dimensional dosing of biomaterials for the patient-friendly, biofunctional shaping of cell carrier 
structures, tissues, blood vessels, implants, prostheses and releasing systems for medicinal substances; laboratory 
apparatus for fabrication of three dimensional (3D) living tissues.

Cl.10;Medical devices used in the process of computer-assisted, three-dimensional dosing of biomaterials for the 
patient-friendly, biofunctional shaping of cell carrier structures, tissues, blood vessels, implants, prostheses and 
releasing systems for medicinal substances.

Cl.40;3D printing services; renting of 3D printers; custom manufacture of three-dimensional shaped parts using rapid 
prototyping equipment; 3D bioprinting; bioprinting.

Cl.42;Research and development of 3D technology and processes; development of rapid prototyping equipment; 
technical consultancy relating to the design and development of rapid prototyping technology; scientific research 
consulting in the fields of three-dimensional printing; scientific services relating to the isolation and cultivation of human 
tissues and cells.
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Priority claimed from 13/07/2017; Application No. : 87527711 ;United States of America 

3633014    24/07/2017
[International Registration No. : 1363415]
Royal Ridge Fruit & Cold Storage LLC
PO Box 428 Royal City WA 99357 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Cut fruits; dehydrated fruit snacks; dried fruits; freeze-dried fruits; frozen fruits; fruits, namely, cherries, 
blueberries, strawberries, raspberries, cranberries, peaches, pomegranate seeds, goji berry, apple and blends thereof that 
are sold dried, frozen, processed, preserved and/or cut; preserved fruits; processed fruits; sliced fruits.

Cl.30;Chocolate covered fruit; yogurt-covered fruit.

Cl.32;Fruit juice concentrates; fruit juices.
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3633264    21/03/2017
[International Registration No. : 1363714]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
images; video projectors, picture projectors, data processing devices and computers; computer programs and software 
of all kind (included in this class), software applications [apps] for electrical and communication devices; software and 
data processing programs; LEDs (light emitting diodes) and laser diodes (also organic LEDs and laser diodes); light 
conducting filaments [optical fibers [fibres]]; optical couplers, optical sensors, light detectors, LED lamp modules, i.e. 
LED operated modules, also for signalling purposes; LED displays; electric and electronic devices and apparatus for the 
operation, regulation and control of LED lighting facilities, LED luminaires and LED lamps for central building control 
systems and for the regulation and control of building installations, especially interface modules for such apparatus and 
devices as well as transformers and electronic ballasts; miniature transformers, choking coils, electrical connecting and 
contact elements including plugs, terminals [electricity], sleeves, commutators, and circuit breakers; parts of all the 
aforesaid goods included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical irradiation apparatus; lamps and luminaires for medical purposes; parts of all the 
aforesaid goods included in this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus and lighting system consisting 
thereof, especially on the basis of LEDs (also organic LEDs); LED lamps and LED luminaires (included in this class) and 
their parts; lighting lamps and apparatus and devices and systems consisting thereof as well as their parts (included in 
this class) on basis of LED; lighting modules, namely based on LEDs (also based on organic LEDs) with light functions 
for lighting purposes.
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Priority claimed from 15/07/2016; Application No. : 30 2016 106 488 ;Germany 

3633470    05/12/2016
[International Registration No. : 1364402]
Woco IPS GmbH
Hanauer Landstraße 16 63628 Bad Soden-Salmünster Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipeline connections, diaphragms, insulation cuffs, pipe compensators, noise isolators, vibration isolators and 
stamped parts (all the aforesaid goods being mainly of metal), being semi-finished products and finished parts for 
functionally secure pipe systems, including pipe systems with gas meters, pressure regulators and valves, in the fields of 
drinking water and service water pipes, heating, waste water pipes, gas and industrial media, in particular for applications 
in civil engineering, structural engineering and the construction of industrial installations; semi-finished products, the 
aforesaid goods being of metal or mainly of metal, for production of the aforesaid goods.

Cl.17;Gaskets, pipe connections, diaphragms, sealing collars, pipe compensators, noise isolators, vibration isolators 
and stamped parts of rubber and/or plastic, also reinforced and/or in combination with metal, as semi-finished products 
and finished parts for functionally secure pipe systems, including pipe systems with gas meters, pressure regulators and 
valves, in the fields of drinking water and service water pipes, heating, waste water pipes, gas and industrial media, in 
particular for applications in civil engineering, building construction and the construction of industrial installations as 
well as semi-finished or finished parts for functionally secure pipe systems for medical and dental medical apparatus and 
instruments as well as for medical products; gaskets (being mainly of metal) as semi-finished and finished parts for 
functionally secure pipe systems, including pipe systems with gas meters, pressure regulators and valves, in the fields of 
drinking water and service water pipes, heating, waste water pipes, gas and industrial media, in particular for applications 
in civil engineering, structural engineering and the construction of industrial installations; semi-finished products made 
of rubber and/or plastic, reinforced and/or together with metal as semi-finished products for the manufacture of gaskets, 
pipe connections, diaphragms, sealing collars, pipe compensators, noise isolators, vibration isolators and stamped parts 
for functionally secure pipe systems, including pipe systems with gas meters, pressure regulators and valves, in the 
fields of drinking water and service water pipes, heating, waste water pipes, gas and industrial media, in particular for 
applications in civil engineering, structural engineering and the construction of industrial installations as well as for 
functionally secure pipe systems for medical and dental medical apparatus and instruments as well as medical products.
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3704892    16/10/2017
[International Registration No. : 1298220]
Nokia Corporation
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
storing, transforming, accumulating, regulating or controlling electricity; apparatus for recording, capturing, storing, 
processing, editing, displaying, transmission, reproduction and play back of sound or images; algorithms for the 
compression, decompression, encoding, decoding and processing of audio, video and imaging data; audio, video and 
images encoder/decoder (codec); magnetic data carriers, recording discs; compact discs, DVDs and other digital and 
optical recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing 
equipment, computers and computer hardware, parts and fittings thereof; computer peripheral devices; computer 
software; fire-extinguishing apparatus; telecommunications devices, apparatuses and equipment, parts and fittings 
thereof; base station equipment for telecommunication, transmitters, receivers, controllers, switches, antennas, cables; 
wires; amplifiers; commutators; cells; modems; radio and microwave transmission devices and equipment; apparatus 
and instruments for data communication, satellite communication and telecommunication; apparatus and instruments for 
monitoring of telecommunication networks and data communication networks; radar equipment; ciphering equipment, 
cryptoaid equipment; parts and fittings for all aforementioned goods; phones, smartphones and other wearable and 
portable electronic devices for capturing, receiving, collecting, recording, reading, displaying, organizing, editing, 
transmitting, sharing, manipulating and reviewing data, text, maps, images and sounds; portable media players; tablets; 
electronic agendas; electronic book readers; digital photo frames; cameras; camcorders; tripods for cameras;sensors; 
presence capture devices; wearable connected devices, namely devices in the form of watches, glasses, headbands, 
gloves, bracelets, earrings, jewelry, helmets and contact lenses that can be used for computing, sensing, scanning, 
recording, displaying, monitoring, data-processing, remote-controlling, predicting, programming, connecting to computer 
networks or for telecommunication purposes; wearable connected devices, namely computing devices to be worn on or 
into the body of end-users or to be incorporated into clothing, footwear, headgear, bags, textiles, fabrics, tissue and any 
kinds of materials and wearable goods and accessories and that can be used for computing, sensing scanning, recording,
displaying, monitoring, data-processing, remote controlling, predicting, programming, connecting to computer networks 
or for telecommunication purposes; wearable computing devices; smartwatches; head-mounted displays; devices with 
electric, electronic and digital functions that can connect to computer networks and which have computing, sensory, 
scanning, communication, data-storage, biofeedback, physiological-tracking, health-monitoring, fitnessmonitoring, 
predictive or augmented-reality capabilities, in the form of glasses, gloves, watches, clothing, footwear, headgear, bands 
and helmets; batteries; chargers; printers; covers for phones, smartphones, computers, tablets and other wearable and 
portable handheld computing devices; audio, imaging, video and radio apparatus and instruments; speakers; headsets; 
microphones; television and multimedia apparatus; displays; hands free kits for phones, smartphones, computers, 
tablets and other wearable and portable handheld computing devices; electronic publications; Global Positioning System 
[GPS] apparatus, instruments and devices; navigation apparatus for vehicles [on-board computers]; navigational 
instruments; satellite navigational apparatus; apparatus and software for GPS navigation and mapping systems; chips; 
microprocessors; semi-conductors; smart cards [integrated circuit cards]; printed circuits; remote control apparatus; 
downloadable sound, video and image files; electronic pens; electronic tags for goods; computer software, computer 
hardware and wearable computing devices allowing the remote monitoring, control and command of vehicles and vehicle 
parameters, of household appliances and furniture, of energy management systems, of home automation systems, of 
security systems, of home entertainment and audio/ video equipment, of telecommunication devices, social media 
devices and computing devices, and of fitness and health telecare equipment; machine to machine (M2M) 
communications equipment and devices; computer game software; video game cartridges; memory cards for video game 
machines; software applications; spectacles; glasses; binoculars; spectacle frames; optical lenses; optical glass; 
goggles for sports; sunglasses; clothing for protection against accidents, irradiation and fire; helmets for sport; time 
clocks [time recording devices]; application programming interfaces (APIs); software development tools; computer 
software and hardware allowing to listen to music and read audio/video files, to send and read out electronic messages, 
to take, edit, read, display and share digital photographs and videos, to browse on the Internet, to chat and to connect to 
social networks; digital maps; software applications for providing location-based and contextually-relevant 
advertisement; vision recognition software; audio recognition software; computer software and hardware for the 
provision and rendering of travel and tourism advice and for providing information about location of entertainment 
venues, local education institutions, hotels, landmarks, museums, public transportation, traffic, parking information, 
weather, price comparison, shopping, advertisement, health and fitness, employment information, social activities and 
cultural events, points of interest (POIs), sporting events, food and drink; location tracking devices; software applications 
and hardware enabling the user to obtain location-related and contextually-relevant information; computer software and 
hardware providing health, fitness and well-being information; downloadable software in the nature of a mobile 
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application for displaying and sharing a user's location and finding, locating, and interacting with other users; computer 
software and hardware allowing online payment and payment at distance; parts, fittings and accessories of all the 
aforementioned goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; sensors, measuring and monitoring apparatus and instruments for health, wellbeing, medical, 
surgical and health related self-monitoring purposes; X-ray sensors; probes and cameras for medical purposes; clothing, 
footwear and headgear for medical purposes; furniture for medical purposes; lamps for medical purposes; prostheses for 
medical purposes; parts, fittings and accessories for all the aforementioned goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts, fittings and accessories for all the aforementioned 
goods.

Cl.14;Horological and chronometric instruments; precious metals and their alloys; jewellery, precious stones; watch 
cases; watch bands; bracelets; key rings; ornamental pins; parts, fittings and accessories for all the aforementioned 
goods. 

Cl.25;Clothing, footwear, headgear; wristbands; headbands; parts, fittings and accessories for all the aforementioned 
goods.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; video game machines; amusement machines, automatic and coin-operated; toys; hand held units for playing 
electronic and video games; toy musical instruments; electric computer games; video games apparatus; toy computers; 
toy mobile telephones; appliances for gymnastics; machines for physical exercises; stationary exercise bicycles; 
protective paddings [parts of sports suits]; parts, fittings and accessories for all the aforesaid goods.

Cl.38;Telecommunications; telephone, sound, images and data transmission services; providing access to databases; 
cellular telephone communication; communications by computer terminals; communications by fiber optic networks; 
communication by wireless networks; computer aided transmission of messages, sound, data and images; electronic 
mail; electronic bulletin board services [telecommunications services]; information about telecommunication; providing 
internet chatrooms; rental of message sending apparatus; message sending; rental of modems; providing online forums; 
paging services [radio, telephone or other means of electronic communication]; rental, hire and leasing of 
telecommunications devices, equipment and systems; providing telecommunications connections to a global computer 
network; telecommunications routing and junction services; teleconferencing services; telephone services; transmission 
of digital files; providing user access to global computer networks; videoconferencing services; voice mail services; 
information, advisory and consultancy services relating to all the aforesaid services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organizing education, seminars, 
workshops and training in the field of telecommunications devices, equipment, networks, systems, solutions and 
software; providing amusement arcade services; rental of audio and video equipment; club services [entertainment or 
education]; arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums and workshops 
[training]; electronic desktop publishing; game services provided on-line from a computer network; games equipment 
rental; providing on-line electronic publications, on-line music and on-line videos (not downloadable); organization of 
competitions; arranging and conducting of award ceremonies; photography; publication of electronic books and journals 
on-line; audio, video and images editing and production services; wellbeing coaching services; provision of nutrition, 
fitness and wellbeing training; provision of fitness information; fitness counselling.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and technological analysis, research, 
development, planning, optimization, support and consultancy services in the field of telecommunications devices, 
equipment, networks, systems, solutions and software; design, engineering and development of telecommunications 
devices, equipment, networks, systems, solutions and software; scientific and technological analysis, research, 
development and consultancy services in the field of artificial intelligence, nanomaterials, sensors, connectivity, 
information technology [IT], geolocation and mapping, navigation, computer hardware, computer software, computing 
technologies, data analytics, audio technologies, imaging and video technologies, digital media technologies, multimedia 
technologies, virtual reality technologies, radio technologies, medical technology, wearable computing devices, printing, 
automation, connected vehicles, connected furniture, connected clothing, connected consumer products, machine to 
machines (M2M) systems, presence capture solutions; scientific and technological analysis and research services in the 
field of vehicles, furniture, clothing and consumer products that can communicate via computer or telecommunication 
network, as well as support, consultancy and development services relating to all the aforementioned services; cloud 
computing; server hosting; software as a service [SaaS]; infrastructure-as-a-service (IaaS); platformas-a-service (PaaS); 
application service provider (ASP) services; providing on-line [non-downloadable] software and mobile applications; 
providing temporary use of on- line non-downloadable software for use as an application programming interface (API); 
providing temporary use of online non-downloadable software development tools; computer programming; rental of 
computer software and hardware; rental of audio, imaging, video, digital media, multimedia, virtual reality and presence 
capture software and hardware; data encoding and decoding services; leasing of data processing equipment; computer 
virus protection services; consultancy in the field of energy-saving; conversion of data or documents from physical to 
electronic media; data conversion of computer programs and data [not physical conversion]; electronic data storage; 
engineering; cartography services; mapping services; map creation services; on demand provision services of online and 
digital maps; technical digital imaging services; hosting computer sites [web sites]; industrial design; off-site data 
backup; research in the field of environmental protection and recycling; research and development of new products for 
others; technical project studies; meteorological information; rental of web servers; analysis and recovery of technical 
data; information, advisory and consultancy services relating to all the aforesaid services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; health care; health counselling; medical equipment rental; physiotherapy; telemedicine 
services; provision of nutrition information; provision of wellbeing information (health).
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Priority claimed from 20/02/2015; Application No. : 013759113 ;European Union 

3714511    01/09/2017
[International Registration No. : 1278178]
MEGA Spielgeräte GmbH
Im Dachsstück 15 65549 Limburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, checking 
(supervision), lifesaving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; computer and video games software; games software for use on any computer 
platform, including electronic entertainment and games consoles; computer games (programs for -); computer games; 
video games (software); computer games provided through a global computer network or supplied by means of 
multimedia electronic broadcast or through telecommunications or electronic transmission or via the Internet; computer 
games, leisure and recreational software, video games and computer software, all being provided in the form of storage 
media; automatic lottery machines; computer software for computer games on the Internet; online games (software), in 
particular for online betting games, online prize games, online gambling games, online games of skill and online casino 
games; computer software in the form of an app for mobile devices and computers; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games or slot machines, video 
lottery gaming machines or gambling games via the Internet; electric, electronic, optical or automatic apparatus, for 
identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or optical alarm and 
monitoring installations, including video cameras and apparatus for image transmission and image processing; data 
processing apparatus and computers, including data processing apparatus and computers being components for data 
networks and parts facilitating data network communications; electric wiring harnesses; circuit boards, printed circuit 
boards (electronic components) and combinations thereof, being assemblies and parts for apparatus, included in this 
class.

Cl.28;Decorations for Christmas trees; games for amusement arcades (included in this class); coin-operated video 
gaming apparatus; video games apparatuses adapted for use with external screens or monitors only; casino fittings, 
namely roulette tables, roulette wheels; coin-operated automatic gaming machines and gaming machines, in particular for 
gaming arcades, with or without a prize payout; electrotechnical gambling devices, automatic gambling machines, 
gambling machines and slot machines operated by coins, counters, banknotes, tickets or by means of 
electronic,magnetic or biometric storage media, in particular for commercial use in casinos and amusement arcades, with 
or without a prize payout; automatic gaming machines and gaming machines, in particular for commercial use in casinos 
and gaming arcades, with or without a prize payout; electronic betting devices (machines), with or without a chance to 
win prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by 
means of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for 
commercial use in casinos and gaming arcades, with or without a prize payout; video output game machines; drawing 
apparatus for prize games and lotteries, draws or raffles; apparatus for games (including video games), other than 
adapted for use with external screens or monitors only; gaming tables, in particular for table football, billiards, sliding 
games; flying discs (toys) and darts; electric, electronic or electromechanical bingo games, lotteries or video lottery 
games, networked or unnetworked; lcd games consoles; automatic gaming machines; automatic gaming machines 
operating in networks; parts and fittings for automatic gaming machines.
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Priority claimed from 14/07/2017; Application No. : VA 2017 01576 ;Denmark 

3740930    05/01/2018
[International Registration No. : 1378562]
A/S Wodschow & Co.
Kirkebjerg Søpark 6 DK-2605 Brøndby Denmark

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in bakeries, large-scale kitchens and the food processing industry being mixers, mincers, cutters 
and lifting apparatus, as well as parts and accessories therefor (not included in other classes).

Cl.12;Trolleys for machines for use in bakeries, large-scale kitchens and the food processing industry.

Cl.21;Bowls for machines for use in bakeries, large-scale kitchens and the food processing industry.
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Priority claimed from 11/12/2014; Application No. : PD2014C001320 ;Italy 

3752954    18/01/2018
[International Registration No. : 1259656]
F.LLI STOCCO S.R.L.
Via Valsugana, 318/A I-35010 SAN GIORGIO IN BOSCO (PADOVA) Italy

Proposed to be Used
IR DIVISION
Cl.11;Sinks; wash-hand basins [parts of sanitary installations]; bathroom sinks; taps for wash-hand basins; taps 
[faucets]; bath tub spouts; bath tubs; shower baths; hot tubs; bath tub enclosures; lamps; showers; shower cubicles 
[enclosures (Am.)]; toilet seats; toilet bowls; bidets; bath installations; heated towel rails.

Cl.20;Bathroom furniture; furniture for sinks; bathroom mirrors; bathroom vanities [furniture]; towel stands [furniture]; 
mirrors.
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Priority claimed from 16/06/2017; Application No. : 016878233 ;European Union 

3770290    15/12/2017
[International Registration No. : 1391572]
STALLERGENES
6, rue Alexis de Tocqueville F-92160 ANTONY France

Proposed to be Used
IR DIVISION
Cl.41;Training services; publication of medical information and studies, organization and conducting of colloquiums 
and conferences.

Cl.42;Research, conducting clinical trials, studies on patients, studies in the medical field; study program in the 
medical field.

Cl.44;Provision of medical and pharmaceutical information on the Internet and any medium.
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3773592    08/01/2018
[International Registration No. : 1390769]
GRAB Co., Ltd.
B1, 30, Eonju-ro 174-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.18;Toilet bags, sold empty; bags; purses; trunks and traveling bags; umbrellas; parasols.

Cl.25;Footwear; clothing; socks; leggings, namely leg warmers; neck scarfs; mufflers; shawls; neckties; winter gloves; 
headwear; belts for clothing.

Cl.35;Retail store service featuring imitations of precious metal; wholesale store service featuring imitations of 
precious metal; retail store service featuring jewellery made of precious metals; wholesale store service featuring 
jewellery made of precious metals; retail store service featuring earrings; wholesale store service featuring earrings; retail 
store service featuring necklaces; wholesale store service featuring necklaces; retail store service featuring ankle 
bracelets; wholesale store service featuring ankle bracelets; retail store service featuring bracelets; wholesale store 
service featuring bracelets; retail store service featuring stationery; wholesale store service featuring stationery; retail 
store service featuring office requisites, except furniture; wholesale store service featuring compact discs; retail store 
service featuring DVDs; wholesale store service featuring DVDs; retail store service featuring discs; wholesale store 
service featuring discs; retail store service featuring clocks and watches; wholesale store service featuring clocks and 
watches; retail store service featuring precious stones; wholesale store service featuring precious stones; retail store 
service featuring paste jewelry; wholesale store service featuring paste jewelry; retail store service featuring jewelry; 
wholesale store service featuring jewelry; retail store service featuring costume jewelry; wholesale store service featuring 
costume jewelry; retail store service featuring precious metals; wholesale store service featuring precious metals; 
comprehensive shopping mall by internet; retail store service featuring cosmetics; wholesale store service featuring 
cosmetics; retail store service featuring cameras; wholesale store service featuring cameras; retail store service featuring 
spectacles; wholesale store service featuring spectacles; retail store service featuring sunglasses; wholesale store 
service featuring sunglasses; retail store service featuring goggles for sports; wholesale store service featuring goggles 
for sports; retail store service featuring mobile phones; wholesale store service featuring mobile phones; retail store 
service featuring downloadable electronic publications; wholesale store service featuring downloadable electronic 
publications; retail store service featuring compact discs; wholesale store service featuring office requisites, except 
furniture; retail store service featuring school supplies, stationery; wholesale store service featuring school supplies, 
stationery; retail store service featuring printed matters, except books and periodicals; wholesale store service featuring 
printed matters, except books and periodicals; retail store service featuring books; wholesale store service featuring 
books; retail store service featuring periodicals; wholesale store service featuring periodicals; retail store service 
featuring printed publications; wholesale store service featuring printed publications; retail store service featuring 
teaching materials, except apparatus; wholesale store service featuring teaching materials, except apparatus; retail store 
service featuring toilet bags, sold empty; wholesale store service featuring toilet bags, sold empty; retail store service 
featuring bags; wholesale store service featuring bags; retail store service featuring purses; wholesale store service 
featuring purses; retail store service featuring trunks and traveling bags; wholesale store service featuring trunks and 
traveling bags; retail store service featuring umbrellas; wholesale store service featuring umbrellas; retail store service 
featuring parasols; wholesale store service featuring parasols; retail store service featuring leather key chains; wholesale 
store service featuring leather key chains; retail store service featuring leather key holders; wholesale store service 
featuring leather key holders; retail store service featuring footwear; wholesale store service featuring footwear; retail 
store service featuring clothing; wholesale store service featuring clothing; retail store service featuring socks; wholesale 
store service featuring socks; retail store service featuring leggings; wholesale store service featuring leggings; retail 
store service featuring neck scarfs; wholesale store service featuring neck scarfs; retail store service featuring mufflers; 
wholesale store service featuring mufflers; retail store service featuring shawls; wholesale store service featuring shawls; 
retail store service featuring neckties; wholesale store service featuring neckties; retail store service featuring winter 
gloves; wholesale store service featuring winter gloves; retail store service featuring headwear; wholesale store service 
featuring headwear; retail store service featuring belts for clothing; wholesale store service featuring belts for clothing; 
retail store service featuring decorative ribbons and braids; wholesale store service featuring decorative ribbons and 
braids; retail store service featuring decorative articles for the hair; wholesale store service featuring decorative articles 
for the hair; retail store service featuring tie pins not of precious metal; wholesale store service featuring tie pins not of 
precious metal; retail store service featuring belt ornaments not of precious metal; wholesale store service featuring belt 
ornaments not of precious metal; retail store service featuring decorative rings for mobile phones except of precious 
metal and jewelry; wholesale store service featuring decorative rings for mobile phones except of precious metal and 
jewelry; retail store service featuring toys; wholesale store service featuring toys; retail store service featuring dolls; 
wholesale store service featuring dolls; retail store service featuring mobile phones; wholesale store service featuring 
mobile phones.
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Priority claimed from 11/12/2017; Application No. : 712077 ;Switzerland 

3777249    19/01/2018
[International Registration No. : 1391980]
Honest Olive Oil Group Ltd.
Lindenstrasse 6 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.
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Priority claimed from 23/08/2017; Application No. : 706800 ;Switzerland 

3778521    09/01/2018
[International Registration No. : 1392486]
accroma labtec AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity.

Cl.20;Furniture, mirrors, picture frames; transport or storage containers not of metal; bone, horn, whalebone or mother-
of-pearl, unprocessed or semi-processed; shells; meerschaum; yellow amber.

Cl.37;Construction; repair; installation services.
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Priority claimed from 14/07/2017; Application No. : 016983058 ;European Union 

3778557    15/12/2017
[International Registration No. : 1392727]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely fountain solution additives, consisting predominantly of alcohol and/or alcohol 
substitutes for printing in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines; photoresists.

Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.3;Laundry preparations; industrial cleaning agents; aids, namely washing preparations and cleaning preparations for 
use in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
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machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; auxiliary preparations, namely washing preparations and cleaning preparations for use in installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and spaces equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing 
particles, dust and fibres separated from machines; auxiliary preparations, namely washing preparations and cleaning 
preparations for use in ventilation installations, ventilation apparatus, air conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air conveying devices, 
in particular ventilators, blowing machines and compressors, air heaters, air coolers, air filters, and nozzle chambers for 
humidifying; auxiliary preparations, namely washing preparations and cleaning preparations for use in drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation, regulation
and safety accessories for gas appliances; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.4;Lubricants (consisting predominantly of industrial oils and greases) and/or lubricating agents for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; lubricating agents (mainly with industrial oils and greases) and/or lubricants for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; lubricating agents (mainly with industrial oils and greases) 
and/or lubricants for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in 
particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for 
humidifying; lubricants (mainly with industrial oils and fats) and/or lubricating agents for drying ovens, drying apparatus, 
heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purification 
installations, thermal energy stores, solar collectors, solar modules for heat generation and regulation and safety 
accessories for gas appliances; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; lacquering machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
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printing machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, 
reel changers, folding apparatus; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; conveyors (machines), belts for conveyors, conveying apparatus for conveying
printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal 
or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
the folding of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines
and mechanical devices for changing and/or bending and/or punching printing plates and/or flexographic printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for cleaning rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet printing modules and/or laser systems in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or 
for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; 
parts for inking apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in 
tempering machines, included in this class; machines and mechanical apparatus for adjusting cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting 
registers and/or register marks in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for quality 
control of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
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machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting web tension settings in 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; filters (parts of machines or engines); separators; suction and conveying 
machines for ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith; filters for 
cleaning cooling air, for engines; blowing engines; fibre separators (machines); air compressors and air ejectors for 
machines; collecting machines for compacting, filling and pressing of particles, dust and fibres separated from machines; 
air conveying devices (air conditioning), namely compressors; air power-operated blowers; blowing machines; air 
compressors; accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, pallet changing and transfer machines, stacking machines, machines for 
handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of 
metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; accessories, included in this 
class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors 
and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated particles, dust 
and fibres; machines and mechanical apparatus for producing security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for applying security labels and/or components therefor; machines and 
mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control of machines 
for producing security labels, securities, banknotes, and/or components therefor; machines and mechanical apparatus for 
quality control of machines for applying security labels, and/or components therefor; machines and mechanical 
apparatus for quality control in machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality 
control of security labels, securities, banknotes, and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus; laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labellers (machines), engraving
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
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consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 
lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
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adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
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remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
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corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
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telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.11;Air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and 
apparatus; air handling installations; air delivery devices (air-conditioning), in particular ventilators; air heating 
apparatus; air coolers; filters for air conditioning; nozzle chambers for humidifying; ventilating installations and 
apparatus for air conditioning; air conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, and parts therefor, in particular for rooms, buildings, trains, ships and 
vehicles; fans, air heaters, air cooling apparatus and filters for air conditioning, included in this class; nozzle chambers 
for humidifying and washing out air; spray nozzles, air-flow control valves and shut-off valves being parts for air-
conditioning installations; individual air treatment systems, air ducts, air outlets, nozzles, induction devices and fan coil 
units for heating and cooling rooms, room cooling devices with fans; air outlets and inlets being parts for ventilating 
installations, including in combination with fume cupboards; facade air-conditioning modules for decentral heating, 
cooling, fresh-air supplying, air recirculating and ventilating, for rooms and buildings; air filters for process air 
technology, for filtering dust, fibres, chips, granules and paper; drier cabinets; desiccating apparatus; heat accumulators; 
heat exchangers and parts therefor (included in this class), in particular active coatings with catalytic properties, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purifying installations; thermal energy accumulators; solar panels and plates (heating); solar modules for heat 
generation; regulating and safety accessories for gas apparatus (included in this class); parts for the aforesaid goods, 
included in this class.

Cl.16;Printed matter; printers' blankets, not of textile, rubber blankets for offset printing machines, all the aforesaid 
goods included in this class; printing blocks, printing type and printers' blankets for duplicators; goods of paper, namely 
product security means, security labels, securities, banknotes; goods of paper and cardboard, namely stickers and labels,
printed and/or embossed cards; graphic representations; advertising and communications material, included in this 
class, in particular printed matter on internal and external communications in the form of brochures, invitations, flyers, 
customer magazines, company presentations, newsletters, advertisements and printed matter on objects in the 
construction of exhibition stands; numbering machines, in particular for the graphics sector, the packaging sector and 
data processing.

Cl.35;Advertising and business administration; arranging of contracts, for others, in relation to the buying and selling 
of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; arranging of contracts, for others, for the buying and selling of installations, equipment, 
apparatus, filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air separation of
machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors 
for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing machine-
separated particles, dust and fibres; arranging of contracts, for others, for the buying and selling of ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; arranging 
of contracts, for others, for the buying and selling of drying ovens, drying apparatus, heat accumulators, heat exchangers 
and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger 
stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, 
thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories 
for gas apparatus; arranging of contracts, for others, for the buying and selling of machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; arranging of contracts, for others, for the buying and selling of machines for applying product security means, 
identification features, security features, security labels and/or components therefor; arranging of contracts, for others, 
for the buying and selling of machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; arranging of contracts, for others, for the buying and 
selling of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
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printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; sales promotion for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; sales promotion for ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; sales promotion for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; sales promotion for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; sales promotion for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; sales 
promotion for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; professional consultancy in the context of the sale of goods, in particular the sale of printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; professional business consultancy within the framework of the sale of goods, in particular 
the sale of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; professional business consultancy within 
the framework of the sale of goods, in particular the sale of ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; professional business consultancy within the framework of 
the sale of goods, in particular the sale of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; professional business consultancy in the context of the sale of goods, in particular the sale of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; professional business consultancy in the context of the sale of goods, in 
particular the sale of product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
business management information in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transport and/or 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; business organisational consultancy, professional business 
consultancy, business management information in relation to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls being parts or fittings for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
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machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; business organisational consultancy, professional business consultancy, 
business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts 
or accessories for machines for packaging product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating equipment, control equipment, 
monitoring equipment, quality control equipment, production control equipment and/or temperature monitoring 
equipment being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
equipment; business organisational consultancy, professional business consultancy, business management information 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; business organisational consultancy, professional business consultancy, business management 
information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus and/or production control apparatus being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information in 
relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment for subassemblies and parts for installations, equipment, apparatus, filters, separators, 
suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, for machines for the graphics industry, and for machines for the further processing of printed matter 
or paper or plastics or metal or organic or inorganic materials; business organisational consultancy, professional 
business consultancy, business management information with regard to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts for drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; business organisational consultancy, professional 
business consultancy, business management information relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, for machines for the graphics industry, and for machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; business organisational 
consultancy, professional business consultancy, business management information relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, for machines for the graphics industry, and for 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
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subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; business organisational consultancy, professional business consultancy, business management 
information relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; business organisational consultancy, professional business consultancy, 
business management information in relation to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register adjustment devices, devices for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning rollers in 
inking apparatus or damping units and/or cylinders, cutting equipment and/or cutting cylinders, registers and/or register 
marks, web tension settings and/or for quality control for and/or in printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; business 
organisational consultancy, professional business consultancy, business management information relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering for inking apparatus or damping units and/or 
cylinders in printer engines and/or inkjet printing heads and/or laser systems; business organisational consultancy, 
professional business consultancy, business management information in relation to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment, for 
installations, equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust 
removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air 
compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing of particles, dust and fibres separated from machines; business organisational consultancy, 
professional business consultancy, business management information relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for air-technology installations, air-technology 
equipment, air conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular fans, blowers and compressors, air 
heaters, air coolers, air filters and nozzle chambers for humidification; business organisational consultancy, professional 
business consultancy, business management information with regard to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; business organisational consultancy, professional 
business consultancy, business management information relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; business organisational 
consultancy, professional business consultancy, business management information relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; advertising in relation to printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; advertising for installations, equipment, 
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apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; advertising for ventilation apparatus, air-conditioning, heating,
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; advertising for drying ovens, drying apparatus, heat accumulators, heat 
exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas equipment; advertising for machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; advertising for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
advertising for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; advertising for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; computerized file management; 
presentation of goods and services, included in this class.

Cl.36;Financial affairs; financial consultancy in the context of the sale of goods, financial investment consultancy in 
relation to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machinery and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, and parts therefor; financial investment consultancy relating to installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; financial investment consultancy relating to air-technology installations, air-technology equipment, air 
conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, 
air treatment installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air 
filters and relating to nozzle chambers for humidification; financial investment consultancy relating to drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation and 
regulation and safety accessories for gas appliances; financial investment consultancy relating to machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy relating to machines for applying product security means, 
identification features, security features, security labels and/or components therefor; financial investment consultancy 
relating to machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; financial investment consultancy relating to and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; financial investment consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transporting 
and/or storing printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics 
reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, 
drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of 
metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or in relation to web tension controls, being parts or fittings for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, 
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scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; financial investment consultancy with 
regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; financial investment consultancy with regard to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; financial investment consultancy with regard to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or accessories for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories of and/or for product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
financial investment consultancy in relation to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying 
machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and conveying devices 
for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, 
blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; financial 
investment consultancy with regard to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; financial investment consultancy with regard to electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; financial investment consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; financial investment consultancy in relation to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for packaging product security means, authentication features, security features, security labels, securities, 
banknotes, and/or components therefor; financial investment consultancy relating to electric and electronic measuring 
and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy in relation to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register 
adjustment devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, 
devices for cleaning rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings and/or for 
quality control for and/or in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 

7765



hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; financial investment consultancy with regard to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or cylinders in printer engines 
or ink-jet print heads and/or laser systems; financial investment consultancy in relation to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; financial investment 
consultancy with regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; financial 
investment consultancy relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; real estate management, and brokerage, rental and leasing of real estate; financial transactions, in 
particular receiving and/or processing of payments by means of apparatus for the payment of goods and/or services 
and/or bills, in particular for enabling customers to pay by themselves, in particular by payment means in the form of 
banknotes and/or coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc (near field communication) apparatus, including in particular with return of 
change.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
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generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes; installation, maintenance and repair of machines for applying security 
labels; installation, maintenance and repair of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
(included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing data processing 
equipment, data processing equipment for data preparation, including continuous data preparation, variable data printing, 
including database printing, further processing of printed matter, production controls, parts and fittings for interfaces 
and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or fittings for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and conveying 
devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped therewith, air 
filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls, being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; installation, maintenance and repair of electronic regulating apparatus, 
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or 
accessories of and/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; installation, maintenance and repair of electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; installation, 
maintenance and repair of electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
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therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 
web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
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for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.38;Providing of access to data on computer networks, transmission of data on computer networks.

Cl.39;Transport, packaging and storage of goods; transport, packaging and storage of printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; transport, packaging and 
storage of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; transport, packaging and 
storage of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; transport, 
packaging and storage of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment, being parts for devices for the transport and/or storage of printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; transport, packaging and storage of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; transport, packaging and storage of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; transport, packaging and 
storage of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of consumables used for the operation of printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; 
transport, packaging and storage of consumables for operating installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; transport, packaging and storage of consumables for operating ventilation apparatus, air-conditioning, 
heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; transport, packaging and storage of consumables for operating drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; transport, packaging and storage 
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of consumables for the operation of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
consumables for the operation of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; transport, packaging and storage of consumables for the operation of 
machines for packaging mechanical product security means, mechanical identification features, mechanical security 
features, mechanical security labels and/or components therefor; transport, packaging and storage of material for the 
maintenance of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus and parts therefor; transport, packaging and storage of materials for the maintenance of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular 
ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
transport, packaging and storage of materials for the maintenance of drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; transport, packaging and storage of materials for the maintenance of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of materials for the maintenance of machines for applying 
product security means, identification features, security features, security labels and/or components therefor; transport, 
packaging and storage of materials for the maintenance of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; rental of warehouse; 
vehicle hire; physical storage of electronically stored data.

Cl.40;Custom manufacture of metal parts for others; metal processing services; assembling of materials for others; 
millworking; soldering; grinding; sawing of materials; cutting; blacksmithing; metal casting; galvanizing; burnishing by 
abrasion; chromium plating; metal tempering; rental of printing machines, machines for the graphics industry, and 
machines for the further processing of printed matter.

Cl.41;Providing of electronic publications and publication of printed matter in electronic form, including on the internet 
and intranets, included in this class.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
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therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; technological 
consultancy with regard to electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; technological consultancy with regard to electronic measuring and testing apparatus and instruments for 
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adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic measuring and 
testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
technological consultancy relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; technological consultancy regarding 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for the storage and/or adjustment of rollers in inking 
apparatus or damping units and/or cylinders, devices for the cleaning of rollers in inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems, cutting equipment and/or cutting cylinders, registers 
and/or register marks, web tension settings in printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; technological consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or 
transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders 
in printing works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing works; technological consultancy in relation to consumables used during the 
operation of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; technological consultancy relating to consumables during the operation of 
installations, equipment, apparatus, filters, separators, suction and conveying devices for the ventilation cleaning, dust 
removal and air separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air 
compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing particles, dust and fibres separated from machines; technological consultancy with regard to 
consumables during the operation of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in 
particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for 
humidifying; technological consultancy with regard to consumables during the operation of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to consumables 
required during the operation of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
consumables required during the operation of machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to consumables 
required during the operation of machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy in relation to 
material for the maintenance of printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
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transfer machines and apparatus; technological consultancy with regard to materials for the maintenance of installations, 
equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal 
and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to materials for the 
maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
technological consultancy with regard to materials for the maintenance of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; technological consultancy relating to materials for the maintenance 
of machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy relating to materials for the maintenance of machines 
for applying product security means, identification features, security features, security labels and/or components 
therefor; technological consultancy relating to materials for the maintenance of machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
construction drafting, in particular relating to metal structures; technical planning; conducting technical project studies; 
technical research; development, creation and/or maintenance of software for apparatus for the payment of goods and/or 
services and/or bills, in particular for enabling customers to pay by themselves, in particular by payment means in the 
form of banknotes and/or coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in 
particular contactless and/or contact cards and/or nfc (near field communication) apparatus, including in particular with 
return of change; development, creation and/or maintenance of software for money-dispensing apparatus; development, 
creation and/or maintenance of software for money-receiving apparatus; development, creation and/or maintenance of 
software for money-dispensing and -receiving apparatus; development, creation and/or maintenance of software for 
vending machines; development, creation and/or maintenance of software for accessories for the aforesaid apparatus, in 
particular boxes for receiving payment means, in particular banknotes and/or coins and/or vouchers; technological 
process analysis, in particular of processes for receiving and/or processing payments for goods and/or services and/or 
bills; development, programming, installation and maintenance of software, and consultancy relating to the use of 
software; rental of software; developing of technical concepts for and technical consultancy relating to the securing of 
data against counterfeiting, forgery and unauthorised spying-out in electronic communications systems; services of a 
certifying authority (trust center), namely issuing and management of digital keys, encryption algorithms and/or digital 
signatures; digital storage of data on computer networks; configuration of telecommunications hardware through 
software and remote maintenance; electronic data back-up; configuration of software for telecommunications terminals; 
quality control consultancy in relation to pre-press printing, data preparation, including continuous data preparation, 
variable data printing, including from databases, printing of printed matter, further processing of printed matter, 
production control, production planning, interfaces, data transfer and/or in relation to devices for transport and/or storage 
of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels or 
metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy relating to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus 
and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts 
or accessories for air-technology installations, air-technology equipment, air conditioning, heating, refrigerating, aeration 
and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air conveying 
devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers for 
humidification; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts 
or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts therefor, in particular 
catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb 
structures and integrated catalysts for exhaust air purification installations, thermal energy stores, solar collectors, solar 
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modules for heat generation, regulation and safety accessories for gas appliances; quality control consultancy relating to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus and/or temperature monitoring apparatus being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for applying product security means, identification features, security features, security labels 
and/or components therefor; quality control consultancy in relation to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus, 
being parts or fittings for machines for packaging product security means, authentication features, security features, 
security labels, securities, banknotes and/or components therefor; quality control consultancy in relation to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus 
and/or temperature monitoring apparatus, being parts or fittings of and/or for product security means, authentication 
features, security features, security labels, securities, banknotes and/or components therefor; quality control consultancy 
in relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; quality control consultancy relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts of installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts of air-technology 
installations, air-technology equipment, air conditioning, heating, refrigerating, aeration and de-aeration, humidifying and 
dehumidifying installations and equipment, air treatment installations, air conveying devices, in particular fans, blowers 
and compressors, air heaters, air coolers, air filters and nozzle chambers for humidification; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
quality control consultancy relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy in 
relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for packaging product security means, authentication features, security 
features, security labels, securities, banknotes and/or components therefor; quality control consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts of and/or for product security means, identification features, security features, security labels 
and/or components therefor; quality control consultancy relating to remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning 
rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or cutting cylinders, registers and/or 
register marks, web tension settings and/or for quality control for and/or in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
quality control consultancy regarding remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for devices for the changing and/or transport and/or storage of printing plates, inking apparatus 
and/or damping units and/or printer cylinders in printers and/or devices for tempering for inking apparatus or damping 
units and/or cylinders in printers and/or inkjet print heads and/or laser systems; quality control consultancy in relation to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
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or metal or organic or inorganic materials; quality control consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; quality control consultancy relating to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ventilation installations, ventilation equipment, air conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular ventilators, blowing machines and compressors, air heaters, air coolers, 
air filters, and nozzle chambers for humidifying; quality control consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas equipment; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; quality control consultancy relating to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 19/12/2017; Application No. : 4020170163113 ;Republic of Korea 

3778615    16/01/2018
[International Registration No. : 1391913]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Dish washers; electric mixers for household purposes; electric vacuum cleaner bags; electric vacuum cleaners; 
electric washing machines for household purposes; robotic vacuum cleaners.

Cl.11;Air conditioners; air purifiers; air sterilizers; electric ovens; electric laundry dryers; electric refrigerators; light 
emitting diodes (LED) lamps; microwave ovens.
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Priority claimed from 02/08/2017; Application No. : 017070351 ;European Union 

3778629    09/01/2018
[International Registration No. : 1392958]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Construction materials; furniture fittings; building fittings; mouldings, included in class 6, metal hardware, metal 
hardware; locks (other than electric); suspension hooks and suspension strips; all the aforesaid goods of metal.

Cl.20;Furniture hardware; furniture; frames; suspension hooks and suspension strips of plastic; locks (non-electric); 
kitchen cabinets, sink bases; all the aforesaid goods not of metal; drawers of metal and not of metal (being furniture and 
parts for furniture); organisation elements (furniture parts) in the form of inserts for drawers of metal and not of metal.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith).
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Priority claimed from 18/07/2017; Application No. : 2017-095701 ;Japan 

3779778    16/01/2018
[International Registration No. : 1385571]
KIRIN KABUSHIKI KAISHA (also trading as KIRIN Company, Limited)
10-2, Nakano 4-Chome, Nakano-Ku Tokyo 164-0001 Japan

Proposed to be Used
IR DIVISION
Cl.32;Beer; black beer [roasted malt beer]; stout; lager beer; ale; low malt beer; non-alcoholic beer flavored beverages; 
isotonic beverages; soft drinks for energy supply; non-alcoholic carbonated beverages; guarana drinks; cola drinks; soda 
pops; Ramune [Japanese soda pops]; ginger ale; lemon squash; aerated water; carbonated mineral water; mineral water 
[beverages]; drinking water; fruit flavored water; lemonades; carbonated drink mixes; concentrated soft drinks; soft 
drinks flavored with tea with milk; soft drinks [refreshing beverages]; non-alcoholic beer; non-alcoholic cocktails; fruit 
juices; concentrated fruit juices; vegetable juices [beverages]; non-alcoholic fruit extracts; powders used in the 
preparation of fruit-based beverages; powders for effervescing beverages; preparations for making aerated water; 
extracts of hops for making beer; malt wort; whey beverages; preparations for making liqueurs; syrups for beverages; 
preparations for making beverages; essences for making beverages.

Cl.33;Alcoholic beverages, except beer; sake; Japanese sweet rice-based mixed liquor [Shiro-zake]; Japanese white 
liquor [Shochu]; distilled rice spirits [Awamori]; Naoshi [Japanese liquor]; Japanese Shochu-based mixed liquor [Mirin]; 
sake substitute; western liquors; alcoholic fruit beverages; Japanese Shochu-based beverages [ChuhaiJ; beer flavored 
liqueurs made with malt, barley or wheat; beer flavored alcoholic beverages, not made with malt, barley or wheat; spirits; 
gin; vodka; rum; spirits protected by the appellation of origin "Tequila"; whisky; brandy; brandy protected by the 
appellation of origin "Cognac"; wines; fortified wines; cooking wines; liqueurs; cocktails; curacao; kirsch; sparkling 
wines; cider; Chinese liquors; Laojiou [Chinese brewed alcoholic beverages]; Chinese rice wine [Shaoxing rice wine]; 
flavored tonic liquors; liquor flavored with Japanese plum extracts; distilled beverages.
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Cl.43;Providing temporary accommodation with hot-spring facilities; providing temporary accommodation; 
accommodation bureau services [brokering reservations for hotels, boarding houses]; providing information relating to 
menus, recipes or foodstuffs of foods and beverages; carry-out restaurants and providing information relating thereto; 
restaurants featuring home delivery and providing information relating thereto; preparation and provision of food and 
drink for immediate consumption and providing information relating thereto; food stall services and providing information 
relating thereto; providing foods and beverages at event sites and providing information relating thereto; providing 
information relating to popularity ranking of restaurants; providing information relating to status of booking of 
restaurants; providing information relating to places for providing foods and beverages via communications by computer 
terminals; providing information relating to places for providing foods and beverages; providing boxed lunch and 
providing information relating thereto; providing foods and beverages; rental of event sites and providing information 
relating thereto; providing assembly halls and providing information relating thereto; rental of conference rooms; rental of
facilities for exhibitions; rental of drinking water dispensers; rental of beverage dispensers, electric, for household 
purposes and beverage dispensers for commercial use; rental of alcoholic beverage dispensers, electric, for household 
purposes and alcoholic beverage dispensers for commercial use; rental of beer dispensers, electric, for household 
purposes and beer dispensers for commercial use; rental of beverage dispensers, non-electric, for household purposes; 
rental of alcoholic beverage dispensers, non-electric, for household purposes; rental of beer dispensers, non-electric, for 
household purposes; rental of electric hot plates for household purposes; rental of electric toasters for household 
purposes; rental of microwave ovens for household purposes; rental of cooking equipment for industrial purposes; rental 
of kitchen worktops with integrated sinks for commercial use; rental of non-electric cooking heaters for household 
purposes; rental of kitchen worktops with integrated sinks for household purposes; rental of dishes.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 28/08/2017; Application No. : 87586946 ;United States of America 

3779867    31/10/2017
[International Registration No. : 1392783]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for task and project issue tracking; computer 
software for use on computers and mobile devices for use in task and project management, general work management, 
project tracking, document management, business management, transmission and receipt of data, images, and files, 
messaging and conversation based contextual sharing of information, organizing and providing a platform for 
collaboration, sharing of information and interactive discussions to other users, and uploading and transferring files; 
computer software for use on computers and mobile devices for electronic communications, chats, email and 
discussions; computer software for collaboration, development and release of software; computer software for facilitating 
the exchange of information via the Internet featuring collaboration tools; computer software for information technology 
support services, namely, for managing help desk services, trouble shooting of computer software problems, technical 
support in the nature of trouble shooting of computer software problems, and providing information related to technology 
project management services; downloadable electronic publications, namely, manuals, brochures, newsletters, technical 
data sheets and product specification brochures in the fields of computer software and information technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; 
communication services, namely, electronic transmission of data and documents among users of computers.

Cl.42;Providing online non-downloadable software for task and project issue tracking; software as a service (SAAS) 
services featuring software for task and project issue tracking; providing online non-downloadable software for use in 
task and project management, general work management, project tracking, document management, business 
management, transmission and receipt of data and images, messaging and conversation based contextual sharing of 
information, organizing and providing a platform for collaboration, sharing of information and interactive discussions to 
other users, and uploading and transferring files; providing online non-downloadable software for electronic 
communications, chats, email and discussions; providing online non- downloadable software for collaboration, 
development and release of software; providing online non-downloadable software for facilitating the exchange of 
information via the Internet featuring collaboration tools; providing online non- downloadable software for information 
technology support services, namely, for managing help desk services, trouble shooting of computer software problems, 
technical support in the nature of trouble shooting of computer software problems, and providing information related to 
technology project management services; computer software design and development; consulting services in the field of 
design and development of computer software; providing non-downloadable software via a website in the fields of 
information technology systems management, task management and project management; providing temporary use of a 
non-downloadable web application for collaboration, project management, document management, and software development.
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Priority claimed from 21/04/2017; Application No. : 302017000044124 ;Italy 

3783679    11/05/2017
[International Registration No. : 1393649]
ALPINESTARS RESEARCH SRL
Via De Gasperi 54 I-31010 Coste di Maser (Treviso) Italy

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents; protection devices for use against accidents or injuries, 
namely protective pads and protective gears for riding, motorcycling, motoring, motor racing, cycling, mountain biking, 
skiing and mountaineering sports namely head protectors; protection devices for use against accidents or injuries, 
namely elbow protectors (protective-) for use against [other than sports articles], chest protectors for the prevention of 
accident or injury [other than specifically adapted for sport], shin guards for protection against injury [other than sports 
articles or parts of sports suits], abdomen protectors for protection against injury [other than parts of sports suits or 
adapted for use in specific sporting activities];protective clothing for the prevention of injuries, namely protective suits, 
protective jackets, protective trousers, protective helmets, protective gloves, protective footwear to be used in riding, 
motorcycling, motoring, motor racing, cycling, mountain biking, skiing and mountaineering; spectacles, sunglasses, 
sports goggles; protective spectacles, protective goggles for sports; software for activating inflatable protective devices 
including inflatable bags, inflatable devices, sensing devices, namely accelerometer sensors, gyroscope sensors, impact 
sensors for protective clothing against injuries to be used in riding, motorcycling, motoring, motor racing, cycling, 
mountain biking, skiing and mountaineering; electronic control systems for processing the data provided by sensors in 
inflatable protective devices; protective pads and protective gear for riding, motorcycling, motoring, motor racing, 
cycling, mountain biking, skiing and mountaineering sports, namely, head protectors.

Cl.25;Anoraks, trousers, shorts, jeans, pants, slips, shirts, T-shirts, polo-shirts, short-sleeve shirts, sweat shirts, skirts, 
sweaters, parkas, jerseys, jumpers, pullovers, cardigans, jackets, windresistant jackets, track-suits, vests, waist-coats, 
suits, dresses, combinations (clothing), blouses, belts, gloves, hats, caps, berets, headbands, scarves; knitwear, namely, 
pants, shirts, Tshirts, polo shirts, shorts, sweaters, vests, cardigans, jackets, hats and scarves; outer-clothing, namely 
outer jackets, outer coats, scarves; underwear; sleepwear; waterproof clothing, namely pants, jackets and gloves; coats, 
raincoats, overcoats, topcoats, socks, stockings, leggings, hosiery, tights; casual wear; sports wear; swim wear; bath 
robes; clothing for cyclists, mountain bikers, motorcyclists, motorists, skiers and mountain climbers; sports footwear; 
gymnastic shoes, running shoes, jogging shoes; shoes and boots for cyclists, mountain bikers, motorcyclists, motorists, 
skiers and mountain climbers; shoes for casual wear; leisure shoes; slippers; sandals. 

Cl.28;Protective pads and protective gear for riding, motorcycling, motoring, motor racing, cycling, mountain biking, 
skiing and mountaineering sports, namely, back protectors, knee protectors, shoulder protectors, elbow protectors, neck 
protectors, hip protectors, leg protectors, arm protectors, shin protectors, calf protectors, chest protectors, hand 
protectors, wrist protectors, ankle protectors and foot protectors; protection devices for sporting use, namely back 
protectors, knee protectors, shoulder protectors, elbow protectors, neck protectors, leg protectors, arm protectors, hip 
protectors, shin protectors, calf protectors, chest protectors, hand protectors, wrist protectors, ankle protectors and foot 
protectors to be used in riding, motorcycling, motoring, motor racing, cycling, mountain biking, skiing and 
mountaineering.
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Priority claimed from 15/06/2017; Application No. : 1355777 ;Benelux 

3783745    14/12/2017
[International Registration No. : 1393774]
MAGIC PRODUCTION GROUP (M.P.G.) SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel

Proposed to be Used
IR DIVISION
Cl.9;Compact disks, DVDs and other digital recording media, software, computers, touch screens, peripherals and 
accessories for computers or touch screens, electronic pens, touch pads, interactive counters for touch screens.

Cl.28;Games, toys; interactive figurines and joysticks for computer games.

Cl.30;Pastry and confectionery, chocolate and chocolate-based products.

Cl.41;Education; training; entertainment; sporting and cultural activities; interactive entertainment services; 
organization and provision of games and competitions (education or entertainment) via the Internet; entertainment 
provided via a global communication network.
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Priority claimed from 23/06/2017; Application No. : 072769 ;Jamaica 

3784075    21/12/2017
[International Registration No. : 1393311]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including computer software in the field of health, fitness, exercise, and wellness.

Cl.10;Health, fitness, exercise, and wellness sensors, monitors and displays; medical apparatus and devices.

Cl.28;Fitness and exercise machines and equipment; body-building apparatus.
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Priority claimed from 28/06/2017; Application No. : 87508764 ;United States of America 

3784191    21/12/2017
[International Registration No. : 1393304]
Sigilon Therapeutics, Inc.
161 First Street, Suite 2C Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical agents for scientific and research use, namely, small molecules; chemical agents for coating of medical 
devices, medical materials, and for encapsulating pharmaceutical agents and cells; reagents for research purposes; 
reagents for scientific or medical research use.

Cl.5;Chemical, pharmaceutical, biopharmaceutical and biomedical agents for medical use, namely, immune response 
modulating agents; chemical agents for pharmaceutical or medical purposes, namely, immune response modulating 
agents; pharmaceutical agents for encapsulating transplanted cells to prevent the risk of rejection from immune attack, 
for medical purposes; pharmaceutical preparations for the prevention and treatment of fibrosis, inflammation, cancer or 
infection; drug delivery agents in the form of coatings for capsules that facilitate the tolerance and delivery of 
pharmaceutical preparations.

Cl.10;Implants consisting of artificial materials; coatings sold as an integral component of implantable medical devices.
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3784301    19/12/2017
[International Registration No. : 1393506]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.6;Tanks and containers of metal for the storage of gases and connectable gas fittings of metal, valves and taps, 
pressure reducers and connectors; components of metal for gas injecting and mixing in conduits and volumes, namely 
nozzles designed for gases, distributor heads, nozzle assemblies and rows with feeds, nozzle lances and nozzle pipes, 
the aforesaid goods being individual or combined parts or being combinable in kit form.

Cl.9;Measuring, signalling, checking (supervision) and monitoring apparatus and instruments, in particular for gas 
technology; apparatus for controlling gas pressures and gas quantities; gas analysis equipment; pressure, temperature 
and flow measuring apparatus; apparatus and instruments for switching, regulating and controlling gas flows, with a 
pneumatic and electric base; gas pressure measuring apparatus and pressure display apparatus, flow meters, fill-level 
measuring apparatus, pressure regulators and valve control and switching apparatus.

Cl.11;Heating, steam and gas generating apparatus and gas removal apparatus and gas supply installations, the latter 
in particular for the preparation of an available oxygen/gas supply for industrial use, and mainly consisting of a 
combination of taps and valves, as well as measuring and control components; regulating and safety accessories for gas 
apparatus, in particular for gas apparatus being parts of chemical installations and reactors, and gas mixing and 
distribution components therefor.
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Priority claimed from 22/09/2017; Application No. : 4020170120806 ;Republic of Korea 

3784826    12/01/2018
[International Registration No. : 1393199]
LOTTE Corporation
(Sincheon-dong) 300, Olympic-ro, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.30;Bread; confectionery; snack confectionary; gum; biscuits; ice creams; chocolate; pies; cakes; candies.

Cl.35;Sales agency services for bread; sales agency services for confectionery; sales agency services for snack 
confectionary; sales agency services for gum; sales agency services for biscuits; sales agency services for ice creams; 
sales agency services for chocolate; sales agency services for pies; sales agency services for cakes; sales agency 
services for candies.
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Priority claimed from 24/07/2017; Application No. : 4378574 ;France 

3784831    03/01/2018
[International Registration No. : 1393397]
LABORATOIRES NOREVA-LED
66 Avenue des Champs Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps; cleansing milk for toilet purposes; creams, gels, milks, lotions, masks, pomades and cosmetic 
preparations for skin care; cosmetic moisturizing preparations; cosmetic preparations for sensitive skin dare; cosmetic 
preparations for baths; make-up and make-up removing products; hair lotions, shampoos.

Cl.5;Pharmaceutical products; sanitary products for medical purposes; dermatological products; moisturizing 
dermatological products; healing dermatological products; creams, gels, milks, lotions, serums and pomades for medical 
use; dietetic substances for medical use; disinfectants for medical or sanitary use.

7787



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

3793210    29/11/2017
[International Registration No. : 1393816]
Guangzhou Hongu Leather Co., Ltd.
No.01, 9/F, Block C, Zhengsheng Business Building, No.66 Yingbin Avenue, Xinhua Street, Huadu District, Guangzhou City Guangdong
Province China

Proposed to be Used
IR DIVISION
Cl.14;Alloys of precious metal; jewellery boxes; jewellery rolls; jewellery charms; paste jewellery; figurines [statuettes] 
of precious metal; key rings [split rings with trinket or decorative fob]; watch bands.

Cl.18;Animal skins; bags; pocket wallets; trunks [luggage]; trimmings of leather for furniture; leather straps; umbrellas; 
canes; clothing for pets.

Cl.25;Ready-made clothing; clothing; layette [clothing]; girdles; hats; hosiery; shoes; gloves [clothing]; shawls.

Cl.35;Advertising; commercial administration of the licensing of the goods and services of others; sales promotion for 
others; import-export agency services; provision of an on-line marketplace for buyers and sellers of goods and services; 
personnel management consultancy; relocation services for businesses; search engine optimization for sales promotion; 
book-keeping; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3793219    05/12/2017
[International Registration No. : 1393801]
SHENZHEN NEW INDUSTRIES BIOMEDICAL ENGINEERING CO., LTD.
NO.16, JINHUI ROAD, JINSHA COMMUNITY, PINGSHAN NEW DISTRICT, SHENZHEN GUANGDONG China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer operating programs, recorded; computer peripheral 
devices; computer software, recorded; interfaces for computers; monitors [computer programs]; electronic publications, 
downloadable; computer programs [downloadable software]; computer software applications, downloadable; couplers 
[data processing equipment].

Cl.10;Medical apparatus and instruments; radiological apparatus for medical purposes; apparatus for use in medical 
analysis; diagnostic apparatus for medical purposes; corsets for medical purposes; apparatus for use in medical 
analysis; blood testing apparatus; massage apparatus; containers especially made for medical waste; physiotherapy 
apparatus.

Cl.38;Message sending; communications by computer terminals; computer aided, transmission of messages and 
images; providing telecommunications connections to a global computer network; providing access to databases; 
providing online forums; teleconferencing services; transmission of digital files; videoconferencing services; streaming 
of data.

Cl.42;Computer programming; computer software design; computer system analysis; monitoring of computer systems 
by remote access; software as a service [SaaS]; information technology [IT] consultancy; off-site data backup; electronic 
data storage; providing information on computer technology and programming via a web site; cloud computing.

Cl.44;Medical clinic services; medical assistance; pharmacy advice; telemedicine services; therapy services; medical 
equipment rental; health counseling; beauty salon services; landscape design; rental of sanitation facilities.
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Priority claimed from 26/05/2017; Application No. : UK00003233620 ;United Kingdom 

3793221    17/11/2017
[International Registration No. : 1393820]
J. Choo Limited
10 Howick Place London SW1P 1GW United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Handbags, travelling bags, weekend bags, trunks, trunks for storing shoes, purses, wallets, clutch bags, travel 
wallets, luggage tags, luggage label holders, cosmetic bags, make-up bags, vanity bags, vanity cases not fitted, pouches, 
carrying cases, bags, shoe bags, backpacks, garment bags, beach bags, briefcases, suitcases, attaché cases; cases of 
leather or leather board; key cases, key bags; card cases; card holders, credit card holders, debit card holders, bank card 
holders, business card cases; document cases; hat boxes made of leather or imitations of leather; parasols, umbrellas, 
walking sticks; parts and fittings for the aforesaid goods; laces (leather): leashes; collars and leads for animals; garments 
and clothing for pets.

Cl.25;Clothing, footwear and headgear; scarves; gloves, hats, belts, swimming hats; raincoats, hosiery, sashes for 
wear, wedding dresses, fur stoles, fur muffs, fur hats, fur coats; kaftans; swimwear.

Cl.35;Advertising and marketing services; sales promotion for others; procurement services for others; retail services 
in relation to soaps, bath gel, shower gel, perfumery, fragrances, eau de toilette, colognes, aftershave, perfumes in solid 
form, cosmetics, make up preparations, essential oils, body oils, body lotion, body cream, hair lotions, hair conditioners, 
foot lotions, bath preparations not for medical purposes, balms not for medical purposes, nail care preparations, nail 
varnish, nail polish, nail varnish and nail polish removing preparations, talcum powder, sunscreen preparations, sun-
tanning preparations, pumice stone, emery, dentifrices, shoe cream, shoe polish, shoe wax, cleaning and polishing 
preparations, including cleaning and polishing preparations for leather, footwear, handbags, sunglasses, room fragrance, 
room fragrancing preparations, small items of metal hardware, buckles, money clips of common metals, metal name 
plaques, key rings, key chains, closures of metal, fastenings of metal, metal fittings for leather goods, footwear, clothing, 
badges, tags, ferrules, rivets of non-precious metal, hinges, hooks, chains, padlocks, locks, keys, locks of metal for bags, 
ornaments, figurines and works of art of common metal boxes, casks and chests of common metal, chains for pets, 
eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames, pouches and bags 
adapted to carry sunglasses and spectacles, laptop cases, laptop bags, mobile phone cases, mobile phone straps, 
encoded bank cards, encoded loyalty cards, bags adapted for electrical apparatus and instruments, bags adapted for 
mobile phones, bags adapted for laptops, bags adapted for PDAs, apparatus for recording, transmission or reproduction 
of sound or images, magnetic data carriers, recording discs, pre-recorded CDs, CD-ROMs, tapes and discs, protective 
footwear, electronic publications (downloadable), software applications (Apps), mouse mats, electronic tags for goods, 
precious metals and their alloys and goods in precious metals or coated therewith, jewellery, costume jewellery, earrings, 
arm cuffs (jewellery), wrist bands (jewellery), jewellery made of leather, key rings (trinkets or fobs), key fobs, trinkets of 
metal, key fobs of leather or imitations of leather incorporating key rings, horological and chronometric instruments, 
watches, bracelets and straps for watches, cases adapted to contain watches, jewellery boxes, boxes of precious metals, 
tie clips, cuff links, shoe ornaments and handbag ornaments of precious metal, buckles of precious metal, printed matter, 
stationery, photographs, posters, pictures, prints, books, magazines, brochures, catalogues, periodicals, booklets, 
calendars, paper, cardboard, greetings cards, instructional and teaching material (except apparatus), plastic materials for 
packaging, paper or plastic bags, boxes of cardboard, gift paper, wrapping paper, pens, pencils, notebooks, writing pads, 
pencil boxes, document folders, business card holders, passport holders, passport cases, cheque book holders, cases 
and covers, gift vouchers, vouchers of value, leather and imitations of leather, and goods made of these materials and 
handbags, travelling bags, weekend bags, trunks, trunks for storing shoes, purses, wallets, clutch bags, travel wallets, 
luggage tags, luggage label holders, cosmetic bags, make-up bags, vanity bags, vanity cases not fitted, pouches, cases, 
bags, shoe bags, cloth bags, backpacks, garment bags, beach bags, briefcases, suitcases, attaché cases, cases of leather 
or leather board, key cases, key bags, key holders, card cases, card holders, credit card holders, debit card holders, bank 
card holders, business card cases, document cases, hat boxes, parasols, umbrellas, walking sticks, laces (leather), 
leashes, collars and leads for animals, garments and clothing for pets, pet food in the form of chews, dog biscuits, edible 
chews for animals, clothing, footwear, headgear, scarves, gloves, hats, swimming hats, belts, raincoats, hosiery, sashes 
for wear, wedding dresses, fur stoles, fur muffs, fur hats, fur coats, kaftans, swimwear, toys for pets, exercise machines, 
exercise bicycles, treadmills, gloves adapted for sport, bags adapted for sports equipment, boots and shoes adapted for 
sport, skateboards, body boards, surfboards, and parts and fittings for all the aforesaid goods; advice and assistance in 
the selection of goods; providing information and advice to consumers regarding the selection of products and items to 
be purchased; including, but not limited to, all the aforesaid services provided via mail order or the Internet, the world 
wide web and/or via communications networks.
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Priority claimed from 29/03/2017; Application No. : 016516106 ;European Union 

3793223    29/09/2017
[International Registration No. : 1393878]
Damco International B.V.
Turfmarkt 107 NL-2511 DP Den Haag

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; computer software downloadable from a global computer 
network; downloadable publications (electronic -); databases; computer software relating to database management; 
computer software for analyzing customer satisfaction and for analyzing, evaluating and comparing companies; computer
software and databases relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
computer software for booking, collection, loading, dispatch, transport, distribution, delivery and handling, storage and 
warehousing of goods and passengers; computer software for exchange of computer data, data processing and data 
analysis for statistics relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
magnetic, optical, electronic and/or digital data carriers for the aforementioned computer programs and software, and for 
databases relating to stock management and logistics, transport, shipments, storage and warehousing of goods and 
passengers.

Cl.36;Arrangement of cargo insurance; insurance; financial affairs; monetary affairs; real estate affairs; electronic 
funds transfer; electronic funds transfer for others; financial information; online banking services and financial services; 
credit card services; processing and transmission of bills and payments thereof, and providing insurance for financial 
transactions; funds transfer services; transmission of funds by electronic means for others; transfer of payments for 
others via the internet; financial services in the nature of billing and payment processing services; financial services 
provided by telecommunication means; payment administration services; card payment processing services; payment 
transaction card services; discount card services; financial transaction management; credit card transaction processing 
services, namely facilitating credit card, debit card and electronic check transactions of others over the internet and over 
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terminals and servers in a local area network.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transport, including marine transport, railway 
and truck transport, air transport, transport of oils and gases by pipeline; delivery of goods; stevedoring; cargo loading 
and unloading; freight forwarding; container rental; warehouse and store room rental; information regarding 
transportation and storage; transportation logistics services relating to shipment and transportation and storage; towing; 
salvaging; management and operation of container terminals and of air cargo terminals; shipbroking services; 
aircraftbroking services; leasing of aircrafts; location of goods by computer; transport and freight brokerage services; 
information regarding shipment tracking and transportation and storage; providing tracking and tracing of shipments; 
cargo tracking services; advisory and consultancy services relating to all the aforesaid services; provision of technical 
consultancy relating to dispatch and route plans for forwarding goods; provision of technical consultancy relating to 
transport, storage and warehousing of goods and passengers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; constructing an internet platform for electronic 
commerce; providing temporary use of online, non-downloadable e-commerce software to allow users to conduct 
electronic business transactions in online marketplaces via a global computer network; development of databases for use 
by others; providing temporary use of non-downloadable computer software for shipment processing over computer 
networks, intranets and the internet; providing non-downloadable computer software for supply chain management; 
design and development of computer software for customer relation management (CRM); hosting of Internet platforms for 
digital online services, information services, data storage services or communications services; electronic data storage; 
technical consultancy relating to storage and recovery of computer data; computer engineering and design, development, 
maintenance and updating of computer software and database software relating to logistics, shipments, transport, 
monitoring, storage and warehousing of goods and passengers; providing temporary use of on-line non-downloadable 
software for inventory management; providing search engines for obtaining data on a global computer network.
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3793252    05/10/2017
[International Registration No. : 1393885]
Erich Utsch AG
Marienhütte 49 57080 Siegen Germany

Proposed to be Used
IR DIVISION
Cl.6;Signboards of metal; traffic signs of metal; vehicle numberplates, of metal; license plate frames of metal; 
nameplates of metal; nameplates of metal; ferrules of metal; security closures, in particular sleeves of metal with snap 
fasteners; screws of metal; signs of aluminium; sheets and plates of metal for number plates; signboards of metal, 
including embossed.

Cl.7;Machines and machine tools for manufacturing traffic signs and motor vehicle number plates; die-stamping 
machines and presses and parts therefor, in particular punching and die-stamping tools and block die-stamping tools; 
hydraulic and digital die-stamping machines and presses; hot die-stamping machines; stamping machines; stamp-
removal machines for inspection tags; cornering machines; rolling machines; road rollers; bending machines; trash 
compacting machines; sign makers [machines]; paint stripping machines; stamping presses; scrap choppers; 
metalworking machines; tools, included in class 7, in particular embossing stamps; engraving machines; presses (for 
smoothing); laminating machines, laser inscription machines; parts and fittings for all the aforesaid goods.

Cl.9;Electric signs; luminous and mechanical road signs; luminous signs; security tags; processors; computer chips; 
peripherals adapted for use with computers; optical and magneto-optical data carriers; electronic tagging and 
identification systems; transponder cards and chip cards; readers for transponder cards and chip cards; programmable 
radio frequency identification apparatus (RFID), in particular transponders in the form of contact or non-contact chip 
cards with an integrated microchip for access systems and for identification purposes; transponders in the form of disc-
shaped labels (tags) with an integrated microchip for access systems and for identification purposes; transponders in the 
form of adhesive labels (tags) with an integrated microchip for access systems and for identification purposes; 
transponders in the form of contact or non-contact labels (tags) with an integrated microchip for applications preventing 
falsification and the identification of vehicle signs; encoding apparatus and reading apparatus, software applications for 
operating the aforesaid goods; electronic passports and security documents; electronic tags; computers and computer 
software, designed for the actuation of machines and machine tools, in particular stamping machines, embossing 
machines, laminating machines, hot stamping machines, machines for laser inscribing; RFID writers and readers; 
illuminated signs.

Cl.11;Electric lighting devices for motor vehicle licence plates; self-luminous light sources, namely self-luminous motor
vehicle registration plates.

Cl.20;Non-metal dog tags; non-metal license plates; frames, not of metal, for motor vehicle registration plates; security 
closures, in particular sleeves, not of metal, with snap fasteners; plastic screws; plaques made of plastics; plaques made 
of plastics.

Cl.40;Treatment of materials in connection with the production of signboards; metal working and plastic processing 
(cutting, embossing).
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3793267    24/11/2017
[International Registration No. : 1393919]
MONKIMUN INC.
427 N Tatnall St 42597 Wilmington, Delaware 19801-2230 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio, video, and audio/visual files featuring a wide variety of educational materials and courses 
available via the internet and mobile devices; downloadable software for presenting, viewing and listening to educational 
courses and educational course materials available via the internet and mobile devices; educational publications, namely, 
electronic downloadable text books, workbooks and written course materials for use with courses of education; computer 
software; interactive computer software; educational software; assessment software; audio recordings; video recordings; 
compact discs; tape cassettes; CD-ROMs; digital versatile discs; other pre-recorded electronic recording media; semi-
conductor devices containing recorded sound and/or video and/or images; educational and teaching apparatus and 
instruments; non-printed publications; data, information, audio, video and other media and multimedia, all being readable 
or downloadable from a computer network or the internet; flash units.

Cl.41;Providing on-line educational courses and educational course materials in a wide variety of educational fields via 
a website; publishing online courses on a wide variety of subjects; organizing, facilitating, moderating and providing 
instruction via communications networks for others; arranging of educational services provided by suppliers for 
customers thereof; education; dissemination of educational materials and courses at all levels of instruction; publication 
and on-line provision of instructional, educational and teaching materials, courses and information; library services.
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Priority claimed from 29/06/2017; Application No. : 25079249 ;China 

3793277    05/12/2017
[International Registration No. : 1393815]
Shanghai Lamck Trade Co., Ltd.
1F Building 15, NO. 912 Bi Bo RD, China (Shanghai) Pilot Free Trade Zone, Pudong New District 201203 Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Brushes (parts of machines); machines and apparatus for cleaning, electric; dust exhausting installations for 
cleaning purposes; road sweeping machines, self-propelled.

Cl.9;Data processing apparatus; computer programmes (programs), recorded; computer software applications, 
downloadable; humanoid robots with artificial intelligence; intercommunication apparatus; navigational instruments; 
radar apparatus; surveying instruments; surveying apparatus and instruments; optical apparatus and instruments; 
remote control apparatus; integrated circuits; printed circuit boards; batteries, electric.
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Priority claimed from 03/05/2017; Application No. : 016676033 ;European Union 

3793280    27/10/2017
[International Registration No. : 1393896]
Teufelberger Holding Aktiengesellschaft
Vogelweiderstrasse 50 A-4600 Wels Austria

Proposed to be Used
IR DIVISION
Cl.17;Cords of rubber; elastic threads, not for use in textiles.

Cl.22;Bindings, not of metal; cordage; strings; non-metallic twines; hemp bands; straps made of plastic materials for 
tying purposes; non-metal strapping or tie downs; strapping of textile fibres with device attached for securing articles; 
loading slings and wrapping or binding bands, not of metal; elastic bands for binding; straps made of plastic materials for 
wrapping purposes; straps made of plastic materials for tying purposes; ties (non-metallic -) for wrapping; wrapping or 
binding bands, not of metal.
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Priority claimed from 10/07/2017; Application No. : 705092 ;Switzerland 

3793287    03/01/2018
[International Registration No. : 1394085]
Caran d'Ache SA
Chemin du Foron 19 CH-1226 Thônex Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Pens; fountain pens; ballpoint pens; refills for ball-point pens; pens for art work; pencils; charcoal pencils; pencil 
leads; pastels (crayons); writing pens and drawing pens; pen cases; pen and pencil holders; paintbrushes; paintings; pen 
wipers; chalk sticks; ink erasers; ink for writing instruments; albums; stationery; writing or drawing books; calendars; 
sketch books; note cards; containers for desk accessories; paper cutters (office requisites); cases for use as stationery 
articles; writing materials; drawing materials; artists' materials; stencil pens; pen and pencil cases; cabinets for stationery
(office requisites).

Cl.18;Leather and imitation leather; bags; attaché cases; briefcase-type portfolios; satchels; luggage and transport 
bags; boxes of leather; leather cases; wallets; purses (coin purses).

Cl.35;Advertising on all communication media, including computer networks, for the sale of stationery articles; retail 
sale services for stationery articles and pens; presentation of goods on all communication media, for retail sale; 
electronic commerce (e-commerce) services, namely provision of information regarding stationery products and pens via 
telecommunication networks for advertising and sales purposes; computerized online ordering services; administrative 
processing of purchase orders.
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3793289    15/01/2018
[International Registration No. : 1269620]
Obshchestvo s ogranichennoy otvetstvennostju "SHAKHINTEKS Interneshnl Kompani"
85/1 ul. Dnepropetrovskaya RU-344093 Rostov-na-Donu Russian Federation

Proposed to be Used
IR DIVISION
Cl.24;Frieze [cloth]; household linen; diapered linen; bath linen except clothing; bed linen; table linen not of paper; 
buckram; fustian; fustian; sleeping bag sheets; felt; gauze [cloth]; jersey [fabric]; table runners; drugget; shower curtains 
of textile or plastic; curtains of textile or plastic; net curtains; zephyr [cloth]; banners; canvas for tapestry or embroidery; 
bolting cloth; crepe [fabric]; crepon; furniture coverings of textile; fabrics for textile use; filtering materials [textiles]; wall 
hangings of textile; non-woven textile fabrics; plastic material [substitute for fabrics]; textile materials; moleskin [fabric]; 
pillowcases; bed blankets; handkerchiefs of textile; traveling rugs [lap robes]; lap robes; coasters [table linen]; linings 
[textile]; hat linings; curtain holders of textile material; bed covers; bedspreads; coverlets [bedspreads]; bedspreads [bed 
covers]; bed covers [bedspreads]; bed covers of paper; furniture coverings of plastic; towels of textile; hemp cloth; 
gummed cloth other than for stationery; printers' blankets of textile; cloth; cloth; door curtains; bed clothes; sheets 
[textile]; eiderdowns [down coverlets]; washing mitts; shrouds; glass cloths; napkins, of cloth, for removing make-up; 
face towels of textile; table mats not of paper; place mats not of paper; mosquito nets; calico; oilcloths for use as 
tablecloths; tablecloths, not of paper; tablecloths not of paper; billiard cloths; taffeta [cloth]; ticks [mattress covers]; tick 
[linen]; lingerie fabric; fabrics, impervious to gases, for aeronautical balloons; jute fabric; fabrics for footwear; ramie 
fabrics; esparto fabrics; rayon fabrics; fiberglass fabrics for textile use; adhesive fabric for application by heat; linen 
cloth; upholstery fabrics; cloth for furniture; upholstery fabric; hemp fabric; lining fabrics for footwear; traced cloths for 
embroidery; chenille fabric; printed calico cloth; bunting; knitted fabrics; cotton fabrics; cotton fabrics; silk fabrics for 
printing patterns; woolen cloth; woollen fabric; elastic fabrics; fabrics; fabric of imitation animal skins; haircloth 
[sackcloth]; cheese cloth; marabouts [cloths]; tulle; flags, not of paper; flags not of paper; flags; flannel [fabric]; sanitary 
flannel; trellis [cloth]; covers for cushions; fitted toilet lid covers of fabric; loose covers for furniture; pillow shams; 
cheviots [cloths]; silk fabrics; labels of cloth.

Cl.27;Artificial turf; carpets; rugs; carpets for automobiles; bath mats; non-slip mats; tapestry-type wall hangings, other 
than of textile materials; linoleum; linoleum; wall hangings not of textile; gymnastic mats; wallpapers; paper for wall 
coverings; textile wallpaper; carpet underlay; vinyl floor coverings; mats of woven rope for ski slopes; floor coverings; 
products used as floor coverings; door mats; doormats; doormats; mats; reed mats.

Cl.35;Arranging subscriptions to telecommunication services (for others); import-export agencies; commercial 
information agencies; advertising agencies; cost price analysis; rental of advertising space; company audits [commercial 
analyses]; employment agencies; computerized file management; accounting; book-keeping; invoicing; demonstration of 
goods; transcription of communications [office functions]; opinion polling; market study; business information; 
commercial information and advice for consumers (consumer advice shop); business investigations; business research; 
market research; personnel recruitment; business management and organization consultancy; business organization 
consultancy; business management consultancy; personnel management consultancy; professional business 
consultancy; layout services for advertising purposes; marketing; marketing services; business management of 
performing artists; business management of sports people; news clipping services; updating of advertising material; 
word processing; organization of exhibitions for commercial or advertising purposes; arranging newspaper subscriptions 
for others; organization of fashion shows for promotional purposes; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; commercial business appraisal; payroll preparation; data search in 
computer files for others; search for sponsors; business management assistance; commercial or industrial company 
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management assistance; commercial or industrial company management assistance; presentation of goods on all 
communication media, for retail sale; economic forecasting; auctioneering; sales promotion for others; production of 
advertising films; office machine and equipment rental; rental of advertising time on all communication media; rental of 
advertising material; rental of vending machines; rental of photocopying machines; publication of advertising texts; radio 
advertising; bill-posting; distribution of samples; dissemination of advertisements; direct mail advertising [leaflets, 
prospectuses, printed matter, samples]; dissemination of advertising material [leaflets, prospectuses, printed matter, 
samples]; writing of advertising texts; advertising; online advertising on a computer network; advertising by mail order; 
television advertising; document reproduction; compilation of statistics; compilation of information into computer 
databases; business inquiries; systematization of data in a central file; advisory services for business management; tax 
preparation; drawing up of statements of accounts; telemarketing services; psychological testing for the selection of 
personnel; administrative management of hotels; commercial administration of the licensing of the goods and services of 
others; administrative processing of purchase orders; public relations; modeling services for advertising or sales 
promotion purposes; typing services; relocation services for businesses; price comparison services; secretarial services; 
procurement services for others [purchasing goods and services for other businesses]; shorthand services; outsourcing 
services [business assistance]; telephone answering for unavailable subscribers; photocopying services.
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Priority claimed from 14/06/2017; Application No. : 201770736 ;Slovenia 

3793316    05/10/2017
[International Registration No. : 1393914]
SWATYCOMET d.o.o.
Titova cesta 60 SI-2000 Maribor Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Grinding wheels and discs (parts of machines), sharpening wheels and discs (parts of machines), abrasive wheels 
and discs (parts of machines); glaziers' diamonds (parts of machines); filters (parts of machines); tools (parts of 
machines); machine tools; blades (parts of machines); machines and apparatus for the manufacture of artificial abrasives 
and grinding tools; artificial grinding and abrasive tools; polishing tools (parts of machines); grinding tools (parts of 
machines); grinding machine tools and grinding and abrasive tools as constituent parts of machines; cut-off, abrasive 
and grinding discs and wheels; diamond drills; diamond saw blades; diamond blades; diamond grinding cups; diamond 
core drills (parts of machines); diamond cut-off wheels; polishing discs and wheels; mounted grinding points with shaft, 
grinding cups; parts and accessories of the afore-mentioned goods belonging to this class.

Cl.8;Hand tools and implements (hand-operated); whetstones; emery grinding wheels; hammer sharpeners; grindstones
(hand tools), sharpening wheels and discs (hand tools), grinding wheels and discs (hand tools), abrasive wheels and 
discs (hand tools); sharpening stones; glaziers' diamonds (parts of hand tools); sharpening instruments; blade 
sharpening instruments; drawing knives; saws (hand tools); hand-operated grinding, abrasive and polishing tools; 
polishing discs and wheels; mounted grinding points with shaft; grinding cups; grinding wheels and discs; manual 
grinding and abrasive tools and grinding and abrasive tools as constituent parts of hand tools; artificial grinding and 
abrasive tools; parts and accessories of the afore-mentioned goods belonging to this class.
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Priority claimed from 23/03/2017; Application No. : 016501314 ;European Union 

3793320    22/09/2017
[International Registration No. : 1393873]
Planmeca Oy
Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Photographic and optical apparatus and instruments; apparatus for recording, transmission or reproduction of 
images; digital still cameras; video cameras; computers; video and computer monitors; optical and x-ray scanners; digital 
sensors; data cards for video and x-ray imaging; data processing equipment and computers; computer software for 
operating medical and dental imaging apparatus; imaging computer software; computer software for processing data and 
images received from dental x-ray apparatus, including panoramic, cephalometric and computer tomography; computer 
software for viewing, processing, storing, sharing and distributing images; computer software for scanning, designing 
and manufacturing prostheses; computers and data processing equipment for medical and dental imaging apparatus; 
control panels, keyboards and instrument consoles for operating medical and dental imaging apparatus; computer 
software for improving geometric correspondence of projection image measurements of medical and dental CT imaging 
results; computer software for improving geometric correspondence of projection image measurements in medical and 
dental CT imaging; computer software for improving geometric consistency of projection images of objects acquired by 
medical and dental CT imaging scans; computer software for improving geometric consistency of projection images 
acquired for medical and dental CT reconstruction; workstations for medical, dental and veterinary imaging purposes 
consisting of data processing equipment, computers, monitors and computer software; control panels and keyboards for 
operating medical, dental and veterinary x-ray apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; accessories for surgical, medical, dental and 
veterinary apparatus; medical, dental and veterinary imaging apparatus; medical, dental and veterinary cranial x-ray and 
video apparatus; dental panoramic x-ray apparatus; dental cephalometric x-ray apparatus; dental computer tomography 
apparatus; digital dental panoramic, dental cephalometric and dental computer tomography imaging apparatus; image 
sensors for medical, dental and veterinary imaging apparatus; imaging scanners for medical, dental and veterinary use; 
monitors for medical, dental and veterinary imaging use; radiation shields for medical, dental and veterinary x-ray 
imaging; dental, medical and veterinary digital still cameras and video cameras; laser positioning apparatus; topography 
apparatus for dental and medical use (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).
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Priority claimed from 10/05/2017; Application No. : 87444762 ;United States of America 

3793325    10/11/2017
[International Registration No. : 1394714]
BLUEALLY, LLC
8609 Westwood Center Drive, Suite 100 Vienna VA 22182 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting to software product developers in the fields of product innovation, new market creation, just 
in time delivery, application study and advice, application portfolio rationalization, enterprise application roadmap 
development, concept analysis, market research, investment advisory services, domain / business modeling, industrial 
design, user interface design, product design, product development, independent verification and validation, IP 
procurement and protection, branding and marketing, call center and data center services; assistance, advisory services 
and consultancy with regard to business planning, business analysis, business management, business transformation 
enablement and business organization.

Cl.42;Computer software design and development for others; computer software consultancy; computer software 
application services, namely, computer software design, computer programming, computer software maintenance, and 
periodic upgrading of software, in the nature of application re-alignment, platform up grade, legacy application 
modernization, application delivery models expansion in the fields of network, ASP, SaaS, embedded, mobile 
applications, open source application development and quality improvement of software, re-engineering of existing 
products and applications for enhanced functionality and cost efficiency, and early adoption of new delivery models; 
corrective software maintenance in the fields of defects and emergency fixes, perfective software maintenance in the field 
of enhancements, adaptive software maintenance in the fields of upgrades and migrations, preventative software 
maintenance in the fields of capacity planning, availability management, and service continuity; software customization, 
implementation, integration, migration, and maintenance; technical support services, namely, troubleshooting of software 
problems; computer consultation, namely, advisory services for the software industry in the fields of product 
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development, application development, product lifecycle management, software as a service (SaaS) enablement, and 
business collaboration portals; providing temporary use of online non-downloadable software which provides an 
automated framework to build software applications.
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3793326    15/09/2017
[International Registration No. : 1394710]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku 101-8101 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.21;Wiping cloths for industrial use; cleaning wiper in sheet, pad, roll, swab, mop, or other forms; cleaning wipers 
made of non-woven textile fabrics for industrial use; powder puffs; cotton waste for cleaning; tea strainers; dusting 
cloths; floss for dental purposes; buckets made of woven fabric; bulb basters; funnels; oven mitts; place mats, not of 
paper or textile; strainers for household purposes; tea cosies; buckskin for cleaning; car washing mitts; chamois leather 
for cleaning; cleaning instruments, hand-operated; cleaning tow; cloth for washing floors; cloths for cleaning; mops; pads
for cleaning; polishing cloths; polishing gloves; polishing leather; cleaning sponges for household purposes; covers, not 
of paper, for flower pots; flower pots; brushes for shoes; wax-polishing appliances, non-electric, for shoes.

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic fabrics 
for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, except clothing; 
linen (bed -); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; coverings (seat -) of 
textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains].
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Priority claimed from 04/05/2017; Application No. : 016676769 ;European Union 

3793327    25/10/2017
[International Registration No. : 1393893]
OHRMANN MONTAGETECHNIK GmbH
An der Haar 27-31 59519 Möhnesee-Wippringsen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in assembly; machines in the form of semi-automatic and fully automatic machines for supplying 
components in production processes; machines for the manufacture of plastic cast parts; parts for the aforesaid goods.

Cl.8;Hand-operated assembly tools and implements; parts for the aforesaid goods.

Cl.42;Technical consultancy in relation to machines for use in assembly and relation to machines for the manufacture 
of plastic cast parts; engineering services; engineering research.
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Priority claimed from 29/06/2017; Application No. : 25068936 ;China 

3793328    05/12/2017
[International Registration No. : 1393811]
Shanghai Lamck Trade Co., Ltd.
1F Building 15, NO. 912 Bi Bo RD, China (Shanghai) Pilot Free Trade Zone, Pudong New District 201203 Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Brushes (parts of machines); machines and apparatus for cleaning, electric; dust exhausting installations for 
cleaning purposes; road sweeping machines, self-propelled; robots (machines).

Cl.9;Computer software applications, downloadable; data processing apparatus; computer programmes (programs), 
recorded; intercommunication apparatus; sound locating instruments; global positioning system (GPS) apparatus; 
navigational instruments; radar apparatus; audio- and video- receivers; monitoring apparatus, electric; cameras 
(photography); surveying instruments; surveying apparatus and instruments; optical apparatus and instruments; 
integrated circuits; printed circuit boards; remote control apparatus; video screens; batteries, electric; humanoid robots 
with artificial intelligence.
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Priority claimed from 28/03/2017; Application No. : 016517427 ;European Union 

3793331    27/07/2017
[International Registration No. : 1394691]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; coin-operated mechanisms; computer and video games software; games software, in 
particular for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; video games (software); computer game software provided through a global computer network or supplied by 
means of multi-media electronic broadcast or through telecommunications or electronic transmission or via the Internet; 
computer games, leisure and recreational software, video games and computer software, all being provided in the form of 
storage media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the Internet; online game software, in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; software, in particular for casino and/or amusement arcade games, for gaming machines 
and/or slot machines each one with or without prize payouts; gaming software that generates or displays wager outcomes
of gaming machines; operational computer games software; computer software for managing games (game collections); 
computer programs for video games.

Cl.28;Games; toys; gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); 
games for amusement arcades (included in this class); coin-operated video gaming apparatus; video games apparatus 
adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-
operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; electronic game entertainment 
apparatus and parts thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including 
video games), other than adapted for use with external screens or monitors only; electropneumatic and electric slot 
machines with pulling handles (gaming machines); gaming tables, in particular for table football, billiards, sliding games; 
flying discs (toys) and darts; gaming machines, namely, electric, electronic or electromechanical gaming apparatus for 
bingo games, lotteries or video lottery games and for betting offices, connected or unconnected to a computer network; 
LCD games consoles; automatic gaming machines; all the aforesaid automatic gaming machines operating in networks; 
apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic machines, included in 
this class; automatic lottery machines.
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Priority claimed from 07/04/2017; Application No. : 016566341 ;European Union 

3793332    05/10/2017
[International Registration No. : 1394699]
Probiotical S.p.A.
Via Mattei, 3 I-28100 Novara (NO) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry for the preparation of pharmaceutical preparations, 
sanitary preparations; chemicals used in industry for preparing dietetic food and substances, food for babies, dietetic 
supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; chemicals used in 
industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and 
preparations, homeopathic preparations and herbal preparations; chemicals used in industry, including microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria for preparing 
pharmaceutical, sanitary, homeopathic and herbal preparations and products; chemicals used in industry for preparing 
vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and preparations; raw materials, 
semi-finished goods and active principles for the preparation of pharmaceutical preparations, sanitary preparations; raw 
materials, semi-finished products and active ingredients for preparing dietetic food and substances, food for babies, 
dietetic supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; raw 
materials, semi-finished products and active ingredients for preparing vitamin supplements, functional foodstuffs and 
nutritional pharmaceuticals, dietetic food and preparations, homeopathic preparations and herbal preparations; raw 
materials, semi-finished goods and active principles, in particular micro-organisms, enzymes, yeasts, cells, cell extracts, 
lactic acid bacteria, bifidobacteria and probiotic bacteria strains for the preparation of pharmaceutical preparations, 
sanitary preparations; raw materials, semi-finished goods and active principles used in industry for the preparation of 
pharmaceutical preparations, sanitary preparations; raw materials, semi-finished products and active ingredients used in 
industry for preparing dietetic food and substances, food for babies, dietetic supplements, meal replacement 
preparations, dietetic food and beverages and dietary supplements; raw materials, semi-finished products and active 
ingredients used in industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, 
dietetic food and preparations, homeopathic preparations and herbal preparations; all of the aforesaid goods containing 
one and/or more of the following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, 
vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids, saturated 
or unsaturated fatty acids, fats and lipids of plant or animal origin; all of the aforesaid goods containing one and/or more 
of the following compounds selected from glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes, 
microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic 
bacteria, carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres.

Cl.3;Perfumery, essential oils, cosmetics, hair lotions containing saturated or unsaturated fatty acids, fats and lipids of 
plant or animal origin, glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; perfumery, essential oils, 
cosmetics, hair lotions containing microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, 
bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and 
prebiotic fibres; perfumery, essential oils, cosmetics, hair lotions containing one and/or more of the following compounds 
selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, 
phosphopeptides, lipids, milk protein, organic acids, inorganic acids; bleaching preparations and other substances for 
laundry use; cleaning, polishing, scouring and abrasive preparations; soaps; soaps containing one and/or more of the 
following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino 
acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids; soap containing saturated or 
unsaturated fatty acids, fats and lipids of vegetable and/or animal origin, glucose, starch, rice starch, lecithin, omega-3, 
omega-6, DHA, liposomes; soap containing micro-organisms, enzymes, yeasts, cells, cell extracts, lactic acid bacteria, 
bifidobacteria and probiotic bacteria strains, carbohydrates, polysaccharides, fibers, plant extracts, herbal extracts and 
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prebiotic fibers; dentifrices containing one and/or more of the following compounds selected from trace elements, 
minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk 
protein, organic acids, inorganic acids; dentifrices containing saturated or unsaturated fatty acids, fats and lipids of 
vegetable and/or animal origin, glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; dentifrices 
containing, micro-organisms, enzymes, yeasts, cells, cell extracts, lactic acid bacteria, bifidobacteria and probiotic 
bacteria strains, carbohydrates, polysaccharides, fibers, plant extracts, herbal extracts and prebiotic fibers.

Cl.5;Pharmaceutical and parapharmaceutical products and preparations containing microorganisms, enzymes, yeasts, 
cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria; sanitary and hygienic products 
and preparations for medical, nutraceutical, symbiotic, nutritional, probiotic, prebiotic and homeopathic purposes; 
veterinary products and preparations; dietetic foodstuffs and substances adapted for medical use; infant formula; dietary 
supplements for humans; dietary supplements for humans, intended to supplement a normal diet or to have health 
benefits; meal replacement preparations, dietetic food and beverages adapted for medical use; food supplements; 
functional foods adapted for medical use; dietetic food and substances and dietary supplements for humans containing 
microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic 
bacteria and/or prebiotic substances; all of the aforesaid goods for oral, topical, intravenous or vaginal administration, 
including in physical form, in the form of solutions, suspensions, syrups, in solid, dried, dehydrated or freeze-dried form, 
in the form of capsules, pills, suppositories, tablets, granules, granulates, or in the form of creams, gels, ointments or 
oils; all of the aforesaid goods for maintaining health and/or for preventing diseases; dietetic food and substances; 
dietary and nutritional supplements; vitamin and mineral supplements; supplements for cosmetic use, non-medicated 
food supplements; all of the aforesaid goods containing one and/or more of the following compounds selected from trace 
elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, 
milk protein, organic acids, inorganic acids, saturated or unsaturated fatty acids, fats and lipids of plant and/or animal 
origin; all of the aforesaid goods containing one and/or more of the following compounds selected from glucose, 
starches, rice starch, lecithin, omega-3, omega-6, DHA, liposomes, microorganisms, enzymes, yeasts, cells, cellular 
extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant 
extracts, herbal extracts and prebiotic fibres; dietetic food and substances for veterinary use; dietary supplements for 
humans not for medical purposes; dietary supplements for humans, designed to supplement a normal diet and/or for 
health benefits, none being for medical use; meal replacement products; dietetic food and beverages for veterinary 
purposes; food supplements, not for medical use; functional foods and nutraceuticals for use as dietary supplements; 
dietetic food and substance and dietary supplements for humans containing microorganisms, enzymes, yeasts, cells, 
cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or prebiotic substances; dietetic 
food and substances and dietary supplements for humans; nutritional supplement; dietary and nutritional supplements; 
vitamin and mineral supplements; supplements for cosmetic use; non-medicated food supplements.

Cl.35;Wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry, chemicals used in industry for preparing pharmaceuticals and sanitary 
preparations; wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry for preparing dietetic food and substances, food for babies, dietetic 
supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; wholesaling and 
retailing, for others, including by mail order and via communications media, including the internet, in relation to 
chemicals used in industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, 
dietetic food and preparations, homeopathic preparations and herbal preparations; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to chemicals used in industry, in 
particular microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of 
probiotic bacteria for preparing pharmaceutical, sanitary, homeopathic and herbal preparations and products; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to chemicals used in industry for preparing vitamin supplements, functional foodstuffs, nutritional 
pharmaceuticals, dietetic food and preparation, raw materials, semi-finished products and active ingredients for preparing 
pharmaceuticals and sanitary preparations and products; wholesaling and retailing, for others, including by mail order 
and via communications media, including the internet, in relation to raw materials, semi-finished products and active 
ingredients for preparing dietetic food and substances, food for babies, dietetic supplements, meal replacement 
preparations, dietetic food and beverages and dietary supplements; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to raw materials, semi-finished products and 
active ingredients for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food 
and preparations, homeopathic preparations and herbal preparations; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to raw materials, semi-finished products and 
active ingredients used in industry for preparing pharmaceuticals and sanitary preparations and products; wholesaling 
and retailing, for others, including by mail order and via communications media, including the internet, in relation to raw 
materials, semi-finished products and active ingredients used in industry for preparing dietetic food and substances, food 
for babies, dietetic supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to raw materials, semi-finished products and active ingredients used in industry for preparing vitamin 
supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and preparations, homeopathic 
preparations and herbal preparations; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing 
saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, starch, rice starch, lecithin, omega-
3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail order and via communications 
media, including the internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, 
carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to perfumery, essential 
oils, cosmetics, hair lotions containing one and/or more of the following compounds selected from trace elements, 
minerals; wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing one and/or more of the following 
compounds selected from metal oxides, metal hydroxides, vitamins and proteins; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to perfumery, essential oils, 
cosmetics, hair lotions containing one and/or more of the following compounds selected from amino acids, peptides, 
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phosphopeptides, lipids, milk protein, organic acids, inorganic acids; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to bleaching preparations and other 
substances for laundry use; cleaning, polishing, scouring and abrasive preparations; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to soaps; wholesaling 
and retailing, for others, including by mail order and via communications media, including the internet, in relation to 
soaps containing one or more of the following compounds selected from trace elements, minerals, metal oxides, metal 
hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic 
acids; wholesaling and retailing, for others, including by mail order and via communications media, including the internet, 
in relation to soaps containing saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, 
starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail 
order and via communications media, including the internet, in relation to soaps containing microorganisms, enzymes, 
yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, 
polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for others, including 
by mail order and via communications media, including the internet, in relation to dentifrices containing one or more of 
the following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, 
amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to dentifrices containing 
saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, starch, rice starch, lecithin, omega-
3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail order and via communications 
media, including the internet, in relation to dentifrices containing microorganisms, enzymes, yeasts, cells, cellular 
extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant 
extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to pharmaceutical and parapharmaceutical products and 
preparations containing in particular microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, 
bifidobacteria and strains of probiotic bacteria; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to sanitary, medical hygienic, nutraceutical, symbiotic, 
nutritional, probiotic, prebiotic and homeopathic products and preparations; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to veterinary products and 
preparations, dietetic food and products for medical purposes, food for babies, dietary supplements for human beings, 
dietary supplements for humans, designed to supplement a normal diet or for health benefits; wholesaling and retailing, 
for others, including by mail order and via communications media, including the internet, in relation to meal 
replacements, dietetic food and beverages for medical purposes, dietetic supplements; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to functional foodstuffs, 
dietetic food and substances and dietetic supplements for humans containing microorganisms, enzymes, yeasts, cells, 
cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or prebiotic substances; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to dietetic food and substances, dietary supplements for human beings, food for babies, dietetic supplements, 
dietetic dietary supplements, vitamin and mineral supplements; wholesaling and retailing, for others, including by mail 
order and via communications media, including the internet, in relation to supplements for cosmetic purposes, dietary 
supplements, not for medical purposes; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to dietetic food and substances, not for medical purposes; 
dietary supplements for humans, not medical, dietary supplements for humans, designed to supplement a normal diet 
and/or for health benefits, not medical, meal replacement products; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to dietetic food and beverages, not for 
medical purposes, supplements, not for medical purposes; wholesaling and retailing, for others, including by mail order 
and via communications media, including the internet, in relation to functional foodstuffs and nutritional pharmaceuticals, 
not for medical purposes, dietetic food and substances and dietary supplements for humans containing microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or 
prebiotic substances; wholesaling and retailing, for others, including by mail order and via communications media, 
including the internet, in relation to dietetic food and substances and dietary supplements for humans, food for babies, 
dietary supplements, dietetic and nutritional supplements, mineral and vitamin supplements, supplements for cosmetic 
purposes, dietary supplements, not for medical purposes; business advice relating to the operation of franchises.
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3793334    28/09/2017
[International Registration No. : 1393872]
NEUROGAN, INC.
9393 Waples St 120 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.35;On-line wholesale and retail store services featuring dietary and nutritional supplements, hemp oil, essential oils, 
nutraceuticals, and essential oils for personal use containing hemp oil and CBD (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); wholesale distributorships featuring dietary and 
nutritional supplements, hemp oil, essential oils, nutraceuticals, and essential oils for personal use containing hemp oil 
and CBD (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.40;Custom manufacture of dietary and nutritional supplements, hemp oil, essential oils, nutraceuticals, and essential
oils for personal use containing hemp oil and CBD (terms considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations).
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Priority claimed from 13/02/2017; Application No. : 2017-016383 ;Japan 

3793342    09/05/2017
[International Registration No. : 1393859]
SONY CORPORATION
1-7-1 Konan, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Game programs for arcade video game machines; downloadable or installable computer and video game programs 
for arcade video game machines; downloadable or installable additional image data containing artwork for arcade video 
game machines; batteries for hand-held games with liquid crystal displays; batteries for home video game machines; 
batteries for mobile computer terminals; batteries; ear buds for mobile computer terminals; cleaning discs for cleaning 
the lens of optical disc drives used in computers and digital video recorders; ear phones; loudspeakers; audio speaker 
cables; electrical connectors; home theater systems comprising television receivers, DVD players, audio amplifiers and 
audio speakers; audio recorders; video recorders; digital cameras; television receivers; modems; headphones; 
microphones for telecommunication apparatus; headphones for mobile computer terminals; microphones for mobile 
computer terminals; straps for mobile phones; smartphones; mobile telephones; set-top boxes; optical disc players; 
optical disc recorders; DVD players; DVD recorders; compact disc players; compact disc recorders; navigation apparatus 
for vehicles, namely, on-board computers; electric capacitors for telecommunication apparatus; receiving tuners for 
television broadcasting; web cameras; video cameras; head-mounted video displays; virtual reality headsets with built in 
display adapted for use in playing video games; 3D spectacles adapted for use with televisions; three-dimensional display
device, namely, three-dimensional television monitors, three-dimensional video monitors, three- dimensional LCD 
monitors and three-dimensional computer monitors; telecommunication devices and apparatus; video baby monitors; 
video monitors; digital video recorders; video recorders and video reproducing apparatus; combination video players and 
recorders; digital audio recorders and players; digital video recorders and players; video disc players; fiber optic cables; 
fiber optic connectors; optical fiber cables; optical fibers; thin film transistor-liquid crystal display panels; protective films 
adapted for liquid crystal display screens; parts and accessories for telecommunication devices and apparatus; 
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electronic machines, apparatus and their parts; consumer electronic products, namely, audio amplifiers, audio speakers, 
audio receivers, electrical audio and speaker cables and connectors; downloadable video and computer game programs 
via mobile computer terminals; keyboards for computers; memory cards exclusively for use with hand-held games with 
liquid crystal displays; downloadable electronic game programs via portable computer terminal; portable computer 
terminals; keyboards for mobile computer terminals; mouse for mobile computer terminals; memory cards for mobile 
computer terminals; remote controllers for mobile computer terminals; battery chargers for mobile computer terminals; 
downloadable game programs for mobile phones; computer game programmes; memory cards for home video game 
consoles used with televisions; computer optical mouse; electronic tags for goods; personal digital assistants; touch 
panels for computer; tablet computers; computer operating programs; downloadable or installable computer programs; 
downloadable or installable computer game programs; downloadable or installable computer and video game programs 
for mobile phone; downloadable or installable computer and video game programs by personal digital assistance; game 
programs for mobile phones; electronic book readers; game programs for home video game consoles used with 
televisions; ear phones for home video game machines; headphones specially adapted for home video game machines; 
microphones specially adapted for home video game machines; mouse specially adapted for home video game machines;
webcams specially adapted for video game machines; microphones specially adapted for use with hand-held games with 
liquid crystal displays; keyboards specially adapted for use with hand-held games with liquid crystal displays; computer 
mice specially adapted for use with hand-held games with liquid crystal displays; electric connectors for chargers for 
home video game machines; keyboards specially adapted for home video game machines; game software for hand-held 
games with liquid crystal display; downloadable or installable computer and video game programs for home video game 
machines; downloadable or installable computer and video game programs for hand-held games with liquid crystal 
displays; downloadable or installable additional image data containing artwork for home video game machines; 
downloadable or installable additional image data containing artwork for hand-held games with liquid crystal displays; 
downloadable image files; recorded video discs and video tapes featuring entertainment in the nature of action adventure, 
drama, comedy, romance, science fiction, horror and mystery; downloadable video recordings; prerecorded audio 
compact discs featuring music; phonograph records featuring music; downloadable music files via the Internet; 
downloadable musical sound recordings; downloadable ring tones for mobile phones; ring tones, graphics and music 
downloadable via a global computer network and wireless devices; downloadable ring tones and graphics for mobile 
telephones; downloadable electronic publications in the nature of books, manuals, magazines, newspapers in the field of 
video games, game software, music and video movies; computer programs; earphones for home video game machines; 
headphones for home video game machines; microphones for home video game machines; battery chargers for home 
video game machines; keyboards for home video game machines; mice for home video game machines; webcams for 
home video game machines; earphones for portable games with liquid crystal displays; headphones for portable games 
with liquid crystal displays; microphones for portable games with liquid crystal displays.

Cl.16;Addressing machines; typewriters, electric or non-electric; inking ribbons; envelope sealing machines for offices; 
stamp affixing machines being office requisites; electric staplers for offices; stamp shredding machines; drawing 
instruments; mimeographs [duplicators]; relief duplicators; paper shredders for office use; franking machines for office 
use; rotary duplicators; electric staplers for offices; electric pencil sharpeners; hygienic hand towels of paper; towels of 
paper; table napkins of paper; handkerchiefs of paper; hand towels of paper; filter paper; toilet paper; postcard paper; 
printing paper; paper and cardboard; bookmarkers; photographic albums; cards, stationery; crayons; felt writing pens; 
seals, stationery; mechanical pencils; sketch books; stickers, stationery; note books; pen cases; stationery cases; 
stapling presses, non-electric; ball-point pens; pocket memorandum books; memo pads containing adhesive on one side 
of the sheets for attachment to surfaces; pencils; plastic underlays for writing paper, namely, art pads; picture postcards; 
painting sets for artists; rubber erasers; adhesive tapes for stationery or household purposes; drafting rulers for 
stationery and office use; pen and pencil holders; envelopes for stationery use; writing pads; paper tags containing 
adhesive on one side of the sheets for attachment to surfaces; stationery; catalogues in the fields of video games, music 
and cinemas; calendars; newsletters in the field of computer games, music and videos; pamphlets in the field of video 
games, computer games, music and cinemas; specification manuals for video game programs; strategic manuals for 
video games; song books; sheet music; magazines in the field of video games, computer games, music and cinemas; 
printed timetables; instruction manuals in the field of video games and computer games; books in the field of video 
games, computer games, music and cinemas; newspapers; geographical maps; diaries; graphic art prints; photographs, 
printed; photograph stands.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; action figure toys; cards for trading card games; toy cars; toy rockets; astronaut-shaped 
toys; electronic educational game machines for children; home video game machines; consumer video game consoles for
use with an external display screen or monitor; home video game consoles used with televisions; mounts specially 
adapted for home video game machines; controllers for home game consoles; joysticks exclusively for use with home 
video game consoles used with televisions; parts and fittings for home video game machines; protective carrying cases 
specially adapted for handheld video games; protective films adapted for liquid crystal display screens of portable 
games; portable games with liquid crystal displays; mounts connectable to AC adapters and D-terminal cables 
exclusively for use with hand-held games with liquid crystal displays; keyboards for portable games with liquid crystal 
displays; mice for portable games with liquid crystal displays; mounts specially adapted for use with hand-held games 
with liquid crystal displays; parts and accessories for hand-held games with liquid crystal displays, namely, stands and 
protective frame covers for hand-held game with liquid crystal displays; molded toy figures; model toys, namely, toy 
models; radio control receivers and transmitters for radio-controlled model toys; player-operated electronic motor 
controllers for model toys; toys; dolls; dice games; game cards; parlour games; chess games; checker sets; playing 
cards; trading card games; dominoes; conjuring apparatus in the nature of magic tricks; billiard equipment; chest 
expanders; golf ball markers; golf clubs; golf bags; surfboards; ski cases; ski bindings; golf tees; paragliders; bowling 
bags; boxing gloves; rackets for tennis or badminton; table tennis bats; guts for rackets for tennis or badminton; racket 
cases for tennis or badminton; table tennis paddle cases; roller skates; stationary exercise bicycles and rollers therefor; 
water skis; baseball gloves; archery bows; sports equipment; fishing rods; fishing tackle.

Cl.37;Repair and maintenance of arcade video game machines; repair and maintenance of parts and accessories of 
arcade video game machines; repair and maintenance of home video game machines; repair and maintenance of parts 
and accessories of home video game machines; repair and maintenance of portable games with liquid crystal displays; 
repair and maintenance of parts and accessories of portable games with liquid crystal displays; repair and maintenance 
of toys or dolls; repair and maintenance of telecommunication machines and apparatus; repair and maintenance of parts 
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and accessories for telecommunication machines and apparatus; repair or maintenance of electronic machines and 
apparatus; repair or maintenance of parts and accessories for electronic machines and apparatus; repair or maintenance 
of computers; repair or maintenance of parts and accessories for computers; repair and maintenance of telephone; repair 
and maintenance of parts and accessories for telephone; repair and maintenance of mobile phone; repair and 
maintenance of parts and accessories for mobile phone.

Cl.38;Communications services, namely, transmitting streamed sound, audiovisual recordings, video, films, images, 
picture, texts, video contents and audio contents via the Internet; communication by electronic computer terminals and 
video game consoles; teleconferencing and videoconferencing services; digital transmission services for audio and video 
data; communication via satellite; providing e-mail services; providing telecommunications connections to a global 
computer network; electronic bulletin board services; video-on-demand transmission services for images and voices; 
telecommunications, namely, data transmission and reception services via telecommunication means; providing 
information relating to data communications; providing information relating to computer communication via computer 
databases; providing information about telecommunication; information about telecommunication other than 
broadcasting; transmission and broadcasting of video file of quiz programs, game programs and other entertainment 
programs via Internet; telecommunication services, namely, transmission of voice, data, graphics, images, audio and 
video by means of computer networks and the Internet; broadcasting of television programs using video-on-demand and 
pay-per-view television services; broadcasting and transmission of pay-per-view television programs; providing 
information relating to television program timetables where each program is numbered for recording purposes; cable 
radio broadcasting; satellite television broadcasting; broadcasting services and provision of telecommunication access 
to video and audio content provided via a video-on-demand service via the Internet; transmission and broadcasting of 
audio and video data file via Internet; broadcasting of television programmes provided via a video-on-demand; cable 
television broadcasting of television programmes provided via a video-on-demand; cable broadcasting via video on 
demand service; digital terrestrial television broadcasting via a video-on-demand; terrestrial digital one-segment audio, 
video and data broadcasting services via interactive communication using mobile phones; broadcasting of television and 
radio programs via satellite or digital terrestrial television broadcasting; television broadcasting; providing information 
about cable television broadcasting, radio broadcasting and digital terrestrial television broadcasting; providing 
information about broadcasting of radio and television programs via computer or mobile communications networks; 
rental of set-top boxes; rental of equipment for broadcasting, other than rental of TV and radio receivers; rental of 
modems; rental of cable modems; rental of telecommunication equipment including telephones and facsimile apparatus; 
providing information relating to rental of telecommunication equipment including telephones and facsimile apparatus.

Cl.41;Entertainment services, namely, providing on-line non-downloadable music and film via a video-on-demand 
service via communications networks by means of computer terminals, fiber optic networks and telephones; 
entertainment services, namely, provision of non-downloadable films and television programs via a video-on-demand 
source; entertainment services, namely, provision of non-downloadable films and music via a video-on-demand source; 
entertainment services, namely, providing on-line non-downloadable videos and music via a video-on-demand service via 
communications networks by means of computer terminals, fiber optic networks and telephones; entertainment services, 
namely, providing images and pictures about fictional characters appearing in games and animations; entertainment 
services, namely, providing non-downloadable photographic images containing artwork via communications networks by 
means of computer terminals, fiber optic networks and telephones; entertainment services, namely, providing non-
downloadable videos in the field of education, culture, entertainment or sports via communications networks by means of 
computer terminals, fiber optic networks and telephones; entertainment services, namely, providing non-downloadable 
music and video featuring television programs using a video-on-demand service via computer network communications; 
entertainment services, namely, providing non-downloadable music and video featuring television programs using video-
on-demand and pay-per-view television services; providing non-downloadable sound and video via an on-demand service 
via the Internet; movie showing, movie film production, or movie film distribution; entertainment services, namely, 
providing non-downloadable video and audio for computer games via communications networks by means of computer 
terminals, fiber optic networks and telephones; providing non-downloadable music via the Internet or computer network; 
entertainment services, namely, providing non-downloadable music via the Internet, computer network, cable network, 
computer network using an on-demand service and interactive communication using mobile phones; entertainment 
services, namely, providing non-downloadable audio and video featuring presentation of theatrical performances via the 
Internet, computer network, cable network, computer network using an on-demand service and interactive communication
using mobile phones; entertainment services, namely, providing non-downloadable photographic images and animation 
films via the Internet, computer network, cable network, computer network using an on demand service and interactive 
communication using mobile phones; entertainment services, namely, providing computer games via the Internet, 
computer network, cable network, computer network using an on-demand service and interactive communication using 
mobile phones; providing non-downloadable video, still and moving images containing film and television programs and 
artwork by streaming via the Internet; providing on-line non-downloadable music via an on-demand service and 
information relating thereto; providing non-downloadable films via the Internet or computer network; providing non-
downloadable videos for television program featuring regional information via the Internet or computer network; 
providing non-downloadable videos containing television programs via the Internet or computer network; providing non-
downloadable films via an on-demand service via cable network, computer network and the Internet; providing non-
downloadable videos containing films and television programs via an on-demand service via cable network, computer 
network and the Internet; providing non-downloadable films via an on-demand service via interactive communication 
using mobile phones; direction or presentation of live show performances; musical entertainment services, namely, live 
music concerts; musical performances, namely, live performances by a musical group; presentation of musical 
performances; production and distribution of interactive television programs; production and distribution of cable 
television or television programs; production and distribution of radio programs; production and distribution of programs 
for cable television providers; production and distribution of television quiz programs, television prize programs, 
television game programs, and television entertainment programs for others; production and distribution of programs for 
television, cable television, radio, satellite radio, movies and film; production and distribution of television programs 
features of educations by means of computer networks; production and distribution of television programs in the field of 
news; production and distribution of radio or television programs featuring regional information; production and 
distribution of radio or television programs featuring traditional Japanese culture; production of radio or television 
programs; organization of sporting events in the field of football, hockey, golf, car races, basketball, baseball, soccer, 
lacrosse, volleyball, tennis, curling, squash, swimming, cycling; organization of sporting events; education services, 
namely, organization, production, presentation, and conducting of classes, seminars, and workshops relating to cultural 
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and regional exchanges between people from different countries; organization of events relating to exchange of people 
and regional interaction; organization, production, presentation and conducting of events related to cultural exchange 
between Japan and overseas; organization, production, presentation and conducting of live talk show events; 
organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle 
races, boat races and auto races; entertainment services, namely, providing non-downloadable videos, music and lyrics 
for karaoke via communications networks by means of computer terminals, fiber optic networks and telephones; 
providing amusement facilities; entertainment services, namely, providing online, non-downloadable electronic match 
games via communications networks by means of computer terminals, fiber optic networks and telephones; 
entertainment services, namely, providing on-line video games; entertainment services, namely, providing online, non-
downloadable electronic games via communications networks by means of home video game machines and personal 
computers; entertainment services, namely, providing online, non-downloadable electronic games via communications 
networks by means of mobile telephone or computer terminals; game services provided by means of communications by 
computer terminals, optical fiber networks or mobile telephone; games services provided via computer networks and 
global communication networks; game services provided by means of communications by computer terminals or mobile 
telephone; rental of cinematographic machines and apparatus; rental of cine-films; rental of records or sound-recorded 
magnetic tapes; rental of image-recorded magnetic tapes; news reporters services using the Internet; news reporters 
services and providing information relating thereto; news reporters services; entertainment, education and instruction by 
or relating to radio, television and computer networks.

Cl.42;Providing meteorological information; design of home video game machines; design services; data conversion 
from physical to electronic media; data conversion of computer programs; duplication of computer programs; 
identification and certification of users provided on-line in the field of e-commerce; rental of system security programs for 
home video game consoles used with televisions which are recorded on magnetic tapes, CD-ROMs or DVD-ROMs; 
computer programming for data processing; programming of video game software for other to use with video game 
machines or television for business and personal use; computer programming; providing information on computer 
programming relating to defending from unauthorized access and protection of computer network security; information 
services relating to computer programming; rental of measuring apparatus; rental of web servers; rental of web server's 
memory for entry of diaries and schedules of individuals and corporations and storage of electronic data; rental of web 
server's memory; rental of computers; rental of computer programs; installation of computer software; providing 
temporary use of online non-downloadable software.
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Priority claimed from 21/06/2017; Application No. : 4370430 ;France 

3793349    19/12/2017
[International Registration No. : 1394791]
LA FONDATION LE DAMIER
Land Rohan F-44360 VIGNEUX-DE-BRETAGNE France

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printing products (printed matter); printed matter; pamphlets; posters; albums; cards; 
books; newspapers; prospectuses; engravings or lithographic works of art; paintings; bookbinding material; 
photographs; stationery and office requisites, excluding furniture; artists' material and drawing material; instructional or 
teaching material; sheets, films and bags of plastic materials for wrapping and packaging; printing type, printing blocks.

Cl.35;Services provided in the context of retail sale of printed matter, stationery, press, cosmetics, leather goods, 
clothing, games, toys, home decoration products, alcoholic and non-alcoholic beverages, sandwiches, pastries, 
confectionery, take-away ices, honeys, jams, biscuits, agricultural, aquaculture, horticultural and forestry products; 
advertising; organization and management of commercial and promotional operations in order to build customer loyalty; 
commercial information and advice for consumers (consumer advice shop); demonstration of goods; organization of 
exhibitions, trade fairs and events for commercial or advertising purposes; dissemination of advertising matter (leaflets, 
pamphlets, printed matter, samples); collection and systematization of data in a central file; commercial business 
management; commercial administration; office functions; assistance, consultancy, advice in business organization and 
management, management, marketing, commercial and technical development, business management; sales promotion 
(for others), in particular promotion for real estate, lands, townhouses, collective dwellings, subdivisions, tertiary 
buildings, habitats, offices, commercial and industrial premises as well as buildings to be constructed (in the future state 
of completion); real estate advertising services.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to education, training, 
entertainment, sporting and cultural activities; editing services; publication of books; book lending; film production; 
organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or 
educational purposes; organization of competitions (education or entertainment); booking of seats for shows; provision 
of recreational facilities.

7816



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 87519652 ;United States of America 

3793444    18/12/2017
[International Registration No. : 1394441]
Axcella Health Inc.
Third Floor, 840 Memorial Drive Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical compounds, proteins, polypeptides and peptides, amino acids, vitamins, minerals, 
nutrients and nutritive products, and pharmaceutical excipients for use in scientific and medical research; chemical and 
biochemical compounds, proteins, polypeptides and peptides, amino acids, vitamins, minerals, and nutrients and 
nutritive products for use in the manufacture of beverages, food products and food supplements for human and non-
human use; chemical and biochemical compounds, proteins, polypeptides and peptides, amino acids, vitamins, minerals, 
nutrients and nutritive products, and pharmaceutical excipients for use in the manufacture of pharmaceutical 
preparations, medicines, medical foods, nutraceuticals, and dietary and nutritional foods and supplements; chemical and 
biochemical compounds, proteins, polypeptides, peptides, amino acids, vitamins, minerals, and nutrients and nutritive 
products being an ingredient in the manufacture of pharmaceutical preparations for the treatment or prevention of 
diseases, disorders and conditions associated with amino acid dysregulation, disruption of cellular homeostasis, protein 
energy dysfunction, the muscular system, the skeletal system, the cardiovascular system, the central nervous system, the
hematological system, the respiratory system, the hepatobiliary system, the gastrointestinal system, the endocrine 
system, the urinary system, the reproductive system, the immune system, the integumentary system, and muscle, bones, 
joints, and whole body movement; chemical and biochemical compounds, proteins, polypeptides, peptides, amino acids, 
vitamins, minerals, and nutrients and nutritive products being an ingredient in the manufacture of pharmaceutical 
preparations for the treatment or prevention of muscle loss, metabolic conditions and diseases, gastrointestinal 
conditions and diseases, neurological conditions and diseases, cancer, osteoporosis, inflammatory conditions and 
diseases, genetic conditions and diseases, muscle diseases and disorders, hepatic conditions and diseases, fibrosis, 
malnutrition, atrophic diseases and conditions, epilepsy, sarcopenia, myopathies, neuropathies, neurodegenerative 
diseases, traumatic brain injury, concussion, movement disorders, dystrophies, anemias, and orphan diseases; chemical 
and biochemical compounds, proteins, polypeptides and peptides, amino acids, vitamins, minerals, nutrients and 
nutritive products, and pharmaceutical excipients for in vitro medical research and in vivo scientific research.

Cl.5;Pharmaceutical preparations and agents for the treatment or prevention of diseases, disorders and conditions 
associated with amino acid dysregulation, disruption of cellular homeostasis, protein energy dysfunction, the muscular 
system, the skeletal system, the cardiovascular system, the hematological system, the respiratory system, the 
hepatobiliary system, the gastrointestinal system, the endocrine system, the urinary system, the reproductive system, the 
immune system, the integumentary system, muscle, bones, joints, and whole body movement; proteins, polypeptides, 
peptides, amino acids, and small molecules being a featured component of pharmaceutical preparations for the treatment 
or prevention of diseases, disorders and conditions associated with amino acid dysregulation, disruption of cellular 
homeostasis, protein energy dysfunction, the muscular system, the skeletal system, the cardiovascular system, the 
hematological system, the respiratory system, the hepatobiliary system, the gastrointestinal system, the endocrine 
system, the urinary system, the reproductive system, the immune system, the integumentary system, muscle, bones, 
joints, and whole body movement; medicines, namely, proteins, biomolecules in the nature of polypeptides and peptides, 
amino acids, and small molecules in the nature of organic compounds and amino acid metabolites for the treatment or 
prevention of diseases, disorders and conditions associated with amino acid dysregulation, disruption of cellular 
homeostasis, protein energy dysfunction, the muscular system, the skeletal system, the cardiovascular system, the 
hematological system, the respiratory system, the hepatobiliary system, the gastrointestinal system, the endocrine 
system, the urinary system, the reproductive system, the immune system, the integumentary system, muscle, bones, 
joints, and whole body movement; medical foods, namely, food that is intended for the specific dietary management of a 
disease or condition; nutraceuticals for treating or restoring health in patients with diseases, disorders and conditions 
associated with amino acid dysregulation, disruption of cellular homeostasis, protein energy dysfunction, the muscular 
system, the skeletal system, the cardiovascular system, the hematological system, the respiratory system, the 
hepatobiliary system, the gastrointestinal system, the endocrine system, the urinary system, the reproductive system, the 
immune system, the integumentary system, muscle, bones, joints, and whole body movement; dietary and nutritional 
supplements.
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3800506    05/12/2017
[International Registration No. : 1394189]
TLB KOREA Co., Ltd.
2F, 201, Young Bldg., 19, Teheran-ro, 34-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Facial essences; skin toners; baby suncream; non-medicated baby creams; blemish balm creams; sun creams (not 
for medicinal use); non-medicated diaper rash cream; pre-moistened cleansing tissues for babies; breath freshening 
sprays; toothpaste and mouthwashes; multi functional shampoo; non-medicated preparations for the care of skin, hair 
and scalp; foam cleansers for personal use; baby powder; make-up for compacts.

Cl.5;Non-prescription medicines; acne cleansers [pharmaceutical preparations]; acne treatment preparations; skin 
patches for the transdermal delivery of pharmaceuticals.

7818



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 18/05/2017; Application No. : 1354193 ;Benelux 

3801008    23/10/2017
[International Registration No. : 1394592]
Verstegen Spices & Sauces B.V.
Industrieweg 161 NL-3044 AS ROTTERDAM

Proposed to be Used
IR DIVISION
Cl.30;Products for the artisanal and domestic preparation of sausage, meat products, meat, fish, poultry, game and 
products thereof, of meals and other foodstuffs, namely mixtures predominantly of herbs and/or spices with salt and/or 
starch products, with added vegetables, in dried or liquid form or in paste form, including for marinating meat and similar 
products and for making meat products; dried herbs; spices in powder form; condiment pastes; spices; flavorings for 
foods, other than essential oils; binding agents for food; flavorings in liquid form or in the form of powders, other than 
essential oils, for soups and for meals; spices, marinades, gravies; gravy mixes, powders for sauces; soy sauce, prawn 
crackers, sambals; tea, cocoa, sugar, rice, tapioca, sago; flour, preparations made from cereals for human consumption, 
breadcrumbs, bread, biscuits, cake, pastry and confectionery, ices; honey, treacle; yeast, baking powder; salt, mustard; 
pepper, vinegar, sauces; ice; salad dressings.

Cl.35;Retail and wholesale services in the field of food stuffs, vinegar, spices, condiments, herbs, food flavorings, 
sauces, sauce mixes, marinades, vegetables and fruit; import and export of food stuffs, vinegar, spices, condiments, 
herbs, food flavorings, sauces, sauce mixes, marinades, vegetables and fruit; business intermediary and advisory 
services related to the purchase and marketing of food stuffs, spices, condiments, herbs, food flavorings, vinegar, 
sauces, sauce mixes, marinades, vegetables and fruit; publicity and business administration, advertising mediation and 
advertising; dissemination of advertising material; organization of fairs and exhibitions for commercial purposes; 
business information; marketing, market research and analysis; advisory services on business organization and business 
economics.
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3801013    16/10/2017
[International Registration No. : 1394582]
Excellent Gourmet Trading Ltd
Unit 18, 15-17 Ingate Place London SW8 3NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried, cooked and processed fruits and vegetables; jams; nuts; crisps; mixtures containing any of the 
aforesaid goods; snack foods; snack foods containing any of the aforesaid goods; snack foods containing preserved, 
dried, cooked and processed fruits and vegetables; fruits, nuts, vegetables, pulses and edible seeds, all being preserved, 
dried, cooked, frozen or processed; preparations and snacks made from any of the aforesaid goods; snack foods; chilled 
ready meals; vitamin jellies; jelly made with vitamins; fruits, nuts, vegetables, pulses and edible seeds, all being 
preserved, dried, cooked, frozen or processed; preparations and snacks made for use in connection with vitamin drinks 
and milk-based nutritional beverages.

Cl.30;Food mixtures consisting of cereal flakes and dried fruits; snack bars containing a mixture of grains, nuts and 
dried fruit [confectionery]; pastries filled with fruit; pastries with fruit; fruit scones; fruit slices; fruit ices; fruit ice cream; 
fruit filled pasty products; iced fruit cakes; snack bars containing dried fruits [confectionery]; biscuits; bread; cakes; 
cereal preparations; confectionery; chocolate; sauces; cookies; pastries; pastry; tarts; chilled desserts; cereals and 
cereal preparations; breakfast cereals; food mixes for making bakery products and for making desserts; frozen desserts; 
frozen jelly; frozen sorbet; all of the aforesaid for use in connection with vitamin drinks, jelly and milk-based nutritional 
beverages.
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Priority claimed from 26/05/2017; Application No. : 16773723 ;European Union 

3801017    20/11/2017
[International Registration No. : 1394590]
RANCILIO GROUP S.P.A.
Viale della Repubblica, 40, Frazione Villastanza I-20015 Parabiago (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee dosing grinders; coffee mills, electric; dishwashers; dishwashing machines, namely cup and glass 
washing machines; automatic dishwashers; electric mixer for mixing food; electric stirring appliances, namely blenders, 
automatic whipping machines; power-operated ice crusher for edible ice; beaters, electric; electric squeezers for fruit and 
vegetables; beverage dispensing machines; beverages preparation machines, electromechanical; electromechanical 
machines for preparing hot beverages; temperature-controlled food and beverage dispensing units in the nature of 
vending machines.

Cl.11;Electric espresso coffee machines; electric coffee makers; electric coffee machines, automatic coffee machines; 
parts and accessories for electric coffee machines, namely coffee filters, electric coffee filters, filter holders, steam 
wands, boilers, water softening units; steam wands specially adapted for use with electric espresso coffee machines; 
steam generating apparatus and devices; steaming apparatus (electric) for cooking; hot water boilers for beverage 
making; devices for hot water production; temperature-controlled food and beverage dispensing units, other than vending
machines; refrigerators; refrigerating counters; freezers; freezers for making ice-creams; machines for making edible-ice; 
cup and plate warmers.

Cl.30;Coffee (roasted, powdered, granulated, or in drinks); caffeine-free coffee; coffee blends; prepared coffee, cocoa, 
chocolate and tea based beverages; tea; theine-free tea; tea blends; chocolate, cocoa; tea, chocolate, cocoa and coffee 
substitutes.
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Priority claimed from 20/11/2017; Application No. : 017495714 ;European Union 

3801034    21/11/2017
[International Registration No. : 1394351]
AFHER EUROBELT, S.A.
Calle Topacio, 41 E-47012 Valladolid Spain

Proposed to be Used
IR DIVISION
Cl.7;Conveyor machines; belts for conveyor machines; conveyor belts; conveyor chains.

Cl.37;Repair of conveyor belts and industrial machinery; installation and maintenance of conveyor belts and industrial 
machinery; installation of conveyor belts; repair or maintenance of conveyors.
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Priority claimed from 09/03/2017; Application No. : 30 2017 006 087 ;Germany 

3801035    01/09/2017
[International Registration No. : 1394581]
BASF SE
Carl-Bosch-Strasse 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals, namely additives for the lacquers, printing inks and plastics industry, including anti-foaming 
agents, slip additives, dispersing agent additives, additives for chemical bounding between components in a paint, 
additives for air release control, anti-blocking additives, additives for increasing conductivity, gliding additives, additives 
for surface wetting, additives for improvement surface smoothing, additives for surface improvement and pigment 
levelling, additives for improved flow and levelling, additives for scratch resistance, additives for improvement abrasion 
hardness.

Cl.2;Paints, varnishes, lacquers; preservatives against deterioration of wood; colorants; mordants; pigment 
concentrates; printing inks.

7823



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3801038    19/06/2017
[International Registration No. : 1394579]
emoji company GmbH
Necklenbroicher Strasse 52-54 40667 Meerbusch Germany

Proposed to be Used
IR DIVISION
Cl.9;Bags adapted for laptops; sleeves for laptops; mouse mats; speaker enclosures; light-emitting diodes [led]; 
magnets; animated cartoons; USB flash drives; sunglasses; luminous signs; headphones; smart cards [integrated circuit 
cards]; printed circuits; TV sets; decorative magnets; encoded magnetic cards; 3D spectacles; head protection; protective
helmets for sports; mouse (computer accessories); video game cartridges; video cassettes; peepholes [magnifying 
lenses] for doors; portable media players; apparatus for the reproduction of sound; toner cartridges, unfilled, for printers 
and photocopiers; audio receivers; telephones; pocket calculators; tablet computers; covers for electric outlets; plugs, 
sockets and other contacts [electric connections]; sports glasses; memory cards for video game machines; computer 
memory devices; lens hoods; protective masks; recording discs; egg timers [sandglasses]; riding helmets; lifebelts; 
radios; record players; optician's goods, namely contact lenses, anti-glare glasses, optical glass, eyeglass chains, 
eyeglasses, spectacles, sun glasses, spectacle cases; teeth protectors; cell phones; microphones; megaphones; disks, 
magnetic; magnets; magnetic data carriers; loudspeakers; laptop computers; downloadable ring tones for mobile phones;
identity cards, magnetic; weights; juke boxes, musical; automated teller machines [ATM]; cameras; cinematographic 
apparatus; electronic book readers; DVD players; computer keyboards; compact disc players; integrated circuit chips; 
lenses for eyeglasses; spectacle cases; letter scales; encoded identification bracelets, magnetic; batteries, electric; alarm 
bells, electric; sound alarms; alarms; digital photo frames; peripherals adapted for use with computers; juke boxes, 
musical; audio- and video-receivers; cases adapted for mobile phones; covers for smartphones; downloadable 
applications for use with mobile devices; software and applications for mobile devices; software programs for video 
games; software programs for video games; software programs for video games; downloadable interactive entertainment 
software for playing video games; video games [computer games] in the form of computer programs recorded on data 
carriers; scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic machines and apparatus; optical apparatus and instruments; 
weighing apparatus and instruments; measuring apparatus and instruments; signalling apparatus and instruments; 
checking (supervision) apparatus and instruments; life-saving apparatus and instruments; apparatus and instruments for 
conducting electricity; apparatus and instruments for switching electricity; apparatus and instruments for transforming 
electricity; apparatus and instruments for accumulating electricity; apparatus and instruments for regulating electricity; 
apparatus and instruments for controlling electricity; apparatus for recording sound; apparatus for recording images; 
apparatus for the transmission of sound; apparatus for the transmission of images; apparatus for the reproduction of 
sound; apparatus for the reproduction of images; magnetic data carriers; recording discs; compact discs; DVDs; digital 
recording media; coin-operated mechanisms; cash registers; calculators; data processing equipment; computers; 
software; fire extinguishers; electronic data carriers; games software; electronic game software for handheld electronic 
devices; game programs for arcade video game machines; application software for mobile phones; computer application 
software for mobile telephones; screen savers; cases for spectacles and sunglasses; downloadable video recordings; 
downloadable image files; downloadable electronic books; e-books; video game discs; video games on disc [computer 
software]; computer programs for user interface design; graphical user interface software; lottery ticket dispensing 
apparatus; electronic terminals for generating lottery tickets; virtual reality game software.

Cl.16;Folders for papers; document files [stationery]; scrapbooks; stickers [stationery]; mats for beer glasses; erasing 
products; stamps; writing paper; sealing stamps; stamp pads; marker pens; notebooks; stencils; files [office requisites]; 
paper handtowels; booklets; pads [stationery]; greeting cards; postcards; paper handkerchiefs; hygienic paper; paper 
table covers; paper bags; pencil boxes; writing cases [stationery]; bags [envelopes, pouches] of paper or plastics, for 
packaging; passport covers; bookbinding material; books; book binders; rubber erasers; erasing shields; newspapers; 
periodicals; drawings; sketch pads; wrapping paper; prospectuses; table napkins of paper; transparencies [stationery]; 
fiberboard boxes; self-adhesive tapes for stationery or household purposes; writing instruments; writing or drawing 
books; document portfolios; writing materials; signboards of paper or cardboard; shields [paper seals]; musical greeting 
cards; luminous paper; bibs of paper; catalogues; calendars; envelopes [stationery]; manuals [handbooks]; elastic bands 
for offices; gummed tape [stationery]; graphic representations; graphic reproductions; correcting fluids [office 
requisites]; flyers; plastic film for wrapping; forms, printed; photographs [printed]; paintings [pictures], framed or 
unframed; figurines [statuettes] of papier mâché; bottle wrappers of cardboard or paper; filter paper; color prints; flags of 
paper; wrappers [stationery]; printed matter; comic books; stationery (cabinets for -) [office requisites]; money holders; 
address stamps; tracing paper; drawer liners of paper, perfumed or not; stickers [stationery]; writing tablets; note pads; 
school supplies [stationery]; printed tickets; paperboard; colorboard [colored paperboard].

Cl.18;Wallets; bags [envelopes, pouches] of leather, for packaging; sport bags; parasols; backpacks; traveling trunks; 
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collars for animals; purses; imitation leather; credit card cases [wallets]; saddlecloths for horses; card wallets 
[leatherware]; valises; handbags; net bags for shopping; shopping bags; satchels; school knapsacks; casual bags; 
keycases; leather shoulder belts; straps for skates; boxes of leather or leatherboard; slings for carrying infants; pouch 
baby carriers; beach bags; attache cases made of leather; folio cases; portfolio cases [briefcases]; briefcases and attache 
cases; briefbags; briefcases [leather goods]; baby carriers worn on the body; luggage tags [leatherware]; work bags; 
attache cases made of imitation leather; evening handbags; baby backpacks; pouch baby carriers; slings for carrying 
infants; beach bags; belt bags and hip bags; bumbags; leather pouches; coin holders; grips [bags]; boston bags; wallets; 
wallets including card holders; wallets for attachment to belts; book bags; business cases; bags for campers; charm bags
(omamori-ire); clutches [purses]; ladies' handbags; diplomatic bags; attache cases; cases of imitation leather; net bags 
for shopping; shopping bags; shopping bags made of skin; canvas shopping bags; shopping bags with wheels attached; 
flexible bags for garments; holders in the nature of cases for keys; folding briefcases; roll bags; flight bags; towelling 
bags; driving licence cases; leather wallets; coin purses, not of precious metal; purses; purses made of precious metal; 
wallets, not of precious metal; handbag frames; purses, not of precious metal; handbags, purses and wallets; handbags 
made of imitations leather; handbags made of leather; handbags; suitcase handles; suitcases; valises; portmanteaus; 
small clutch purses; gladstone bags; knitted bags, not of precious metals; knitting bags; travel baggage; luggage covers; 
straps for luggage; travel luggage; metal luggage tags; plastic luggage tags; rubber luggage tags; luggage label holders; 
luggage; small purses; wrist mounted purses; boxes of vulcanised fibre; vanity cases, not fitted; cosmetic purses; 
wheeled suitcases; travel cases; overnight cases; small rucksacks; overnight bags; small suitcases; small bags for men; 
garment carriers; garment bags for travel made of leather; garment bags for travel; carriers for suits, shirts and dresses; 
travel garment covers; sling bags for carrying infants; chain mesh purses; card cases [notecases]; card wallets 
[leatherware]; japanese utility pouches (shingen-bukuro); bags (game -) [hunting accessories]; hipsacks; hat boxes for 
travel; gentlemen's handbags; hat boxes of leather; general purpose sport trolley bags; duffel bags; canvas bags; tool 
bags, empty; make-up bags sold empty; cosmetic cases sold empty; empty instrument cases for use by doctors; leather 
bags and wallets; leather suitcases; leather cases; leather purses; art portfolios [cases]; courier bags; vanity cases sold 
empty; wash bags for carrying toiletries; wash bags (not fitted); toiletry bags; leather credit card wallets; credit card 
holders made of leather; credit card holders made of imitation leather; credit card cases [wallets]; credit-card holders; tie 
cases; cosmetic bags sold empty; tie cases for travel; wheeled bags; straps for handbags; wrist mounted carryall bags; 
holdalls for sports clothing; travelling bags made of imitation leather; travel bags made of plastic materials; holdalls; 
travelling sets [leatherware]; travelling sets; kori wicker trunks; trunks [luggage]; traveling trunks; travelling handbags; 
trunks and travelling bags; shaving bags sold empty; randsels [japanese school satchels]; purse frames; banknote 
holders; music bags; music cases; fashion handbags; wallets of precious metal; all-purpose carrying bags; multi-purpose 
purses; all-purpose athletic bags; daypacks; sport bags; sports packs; sporrans; souvenir bags; slouch handbags; 
school knapsacks; shoulder bags; leather shoulder belts; satchels; school book bags; shoe bags; shoe bags for travel; 
make-up cases; key bags; key cases of imitation leather; key-cases of leather and skins; key cases made of leather; 
keycases; sling bags; saddlebags; back frames for carrying children; bags for climbers; backpacks; roller suitcases; 
waterproof bags; hiking bags; hiking rucksacks; lockable luggage straps; bags [envelopes, pouches] of leather, for 
packaging; clutch bags; children's shoulder bags; cross-body bags; pouches for holding make-up, keys and other 
personal items; pouches; gym bags; trolley duffels; carry-on bags; carrying cases for documents; carrying cases; 
rucksacks on castors; haversacks; kit bags; textile shopping bags; business card cases; wheeled shopping bags; bags 
for sports clothing; bags made of imitation leather; bags made of leather; casual bags; two-wheeled shopping bags; 
commutation-ticket holders; weekend bags; reusable shopping bags; baby changing bags; tool pouches, sold empty; tool 
bags of leather, empty; tool bags [empty] for motorcycles; sheets of imitation leather for use in manufacture; worked or 
semi-worked hides and other leather; harness fittings; skins of chamois, other than for cleaning purposes; kid; boxes of 
leather or leatherboard; casings, of leather, for springs; furs sold in bulk; leather and imitation leather; leather for shoes; 
leather for furniture; leather cloth; cases of leather or leatherboard; faux fur; chin straps, of leather; rawhide chews for 
dogs; cattle skins; curried skins; imitation leather hat boxes; skin (goldbeaters' -); leather luggage straps; leather, 
unworked or semi-worked; leather sold in bulk; boxes made of leather; sheets of leather for use in manufacture; shoulder 
straps; animal skins; semi-worked fur; leather shoulder belts; shoulder belts; straps for skates; butts [parts of hides]; 
straps made of imitation leather; polyurethane leather; leather for harnesses; fur; furniture coverings of leather; 
trimmings of leather for furniture; moleskin [imitation of leather]; toiletry bags sold empty; straps for soldiers' equipment; 
valves of leather; laces (leather -); leather straps; leatherboard; studs of leather; imitation leather sold in bulk; imitation 
leather; straps (leather -); leather thread; industrial packaging containers of leather; metal parts of umbrellas; umbrella or 
parasol ribs; golf umbrellas; bags for umbrellas; japanese paper umbrellas (karakasa); japanese oiled-paper umbrellas 
(janome-gasa); combination walking sticks and umbrellas; umbrellas; umbrellas for children; umbrella handles; umbrella 
covers; frames for umbrellas or parasols; rainproof parasols; patio umbrellas; telescopic umbrellas; beach umbrellas 
[beach parasols]; parasols; umbrella sticks; umbrella rings; covers for parasols; horse quarter sheets; clothing for pets; 
harness fittings of iron; harness fittings; covers for horse saddles; covers and wraps for animals; blankets for animals; 
electronic pet collars; horse fly sheets; fly masks for animals; feed bags; feed bags for animals; training leads for horses; 
leggings for animals; bits for animals [harness]; spats and knee bandages for horses; poultry blinders to prevent fighting; 
animal harnesses; face masks for equines; rubber parts for stirrups; pet hair bows; collars for pets; collars for pets 
bearing medical information; collars for cats; collars for animals; hunting crops; cat o' nine tails; knee-pads for horses; 
cribbing straps for horses; costumes for animals; leather leashes; straps of leather [saddlery]; leads for animals; lunge 
reins; martingales; muzzles; coats for cats; dog bellybands; dog shoes; coats for dogs; dog leashes; dog collars; dog 
clothing; hoof guards; non-metal horseshoes; metal horseshoes; horseshoes made of plastic; horseshoes; pet leads; 
harness for horses; riding saddles; headbands for horses; stirrup leathers; stirrups of metal; stirrups; spur straps; horse 
tail wraps; blinkers [harness]; saddlery of leather; saddlery; fastenings for saddles; saddlecloths for horses; saddle 
blankets; saddle trees; jockey sticks; horse collars; articles of clothing for horses; head-stalls; leather for harnesses; 
harnesses; equine boots; horse blankets; equine leg wraps; whips; dog parkas; horse bridles; reins [harness]; reins; 
traces [harness]; harness straps; pads for horse saddles; bridoons; animal carriers [bags]; alpenstocks; walking cane 
handles; rattan canes; combination walking sticks and umbrellas; walking stick seats; cane handles; walking staffs.

Cl.20;Furniture, mirrors, picture frames; furniture and goods of wood, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; inflatable 
pillows; air mattresses; inflatable pillows; bead curtains for decoration; bed fittings, not of metal; bedding (other than bed 
linen); beds for pets; non-metallic bins; bottle closures; bottle racks; bottles (corks for-); plastic key cards; chests; wind 
chimes; coathooks; clothes hangers and clothes hooks; hooks for clothes rails; coatstands; containers, not of metal 
[storage, transport]; curtain holders; curtain hooks; support rails for curtains; curtain rings; poles for curtains; curtain 
rollers; curtain tie-backs; cushions; towel dispensers; kennels for household pets; bed, furniture, door fittings; 
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embroidery frames; fans (non-electric); statues of wood, wax, plaster or plastic; fire screens; flower-pot pedestals; flower-
stands; hat stands; high chairs for babies; house numbers, not of metal, non luminous; nesting boxes for household pets;
non-metal dog tags; index cabinets; infant walkers; inflatable publicity objects; letter boxes not of metal or masonry; 
newspaper display stands; mattresses; containers of plastic for packaging purposes; pillows; cup racks; registration 
plates; sign boards; tool handles; bathroom shelves; wickerwork; photograph frames; decorative edging strips of plastics 
and/or wood for use with window fittings; ornaments and decorations for windows or doors made of or from plastics, wax,
wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes 
for these materials; clips for sealing bags; plastic containers for aromatics and fragrances; inflatable headrests; 
decorations of plastics for foodstuffs or lunch boxes; door stoppers; armchairs; baskets not of metal; beds; benches 
[furniture]; boxes of wood or plastic; cabinet work; cupboards; carts for computers [furniture]; cases of wood or plastic; 
seats; chests for toys; corks; garment covers [storage]; cradles; bamboo curtains; easy chairs; desks; wagons (dinner -) 
(furniture); head rests (furniture); keyboards for hanging keys; library shelves; lockers; locks, other than electric, not of 
metal; mannequins and tailors' dummies; racks; photograph frames; picture frames; saw horses; school furniture; seats; 
sofas; tables; dressers [furniture]; dressers [furniture]; trolleys for computers (furniture); umbrella stands; cradles; 
vitrines; display boards; traps of plastic (drain-) [valves]; dressing tables; footstools and stools; hampers (baskets); 
hooks for clothes rails; ladders of wood or plastics; medicine cabinets; mats, removable, for sinks; non-metal dog tags; 
number plates, not of metal; pegs and pins (not of metal); playpens; scratching posts for cats; shelves; indoor window 
blinds (shapes) (furniture); works of art, figurines and statuettes and small decorations or ornaments of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for these 
materials, or of wax, plaster or plastics; bottle caps; all aforementioned goods included in this class.

Cl.24;Pillowcases; shams; eiderdowns [down coverlets]; bed linen; bedding (linen); cushion covers; bed covers; bed 
covers of paper; traced cloths for embroidery; wall hangings of textile; curtains of plastic; curtain fabric; non-woven 
textile fabrics; towels of textile; fitted toilet lid covers of fabric; table linen [not of paper]; table cloths [not of paper]; textile
napkins; table cloths (not of paper); handkerchiefs of textile; fabrics; labels of textile; travelling rugs [lap robes]; place 
mats (not of paper); mattress covers; linens; curtains of textile or plastic; shower curtains of textile or plastic; cotton 
fabrics; bath linen (except clothing); banners; shams; cot covers; covers for eiderdown and duvets; quilts; cloths for 
removing make-up; sleeping bags.

Cl.25;Leggings [trousers]; underwear; underwear; tee-shirts; ski gloves; socks; neck scarfs [mufflers]; leather clothing; 
bibs, not of paper; hats (paper -) [clothing]; caps [headwear]; combinations [clothing]; robes; ear muffs [clothing]; 
neckties; ascots; headgear; jumpers; jackets [clothing]; hats; knitwear [clothing]; overalls; aprons [clothing]; hoods 
[clothing]; braces for clothing [suspenders]; shirts; slips [undergarments]; gloves [clothing]; clothing for gymnastics; 
gymnastic shoes; half-boots; scarves; belts [clothing]; belts (money -) [clothing]; goloshes; gaiters; football boots; 
footwear soles; cuffs; sweat-absorbent underwear; masquerade costumes; insoles; pocket squares; shower caps; visors 
[headwear]; brassieres; boxer shorts; swimming caps; gowns; knickers; knickers; teddies [undergarments]; boas 
[necklets]; briefs; singlets; athletics shoes; athletics vests; paper clothing; clothing; motorists' clothing; clothing of 
imitations of leather; coats; pelisses; berets; layettes [clothing]; babies' pants [clothing]; swimming costumes; bathrobes; 
bath slippers; bath sandals; suits; parkas; pockets for clothing; uniforms; waistcoats; sweaters; tights; stocking 
suspenders; stockings; beach shoes; beachwear; boots; espadrilles; headbands [clothing]; trunks (bathing); nightwear; 
beachwear; loungewear; clothing; gym suits; casualwear; sneakers; masquerade costumes; costumes; knitted caps.

Cl.28;Waterskis; video game apparatus; arcade video game machines; portable games with liquid crystal displays; 
kites; checkers [games]; checkerboards; board games; bob-sleighs; teddy bears; sailboards; surf skis; games; card 
games; playing balls; balls for games; masks [playthings]; boxing gloves; body boards; bows for archery; baseball 
gloves; dice; toys; toys for domestic pets; toy vehicles; toy figurines; models being toys; skateboards; ski boards; water 
wings; flippers for swimming; swimming belts; party favors; chess games; scooters [toys]; roller skates; in-line roller 
skates; dolls; stuffed toys; plush toys; paper party hats; mobiles [toys]; mah-jong; bar-bells; dumb-bells; bait [artificial]; 
spinning tops [toys]; confetti; cosaques [toy fireworks]; card games; chips for gambling; counters for games; hockey 
sticks; gloves for games; gymnastic articles; golf clubs; golf gloves; parlour games; fitness exercise machines; conjuring 
apparatus; games (apparatus for -); slot machines [gaming machines]; gaming machines for gambling; radio-controlled 
toy vehicles; shuttlecocks; costume masks; scale model vehicles; skating boots with skates attached; dominoes; 
christmas tree stands; body-training apparatus; bingo cards; skittles; billiard balls; ball pitching machines; rattles 
[playthings]; scale model kits [toys]; marbles; puzzles; balloons; airsoft toy guns; video game joysticks; video game 
apparatus; hand-held units for playing electronic games; bingo game playing equipment; slot machines [gaming 
machines]; slot machines [gaming machines]; pinball games; pinball machines; coin-operated amusement machines; 
boogie boards; kites; memory games; darts; dart boards.

Cl.30;Bonbons made of sugar; sweetmeats; rusks; farinaceous food pastes; chocolate; mousses (chocolate -); 
puddings; popcorn; pizza; pancakes; muesli; marzipan; almond confectionery; liquorice [confectionery]; stick liquorice 
[confectionery]; cake dough; ice; cookies; tomato ketchup; yoghurt (frozen -) [confectionery ices]; cakes; honey; 
semolina; groats for human food; chips [cereal products]; cereal bars; royal jelly; fruit jellies [confectionery]; fondants; 
iced tea; ice cream; cheeseburgers [sandwiches]; bread; sweetmeats [candy]; lozenges [confectionery]; confectionery for 
decorating christmas trees; waffles; sugar; tarts; dough; tea; edible ices; rice cakes; rice-based snack food; ice, natural or
artificial; ravioli; popcorn; petits fours [cakes]; high-protein cereal bars; oat-based food; noodles; noodle-based prepared 
meals; cocoa beverages with milk; coffee beverages with milk; maize flakes; gingerbread; mayonnaise; crackers; bubble 
gum; cocoa-based beverages; caramels; sweetmeats [candy]; coffee-based beverages; artificial coffee; cereal-based 
snack food; mousses (dessert -) [confectionery]; buns; pastries, cakes, tarts and biscuits (cookies); bread; pastries, 
cakes, tarts and biscuits (cookies); cereal bars and energy bars; sweets (candy), candy bars and chewing gum; apple 
fritters; flavoured sugar confectionery; chocolate-based spreads also containing nuts; bakery goods; meringues; 
sweetmeats [candy]; chocolate-based sandwich spreads also containing nuts; bread pudding; jam buns; biscotti dough; 
chocolate decorations for christmas trees; cocoa based creams in the form of spreads; custard; mousses (dessert -) 
[confectionery]; dessert souffles; ice confectionery; peanut confectionery; peanut brittle; chocolate based products; 
decorations [edible] for christmas trees; edible rice paper; canapes; japanese sponge cakes (kasutera); instant dessert 
puddings; croissants; foodstuffs containing cocoa [as the main constituent]; boiled confectionery; halvah; semolina 
pudding; ginseng confectionery; dried sugared cakes of rice flour (rakugan); salted wafer biscuits; fruit jellies 
[confectionery]; chilled desserts; frozen dairy confections; frozen confectionery containing ice cream; frozen confections 
on a stick; confectionery ices; pavlovas made with hazelnuts; frozen yogurt pies; chocolate coated fruits; fried dough 
twists; crème caramel; ready-to-eat puddings; viennoiserie; edible paper; foods with a cocoa base; muesli desserts; 
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mousse confections; almonds covered in chocolate; rice puddings; marzipan substitutes; marzipan; marshmallow 
topping; almond confectionery; chocolate coated macadamia nuts; tablet (confectionary); aerated chocolate; turkish 
delight; liqueur chocolates; cheese-flavored biscuits; chocolate decorations for cakes; crackers; chocolate flavoured 
confectionery; sweetmeats; confectionery items coated with chocolate; dairy confectionery; kheer mix (rice pudding); 
crackers flavoured with fruit; butterscotch chips; sweetmeats [candy]; pancakes; poppadums; panettone; cakes of sugar-
bounded millet or popped rice (okoshi); chocolate coated nuts; nut confectionery; chocolate coated nougat bars; nougat; 
non-medicated chocolate confectionery; non-medicated mint confectionery; non-medicated flour confectionery 
containing imitation chocolate; non-medicated confectionery for use as part of a calorie controlled diet; non-medicated 
confectionery having toffee fillings; non-medicated confectionery containing chocolate; mint flavoured confectionery 
(non-medicated -); non-medicated confectionery having a milk flavour; non-medicated confectionery containing milk; non-
medicated confectionery in the shape of eggs; non-medicated flour confectionery coated with chocolate; non-medicated 
flour confectionery coated with imitation chocolate; non-medicated confectionery products; non-medicated flour 
confectionery containing chocolate; non-medicated chocolate; non-medicated flour confectionery; non-medicated 
confectionery in jelly form; chocolate bark containing ground coffee beans; chocolate confectionery having a praline 
flavour; chocolate spreads containing nuts; chocolate spreads; chocolate flavourings; chocolate decorations for 
confectionery items; chocolate spreads for use on bread; chocolate with Japanese horseradish; chocolate with alcohol; 
chocolate for toppings; chocolate for confectionery and bread; foodstuffs containing chocolate [as the main constituent]; 
chocolate; floating islands; savory biscuits; salted biscuits; truffles (rum -) [confectionery]; bars of sweet jellied bean 
paste (yohkan); rice puddings containing sultanas and nutmeg; rice puddings; rice-based pudding dessert; puddings; 
preparations for making of sugar confectionery; chocolate confectionery containing pralines; chocolates; peanut butter 
confectionery chips; confectionery having liquid spirit fillings; confectionery having liquid fruit fillings; confectionery 
having wine fillings; confectionery containing jam; liquorice flavoured confectionery; confectionery containing jelly; 
confectionery in frozen form; potato flour confectionery; confectionery in liquid form; orange based confectionery; 
panned sweets (non-medicated -); confectionery; sweet pounded rice cakes (mochi-gashi); nerikiri [traditional Japanese 
confectionery consisting of a softsugared bean-based shell containing sweet bean jam]; crumble; sopapillas [fried bread]; 
sopapillas [fried pastries]; chocolate vermicelli; mousses (chocolate -); chocolate marzipan; chocolate topping; chocolate 
fondue; imitation chocolate; chocolate creams; coated nuts [confectionery]; snack foods consisting principally of 
confectionery; cocoa-based ingredients for confectionery products; cotton candy; confectionery for decorating christmas 
trees; sugar-coated coffee beans; cinnamon rolls; yorkshire puddings; soft pin-rolled cakes of pounded rice (gyuhi); 
graham crackers; wafered pralines; waffles with a chocolate coating; chocolate waffles; waffles; vla [custard]; prepared 
desserts [chocolate based]; prepared desserts [confectionery]; imitation custard; custards [baked desserts]; turkish 
delight coated in chocolate; truffles [confectionery]; korean traditional sweets and cookies [hankwa]; tiramisu; fruited 
scones; confectionery chips for baking; ice, ice creams, frozen yogurts and sorbets; ice beverages with a cocoa base; ice 
beverages with a coffee base; ice cream gateaux; ice cream sandwiches; ice cream stick bars; ice; yoghurt (frozen -) 
[confectionery ices]; frozen lollipops; ice cubes; soft ices; chow mein [noodle-based dishes]; chow mein; crisps made of 
cereals; grain-based chips; chinese steamed dumplings (shumai, cooked); chimichanga; cheeseburgers [sandwiches]; 
chalupas; calzones; burritos; frankfurter sandwiches; buckwheat jelly (memilmuk); bean jam buns; brioches; pretzels; 
flaky pastry containing ham; baozi [stuffed buns]; banana fritters; snacks manufactured from muesli; snack foods 
prepared from maize; snack food products made from potato flour; snack food products consisting of cereal products; 
flavoured popcorn; french toast; pineapple fritters; spring rolls; egg rolls; stir fried rice cake [topokki]; fresh sausage 
rolls; fresh pizza; fresh pies; meat pies [prepared]; meat pies; pies containing meat; prepared meals containing 
[principally] pasta; prepared meals in the form of pizzas; rice-based prepared meals; pastries consisting of vegetables 
and fish; chocolate-based ready-to-eat food bars; fajitas; enchiladas; empanadas; egg pies; crepes; crackers flavoured 
with spices; crackers flavoured with cheese; crackers flavoured with herbs; crackers flavoured with vegetables; crackers 
flavoured with meat; crackers made of prepared cereals; hot sausage and ketchup in cut open bread rolls; hamburgers 
contained in bread rolls; hamburgers being cooked and contained in a bread roll; flapjacks; mincemeat pies; gimbap 
[korean rice dish]; cereal-based snack food; chips [cereal products]; toasted cheese sandwich with ham; toasted cheese 
sandwich; toasted sandwiches; corn kernels being toasted; meals consisting primarily of pasta; rice based dishes; pellet-
shaped rice crackers (arare); vegetable pies; filled bread rolls; chinese stuffed dumplings (gyoza, cooked); pasta 
containing stuffings; filled baguettes; frozen pastry stuffed with vegetables; frozen pastry stuffed with meat; chilled 
pizzas; fried corn; prawn crackers; seaweed flavoured corn chips; lasagne; pumpkin porridge (hobak-juk); macaroni with 
cheese; cheese curls [snacks]; stir-fried noodles with vegetables (japchae); glutinous pounded rice cake coated with bean
powder (injeolmi); korean-style pasta soup [sujebi]; preserved pizzas; shrimp dumplings; sticky rice cakes (chapsalttock); 
kimchi pancakes (kimchijeon); caramel coated popcorn with candied nuts; canapes; jiaozi [stuffed dumplings]; cereal 
snack foods flavoured with cheese; puffed corn snacks; snack foods made from corn and in the form of rings; snack 
foods made from corn and in the form of puffs; snack foods made from corn; snack food products made from soya flour; 
snack food products made from rice flour; snack food products made from cereal flour; hot dog sandwiches; millet cakes;
pies containing game; pies containing vegetables; pies containing poultry; pies containing fish; pies; pastries consisting 
of vegetables and poultry; pastries consisting of vegetables and meat; pasta dishes; okonomiyaki [japanese savory 
pancakes]; pasta salad; canned pasta foods; noodle-based prepared meals; ready-made dishes containing pasta; nachos; 
crackers filled with cheese; mung bean pancakes (bindaetteok); caramel coated popcorn; steamed buns stuffed with 
minced meat (niku-manjuh); sandwiches containing meat; microwave popcorn; sandwiches containing fish fillet; 
macaroni salad; vegetable flavoured corn chips; corn chips; maize, roasted; rice dumplings dressed with sweet bean jam 
(ankoro); rice dumplings; prepared rice dishes; rice crisps; rice mixed with vegetables and beef [bibimbap]; ravioli 
[prepared]; ravioli; ramen [japanese noodle-based dish]; quiches; quesadillas; popcorn; puffed cheese balls [corn 
snacks]; pot pies; candy coated popcorn; pizzas [prepared]; pizza; prepared pizza meals; pizza bases; pizza crust; savory 
pastries; prepared savory foodstuffs made from potato flour; green onion pancake [pajeon]; pancakes; stir-fried rice; pies 
[sweet or savoury]; extruded wheat snacks; canned spaghetti in tomato sauce; spaghetti and meatballs; cheese flavored 
puffed corn snacks; snack foods made of whole wheat; snack food products made from rusk flour; snack food products 
made from maize flour; snack foods made from wheat; sesame snacks; snack food products made from cereal starch; 
rice crackers [senbei]; pork pies; sandwiches containing salad; sandwiches containing minced beef; sandwiches 
containing chicken; sandwiches containing fish; sandwiches; samosas; salted tarts; risotto; rice-based snack food; rice 
salad; rice biscuits; rice cakes; rice crackers; snack foods consisting principally of extruded cereals; pre-packaged 
lunches consisting primarily of rice, and also including meat, fish or vegetables; snack foods consisting principally of 
bread; meals consisting primarily of rice; pre-baked pizzas crusts; ready to eat savory snack foods made from maize meal 
formed by extrusion; hot dogs (prepared); boxed lunches consisting of rice, with added meat, fish or vegetables; 
processed unpopped popcorn; uncooked pizzas; dry and liquid ready-to-serve meals, mainly consisting of pasta; dry and 
liquid ready-to-serve meals, mainly consisting of rice; korean traditional rice cake [injeolmi]; tortillas; tortilla chips; tortilla 
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snacks; frozen pastry stuffed with meat and vegetables; frozen pizzas; tamales; tacos; tabbouleh; taco chips; sweet rice 
with nuts and jujubes (yaksik); sushi; crumble; onion biscuits; pasta-based prepared meals; prepared foodstuffs in the 
form of sauces; sausage rolls; wrap [sandwich]; poultry and game meat pies; wholewheat crisps; soft pretzels; wontons; 
wonton chips; prepared meals containing [principally] rice; packaged tea [other than for medicinal use]; acanthopanax tea
(ogapicha); freeze-dried coffee; coffee based fillings; fruit teas; frappes; prepared coffee beverages; extracts of coffee for 
use as flavours in beverages; espresso; decaffeinated coffee; iced tea; iced coffee; earl grey tea; darjeeling tea; 
chrysanthemum tea (gukhwacha); Chinese matrimony vine tea (gugijacha); chai tea; cappuccino; drinking cocoa paste; 
flowers or leaves for use as tea substitutes; asian apricot tea (maesilcha); flavoured coffee; aromatic teas [other than for 
medicinal use]; aromatic preparations for making non-medicated tisanes; aromatic preparations for making non-
medicated infusions; coffee essences; vegetal preparations for use as coffee substitutes; artificial coffee; coffee; jasmine 
tea bags, other than for medicinal purposes; jasmine tea; japanese green tea; instant tea [other than for medicinal 
purposes]; instant cocoa powder; ginger tea; instant tea; green tea; hot chocolate; ginseng tea; ginseng tea [insamcha]; 
drinks flavoured with chocolate; tea-based beverages with fruit flavoring; tea-based beverages; beverages based on 
coffee substitutes; chocolate-based beverages with milk; roasted coffee beans; roasted barley and malt for use as 
substitute for coffee; barley-leaf tea; ground coffee; ground coffee beans; cocoa-based beverages; extracts of cocoa for 
use as flavours in beverages; cocoa products; cocoa extracts for human consumption; cocoa for use in making 
beverages; cocoa [roasted, powdered, granulated, or in drinks]; cocoa; coffee pods; mixtures of coffee; coffee 
concentrates; coffee capsules; coffee-based beverages containing ice cream (affogato); coffee-based beverages; extracts 
of coffee for use as flavours in foodstuffs; coffee extracts; vegetable based coffee substitutes; coffee substitutes [grain or 
chicory based]; coffee substitutes [artificial coffee or vegetable preparations for use as coffee]; chicory based coffee 
substitute; coffee bags; coffee flavorings [flavourings]; coffee extracts for use as substitutes for coffee; coffee in brewed 
form; coffee in whole-bean form; coffee [roasted, powdered, granulated, or in drinks]; mixtures of malt coffee with cocoa; 
mixtures of coffee and chicory; mixtures of coffee and malt; chocolate beverages with milk; milk chocolates; cocoa 
beverages with milk; coffee beverages with milk; coffee-based beverage containing milk; mate [tea]; malt coffee extracts; 
malt coffee; instant coffee; linden tea; lime tea; lapsang souchong tea; infusions, not medicinal; herb teas, other than for 
medicinal use; herbal preparations for making beverages; kombucha tea; aerated beverages [with coffee, cocoa or 
chocolate base]; burdock root tea (wooungcha); cocoa powder; cocoa preparations for use in making beverages; cocoa 
mixes; drinks in powder form containing cocoa; rosemary tea; rooibos tea; coffee (unroasted -); powdered preparations 
containing cocoa for use in making beverages; preparations for making beverages [chocolate based]; chocolate flavoured
beverage making preparations; preparations for making beverages [coffee based]; preparations for making beverages 
[tea based]; preparations for making beverages [cocoa based]; chocolates; oolong tea; carbohydrate-based nutritional 
drink mix for use as a meal replacement; tea (non-medicated -) sold loose; tea (non-medicated -) consisting of cranberry 
extracts; tea (non-medicated -) consisting of cranberry leaves; iced tea (non-medicated -); tea bags (non-medicated -); 
herbal infusions; tea extracts (non-medicated -); roasted barley tea [mugicha]; theine-free tea sweetened with sweeteners; 
filters in the form of paper bags filled with coffee; mixtures of coffee essences and coffee extracts; mixtures of malt coffee 
extracts with coffee; mixtures of malt coffee with coffee; tea essences; orange flavoured tea [other than for medicinal 
use]; fruit flavoured tea [other than medicinal]; apple flavoured tea [other than for medicinal use]; tea of salty kelp powder 
(kombu-cha); mugi-cha [roasted barley tea]; tea; black tea [english tea]; black tea; chocolate syrups for the preparation of 
chocolate based beverages; chocolate powder; chocolate food beverages not being dairy-based or vegetable based; 
chocolate coffee; chocolate drink preparations flavoured with toffee; chocolate drink preparations flavoured with mint; 
chocolate drink preparations flavoured with orange; chocolate drink preparations flavoured with nuts; chocolate drink 
preparations flavoured with mocha; chocolate drink preparations flavoured with banana; chocolate extracts; chocolate 
extracts for the preparation of beverages; drinking chocolate; chocolate; sage tea; red ginseng tea; chocolate drink 
preparations; preparations based on cocoa; citron tea; chicory mixtures, all for use as substitutes for coffee; chicory 
extracts for use as substitutes for coffee; preparations of chicory for use as a substitute for coffee; chicory for use as 
substitutes for coffee; chicory and chicory mixtures, all for use as substitutes for coffee; chicory [coffee substitute]; 
yerba mate; white tea; prepared coffee and coffee-based beverages; white lotus tea (baengnyeoncha); prepared cocoa 
and cocoa-based beverages; theine-free tea; tea pods; tea mixtures; tea extracts; tea substitutes; tea leaves; tea bags; tea 
for infusions; teas (non-medicated -) flavoured with lemon; teas (non-medicated -) containing lemon; savory sauces, 
chutneys and pastes; achar pachranga (fruit pickle); seaweed [condiment]; angelica; aniseed; aromatic preparations for 
candies; aromatic preparations for ice-creams; aromatic preparations for cakes; aromatic preparations for pastries; 
flavourings, other than essential oils, for beverages; flavourings for foods; flavor enhancers for drink [other than essential
oils]; flavoured vinegar; flavourings for soups; flavourings for cheeses; flavourings for cakes other than essential oils; 
flavourings for snack foods [other than essential oils]; flavourings for beverages other than essential oils; flavourings for 
butter; flavourings of tea; flavourings made from shrimps; flavourings made from snails; flavourings made from lobsters; 
flavourings made from poultry; flavourings made from pickles; pickled ginger [condiment]; chocolate based products; 
aromatic preparations for food [other than essential oils]; aromatic preparations for drink [other than essential oils]; 
smoke distillates from wood for flavouring foodstuffs; dashi-tsuyu; curry powder [spice]; curry mixes; curry spice mixes; 
curry [spice]; chili oil for use as a seasoning or condiment; chili powders; chemical seasonings [cooking]; mayonnaise-
based spreads; beer vinegar; baking spices; flavourings, other than essential oils, for cakes; flavourings made from 
vegetables [other than essential oils]; flavourings made from fruits [other than essential oils]; flavourings made from 
fruits; flavourings made from meat; flavourings made from fish; flavorings and seasonings; flavourings in the form of 
concentrated sauces; flavourings in the form of dehydrated sauces; dried chili peppers seasoning; flavour enhancers for 
food [other than essential oils]; toasted natural wood chips added to wine to improve its flavour; vegetable concentrates 
used for seasoning; vegetable thickeners; stuffing mixes containing bread; hot pepper powder [spice]; pepper powder 
[spice]; ground pepper; minced garlic [condiment]; minced garlic; frozen custards; bread-based stuffing mixes; fruit 
sauces; fruit flavourings, except essences; fruit flavorings, other than essential oils; meat tenderizers, for household 
purposes; fish sauces; extracts used as flavoring [not essential oils]; vinegar; essences for use in food preparation [other 
than essential oils]; essences for use in cooking [other than essential oils]; essences for foodstuffs, except etheric 
essences and essential oils; essences for food [other than essential oils]; edible essences for foodstuffs [other than 
etheric substances and essential oils]; coffee flavorings [flavourings]; wasabi powder [Japanese horseradish]; Japanese 
arrowroot powder (kudzu-ko, for food); sansho powder [Japanese pepper seasoning]; ginger [spice]; savory food 
flavourings for food [other than essential oils]; extracts, other than essential oils, for flavouringbeverages; glutamate 
[flavour enhancers] for food; glucose for culinary purposes; spiced salt; seasoned coating for meat, fish, poultry; 
seasoned salt for cooking; spice preparations; seasoning mixes; cloves [spice]; sloppy joe seasoning mix; stew 
seasoning mixes; condiments; spice extracts; spices; dried fig-based condiment; dried chives; dried coriander for use as 
seasoning; dried herbs; dried coriander seeds for use as seasoning; marinades; almond flavorings, other than essential 
oils; flavourings of almond for food or beverages; flavourings of almond other than essential oils; malt extracts used as 
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flavoring; mayonnaise with pickles; food flavorings, other than essential oils; garden herbs, preserved [seasonings]; 
turmeric for use as a condiment; turmeric; marinades containing herbs; herbal flavourings for making beverages; crab 
boil [seasoning]; salt for preserving foodstuffs; preserved ginger; preservatives for animal feeds [salt]; sodium chloride 
for preserving foodstuffs; cooking salt; cooking essences; clove powder [spice]; powdered garlic; preserved chervil; 
capers; extracts of cocoa for use as flavours in foodstuffs; coffee oils; pizza spices; pimento used as a condiment; 
peppers [seasonings]; sauces [condiments]; vegetable-based seasonings for pasta; peppermint for confectionery; mint 
for confectionery; peppermints [other than for medicinal use]; peppercorns; pepper spice; pepper vinegar; pepper; perilla 
powder for food; fruit vinegar; natural flavourings for use in ice cream [other than etheric essences or essential oils]; 
nutmeg; ham glaze; stuffing mixes [foodstuffs]; mineral salts for preserving foodstuffs; sea water for cooking; sea salt for 
preserving foodstuffs; sea salt for cooking; horseradish [relishes]; mayonnaise and ketchup-based spreads; 
marshmallow topping; mustard preparations for food; mustard vinegar; celery salt; allspice; chocolate syrup; chocolate 
flavourings; chocolate spreads for use on bread; preserved chives; sauce [edible]; sauces; salt pellets for preserving 
foodstuffs; salt pellets for preserving fish; brine for cooking; brine for use in cocktails; salt for preserving fish; brine for 
pickling; salt for popcorn; salt; sage [seasoning]; salad cream; saffron for use as a seasoning; saffron [seasoning]; 
relishes; pickling salt for pickling foodstuffs; popcorn seasoning; custard powder; custard mixes; vanilla beans; vanilla 
flavourings for culinary purposes; vanilla flavorings; vanilla; dry seasonings; dry seasoning mixes for stews; tea 
essences; table salt mixed with sesame seeds; table salt; taco seasoning; sweeteners consisting of fruit concentrates; 
sweet pickle [condiment]; synthetic thickeners for foodstuffs; flavour enhancers for food [other than essential oils]; 
flavourings for soups [other than essential oils]; star aniseed; edible salt; sauces containing nuts; sauces flavoured with 
nuts; sauces for ice cream; sesame seeds; mustard powder for food; mustard powder [spice]; prepared horseradish 
[condiment]; lemon flavorings, other than essential oils; flavourings of lemons for food or beverages; flavourings of 
lemons for food or beverages; cinnamon powder [spice]; cinnamon [spice]; spices in the form of powders; aromatic 
preparations for food; alimentary seasonings; seasonings; marinades containing seasonings; savory food flavourings for 
animal foods [other than essential oils]; sausage binding materials; cream of tartar for culinary purposes; wine vinegar; 
wasabi powder; processed garlic for use as seasoning; processed ginseng used as a herb, spice or flavoring; processed 
shallots for use as seasoning; processed herbs; vanillin [vanilla substitute]; modified pregelatinized starches for food 
[not medical]; farinaceous foods; malt extract for food; malt dextrin glazings for foodstuffs; malt for human consumption; 
maltodextrins for nutritional use [other than medical]; food preparations based on grains; caraway seeds; cumin powder; 
coconut meal for human consumption; carbohydrate preparations for food; potato flour; gluten additives for culinary 
purposes; dried wheat gluten; preparations made from cereals; roasted and ground sesame seeds; thickening agents for 
cooking foodstuffs; baking spices; aromatic preparations for pastries; aromatic preparations for cakes; doughs, batters, 
and mixes therefor; yeast and leavening agents; dried and fresh pastas, noodles and dumplings; cereals; syrups and 
treacles; sweet glazes and fillings; biological honey for human consumption; brown sugar; tablets (non-medicated -) 
made of glucose with a caffeine base; sugar coated pine nuts; liquid sugar; fruit sugar; fructose for food; royal jelly; 
glucose powder for food; honey; natural ripe honey; honey substitutes; honey glazes for ham; invert sugar; invert sugar 
cream [artificial honey]; caramelised sugar; boiled sugar; crystallized maltose for food; granulated sugar; crystal sugar 
[not confectionery]; herbal honey; maltose; molasses for food; cube sugar; white sugar; raw honeycombs; turbinado 
sugar; glucose preparations for food; grape sugar; sweeteners (natural -); sugar candy [for food]; sweet spreads [honey]; 
castor sugar; raw sugar; powdered sugar for preparing isotonic beverages; icing sugar; propolis for food purposes; bee 
glue; polysaccharides for use as food for human consumption; palm sugar; natural sweeteners in the form of fruit 
concentrates; sweeteners (natural -) in granular form; natural honey; foodstuffs made of a sweetener for making a 
dessert; foodstuffs made of sugar for sweetening desserts; foodstuffs made of sugar for making a dessert; foodstuffs 
made of a sweetener for sweetening desserts; golden syrup; sugar substitutes; sugar, other than for medical use; sugar, 
honey, treacle; sugar for making conserves of fruit; sugar for making jams; sugar for making jellies.

Cl.41;Club services (entertainment); physical fitness training services; sport camp services; performances 
(presentation of live -); advance booking services (entertainment); tuition; correspondence courses; television 
entertainment; entertainment information; orchestral artistic services; organisation of parties; organisation of fashion 
shows for entertainment purposes; providing of non-downloadable electronic publications online; production of shows; 
radio entertainment; theater productions; organisation of shows (impresarial services); writing of texts [other than 
publicity texts]; publication of books; arranging and conducting of concerts; services for the production of radio 
programmes; production of music; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; provision of games on the Internet; discotheque services; casino facilities [gambling] (providing -); party 
planning consultation; film production, other than advertising films; presentation of films; operating of lotteries; 
entertainment; gambling; conducting fitness classes; providing karaoke services; amusement park services; television 
show production; television viewing guide services; amusement park and theme park services.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 02/08/2017; Application No. : 017070301 ;European Union 

3801092    25/10/2017
[International Registration No. : 1394586]
incadea GmbH
St.-Martin-Str. 61 81699 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Business research and market intelligence services which utilizes data analytics, retail analytics, stream 
processing and analytics, and large volume data processing; provision of business management information on a wide 
variety of topics to service providing professionals; business management analysis services; compilation and 
systematization of information into computer databases in the motor vehicle field; providing data searches in computer 
files for others; data logging and data retrieval services, namely, data processing services for third parties; data services, 
namely, data capturing, searching, analyzing, processing, managing, aggregating and modelling of data for business 
services purposes; business data analytics.

Cl.42;Providing temporary non-downloadable software and software as a service services (SaaS); providing temporary 
use of non-downloadable web-based searchable databases, data repositories, online databases and repositories in the 
field of big data, central business intelligence, market research, and business analyses; hosting a website featuring 
technology that enables users to transfer files and data to and from a file transfer protocol server; application service 
provider featuring application programming interface (API) software for transmitting and receiving customer and vehicle 
data.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3801135    01/12/2017
[International Registration No. : 1394647]
Signum International AG
Haldenstrasse 4 CH-6006 LUZERN Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Passenger transport; travel reservation through travel agencies; travel services and travel guide services, 
organization of tours and excursions, organization of cruises, travel reservation, information relating to travel and travel 
destinations; transport services for travelers.

Cl.41;Education and further training in language learning, language proficiency examination; provision of information 
concerning the teaching of languages via a global computer network; computer-assisted language teaching, teaching and 
training services, provision of online educational material; education services in the form of intermediary services 
regarding educational experiences concerning cultural, historic and social themes, venues and events.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 20/06/2017; Application No. : 87497901 ;United States of America 

3801307    21/11/2017
[International Registration No. : 1393923]
ChromaDex Inc.
10005 Muirlands Suite G Irvine CA 92618 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Phytochemicals for use in the manufacturing of dietary supplements, nutritional products, pharmaceuticals and 
cosmetics; chemical reagents for non-medical purposes; chemical test kits, comprised of chemical reagents, for 
analytical measurement of raw material identity, potency and formulation consistency for laboratory or research use; 
chemicals for use in industry and science; chemicals for use in the biochemical and chemical industry; assays for 
research purposes; diagnostic preparations for scientific or research use.

Cl.5;Dietary and nutritional supplements; diagnostic kits consisting of monoclonal antibodies, buffers, and reagents for 
use in disease testing; diagnostic preparations for medical purposes; diagnostic agents, preparations and substances for 
medical purposes; dietary supplements and preparations; medical and veterinary preparations and articles; nutritional 
supplements.

Cl.9;Downloadable mobile applications for managing and sharing information on one's health, fitness and nutrition; 
downloadable software in the nature of a mobile application providing information in the fields of health, fitness, exercise, 
workouts, wellness, lifestyle, healthy eating and nutrition; downloadable mobile application software for the purpose of 
tracking and monitoring health, wellness and nutrition; computer software for providing information in the fields of health,
fitness, exercise, workouts, wellness, lifestyle, healthy eating and nutrition.

Cl.41;Providing information about health, fitness, exercise, workouts, wellness, lifestyle, healthy eating and nutrition; 
publication of on-line journals, namely, blogs featuring articles, information, reviews and recipes in the field of health, 
fitness, exercise, workouts, wellness, lifestyle, healthy eating and nutrition.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 26/12/2017; Application No. : 4020170166206 ;Republic of Korea 

3801367    29/12/2017
[International Registration No. : 1394386]
Beauren Korea, Inc.
(Yeoksam-dong) 202, 146, Bongeunsa-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; nail enamel removers; lipsticks; mascara; make-up; hair colorants; beauty creams; body lotion; bathing
lotions; blush; sun-block lotions; skin lotions; eye liner; liquid perfumes; lip neutralizers; facial lotions; hand lotions; 
cosmetic soaps; shampoos; liquid bath soaps.

Cl.35;Wholesale services for cosmetics; retail services for cosmetics; cosmetics sales agency; sales arranging of 
cosmetics.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 14/11/2017; Application No. : 4020170144291 ;Republic of Korea 

3801391    28/11/2017
[International Registration No. : 1394092]
INNISFREE CORPORATION
100, Cheonggyecheon-ro, Jung-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.4;Candles and wicks for lighting; fuel; lanolin for use in the manufacture of cosmetics and ointments; lanolin for use 
in the manufacture of cosmetics; vegetable oil for use in the manufacture of paints or soaps; linseed oil for use as a 
lubricant; textile oil; lubricants; dust-binding compositions; grease for footwear; greases for the preservation of leather; 
lamp wicks; electrical energy; wood chips for smoking and flavouring foods; natural gas; non-chemical additives for 
lubricants; mineral oil for use in the manufacture of cosmetics and skin care products; beeswax for use in the 
manufacture of cosmetics; candles; perfumed candles.

Cl.8;Household shears; spatulas [hand tools]; forks and spoons; flat irons; non-electric nail clippers; non-electric 
razors; electric hair straighteners; scissors; knives; nail clippers, electric or non-electric; multi-function folding hand 
tools; manicure sets; tweezers; side arms, other than firearms; tool belts; manually-operated razor blade sharpeners; jig-
saws; nail clippers.

Cl.9;Sunglasses; MP3 players; cell phone straps; computer programs [downloadable software]; computer software 
applications, downloadable; application software for smart phone; downloadable smart phone application (software); 
computer software for generation of typefaces and fonts; typeface font computer software; computer application software 
for mobile phones; computer software; mouse pads; animated cartoons; downloadable image files; downloadable 
printing fonts; downloadable music files; downloadable ring tones; downloadable coupon; downloadable electronic 
books.

Cl.10;Dental prostheses; soporific pillows for insomnia; abdominal belts; massage apparatus; vibromassage 
apparatus; feeding bottles; massage apparatus for medical purposes; irrigators for medical use; body rehabilitation 
apparatus for medical purposes; diagnostic apparatus for medical purposes; apparatus for acupressure therapy; 
ultrasonic therapy machines and apparatus; sphygmomanometers; cushions for medical purposes; electric massage 
apparatus for household use; medical apparatus and instruments other than for dental purposes; massaging apparatus 
for personal use; esthetic massage apparatus for household use; electrically cold-hot massaging apparatus for 
household purposes.

Cl.14;Gemstones; memorial cups of precious metals; coins; copper tokens; jewelry boxes; boxes of precious metal; 
shoe jewelry; watches and straps for watches; leather key chains; jewelry; paste jewelry [costume jewelry]; cuff links; 
works of art of precious metal; precious jewels; brooches [jewelry]; jewellery and precious metals; watches incorporating 
MP3 players; watches incorporating cameras.

Cl.20;Umbrella stands; baskets, not of metal; signboards of wood; signboard of plastic; non-metal name plates; 
inflatable publicity objects; wood boxes; plastic boxes; furniture; mattresses; Korean cushions (bangsuk); pillows; 
cushions; hand-held flat fans; tent pegs, not of metal; camping furniture; works of art made of wood; works of art made of 
plaster; works of art of plastic; tailors' dummies.

Cl.24;Bathroom towels of textile; cloths for removing make-up; labels of textile; towels, not of paper; fitted toilet lid 
covers of fabric; shower curtains of textile; fabric of imitation animal skins; place mats of textile; upholstery of textile; 
textile coverings; wall hanging scrolls of textile; quilts; sleeping bags; bed covers; shrouds; towels of textile; washing 
gloves; wrapping cloth of textile; flags of textile or plastic.

Cl.25;Shower caps; money belts [clothing]; footwear; sports overcoats; overcoats (except wear for exclusive use for 
sports and Korean traditional dress); hanbok [Korean traditional clothing]; underwear; sweaters; shirts; socks; stockings; 
scarfs; neckties; winter gloves; ear muffs [clothing]; hats; winter face masks (clothing); waterproof clothing; belts 
[clothing].

Cl.28;Butterfly nets; dog toys; artificial Christmas trees; mobiles [toys]; stuffed toys; stuffed dolls; puppets; dart 
games; rocking horses; toys (playthings); toy dolls; dolls' clothes; headgear for dolls; toys; skateboards; tennis balls; 
climbing belts; golf bags, with or without wheels; rods for fishing; games and playthings.

Cl.42;Marine/aerial and land surveying; engineering survey; research and development of new products; testing, 
inspection and research services in the fields of pharmaceuticals, cosmetics and foodstuffs; testing, inspection and 
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research services in the fields of agriculture, livestock breeding and fisheries; research relating to medicines; medical 
research services; architectural services; design of products; computer hardware and software design; computer 
software development; environmental research; cosmetic research; cosmetology research; meteorological research; 
biotechnology research; chemical research; oceanography research; cosmetics development services; hosting an on-line 
web site relating to the internet shopping mall for cosmetics.

Cl.43;Cafe services; traditional tea cafes; herbal tea cafes; traditional tea bar services; canteen services; tea room 
services; cocktail lounge services; providing guesthouse services; tourist home services; providing campground 
facilities; providing exhibition facilities; fruit and vegetable juice bar services; restaurant services rendered in the 
framework of franchising; preparation of food and beverages; serving food and drinks; providing of food and drink; 
bakery cafes; Korean restaurants.

7835



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 07/06/2017; Application No. : 016804528 ;European Union 

3801426    04/12/2017
[International Registration No. : 1394296]
GTSystem GmbH
Galileo Allee 2 52457 Aldenhoven Germany

Proposed to be Used
IR DIVISION
Cl.9;Test benches; apparatus for testing gear boxes for vehicles; test benches for gear boxes; test benches for gear 
boxes for utility vehicles; test benches for gear boxes for industrial applications; test benches for the serial production of 
gear boxes; test benches for vehicles; car test benches for testing new drive technologies; test benches for motors and 
engines; electric installations for controlling test benches.

Cl.37;Maintenance of electronic measuring, testing and monitoring apparatus; maintenance of test benches; 
construction of test benches.

Cl.42;Scientific and technological services; engineering services; technical planning and technological consultancy; 
surveying; scientific and technological services and research, in particular relating to vehicles and gear boxes; industrial 
analysis and research services; design, development and testing of test benches; conducting of gear box testing; 
technical measuring and testing laboratory services; rental of test benches; design and creation of buildings for the 
operation of test benches; creation of software for the automation of test benches; calibration of test benches.
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3801446    13/10/2017
[International Registration No. : 1394418]
MBH-International A/S
Gydevang 28-30 DK-3450 Allerød Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including instruments and aids for treatment 
of patients, who are suffering from incontinence and other urinary disorders or diseases, especially including urine bags, 
urine condoms, urology catheters and valves for urine bags; medical instruments and aids for treatment of patients who 
are suffering from constipation or fecal incontinence, especially irrigation systems and rectal balloon catheters; artificial 
limbs, eyes and teeth; orthopedic articles; suture materials.

Cl.44;Advisory services relating to surgical, medical, dental and veterinary apparatus and instruments.
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Priority claimed from 09/08/2017; Application No. : 2017-104797 ;Japan 

3801477    16/10/2017
[International Registration No. : 1393922]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku 108-8001 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in big data analysis; computer software, namely, computer software for data mining, 
data modeling in the field of predictive analytics, and data analysis in the field of predictive analytics; computer software 
for predictive analytics, business data analysis, and big data, namely, processing and analyzing large volumes of data; 
computer software for prediction and decision making based on analysis of big data; computer software that processes, 
analyzes and displays business data in the fields of data analytics, business intelligence, data visualization, data 
intelligence and predictive analytics.

Cl.42;Providing on-line non-downloadable software for use in predictive business intelligence, analysis, business data 
analysis and big data, namely, processing and analyzing large volumes of data; providing temporary use of non-
downloadable software for implementing and running predictive analysis models on computers; providing temporary use 
of non-downloadable software for performing data mining and prediction of future probabilities; cloud computing 
featuring software for use in predictive analytics; consultancy relating to technology in the field of predictive analytics; 
computer software design, namely, design of computer software for predictive analytics; computer software development,
namely, development of computer software for predictive analytics; consultancy relating to technology in the field of data 
sciences, machine learning, predictive analytics on structured or unstructured data, statistical modeling, pattern 
extraction from structured data; providing on-line information in the field of technical information relating to computer 
software; design and development of computer software; maintenance and updating of computer software; 
troubleshooting of computer software problems.
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3801483    30/06/2017
[International Registration No. : 1394379]
Sonder Solutions Pty Ltd
L14, 1 York St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Providing information and advice, including through an online platform about job agency/placement services.

Cl.36;Providing information, including online, about insurance, financial and monetary affairs and real estate affairs; 
financial advisory services for individuals; advisory services relating to personal financial planning; advisory services 
relating to insurance.

Cl.39;Advisory services relating to travel; information services relation to travel; arranging of travel; arranging of travel 
visas; escorting of travellers; provision of tourist travel information; tourist travel reservation services; tourist guide 
services; medical tourism services being the arranging of transportation, travel reservations and travel bookings in order 
to obtain health care.

Cl.41;Providing information and advice, including through an online platform, about education, training, universities, 
entertainment and cultural activities; education services; electronic publication of information on a wide range of topics, 
including online and over a global computer network; arranging and conducting of educational workshops, seminars and 
forums; arranging and conducting of in-person educational seminars for individuals; providing translation services; 
language interpretation services; providing online electronic publications (not downloadable); lifestyle counselling and 
consultancy (training); career advisory services (education or training advice); career counselling (education or training 
advice); career information and advisory services (educational and training advice); weblog (blog) services in relation to 
news, entertainment and advice for students; providing information about entertainment and recreational activities.

Cl.43;Arrangement of accommodation for travellers; consultancy and advisory services relating to the provision of 
temporary accommodation; providing information, including online, about services for providing food and drink, and 
temporary accommodation; provision of tourist accommodation information; reservation of tourist accommodation.

Cl.44;Consultancy relating to health care; providing information, including online, about medical services; information 
services relating to health care; location of emergency health care.

Cl.45;Concierge services; providing information, including online, about personal and social services rendered by 
others to meet the needs of individuals; providing and facilitating personal and social support services including services 
to assist international students studying and living in australia; personal and social services rendered by others to meet 
the needs of individuals; provision of information and advice regarding student visas; providing information, including 
online, about legal services; providing information, including online, about personal security; security services for the 
protection of property and individuals; advisory services relating to organising personal schedules; pastoral counselling; 
migration agent services; online networking services.
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Priority claimed from 20/04/2017; Application No. : 2017-056043 ;Japan 

3801486    07/06/2017
[International Registration No. : 1394223]
Shiseido Company, Limited
7-5-5 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.1;Amino acid; chemicals used for manufacturing cosmetics, soaps, perfumery or industrial products; chemicals; 
plant growth regulating preparations; manures; higher fatty acids; reagent paper; artificial sweeteners [chemical 
preparations]; flour and starch for industrial purposes; collagen used as a raw ingredient in the manufacture of 
cosmetics; chemical preparations for use in the manufacture of cosmetics; proteins for use in the manufacture of 
cosmetics.

Cl.3;Soaps; cosmetics; perfumery; incenses and fragrances; dentifrices; false nails; false eyelashes; breath fresheners; 
deodorants for animals.

Cl.5;Pharmaceutical preparations; lacteal flour for babies; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals; diagnostic kits incorporating reagents for measuring amino acid consistency for medical 
purposes; diagnostic kits incorporating reagents for protein measuring for medical purposes; diagnostic kits 
incorporating reagents for blood measuring for medical purposes; diagnostic kits for medical purposes; reagent paper for 
medical purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze [for medical use]; empty capsules for pharmaceuticals; dental materials; diapers; 
semen for artificial insemination; protein for human consumption.

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; mass analysis apparatus; 
measuring apparatus for testing skin type, not for medical purposes; analysis apparatus for testing condition of the skin, 
not for medical purposes.

Cl.29;Preserved pulses; processed vegetables and fruits; yoghurt; milk products; edible oils and fats; soya milk; foods 
prepared from fish or shellfish (shrimps, prawns, lobsters and crabs).

Cl.30;Confectionery; bread; tea; beverages with tea base; coffee; cocoa; unroasted coffee; vinegar; seasonings, other 
than spices.

Cl.32;Soft drinks.

Cl.42;Design services; rental of laboratory apparatus and instruments; technological advice relating to computers, 
automobiles and industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing 
or research on machines, apparatus and instruments; rental of measuring apparatus; scientific analysis, structural 
analysis, research and testing on protein; designing of machines, apparatus, instruments [including their parts] or 
systems composed of such machines, apparatus and instruments; scientific analysis, structural analysis, research and 
testing on amino acid; testing on agriculture, livestock breeding or fisheries.

Cl.44;Beauty salon services; hairdressing; providing medical information; physical examination services; dietary and 
nutritional guidance; providing information relating to dietary and nutritional guidance; animal breeding; veterinary 
services; beauty care services for animals; nursing care; rental of medical and health care equipment; performing 
diagnosis of health condition and disease risk by analysis of amino acid; medical testing and evaluation of health 
condition and disease risk by analysis of amino acid; provision of medical information in relation to performing diagnosis 
of health condition and disease risk by analysis of amino acid; provision of information in relation to medical testing and 
evaluation of health condition and disease risk by analysis of amino acid.

7840



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3801487    12/01/2017
[International Registration No. : 1393853]
Japan as represented by Commissioner of the Japan Tourism Agency, Ministry of Land, Infrastructure, Transport and Tourism of 
Japan
2-1-3, Kasumigaseki, Chiyoda-ku Tokyo 100-8918 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; plastic adhesives not for stationery or household purposes; plant growth regulating preparations; 
fertilizers; ceramic glazings; priming putty; higher fatty acids; chemical compositions for developing, printing and 
enlarging photographs; reagent paper [not for medical purposes]; artificial sweeteners; flour and starch for industrial 
purposes; plastics [raw materials]; paper pulp; wood pulp; actinium, americium, antimonv,ytterbium, yttrium, uranium, 
erbium, gadolinium, gallium, californium, curium, samarium, dysprosium, silicon [metal element], mercury, scandium, 
strontium, cesium, cerium, selenium, bismuth, thallium, thulium, technetium, terbium, tellurium, thorium, neodymium, 
neptunium, berkelium, barium, fermium, praseodymium, francium, plutonium, protactinium, promethium, holmium, 
europium, radium, lantanum, lithium, rubidium, rhenium, radium for scientific purposes, fissionable chemical elements, 
cassiopium [lutetium], rare earth, fissionable material for nuclear energy, caesium, bismuth, polonium, lutetium 
[cassiopium]; sulfur [non-metallic minerals]; foundry sand, kaolin, talc, rock salt, diatomaceous earth, acid clay, barytes 
[barite], saltpeter [salpetre], natural graphite, dolomite, cryolite, bentonite, bauxite, fluorite [fluorspar], magnesite, alunite, 
rock phosphate, foundry sand, kainite, china clay, china slip, olivine [silicate mineral], kieselgur, graphite for industrial 
purposes, dolomite for industrial purposes, barytes, salpetre, saltpeter, spinel [oxide mineral], talc [magnesium silicate], 
titanite, witherite, loam.

Cl.2;Canada balsam; copal; sandarac; shellac; dammar; mordants; anti-corrosive preparations; anti-rust preparations; 
mastic; pine gum; wood preservatives; dyestuffs; pigments; paints; printing ink; colors for painting pictures; anti-rust 
greases; nonferrous metals in foil or powder form for painters, decorators, printers and artists; precious metals in foil or 
powder form for painters, decorators, printers and artists.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing false hair; 
laundry starch; seaweed gelatine for laundry use [Funori]; adhesives for affixing false eyelashes; breath freshening 

7841



preparations; deodorants for animals; paint stripping preparations; shoe cream; shoe black [shoe polish]; polishing 
preparations; soaps and detergents; dentifrices; cosmetics; perfume and flavour materials [essential oils]; incense; 
abrasive paper [sandpaper]; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; false nails; false 
eyelashes.

Cl.4;Solid lubricants; grease for shoes and boots; leather preserving oil and grease; fuels; mineral oils and greases for 
industrial purposes [not for fuel]; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; 
wax for skis; lamp wicks; candles.

Cl.5;Pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; reagent paper 
for medical purposes; oiled paper for medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty 
capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; antiseptic 
liquid bandages; breast-nursing pads; cotton swabs for medical use; dental materials; diapers; diaper covers; fly catching
paper; mothproofing paper; lacteal flour for babies; dietary supplements for humans; dietetic beverages adapted for 
medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; metal materials for building or construction; 
prefabricated building assembly kits of metal; loading and unloading pallets of metal; turntables for load handling; 
traversers for load handling; artificial fish reefs of metal; prefabricated sectional poultry houses of metal; paint spraying 
booths of metal; metal moulds for forming cement products; metal pulleys, springs and valves [not including machine 
elements]; metal junctions for pipes; metal flanges; machine keys; cotter pins of metal; railway points; road signs of 
metal [not luminous nor mechanical]; beacons of metal [non-luminous]; reservoirs of metal; anchors; containers of metal 
for transport; anvils; swage blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of 
metal; metal nameplates and door nameplates; metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of 
metal; water tanks of metal for household purposes; tool boxes of metal, empty; towel dispensers of metal; metal joinery 
fittings; safes; upright signboards of metal; man-made garden ponds of metal [structures]; transportable greenhouses of 
metal for household use; metal tombs and metal tomb plaques; ferrules of metal for canes and walking-sticks; spurs; 
crampons [climbing irons]; carabiners of metal; rock pitons of metal; sculptures of metal; flagpoles of metal; hand-held 
supermarket shopping baskets of metal.

Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; chemical processing machines and apparatus; 
textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or 
veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working machines and 
apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural machines and agricultural 
implements, other than hand-operated; shoe making machines; leather tanning machines; tobacco processing machines; 
glassware manufacturing machines and apparatus; painting machines and apparatus; packaging or wrapping machines 
and apparatus; power-operated potters' wheels; plastic processing machines and apparatus; semiconductor 
manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone working 
machines and apparatus; non-electric prime movers, not for land vehicles, and parts of non-electric prime movers; 
pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping machines; 
vending machines; fuel dispensing machines for service stations; washing machines [laundry]; repairing or fixing 
machines and apparatus; mechanical parking systems; vehicle washing installations; food mixing machines for 
commercial use; food peeling machines for commercial use; food cutting, chopping and slicing machines for commercial 
use; dishwashers; machines and apparatus for wax-polishing, electric; vacuum cleaners; power sprayers for disinfecting, 
insecticides and deodorants [not for agricultural purposes]; machine elements, not for land vehicles; lawnmowers; 
curtain drawing devices electrically operated; electric door openers; waste compacting machines and apparatus; waste 
crushing machines; 3D printers; starters for motors and engines; AC motors and DC motors [not including those for land 
vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; DC generators; electric food 
blenders for household purposes; dynamo brushes.

Cl.8;Tweezers; braiders [hand tools]; hoes [hand-held]; digging forks [spading forks]; hand-operated lawn rakes; hand-
operated lasts for shoe-making; electric flat irons; electric razors and electric hair clippers; bladed or pointed hand tools 
and swords; hand tools, hand operated, other than bladed or pointed hand tools; egg slicers, non-electric; non-electric 
planes for flaking dried bonito blocks [Katsuo-bushi planes]; can openers, non-electric; spoons; cheese slicers, non-
electric; pizza cutters, non-electric; forks [cutlery]; dressmakers' chalk sharpeners; fire pans for carrying live charcoal 
[Juno]; fireplace bellows [hand-tools]; fire tongs; bludgeons; shaving cases; pedicure sets; eyelash curlers; manicure 
sets; ice axes; diving knives; diving knife holders; palette knives.

Cl.9;Application software, downloadable; ear plugs for swimmers; ear plugs for divers; ozonisers [ozonators]; 
electrolysers [electrolytic cells]; egg-candlers; blueprint apparatus; cash registers; coin counting or sorting machines; 
job recording devices; photo-copying machines; mathematical instruments; time and date stamping machines; time 
clocks [time recording devices]; punched card office machines; voting machines; postage stamp checking apparatus; 
coin-operated mechanisms for operating gates for car parking gates; life saving apparatus and equipment; fire 
extinguishers; fireplugs; fire hoses; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-
theft warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown 
warning triangles; luminous or mechanical road signs; rebreathers for diving, decompression chambers, underwater 
breathing apparatus, diving helmets, breathing apparatus for underwater swimming, breathing apparatus for divers, 
namely, rebreathers; game programs for arcade video game machines; simulators for the steering and control of vehicles;
sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; solar batteries; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; telecommunication machines and 
apparatus; electronic machines, apparatus and their parts; magnetic cores; resistance wires; electrodes, other than 
welding electrodes or medical electrodes; fire boats; satellites for scientific purposes; fire engines; dust masks; gas 
masks; welding masks; fireproof garments; disaster prevention hoods; gloves for protection against accidents; 
spectacles [eyeglasses and goggles]; game programs for home video game machines; electronic circuits and CD-ROMs 

7842



recorded with programs for hand-held games with liquid crystal displays; protective helmets for sports; weight belts for 
scuba diving; air tanks for scuba diving; regulators for scuba diving; metronomes; electronic circuits and CD-ROMs 
recorded with automatic performance programs for electronic musical instruments; electric and electronic effect units for 
musical instruments; phonograph records; downloadable music files; downloadable image files; recorded video discs 
and video tapes; exposed cinematographic films; exposed slide films; slide film mounts; electronic publications.

Cl.10;Pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive bandages; surgical 
catguts; feeding cups for medical purposes; dropping pipettes [for medical purposes]; teats; medical ice bags; medical 
ice bag holders; baby bottles; nursing bottles; finger guards for medical purposes; contraceptives, non-chemical; 
artificial tympanic membranes; prosthetics or fillings materials, not for dental use; ear plugs for sleeping; ear plugs for 
soundproofing; esthetic massage apparatus for commercial use; medical apparatus and instruments; electric massage 
apparatus for household purposes; gloves for medical purposes; urinals for medical purposes; bed pans; ear picks; 
sanitary masks.

Cl.11;Toilet bowls and seats sold as a unit; prefabricated bathrooms unit; drying apparatus for chemical processing; 
recuperators for chemical processing; steamers for chemical processing; evaporators for chemical processing; distillers 
for chemical processing; heat exchangers for chemical processing; drying apparatus for textile manufacture; milk 
sterilizers; bread-making machines for industrial purposes; plywood drying machines; industrial furnaces; nuclear 
reactors [atomic piles]; drying apparatus for harvest; forage drying apparatus; boilers, other than parts of non-electric 
prime movers or engines; air conditioners for industrial purposes; freezing machines and apparatus; laundry dryers, 
electric, for industrial purposes; heating, drying and steaming apparatus for use in beauty salons or barber's shops [not 
including hairdressing chairs], towel steamers for hair salons, hair drying machines for beauty salon use, hair steamers 
for beauty salon use, shampoo basins; cooking apparatus and installations for commercial use; dish drying machines for 
commercial use; dish disinfectant apparatus for commercial use; tap water faucets; level controlling valves for tanks; 
pipe line cocks; waste water treatment tanks for industrial purposes; septic tanks for industrial purposes; garbage 
incinerators; solar water heaters; water purifying apparatus; electric lamps and other lighting apparatus; household 
electrothermic appliances; washers for water taps; gas water heaters for household purposes; non-electric cooking 
heaters for household purposes; kitchen worktops with integrated sinks; kitchen sinks; household tap-water filters; 
standing paper lanterns [Andon]; portable paper lanterns [Chochin]; gas lamps; oil lamps; lamp chimneys; warming pans, 
non-electric; pocket warmers, non-electric; Japanese pocket warmers filled with fuel; hot water bottles for warming one's 
feet in bed; waste water treatment tanks for household purposes; septic tanks for household purposes; toilet stool units 
with a washing water squirter; disinfectant dispensers for toilets; toilet bowls; seatings for use with Japanese style toilet 
bowls; bath fittings; stoves for household purposes, non-electric.

Cl.12;Traction engine; ropeways for cargo or freight handling; non-electric prime movers for land vehicles, not 
including their parts; mechanical elements for land vehicles; parachutes; anti-theft alarms for vehicles; wheelchairs; AC 
motors or DC motors for land vehicles, not including their parts; vessels and their parts and fittings; aircraft and their 
parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled 
motor vehicles, bicycles and their parts and fittings; rickshaws; sleighs and sleds [Vehicles]; trolleys; carts; horse drawn 
carriages; bicycle trailers [Riyakah]; adhesive rubber patches for repairing tubes or tires; baby carriage [prams].

Cl.13;Firearms; ammunition for firearms; gunpowder; explosive powders; pyrotechnic products and their peripherals; 
tanks [weapons].

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; key rings; jewellery cases; 
trophies [prize cups]; commemorative shields; personal ornaments [jewellery, jewelry (Am.)]; shoe ornaments of precious 
metal; clocks and watches; omamori [lucky charms].

Cl.15;Tuning apparatus for musical instruments; musical instruments; music stands; conductors' batons; tuning forks.

Cl.16;Pastes and other adhesives for stationery or household purposes; sealing wax; printers' reglets [interline leads]; 
printing type; addressing machines; ink ribbons; automatic stamp affixing machines; electric staplers for offices; 
envelope sealing machines for offices; stamp obliterating machines; drawing instruments; typewriters; office check 
writing machines; mimeographs; relief duplicators; paper shredders for office use; franking machines; rotary duplicators; 
marking templates; decorators' paintbrushes; containers of paper, for packaging; bags [pouches] of plastics, for 
packaging; food wrapping plastic film for household purposes; garbage bags of paper for household purposes; garbage 
bags of plastics for household purposes; paper patterns; tailors' chalk; banners of paper; flags of paper; hygienic hand 
towels of paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; baggage tags; 
printed paper for lot, other than toy; paper and cardboard; stationery; pamphlets for tourism; printed matter; paintings 
and calligraphic works; photographs; photograph stands; omikuji [sacred lots] [printed strips of paper used for fortune 
telling].

Cl.17;Mica [raw or partly processed]; valves of rubber or vulcanized fiber [not including machine elements]; gaskets; 
junctions for pipes, not of metal; joint packings; floating anti-pollution barriers; electrical insulating materials; washers of 
rubber or vulcanized fiber; chemical fiber, not for textile use; rock wool; slag wool; rubber thread and covered rubber 
yarn, not for textile use; chemical fiber yarn and thread, not for textile use; insulating gloves; rubber cords and laces; 
industrial packaging containers of rubber; rubber stoppers; rubber lids and caps for industrial packaging containers; 
plastic sheeting for agricultural purposes; condenser paper; vulcanized fiber; plastic semi-worked products; rubber [raw 
or semi-worked]; soundproofing materials of rock wool, not for building purposes.

Cl.18;Handbag frames; purse frames; horseshoes; industrial packaging containers of leather; clothing for domestic 
pets; bags, pouches, folding briefcases, shoulder bags, gladstone bags, Japanese wicker trunks [Kori], briefcases, 
suitcases, carry-on bags, trunks, handbags, boston bags, schoolchildren's backpacks, rucksacks, charm bags [Omamori-
ire], card cases [notecases], shopping bags, including wheeled shopping bags, purses, key cases, money pouches, 
wallets, business card cases, attache cases, net bags for shopping, shopping bags, grips for holding shopping bags, 
music cases, leather shoulder straps, leather shoulder belts, shoulder belts [straps] of leather, travelling sets 
[leatherware], bags for campers, chain mesh purses, wheeled shopping bags, credit card cases [wallets], pocket wallets, 
haversacks, suitcases with wheels, game bags [hunting accessories], suitcase handles, bags for sports, school bags, 
school satchels, bags for climbers, backpacks, beach bags, briefcases, randsels [Japanese school satchels], travelling 
bags, luggage tags, garment bags for travel, valises, travelling trunks, trunks [luggage], vanity cases, not fitted; umbrellas 
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and their parts; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and walking sticks; 
saddlery; leather and fur, unworked or semi-worked.

Cl.19;Tar; pitch; non-metallic minerals for building or construction; ceramic building materials, bricks and refractory 
products; building materials made of linoleum for fixing to existing walls or floors; plastic building materials; synthetic 
building materials; asphalt, and asphalt building or construction materials; rubber building or construction materials; 
plaster for building purposes; lime building or construction materials; building or construction materials of plaster; 
rockslide retention nets of textile [construction materials]; buildings, not of metal; erosion control mats integrating plants 
seeds; plastic security windows allowing communication; road and field marking sheets and strips; cement and its 
products; building timber; building stone; building glass; artificial fish reefs, not of metal; poultry houses, not of metal; 
paint spraying booths, not of metal; moulds for forming cement products, not of metal; water-pipe valves, not of metal or 
plastics; road signs, not of metal, non-luminous and non-mechanical; beacons [not of metal, non-luminous]; reservoirs, 
not of metal or plastics; letter boxes of masonry; joinery fittings, not of metal; stone lanterns; man-made garden ponds 
[structures, not of metal]; transportable greenhouses, not of metal, for household use; gravestones and tomb plaques, 
not of metal; stone sculptures; concrete sculptures; marble sculptures; nonmetallic mineral materials [unworked or partly 
worked]; flagpoles, not of metal.

Cl.20;Meerschaum [raw or partly worked material]; yellow amber; loading pallets, not of metal; beehives [hive boxes or 
honeycombs]; hairdresser's chairs; barbers' chairs; valves of plastics, not including machine elements; reservoirs, not of 
metal nor of masonry; containers for transport, not of metal; curtain fittings; metal-substitute plastic fasteners; nails, 
wedges, nuts, screws, tacks, bolts, rivets and casters, not of metal; washers, not of metal, not of rubber or vulcanized 
fiber; locks, non-electric, not of metal; cushions [furniture]; Japanese floor cushions [Zabuton]; pillows; mattresses; 
industrial packaging containers of wood, bamboo or plastics; embroidery frames and hoops; nameplates and door 
nameplates, not of metal; hand-held flat fans; hand-held folding fans; stakes for plants or trees; beds for household pets; 
dog kennels; nesting boxes for small birds; step ladders and ladders, not of metal; letter' boxes [not of metal or masonry]; 
hat hooks, not of metal; hand-held shopping baskets, not of metal; water tanks for household purposes, not of metal or 
masonry; hanging boards [Japanese style pegboards using positional hooks]; tool boxes, not of metal; towel dispensers, 
not of metal; furniture; indoor window blinds [shade] [furniture]; blinds of reed, rattan or bamboo [Sudare]; bead curtains 
for decoration; window shades; wind chimes; oriental single panel standing partition [Tsuitate]; oriental folding partition 
screens [Byoubu]; benches; advertising balloons; upright signboards of wood or plastics; artificial model food samples; 
ritual equipment; pocket mirrors; pocket mirror bags; cradles; infant walkers; mannequins; costume display stands; 
picture frames; plaster sculptures; plastic sculptures; wooden sculptures; Japanese food wrapping sheets of wood as 
materials [Kyogi]; ferns [unworked or partly worked material]; bamboo [unworked or partly worked material]; bamboo 
skins [unworked or partly worked material]; vines; rattan [unworked or partly worked material]; tree barks; reeds [raw or 
partly worked material]; rushes [raw or partly worked material]; Onigaya hay [raw or partly worked material]; sedges 
[unworked or partly worked material]; vegetable aggregate for plaster [Susa]; wheat, barley or oat straw; rice straw; tusks 
[raw or partly worked material]; whalebones; shells and crusts; artificial horns; ivory [unworked or partly worked 
material]; animal horns; animal teeth; tortoiseshells [unworked or partly worked material]; animal bone [unworked or 
partly worked material]; coral [unworked or partly worked]; bathroom stools.

Cl.21;Dental floss [floss for dental purposes]; unworked or semi-worked glass, not for building; mangers for animals 
[troughs for livestock]; poultry rings; cosmetic and toilet utensils; tub brushes; metal brushes; brushes for pipes; 
industrial brushes; ship-scrubbing brushes; gloves for household purposes; industrial packaging containers of glass or 
porcelain; industrial packaging bottles of plastics; kitchen utensils and containers, not including gas water heaters for 
household use, non-electric cooking, heaters for household purposes, kitchen worktops and kitchen sinks; sugar tongs; 
nutcrackers; cleaning tools and washing utensils; ironing boards; tailors' sprayers; ironing boards [Kotedai]; fabric 
marking boards using for knifing [Hera-dai]; stirrers for hot bathtub water [Yukakibo]; bathroom pails; candle 
extinguishers; candlesticks; cinder sifters for household purposes; Gotoku [trivets for Japanese charcoal heaters for 
household purposes]; coal scuttles; Japanese charcoal extinguishers [Hikeshi-tsubo]; mouse and rat traps; fly swatters; 
flower pots; hydroponic plant pots for home gardening; watering cans; feeding vessels for pets; brushes for pets; bird 
cages; bird baths; clothes brushes; chamber pots; piggy banks; heating or cooling packs filled with chemical substances 
ready to react when required; boxes of metal for dispensing paper towels; soap dispensers; tanks [indoor aquaria] and 
their fittings; toilet paper holder; flower vases; flower bowls; upright signboards of glass or ceramics; perfume burners; 
shoe brushes; shoe horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees [stretchers]; portable cooking 
kits for outdoor use; cattle hair for brushes, raccoon dog hair for brushes, pig bristles for brushes and horsehair for 
brushes; polishing cloth; ice chests for household purposes, non-electric; ice-cooling refrigerators for household 
purposes, non-electric; heating or cooling packs filled with chemical substances ready to react when required, non-
electric.

Cl.22;Awnings for vessels; tarpaulins for ships; sails; raw textile fibers; cotton waddings for clothes; hammocks; Futon 
bags; cotton batting for Futon; knitted cords; Sanada-himo [Japanese-style cords]; starched cords; twisted cords; 
cordage; netting, not of metal; industrial packaging containers of textile; industrial packaging containers of straw; elastic 
bands for binding; tarpaulins, not for ships; tents, not for camping; wax ends; mountaineering ropes; tents for 
mountaineering or camping; sails for windsurfing; sawdust; kapok; wood shavings; wood wool [wooden excelsior]; rice 
hulls; wax waste for stuffing; cattle hair, raccoon dog hair, pig bristles and horsehair [not for textile use, not for brushes]; 
feathers and downs.

Cl.23;Threads and yarns.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; woven textile goods for personal use; mosquito nets; bedsheets; 
Futon quilts; quilt covers for Futon; Futon ticks [unstuffed Futon]; pillowcases [pillow slips]; blankets; table napkins of 
textile; dish towels for drying; shower curtains; banners and flags, not of paper; toilet seat covers of textile; seat covers 
of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies [thick drop curtains]; shrouds [sheets for 
wrapping corpses]; shrouds for dressing a corpse for funeral [Kyokatabira kimono]; red-and-white striped curtains; black-
and-white striped curtains; billiard cloth [baize]; sleeping bags; leather cloth [finished products].

Cl.25;Clothing; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; footwear [other than 
special footwear for sports]; masquerade costumes; clothes for sports; special footwear for sports.

7844



Cl.26;Shuttles for making fishing nets; hosiery loom needles; electric hair curlers; needles; eyelets for clothing; tapes 
[haberdashery]; ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tufts and tassels [semi-finished]; braids; 
knitting needles; needle-threaders; sewing boxes; dressmakers' impressing blades; sewing thimbles; pin and needle 
cushions; boxes for needles; armband for holding sleeves; insignias for wear, not of precious metal; buckles for clothing 
[clothing buckles]; badges for wear, not of precious metal; brooches for clothing; special sash clips for obi [Obi-dome]; 
bonnet pins, not of precious metal; ornamental adhesive patches for jackets; brassards; hair ornaments; buttons and the 
like; artificial flowers; false beards; false moustaches; hair curlers, non-electric; shoe ornaments, not of precious metal; 
shoe eyelets; shoe laces; metal fasteners for shoes and boots; human hair.

Cl.27;Bath mats for wash places; Tatami mats and the like; floor coverings; wall hangings, not of textile; artificial turf; 
gymnastic mats; wallpaper.

Cl.28;Amusement machines and apparatus for use in amusement parks; toys for domestic pets; toys; dolls; Go games; 
Japanese chess [Shogi games]; Japanese playing cards [Utagaruta]; dice; Japanese dice games [Sugoroku]; dice cups; 
Chinese checkers [games]; chess games; checkers [checker sets]; conjuring apparatus; dominoes; playing cards; 
Japanese playing cards [Hanafuda]; mah-jong; game machines and apparatus; billiard equipment; sports equipment; 
fishing tackle; insect collectors' articles.

Cl.29;Edible oils and fats; milk products; meat for human consumption [fresh, chilled or frozen]; eggs; fresh, chilled or 
frozen edible aquatic animals (not live); frozen vegetables; frozen fruits; processed meat products; processed seafood 
products; processed vegetables and fruits; fried tofu pieces [Abura-age]; freeze-dried tofu pieces [Kohri-dofu]; jelly made 
from devils' tongue root [Konnyaku]; soya milk; Tofu; fermented soybeans [Natto]; processed eggs; pre-cooked curry 
stew, stew and soup mixes; dried flakes of laver for sprinkling on rice in hot water [Ochazuke-nori]; Furi-kake [dried flakes 
of fish, meat, vegetables or seaweed]; side-dish made of fermented soybean [Name-mono]; preserved pulses; textured 
vegetable protein for use as a meat extender; protein for use as a meat substitute.

Cl.30;Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped 
cream; aromatic preparations for food, not from essential oils; tea; prepared coffee and coffee-based beverages; prepared 
cocoa and cocoa-based beverages; ice; confectionery; bread and buns; sandwiches; steamed buns stuffed with minced 
meat [Chuka-manjuh]; hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; seasonings [other than 
spices]; spices; ice cream mixes; sherbet mixes; unroasted coffee beans; cereal preparations; Chinese stuffed dumplings 
[Gyoza, cooked]; Chinese steamed dumplings [Shumai, cooked]; Sushi; fried balls of batter mix with small pieces of 
octopus [Takoyaki]; boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli; yeast powder; Koji 
[fermented malted rice]; yeast; baking powder; instant confectionery mixes; pasta sauce; by-product of rice for food 
[Sake lees]; husked rice; husked oats; husked barley; gluten for food; flour.

Cl.31;Wreaths of natural flowers; live fishing baits; artificial fishing baits; hops, unprocessed; edible aquatic animals, 
live; unprocessed edible seaweeds; vegetables, fresh; unprocessed sugar crops; fruits, fresh; malt, not for food; foxtail 
millet, unprocessed; proso millet, unprocessed; sesame, unprocessed; buckwheat, unprocessed; corn [unprocessed 
grain]; Japanese barnyard millet, unprocessed; wheat, barley and oats, unprocessed; unprocessed rice; sorghum, 
unprocessed; protein foodstuffs for animal consumption; animal foodstuffs; seeds and bulbs; trees; grasses [plants]; turf 
[natural]; dried flowers; seedlings; saplings; flowers [natural]; pasture grass; potted dwarfed trees [Bonsai]; live 
mammals, fish [not for food], birds and insects; silkworm eggs; cocoons for silkworm breeding; eggs for hatching; Urushi 
tree seeds; rough cork; palm tree leaves, unworked.

Cl.32;Beer; carbonated drinks [refreshing beverages]; fruit juices; vegetable juices [beverage]; extracts of hops for 
making beer; whey beverages.

Cl.33;Awamori [distilled rice spirits]; Sake substitute; Japanese white liquor [Shochu]; Japanese sweet rice-based 
mixed liquor [Shiro-zake]; Sake; Japanese regenerated liquors [naoshi]; Japanese Shochu-based mixed liquor [Mirin]; 
western liquors in general; alcoholic fruit beverages; Japanese Shochu-based beverages [Chuhai]; Chinese liquors in 
general; flavored liquors; unfiltered Sake; roughly filtered Sake; aperitifs; alcoholic extracts; alcoholic essences; 
alcoholic beverages, except beers; alcoholic carbonated beverages, except beer; alcoholic coffee-based beverages; 
alcoholic beverages containing fruit; Korean distilled spirits (soju); Korean traditional rice wine (makgeoli); distilled 
beverages; extracts of spirituous liquors; liquor-based aperitifs; aperitifs with a distilled alcoholic liquor base; pure Sake; 
alcoholic tea-based beverages; Japanese liquor containing herb extracts; rice alcohol; Japanese white liquor [Shochu] 
made from chestnuts.

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Advertising relating to tourism; organization of exhibitions concerning commercial or advertising; arranging and 
conducting of trade shows; providing information concerning commercial sales; advertising and publicity services; 
promoting the goods and services of others through the administration of sales and promotional incentive schemes 
involving trading stamps; business management analysis or business consultancy; marketing research or analysis; 
business management of hotels; financial statement preparation; employment agencies; auctioneering; import-export 
agencies; arranging newspaper subscriptions; shorthand services; transcription; document reproduction; office 
functions, namely filing, in particular documents or magnetic tape; compilation of information into computer databases; 
providing business assistance to others in the operation of data processing apparatus namely, computers, typewriters, 
telex machines and other similar office machines; reception services for visitors in buildings; publicity material rental; 
rental of typewriters, copying machines and word processors; providing employment information; providing information 
relating to newspaper articles; rental of vending machines; retail services or wholesale services for a variety of goods in 
each field of clothing, foods and beverages, and livingware, carrying all goods together; retail services or wholesale 
services for woven fabrics and beddings; retail services or wholesale services for clothing; retail services or wholesale 
services for diapers; retail services or wholesale services for footwear, other than special footwear for sports; retail 
services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; retail 
services or wholesale services for foods and beverages; retail services or wholesale services for liquor; retail services or 
wholesale services for meat; retail services or wholesale services for sea food; retail services or wholesale services for 
vegetables and fruits; retail services or wholesale services for confectionery, bread and buns; retail services or wholesale 
services for rice and cereals; retail services or wholesale services for milk; retail services or wholesale services for 
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carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages; retail services or wholesale services for 
tea, coffee and cocoa; retail services or wholesale services for processed food; retail services or wholesale services for 
automobiles; retail services or wholesale services for two-wheeled motor vehicles; retail services or wholesale services 
for bicycles; retail services or wholesale services for furniture; retail services or wholesale services for joinery fittings; 
retail services or wholesale services for tatami mats; retail services or wholesale services for ritual equipment; retail 
services or wholesale services for electrical machinery and apparatuses; retail services or wholesale services for bladed 
or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for kitchen equipment, 
cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and 
detergents; retail services or wholesale services for agricultural machines, implements and supplies; retail services or 
wholesale services for flowers [natural] and trees; retail services or wholesale services for fuel; retail services or 
wholesale services for printed matter; retail services or wholesale services for paper and stationery; retail services or 
wholesale services for sports goods; retail services or wholesale services for toys, dolls, game machines and apparatus; 
retail services or wholesale services for musical instruments and records; retail services or wholesale services for 
photographic machines and apparatus and photographic supplies; retail services or wholesale services for clocks, 
watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for tobaccos and smokers' 
articles; retail services or wholesale services for building materials; retail services or wholesale services for semi-
wrought precious stones and their imitations; retail services or wholesale services for pets.

Cl.36;Acceptance of deposits [including substitute bond issuance] and acceptance of fixed interval installment 
deposits; loans [financing] and discount of bills; settlement of domestic currency exchange; liability guarantee and 
acceptance of bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including 
securities and precious metals [safe deposit services]; money exchange [exchanging money]; trusteeship of financial 
futures contracts; trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, 
surface rights or lease on land; agencies for bond subscriptions; foreign exchange transactions; letter-of-Credit related 
services; brokerage of credit purchase; issuance of tokens of value; agencies for collecting gas or electric power utility 
payments; consigned collection of payment for goods; buying and selling of securities; trading of securities index 
futures; trading of securities options; trading of overseas market securities futures; agencies for brokerage of securities, 
securities index futures, securities options, and overseas market securities futures; agencies for brokerage of entrusting 
agents with on-commission trading in domestic markets of securities, securities index futures and securities options; 
agencies for brokerage of entrusting agents with on-commission trading in overseas markets of securities and securities 
index futures; agencies for brokerage of forward agreement of securities, for forward agreement of securities index 
futures, for forward agreement of securities options, spot and forward transaction of securities index futures; brokerage 
for securities liquidation; securities underwriting; securities offering; brokerage services relating to securities 
subscription or offering; providing stock market information; agencies for commodity futures trading; life insurance 
brokerage; life insurance underwriting; agencies for non-life insurance; claim adjustment for non-life insurance; non-life 
insurance underwriting; insurance premium rate computing; management of buildings; agency services for the leasing or 
rental of buildings; leasing or renting of buildings; purchase and sale of buildings; agency services for the purchase or 
sale of buildings; real estate appraisal; land management; agency services for the leasing or rental of land; leasing of 
land; purchase and sale of land; agency services for the purchase or sales of land; providing information on buildings or 
land [real estate affairs]; antique appraisal; art appraisal; precious stone appraisal; appraisal of used automobiles; 
financial assessment of company credit; charitable fund raising; rental of paper money and coin counting or processing 
machines; rental of cash dispensers; rental of automated-teller machines.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; shipbuilding; repair 
or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of automobiles; repair 
or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; repair or 
maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines and 
apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air conditioners for industrial purposes; repair or maintenance of burners; repair or maintenance of 
boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of construction machines and apparatus; repair or maintenance of consumer electric 
appliances; repair or maintenance of electric lighting apparatus; repair or maintenance of electric motors; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of measuring and testing machines and 
instruments; repair or maintenance of medical apparatus and instruments; repair or maintenance of firearms; repair or 
maintenance of printing or bookbinding machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus; repair or maintenance of glassware manufacturing machines and apparatus; repair or 
maintenance of fishing machines and instruments; repair or maintenance of metalworking machines and tools; repair or 
maintenance of shoe making machines; repair or maintenance of industrial furnaces; repair or maintenance of mining 
machines and apparatus; repair or maintenance of rubber-goods manufacturing machines and apparatus; repair or 
maintenance of integrated circuits manufacturing machines and systems; repair or maintenance of semiconductor 
manufacturing machines and systems; repair or maintenance of machines and apparatus for processing foods or 
beverages; repair or maintenance of machines and apparatus for lumbering, woodworking, or veneer or plywood making; 
repair or maintenance of textile machines and apparatus; repair or maintenance of tobacco processing machines; repair 
or maintenance of painting machines and apparatus; repair or maintenance of agricultural machines and implements; 
repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; repair or maintenance 
of plastic processing machines and apparatus; repair or maintenance of packaging or wrapping machines and apparatus; 
repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair or maintenance of gasoline station 
equipment; repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; 
repair or maintenance of cooking equipment for industrial purposes; repair or maintenance of industrial dishwashers; 
repair or maintenance of electric washing machines for industrial purposes; repair or maintenance of vehicle washing 
installations; repair or maintenance of vending machines; repair or maintenance of power-driver, floor cleaning machines; 
repair or maintenance of amusement machines and apparatus; repair or maintenance of apparatus and instruments for 
use in beauty salons or barbers' shops; repair or maintenance of water pollution control equipment; repair or 
maintenance of water purifying apparatus; repair or maintenance of waste compacting machines and apparatus; repair or 
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maintenance of waste crushing machines; repair or maintenance of divers' apparatus; repair or maintenance of chemical 
plants; repair or maintenance of nuclear power plants; repair and maintenance of 3D printers; furniture restoration; 
umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair; shoe repair; clock and watch 
repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas 
water heaters; repair or maintenance of non-electric cooking heaters; repair or maintenance of cooking pots and pans; 
repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or dolls; 
repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of 
bath fittings; repair of toilet stool units with a washing water squirts; repair of fishing tackle; repair of spectacles; fur care 
and repair; laundering; pressing of clothing; clothing repair [mending clothing]; fluffing of cotton batting for futon; repair 
of tatami mats; chimney sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; septic tank cleaning; bathtub and bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of 
telephone hand-sets; vermin exterminating [other than for agriculture, horticulture or forestry]; sterilization of medical 
apparatus and instruments; rental of construction machines and apparatus; rental of floor cleaning machines; rental of 
mops; rental of car-washing apparatus; rental of laundry dryers; rental of spin dryers for clothes; rental of electric 
washing machines; rental of mining machines and apparatus; rental of drainage pumps; rental of dish drying machines 
for restaurants; rental of dish washing machines for industrial purposes.

Cl.38;Telecommunication, other than broadcasting; broadcasting; news agencies; rental of telecommunication 
equipment including telephones and facsimile apparatus.

Cl.39;Provision of travel information; providing information about transport services of travellers; railway transport; car 
transport; providing road and traffic information; vehicle-driving services; marine transport; air transport; packaging of 
goods; freight brokerage; cargo unloading; removal services; brokerage for rental, selling, purchasing or chartering of 
vessels; refloating of ships; ship piloting; warehousing services; temporary safekeeping of personal belongings; 
temporary storage of deliveries; gas supplying [distribution]; electricity distribution; water supplying [distribution]; heat 
supplying [distribution]; rental of warehouse space; parking services; operating toll roads; providing vessel mooring 
facilities; airport services; operating parking lots; rental of Loading-unloading machines and apparatus; car rental; rental 
of vessels; rental of bicycles; rental of aircraft; rental of mechanical parking systems; rental of packaging or wrapping 
machines and apparatus; rental of freezers for household purposes; rental of refrigerator-freezers for household 
purposes; rental of wheelchairs; conducting of travel tours; escorting of travel tours; travel arrangement and reservation 
services, excluding those for lodging; rental of aircraft engines; rental of freezing machines and apparatus; rental of 
gasoline station equipment, not for repair and maintenance of automobiles.

Cl.40;Removal of radiation rays; treatment or processing of cloth, clothing or fur, including drying; tailoring or 
dressmaking; embroidery [embroidering]; metal treating; processing of rubber; processing of plastics; ceramic 
processing; wood-working; paper treating and working; stone treating; taxidermy; processing of bamboo, tree barks, 
rattan, vines or other mineral vegetable materials, other than processing of ingredients; food processing; processing of 
artificial limbs or artificial teeth, including processing of medical materials; processing of cinematographic films; 
photographic enlarging; photographic printing; photographic film development; bookbinding; water treating; recycling of 
waste; nuclear fuel reprocessing; engraving of sealing stamps; photogravure; rental of textile machines and apparatus; 
rental of machines and apparatus for film development, photograph printing, photograph enlargement or photograph 
finishing; rental of metal treating machines and tools; rental of bookbinding machines; rental of machines and apparatus 
for processing foods or beverages; rental of machines and apparatus for lumbering, wood-working, or veneering or 
plywood making; rental of machines and apparatus for pulp-making, papermaking or paper-working; rental of water 
purifying apparatus; rental of waste compacting machines and apparatus; rental of waste crushing machines; rental of 
chemical processing machines and apparatus; rental of glassware manufacturing machines and apparatus; rental of shoe 
making machines; rental of tobacco processing machines; rental of 3D printers; providing material treatment information; 
printing; collection, sorting and disposal of waste and trash; rental of knitting machines; rental of sewing machines; 
rental of air-conditioning apparatus for household purposes; rental of humidifier for household purposes; rental of air 
purifiers for household purposes; rental of electricity generators; rental of printing machines and apparatus; rental of 
boilers; rental of humidifier for industrial purposes; rental of air purifiers for industrial purposes; rental of air-conditioning 
apparatus.

Cl.41;Providing electronic publications; organization of exhibitions for cultural or educational purposes; provision of 
entertainment information; booking of seats for shows; operating lotteries; educational and instruction services relating 
to arts, crafts, sports or general knowledge; providing information on donation of human corpses for medical education; 
arranging of donation of human corpses for medical education; arranging, conducting and organization of seminars; 
animal training; plant exhibitions; animal exhibitions; services of reference libraries for literature and documentary 
records; book rental; art exhibitions; gardens for public admission; caves for public admission; publication of books; 
arranging and planning of movies, shows, plays or musical performances; movie theatre presentations or movie film 
production and distribution; presentation of live show performances; direction or presentation of plays; presentation of 
musical performances; production of radio or television programs; production of videotape film in the field of education, 
culture, entertainment or sports [not for movies or television programs and not for advertising or publicity]; directing of 
radio and television programs; operation of video and audio equipment for production of radio and television programs; 
organization, arranging and conducting of sports competitions; organization of entertainment events excluding movies, 
shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; organization, 
arranging and conducting of horse races; organization, arranging and conducting of bicycle races; organization, 
arranging and conducting of boat races; organization, arranging and conducting of auto races; providing audio or video 
studio services; providing sports facilities; providing amusement facilities; providing facilities for movies, shows, plays, 
music or educational training; booking of seats for shows; rental of cinematographic machines and apparatus; rental of 
cine-films; rental of musical instruments; rental of sports equipment; rental of television sets; rental of radio sets; rental 
of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; rental of film negatives; rental of 
reversal film; rental of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; rental 
of paintings and calligraphic works; photography; language interpretation; translation; rental of cameras; rental of optical 
machines and apparatus.

Cl.42;Providing on-line non-downloadable application software; providing meteorological information; architectural 
design; surveying; geological surveys or research; designing of machines, apparatus, instruments [including their parts] 
or systems composed of such machines, apparatus and instruments; designing; computer software design, computer 
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programming, or maintenance of computer software; technological advice relating to computers, automobiles and 
industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; research on building 
construction or city planning; testing or research on prevention of pollution; testing or research on electricity; testing or 
research on civil engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; testing or 
research on machines, apparatus and instruments; rental of measuring apparatus; rental of computers; providing 
computer programs on data networks; rental of laboratory apparatus and instruments; rental of technical drawing 
instruments.

Cl.43;Providing information about temporary accommodation services; providing information about providing foods 
and beverages; providing facilities for fairs and exhibitions; providing temporary accommodation; accommodation 
bureaux [brokering reservations for hotels, boarding houses or the like]; providing foods and beverages; boarding for 
animals; preschooler and infant care at daycare centers; retirement home services; rental of conference rooms; rental of 
facilities for exhibitions; rental of Futon and quilts; rental of pillows; rental of blankets; rental of electric toasters for 
household purposes; rental of microwave ovens for household purposes; rental of hot plates for household purposes; 
rental of cooking equipment for industrial purposes; rental of non-electric cooking heaters; rental of dishes; rental of 
kitchen worktops; rental of curtains; rental of furniture; rental of wall hangings; rental of floor coverings; rental of wet 
wipes; rental of towels.

Cl.44;Beauty salons; barbershops; providing bath houses; garden tree planting; garden or flower bed care; fertilizer 
spreading; weed killing; vermin exterminating [for agriculture, horticulture or forestry]; massage and therapeutic Shiatsu 
massage; chiropractics; moxibustion; treatment for dislocated joints, sprain, bone fractures or the like [Judo-seifuku]; 
acupuncture; medical and health care services; medical care services; providing medical information; physical 
examination; dentistry services; preparation and dispensing of medications; dietary and nutritional guidance; animal 
breeding; veterinary services; beautification for animals; nursing care; rental of potted plants; farming equipment rental; 
rental of medical apparatus and instruments; rental of fishing equipment and instruments; rental of apparatus and 
instruments for use in beauty salons or barbers' shops; rental of lawnmowers; rental of kitchen sinks.

Cl.45;Rental of safes; information relating to fashion coordination services for individuals; marriage partner 
introduction or dating services; providing facilities for wedding ceremonies, including planning and arranging of wedding 
ceremonies; funeral service undertaking; providing crave spaces or charnel houses; legal services relating to social 
insurance claims; security guarding for facilities; personal body guarding; investigation or surveillance services for 
checking background profiles; fortune-telling; non-therapeutic counselling services rendered to meet the needs of 
individuals; pet sitting; caring for babies [excluding services provided at facilities]; housework services rendered to meet 
the needs of individuals; rental of clothing; rental of altars; rental of fire alarms; rental of fire extinguishers; rental of 
personal ornaments for wearing.
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Proposed to be Used
IR DIVISION
Cl.9;Devices, apparatus, equipment, installations and software, all for electronic communication, particularly telephone 
exchanges, switches, routers or servers for use in voice or data communication networks, servers for voice interaction, 
computers and their peripheral devices, computer terminals, computer software, telephones, wireless devices, fax 
machines, telephone answering machines, network adapters, modems, circuitry and display for incoming telephone calls, 
network alarms and telephone failure alarms and communication network alarms in the form of messages, signals or 
voice or electronic reports, cables for communications and connections between computers; computer hardware and 
software for virtualization of storage of data, software features and/or communications; hardware and software for online 
dissemination and sharing of voice messaging, instant messaging, electronic mail, and/or data via an intranet or Internet 
portal; software for accessing, quality control of, and/or detecting defects and incidents in, computer networks, 
communication networks and/or communication network nodes; software for managing communication devices and 
switches, particularly for configuration, security, analysis of performance and traffic, fault detection and/or correction; 
software for voice messaging, instant messaging and/or electronic mail; software for processing electronic commerce 
and electronic payment; software for accounting and billing of communication costs; software for analyzing the flow, 
duration, and/or costs of communications; software for managing user telephone and/or Internet directories; software for 
communication privacy by identification of users, by access control and/or by encryption; instruction manuals in 
electronic format sold with the aforesaid goods; software interfaces.

Cl.38;Telecommunications by, and between remote data processing means, particularly servers for voice interaction, 
computers and their peripheral devices, computer terminals, telephones, radio telephones, wireless devices, fax 
machines, telephone answering machines, digital equipment, video telephones and/or interactive videography equipment; 
transmission of voice messages, instant messages, electronic mail and/or data via a communication network, including 
the Internet; transmission of voice, data and/or multimedia content to wireless devices; rental of wireless devices; rental 
of access time to a communication network; services related to downloading of data from a communication network, 
particularly the Internet; video sharing services, particularly electronic transmission of digital video to users via an 
intranet or Internet portal; broadcasting of television, radio and multimedia programs, particularly distribution of 
audiovisual and multimedia programs via a communication network; rental of access time to a computer server.

Cl.42;Design, development and updating (engineering) of devices as parts of a communication system, in particular 
switchboards, switches, routers or servers for use in voice or data communication networks, servers for voice interaction,
computers and computer peripheral devices, computer terminals, computer software, telephones, wireless devices, 
facsimile machines, answering machines, network adapters, modems, circuitry and display used for incoming telephone 
calls, network alarms and telephone failure alarms and communication network alarms in the form of messages, signals 
or voice or electronic reports, cables for communications and connections between computers; technological analysis or 
research (engineering) in the field of communication service or network provision; web site hosting; provision of remote 
software.
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Priority claimed from 25/04/2017; Application No. : 016639619 ;European Union 

3801534    09/10/2017
[International Registration No. : 1394479]
pfm medical ag
Wankelstraße 60 50996 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments for measuring, inputting, storing, displaying, analyzing, 
processing, generating and transmitting data and signals; monitors, data processing equipment, computers, computer 
programs; mobile apps.

Cl.35;News clipping services; systemization of information into computer databases; distribution of advertising 
material [flyers, brochures, printed material, product samples]; document reproduction; dissemination of advertising 
matter; advertising space (rent of -); advertising material (updating of -); advertising material (rental of -); advertising 
material (distribution of -) [flyers, brochures, printed material, product samples]; advertising leaflets (advertising by -); 
advertising texts (publication of -); advertising texts (writing of -); promotional purposes (demonstration of goods for -); 
advertising; compilation of information into computer databases; all of the aforesaid services in particular in connection 
with medical products, like e.g. stents, cardiac valves, occluders, (balloon) dilators, and the use thereof, as well as 
corresponding disease pictures and their treatment methods and/or operating techniques.

Cl.38;Telecommunications; electronic transmission of television-, radio-, telecommunications- and information signals 
via wireless and/or wired digital and analogue networks, also in online and offline operation in the form of interactive 
electronic media services as well as by means of computers; reception and transmission of information via 
telecommunication networks; providing access to databases; leasing access time to global computer networks; sound, 
image and data transmission by cable, satellite, computer network, telephone and ISDN lines and any other transmission 
media; broadcasting of information via wireless or wired networks; chat rooms (providing of internet -); all of the 
aforesaid services in particular in connection with medical products, like e.g. stents, cardiac valves, occluders, (balloon) 
dilators, and the use thereof, as well as corresponding disease pictures and their treatment methods and/or operating 
techniques.

Cl.41;Education; training; entertainment; film, audio, video and television program production; providing and 
publishing of electronic publications, other than for advertising purposes, including on the internet, not downloadable; 
publishing of printed materials (other than for advertising purposes); conducting of conferences, meetings, seminars, 
training sessions, symposiums; arranging and conducting of educational exhibitions and educational lectures; 
conducting of educational lectures; editorial consultancy for contents of websites; training and educational consultation; 
education exhibitions (organizing of -); coaching [training]; desktop publishing [creating of publications with computers]; 
education and teaching; education and training consultancy; distances lectures; distance education; publication of texts, 
other than advertising texts; colloquiums (conducting and guiding of -); conferences (organizing and conducting of -); 
congresses (organizing and conducting of -); providing on-line electronic publications, not downloadable; publication of 
electronic books and journals on-line; organizing and conducting of conferences; organizing and conducting of 
congresses; organizing and conducting of symposiums; seminars (arranging and conducting of -); symposiums 
(organizing and conducting of -); texts (publication of -), other than advertising texts; texts (editing of -), other than 
advertising texts; training and educational services; arranging and conducting of seminars; arranging and conducting of 
workshops [training]; arranging and conducting of colloquiums; organizing of education exhibitions; all of the aforesaid 
services in particular in connection with medical products, like e.g. stents, cardiac valves, occluders, (balloon) dilators, 
and the use thereof, as well as corresponding disease pictures and their treatment methods and/or operating techniques.
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Priority claimed from 02/11/2017; Application No. : 87669519 ;United States of America 

3801537    02/11/2017
[International Registration No. : 1394723]
Reddit, Inc.
548 Market Street, 16093 San Francisco CA 94104-5401 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; communication services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; broadcasting, namely, internet, audio, and video broadcasting; providing online and telecommunication 
facilities for interaction and real-time interaction between and among users of computers, mobile and handheld 
computers, and wired and wireless communication devices concerning topics of interest relating to current events, 
politics, foreign affairs, news, general interest news, gaming, comedy, relationships, technology, photos, videos, religion, 
science, sports, movies, music, art, popular culture, fiction, literature, travel and lifestyle; telecommunications services 
enabling individuals to send and receive messages including via email, instant messaging, sms, texts, the internet and via 
internet websites, and including messages in the fields of general interest news and current events; providing on-line 
chat rooms and electronic bulletin boards for transmission of messages among users, including in the field of general 
interest news and current events; electronic mail services, namely, transmission of electronic mail, electronic messages, 
and private electronic messages; messaging and instant messaging services, web messaging services and text 
messaging services; webcasting services; transmission of messages, data and content via global computer network and 
other computer and communications networks; transmission of updated messages, comments, information, and 
multimedia content by electronic mail, messaging, instant messaging and text messaging; providing facilities for users to 
transmit messages, news, comments, multimedia content, videos, movies, films, photos, audio content, animation, 
pictures, images, text, information, and user-generated content via a global computer network and other computer and 
communications networks; providing online community forums for users to post, search, watch, share, critique, rate, and 
comment on messages, news, comments, multimedia content, videos, movies, films, photos, audio content, animation, 
pictures, images, text, information, and user-generated and non-user generated content; broadcasting services via a 
global computer network and other computer and communications networks, including uploading, downloading, posting, 
showing, displaying, tagging, sharing and electronically transmitting messages, comments, news items, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated 

7851



content; providing a video, photograph and comment sharing portal, namely, streaming of video material, audio material 
and audiovisual comment material on the Internet; providing user access to non-downloadable software in data networks; 
news and press agency services, namely, transmission of news; advice, information and assistance relating to the all the 
aforesaid including, but not limited to, all the aforesaid services provided online, and/or provided for use with and/or by 
way of the Internet, the world wide web and/or via communications, telephone, mobile telephone and/or wireless and/or 
wired communication networks.

Cl.41;Entertainment services, namely, providing information, news and commentary in the field of general interest news
and current events via the internet and podcasts; providing on-line electronic newsletters in the field of general interest 
news, current events, politics, foreign affairs, comedy, relationships, science, technology, gaming, entertainment, food 
and drink, sports, art, popular culture, fiction, literature, religion, travel, and lifestyle; entertainment in the form of online 
non-downloadable videos on the subject of lifestyles, social issues, politics, foreign affairs, current events, business, 
technology, gaming, travel, religion, science, popular culture, the arts, humor, fiction, literature and interviews.

Cl.42;Computer services, namely, providing a website featuring technology that enables users to submit, rate, share, 
bookmark, index, store, collect, and showcase content in electronic form in the nature and fields of current events, 
politics, news, gaming, comedy, relationships, technology, photos, videos, religion, science, movies, and music; 
providing customized on-line web pages featuring user-defined information, including search engines and on-line web 
links to other websites.
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3801538    29/11/2017
[International Registration No. : 1393796]
Guangzhou Hongu Leather Co., Ltd.
No.1, 9/F, Block C, Zhengsheng Business Building, No.66 Yingbin Avenue, Xinhua Street, Huadu District, Guangzhou City Guangdong 
Province China

Proposed to be Used
IR DIVISION
Cl.14;Alloys of precious metal; jewellery boxes; amulets [jewellery]; jewellery charms; paste jewellery; figurines 
[statuettes] of precious metal; key rings [split rings with trinket or decorative fob]; watch bands.

Cl.18;Animal skins; bags; handbags; pocket wallets; leather straps; umbrellas; canes; clothing for pets.

Cl.25;Ready-made clothing; clothing; layettes [clothing]; girdles; hats; hosiery; shoes; gloves [clothing]; neckties.

Cl.35;Advertising; business management assistance; sales promotion for others; personnel management consultancy; 
relocation services for businesses; systemization of information into computer databases; book-keeping; rental of 
vending machines; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; sponsorship search.
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3802046    05/12/2017
[International Registration No. : 1393822]
Beijing RongXinShunTong Electronic Technology Co., Ltd.
Room 9-509 18, No.1 Jiaochangkou Street, Xicheng District 100032 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Blenders, electric, for household purposes; sewage pulverizers; washing apparatus; waste disposers [machines]; 
coffee grinders, other than hand-operated.

Cl.21;Containers for household or kitchen use; cooking pots; kitchen utensils; deep fryers, non-electric; cooking 
utensils, non-electric; utensils for household purposes; autoclaves [pressure cookers], non-electric; drinking vessels; 
cooking pot sets.
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Priority claimed from 13/03/2017; Application No. : 016461592 ;European Union 

3802057    07/08/2017
[International Registration No. : 1393868]
Rheinzink GmbH & Co. KG
Bahnhofstraße 90 45711 Datteln Germany

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; buildings, transportable, of metal; railway material of metal; non-electric cables and 
wires of common metal; metals; wrought common metals; raw base metals; slabs of common metal; fasteners of common
metal; alloys of metal; zinc and its alloys; common metals and their alloys including stainless steel; alloys of metal 
containing calcium and aluminium; zinc; metal hardware; small items of metal hardware; roofing sheets of metal; roof 
angle irons; metallic gutters; roofing plate of metal; metal roofing hips; roofing of metal; roofing tiles of metal; roof 
coverings of metal; roof gutters of metal; roof ridges of metal; beams of metal; roofing panels of metal; soffits (metal -); 
pantiles of metal; roof windows of metal; metal roof trusses; roof components of metal; tiles of metal; roofs of metal for 
structures; roof flashings of lead; gutter brackets of metal; metal roof vents; dome shaped skylight windows (metal -); 
cladding panels of metal for roofing; roof flashing of metal; roof flashings of aluminium; dormer vents (metal -); gutter 
connection pieces of metal; skylights [windows] of metal for use in buildings; hooks of metal for roofing slates; skylight 
frames (metal -) for use in buildings; roofing of metal, incorporating photovoltaic cells; building structures of metal; 
drains made of metal; metal alloys for further manufacturing; sheets and plates of metal; metal conduit; ores of metal; 
ropes of metal; preserving boxes of metal; anchors of metal; nets of metal; wedges of metal; pipes and tubes of metal; 
hooks [metal hardware]; rings of metal; metal panels; tunnels of metal; frameworks of metal; metal tapes; metal foil; metal 
billets; chains of metal; latticework of metal; rivets of metal; laths of metal; metal coils; barrels of metal; crates of metal; 
housing units of metal; metal troughs; metal lids; domes (metal -); metallic tiles; extrusions of metal; cotter pins of metal; 
niches (metal -); faceplates of metal; metal safes; hand railings of metal; rails of metal; metal slugs; decking of metal; 
balustrades of metal; metal cladding; metallic containers; blocks (metal -) for construction; metal roll shutters; pipe 
jackets of metal; shaped metal sections; door pushes of metal; roofing membranes of metal; blinds of metal; metal 
padlocks; building bricks (metal -); skirting boards of metal; metal wire fencing; furrings (metal -); dock ramps of metal; 
partitions of metal; parapets of metal; metal mouldings; tie wire of metal for binding; metal panels for walls; metal 
strapping; metal cable wire; collars of metal for fastening pipes; scaffolding towers of metal; metal wires for binding 
objects; metal stepladders and ladders; reinforcing materials of metal; garage doors of metal; razor wire (metal -); 
stanchion stays of metal; window sills of metal; street gutters of metal; anchorage plates of metal; metal floor panels; 
metal stepladders; metal ceiling panels; door pulls of metal; handles of metal for windows; screw caps of metal; cover 
plates of metal; window casement bolts of metal; ceiling boards (metal -); flap valves of metal; structures of metal; metal 
ventilation channels; window sashes of metal; threaded bars of metal; fire resistant doors of metal; key blanks of metal; 
sheeting lines of metal; metal chainlink fencing; metal cases; boundary posts of metal; eye bolts; curtain walling of metal; 
metal down spouts; tantalum [metal]; cowls of metal; rods of metal; uprights of metal; internal wall cladding of metal; 
facade facings of metal; cladding of metal for walls; wall linings of metal for building; road construction materials of 
metal; paving materials (metal -); plating metals; laminated metals; pyrophoric metals; anodised metals; processed metal 
ores; ingot moulds of metal for castings; balcony enclosures (metallic -); water-pipes of metal; metal venetian blinds 
[external]; ramps of metal; door holding devices of metal; sewer pipes of metal; suspended ceilings of metal; pedestals 
(metal -) [structures]; expandable metal grids; roofing materials of metal; thin bands of metal; metal bolts [fasteners]; 
modular metallic structures; refractory blocks of metal; refractory bricks of metal; ties of metal for binding; prefabricated 
metal bridges; profiled slabs (metal -); skelps; mobile pallets made of metal; ring-shaped fittings of metal; reservoirs 
(metal -) [structures]; hinges of metal incorporating a spring; modular building units (metal -); ramps being structures of 
metal; pre-fabricated houses of metal; aviaries [structures] of metal; arbours [structures] of metal; towers [metal 
structures]; screen doors of metal; angle irons of metal; door panels of metal; metallic mountings; flanged pipes of metal; 
straps of metal; boundary rails of metal; facades of metal; tilting metal doors; latches of metal; ceiling units of metal; 
wainscotting of metal; fixing nails of metal; nails of metal; floor drains of metal; plugs of metal; suspension clamps of 
metal; bindings of metal; window protection devices of metal; rain shelters of metal; doors of metal for buildings; soil 
vents (metal -); drainage profiles of metal; door bolts of metal; dividing wall panels of metal; space frames of metal; 
elevator cables (metal -); metal locking mechanisms; gussets made of metal; expansion plugs of metal; pipe nuts of 
metal; slabs of metal for building; set screws of metal; rainwater hoppers of metal; parapet supports of metal; window 
surrounds of metal; security closures of metal; security shutters of metal; poles of metal; metal rigging chain; windows of 
metal; metal karabiners; hinges of metal; lock nuts of metal; coving of metal; anchor lugs of metal; ceilings of metal; 
drainage courses of metal; dowel rods of metal; prefabricated scaffolds of metal; metal edgings; ready made building 
components [metal]; pergolas of metal; metal handles; wall plugs of metal; sheet piles of metal; ferrules of metal for 
walking sticks; shelters (cycle -), of metal; metal stanchions; entrances of metal; reinforcement rods of metal; fittings of 
metal for pipes; fish plates of metal; underdrainage pipes of metal; metal vertical blinds [external]; washers of metal; 
expansion bolts of metal; sprinkling pipes of metal; branch outlet fittings of metal; pipe muffs of metal; spacer brackets of 
metal; sliding rails of metal; window hinges of metal; bars for metal railings; metal fence stays; roller doors of metal; 
metal springs; wire rope; chimney blocks (metal -); porches [structures] of metal; protective screens of metal; clip clamps 
of metal; walkways of metal; fixing devices of metal; stays of metal; bracings of metal; guide rails of metal; eaves of 
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metal; metal greenhouses; tunnel lining segments made of metal; ladder hooks of metal; pipe extensions of metal; 
cladding panels of metal; window seals of metal; prefabricated balconies [metal]; platforms of metal; weatherboards of 
metal; cladding of metal for facades; ceiling installations (metal -); lock washers of metal; lugs of metal; screws of metal; 
bolts of metal; metal railings; threaded nuts of metal; cornices of metal; chimney terminals of metal; drill pipes of metal; 
sheet metal; edging strips of metal; sluices [drains] of metal; facade elements of metal; building panels of metal; floors of 
metal; chocking metallic plates; closures of metal; dado rails of metal; walls of metal; buildings of metal; door frames of 
metal; facade construction components of metal; wall claddings of metal for building; reinforcing materials of metal for 
pipes; foot plates of metal; gratings of metal; turnstiles of metal; soffit boards (metal -); joist clamps of metal; tacks of 
metal; screw bolts of metal; fittings of metal for building; floor sections made of metal; insulating doors of metal; shelters 
of metal; lintels of metal; crash rails of metal; spacers of metal; metal wallboards; metal flooring; linings (metal -) for 
ceilings; trap doors of metal; air grilles of metal; shutter grilles of metal; rain traps of metal; cam buckle tighteners of 
metal; cotters, made of metal; drain plugs of metal; metal goods for use in construction; surfacings for building [metal]; 
building beams (metal -); hooks of metal for use in building; metal profiles with thermic isolation; metal scaffolding for 
facades; double glazing units (metal -); profiled metal sections [semi-finished]; metal bars for further manufacture; metal 
profiles for thermal insulation purposes; ceiling supports of metal; wall partitions (metal -), other than furniture; metal trim 
for buildings; floors made of metal alloys; metal vent covers; fired refractory materials of metal [building materials]; 
building materials (metal -) in the form of sheets; metallic building facade elements; tin and its alloys; alloys of common 
metal; titanium and its alloys; common metals and their alloys; architectural hardware made of common metals and alloys 
thereof; alloy forgings (rough or semi-finished -) [metal]; metal sheet, strip and coil; sheets of metal including those from 
alloy steel and titanium; steel in sheet, rod, bar and billet form; films and sheets made from metal for use in the 
manufacture of circuit boards; zinc ores; zinc ingots; zinc alloy ingots; nickel-zinc plated sheet metal.

Cl.17;Sound insulating structures of metal.

Cl.37;Roofing installation; resurfacing of roofs; roofing services; insulation of roofing; dismantling of roofs; loft 
cleaning; installation of roof timbering; installation of felt roofs; maintaining and repair of roof guttering; clearing and 
cleaning gutters; application of waterproof coatings for roofs; installation of insulating materials in buildings, roofs and 
structures; insulating of internal and external walls, ceilings and roofs; building construction supervision; construction 
management services; supervision of building renovation; supervision of building demolition; building construction 
supervision services for real estate projects; building construction supervision services for building projects; on site 
project management relating to the construction of buildings; construction project management services; building 
inspection [in the course of building construction]; building services relating to building for industry purposes; building 
services relating to building for habitation; installation of glazed building structures; drainage services (terms considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); installing siding; erection of pre-
fabricated buildings; installation of doors and windows; building, construction and demolition; repair of installations for 
use in metal production, metal processing and metal working; spray painting of metals; abrasive cleaning of metallic 
surfaces; cleaning of building exteriors; installation of computer networks (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); construction services; application of surface coatings; 
slating and tiling.

Cl.40;Metal treating; processing of metal surfaces using precision grinding techniques; metal fabrication and finishing 
services; processing of metal surfaces by abrasive polishing; processing of metal surfaces by precision grinding and 
abrasive polishing; metal casting; metal pressing; metal stamping; metallizing; polishing of metals; recycling of metals; 
metal finishing; cutting of metal; metal plating; metallurgical processing; metallurgical smelting; treating [forging] of 
metal; treating [tempering] of metal; treating [enamelling] of metal; treating [stamping] of metal; treating [shaping] of 
metal; treating [embossing] of metal; galvanising of metal; metal brazing; blacksmithing; metal melting services; heat 
treatment of metals; die-casting of metals; metal laminating; drilling of metals; metal tempering; custom manufacture of 
metal hardware; metal plating and laminating; chromium plating of metal articles; shaping of metal components; 
extruding of metal alloys; surface finishing of metal articles; metal coating [not painting]; heat treatment of metal 
surfaces; hard chromium plating of metal surfaces; hard nickel plating of metal surfaces; surface plating; blast treatment 
of a surface (services for the -); surface grinding; pneumatic abrasion of surfaces.

Cl.42;Design services relating to roof covering components; monitoring of building structures; testing of computers; 
computer graphics services; computer design services; computer system design; development of computer systems; 
computer software research; maintenance of computer programs; computer system analysis; computer research 
services; computer system monitoring services; provision of research services; technological engineering analysis; 
scientific analysis; technological analysis services; materials testing and analysing; chemical analysis; metallurgical 
analysis; computer aided industrial analysis services; scientific research and analysis; metallurgical testing; computer 
software design; software creation; software development; software engineering; software customisation services; 
design of computer hardware; quality control of partly manufactured goods; construction drafting; computer assisted 
engineering design services; design services; technical design; custom design services; technological consultancy; 
technical inspection services; conducting technical project studies; technical research; technical engineering; technical 
data analysis services; industrial testing; technical survey services; technical drawing; advisory services relating to 
science; scientific research; computer aided scientific research services; technical consultancy services relating to 
structural engineering; technological planning services; architectural planning services.
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3802065    25/10/2017
[International Registration No. : 1394677]
FANUC CORPORATION
3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable computer software); downloadable computer programs; downloadable 
application software; computer programs; programs for computers; application software.

Cl.42;Providing computer programs via computer network; hosting computer web sites; computer software design, 
development and programming services; software as a service [SaaS]; cloud computing; computer software design, 
computer programming, or maintenance of computer software; design, creating and maintenance of computer systems; 
research, analysis and consultancy services relating to design, creating and maintenance of computer systems; 
troubleshooting of computer, application software, computer network systems or computer software problems [technical 
support]; preparation of user manuals for operating computers or computer programs; technological consulting services 
[help desk] in the field of operating computer hardware, computer software or peripheral devices.
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Priority claimed from 07/04/2017; Application No. : 016567951 ;European Union 

3802066    05/10/2017
[International Registration No. : 1394672]
Probiotical S.p.A.
Via Mattei, 3 I-28100 Novara (NO) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry for the preparation of pharmaceutical preparations, 
sanitary preparations; chemicals used in industry for preparing dietetic food and substances, food for babies, dietetic 
supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; chemicals used in 
industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and 
preparations, homeopathic preparations and herbal preparations; chemicals used in industry, including microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria for preparing 
pharmaceutical, sanitary, homeopathic and herbal preparations and products; chemicals used in industry for preparing 
vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and preparations; raw materials, 
semi-finished goods and active principles for the preparation of pharmaceutical preparations, sanitary preparations; raw 
materials, semi-finished products and active ingredients for preparing dietetic food and substances, food for babies, 
dietetic supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; raw 
materials, semi-finished products and active ingredients for preparing vitamin supplements, functional foodstuffs and 
nutritional pharmaceuticals, dietetic food and preparations, homeopathic preparations and herbal preparations; raw 
materials, semi-finished goods and active principles, in particular micro-organisms, enzymes, yeasts, cells, cell extracts, 
lactic acid bacteria, bifidobacteria and probiotic bacteria strains for the preparation of pharmaceutical preparations, 
sanitary preparations; raw materials, semi-finished goods and active principles used in industry for the preparation of 
pharmaceutical preparations, sanitary preparations; raw materials, semi-finished products and active ingredients used in 
industry for preparing dietetic food and substances, food for babies, dietetic supplements, meal replacement 
preparations, dietetic food and beverages and dietary supplements; raw materials, semi-finished products and active 
ingredients used in industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, 
dietetic food and preparations, homeopathic preparations and herbal preparations; all of the aforesaid goods containing 
one and/or more of the following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, 
vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids, saturated 
or unsaturated fatty acids, fats and lipids of plant or animal origin; all of the aforesaid goods containing one and/or more 
of the following compounds selected from glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes, 
microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic 
bacteria, carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres.

Cl.3;Perfumery, essential oils, cosmetics, hair lotions containing saturated or unsaturated fatty acids, fats and lipids of 
plant or animal origin, glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; perfumery, essential oils, 
cosmetics, hair lotions containing microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, 
bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and 
prebiotic fibres; perfumery, essential oils, cosmetics, hair lotions containing one and/or more of the following compounds 
selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, 
phosphopeptides, lipids, milk protein, organic acids, inorganic acids; bleaching preparations and other substances for 
laundry use; cleaning, polishing, scouring and abrasive preparations; soaps; soaps containing one and/or more of the 
following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino 
acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids; soap containing saturated or 
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unsaturated fatty acids, fats and lipids of vegetable and/or animal origin, glucose, starch, rice starch, lecithin, omega-3, 
omega-6, DHA, liposomes; soap containing micro-organisms, enzymes, yeasts, cells, cell extracts, lactic acid bacteria, 
bifidobacteria and probiotic bacteria strains, carbohydrates, polysaccharides, fibers, plant extracts, herbal extracts and 
prebiotic fibers; dentifrices containing one and/or more of the following compounds selected from trace elements, 
minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk 
protein, organic acids, inorganic acids; dentifrices containing saturated or unsaturated fatty acids, fats and lipids of 
vegetable and/or animal origin, glucose, starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; dentifrices 
containing, micro-organisms, enzymes, yeasts, cells, cell extracts, lactic acid bacteria, bifidobacteria and probiotic 
bacteria strains, carbohydrates, polysaccharides, fibers, plant extracts, herbal extracts and prebiotic fibers.

Cl.5;Pharmaceutical and parapharmaceutical products and preparations containing microorganisms, enzymes, yeasts, 
cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria; sanitary and hygienic products 
and preparations for medical, nutraceutical, symbiotic, nutritional, probiotic, prebiotic and homeopathic purposes; 
veterinary products and preparations; dietetic foodstuffs and substances adapted for medical use; infant formula; dietary 
supplements for humans; dietary supplements for humans, intended to supplement a normal diet or to have health 
benefits; meal replacement preparations, dietetic food and beverages adapted for medical use; food supplements; 
functional foods adapted for medical use; dietetic food and substances and dietary supplements for humans containing 
microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic 
bacteria and/or prebiotic substances; all of the aforesaid goods for oral, topical, intravenous or vaginal administration, 
including in physical form, in the form of solutions, suspensions, syrups, in solid, dried, dehydrated or freeze-dried form, 
in the form of capsules, pills, suppositories, tablets, granules, granulates, or in the form of creams, gels, ointments or 
oils; all of the aforesaid goods for maintaining health and/or for preventing diseases; dietetic food and substances; 
dietary and nutritional supplements; vitamin and mineral supplements; supplements for cosmetic use, non-medicated 
food supplements; all of the aforesaid goods containing one and/or more of the following compounds selected from trace 
elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, 
milk protein, organic acids, inorganic acids, saturated or unsaturated fatty acids, fats and lipids of plant and/or animal 
origin; all of the aforesaid goods containing one and/or more of the following compounds selected from glucose, 
starches, rice starch, lecithin, omega-3, omega-6, DHA, liposomes, microorganisms, enzymes, yeasts, cells, cellular 
extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant 
extracts, herbal extracts and prebiotic fibres; dietetic food and substances for veterinary use; dietary supplements for 
humans not for medical purposes; dietary supplements for humans, designed to supplement a normal diet and/or for 
health benefits, none being for medical use; meal replacement products; dietetic food and beverages for veterinary 
purposes; food supplements, not for medical use; functional foods and nutraceuticals for use as dietary supplements; 
dietetic food and substance and dietary supplements for humans containing microorganisms, enzymes, yeasts, cells, 
cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or prebiotic substances; dietetic 
food and substances and dietary supplements for humans; nutritional supplement; dietary and nutritional supplements; 
vitamin and mineral supplements; supplements for cosmetic use; non-medicated food supplements.

Cl.35;Wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry, chemicals used in industry for preparing pharmaceuticals and sanitary 
preparations; wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry for preparing dietetic food and substances, food for babies, dietetic 
supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; wholesaling and 
retailing, for others, including by mail order and via communications media, including the internet, in relation to 
chemicals used in industry for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, 
dietetic food and preparations, homeopathic preparations and herbal preparations; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to chemicals used in industry, in 
particular microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of 
probiotic bacteria for preparing pharmaceutical, sanitary, homeopathic and herbal preparations and products; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to chemicals used in industry for preparing vitamin supplements, functional foodstuffs, nutritional 
pharmaceuticals, dietetic food and preparation, raw materials, semi-finished products and active ingredients for preparing 
pharmaceuticals and sanitary preparations and products; wholesaling and retailing, for others, including by mail order 
and via communications media, including the internet, in relation to raw materials, semi-finished products and active 
ingredients for preparing dietetic food and substances, food for babies, dietetic supplements, meal replacement 
preparations, dietetic food and beverages and dietary supplements; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to raw materials, semi-finished products and 
active ingredients for preparing vitamin supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food 
and preparations, homeopathic preparations and herbal preparations; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to raw materials, semi-finished products and 
active ingredients used in industry for preparing pharmaceuticals and sanitary preparations and products; wholesaling 
and retailing, for others, including by mail order and via communications media, including the internet, in relation to raw 
materials, semi-finished products and active ingredients used in industry for preparing dietetic food and substances, food 
for babies, dietetic supplements, meal replacement preparations, dietetic food and beverages and dietary supplements; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to raw materials, semi-finished products and active ingredients used in industry for preparing vitamin 
supplements, functional foodstuffs and nutritional pharmaceuticals, dietetic food and preparations, homeopathic 
preparations and herbal preparations; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing 
saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, starch, rice starch, lecithin, omega-
3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail order and via communications 
media, including the internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, 
carbohydrates, polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to perfumery, essential 
oils, cosmetics, hair lotions containing one and/or more of the following compounds selected from trace elements, 
minerals; wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to perfumery, essential oils, cosmetics, hair lotions containing one and/or more of the following 
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compounds selected from metal oxides, metal hydroxides, vitamins and proteins; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to perfumery, essential oils, 
cosmetics, hair lotions containing one and/or more of the following compounds selected from amino acids, peptides, 
phosphopeptides, lipids, milk protein, organic acids, inorganic acids; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to bleaching preparations and other 
substances for laundry use; cleaning, polishing, scouring and abrasive preparations; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to soaps; wholesaling 
and retailing, for others, including by mail order and via communications media, including the internet, in relation to 
soaps containing one or more of the following compounds selected from trace elements, minerals, metal oxides, metal 
hydroxides, vitamins, proteins, amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic 
acids; wholesaling and retailing, for others, including by mail order and via communications media, including the internet, 
in relation to soaps containing saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, 
starch, rice starch, lecithin, omega-3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail 
order and via communications media, including the internet, in relation to soaps containing microorganisms, enzymes, 
yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, 
polysaccharides, fibre, plant extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for others, including 
by mail order and via communications media, including the internet, in relation to dentifrices containing one or more of 
the following compounds selected from trace elements, minerals, metal oxides, metal hydroxides, vitamins, proteins, 
amino acids, peptides, phosphopeptides, lipids, milk protein, organic acids, inorganic acids; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to dentifrices containing 
saturated or unsaturated fatty acids, fats and lipids of plant or animal origin, glucose, starch, rice starch, lecithin, omega-
3, omega-6, DHA, liposomes; wholesaling and retailing, for others, including by mail order and via communications 
media, including the internet, in relation to dentifrices containing microorganisms, enzymes, yeasts, cells, cellular 
extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria, carbohydrates, polysaccharides, fibre, plant 
extracts, herbal extracts and prebiotic fibres; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to pharmaceutical and parapharmaceutical products and 
preparations containing in particular microorganisms, enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, 
bifidobacteria and strains of probiotic bacteria; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to sanitary, medical hygienic, nutraceutical, symbiotic, 
nutritional, probiotic, prebiotic and homeopathic products and preparations; wholesaling and retailing, for others, 
including by mail order and via communications media, including the internet, in relation to veterinary products and 
preparations, dietetic food and products for medical purposes, food for babies, dietary supplements for human beings, 
dietary supplements for humans, designed to supplement a normal diet or for health benefits; wholesaling and retailing, 
for others, including by mail order and via communications media, including the internet, in relation to meal 
replacements, dietetic food and beverages for medical purposes, dietetic supplements; wholesaling and retailing, for 
others, including by mail order and via communications media, including the internet, in relation to functional foodstuffs, 
dietetic food and substances and dietetic supplements for humans containing microorganisms, enzymes, yeasts, cells, 
cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or prebiotic substances; 
wholesaling and retailing, for others, including by mail order and via communications media, including the internet, in 
relation to dietetic food and substances, dietary supplements for human beings, food for babies, dietetic supplements, 
dietetic dietary supplements, vitamin and mineral supplements; wholesaling and retailing, for others, including by mail 
order and via communications media, including the internet, in relation to supplements for cosmetic purposes, dietary 
supplements, not for medical purposes; wholesaling and retailing, for others, including by mail order and via 
communications media, including the internet, in relation to dietetic food and substances, not for medical purposes; 
dietary supplements for humans, not medical, dietary supplements for humans, designed to supplement a normal diet 
and/or for health benefits, not medical, meal replacement products; wholesaling and retailing, for others, including by 
mail order and via communications media, including the internet, in relation to dietetic food and beverages, not for 
medical purposes, supplements, not for medical purposes; wholesaling and retailing, for others, including by mail order 
and via communications media, including the internet, in relation to functional foodstuffs and nutritional pharmaceuticals, 
not for medical purposes, dietetic food and substances and dietary supplements for humans containing microorganisms, 
enzymes, yeasts, cells, cellular extracts, lactic acid bacteria, bifidobacteria and strains of probiotic bacteria and/or 
prebiotic substances; wholesaling and retailing, for others, including by mail order and via communications media, 
including the internet, in relation to dietetic food and substances and dietary supplements for humans, food for babies, 
dietary supplements, dietetic and nutritional supplements, mineral and vitamin supplements, supplements for cosmetic 
purposes, dietary supplements, not for medical purposes; business advice relating to the operation of franchises.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3802070    25/10/2017
[International Registration No. : 1394678]
FANUC CORPORATION
3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable computer software); downloadable computer programs; downloadable 
application software; computer programs; programs for computers; application software.

Cl.42;Providing computer programs via computer network; hosting computer web sites; computer software design, 
development and programming services; software as a service [SaaS]; cloud computing; computer software design, 
computer programming, or maintenance of computer software; configuration, enhancement and addition of computer 
software; design, creating and maintenance of computer systems; research, analysis and consultancy services relating to 
design, creating and maintenance of computer systems; troubleshooting of computer, application software, computer 
network systems or computer software problems [technical support]; preparation of user manuals for operating 
computers or computer programs; technological consulting services [help desk] in the field of operating computer 
hardware, computer software or peripheral devices.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 18/05/2017; Application No. : 24198644 ;China 

3802084    20/09/2017
[International Registration No. : 1394429]
Guangdong Zhujiang Wire and Cable Co., Ltd.
Building A-2, Block A, Hegui Industrial Park, Lishui Town, Nanhai District, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Fibre [fiber (Am.)] optic cables; copper wire, insulated; sheaths for electric cables; starter cables for motors; 
identification sheaths for electric wires; telegraph wires; telephone wires; wires, electric; cables, electric; junction sleeves 
for electric cables; magnetic wires; identification threads for electric wires; materials for electricity mains [wires, cables]; 
coaxial cables.

Cl.17;Elastic yarns, not for use in textiles; anti-dazzle films for windows [tinted films]; insulating paints; insulators for 
electric mains; plastic strip; non-conducting materials for retaining heat; waterproof packings; gaskets; latex [rubber]; 
connecting hose for vehicle radiators.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 04/10/2017; Application No. : 2017-132274 ;Japan 

3802099    20/11/2017
[International Registration No. : 1393971]
Shiseido Company, Limited
7-5-5 Ginza, Chuo-ku 104-0061 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus for commercial use; medical apparatus and instruments; electric massage apparatus 
for household purposes; blood analysis apparatus for medical purposes; feeding cups for medical purposes; nursing 
appliances; nursing bottles; artificial tympanic membranes; gloves for medical purposes.

Cl.31;Vegetables, fresh; fruit, fresh; seeds and bulbs; rough cork; palm fronds; wreaths of natural flowers for 
ceremonies or funerals; natural flowers; saplings; trees; dried flowers; preserved flowers; grasses [plants]; turf, natural; 
seedlings; flowers [natural]; pasture grass; potted dwarfed trees [Bonsai].

Cl.33;Awamori [distilled rice spirits]; sake substitute; Japanese sweet rice-based mixed liquor [Shiro-zake]; sake; 
naoshi [Japanese liquor]; Japanese Shochu-based mixed liquor [Mirin]; western liquors in general; alcoholic fruit 
beverages; Japanese Shochu-based beverages [Chuhai]; Chinese liquors in general; flavored liquors.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; reference libraries of literature and documentary 
records; book rental.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 04/10/2017; Application No. : 2017-132273 ;Japan 

3802104    20/11/2017
[International Registration No. : 1393970]
Shiseido Company, Limited
7-5-5 Ginza, Chuo-ku 104-0061 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus for commercial use; medical apparatus and instruments; electric massage apparatus 
for household purposes; blood analysis apparatus for medical purposes; feeding cups for medical purposes; nursing 
appliances; nursing bottles; artificial tympanic membranes; gloves for medical purposes.

Cl.31;Vegetables, fresh; fruit, fresh; seeds and bulbs; rough cork; palm fronds; wreaths of natural flowers for 
ceremonies or funerals; natural flowers; saplings; trees; dried flowers; preserved flowers; grasses [plants]; turf, natural; 
seedlings; flowers [natural]; pasture grass; potted dwarfed trees [Bonsai].

Cl.33;Awamori [distilled rice spirits]; sake substitute; Japanese sweet rice-based mixed liquor [Shiro-zake]; sake; 
naoshi [Japanese liquor]; Japanese Shochu-based mixed liquor [Mirin]; western liquors in general; alcoholic fruit 
beverages; Japanese Shochu-based beverages [Chuhai]; Chinese liquors in general; flavored liquors.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; reference libraries of literature and documentary 
records; book rental.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 01/12/2017; Application No. : 302017000138868 ;Italy 

3802165    13/12/2017
[International Registration No. : 1394010]
Zehus S.p.A.
Corso Italia, 8 I-20122 Milano Italy

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; electric vehicles; land vehicles; bicycles; electric bicycles.

Cl.39;Bike sharing services; car sharing services; vehicle rental; rental of bicycles; rental, booking and providing of 
vehicles; rental, booking and providing of bicycles.
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3802174    11/12/2017
[International Registration No. : 1394110]
MAX-INF (NINGBO) BABY PRODUCT CO., LTD.
No. 188, West Jinhui Road, Yinzhou Investment & Business Incubation of Ningbo 315104 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.12;Air bags [safety devices for automobiles]; hand cars; prams [baby carriages]; strollers; covers for baby carriages;
ejector seats for aircraft; safety belts for vehicle seats; safety seats for children, for vehicles; vehicle seats; security 
harness for vehicle seats.

Cl.20;Playpens for babies; cots; cradles; chairs [seats]; infant walkers; baby changing platforms; chests for toys; 
cushions; pillows; high chairs for babies.
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Priority claimed from 20/06/2016; Application No. : 015556004 ;European Union 

3802183    20/12/2016
[International Registration No. : 1394688]
Wagner Spezialschmierstoffe GmbH & Co. KG
Speckbrodi 8 86759 Wechingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, commerce, trade and crafts; chemicals used in agriculture, horticulture and forestry; 
chemicals being workshop requisites; chemical fuel additives; chemical preparations for cleaning engines; chemical 
compounds for sealing purposes, in particular for sealing tanks.

Cl.2;Preservatives against rust; anti-rust preparations for preservation.

Cl.4;Industrial oils and greases; ceramic lubricants; fuels; biofuels; vegetable oils for technical purposes; non-chemical 
fuel additives; solid lubricants in the nature of powdered metal and metal alloys.
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Priority claimed from 29/06/2017; Application No. : 016931123 ;European Union 

3804553    23/11/2017
[International Registration No. : 1395644]
Lechler GmbH
Ulmer Straße 28 72555 Metzingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Nozzles of metal.

Cl.7;Nozzles (parts of machines) for misting, atomising, spraying, distributing and/or mixing of liquids and gases; 
hydraulic and pneumatic controllers for machines, installations (machines) for the purification of fluids, in particular 
exhaust gases, gases or liquids, using spray nozzles and for installations (machines) for purifying flue gas using spray 
nozzles; control apparatus for machines, installations (machines) for the purification of fluids, in particular exhaust gases,
gases or liquids, using spray nozzles, and for installations (machines) for purifying flue gas using spray nozzles; valves 
(parts of machines); pumps being parts of machines; taps (parts of machines); frames for pumps; frames for valves; valve 
stands, being stands for machines; pump stands, being stands for machines.

Cl.11;Machines, installations (machines) for the purification of fluids, in particular exhaust gases, gases or liquids, with 
spray nozzles; installations (machines) for purifying flue gas with spray nozzles; parts for the aforesaid apparatus.

Cl.21;Plastic spray nozzles for misting, atomising, spraying, distributing and/or mixing of liquids and gases.
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Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 20/04/2017; Application No. : 016621401 ;European Union 

3804556    19/10/2017
[International Registration No. : 1395633]
Climate-KIC Holding B.V.
FAO The Company Secretary, 21 Great Winchester Street London EC2N 2JA United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions for commercial and/or advertising purposes; publication of publicity texts; public 
relations; business management; business organization consultancy; business information; business research; business 
inquiries; appraisal of business opportunities; business development and mentoring services; arranging business and 
commercial opportunity introductory services; business networking services; facilitation and commercial mediation 
services in connection with the exchange and promotion of knowledge between companies, academia and organizations; 
provision of business information and support services; marketing studies; market research and market analysis 
services; data processing; data compilation and retrieval; commercial information agencies; import-export agencies; 
commercial management assistance for importation or exportation; advisory, consultancy and information services 
relating to all of the aforesaid services.

Cl.41;Educational and teaching services; training services; organization of seminars (not for commercial purposes); 
cultural activities; publication of books, magazines, periodicals, texts and reports; providing on-line electronic 
publications, not downloadable; publications of texts other than publicity texts, of electronic books and journals on-line; 
advisory, consultancy and information services relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; research and development 
services; industrial analysis and research services; technical project studies; engineering; recovery of computer data; 
data migration services; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data; consultancy and information services relating to the aforesaid services.
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3804640    29/11/2016
[International Registration No. : 1330752]
Bosch Mahle Turbo Systems GmbH & Co. KG
70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Metal, wood, plastic working machines and machine tools thereof, included in this class; motors and engines 
(except for land vehicles) and components thereof, included in this class; machine coupling and transmission 
components (except for land vehicles) and components thereof, included in this class; clack valves (parts of machines), 
valves (parts of machines); flow guiding devices, namely machine parts for mechanically affecting the flow of turbines; air 
compressors (machines) and compressors (machines), in particular exhaust gas turbochargers for charging internal 
combustion engines; mechanical equipment for affecting the flow for exhaust gas turbochargers of internal combustion 
engines; flow regulators (machine parts) for exhaust gases of internal combustion engines; blades, as machine parts for 
exhaust gas turbochargers of internal combustion engines; adjustment drives (motors) and adjustment devices 
comprised thereof for exhaust gas turbochargers of internal combustion engines; check valves for exhaust gas 
turbochargers of internal combustion engines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments for conducting, switching, transforming, accumulating, 
regulation or controlling electricity; regulating units, namely electronic apparatus and instruments for regulating exhaust 
gas turbochargers of internal combustion engines; data processing equipment and computers; apparatus for recording, 
transmission or reproduction of sound or images.
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Priority claimed from 05/06/2017; Application No. : 87475701 ;United States of America 

3804645    04/12/2017
[International Registration No. : 1394850]
Optimum Energy LLC
411 1st Ave S Ste 500 Seattle WA 981043847 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software platforms for providing data and analysis of energy consumption by central plant systems; 
process control software for central plant systems.

Cl.35;Providing business intelligence services as it relates to building operations; business consulting services in the 
field of heating, ventilating and air conditioning systems energy efficiency.

Cl.42;Providing data mining services as it relates to building operations; providing on-line non-downloadable software 
for controlling, maintaining, analyzing and modifying building operations for heating, ventilating and air conditioning 
systems; cloud computing featuring software for controlling, maintaining, analyzing and modifying building operations 
for use with heating, ventilating and air conditioning systems; remote monitoring services of heating, ventilating and air 
conditioning apparatus; software as a service (SAAS) services featuring software for controlling, maintaining, analyzing 
and modifying building operations for heating, ventilating and air conditioning systems; design, maintenance, 
development and updating of computer software for heating, ventilating and air conditioning systems.
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Priority claimed from 04/05/2017; Application No. : 30 2017 011 293 ;Germany 

3804649    26/10/2017
[International Registration No. : 1395014]
Rosenberger Hochfrequenztechnik GmbH & Co. KG
Hauptstr. 1 83413 Fridolfing Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine parts or the vehicle industry as well as for producers of gears; machine tools; all above-
mentioned goods excluded for the treatment of pipes.

Cl.9;Electric and electronic apparatus and instruments, particularly for scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments, in particular for conducting, switching, transforming, accumulating, regulating or controlling electricity, in 
particular such apparatus and instruments in the field of high frequency technology as well as industrial measuring and 
analysis technology; electronic components, electric and electronic commutators and circuits as well as connecting 
elements including connectors [included in this class], in particular USB connectors; electric cables, glass fiber cables, 
optical -bre cables, optical waveguides as well as cable trees, cable connectors, cable couplings, cable sockets, cable 
distributor housings, cable protection housings, splice modules for cables, cable runways as well as cable holders 
therefor; apparatus for recording and transmission of sound and images; magnetic data carriers; data processing 
apparatus and computer apparatus as well as interfaces for computers; machine-readable data carriers recorded with 
programs; navigation, guidance, tracking, targeting and map making devices; antennas and antenna components, 
particularly socket connectors, male connectors, adapters, filters, cables, converters, amplifiers and controllers.

Cl.42;Design and development of electrical hardware particularly connectors, antenna systems, measuring devices and 
medical apparatus.
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Priority claimed from 09/08/2017; Application No. : 2017-104796 ;Japan 

3804944    16/10/2017
[International Registration No. : 1395352]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku 108-8001 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in big data analysis; computer software, namely, computer software for data mining, 
data modeling in the field of predictive analytics, and data analysis in the field of predictive analytics; computer software 
for predictive analytics, business data analysis, and big data, namely, processing and analyzing large volumes of data; 
computer software for prediction and decision making based on analysis of big data; computer software that processes, 
analyzes and displays business data in the fields of data analytics, business intelligence, data visualization, data 
intelligence and predictive analytics.

Cl.42;Providing on-line non-downloadable software for use in predictive business intelligence, analysis, business data 
analysis and big data, namely, processing and analyzing large volumes of data; providing temporary use of non-
downloadable software for implementing and running predictive analysis models on computers; providing temporary use 
of non-downloadable software for performing data mining and prediction of future probabilities; cloud computing 
featuring software for use in predictive analytics; consultancy relating to technology in the field of predictive analytics; 
computer software design, namely, design of computer software for predictive analytics; computer software development,
namely, development of computer software for predictive analytics; consultancy relating to technology in the field of data 
sciences, machine learning, predictive analytics on structured or unstructured data, statistical modeling, pattern 
extraction from structured data; providing on-line information in the field of technical information relating to computer 
software; design and development of computer software; maintenance and updating of computer software; 
troubleshooting of computer software problems.
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Priority claimed from 05/05/2017; Application No. : 016680597 ;European Union 

3804955    06/11/2017
[International Registration No. : 1395336]
Climate-KIC Holding B.V.
FAO The Company Secretary, 21 Great Winchester Street London EC2N 2JA United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Consultancy and commercial assistance to start-up companies, early stage companies, and companies having a 
focus on innovative technologies or business models; organization of exhibitions for commercial and/or advertising 
purposes; public relations; business management; business organization consultancy; business information; business 
research; business inquiries; appraisal of business opportunities; business development and mentoring services; 
arranging business and commercial opportunity introductory services; business networking services; facilitation services
in connection with the exchange and promotion of knowledge between companies, academia and organizations; 
provision of business information and business support services; marketing studies; market research and market 
analysis services; data processing; data compilation and retrieval; commercial information agencies; advisory, 
consultancy and information services relating to all of the aforesaid services; commercial mediation services in 
connection with the exchange and promotion of knowledge between companies, academia and organizations.

Cl.36;Financial affairs; financial consultancy; fund investments; financial sponsorship; venture capital funding services 
to emerging and start-up companies; financial investment in other companies (equity financing); investment company 
services; advisory, consultancy and information services relating to all the aforesaid services.

Cl.41;Educational and teaching services; training services; organization of seminars (not for commercial purposes); 
organization of competitions and awards, especially directed to start-up companies, early stage companies, and 
companies having a focus on innovative technologies or business models; cultural activities; publication of books, 
magazines, periodicals, texts and reports; providing on-line electronic publications, not downloadable; publications of 
texts other than publicity texts, of electronic books and journals on-line; advisory, consultancy and information services 
relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; research and development 
services; industrial analysis and research services; technical project studies; engineering; recovery of computer data; 
data migration services; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
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instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
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telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
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paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
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communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Priority claimed from 01/03/2017; Application No. : 016419517 ;European Union 

3804999    21/07/2017
[International Registration No. : 1395311]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Coin-operated mechanisms; software for industrial computer and video games, in particular for use with 
computerised platforms of all kinds; programs for pay-to-play (coin-operated) electric and electronic apparatus for games,
amusement and/or entertainment purposes; online gambling, online lotteries, online gambling programs, software for 
online games of skill and online casino games; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; computer hardware and software for casino and amusement arcade games, gaming 
machines, slot machines, video lottery gaming machines with or without prize payout and/or gambling games via 
telecommunications networks and/or the internet with or without prize payout, gambling games with or without prize 
payout via the internet or telecommunications networks, or gambling games with or without prize payout for use on 
telecommunications apparatus; games software that generates or displays betting results of slot machines.

Cl.28;Gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); arcade games 
(included in this class); coin-operated video gaming apparatus; casino fittings, namely roulette tables, roulette wheels; 
coin-operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; video output game machines; drawing 
apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood for coin-operated 
automatic machines; apparatus for games (including video games), other than adapted for use with external screens or 
monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); gaming machines, 
namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; automatic gaming machines; all the aforesaid 
automatic gaming machines operating innetworks; apparatus and devices for accepting and storing money, being fittings 
for the aforesaid automatic machines, included in this class; gaming machines, namely devices which accept a cartridge; 
automatic lottery machines.
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Priority claimed from 16/06/2017; Application No. : 4369273 ;France 

3805048    24/11/2017
[International Registration No. : 1395477]
AIRBUS S.A.S
1 Rond-Point Maurice Bellonte F-31700 BLAGNAC France

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases recorded on computer media; data processors; data terminals; data networks; data banks; 
databases (electronic); data processing software; mobile data apparatus; database management software; database 
server centers; computer software; data processing equipment; electronic databases recorded on computer media for 
asset allocation, financial planning, fund management, asset management, investment management, cash management, 
financial management, capital management, financial forecasting, transport services; electronic databases recorded on 
computer media for air assistance services for passenger management, services provided to passengers on aircraft 
board, pilot training services, air maintenance training services, cabin crew training services; all the aforesaid goods in 
the aerospace field.

Cl.12;Vehicles for locomotion by land, air, water or rail; aircraft; drones, space vehicles; spacecraft; launch vehicles; air
balloons; helicopters; rotorcraft; aircraft parts included in this class; air apparatus, namely, remote-controlled aircraft 
(other than toys); military vehicles, namely, aircraft; seat covers for vehicles; aeronautical machines; sun shades for 
vehicles.

Cl.38;Data transmission services; transmission and dissemination of data; international data transfer; international 
data transmission; provision of access to databases; all the aforesaid services in the aerospace field.
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Priority claimed from 06/03/2017; Application No. : 016433963 ;European Union 

3805055    07/07/2017
[International Registration No. : 1395491]
GOODWILLGLOBAL GROUP LTD
Georgiou A, 69 CY-4047 Germasogeia, Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software for the provision of banking services; banking cards [encoded or 
magnetic]; printed bank cards [encoded]; printed bank cards [magnetic]; multifunction cards for financial services; 
computer communication software to allow customers to access bank account information and transact bank business; 
computer hardware and software for facilitating payment transactions by electronic means; software products for secure 
protected online payments; software relating to payment over the internet and other communications networks; electronic
payment terminal; computer software that allows merchants to accept payment for goods and services by check, credit, 
debit or stored value card over a global computer network; signature capture devices; contactless readers; databases; 
application software for mobile phones; computer programs [downloadable software]; application software for social 
networking services via internet.

Cl.35;Advertising services; outdoor advertising; banner advertising; newspaper advertising; television advertising; 
recruitment advertising; advertising agencies; advertising research; advertising copywriting; cinema advertising; 
advertising analysis; advertising consultation; radio advertising; classified advertising; magazine advertising; online 
advertising; advertising and marketing; press advertising consultancy; creating advertising material; updating advertising 
material; electronic billboard advertising; press advertising services; graphic advertising services; mediation of 
advertising; direct mail advertising; mail-order advertising; arrangement of advertising; direct market advertising; 
advertising for others; digital advertising services; advertising of cinemas; preparation of advertisements; dissemination 
of advertisements; compilation of advertisements; rental of advertisement space and advertising material; provision of 
advertising space; publication of advertising literature; updating of advertising material; advertising services for 
architects; advertising and marketing consultancy; negotiation of advertising contracts; preparation of advertising 
campaigns; pay per click advertising; production of advertising films; consultations relating to advertising; scriptwriting 
for advertising purposes; rental of advertisement space; placing advertisements for others; advertising services relating 
to books; advertising services provided for florists; advertising services relating to newspapers; advertising services 
provided by television; consultancy relating to business advertising; exhibitions (arranging -) for advertising purposes; 
exhibitions (conducting -) for advertising purposes; provision of models for advertising; advertising services relating to 
jewelry; advertising services relating to cosmetics; advertising services relating to perfumery; rental of advertising space 
on the internet for employment advertising; advertising services relating to hotels; online advertising network matching 
services for connecting advertisers to websites; advertising services relating to clothing; advertising, marketing and 
promotional services; providing searchable online advertising guides; advertisement via mobile phone networks; 
collection of information relating to advertising; advertising services for the literary industry; advertising services relating 
to motor cars; brand creation services (advertising and promotion); compilation of statistics relating to advertising; 
arranging of displays for advertising purposes; window dressing services for advertising purposes; business advertising 
services relating to franchising; advertising in periodicals, brochures and newspapers; advertising services relating to 
data bases; advertising services relating to real property; advertising services relating to financial investment; arranging 
and conducting of advertising events; advertising services provided over the internet; issuing and updating of advertising 
texts; advertising, promotional and public relations services; advertising services for the promotion of beverages; 
advertising services by means of sandwich board; organizing exhibitions for commercial or advertising purposes; 
advertising of commercial or residential real estate; advertising services relating to the travel industries; organisation of 
prize draws for advertising purposes; evaluating the impact of advertising on audiences; research services relating to 
advertising and marketing; distribution of advertising, marketing and promotional material; provision of advertising 
space, time and media; organisation of trade fairs for advertising purposes; advertising services for the promotion of e-
commerce; promotion, advertising and marketing of on-line websites; advertising, marketing and promotional 
consultancy, advisory and assistance services; organization of fairs and exhibitions for commercial and advertising 
purposes; organisation of exhibitions and events for commercial or advertising purposes; advertising relating to 
pharmaceutical products and in-vivo imaging products; advertising and marketing services provided by means of social 
media; organisation of customer loyalty programs for commercial, promotional or advertising purposes; organization of 
events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; advertising the goods and 
services of online vendors via a searchable online guide; promoting the goods and services of others through 
advertisements on internet websites; providing a searchable online advertising guide featuring the goods and services of 
other on-line vendors on the internet; advertising of the goods of other vendors, enabling customers to conveniently view 
and compare the goods of those vendors; organisation and conducting of product presentations; organisation of 
exhibitions for business or commerce; organisation of fashion shows for commercial purposes; organisation and 
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management of business incentive and loyalty schemes.

Cl.36;Banking services; online banking services; private banking; computerised banking services; financial banking; 
personal financial banking services; telephone banking services; investment banking services; credit card, debit card, 
store card, bank card, charge card, gift voucher card and other payment card authentication and verification services; 
electronic funds transfer and payment services; processing of transactions made by credit cards, debit cards, store 
cards, bank cards, charge cards, gift voucher cards, other payment cards; currency exchange services; electronic wallet 
services (payment services); financial risk management; financial services; insurance; financial evaluation [insurance, 
banking, real estate]; monetary affairs; services in relation to financial transaction authentication and verification; 
services for secure transfer of money between banks, their customers and merchant accounts; financial services relating 
to analysis of payment transaction data; monetary affairs services being cross border multi-currency exchange services; 
pension funds; pension consultancy; pension investment management; pension management services; pension scheme 
services; pension fund administration; pension fund services; pension advisory services; pension planning services; 
underwriting of pensions; trusteeship of pensions; management pensions schemes; provision of pension information; 
monitoring of pension funds; pension fund investment management; preparation of pension payments; pension fund 
administration services; provision of pension schemes; administration of pension schemes; financial management of 
pensions; financial services relating to pensions; financial advice relating to pensions; counselling services for pension 
funds management; insurance services relating to pension funds; financial management of employee pension plans; 
insurance investigations; insurance research; fire insurance; motor insurance; insurance subrogation; banking 
insurance; medical insurance; commodities insurance; accident insurance; insurance information; studies (insurance -); 
insurance consultation; marine insurance; life insurance; aviation insurance; insurance brokerage; insurance guarantees; 
mortgage insurance; health insurance; credit insurance; insurance underwriting; financial administration of insurance; 
insurance agencies; travel insurance; arranging insurance; home contents insurance; fire insurance valuations; warranty 
insurance services; ship insurance agency; vehicle insurance services; arranging of insurance contracts; insurance 
claims processing; insurance loss assessment; insurance claim settlements; life insurance brokerage; transit insurance 
brokerage; providing insurance information; life insurance agencies; insurance of buildings; insurance for garages; 
insurance claims processing; insurance risk management; transit insurance underwriting; personal insurance services; 
insurance for hotels; home insurance services; insurance for vans; motor insurance brokerage; insurance for offices; 
credit risk insurance; caravan insurance services; professional indemnity insurance; legal expenses insurance; guarantee
insurance services; re-insurance services; brokerage of insurance; property insurance underwriting; transport insurance 
brokerage; marine insurance underwriting; health insurance underwriting; medical insurance underwriting; assessing 
insurance claims; private health insurance; claim assessments (insurance -); endowment insurance services; accident 
insurance underwriting; fire insurance underwriting; mortgage banking insurance; insurance for businesses; insurance 
actuarial services; extended warranty insurance; life insurance underwriting; insurance management services; provision 
of insurance services to insurance companies; variable insurance investment services; insurance brokerage; insurance 
premium financing services; insurance premium rate computing; financial administration of group insurance; arranging 
of life insurance; provision of holiday insurance; insurance for property owners; evaluation for insurance purposes; 
insurance brokerage for property; arranging of credit insurance; insurance of communications apparatus; processing of 
insurance claims; financial management of insurance portfolios; credit risk insurance [factoring]; insurance brokers 
(services of -); providing insurance premium quotations; dental health insurance financial administration; settlement of 
insurance claims; non-life insurance underwriting; financial administration of insurance plans; insurance information and 
consultancy; real estate insurance services; insurance agency and brokerage; insurance underwriting and appraisals and 
assessment for insurance purposes; insurance underwriting in the field of professional liability insurance; underwriting 
relating to transport insurance; insurance brokerage relating to pets; insurance services relating to boats; computerised 
processing of insurance claims; insurance services relating to sport; insurance against loss of credit; insurance relating 
to personal possessions; financial administration of group insurance plans; insurance against loss of documents; 
insurance for third party liability; provision of equipment guarantee insurance; consultancy services relating to 
insurance; financial services relating to insurance; insurance services for mobile telephones; provision of mortgage loan 
insurance; insurance of anti-theft systems; insurance services relating to credit; insurance services relating to aviation; 
insurance services for thatched properties; insurance services relating to holiday accommodation; medical insurance 
services provided to companies; insurance services relating to mechanical breakdown; insurance services relating to 
credit cards; advisory services relating to life insurance; advisory services relating to insurance claims; time and cost 
completion risk insurance; dental health insurance underwriting and brokerage; motor mechanical breakdown insurance 
warranty services; valuation of cargo for insurance purposes; insurance consultancy services relating to fires; insurance 
consultancy services relating to explosions; insurance services relating to sea cargo; insurance services relating to real 
estate; time and cost overrun risk insurance; savings schemes relating to health insurance; advisory services relating to 
insurance contracts; insurance services for the construction industry; financial evaluation services relating to insurance; 
arranging for financing of insurance premiums; brokerage agency relating to ship insurance; insurance services relating 
to nursing homes; computerised information services relating to insurance; insurance services relating to contingency 
planning; provision of ten year insurance policies; insurance of goods while in transit; insurance services relating to 
thatched roofs; insurance services relating to mail order businesses; underwriting insurance for pre-paid health care; 
underwriting of business insurance (services for the -); credit services for payment of insurance premiums; insurance and
financial information and consultancy services; insurance services for the protection of mortgages; insurance services 
for the protection of drivers; financial management of insurance relating to prescription drug benefit plans; providing 
information relating to life insurance underwriting; providing information relating to life insurance brokerage; provision of 
insurance services to reinsurance companies; appraisals for insurance claims of personal property; underwriting 
insurance for pre-paid legal services; insurance claims adjustment services; appraisals for insurance claims of real 
estate; health insurances services relating to coach couriers; insurance services for the provision of emergency cash; 
insurance services for the repayment of medical expense; insurance services relating to cancelled bookings for holidays; 
providing information relating to insurance premium rate computing; providing information relating to non-life insurance 
underwriting; personal insurance relating to liability for repayment of loans; insurance services relating to the loss of 
personal possessions; insurance services relating to structured settlements rendered to lawyers; insurance services 
relating to the theft of personal possessions; personal insurance services relating to the supply of legal services; 
financial valuation, adjustment and settlement services relating to insurance claims; providing purchase protection 
insurance for goods purchased using credit cards; insurance services relating to structured settlements rendered to 
property casualty insurers; providing online information about insurance from a computer database or the internet; 
insurance services relating to purchase protection, price protection and extended warranty for goods purchased using 
credit cards.
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Cl.42;IT consultancy services; design and development of electronic data security systems; design and development of 
new products; rental of financial management software; design of information systems relating to finance; providing 
temporary use of non-downloadable software for analyzing financial data and generating reports; hosting of computerized
data, files, applications and information; providing temporary use of on-line non-downloadable software for processing 
electronic payments; providing temporary use of on-line non-downloadable authentication software for controlling access 
to and communications with computers and computer networks; lease, hire and rental of computer equipment, hardware, 
software and programs; encryption services; electronic signature verification and authorisation services; digital signature 
verification and authorisation services; information, advisory and consultancy services related to all the aforesaid.
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Priority claimed from 10/10/2017; Application No. : VA 2017 02253 ;Denmark 

3805062    17/10/2017
[International Registration No. : 1395528]
SYBO ApS
Jorcks Passage 1 A, 4 DK-1162 Copenhagen DK-1162 Denmark

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment, computers; computer software; games software; software programs for games, including computer games, 
video games and electronic games for use on mobile phones and tablet computers; wireless communication devices and 
handheld electronic devices; computer game software, including recorded and interactive computer game programs and 
computer game programs downloaded via the internet [software]; application software (downloadable) with games for 
computers, tablet computers and mobile phones; USB flash drives [not pre-recorded]; USB chargers; power units and 
packs [batteries]; selfie sticks used as smartphone accessories; films, exposed, including motion pictures, television 
films and animated cartoons; downloadable films, including motion pictures, television films and animated cartoons; 
tablet covers; covers for mobile phones; bags adapted for laptops; mouse pads; computer mouses, including wireless 
computer mouses; 3D glasses; smart glasses; cameras (photography); webcams; stereophonic apparatus; loudspeakers; 
digital video recorders; joysticks; spectacles [optics]; sunglasses; cases for spectacles and sunglasses.

Cl.16;Paper and cardboard; printed matter; bookbinding materials; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; books; computer
game hint books; comics; drawings; posters; calendars; notebooks; diaries, including pocket diaries; photo albums and 
collectors' albums; colouring books; pen and pencil cases; pencils; ball pens; india ink pens; pencil sharpeners; rubber 
erasers; rulers; pads [stationery]; bookbindings; gift wrap paper; instruction sheets; manuals for instructional purposes; 
stickers [stationery]; decalcomania; notepaper; cards and envelopes [stationery].

Cl.25;Clothing, footwear, headgear; sportswear; sports shoes; bathwraps (clothing); masquerade costumes; costumes 
for use in children's dress up play.

Cl.28;Games and playthings; gymnastic and sporting articles; video game apparatus; handheld computer games; 
arcade video game, machines; electronic games; amusement game machines; slot machines [gaming machines]; battery-
powered computer games with LCD screen; controllers for game consoles; video game joysticks; hand-held units for 
playing electronic games and video games; games relating to fictional characters; toy action figurines; playsets for action 
figures; action toys; toy figures; clothing for toy figures; miniatures for use in games; remote control toys; electronic 
toys; skateboards, roller skates and in-line roller skates; bags specially adapted for sports equipment; bags for 
skateboards; costume masks; athletic protective pads and guards for skateboarding in the form of knee pads, elbow 
pads, wrist pads and arm pads.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of on-line computer 
games; providing, arranging and organization of games; game services provided on-line from a computer network; 
electronic games services, including provision of computer games on-line or by means of a global computer network; 
providing interactive multi-player computer games via the internet and electronic communication networks; provision of 
instruction relating to computer software; training services concerned with the use of computer software; providing on-
line information in the field of computer gaming entertainment; providing information on-line relating to computer games 
and computer enhancements for games; providing information to game players about the ranking of their scores of 
games through the web sites; rental of electronic game equipment; entertainment by film; services for the production, 
presentation and rental of films, including motion pictures, television films and animated cartoons; organisation of games 
and competitions, including via the internet; fan club services (entertainment).

Cl.42;Design and development of computer hardware and software; computer programming of computer garner; 
design, development, testing, implementation, maintenance, adaption, upgrading and repair of computer game software; 
hosting services and software as a service and rental of software, including software for computer games; computer 
games software consultancy; providing temporary use of web-based software; providing temporary use of web-based 
applications; providing temporary use of non-downloadable software applications accessible via a website; rental of 
computer game programs.
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3805093    30/11/2017
[International Registration No. : 1395537]
Inclose Solutions AB
c/o Helio, Kistagången 12 SE-164 40 Kista Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software, recorded; computer software applications, 
downloadable; programs (computer -) [downloadable software]; computer programmes [programs], recorded.

Cl.38;Providing internet chatrooms; computer-aided transmission of messages and images; electronic bulletin board 
services [telecommunications services]; transmission of electronic mail; mobile telephone communications; message 
sending; providing telecommunication channels for teleshopping services; telephone conference services; teleshopping 
services; forums [chat rooms] for social networking; provision of on-line forums; providing video conferencing services; 
transmission of digital files; electronic mail transmission; transmission of messages and images.
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Priority claimed from 17/05/2017; Application No. : 016731895 ;European Union 

3805132    07/11/2017
[International Registration No. : 1395334]
RÜTGERS Germany GmbH
Kekuléstr. 30 44579 Castrop-Rauxel Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, unprocessed artificial resins, unprocessed plastics; aromatic chemical compounds, 
plasticizers for resins, resin modifier.

Cl.2;Preservatives against deterioration of wood, colorants, carbon black.

Cl.4;Petroleum distillation products, coke.

Cl.17;Natural and synthetic rubber.

Cl.19;Pitch, coal tar and petroleum pitch.
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Priority claimed from 21/02/2017; Application No. : 016389132 ;European Union 

3805194    21/07/2017
[International Registration No. : 1395632]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; coin-operated mechanisms; computer and video games software; games software, in 
particular for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; video games (software); computer games provided through a global computer network or supplied by means 
of multi-media electronic broadcast or through telecommunications or electronic transmission or via the internet; 
computer games, leisure and recreational software, video games and computer software, all being provided in the form of 
storage media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; computer hardware and software for casino and amusement arcade games, for gaming 
machines, slot machines, video lottery gaming machines with or without prize payout and/or for gaming via 
telecommunications networks and/or the internet, with or without prize payouts, for gaming with or without prize payouts 
via the internet or via telecommunications networks, or for gaming with or without prize payouts for use in 
telecommunications apparatus; gaming software that generates or displays wager outcomes of gaming machines; 
operational computer games software.

Cl.28;Games; toys; gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); 
games for amusement arcades (included in this class); coin-operated video gaming apparatus; video games apparatus 
adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-
operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; electronic game entertainment 
apparatus and parts thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including 
video games), other than adapted for use with external screens or monitors only; electropneumatic and electric slot 
machines with pulling handles (gaming machines); gaming tables, in particular for table football, billiards, sliding games; 
flying discs (toys) and darts; gaming machines, namely, electric, electronic or electromechanical apparatus for bingo 
games, lotteries or video lottery games and for betting offices, connected or unconnected to a computer network; LCD 
games consoles; automatic gaming machines; the aforesaid automatic gaming machines operating in networks; 
apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic machines, included in 
this class; automatic lottery machines.
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Priority claimed from 20/02/2017; Application No. : 302017000018833 ;Italy 

3805228    22/02/2017
[International Registration No. : 1395227]
FRATELLI CARLI S.P.A.
Via Garessio, 11/13 I-18100 IMPERIA Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices; hair care preparations; cosmetic dyes; 
cosmetics for the face; day creams, night creams; creams for cleansing the face; face creams; detergents; lotions and 
creams for cleaning the skin of the face and body; concealers; facial powders; rouges; skin care preparations; non-
medicated skin care preparations; body scrub; moisturizing creams; bath foam; shaving soap; shaving preparations; 
aftershave; make-up; deodorants for the skin; astringents for cosmetic purposes; masques and facial packs; bathing 
scented oil; eye shadow; mascara; lipstick; lip gloss; make-up foundations; nail varnish; nail care preparations; 
cosmetics in the form of powder; personal deodorants for men and women and antiperspirants; soaps for children; 
shampoo; hair dyes; eau de toilette; deodorant for personal use; body spray for personal use; eau de Cologne; eau de 
parfum; liquid perfumes; oils for perfumes and scents; body lotion; body and foot care products namely, body milk, non-
medicated foot cream, hand cream, creams for firming the skin, cosmetic preparations for slimming purposes; foot 
smoothing stones; bath oils and bath salts, cosmetic preparations for the bath and shower; non-medicated bath 
preparations; sun care preparations; room fragrances.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; hygiene products for medical purposes; bandaging materials; materials for dental use, 
dental plaster; acetates for pharmaceutical purposes; air purification preparations; breath fresheners for medical 
purposes; chemical preparations for pharmaceutical purposes; detergents for medical purposes; eye-washes; adhesive 
tapes for medical purposes; lotions for pharmaceutical purposes; lotions for veterinary purposes; mineral food 
supplements; pharmaceutical preparations for skin care and treatment; protein dietary supplements; propolis dietary 
supplements; remedies for foot perspiration; remedies for perspiration; vitamin preparations; treatments for care of 
blemishes.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; beauty consultation services in the selection and use of cosmetics, fragrances, beauty 
aids, personal care products, and bath, body and beauty products; consultancy services relating to beauty; providing 
information about beauty; make-up application services; beauty analysis to determine cosmetics that are best suited for 
particular individuals; cosmetic skin care services; nail care; cosmetic body care services; cosmetic face care services; 
information and advisory services relating to the aforesaid.
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Priority claimed from 06/09/2016; Application No. : 302016000090240 ;Italy 

3805236    10/02/2017
[International Registration No. : 1395013]
RENE' CAOVILLA S.P.A.
Via Paradisi, 1 I-30032 Fiesso d'Artico (VE) Italy

Proposed to be Used
IR DIVISION
Cl.14;Agates; jet, unwrought or semi-wrought; amulets [jewelry]; anchors [clock- and watchmaking]; rings [jewelry]; 
spun silver [silver wire]; silver, unwrought or beaten; barrels [clock- and watchmaking]; pendulums [clock- and 
watchmaking]; bracelets [jewelry]; watch bands; busts of precious metal; watch cases [parts of watches]; clock cases; 
watch chains; chains [jewelry]; clasps for jewelry; charms [jewellery, jewelry (Am.)]; jewelry cases; necklaces [jewelry]; 
chronographs [watches]; chronometers; stopwatches; chronoscopes; diamonds; tie clips; figurines [statuettes] of 
precious metal; threads of precious metal [jewellery]; gold thread [jewelry]; silver thread [jewelry]; cuff links; copper 
tokens; jewelry; ivory jewelry; cloisonné jewelry; jewelry of yellow amber; badges of precious metal; iridium; clock hands; 
alloys of precious metal; ingots of precious metals; movements for clocks and watches; medals; lockets [jewelry]; 
precious metals, unwrought or semi-wrought; watch springs; coins; works of art of precious metal; olivine [gems]; 
earrings; ornaments [jewelry]; ornaments of jet; shoe ornaments of precious metal; hat ornaments of precious metal; 
gold, unwrought or beaten; clocks; atomic clocks; wristwatches; watches; control clocks [master clocks]; clocks and 
watches, electric; osmium; palladium; pearls made of ambroid [pressed amber]; pearls [jewelry]; beads for making 
jewelry; semi-precious stones; precious stones; platinum [metal]; key rings [trinkets or fobs]; jewelry rolls; dials [clock- 
and watchmaking]; sundials; rhodium; clockworks; ruthenium; boxes of precious metal; cases for watches and clocks; 
jewellery caskets; tie pins; pins [jewelry]; ornamental pins; brooches [jewelry]; spinel [precious stones]; statues of 
precious metal; paste jewelry [costume jewelry]; chronometric instruments; alarm clocks; watch glasses.

Cl.18;Clothing for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; shoulder belts 
[straps] of leather; harness for animals; mountaineering sticks; walking sticks;umbrella sticks; vanity cases, not fitted; 
trunks [luggage]; travelling trunks; bags; sling bags for carrying infants; beach bags; bags for sports; shopping bags; 
wheeled shopping bags; chain mesh purses; purses; handbags; travelling sets [leatherware]; tool bags, empty; bridles 
[harness]; straps for soldiers' equipment; bridoons; kid; game bags [hunting accessories]; briefcases; school satchels; 
cases of leather or leatherboard; leatherboard; halters; girths of leather; collars for animals; horse collars; horse 
blankets; leather laces; leather straps; straps of leather [saddlery]; harness straps; straps for skates; leather, unworked or
semi-worked; horseshoes; leather thread; moleskin [imitation of leather]; umbrella covers; whips; knee-pads for horses; 
casings, of leather, for springs; covers for horse saddles; pads for horse saddles; trimmings of leather for furniture; 
harness fittings; leather leashes; imitation leather; walking stick handles; umbrella handles; suitcase handles; slings for 
carrying infants; pouch baby carriers; cat o' nine tails; chin straps, of leather; bits for animals [harness]; muzzles; 
parasols; blinkers [harness]; fur; umbrellas; goldbeaters' skin; animal skins; cattle skins; curried skins; chamois leather, 
other than for cleaning purposes; parts of rubber for stirrups; business card cases; credit card cases [wallets]; card 
cases [notecases]; pocket wallets; music cases; reins; net bags for shopping; haversacks; nose bags [feed bags]; bags 
[envelopes, pouches] of leather, for packaging; bags for campers; travelling bags; bags for climbers; boxes of leather or 
leatherboard; boxes of vulcanised fibre; hat boxes of leather; butts [parts of hides]; walking stick seats; riding saddles; 
stirrups; stirrup leathers; umbrella or parasol ribs; frames for umbrellas or parasols; handbag frames; traces [harness]; 
valises; briefcases for documents; attaché cases; garment bags for travel; valves of leather; rucksacks.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
clothing for gymnastics; dresses; suits; jumper dresses; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; sweat-absorbent underwear; boas 
[necklets]; teddies [underclothing]; braces for clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; 
footwear; boots for sports; stockings; sweat-absorbent stockings; socks; breeches for wear; bathing trunks; albs; shirts; 
short-sleeve shirts; bodices [lingerie]; sports singlets; hats; top hats; paper hats [clothing]; coats; hoods [clothing]; hat 
frames [skeletons]; chasubles; belts [clothing]; money belts [clothing]; tights; collars [clothing]; detachable collars; 
camisoles; headgear for wear; layettes [clothing]; corselets; bathing suits; masquerade costumes; beach clothes; 
neckties; ascots; bathing caps; shower caps; panties; headbands [clothing]; pocket squares; fittings of metal for 
footwear; ready-made linings [parts of clothing]; scarfs; gabardines [clothing]; boot uppers; gaiters; jackets [clothing]; 
garters; fishing vests; stuff jackets [clothing]; skirts; overalls; aprons [clothing]; girdles; gloves [clothing]; mittens; ski 
gloves; welts for footwear; readymade clothing; paper clothing; knitwear [clothing]; jerseys [clothing]; leggings [leg 
warmers]; leggings [trousers]; liveries; hosiery; sports jerseys; sweaters; muffs [clothing]; maniples; pelerines; mantillas; 
sleep masks; skorts; miters [hats]; boxer shorts; babies' pants [underwear]; underpants; wet suits for water-skiing; vests; 
trousers; slippers; ear muffs [clothing]; parkas; pelisses; furs [clothing]; shirt yokes; pajamas (Am.); cuffs; ponchos; tips 
for footwear; stocking suspenders; sock suspenders; brassieres; heelpieces for stockings; sandals; bath sandals; saris; 
sarongs; neck scarfs [mufflers]; footmuffs, not electrically heated; footwear; esparto shoes or sandals; bath slippers; 
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gymnastic shoes; beach shoes; football boots; sports shoes; ski boots; shawls; sashes for wear; wimples; inner soles; 
overcoats; outerclothing; dress shields; petticoats; trouser straps; slips [underclothing]; shirt fronts; half-boots; lace 
boots; boots; fur stoles; soles for footwear; studs for football boots; heels; heelpieces for footwear; pockets for clothing; 
tee-shirts; togas; footwear uppers; turbans; combinations [clothing]; uniforms; valenki [felted boots]; veils [clothing]; 
dressing gowns; visors [headwear]; cap peaks; wooden shoes.
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Priority claimed from 26/05/2017; Application No. : 16773731 ;European Union 

3805247    20/11/2017
[International Registration No. : 1395061]
RANCILIO GROUP S.P.A.
Viale della Repubblica, 40, Frazione Villastanza I-20015 Parabiago (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee dosing grinders; coffee mills, electric; dishwashers; dishwashing machines, namely cup and glass 
washing machines; automatic dishwashers; electric mixer for mixing food; electric stirring appliances, namely blenders, 
automatic whipping machines; power-operated ice crusher for edible ice; beaters, electric; electric squeezers for fruit and 
vegetables; beverage dispensing machines; beverages preparation machines, electromechanical; electromechanical 
machines for preparing hot beverages; temperature-controlled food and beverage dispensing units in the nature of 
vending machines.

Cl.11;Electric espresso coffee machines; electric coffee makers; electric coffee machines, automatic coffee machines; 
parts and accessories for electric coffee machines, namely coffee filters, electric coffee filters, filter holders, steam 
wands, boilers, water softening units; steam wands specially adapted for use with electric espresso coffee machines; 
steam generating apparatus and devices; steaming apparatus (electric) for cooking; hot water boilers for beverage 
making; devices for hot water production; temperature-controlled food and beverages dispensing units, other than 
vending machines; refrigerators; refrigerating counters; freezers; freezers for making ice-creams; machines for making 
edible-ice; cup and plate warmers.

Cl.30;Coffee (roasted, powdered, granulated, or in drinks); caffeine-free coffee; coffee blends; prepared coffee, cocoa, 
chocolate and tea based beverages; tea; theine-free tea; tea blends; chocolate, cocoa; tea, chocolate, cocoa and coffee 
substitutes.
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Priority claimed from 10/04/2017; Application No. : UK00003224086 ;United Kingdom 

3806543    09/10/2017
[International Registration No. : 1395143]
Brandenburg (UK) Limited.
29 Navigation Drive, Hurst Business Park Brierley Hill, West Midlands DY5 1UT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Pest detectors; parts and fittings for the aforesaid; apparatus for recording, transmission or reproduction of sound 
or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; data 
processing equipment, computers; computer software; computer programmes [programs], recorded; computer programs 
[downloadable software]; data processing apparatus; diagnostic apparatus, not for medical purposes; electronic 
publications, downloadable; intercommunication apparatus; monitoring apparatus, electric; monitors [computer 
programs]; observation instruments; electric installations for the remote control of industrial operations; scanners [data 
processing equipment]; smartphones; smart watches; tablet computers; telephone apparatus; transmitters 
[telecommunication]; sensor units; capacitance sensors; monitoring and/ or sensing systems; transceivers; none being 
for use in respect of packaging applications and all being in respect of pests, vermin, insects, parasites and bird control 
applications.

Cl.21;Insect traps; fly catchers; articles for cleaning purposes; electric devices for attracting and killing insects; fly 
traps; insect traps; mouse traps; rat traps; insect killing apparatus; insect attracting and/or killing apparatus 
incorporating lamps; insecticidal apparatus in the form of lamps; electric devices for attracting and/or killing insects.

Cl.37;Services in respect of the detection, control and extermination of pests, vermin, insects, parasites and birds (not 
for agricultural purposes); installation, maintenance and repair of pest control apparatus services; pest exterminating 
services; vermin exterminating services, other than for agriculture.
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Priority claimed from 25/04/2017; Application No. : 701822 ;Switzerland 

3806544    15/08/2017
[International Registration No. : 1394949]
Baumann Federn AG
Speerstrasse 6 CH-8630 Rüti Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Springs (metal hardware).

Cl.7;Springs (parts of machines).
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Priority claimed from 15/02/2016; Application No. : 30 2016 004 615 ;Germany 

3806607    15/08/2016
[International Registration No. : 1395299]
Engelbert Strauss GmbH & Co. KG
Frankfurter Straße 98-108 63599 Biebergemünd Germany

Proposed to be Used
IR DIVISION
Cl.9;Safety, security, protection and signaling devices; work clothing for protection against accident or injury; clothing 
for protection against fire; footwear for protection against accident or injury; safety gloves for protection against accident 
or injury; reflective clothing for the prevention of accidents; reflective safety vests; protective helmets; protective 
eyewear; sunglasses; spectacle cases; breathing masks; knee-pads for workers; protection devices for personal use 
against accidents; measuring, detecting and monitoring instruments, indicators and controllers; cases adapted for mobile 
phones; parts and fittings for all the aforesaid goods (included in this class).

Cl.25;Clothing; headgear; footwear; work clothes; work coats; work shoes; weatherproof clothing; children's wear; t-
shirts; sweatshirts; hooded pullovers; pullovers; shirts; pants; overalls; shorts; jackets; vests; coats; dresses; skirts; 
swim wear; underwear; neckerchiefs; bandanas; neck scarfs; neckties; aprons [clothing]; waist belts; braces for clothing 
[suspenders]; gloves [clothing]; caps [headwear]; insoles [for shoes and boots]; socks and stockings; parts and fittings 
for all the aforesaid goods (included in this class).
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Priority claimed from 18/01/2017; Application No. : 016257172 ;European Union 

3806608    18/07/2017
[International Registration No. : 1395310]
SGL CFL CE GmbH
Werner-von-Siemens-Str. 18 86405 Meitingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Graphite for use in industry; carbons and graphite mixtures containing tar, pitch, unprocessed artificial resins or 
other binding agents in particular for manufacturing linings.

Cl.19;Refractory furnace linings, not of metal; refractory blocks to be used as furnace lining, not of metal; furnace 
bricks; cement and cement mixes in the form of a binding agent, of tart and/or pitch and/or artificial resin, and carbon 
and/or graphite, for manufacturing corrosion-resistant or refractory linings for furnaces; furnace linings, namely carbon 
and graphite bricks.
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Priority claimed from 31/05/2017; Application No. : 302017000059452 ;Italy 

3806611    11/08/2017
[International Registration No. : 1395315]
ITALPOLLINA S.P.A.
Località Casalmenini, 10 I-37010 RIVOLI VERONESE (VR) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for agriculture, horticulture and forestry; manures; manures; root-stimulating, growth-promoting and 
protective preparations for plants; biostimulators; root stimulants for plants.

Cl.5;Preparations for destroying vermin; fungicides, herbicides; herbicides for the treatment of seeds; antiparasitic 
preparations.
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3806612    25/10/2017
[International Registration No. : 1395287]
LIMITED LIABILITY COMPANY "MOSAIC"
¿¿-kt Sevastopolskiy, 45, korp. 1, kv. 58 RU-117186 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Lip glosses; scented water; cotton wool for cosmetic purposes; toilet water; perfumery; creams for leather; 
cosmetic creams; lotions for cosmetic purposes; oils for cosmetic purposes; oils for toilet purposes; oils for cleaning 
purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; almond milk for cosmetic purposes; 
cleansing milk for toilet purposes; soap; deodorant soap; cakes of toilet soap; cakes of soap; almond soap; cosmetic 
kits; cotton sticks for cosmetic purposes; dentifrices; lipsticks; pomades for cosmetic purposes; cosmetic preparations 
for baths; toiletries; douching preparations for personal sanitary or deodorant purposes [toiletries]; mouthwashes, not for 
medical purposes; make-up removing preparations; aloe vera preparations for cosmetic purposes; sunscreen 
preparations; tissues impregnated with cosmetic lotions; astringents for cosmetic purposes; cosmetic preparations for 
skin care; detergents other than for use in manufacturing operations and for medical purposes; degreasers other than for 
use in manufacturing processes; scouring solutions; talcum powder, for toilet use; shampoos; dry shampoos; cosmetic 
preparations for baths, namely gels and foams; baby cotton sticks soaked with lotion, for cosmetic purposes.

Cl.5;Antiseptic cotton; aseptic cotton; mineral waters for medical purposes; thermal water; air deodorising 
preparations; babies' diapers [napkins]; babies' napkins [diapers]; breast-nursing pads; bandages for dressings; food for 
babies; pharmaceutical preparations for skin care; lacteal flour for babies.
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3806620    17/09/2017
[International Registration No. : 1395322]
Cornelia Wiltschko
Breinberg Mitte 3 A-5202 Neumark am Wallersee Austria

Proposed to be Used
IR DIVISION
Cl.29;Prepared meals containing [principally] chicken; prepared meals containing [principally] eggs; prepared dishes 
consisting principally of meat; prepared meals consisting principally of game; prepared meals consisting substantially of 
seafood; prepared meals consisting primarily of meat substitutes; prepared meals containing [principally] bacon; frozen 
prepared meals consisting principally of vegetables; prepared meals made from poultry [poultry predominating]; prepared
dishes consisting primarily of fishcakes, vegetables, boiled eggs, and broth (oden); ready cooked meals consisting 
wholly or substantially wholly of meat; ready cooked meals consisting wholly or substantially wholly of game; dairy 
products and dairy substitutes; sausage skins and imitations thereof; soups and stocks, meat extracts; processed fruits, 
fungi and vegetables (including nuts and pulses); birds eggs and egg products; oils and fats; meat; fish, seafood and 
molluscs.

Cl.30;Ready-made dishes containing pasta; rice-based prepared meals; prepared meals in the form of pizzas; dry and 
liquid ready-to-serve meals, mainly consisting of rice; ice, ice creams, frozen yogurts and sorbets; coffee, teas and cocoa 
and substitutes therefor; salts, seasonings, flavourings and condiments; processed grains, starches, and goods made 
thereof, baking preparations and yeasts; sugars, natural sweeteners, sweet coatings and fillings, bee products; bakery 
goods; sweets (candy), candy bars and chewing gum; pastries, cakes, tarts and biscuits (cookies); snacks manufactured 
from muesli.

Cl.35;Retailing and wholesaling, including via the internet, in the field of foodstuffs, in particular ready meals.
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Priority claimed from 08/11/2017; Application No. : UK00003269270 ;United Kingdom 

3806628    14/11/2017
[International Registration No. : 1395337]
Subsea 7 Limited
40 Brighton Road Sutton, Surrey SM2 5BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metallic connectors for pipes and pipe linings; metallic apparatus for connecting pipelines, namely, metallic 
couplings, connectors and joints for connecting pipelines; metallic apparatus for connecting pipe linings, namely, 
metallic couplings, connectors and joints for connecting pipe linings; lined pipelines of metal; metallic frits being items of 
metal hardware; parts and fitting for all the aforesaid.

Cl.17;Non-metallic pipe linings; polymer pipe linings; non-metallic connectors for pipes and pipe linings; non-metallic 
apparatus for connecting pipelines, namely, non-metallic couplings, connectors and joints for connecting pipelines; non-
metallic apparatus for connecting pipe linings, namely, non-metallic couplings, connectors and joints for connecting pipe 
linings; parts and fitting for all the aforesaid.

Cl.37;Services for the lining of pipes; installation of linings in pipelines; pipeline construction; servicing and 
maintenance of pipelines and linings for pipes; information, advisory and consultancy services relating to all the 
aforesaid.

Cl.40;Welding services.
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Priority claimed from 19/05/2017; Application No. : 016754293 ;European Union 

3806639    16/11/2017
[International Registration No. : 1395340]
Arrival Ltd
Unit 2, Southam Road Banbury, Oxfordshire OX16 2DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Motors for vehicles that travel by air and water; powertrains and drivetrains for vehicles that travel by air and water;
transmissions (including continuously variable transmissions and auxiliary drives) for vehicles that travel by air and 
water; clutches and couplings for vehicles that travel by air and water; mechanical control systems and hydraulic control 
systems for regulation of drive speed ratio or drive torque in transmissions for vehicles that travel by air and water; 
motors and generators for use as auxiliary power sources and range extenders for electric vehicles that travel by air and 
water; non-road mobile machinery, namely, gardening, agricultural and farming machinery; parts and fittings for the 
aforesaid goods; non-road mobile machinery, namely excavators, loaders, bulldozers and mobile cranes.

Cl.9;Electrical and electronic control systems and software control systems; electronic control systems and software 
control systems for motors; electronic control systems and software control systems for transmissions (including 
continuously variable transmissions and auxiliary transmissions); data-processing equipment and computers for vehicles 
and for vehicle motors; computer software for vehicles; cruise controls for vehicles; electronic keys; batteries; vehicle 
batteries; battery chargers; solar battery chargers; electric battery chargers; battery charging devices; inverters; electric 
accumulators; fuses; speedometers; odometers; water-, oil- and fuel-level indicators; fluid level measuring apparatus; 
automatic vehicle tyre pressure indicators; thermostats and temperature regulators; voltage regulators; apparatus for 
recording, transmission or reproduction of sound or images; displays and display panels for vehicles; warning lamps for 
vehicles; emergency light bars for vehicles; vehicle breakdown warning lamps and warning triangles; sirens; alarms; 
remote controls for operating vehicle alarms; remote control apparatus for opening and closing vehicle doors; power 
locks for vehicles; electric locks for vehicles; communications apparatus for vehicles; vehicle speed control apparatus; 
automatic vehicle driving control apparatus; integrated electronic driver assistance systems for vehicles; on-board 
electronic systems for providing parking assistance; integrated electronic safety systems for vehicles; vehicle tracking 
apparatus; navigation apparatus; fire extinguishing apparatus; telemetry apparatus; data processing equipment; 
computer hardware modules for use in electronic devices using the Internet of Things [IoT]; cloud servers; cloud 
computer software; downloadable cloud computing software; application software for cloud computing services; electric, 
electrical, electronic impact, shock, proximity, distance, movement, motion, timing, laser, range, position, position 
detection, position fixing, position determining, acceleration, pollutant, measuring, pressure, electronic measurement, 
speed measuring, optical speed, air temperature sensors and related software; radars; lidars; cameras and time of flight 
cameras; parts and fittings for the aforesaid goods; none of these goods being used in connection with scientific 
research, and in pharmaceutical and medical fields, all relating to genetics, genomics, biochemical, ancestry, health care, 
wellness, individual lifestyle, fitness, personal coaching, dietetic services, nutrition.

Cl.12;Motors for land vehicles; powertrains and drivetrains for land vehicles; transmissions (including continuously 
variable transmissions and auxiliary drives) for land vehicles; clutches and couplings for land vehicles; mechanical 
control systems and hydraulic control systems for regulation of drive speed ratio or drive torque in transmissions for land
vehicles; motors and generators for use as auxiliary power sources and range extenders for electric land vehicles; non-
road mobile machinery, namely, snowmobiles, dirt bikes, all-terrain vehicles, golf carts [vehicles], inland waterway 
vessels, industrial trucks and forklifts; parachutes for use in vehicles; parachutes for arresting the motion of vehicles; 
drag parachutes for vehicles; airbags for vehicles; inflated energy absorbers for vehicles; electric vehicles that travel by 
land, air or water; range extended electric vehicles that travel by land, air or water; electric cars, buses and trucks; range 
extended electric cars, buses and trucks; electric flying cars; range extended electric flying cars; driverless vehicles that 
travel by land, air or water; autonomous vehicles that travel by land, air or water; remote controlled vehicles; remote 
controlled flying objects being air vehicles; racing vehicles that travel by land, air or water; electric bicycles; electrically 
assisted bicycles; anti-theft alarms; alarm systems for cars; alarms for vehicles; parts and fittings for the aforesaid 
goods.

Cl.37;Vehicle construction; vehicle repair and maintenance; vehicle servicing and tuning; vehicle painting, polishing 
and cleaning; vehicle rustproofing; refurbishment of vehicles; installation of parts for vehicles; fitting replacement vehicle 
parts; vehicle window replacement; repair of vehicle parts; vehicle tyre fitting and repair; inspection of vehicles prior to 
repair or maintenance; installation of electric and electronic equipment in automobiles; vehicle battery charging; battery 
charging service for motor vehicles; replacement of batteries; information, advice and consultancy relating to all the 
foregoing services.

Cl.40;Customisation of vehicles that travel by land, air or water; custom-built construction of vehicles that travel by 
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land, air or water; custom construction of vehicles that travel by land, air or water; information, advice and consultancy 
relating to all the foregoing services.

Cl.42;Design, research and development services for others in the engineering and automotive industries; design and 
development of vehicles that travel by land, air or water; design, research and development services for others in relation 
to vehicle parts and components; design, research and development services for others in relation to motors and 
transmissions for vehicles that travel by land, air or water; textile design services for vehicle trim; inspection and testing 
of vehicles that travel by land, air or water; scientific and technological services and research and design thereto, namely, 
monitoring and reporting data; development of new data monitoring and collecting technologies; design and development
of computer hardware and software for data measuring, monitoring and reporting; application service provider (ASP) 
featuring software for management, monitoring and reporting data; providing temporary use of non-downloadable 
computer software for management, monitoring and reporting data; cloud computing; cloud computing services; 
providing virtual computer systems and environments through cloud computing; design and development of operating 
software for cloud computing networks; information, advice and consultancy relating to all the foregoing services; none 
of these services being used in connection with scientific research, and in pharmaceutical and medical fields, all relating 
to genetics, genomics, biochemical, ancestry, health care, wellness, individual lifestyle, fitness, personal coaching, 
dietetic services, nutrition.
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Priority claimed from 23/08/2017; Application No. : 017138488 ;European Union 

3806694    28/09/2017
[International Registration No. : 1395050]
UiPath SRL
Str. Dr. Ernest Djuvara 3-5, Et. 3, Sector 6 Bucharest Romania

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; downloadable computer utility programs; computer software 
applications, downloadable; application software for cloud computing services.

Cl.35;Assistance in management of business activities; assistance and advice regarding business management; 
management assistance in business affairs; business assistance, management and administrative services; management 
and operation assistance to commercial businesses; assistance and advice regarding business organisation and 
management; advice relating to the organisation and management of business; business management assistance for 
industrial or commercial companies; assistance, advisory services and consultancy with regard to business 
management; assistance to commercial enterprises in the management of their business; commercial assistance in 
business management; efficiency experts; business efficiency expert services; business organisation consulting; 
business organization and operation consultancy; business management and organization consultancy; business 
management and enterprise organization consultancy; business organization and management consultancy including 
personnel management; assistance, advisory services and consultancy with regard to business organization; advisory 
services for business management; business management consultancy and advisory services; business consulting; 
professional consultancy relating to business management; business information; collecting information for business; 
dissemination of business information; computer assisted business information; business advisory and information 
services; information in business matters; business information for enterprises (provision of -); research of business 
information; computerised business information services; provision of business information; analysis of business 
information; computerised business information retrieval; business statistical information services; business advice, 
inquiries or information; provision of business and commercial information; computerised business information 
processing services; business research and information services; provision of statistical information relating to 
business; provision of business management information; provision of computerised data relating to business; 
information services relating to businesses; information services relating to business matters; providing business 
information via a web site; provision of computerised business management information; drawing up of business 
statistical information; economic information services for business purposes; business analysis, research and 
information services; compilation of business statistics and commercial information; advice and information concerning 
commercial business management; information or enquiries on business and marketing; computerised information 
services to business opportunities appraisals; provision of commercial and business contact information; provision of 
business information via global computer networks; provision of computerised information relating to business records; 
providing business information by way of computer terminals; provision of on-line business and commercial information; 
providing information about commercial business and commercial information via the global computer network; updating 
of business information on a computer data base; business consultancy relating to the administration of information 
technology; providing business information directory services, via a global computer network; information and data 
compiling and analyzing relating to business management; business management consulting services in the field of 
information technology; provision of commercial business information by means of a computer database; business 
information services provided on-line from a computer database or the internet; business information services provided 
online from a global computer network or the internet; providing business information, also via internet, the cable 
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network or other forms of data transfer; compilation of information into computer databases; compilation and 
systemization of information into computer databases; compilation of statistics; compilation of business statistics; 
compilation of statistics [for business or commercial purposes]; computerized file management; data search in computer 
files for others; document reproduction; outsourcing services [business assistance]; systemization of information into 
computer databases; updating and maintenance of data in computer databases; none of the aforementioned services 
being in relation to alcoholic beverages.

Cl.38;Transmission of information for business purposes; providing access to databases; providing access to online 
computer databases; providing access to and leasing access time to computer databases; providing access to databases 
in computer networks; providing access to electronic communications networks and electronic databases; 
communications by computer terminals; computer-aided transmission of messages and images; computer aided 
transmission of messages, information and images; streaming of data; transmission of digital files.

Cl.41;Teaching and training in business, industry and information technology; arranging and conducting of 
conferences; arranging, conducting and organisation of conferences; arranging and conducting of commercial, trade and 
business conferences; arranging and conducting of seminars; arranging and conducting of seminars and workshops; 
arranging, conducting and organisation of seminars; programming [scheduling of programs] on a global computer 
network.

Cl.42;Providing temporary use of non-downloadable computer programs; cloud computing; consulting in the field of 
cloud computing networks and applications; rental of operating software for accessing and using a cloud computing 
network; programming of operating software for accessing and using a cloud computing network; design and 
development of operating software for accessing and using a cloud computing network; providing temporary use of on-
line non-downloadable operating software for accessing and using a cloud computing network; computer programming; 
scientific computer programming services; computer software programming services; computer programming and 
maintenance of computer programs; computer programming for data processing; computer design and programming 
services; computer programming and software design; computer programming for the internet; research relating to 
computer programming; computer programming services for data warehousing; design, development and programming 
of computer software; technical consultancy services relating to computer programming; computer programming for data 
processing and communication systems; computer programming services for commercial analysis and reporting; 
programming of computer software for reading, transmitting and organising data; programming of computer software for 
evaluation and calculation of data; advisory services relating to computer programming; computer software design; 
software design and development; computer software design and updating; design and writing of computer software; 
design and development of computer software architecture; design, maintenance and up-dating of computer software; 
design, drawing and commissioned writing of computer software; research, development, design and upgrading of 
computer software; design, maintenance, development and updating of computer software; design, maintenance, rental 
and updating of computer software; design and development of computer software for process control; consultancy 
relating to the design and development of computer software programs; design and development of computer software 
for reading, transmitting and organising data; design and development of computer software for evaluation and 
calculation of data; providing information about the design and development of computer software, systems and 
networks; rental of software; rental of computer database software; rental of computer software and programs; rental and 
maintenance of computer software; computer system analysis; advisory services relating to computer systems analysis; 
computer system design; advisory services relating to computer systems design; design services relating to the 
development of computerised information processing systems; computer software consultancy; professional advisory 
services relating to computer software; technical consultancy relating to the installation and maintenance of computer 
software; technical consultancy relating to the application and use of computer software; providing information, advice 
and consultancy services in the field of computer software; consultancy and information services relating to the design, 
programming and maintenance of computer software; research and consultancy services relating to computer software; 
consultancy services relating to computer networks using mixed software environments; computer technology 
consultancy; computer and information technology consultancy services; consultancy in the field of computer security; 
professional consultancy relating to computer security; conversion of computer programs and data, other than physical 
conversion; electronic data storage; computer services concerning electronic data storage; compression of data for 
electronic storage; electronic data storage and data back-up services; electronic storage services for archiving 
databases; electronic storage services for archiving databases, images and other electronic data; temporary electronic 
storage of information and data; information technology [IT] consultancy; providing information on computer technology 
and programming via a web site; installation of software; installation and maintenance of computer programs; installation 
and customisation of computer applications software; installation, maintenance and updating of computer software; 
installation, repair and maintenance of computer software; installation, maintenance, updating and upgrading of computer
software; installation, setting up and maintenance of computer software; installation, maintenance, repair and servicing of 
computer software; installation, maintenance and repair of software for computer systems; maintenance of computer 
programs; development and maintenance of computer software; maintenance and updating of computer software; 
maintenance and upgrading of computer software; development and maintenance of computer database software; 
maintenance of computer software relating to computer security and prevention of computer risks; updating and 
maintenance of computer software and programs; monitoring of computer systems by remote access; off-site data 
backup; outsource service providers in the field of information technology; research and development for others; 
software as a service [SaaS]; technological consultation services; updating of computer software; updating and 
upgrading of computer software; updating of computer software for others; updating of computer software for databases; 
updating of computer software relating to computer security and prevention of computer risks; updating of computer 
programs.
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Priority claimed from 20/07/2017; Application No. : 3676544 ;Spain 

3806772    24/07/2017
[International Registration No. : 1395908]
INDUSTRIA DE DISEÑO TEXTIL, S.A. (INDITEX, S.A.)
Avenida de la Diputación, Edificio Inditex E-15142 ARTEIXO (A CORUÑA) Spain

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery products; essential oils; cosmetics; hair lotions; dentifrices; polish, cream and cobblers' 
wax for footwear; tailors' wax; shoemakers' wax; wax for leather; depilatory wax; laundry wax; parquet floor wax; 
shampoos; cosmetic kits; depilatory products; make-up removing preparations; deodorants for personal use (perfumery); 
lipstick; cosmetic pencils; hair spray and nail polish; nail polish removing products; tissues impregnated with cosmetic 
lotions; cloths impregnated with a detergent for cleaning; after-shave lotions; lotions for cosmetic use; make-up 
products; pomades for cosmetic use; stain removers; sachets for perfuming linen; nail care products; bleaches for 
cosmetic use; flower extracts (perfumery); incense; scented wood; decorative patterns for cosmetic use; false eyelashes 
and nails; pumice stone; fragrant potpourris; cosmetic preparations for slimming; cosmetic preparations for baths; hair 
waving preparations; detergents for launderettes; non-medicinal toiletries; oral hygiene products other than for medical 
use; bath salts other than for medical use; oils for toiletry purposes; sunscreen products; eau de Cologne; deodorant 
soaps; talcum powder for toiletry purposes; adhesives for cosmetic use; greases for cosmetic use; abrasive cardboard 
for finger nail use; abrasive papers; sandpaper; abrasive granules; shaving products; color-brightening chemicals for 
household use (laundry); cotton sticks for cosmetic use; beauty masks; mustache wax; bleaching products for laundry 
use; leather bleaching products; whitening gels for dental use; products for whitening (bleach); hair colorants; eyebrow 
cosmetics; cleaning chalk; shampoos for pets; cosmetics for animals; cosmetic creams; bars of soap; soap for foot 
perspiration; detergents other than for use in manufacturing operations and for medical use; laundry starch; cleansing 
milk for toilet purposes; Javelle water; dry-cleaning products; scented water; perfumes; cosmetic preparations for 
eyelashes; cosmetic products for skin care; make-up powder; adhesives for affixing hairpieces; fabric softeners for 
laundry use; cosmetic dyes; dye-removing products; toilet waters.

Cl.14;Precious metals and their alloys; jewelry articles, jewelry, precious stones; timepieces and chronometric 
instruments; ornamental pins; tie pins; works of art of precious metal; key rings [trinkets or fobs]; medals; coins; badges 
of precious metal; footwear ornaments of precious metal; ornaments of precious metal for hats; cuff links; watch chains; 
clock cases; wire of precious metal [jewelry]; jewelry cases; ornaments [jewelry]; jewelry of yellow amber; pins [jewelry]; 
amulets [jewelry]; rings (jewelry); ornaments of jet; bracelets (jewelry); brooches [jewelry]; chains [jewelry]; boxes of 
precious metal; necklaces [jewelry]; tie clasps; watch glasses; chronographs (watches); alarm clocks; diamonds; charms 
[jewelry]; costume jewelry; cases for watches [presentation]; ivory decorations (jewelry articles); medallions [jewelry]; 
earrings; pearls (jewelry); watch straps; watches; tiaras.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips, 
harness and saddlery; bags; travel bags; handbags; multipurpose bags, Boston bags; tote bags, envelopes [leatherware]; 
bags for climbers, campers and the beach; handbag frames; frames for umbrellas or parasols; alpenstocks; bags for 
sports; net bags for shopping; bags [envelopes, pouches] of leather, for packaging; travel cases and key cases 
[leatherware]; attaché cases; coin purses, not of precious metal; hat boxes of leather; leather backpacks for carrying 
infants; wheeled shopping bags; boxes of leather or leatherboard; boxes of vulcanized fiber; card cases (notecases); 
wallets; satchels [handbags]; school satchels; vanity cases; collars for animals; dog leashes; leather laces; umbrella 
covers; covers for horse-saddles; haversacks; backpacks; reins for horses; leather thread; suitcase handles; handles for 
walking sticks and umbrellas; whips; horse blankets; furniture coverings of leather; clothing for animals; umbrella rings; 
blinkers [harness]; harness for animals; harness for animals; harness fittings; walking-stick seats; bandoliers of leather; 
empty tool bags of leather; muzzles; bridles [harness]; halters; leather board; bands of leather; traveling trunks; shopping 
bags; straps for soldiers' equipment; harness straps; straps of leather [saddlery]; straps for skates; trimmings of leather 
for furniture; leather straps; leather butt hides; curried skins; fur coverings and covers for animals; stirrups; parts of 
rubber for stirrups; bits for animals (harness); reins; attaché cases; moleskin (imitation leather); furs; animal skins; 
chamois leather other than for cleaning purposes; nosebags; casings, of leather, for springs; knee-pads for horses; horse 
riding saddles; fastenings for saddles; straps (harnesses); valves of leather.

Cl.24;Fabrics and their substitutes; bed and table linen; bath linen, except clothing; textile napkins for removing make-
up; labels of cloth; linings [textile]; wall hangings of textile; handkerchiefs of textile; curtains of textile or plastic 
materials; household linen; towels of textile; traveling rugs (lap robes); net curtains; curtain holders of textile; flags and 
pennants, not of paper; duvets (down coverlets); covers [loose] for furniture; covers for cushions; mattress covers; 
pillowcases; mosquito nets; glass cloths [towels]; billiard cloth; tablecloths, not of paper; traced cloths for embroidery; 
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face towels of textile; sheets sewn in the shape of sleeping bags; cotton fabrics; sackcloth; brocades; lining fabric for 
footwear; fabric for footwear; bed covers; bed blankets; trellis [hemp cloth]; zephyr [cloth]; cheviots [textiles]; mattress 
ticking; shower curtains of textile or plastic; crepe [fabric]; crepon; coverlets [bedspreads]; damask; elastic fabrics; 
oilcloth [for use as tablecloths]; gummed cloth other than for stationery; esparto fabric; chenille fabric; felt; flannel 
[fabric]; fitted toilet lid covers of fabric; gauze [cloth]; jersey [fabric]; woolen cloth, woolen fabric; lingerie fabric; linen 
fabrics; place mats, not of paper; non-paper tablecloths; printers' blankets of textile; marabouts [cloth]; fabric of imitation 
animal skins; knitted fabrics; cheese cloth; ramie fabric; rayon fabrics; artificial silk (cloth); silk [cloth]; taffeta (cloth); 
fiberglass fabrics for textile use; adhesive fabric for application by heat; printed fabrics; velvet; tulle; table runners.

Cl.25;Clothing, footwear, headgear; clothing for motorists and cyclists; bibs not of paper; headbands [clothing], 
bathrobes; bathing suits; bathing caps and sandals; boas [mufflers]; sports shoes and beach shoes; hoods [clothing]; 
shawls; belts (clothing); money belts [clothing]; wet suits for water-skiing; neckties; corsets; girdles [corsets]; fur stoles; 
scarves; caps [headwear]; caps; gloves [clothing]; raincoats; girdles [underwear]; body linen [garments]; mantillas; 
stockings; socks; neckerchiefs; furs [clothing]; pajamas; soles for footwear; heels; veils [clothing]; suspenders; layettes 
[clothing]; capes; sports jerseys; mittens; ear muffs [clothing]; inner soles; cuffs; dress shields; beach wear; dressing 
gowns, housecoats [overalls]; pockets for clothing; sock suspenders; stocking suspenders; petticoats; tights; leotards; 
aprons [clothing]; costumes; uniforms; visors [headwear]; wooden shoes; caps; coats; esparto shoes or sandals; non-
slip devices for footwear; bath gowns (bathrobes); bath slippers; caps (headwear); blouses; teddies [undergarments]; 
berets; footmuffs, not electrically heated; lace boots; boots; boot uppers; studs for football boots; half-boots; fittings of 
metal for footwear; toe caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-shirts; short-sleeved 
tee-shirts; bodices [lingerie]; vests; jackets; fishing vests; stuff jackets; slips [undergarments]; ready-made clothing; 
detachable collars and collars; clothing of leather; clothing of imitation leather; shower caps; slippers; skirts; trousers; 
ready-made linings [parts of clothing]; top coats; gabardines [clothing]; gymnastic shoes; jerseys [clothing]; pullovers; 
sweaters; liveries; muffs [clothing]; footwear uppers; pocket squares [clothing]; parkas; pelerines; pelisses; leggings and 
tights; knitwear [clothing]; clothing for gymnastics; underwear; sandals; saris; underpants; hats; wimples [clothing]; 
togas; trouser straps; suits; turbans; clothing; slippers; shoes.
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Priority claimed from 23/08/2017; Application No. : 017145863 ;European Union 

3806790    20/09/2017
[International Registration No. : 1395892]
upgrading GmbH
Dorotheenstraße 60 22301 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.8;Disposable cutlery made from renewable plant-based raw materials, plastic, cellulose, cardboard and/or paper, in 
particular disposable disposable forks, disposable spoons, disposable knives.

Cl.16;Packaging material made from renewable plant-based raw materials, plastic, cellulose, cardboard and/or paper, in 
particular packaging film, collapsible boxes, sheets, strapping bands for packaging purposes; carrier bags; packaging 
pouches, sleeves and bags; packaging materials made of renewable plant raw materials, namely containers, separators 
and intermediate layers being packaging materials; boxes and packaging made from renewable plant-based raw materials 
and/or cellulose; packaging containers made from renewable plant-based raw materials and/or cellulose.

Cl.20;Packaging materials made of renewable plant raw materials, namely display stands, mounts, crates; product 
displays, holders for brochures, notice boards, information display stands, all the aforesaid goods being made of 
renewable plant raw materials, metal, wood, plastic and/or cellulose; boxes and packaging made from wood, plastic; 
packaging containers made from wood, plastic; racks (furniture) made from renewable plant-based raw materials, wood, 
plastic and/or cellulose.

Cl.21;Disposable tableware made from renewable plant-based raw materials, plastic, cellulose, cardboard and/or paper, 
in particular disposable table plates, disposable cups; extendable shopping baskets, made from renewable plant-based 
raw materials, metal, wood, plastic and/or cellulose.

Cl.35;Publicity and sales promotion services; consultancy relating to advertising; layout services for advertising 
purposes; consultancy on the creation of marketing concepts; development and creating of advertising and sales 
promotion concepts.

Cl.42;Creation and design of packaging; graphic design of advertising media.
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3806943    27/11/2017
[International Registration No. : 1396103]
Collinson Group (Trademarks) Limited
Suite 1, 2nd floor, International House, 16 Bell Lane Gibraltar

Proposed to be Used
IR DIVISION
Cl.9;Software; computer programs.

Cl.35;Marketing, promotional and advertising services; market research services; business management and 
consultancy services; data management services, business data analysis for others; business management services in 
the field of travel; response handling services; loyalty scheme services.

Cl.36;Insurance services; underwriting.

Cl.38;Provision of access to Internet portals for travel.

Cl.39;Travel planning services; arranging and booking of travel; travel booking agency services.

Cl.42;Design, implementation and development of software for marketing platforms.

Cl.43;Airport lounge services for the provision of food and drinks; club services for the provision of food, drink and 
temporary accommodation.
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3806971    20/10/2017
[International Registration No. : 1395970]
Cropster GmbH
Sterzinger Strasse 1 A-6020 Innsbruck Austria

Proposed to be Used
IR DIVISION
Cl.11;Coffee roasters.

Cl.30;Coffee.

Cl.42;IT programming services.
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3806989    20/11/2017
[International Registration No. : 1396291]
MOBILE HEALTH PTE. LTD.
20 Maxwell Road, 09-1B Maxwell House Singapore 069113 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; reading devices for cards incorporating electronic chips; apparatus for 
payment with magnetically encoded cards; payment cards being magnetically encoded; magnetic cards for the recording 
of data; cards bearing electronically recorded data; cards incorporating electronic chips; computer cards containing 
chips; encoded cards for use in point of sale transactions; computer terminals for use with encoded cards at point of 
sale; cards encoded with security features for identification purposes; electronic identification cards for use in paying for 
services; electronic identification cards for use in obtaining services; electronic cards containing commercial 
information; automatic payment machines; terminals for electronically processing credit card payments; downloadable 
graphics for mobile phones; computer programs [downloadable software]; computer software downloaded from the 
Internet; computer software programs for database management; computer programmes (programs) and recorded 
software distributed online; computer software for wireless content delivery; personal computer software applications, 
downloadable; electronic publications including those sold and distributed online; computer software for authorising 
access to data bases; computer software for encryption; database programs.

Cl.36;Electronic payment services; electronic money transfer services; money transfer services; computerised transfer 
of funds; computerised financial services; payment transaction card services; cash card services; issue of tokens of 
value; issuing of tokens of value in relation to customer loyalty schemes; issuing of tokens of value in relation to 
incentive schemes; financial services; financial affairs; monetary affairs; monetary transfer; processing of payments for 
banks; clearing house financial services; organisation of financial collections; collection of payments; financial payment 
services; payment administration services; payment of bills and accounts for others; arranging of insurance.
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3807025    06/12/2017
[International Registration No. : 1396408]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Consultancy of personnel recruitment; career placement consulting services; human resources consultancy; 
business management consultancy in the field of executive and leadership development; consultancy relating to the 
selection of personnel; personnel management consultancy; professional consultancy relating to personnel 
management; business management and organisation consultancy; recruitment of executive staff; personnel selection; 
personnel selection using psychological testing; personnel consultancy; human resources management and recruitment 
services; personnel placement and recruitment; employment agency services; business succession planning; executive 
search and placement services; business consultancy and advisory services.

Cl.41;Management education services; educational services relating to management; consultancy services relating to 
the education and training of management and of personnel; coaching in economic and management matters; arranging 
and conducting of courses, seminars and workshops.
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Priority claimed from 14/06/2017; Application No. : 016860272 ;European Union 

3807055    24/10/2017
[International Registration No. : 1396526]
Cointed GmbH
Oskar Pirlo Straße 15 / 3.Stock A-6330 Kufstein Austria

Proposed to be Used
IR DIVISION
Cl.9;Multifunction cards for financial services; financial management software; computer software relating to the 
handling of financial transactions; encoded cards for use in relation to the electronic transfer of financial transactions; 
currency recognition machines; computer e-commerce software; software for commerce over a global communications 
network; software; authentication software; downloadable cloud computing software; software for the processing of 
business transactions; electronic payment terminal; payment terminals, money dispensing and sorting devices; 
apparatus for electronic payment processing; automatic paying-in and deposit machines.

Cl.35;Advisory services relating to commercial transactions, for others; arranging of trading transactions and 
commercial contracts; business management services relating to electronic commerce; advisory services for preparing 
and carrying out commercial transactions; business management of retail outlets; retail services in relation to computer 
software; retail services in relation to computer hardware; rental of vending machines; business consultancy and 
advisory services.

Cl.36;Finance services; financial advice; financial forecasting; banking and financial services; financial analysis; 
financial investment advisory services; financial investment; research services relating to finance; management of 
financial assets; financial information; financial risk management services; financial evaluation; financial pre-payment 
services; financial valuation services; valuation services; financial clearing and settlement services; computerised 
financial advisory services; financial transfers and transactions, and payment services; computerised financial services; 
clearing, financial; financial appraisal services; financial exchange; brokering of foreign exchange; currency trading; 
financial management for businesses; financial management of cash accounts; execution of financial transactions 
(services for the -); recording of inter parties transactions in respect of finance; conducting of financial transactions; 
organisation of trading markets for financial services; financial services relating to cash disbursement; financial payment 
services; brokerage services on the financial markets; trading in currencies; financial management via the internet; 
financial advisory and management services; conducting of financial affairs on-line; automatic recording services for 
financial transactions; conducting of financial transactions on-line; providing financial information on-line; treasury 
management services; trade finance services; financial information in the nature of rates of exchange; provision of 
financial information by way of computer terminals; financial transactions relating to currency swaps; financial services 
provided by electronic means; financial information services relating to currencies; financial consultancy relating to the 
execution of cashless payment transactions; computerised financial services relating to foreign currency dealings; 
organization of stock exchanges for the benefit of the trade of stocks and other financial values; providing financial 
information via a web site; financial services relating to the withdrawal and depositing of cash; providing multiple 
payment options by means of customer-operated electronic terminals available on-site in retail stores; payment and 
receipt of money as agents; exchange brokerage services; currency trading and exchange services; money exchange 
agency services; exchange services relating to the trading of commodities; foreign monetary exchange advisory services;
computerised financial services for retail businesses; electronic processing of payments; credit card and payment card 
services; clearing services for payment transactions; payment administration services; processing of electronic 
payments; electronic funds transfer; conducting cashless payment transactions; processing of payment transactions via 
the internet; payment services provided via wireless telecommunications apparatus and devices; electronic wallet 
services (payment services); processing payments for the purchase of goods and services via an electronic 
communications network.

Cl.42;Rental of financial management software; design of information systems relating to finance; constructing an 
internet platform for electronic commerce; technological consultancy; consultancy in the field of security software; 
consultancy relating to computer database programs; consultancy services relating to computer programming; 
professional advisory services relating to computer software; professional consultancy relating to technology; technical 
advice relating to safety; professional consultancy relating to computer security; advisory services relating to computer 
based information systems; consultation services relating to computer systems; consultancy and advice on computer 
software and the design and development of computer hardware; server hosting; hosting of databases; hosting computer 
sites [web sites]; application service provider services; hosting platforms on the internet; creating, maintaining and 
hosting the websites of others; hosting of computerized data, files, applications and information; hosting services and 
software as a service and rental of software; software creation; software development; rental of computer software.
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3807060    28/09/2017
[International Registration No. : 1396361]
Gomentor Danmark
Vesterbrogade 149 DK-1620 København V Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications; software applications for mobile and hand-held electronic 
devices; order tracking software; electronic point of sale (EPOS) systems; downloadable computer software to allow 
users to perform electronic business transactions via a global computer network; downloadable computer software to 
allow users to receive and process orders via a global computer network; computer software applications relating to the 
sale, order and delivery of customers' purchases of services.

Cl.35;Advertising; business management; business administration; office functions; directories of psychologists, 
therapists and coaches on the internet (business and commercial information); directory and search services (business 
and commercial information); directory and search services relating to psychologists, therapists and coaches (business 
and commercial information); opinion polling; opinion polling relating to psychologists, therapists and coaches; industry 
statistics (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); industry 
statistics relating to psychologists, therapists and coaches (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); advertising services provided via the internet; internet consultancy for 
psychologists, therapists and coaches (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); consumer generated reviews for the purposes of consumer research; consumer-generated 
reviews relating to psychologists, therapists and coaches with regard to consumer research; procurement services; order 
procurement services; ordering and procurement for psychologists, therapists and coaches; marketing studies; market 
research relating to psychologists, therapists and coaches; information and advisory services relating to all the aforesaid.

Cl.38;Telecommunications; provision of internet access services; transmission of consumer generated reviews online; 
transmission of consumer-generated reviews relating to psychologists, therapists and coaches; provision of on-line 
forums, chat rooms, bulletin boards and web journals (blogs); message sending; provision of internet portals (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); provision of internet portals 
online to facilitate electronic business transactions via a global computer network (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); operation of an online portal for ordering conversation 
services from psychologists, therapists and coaches (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); provision of information and advisory services relating to any of the aforesaid 
services.

Cl.42;Software design and development; software-as-service (SaaS) or application service provider services (ASP); 
application service provider (asp) and software as a service (SaaS) services to allow users to perform electronic business 
transactions via a global computer network; provision of software tools and software platforms online to facilitate 
electronic business transactions via a global computer network and/or to allow users to receive and process orders 
online (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing 
temporary use online of non-downloadable software to facilitate the processing, tracking and delivery of customer orders; 
providing temporary use of online non-downloadable software for use in navigation and location identification of 
psychologists, therapists and coaches; computer programming; consultancy services related to electronic point of sale 
(EPOS) systems and computer hardware and software, including telephonic and on-line support (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); consultancy services related to the setting 
up and operation of websites and internet portals (terms considered too vague by the International Bureau - rule 13.2.b) of 
the Common Regulations); creating, maintaining and hosting websites and internet portals; installation, repair and 
maintenance of computer software; web site security services for the protection of personal and financial data; 
consultancy in the field of computer security; hiring, rental and leasing of electronic point of sale (EPOS) systems; 
information and advisory services relating to the aforesaid services.

Cl.43;Providing of conversation services (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); providing of conversation services enabling customers to order services online (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Common Regulations); operation of a website for ordering 
conversation services from psychologists, therapists and coaches (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); booking and reservation in relation to conversation services (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing of online 
information about conversation services (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); provision of information and advisory services relating to the aforesaid.
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3807065    14/07/2017
[International Registration No. : 1396355]
BEGO Bremer Goldschlägerei Wilh. Herbst GmbH & Co. KG
Wilhelm-Herbst-Straße 1 28359 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; chemicals used in photography; chemicals used in 
agriculture; chemicals used horticulture; chemicals used in forestry; unprocessed artificial resins, unprocessed plastics; 
manures; fire extinguishing compositions; tempering and soldering preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Metallic and non-metallic materials for doctors, dentists and dental laboratories, namely precious metals and their 
alloys, including alloys containing common metals, and common metals and their alloys, metal ceramics, precious metal 
brazing alloys, brazing alloys, ceramics and plastics, not containing precious metals, for making inlays, crowns, bridges, 
plates, medical and dental prostheses and auxiliary parts for prostheses; embedding compounds, dental wax, coating 
compounds, plaster of paris, polishing pastes, electrolyte polishing liquids, abrasive preparations of corundum and glass 
beads for medical, dental and dental technology purposes; modelling wax, templates of wax, finished parts of wax for 
medical and dental purposes and dental technology laboratories; material for stopping teeth; pharmaceutical 
preparations; veterinary preparations; sanitary preparations for medical purposes; dietetic food and substances adapted 
for medical or veterinary use; food for babies; dietary supplements for humans and animals; plasters; materials for 
dressing wounds; modeling wax for dental purposes; disinfectants; preparations for destroying vermin; fungicides; 
herbicides.

Cl.10;Medical and dental instruments and apparatus, artificial limbs and teeth, in particular inlays, crowns, bridges, 
plates, medical and dental prostheses and auxiliary parts for prostheses; cast parts for doctors, dentists and dental 
technology laboratories, connecting parts and anchoring elements of plastic and/or metal for (separated) prosthetics and 
bridges used in dental technology, in particular bedding compounds, attachments, joint connecting pieces, anchors, 
bridges and press down bedding compounds of metal and acrylic; artificial implants and implant components for medical 
and dental purposes; machines and equipment for medical and dental purposes, in particular for use in dental technology 
laboratories and for making prostheses, machine tools for precision mechanical equipment, in particular milling cutters, 
drills and grinding heads; milling, fusing, mixing, blasting, polishing, agitating and doubling equipment, in particular 
casting centrifuges, milling machines, copy milling machines and associated machines (the aforesaid goods only for 
medicinal purposes) as well as parts of the aforesaid goods, the aforesaid goods being computer-controlled and for the 
production of dentures; dental equipment for dental laboratories; precision mechanical devices for use in dental 
laboratories; laser welding apparatus for dental purposes; surgical, medical, dental and veterinary apparatuses and 
instruments; artificial limbs; artificial eyes; artificial teeth; orthopedic articles; suture materials.
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Priority claimed from 03/07/2017; Application No. : 016944993 ;European Union 

3807078    04/12/2017
[International Registration No. : 1396205]
Andreas Maier GmbH & Co. KG
Waiblinger Strasse 116 70734 Fellbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Locks of metal; metal fittings for locks; door hinges of metal; keys; screws of metal; nuts of metal; washers of 
metal; springs of metal; rotary coupling parts of metal for the supply of pneumatic and hydraulic media; screwing fittings 
of metal for the supply of pneumatic and hydraulic media; couplings for flexible hoses; clamping nipples; engagement 
nipple screws; parts of and accessories for the aforesaid goods.

Cl.7;Mechanical, pneumatic, hydraulic and magnetic clamping parts being clamping apparatuses for clamping 
workpieces or tools being parts of machines; vacuum clamping parts being clamping apparatuses for clamping 
workpieces or tools being parts of machines; positioning parts for positioning workpieces or tools, being parts of 
machines; mechanical, pneumatic, hydraulic and magnetic supports parts for supporting workpieces or tools being parts 
of machines; clamping bodies, in particular clamping pallets, clamping angles and clamping cubes, for fixing of clamping 
parts, positioning parts or supports parts; component parts for workpiece-holding devices or tool-holding devices being 
parts of machines; clamping claws; clamps; clamping supports; clamping chains; zero-point clamping modules; clamping
stations; clamping brackets; rapid-change fixture plates; hydraulic pumps; hydraulic units, comprising an electric drive 
motor, a hydraulic pump, an oil holding tank of metal or plastic material as well as an electro-hydraulic control device; 
pneumo-hydraulic pressure intensifiers; hydraulic pressure intensifiers; hydraulic pressure accumulators; pneumatic 
pressure boosters; pneumatic valves; hydraulic valves; vacuum valves; pressure switches being parts of machines; 
hydraulic or pneumatic coupling elements; hydraulic or pneumatic plug-in connectors; hydraulic hoses being parts of 
machines; hydraulic pipes; hydraulic filters being parts of machines; pneumatic filters being parts of machines; vacuum 
pumps; marking tools being parts of machines; cleaning tools being parts of machines; push storage devices for 
magazines; workpiece grippers being parts of machines; parts of and accessories for the aforesaid goods; all the 
aforesaid goods being parts of machines.

Cl.8;Hand tools; hand-operated assembly tools for screws and nuts, in particular screwdrivers and wrenches; gripping 
pliers; hand-operated clamping parts being clamping apparatuses, in particular quick-clamps for clamping workpieces or 
tools; hand pumps for hydraulic media; vices; parts of and accessories for the aforesaid goods.

Cl.9;Control apparatus for hydraulic pumps; control apparatus for magnetic clamping devices; control apparatus for 
vacuum clamping devices; pressure sensors; signal transmitting devices; signal receiving devices; parts of and 
accessories for the aforesaid goods.

Cl.35;Online or catalogue selling services with respect to machine tools, parts of machine tools, clamping devices, 
tools or metal fastening parts.

Cl.37;Installation, conversion, maintenance and repair of machines, parts of machines or clamping devices.

Cl.41;Organizing and conducting seminars or training with respect to the operation and maintenance of machines, 
parts of machines or clamping devices and with respect to the planning and organisation of production processes.

Cl.42;Technological consultancy with regard to the organisation of production processes.

7915



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

Priority claimed from 27/04/2017; Application No. : 1352875 ;Benelux 

3807647    27/10/2017
[International Registration No. : 1396386]
Foreign Trade Association, in short FTA
Avenue de Cortenbergh 172 B-1000 Brussel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications.

Cl.16;Printed matter.

Cl.35;Advertising; business management; business management assistance and consultancy; business auditing; 
business appraisals; business investigations; business administration; office functions and in particular administration of
business affairs; advice in the field of business management and marketing; business assistance relating to business 
image; business marketing services; business promotion; developing promotional campaigns for business; management 
assistance for promoting business; providing advice in the field of business management and marketing; providing 
business marketing information; arranging and conducting of fairs and exhibitions for business purposes; business 
advice relating to marketing; advisory services relating to the purchase of goods on behalf of business; arranging 
business introductions relating to the buying and selling of products; arranging of commercial and business contacts; 
arranging of presentations for business purposes; mediation of trade business for third parties; chamber of commerce 
services for the promotion of businesses; assistance with business planning; assistance to industrial or commercial 
enterprises in the running of their business; business advisory services; appraisal of business opportunities; assistance, 
advisory services and consultancy with regard to business analysis; benchmarking (evaluation of business organization 
practices); business analysis; business analysis of markets; business information and research services; collection and 
systematization of business data; commercial information agencies [provides business information, e g, marketing or 
demographic data]; business research for new businesses; business research and survey services; evaluation of 
business opportunities; economic studies for business purposes; forecasting (economic -) for business purposes; 
information (business -); market research and business analyses; preparation and compilation of business and 
commercial reports and information; project studies for businesses; providing business directory information via a global 
computer network; provision of on-line business and commercial information; strategic business analysis; conducting 
business and market research surveys; commercial lobbying services; compilation of statistics; consultancy services 
relating to the retail, import, and export sectors; public relations services relating to the retail, import, export sectors; 
compilation of information relating to environmental conditions.

Cl.41;Education; providing of training and in particular, arranging and conducting of commercial, trade and business 
conferences; arranging of conventions for business purposes; business educational services; conducting educational 
workshops in the field of business; teaching and training in business, industry and information technology; adult 
education services relating to environmental issues; training relating to sustainable production methods; publication of 
printed material relating to the retail, import, and export sectors; publication of printed material relating to sustainable and
environmental production methods; publication of on-line material relating to the retail, import, and export sectors; 
publication of on-line material relating to sustainable and environmental production methods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of computer software for 
logistics, supply chain management and e-business portals; computerized business information storage; hosting an 
online website for creating and hosting micro websites for businesses; providing temporary use of non-downloadable 
business software; advice and consultancy in relation to computer networking applications; advisory services relating to 
environmental protection; advisory services relating to environmental pollution; consultancy services relating to 
environmental planning; consultancy services relating to research in the field of environmental protection; engineering 
services in the field of environmental technology; environmental assessment services; environmental engineering 
consultancy services; environmental monitoring services; environmental surveys; providing technological information 
about environmentally-conscious and green innovations; research in the area of environmental protection; technical 
consultancy in the field of environmental science; programming of computers for the regulation of data between buyers 
and suppliers.

Cl.45;Legal services relating to business; lobbying services, other than for commercial purposes; political lobbying 
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services; reviewing standards and practices to assure compliance with laws and regulations; consultancy on regulations 
on safety at work; preparation of regulations; online social networking services; intellectual property consulting; legal 
research.
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3807802    19/07/2017
[International Registration No. : 1395744]
United Parcel Service of America, Inc.
55 Glenlake Parkway, NE Atlanta, GA 30328 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business services, namely, preparing shipping documents and invoices.

Cl.39;Shipment information management services, shipment processing, tracking documents, and packages over 
computer networks, intranets and internets; monitoring, managing and tracking of package shipments.
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3807810    10/10/2017
[International Registration No. : 1395755]
RAYSUN OIL COMPANY
Unit 42, NO.10, Jahanbakhsh nezhad St. Farmanyeh JCT, Pasdaran 1957945131 Tehran Iran

Proposed to be Used
IR DIVISION
Cl.1;Oil dispersants; power steering fluid; brake fluid; fluids for hydraulic circuits; concrete preservatives, except paints 
and oils; transmission fluids; soldering fluxes; mould-release preparations.

Cl.4;Paraffin; industrial greases; industrial oils; lubricating oils [industrial lubricants]; lubricating greases; lubricating 
oils for industrial purposes; textile oils.

Cl.35;Advertising; radio advertising; rental of advertising space and advertising material; rental of advertising 
billboards; sales promotion for others; television advertising; advertising agencies for the goods including: oil 
dispersants, power steering fluid, brake fluid, fluids for hydraulic circuits, concrete preservatives, except paints and oils, 
transmission fluids, soldering fluxes, mould-release preparations, paraffin, industrial greases, industrial oils, lubricating 
oils [industrial lubricants], lubricating greases, lubricating oils for industrial purposes, textile oils.

Cl.39;Transportation of goods; transportation of goods by ship, rails, air or trucks; transport of goods by rail; cargo 
transportation; transportation logistics for the goods including: oil dispersants, power steering fluid, brake fluid, fluids for 
hydraulic circuits, concrete preservatives, except paints and oils, transmission fluids, soldering fluxes, mould-release 
preparations, paraffin, industrial greases, industrial oils, lubricating oils [industrial lubricants], lubricating greases, 
lubricating oils for industrial purposes, textile oils.
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Priority claimed from 29/09/2017; Application No. : 30 2017 024 835 ;Germany 

3807815    16/11/2017
[International Registration No. : 1395761]
VACUUBRAND GMBH + CO KG
Alfred-Zippe-Straße 4 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Vacuum pumps, vacuum pump installations and apparatus for vacuum generation; machine parts for the aforesaid 
goods, in particular hoses, pipes, couplings, valves, separators, cold traps, filters, fittings and systems consisting thereof 
for central vacuum generation for several local apparatus for vacuum generation; suction pumps for extracting and 
collecting liquids.

Cl.9;Measuring, control, remote control, regulating, checking (supervision) and leak detection apparatus for vacuum 
pumps, vacuum apparatus and vacuum installations; pressure sensors; laboratory apparatus of all kinds; computer 
software for activating, operating and controlling laboratory apparatus and industrial apparatus of all kinds, in particular 
vacuum pumps, vacuum apparatus and vacuum installations, and measuring, control, remote control, regulating, 
checking (supervision) and leak detection apparatus for vacuum pumps, vacuum apparatus and vacuum installations; 
leak detection apparatus.
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Priority claimed from 01/02/2017; Application No. : 7020170000119 ;Republic of Korea 

3807821    08/02/2017
[International Registration No. : 1395740]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO, 163 BEON-GIL, DANWON-GU ANSAN-SI, GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Vegetable cultivation machines (other than for household purposes); crop planting machines for agricultural 
purposes; metalworking machines for manufacturing 3D model; 3D printers; UV printer printing machines; plant growth 
incubators for domestic purposes; electric vegetable cultivation apparatus for household purposes; incubators for 
hydroponic plant growing for domestic purposes.

Cl.9;Scientific apparatus for controlling the growth of plants; apparatus for measuring the growth of plants; sunshine 
and temperature controllers for plants; counterfeit money detecting apparatus; 3D scanners; printer for industrial 
purposes; printers and their parts; LED package comprised primarily of LED device, wire, frames, housing and lens; LED 
chips; LED modules; LED driving devices; LED circuit; photodiodes; light measuring devices; light sensors; computer 
application software (downloadable); downloadable smart phone application (software); computer software applications, 
downloadable; smart phone application (software); electric scalp measuring instruments for esthetic purposes; plant 
growth incubators for domestic purposes; electric vegetable cultivation apparatus for household purposes; incubators 
for hydroponic plant growing for domestic purposes.

Cl.10;Esthetic skin massage apparatus; skin diagnostic apparatus (not for medical purposes); esthetic skin massaging 
apparatus; electric scalp massaging apparatus for household purposes; electrical facial equipment for household 
purposes; vibration massaging apparatus for household purposes; electric massage apparatus for personal use; medical 
apparatus and instruments for skin improvement with LED light; medical skin wrinkle remover with LED light; skin 
diagnosis equipment for medical purposes; medical skin diagnostic instruments; skin moisture meter for dermatological 
use; skin measuring instruments for dermatological use; skin treatment apparatus and instruments; electric skin 
measuring instruments for use in medical analysis.

Cl.11;Drying installations; dryers for industrial purposes; paint dryers for industrial purposes; adhesive dryers for 
industrial purposes; apparatus for drying or hardening varnishes and paints on varnished or painted articles, in 
particular, vehicle bodies; apparatus for drying or hardening adhesives; UV LED curing heaters; UV LED hardening lamp; 
LED nail drying apparatus.

Cl.21;Flower and plant cultivation trays; planters [pots]; indoor terrariums [plant cultivation]; sprout growing containers
for household purposes.
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3807847    28/09/2017
[International Registration No. : 1395757]
Certible OG
Herrengasse 1-3 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (recorded); tablet computers; scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and teaching 
instruments.

Cl.42;Certification (quality control); consulting in the field of information technology (IT); providing information about 
computer technology and programming via a website; design of computer software; developing programs for data 
processing; scientific and technological services and research and related design services.
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3807851    12/10/2017
[International Registration No. : 1396175]
M. JERRY SANGHAMI-OUENSANA
15, rue du Père Maunoir F-35000 Rennes France

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips, harness and saddlery; wallets; purses (coin purses); bags; vanity cases (empty); collars or clothing for animals; 
net bags for shopping.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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3807862    05/12/2017
[International Registration No. : 1396208]
Beijing RongXinShunTong Electronic Technology Co.,Ltd.
Room 9-509 18, No.1 Jiaochangkou Street, Xicheng District 100032 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Blenders, electric, for household purposes; sewage pulverizers; washing apparatus; waste disposers [machines]; 
coffee grinders, other than hand-operated.

Cl.21;Containers for household or kitchen use; jugs; cooking pot sets; cleaning instruments, hand-operated; tea 
services [tableware]; tableware, other than knives, forks and spoons; blenders, non-electric, for household purposes; fruit 
presses, non-electric, for household purposes.
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3807872    08/12/2017
[International Registration No. : 1396212]
ChangLe Chengxin Jewelry Co., Ltd.
East of Economic Development Zone Second Road, Changle County Shandong China

Proposed to be Used
IR DIVISION
Cl.14;Watch chains; ingots of precious metals; alloys of precious metal; jewellery boxes; necklaces [jewellery]; 
precious stones; rings [jewellery]; works of art of precious metal; jade; Jade jewelry.

Cl.35;Sponsorship search; outdoor advertising; presentation of goods on communication media, for retail purposes; 
business management assistance; commercial administration of the licensing of the goods and services of others; 
marketing; personnel management consultancy; relocation services for businesses; compilation of information into 
computer databases; business auditing.
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3807874    05/12/2017
[International Registration No. : 1396334]
Sophia Genetics SA
Rue du Centre 172 CH-1025 St-Sulpice Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Equipment for data processing and computers; data banks (software); software (recorded programs); computer 
programs for data search, collection, management, storage and analysis; data processing apparatus; integrated circuits 
containing programs for audio, video or computer data processing; recorded or downloaded sounds, images or data.

Cl.35;Commercial business management; commercial administration; office functions; collection of data in a central 
file; compilation and systematization of data in data banks; compilation of information into computer databases; data 
processing service by computer; systematization of data in a central file; professional consulting for the organization and 
administration of means of computer data recording, transcription, conversion, composition, compilation and 
systematization.

Cl.42;Project studies, technical research and appraisals; writing, design, development and updating of software; 
technical support concerning the use of software; hosting of online platforms; provision of online non-downloadable 
software; provision of software on platforms enabling users to access software, computer networks, computer servers 
and computer and data storage systems and to use them; provision of scientific information via web-based platforms; 
data storage and cloud computing for bioinformatic analysis; bioinformatic analysis services, development of software 
and pipeline architectures; provision of methods and tools for calculations and bioinformatics for data analysis; 
development and maintenance of data management software, database construction; development of genomic and 
bioinformatic applications; storage of data by computer; provision of advice and information for the aforesaid services or 
those relating thereto.

Cl.44;Medical services; health services; medical analysis services related to the treatment of individuals; medical 
diagnostics, diagnostics in the field of medicine.

7926



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3807897    29/11/2017
[International Registration No. : 1396049]
Gruppo Cimbali S.p.A.
Via Manzoni, 17 I-20082 Binasco (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee mills; electric coffee grinders; dishwashers and glasswashers.

Cl.11;Electric coffee machines; coffee machines; cappuccino machines; electrical coffee percolators; water softeners; 
refrigerators; ice cube making machines.

Cl.30;Coffee, tea, cocoa; sugar; rice; tapioca; sago; artificial coffee; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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Priority claimed from 01/09/2017; Application No. : 30 2017 227 302 ;Germany 

3807902    06/12/2017
[International Registration No. : 1396490]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Recruitment consultancy; business management and enterprise organization consultancy; career placement 
consultancy; human resources consultancy; business management consultancy in the field of executive and leadership 
development; consultancy relating to the selection of personnel; personnel management consultancy; professional 
consultancy relating to personnel management; recruitment of executive staff; personnel selection; personnel selection 
using psychological testing; personnel consultancy; human resources management and recruitment services; personnel 
placement and recruitment; employment agency services; business succession planning; executive search and 
placement services; business consultancy and advisory services.

Cl.41;Management education services; educational services relating to management; consultancy services relating to 
the education and training of management and of personnel; coaching in economic and management matters; arranging 
and conducting of courses, seminars and workshops.

7928



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

3807917    10/11/2017
[International Registration No. : 1396039]
Zakrytoe Akcionernoe Obshestvo «Horizont-Soyuz»
ul. Sokolovo-Mescherskaya, d.29 RU-125466 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;3D printers; kitchen machines, electric; washing machines [laundry]; vacuum cleaner bags; meat choppers 
[machines]; suction nozzles for vacuum cleaners; vacuum cleaner attachments for disseminating perfumes and 
disinfectants; vacuum cleaners; robots [machines]; juice extractors, electric.

Cl.9;DVD players; accumulators, electric; sound recording apparatus; scales; baby scales; bathroom scales; scales 
with body mass analysers; camcorders; video telephones; video screens; electronic interactive whiteboards; electronic 
notice boards; locks, electric; alarm bells, electric; thermal imaging cameras; electronic pens [visual display units]; 
computer keyboards; encoded key cards; electronic book readers; computers; notebook computers; laptop computers; 
tablet computers; microphones; monitors [computer hardware]; selfie sticks [hand-held monopods]; headphones; sound 
recording carriers; computer hardware; telephone transmitters; distance recording apparatus; teaching apparatus; time 
recording apparatus; observation instruments; satellite navigational apparatus; audio- and video-receivers; computer 
programs and software; record players; baby monitors; transmitting sets [telecommunication]; radios; vehicle radios; 
subwoofers; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; audiovisual teaching 
apparatus; bags adapted for laptops; television apparatus; cellular phones; cordless telephones; interactive touch screen 
terminals; video recorders; sound reproduction apparatus; data processing apparatus; theft prevention installations, 
electric; chargers for electric batteries; acoustic alarms; anti-theft warning apparatus; whistle alarms; bar code readers; 
cases for smartphones; sleeves for laptops.

Cl.11;Fruit roasters; refrigerating apparatus and machines; drying apparatus and installations; fans [air-conditioning]; 
electric fans for personal use; water heaters; water heaters [apparatus]; air reheaters; extractor hoods for kitchens; 
pressure cooking saucepans, electric; air-conditioning apparatus; electric lamps; chandeliers; automatic bread-making 
machines for household purposes; multicookers; immersion heaters; food steamers, electric; kitchen ranges [ovens]; 
microwave ovens [cooking apparatus]; cookers; hot plates; water filtering apparatus; cooking rings; light-emitting diodes 
[LED] lighting apparatus; heating apparatus, electric; plate warmers; heat guns; radiators, electric; roasters; lamps; 
ceiling lights; refrigerators; bread toasters; kettles, electric; refrigerating cabinets.
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Priority claimed from 03/05/2017; Application No. : 704666 ;Switzerland 

3807929    27/10/2017
[International Registration No. : 1396067]
3DSA SA
c/o Realini Claudio avocat, Rue du Nant 6 CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Safety and protective devices for banking data; apparatus for the dissemination, recording, transmission or 
reproduction of sounds, data or images; apparatus for transmitting audio signals; acoustic [sound] alarms; sound level 
meters; radio frequency identification devices (transponders); data processing apparatus; encoding and decoding 
apparatus; decoders, namely software and memory cards (hardware), which can convert, supply and transmit audio data; 
apparatus for the input, extraction, transmission and storage of banking data; sound recognition apparatus; computer 
apparatus; apparatus for processing electronic payments; downloadable computer software applications; electronic 
burglar alarms; cash registers, calculating machines; computer programs used for electronic cash register systems; 
sensors (measurement apparatus) other than for medical use; encoded cards; encoded integrated circuit cards; 
magnetically encoded cards for storing data; encoded memory or microprocessor cards; smart cards and microchip 
cards; electronic chips for manufacturing integrated circuits; smart cards; magnetically encoded credit and debit cards; 
microprocessors; microchips; data and signal processors; change machines; electronic currency converters; devices for 
verifying banking data; audio and magnetic encoders; readers for credit cards, smart cards and encoded magnetic cards; 
computer hardware and software; communication software to enable customers to access their bank account information 
and to process bank transactions; software for encryption; credit card encoding machines (computer peripherals); 
mechanisms for coin-operated apparatus; magnetic data media; secure terminals for electronic transactions; circuit 
testers; computer hardware and software for facilitating payment transactions by electronic means; computer hardware 
and encryption software, encryption keys, digital certificates, digital signatures, software intended for the inviolable 
storage of data, for the retrieval and transmission of confidential financial information; encoded cards containing security 
features for authentication purposes.
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Cl.36;Banking services; electronic banking services via a global computer network (Internet banking services); 
issuance of credit cards; fund management; electronic funds transfer; processing of credit card payments; processing of 
debit card payments; conducting of financial transactions and operations online; invoice payment services online; credit 
card services enabling electronic payments by means of a bank card; credit card, debit card, cash card and payment card 
services; payer authentication services; financial information verification; electronic transfer of funds and foreign 
exchange; remote payment services; cash card services, provision of money and currency transfers, electronic payment 
services, prepaid telephone card services, payment services via wireless devices; provision of financial services via a 
global computer network or the Internet; providing or displaying information from a database stored on a computer or via 
the Internet in the field of banking and financial services.

Cl.42;Authentication of identity and/or of a digital signature in an electronic transaction; design, development, 
maintenance and updating of databases and software for data processing and process control; design and development 
of computer software and hardware for producing, recording and processing digital and analogue signals; design and 
development of systems for data input, extraction, processing, display and storage; design and development of electronic 
data security systems; design and development of wireless data transmission apparatus, instruments and equipment; 
hosting of computerized data, files, applications and information; programming of software for e-trade platforms; banking 
data security services; services provided by consultants in the field of security software; data encryption and decoding 
services; encryption and decryption of financial information; electronic storage of financial documents.
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Priority claimed from 12/07/2017; Application No. : 87526107 ;United States of America 

3807930    07/12/2017
[International Registration No. : 1396207]
Ripple Labs Inc.
315 Montgomery Street San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for facilitating payments over electronic communications networks; computer software for 
facilitating payments over electronic communications networks in the form of fiat currency, digital currency or 
cryptocurrency.

Cl.36;Financial transaction services, namely, providing monetary transaction and payment options.

Cl.38;Peer to peer network computer services, namely, enabling transmission of financial data over electronic 
communication network.

Cl.42;Software as a service, featuring software that facilitates transaction of payments over computer network; 
software as a service, featuring software that facilitates transaction of payments over a computer network in the form of 
fiat currency, digital currency or cryptocurrency; computer software services, namely, providing online, non-
downloadable software for facilitating payments over electronic communications networks; providing online, non-
downloadable computer software for facilitating payments over electronic communications networks; providing online, 
non-downloadable computer software for facilitating payments over electronic communications networks in the form of 
fiat currency, digital currency or cryptocurrency.
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Priority claimed from 03/03/2017; Application No. : 2017-172 ;Leichtenstein 

3807944    06/07/2017
[International Registration No. : 1396190]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes, dental filling materials; materials for relining; materials for root canal filling; core build-up materials 
for use in dentistry; dental luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic agents and preparations for medical purposes; dental materials for 
the bleaching of teeth; dental composites; dental cements; salivary diagnostic preparation; disinfectants; preparations for 
the hygiene of teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; 
color stains for use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and 
non-precious metals for dental use; investment materials for dental use; dental adhesives; materials for repairing 
damaged teeth; opaque materials for dental use; metal primers; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic material; artificial veneers ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, 
inlays, prostheses, artificial teeth

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use; impression devices for dental use; registration devices 
for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental use; dosing 
instruments and apparatus for dental use, milling, grinding, and drilling instruments for dental use; artificial teeth; dental 
plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; apparatus and instruments for 
the caries prophylaxis and for the treatment of periodontitis; tooth polishing appliances for use by dentists; dental 
ceramic mixing plates; tooth pins; dental applicators; dental apparatus for milling and parts thereof; prefabricated parts 
for crowns, bridges, and pontics; milling machines and grinding machines for dental use for the treatment of ceramics, 
metal and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and parts 
thereof; holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 21/12/2016; Application No. : 016194805 ;European Union 

3808166    20/06/2017
[International Registration No. : 1396188]
Anklam Extrakt GmbH
Johann-Friedrich-Böttger-Straße 4 17389 Anklam Germany

Proposed to be Used
IR DIVISION
Cl.1;Plant extracts for producing cosmetics, hair lotions and dentifrices.

Cl.3;Essential oils; plant extracts in the form of cosmetics, hair lotions and dentifrices.

Cl.5;Plant extracts for pharmaceutical and veterinary preparations; plant extracts for dietetic foodstuffs and 
preparations for medical or veterinary purposes; plant extracts for food for babies; plant extracts for dietary supplements 
for humans and animals; plant extracts for dietary supplements, not for medical purposes; nutritive herbal extracts 
[nutritional supplements]; plant extracts [dietary supplements] for dietetic foodstuffs based on proteins, fats, albumen.

Cl.29;Seeweed extracts for food; vegetable extracts for food; plant sap extracts for food.

Cl.30;Plant extracts for use as food flavorings, other than essential oils, for pastries and confectionery, chocolate, 
chocolate products and desserts, edible ices and ice cream; chocolate; chocolate extracts for human consumption; 
chocolate based products; cocoa-based beverages; drinking chocolate; cocoa; cocoa products; cocoa extracts for 
human consumption.

Cl.31;Foodstuffs and fodder for animals; foodstuffs for animals and animal fodder containing plant extracts.

Cl.32;Plant extracts for making non-alcoholic beverages; plant extracts for making beverages.

Cl.42;Chemical laboratories; laboratory analysis; laboratory services in the field of plant extracts; services in the field 
of science and technology and related research and development services; provision of research services.
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Priority claimed from 14/06/2017; Application No. : 016863631 ;European Union 

3808176    24/10/2017
[International Registration No. : 1396195]
Cointed GmbH
Oskar Pirlo Straße 15 / 3.Stock A-6330 Kufstein Austria

Proposed to be Used
IR DIVISION
Cl.9;Multifunction cards for financial services; financial management software; computer software relating to the 
handling of financial transactions; encoded cards for use in relation to the electronic transfer of financial transactions; 
currency recognition machines; computer e-commerce software; software for commerce over a global communications 
network; software; authentication software; downloadable cloud computing software; software for the processing of 
business transactions; electronic payment terminal; payment terminals, money dispensing and sorting devices; 
apparatus for electronic payment processing; automatic paying-in and deposit machines.

Cl.35;Advisory services relating to commercial transactions; arranging of trading transactions and commercial 
contracts, for others; business management services relating to electronic commerce; advisory services for preparing 
and carrying out commercial transactions; business management of retail outlets; retail services in relation to computer 
software; retail services in relation to computer hardware; rental of vending machines; business consultancy and 
advisory services.

Cl.36;Finance services; financial advice; financial forecasting; banking and financial services; financial analysis; 
financial investment advisory services; financial investment; research services relating to finance; management of 
financial assets; financial information; financial risk management services; financial evaluation; financial pre-payment 
services; financial valuation services; valuation services; financial clearing and settlement services; computerised 
financial advisory services; financial transfers and transactions, and payment services; computerised financial services; 
clearing, financial; financial appraisal services; financial exchange; brokering of foreign exchange; currency trading; 
financial management for businesses; financial management of cash accounts; execution of financial transactions 
(services for the -); recording of inter parties transactions in respect of finance; conducting of financial transactions; 
organisation of trading markets for financial services; financial services relating to cash disbursement; financial payment 
services; brokerage services on the financial markets; trading in currencies; financial management via the internet; 
financial advisory and management services; conducting of financial affairs on-line; automatic recording services for 
financial transactions; conducting of financial transactions on-line; providing financial information on-line; treasury 
management services; trade finance services; financial information in the nature of rates of exchange; provision of 
financial information by way of computer terminals; financial transactions relating to currency swaps; financial services 
provided by electronic means; financial information services relating to currencies; financial consultancy relating to the 
execution of cashless payment transactions; computerised financial services relating to foreign currency dealings; 
organization of stock exchanges for the benefit of the trade of stocks and other financial values; providing financial 
information via a web site; financial services relating to the withdrawal and depositing of cash; providing multiple 
payment options by means of customer-operated electronic terminals available on-site in retail stores; payment and 
receipt of money as agents; exchange brokerage services; currency trading and exchange services; money exchange 
agency services; exchange services relating to the trading of commodities; foreign monetary exchange advisory services;
computerised financial services for retail businesses; electronic processing of payments; credit card and payment card 
services; clearing services for payment transactions; payment administration services; processing of electronic 
payments; electronic funds transfer; conducting cashless payment transactions; processing of payment transactions via 
the internet; payment services provided via wireless telecommunications apparatus and devices; electronic wallet 
services (payment services); processing payments for the purchase of goods and services via an electronic 
communications network.

Cl.42;Rental of financial management software; design of information systems relating to finance; constructing an 
internet platform for electronic commerce; technological consultancy; consultancy in the field of security software; 
consultancy relating to computer database programs; consultancy services relating to computer programming; 
professional advisory services relating to computer software; professional consultancy relating to technology; technical 
advice relating to safety; professional consultancy relating to computer security; advisory services relating to computer 
based information systems; consultation services relating to computer systems; consultancy and advice on computer 
software and the design and development of computer hardware; server hosting; hosting of databases; hosting computer 
sites [web sites]; application service provider services; hosting platforms on the internet; creating, maintaining and 
hosting the websites of others; hosting of computerized data, files, applications and information; hosting services and 
software as a service and rental of software; software creation; software development; rental of computer software.
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Priority claimed from 14/09/2017; Application No. : 3682490 ;Spain 

3808206    15/09/2017
[International Registration No. : 1396019]
ACCIONA, S.A.
Avenida de Europa, 18 E-28100 ALCOBENDAS (Madrid) Spain

Proposed to be Used
IR DIVISION
Cl.37;Building, construction and demolition services; building installation, maintenance and repair services, 
construction services for roads, bridges, car parks, airports, oil pipelines, gas pipelines and canals; maintenance and 
repair of bridges, tunnels and underground structures; maintenance and repair of airports and ports; construction, repair 
and maintenance of roads and streets; demolition of bridges; construction of foundations for bridges; grout 
reinforcement for bridges; custom construction of bridges; application of expansion joints for bridges; management and 
supervision of works and building projects.

Cl.40;Production of energy; generation of electricity; energy generation; electricity services from solar and wind 
energy; production of electrical energy from renewable sources; rental of water purification and treatment equipment; 
water treatment; water demineralization; water desalination; water regeneration; water pollution control; air and water 
conditioning and purification services; custom manufacture and assembly of products for third parties; recycling of waste
and trash.
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Priority claimed from 23/02/2017; Application No. : VA 2017 00448 ;Denmark 

3808241    22/08/2017
[International Registration No. : 1396098]
ROCKWOOL International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.1;Propagating and growing media for seeds and plants consisting wholly or partial of mineral fibres; fertilized 
preparations/bases of mineral wool for growing plants; boards of mineral wool for use in growing plants; growing 
substrates of stone wool fibres, namely, blocks and cubes for propagation; unprocessed artificial resins for use in 
composite rubber, thermoplastic and thermosetting plastic systems; unprocessed plastics; fire extinguishing 
compositions; preparations for tempering and solding; adhesives used in industry; chemical fibres for use in the 
manufacture of paints, especially for strengthening of coatings and paints.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres, for sound absorbing insulation; mineral wool fibres in the form 
of matting for insulation; mineral wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, 
sealants, fillers and gaskets; boards of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral 
wool stucco and mineral wool felt, loose or semi-finished granulated mineral wool and loose or semi-finished mineral 
wool fibres for manufacture of reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in 
sealing and gasketing applications in the automotive and building industry; electrical insulating boards; processed 
mineral fibres for us in friction materials in the automotive industry; insulative mineral wool boards for ventilated 
constructions, for facade cladding, roofs, soffits and fascias; processed mineral fibres for use in the manufacture of 
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cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt sealants and of 
sealants for road construction and roofing.

Cl.19;Insulating building materials of mineral wool; wall, floor and ceiling panels, all made of mineral wool and fibres; 
building materials for road and track constructions and for fencing.
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Priority claimed from 27/06/2017; Application No. : 4371845 ;France 

3808255    05/12/2017
[International Registration No. : 1396074]
EPEX SPOT
5 boulevard Montmartre F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded computer programs), software for continuous stock exchange price quotations and 
compensation of financial instruments, software packages, computers, computer memory devices, CD-ROMs, floppy 
disks; electronic publications.

Cl.16;Printed matter, publications (written).

Cl.35;Assistance for companies in the running of their affairs; business advice, information and inquiries; statistical 
information; computer file management; studies on the organization and operation of financial markets; calculation, 
recording, composition, compilation and systematization of statistics, stock exchange indices and of all index numbers 
concerning stock exchange prices, financial instruments and securities.

Cl.36;Stock exchange quotation and negotiation; negotiation, quotation and compensation of financial instruments; 
cash management services; stock exchange and financial consultation; financial transactions; organization and 
implementation of stock markets; stock exchange and financial information; forwards and futures contracts for non-
storable products; forwards and futures contracts for electricity; creation and management of futures markets for non-
storable products; creation and management of futures markets for electricity.

Cl.38;News and information agencies; dissemination of stock exchange information by all means such as computer, 
telematic, radio network, audiovisual means; communication via computer terminals, via fiber-optic networks and via the 
Internet; communications by telephone, telegram and radio, teleprinting, transmission of messages and images assisted 
by computer, transmission of stock exchange statistics and indices and all index numbers concerning stock exchange 
quotations, financial instruments and securities; rental of access time to a database server center; rental of access time 
to a computer for data handling; rental of access time to computer networks.

Cl.39;Energy distribution, electricity distribution.

Cl.40;Production of energy, production of electricity.

Cl.41;Editing of books, magazines, newspapers and all means of communication, particularly films for the cinema and 
television and all other image and sound carriers; publication of stock exchange statistics and indices and of all index 
numbers concerning stock exchange quotations, financial instruments and securities; publication of statistics concerning
futures markets for non-storable products and futures markets for electricity.

Cl.42;Engineering work; computer and telematic engineering; consultancy in relation to computers, software and 
computer networks; programming for computers; development (design), updating and maintenance of software; rental of 
computer software; creation of data banks in connection with stock exchange and financial services.
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3808307    18/09/2017
[International Registration No. : 1396097]
SHANGHAI SLAMTEC CO., LTD.
Room 19405B, Building 8, No. 498, Guoshoujing Road, China (Shanghai) Pilot Free Trade Zone, Pudong New District 201203 Shanghai 
China

Proposed to be Used
IR DIVISION
Cl.7;Mixers [machines]; lifting apparatus; robots [machines]; compressed air machines; brushes [parts of machines]; 
belts for conveyors; machines and apparatus for cleaning, electric; road sweeping machines, self-propelled; dust 
exhausting installations for cleaning purposes; 3D printers.

Cl.9;Computer software applications, downloadable; data processing apparatus; computer programmes [programs], 
recorded; quantity indicators; plotters; measures; electronic notice boards; radar apparatus; navigational instruments; 
intercommunication apparatus; global positioning system [GPS] apparatus; sound locating instruments; audio- and 
video-receivers; monitoring apparatus, electric; cameras [photography]; holograms; surveying apparatus and 
instruments; surveying instruments; optical apparatus and instruments; printed circuit boards; remote control apparatus; 
integrated circuits; video screens; sensor/transducer; electronic chip; life saving apparatus and equipment; alarms; 
eyeglasses/spectacles; batteries, electric; mobile power supplies, namely rechargeable batteries.

Cl.35;Rental of advertising time on communication media; commercial administration of the licensing of the goods and 
services of others; providing business information via a web site; business management consultancy; sales promotion 
for others; provision of an on-line marketplace for buyers and sellers of goods and services; personnel management 
consultancy; data search in computer files for others; systemization of information into computer databases; 
accounting/book-keeping.

Cl.38;Television broadcasting; providing access to databases; providing online forums; providing internet chatrooms; 
computer aided transmission of messages and images; providing telecommunications connections to a global computer 
network; communications by computer terminals; message sending; electronic bulletin board services 
[telecommunications services]; providing user access to global computer networks.

Cl.42;Engineering drawing; technical research; material testing; industrial design; software as a service [SaaS]; 
computer software design; conversion of data or documents from physical to electronic media; computer technology 
consultancy; consultancy in the design and development of computer hardware; cloud computing; electronic data 
storage; off-site data backup; cartography services.
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Priority claimed from 07/08/2017; Application No. : 017074337 ;European Union 

3808940    16/11/2017
[International Registration No. : 1395896]
Small Planet Airlines
J. Basanaviciaus g. 15 LT-03108 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.35;Recruitment of flight personnel; administration of frequent flyer programs; administrative order processing; 
administrative services relating to the referral of clients to lawyers; automatic re-ordering service for business; 
administrative processing of purchase orders within the framework of services provided by mail-order companies; 
negotiation of contracts relating to the purchase and sale of goods; the bringing together, for the benefit of others, of a 
variety of insurance services, enabling consumers to conveniently compare and purchase those services; electronic 
order processing; arranging subscriptions to electronic journals; information and advisory services relating to price 
comparison; foreign trade information and consultation; import and export services; arranging of contracts, for others, 
for the providing of services; sales management services; clerical services for the taking of sales orders; consulting in 
sales techniques and sales programmes; sales administration; arranging of commercial and business contacts; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
arranging business introductions relating to the buying and selling of products; providing consumer information relating 
to goods and services; telephone order-taking services for others; advertising, marketing and promotional services; 
loyalty, incentive and bonus program services; organizing and conducting trade shows and exhibitions for commercial 
purposes; distribution of advertising, marketing and promotional material; provision of advertising space, time and 
media; advertising, marketing and promotional consultancy, advisory and assistance services; public relations services; 
financial marketing; marketing services in the field of travel; internet marketing; promotion, advertising and marketing of 
on-line websites; on-line advertising on a computer network; graphic advertising services; affiliate marketing; sales 
promotion; preparing promotional and merchandising material for others; providing assistance in the field of product 
commercialization; arranging of presentations for advertising purposes; trade promotional services; marketing the goods 
and services of others; promoting the goods and services of others by means of a preferred customer program; 
advertising and marketing; arrangement of advertising; preparing advertisements for others; advice in the field of 
business management and marketing; business marketing services; business assistance relating to business image; 
providing business marketing information; management assistance for promoting business; business analysis, research 
and information services; collection and systematization of business data; market studies; providing commercial 
information relating to companies; company information (searches relating to -); analysis of company behaviour; 
information services relating to businesses; information in business matters; expert evaluations and reports relating to 
business matters; information and expert opinions relating to companies and business; economic information services 
for business purposes; provision of business information relating to joint ventures; commercial information services; 
price analysis services; business research; business analysis; strategic business analysis; cost benefit analysis; cost 
price analysis; market research and business analyses; business research for new businesses; benchmarking services 
for business management purposes; provision of business information; analysis of business information; business 
information; evaluation of business opportunities; conducting of business feasibility studies; business analysis services; 
information and data compiling and analyzing relating to business management; business investigations; business 
research and advisory services; business appraisals; research of business information; business assistance, 
management and administrative services; administrative data processing; rental of office machines; human resources 
management and recruitment services; negotiation of business contracts for others; office functions services; business 
management of an airline company; management of an airline company; commercial management; provision of 
administrative staff; providing temporary office support staff; recruiting of office support staff; employee leasing; 
headhunting services; support for employees with regard to business matters; personnel placement and recruitment; 
organising and conducting job fairs; employee relocation services; conducting employee incentive award programs; 
placement of staff; job placement consultancy; office support staff recruitment services; providing employment 
information; provision of information relating to recruitment; permanent staff recruitment; placement of permanent 
personnel; recruitment of temporary personnel; consultancy relating to personnel recruitment; personnel placement; 
evaluation of personnel requirements; personnel relocation; consultancy and advisory services relating to personnel 
placement; personnel recruitment; employment counselling; recruitment of airline personnel; human resources 
management; human resources consultancy; advice relating to the sale of businesses; providing assistance in the field of 
business management.
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Cl.37;Aeroplane repair; painting of aircraft; washing of airplanes; maintenance of aircraft; airplane de-icing services; 
airplane maintenance and repair; maintenance and repair of airplane motors and engines; snow removal and de-icing 
services for airplanes; servicing of aeronautical engines; installation of aeronautical engines; providing information on 
repair services in the aviation sector; aircraft maintenance or repair; repair of aircraft oil coolers; fuelling services for 
aircraft; outer and inner cleaning of aircraft; maintenance and repair of aircraft weapons; alarm, lock and safe installation, 
maintenance and repair; cleaning and care of fabric, textile, leather, fur and goods made thereof; furniture maintenance 
and repair; computer hardware and telecommunication apparatus installation, maintenance and repair; vehicle repair, 
maintenance and refuelling; rental of cleaning and washing and drying machines and equipment; glazing, installation, 
maintenance and repair of glass, windows and blinds; installation, maintenance and repair of heating, ventilation and air 
conditioning [HVAC] systems; maintenance of internal combustion engines; maintenance and repair of engines; 
installation of motors; repair of parts of engines; rebuilding and reconditioning of motors; rebuilding and reconditioning 
of engines; cleaning services; repair of turbines; rebuilding engines that have been worn or partially destroyed; rebuilding
machines that have been worn or partially destroyed.

Cl.39;Parking and vehicle storage, mooring; storage services for aircraft; storage of parts for motor vehicles; providing 
information about temporary storage services; storage of aviation fuel; loading and unloading of airplanes; loading of air 
freight; loading and unloading of vehicles; vehicle parking and storage; rental of vehicle parking spaces; vehicle parking; 
booking of airport parking; providing information relating to vehicle parking services; transport; arranging transportation 
by land, sea, and air; services for the arranging of transportation; transport services; providing transport and travel 
information; air charter services; turbojet airplane transport; chartering of vehicles for transportation; arrangement of 
transportation; arranging of transport and travel; reservation and booking services for transportation; reservation 
services for transportation by air; providing information relating to air transport; arranging and providing transport by 
land, sea and air; piloting; airport services; provision of airport facilities for aviation; provision of airport information 
services relating to aviation; rental of aircraft engines; arranging of air transport; air transportation services featuring a 
frequent flyer bonus program; services for arranging transportation by air; airline transport; air transport; airline services; 
airport passenger check-in services; airline and shipping services; aircraft handling; consultancy in the field of air 
transport; arranging transportation of passengers by road, rail, air and sea; provision of flight information; provision of 
information relating to airline scheduling; provision of information relating to airline arrivals; provision of information 
relating to airline departures; transportation information; rescue, towing and salvage; passenger transport; navigation 
(positioning, and route and course plotting); arranging and booking of excursions and sightseeing travel tours; 
embarking services, namely transport of goods and passengers by air, land or sea; transportation and delivery of goods; 
airport baggage handling; towing of aeroplanes; airplane rental; propeller airplane transport; air travel services; arranging 
of air travel; booking of seats for transportation by air; arrangement of transportation of passengers by aircraft; booking 
of seats for air travel; airline ticket reservation services; transportation by air of baggage; delivery of parts to grounded 
aircraft via airplane; transportation of mechanics to grounded aircraft via airplane; issuing of airline tickets, cruise tickets 
and train tickets for travel; providing flight arrival and departure information; arranging the emergency replacement of 
airline tickets; air charter brokerage services; refueling of vehicles; vehicle rental; passenger vehicle hire; rental of 
vehicles and apparatus for locomotion by air; rental of vehicle parts; services for freight-forwarding by air; air transport of 
valuables; air cargo transport; booking agency services for airline travel; reservation services for airline travel; 
international air freight shipping services; transportation and delivery services by air, road, rail and sea; tracking of 
aircraft [transport information]; ground transportation relating to the aviation industry; transportation of passengers by 
airship; rental of aero engines; rental of aircraft parts; aircraft charter brokerage; loaning and rental of aeroplanes; aircraft 
parking services; aircraft parking; ground traffic control services for aircraft; priority boarding, check-in, seating and 
reservation services for frequent air travelers; provision of flight plans; flight planning services; air traffic control 
services.

Cl.41;Education, entertainment and sport services; education, entertainment and sports; arranging and conducting of 
educational events; education and instruction; tutoring; arranging of festivals for training purposes; education and 
instruction services; instructional services relating to the maintenance of vehicles; instructional services relating to the 
repair of vehicles; training services relating to the selling of vehicles; organisation of teaching activities; educational 
research; providing of education; arranging and conducting of meetings in the field of education; arranging technical 
instruction courses; technical training relating to safety; educational seminars; conducting of educational events; 
provision of education on-line from a computer database or via the internet or extranets; education services relating to 
vocational training; teaching; advisory services relating to education; arranging and conducting educational conferences; 
instructional and training services; telephone information services relating to education; education information; 
organising of meetings in the field of education; organisation of symposia relating to education; training services relating 
to flying; flying instruction; arrangement of seminars for educational purposes; arranging and conducting of seminars; 
seminars; arranging and conducting of workshops [training]; vocational education and training services; vocational 
guidance [education or training advice]; organisation of conferences relating to vocational training; arranging 
professional workshop and training courses; personnel training; arranging of lectures; arranging of exhibitions for 
educational purposes; arranging of displays for educational purposes; arranging of exhibitions for training purposes; 
distance learning services provided online; organisation of correspondence courses; setting of training standards; 
organisation of seminars relating to training; provision of training facilities; provision of training services for business; 
training services provided via simulators; organisation of training; dissemination of educational material; provision of 
education courses; arranging of courses of instruction; preparation of educational courses and examinations; conducting 
of instructional seminars; conducting of educational seminars relating to medical matters; conducting training seminars 
for clients; organisation of symposia relating to training; arranging and conducting of training seminars; organising of 
educational lectures; arranging and conducting of educational courses; arranging of training courses; conducting of 
educational courses; arranging and conducting of tutorials; provision of online tutorials; providing education courses 
relating to the travel industry; conducting of educational courses in engineering; pilot and cabin crew training; providing 
of further training courses; conducting courses, seminars and workshops; conducting of classes; arranging of classes; 
educational services in the nature of coaching; education and training consultancy; consultancy services relating to the 
education and training of management and of personnel; educational advisory services; planning of conferences for 
educational purposes; arrangement of conferences for educational purposes; providing online courses of instruction; 
providing online training seminars; provision of skill assessment courses; provision of information relating to training; 
providing information about online education; organisation of conferences, exhibitions and competitions; planning of 
seminars for educational purposes; arranging of conferences relating to business; arranging of seminars relating to 
business; arranging of conventions for business purposes; arranging, conducting and organisation of congresses; 
organisation of meetings and conferences; airplane flight instruction. 
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3809057    13/09/2017
[International Registration No. : 1397538]
FUNDACIÓN AUREN
Mallorca, 260, ático E-08008 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consultancy; business assistance, management and administration 
services; business information, research and analysis services; marketing, advertising and promotional services; 
commercial administration; office functions; cost price analysis; advisory services for business management; business 
management assistance; business auditing; data search in computer files for others; market research; sponsorship 
search; business research; commercial or industrial management assistance; compilation of information in computer 
databases; business management consultancy; personnel management consultancy; accounting, bookkeeping and 
auditing services; fiscal and accounting consultancy; tax consultancy [auditors]; fiscal consultancy (accounting); tax 
preparation; tax planning [accounting]; tax return presentation services; relocation services for businesses; drawing up 
of statements of accounts; market study; outsourcing services [business assistance]; invoicing; computerized file 
management; business inquiries; business information; commercial information and advice for consumers [consumer 
advice shop]; commercial investigation; marketing; payroll advisory services; payroll preparation; psychological testing 
for the selection of personnel; economic forecasting; compilation of statistics; personnel selection; business efficiency 
expert services; systematization of information in computer databases; opinion polling; arranging subscriptions to 
telecommunication services for others; company analysis and valuation; commercial business appraisal; business 
management planning, in particular searching for partners for mergers and business takeovers; advice relating to the sale 
of businesses; intermediation in the sale of businesses; commercial business auditing; business consultancy relating to 
audits; business auditing; conducting productivity surveys; business management consultancy in connection with 
strategy, marketing, production, personnel and retail sale matters; business research; sponsorship search; market 
research; business management planning, in particular searching for partners for mergers and business takeovers; 
corporate risk management services; advisory services relating to business risk management; advisory and consultancy 
services regarding business strategy; consulting services regarding business strategy; commercial business strategy 
and planning services; accounting expertise services; drafting expert reports and business reports; business research, 
evaluations, expert appraisals, information and searches.

Cl.45;Legal services; lawyer services [legal services]; legal advice; arbitration services; advice relating to intellectual 
property; licensing of intellectual property rights; copyright management; intellectual property monitoring services; 
registration of domain names [legal services]; registration and licensing of drawings and models; litigation advice; legal 
research services; mediation; paralegal services; legal report services; business registration services; out-of-court 
resolution of disputes; certification of legal documents; professional legal consultancy relating to franchising; advice on 
occupational safety standards; consulting services with regard to occupational safety; expertise services; consulting 
services in the field of safety, especially in the prevention of occupational hazards; inspection of factories for safety 
purposes; application of intellectual property rights; application of trademark rights; arbitration services; litigation advice;
advice relating to intellectual property; legal advice; patent licensing; technology licensing; computer game licensing; 
licensing of intellectual property rights; certification of legal documents; copyright management; advice relating to 
intellectual property; advice on occupational safety standards; consulting services with regard to occupational safety; 
consultancy on intellectual property; professional legal consultancy relating to franchising; dispute resolution services; 
provision of information in legal matters; registration and licensing of drawings and models; professional advisory 
services relating to copyright; management of industrial property rights; legal services; mediation; registration of domain 
names (legal services); legal research services; arbitration services; lawyer services [legal services]; alternative dispute 
resolution services [legal services]; legal consultancy services; consulting services on hygiene and safety; paralegal 
services; mediation services; legal reports services; business registration services; trademark watching services.
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3809058    07/11/2017
[International Registration No. : 1397549]
TECHNETICS GROUP FRANCE SAS
90 rue de la Roche du Geai F-42000 SAINT-ETIENNE France

Proposed to be Used
IR DIVISION
Cl.7;Taps as machine tools, valves (parts of machines or engines); stuffing boxes (parts of machines), lubrication boxes
(parts of machines and machines), gearboxes other than for land vehicles, in particular for food, pharmaceutical, medical, 
chemical, petrochemical, process engineering and transport sector; exchangers for devices and apparatus for conduction 
and treatment of gases and liquids, in particular valves and pistons for the compression technique.

Cl.17;Sealants and gaskets, in particular metal gaskets, flat gaskets, slip-ring seals, corrugated gaskets, braided 
gaskets for pumps, expansion joints, inflatable gaskets, membranes as well as sealing lips; sealing materials.

Cl.37;Repair and maintenance of devices and apparatus for caulking pipes and housings, in particular in the field of 
compression technology.

Cl.42;Engineering office services, in particular in the field of gaskets; planning of sealing installations.
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3809069    04/12/2017
[International Registration No. : 1396554]
Frankenius Equity AB
Box 984 SE-501 10 Borås Sweden

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; bags (sports), bags for campers, cloth bags.

Cl.25;Clothing, footwear, headgear; rain suits, rainwear, rain hats, rain boots.
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3809138    25/10/2017
[International Registration No. : 1397430]
LIMITED LIABILITY COMPANY "MOSAIC"
¿¿-kt Sevastopolskiy, 45, korp. 1, kv. 58 RU-117186 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Aromatics [essential oils]; air fragrancing preparations; breath freshening sprays; canned pressurized air for 
cleaning and dusting purposes; balms other than for medical purposes; petroleum jelly for cosmetic purposes; cotton 
wool for cosmetic purposes; sachets for perfuming linen; drying agents for dishwashing machines; adhesives for 
cosmetic purposes; scented water; floor wax; non-slipping wax for floors; depilatory wax; moustache wax; dental 
bleaching gels; deodorants for pets; non-slipping liquids for floors; greases for cosmetic purposes; volcanic ash for 
cleaning; perfumery; decorative transfers for cosmetic purposes; quillaia bark for washing; corundum [abrasive]; beard 
dyes; cosmetic dyes; creams for leather; waxes for leather; cosmetic creams; cream for whitening the skin; hair lotions; 
lotions for cosmetic purposes; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet 
purposes; essential oils; essential oils of cedarwood; essential oils of lemon; essential oils of citron; oils for cleaning 
purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for degreasing; 
almond milk for cosmetic purposes; cleansing milk for toilet purposes; musk [perfumery]; soap; deodorant soap; shaving 
soap; soap for brightening textile; cakes of toilet soap; soap for foot perspiration; almond soap; mint for perfumery; eau 
de Cologne; bases for flower perfumes; cotton sticks for cosmetic purposes; dentifrices; pumice stone; hydrogen 
peroxide for cosmetic purposes; breath freshening strips; shaving preparations; cosmetic preparations for baths; 
toiletries; hair waving preparations; preparations for soaking laundry; sharpening preparations; douching preparations 
for personal sanitary or deodorant purposes [toiletries]; smoothing preparations [starching]; color-removing 
preparations; leather bleaching preparations; polishing preparations; denture polishes; mouthwashes, not for medical 
purposes; cosmetic preparations for slimming purposes; starch glaze for laundry purposes; furbishing preparations; 
fabric softeners for laundry use; laundry bleach; laundry bleaching preparations; dry-cleaning preparations; paint 
stripping preparations; lacquer-removing preparations; make-up removing preparations; floor wax removers [scouring 
preparations]; varnish-removing preparations; nail care preparations; cleaning preparations; preparations for cleaning 
dentures; wallpaper cleaning preparations; preparations for unblocking drain pipes; laundry preparations; aloe vera 
preparations for cosmetic purposes; sunscreen preparations; color-brightening chemicals for household purposes 
[laundry]; shining preparations [polish]; make-up powder; stain removers; scouring solutions; tissues impregnated with 
cosmetic lotions; safrol; potpourris [fragrances]; bleaching soda; washing soda, for cleaning; bath salts, not for medical 
purposes; bleaching salts; fumigation preparations [perfumes]; preservatives for leather [polishes]; astringents for 
cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning preparations [cosmetics]; hair colorants; 
cosmetic preparations for skin care; cosmetics; cosmetics for animals; mascara; detergents other than for use in 
manufacturing operations and for medical purposes; degreasers other than for use in manufacturing processes; 
bleaching preparations [decolorants] for cosmetic purposes; antiperspirants [toiletries]; shampoos for pets; dry 
shampoos; glass paper; soda lye; extracts of flowers [perfumes]; ethereal essences; badian essence; mint essence 
[essential oil].

Cl.5;Amino acids for veterinary purposes; analgesics; anaesthetics; antibiotics; antiseptics; medicine cases, portable, 
filled; first-aid boxes, filled; bandages for dressings; biocides; paper for mustard plasters; fly catching paper; reagent 
paper for medical or veterinary purposes; vaccines; oxygen baths; antiseptic cotton; aseptic cotton; absorbent cotton; 
nutritive substances for microorganisms; sea water for medicinal bathing; thermal water; dietary fiber; 
glycerophosphates; mustard plasters; mud for baths; medicinal sediment [mud]; air deodorising preparations; 
deodorants for clothing and textiles; mineral food supplements; nutritional supplements; albumin dietary supplements; 
dietary supplements for animals; alginate dietary supplements; glucose dietary supplements; casein dietary 
supplements; lecithin dietary supplements; flaxseed oil dietary supplements; propolis dietary supplements; protein 
dietary supplements; protein supplements for animals; royal jelly dietary supplements; pollen dietary supplements; wheat 
germ dietary supplements; flaxseed dietary supplements; enzyme dietary supplements; cod liver oil; iodoform; calomel; 
hemostatic pencils; wart pencils; caustic pencils; carbolineum [parasiticide]; stem cells for veterinary purposes; candy, 
medicated; cedar wood for use as an insect repellent; medicinal roots; cultures of microorganisms for medical or 
veterinary use; curare; dental lacquer; liquorice for pharmaceutical purposes; candy for medical purposes; sticking 
plasters; medicines for alleviating constipation; lotions for veterinary purposes; dog lotions; liniments; sunburn 
ointments; mercurial ointments; gauze for dressings; medicinal oils; dental mastics; medicines for veterinary purposes; 
serotherapeutic medicines; parasiticides; menthol; medicinal drinks; fly catching adhesives; antiparasitic collars for 
animals; sulfur sticks [disinfectants]; pesticides; poultices; diapers for pets; bunion pads; anti-uric preparations; bacterial
preparations for medical and veterinary use; bacteriological preparations for medical and veterinary use; biological 
preparations for veterinary purposes; veterinary preparations; vitamin preparations*; therapeutic preparations for the 
bath; preparations for callouses; preparations to facilitate teething; preparations for the treatment of burns; 
organotherapy preparations; air purifying preparations; eye-washes; bronchodilating preparations; preparations for 
reducing sexual activity; soil-sterilising preparations; corn remedies; pharmaceutical preparations for treating dandruff; 
preparations for destroying noxious plants; larvae exterminating preparations; fly destroying preparations; preparations 
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for destroying mice; slug exterminating preparations; vermin destroying preparations; pharmaceutical preparations for 
skin care; bath preparations for medical purposes; preparations of trace elements for human and animal use; 
sulfonamides [medicines]; enzyme preparations for veterinary purposes; chemico-pharmaceutical preparations; chemical 
preparations for veterinary purposes; chilblain preparations; mothproofing preparations; collyrium; menstruation 
bandages; panty liners [sanitary]; chemical reagents for medical or veterinary purposes; insect repellents; insect 
repellent incense; repellents for dogs; tissues impregnated with pharmaceutical lotions; asthmatic tea; fumigating sticks; 
greases for veterinary purposes; salts for mineral water baths; smelling salts; mineral water salts; styptic preparations; 
vermifuges; disinfectants for hygiene purposes; disinfectants for chemical toilets; animal washes; detergents for medical 
purposes; cattle washes; dog washes; vesicants; purgatives; remedies for perspiration; remedies for foot perspiration; 
chemical contraceptives; antiparasitic preparations; tranquillizers; laxatives; tonics [medicines]; nervines; digestives for 
pharmaceutical purposes; media for bacteriological cultures; steroids; strychnine; suppositories; serums; tanning pills; 
appetite suppressant pills; slimming pills; yeast dietary supplements; yeast for pharmaceutical purposes; antioxidant 
pills; vulnerary sponges; biological tissue cultures for veterinary purposes; babies' napkin-pants [diaper-pants]; enzymes 
for veterinary purposes; cement for animal hooves; medicinal tea; rat poison; poisons; bacterial poisons; jalap.
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Priority claimed from 30/05/2017; Application No. : 016784936 ;European Union 

3809156    15/09/2017
[International Registration No. : 1397390]
GIEMME STILE S.P.A.
Via del Torrione, 16 I-36060 Romano d'Ezzelino (Vicenza) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture; coatstands; benches [furniture]; console tables; bookcases; lawn furniture; doors for furniture; 
screens [furniture]; furniture shelves; racks [furniture]; writing desks; mirrors [furniture]; furniture moldings; showcases 
[furniture]; head-rests [furniture]; drawers [furniture parts]; fitted fabric furniture covers; legs for furniture; bedroom 
furniture; furniture for displaying goods; bathroom furniture; seating furniture; office furniture; furniture partitions of 
wood; screens for fireplaces [furniture]; towel stands [furniture]; furniture casters, not of metal; recliners [furniture]; 
washstands [furniture]; furniture partitions; furniture fittings, not of metal; mobiles [decoration]; ceramic pulls for 
furniture; brackets, not of metal, for furniture; picture frames; moldings [mouldings] for picture frames; mirrors (silvered 
glass); mirror tiles; hand-held mirrors [toilet mirrors]; divans; armchairs; beds; bed bases; bedsteads of wood; bumper 
guards for cots, other than bed linen; seats; chair pads; tables; counters [tables]; table tops; dining room tables; trolleys 
[furniture]; footstools; mirrors enhanced by electric lights; statues of wood, wax, plaster or plastic; cushions; trestles 
[furniture]; busts of wood, wax, plaster or plastic; figurines [statuettes] of wood, wax, plaster or plastic; ladders of wood 
or plastics; woven timber blinds [furniture]; works of art of wood, wax, plaster or plastic; slatted indoor blinds; interior 
textile window blinds; display racks; chair beds; statuettes of bone or ivory; ivory, unworked or semi-worked; indoor 
textile blinds.

Cl.35;Presentation of goods on communication media, for retail purposes; sales promotions at point of purchase or 
sale, for others; business advice and consultancy relating to franchising; business advisory services relating to the 
establishment and operation of franchises; advertising services provided via the internet; providing consumer product 
information via the internet; arranging and conducting trade show exhibitions; organization of trade fairs for commercial 
or advertising purposes; retail services in relation to fabrics; wholesale services in relation to fabrics; wholesale services 
in relation to furniture; retail services in relation to furniture; wholesale services in relation to furnishings; retail services 
in relation to furnishings; business advice relating to franchising; retail services provided by furniture stores.

Cl.42;Shop interior design; design services for furniture; information services relating to the harmonisation of colours, 
paints and furnishings for interior design; interior design; design of building interiors; design of interior decor; graphic 
arts design; industrial design; architectural services for the design of retail premises; design services for architecture; 
construction drafting; analysis and evaluation of product design; visual design; engineering design; product design; 
architectural design; advisory services relating to the design of interior decor; interior decor design services; research 
services relating to all the aforesaid services.
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Priority claimed from 17/07/2017; Application No. : AM 60717/2017 ;Austria 

3809162    16/08/2017
[International Registration No. : 1397388]
Prolicht GmbH
Gewerbepark 9 A-6091 Götzens Austria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting electricity; apparatus and instruments for accumulating and storing 
electricity; apparatus and instruments for controlling electricity; light control apparatus; illumination regulators; motion 
sensors; computer hardware for the control of lighting; computer software for the control of lighting; light dimmers 
[regulators], electric; diodes; electric sensors.

Cl.11;Lighting installations; decorative lights; lighting apparatus and installations; lighting fittings; lighting elements; 
luminaires; luminaires [lamps]; lighting apparatus; light-emitting diodes [LED] lighting apparatus; lighting installations; 
apparatus for lighting, lamps; lighting fixtures for household use; lighting fixtures for commercial use; lamps; flat panel 
lighting apparatus; arc lamps [lighting fixtures]; ceiling lights; decorative lighting sets; electric lamps; electric track 
lighting units; industrial lighting fixtures; electric lamps; wall lights; lighting panels; floor lamps; sconces [electric light 
fixtures].

Cl.35;Advisory services relating to publicity for franchisees; provision of assistance [business] in the establishment of 
franchises; provision of assistance [business] in the operation of franchises; services rendered by a franchisor, namely, 
assistance in the running or management of industrial or commercial enterprises; retail services in relation to lighting; 
development of marketing strategies and concepts; business management; wholesale services in relation to lighting; 
assistance in franchised commercial business management; business assistance in product commercialization, within 
the framework of a franchise contract; business advice relating to franchising; advertising.

Cl.42;Architectural consultancy; design services; design and development of computer hardware; design, maintenance 
and updating of computer software; research and development services; provision of research services; graphic arts 
design; construction drafting; styling [industrial design]; technical planning and consulting in the field of light 
engineering; conducting technical project studies; scientific and technological services.
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Priority claimed from 01/06/2017; Application No. : AM 51027/2017 ;Austria 

3809433    23/11/2017
[International Registration No. : 1396725]
Hoerbiger Kompressortechnik Holding GmbH
Seestadtstraße 25, TC - 3. OG A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.6;Explosive containment vessels of metal and their structural parts.

Cl.9;Safety installations and apparatus for suppression, isolation and venting of explosions of combustible dusts or 
vapors in process industries; detectors, sensors and warning equipment used in explosive protection industry for 
suppression, isolation and venting of explosions of combustible dusts or vapors in process industries.

Cl.37;Installation, maintenance and repair of safety installations and apparatus for detection, prevention, and 
abatement of explosions; installation, maintenance and repair of safety installations and apparatus for suppression, 
isolation and venting of explosions of combustible dusts or vapors in process industries.

Cl.42;Scientific and technological research and development in the field of safety equipment and hardware; scientific 
and technological research and development in the field of safety installations and apparatus for suppression, isolation 
and venting of explosions of combustible dusts or vapors in process industries; conducting of scientific and 
technological testings to determine the combustion properties of materials, including dusts, liquids, and gases.
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3809460    28/09/2017
[International Registration No. : 1397017]
Aug. Hedinger GmbH & Co. KG
Heiligenwiesen 26 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial, scientific, technical and laboratory chemicals, namely solvents as well as chemical raw materials and 
chemical preparations for the pharmaceutical, chemical, the cosmetics and foodstuffs industry.

Cl.5;Chemicals and chemical preparations for medical, pharmaceutical and veterinary use.

Cl.42;Quality control and providing quality assurance of pharmaceutical base materials and chemicals; inspection and 
certification of pharmaceutical base materials and chemicals for quality control.
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3809462    08/12/2017
[International Registration No. : 1396979]
SHH Group, LLC
10181 Scripps Gateway Court San Diego CA 92131-5152 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting and advisory services for the hospitality industry; business auditing services 
for the hospitality industry; consulting services in the fields of operational management in the hospitality industry; market 
research, intelligence, and analysis services for the hospitality industry; business consultation services, namely, 
consumer satisfaction consulting and intelligence services for the hospitality industry; distributorship services in the 
field of draft beer equipment; distributorship services in the field of bar equipment; monitoring and management of beer, 
liquor, and wine inventory and dispensing for bars, restaurants, and hotels.

Cl.42;Providing temporary use of non-downloadable software for operational management of bars, restaurants, and 
hotels; providing temporary use of non-downloadable software for inventory management of beer, wine, and liquor for 
use in the hospitality industry; providing temporary use of non-downloadable software for monitoring and auditing beer, 
wine, and liquor sales and volume of dispensed beer, wine, and liquor; providing temporary use of non-downloadable 
software for monitoring and auditing flow, temperature, and pressure of draft beer.
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3809695    29/11/2017
[International Registration No. : 1396642]
JUNLEBAO DAIRY CO., LTD.
NO. 68 SHITONG ROAD SHIJIAZHUANG China

Proposed to be Used
IR DIVISION
Cl.5;Candy for medical purposes; malted milk beverages for medical purposes; powdered milk for babies; food for 
babies; lactose for pharmaceutical purposes; lacteal flour for babies.

Cl.29;Cocoa milk (milk-based); cream [dairy products]; milk tea (milk based); cheese; milk; milk products; yogurt; milk 
beverages, milk predominating; kumys [kumyss] [milk beverage]; protein milk; albumin milk; almond milk [beverages]; 
peanut milk (soft drink beverage).

Cl.32;Colas; non-alcoholic fruit juice beverages; fruit juice; waters [beverages]; vegetable juices [beverages]; non-
alcoholic beverages flavoured with coffee; lactic acid drinks (fruit product, non-milk); mineral water.

7953



Trade Marks Journal No: 1847 ,   30/04/2018           Class 99 
 

 

Priority claimed from 01/09/2017; Application No. : 17167594 ;European Union 

3810385    21/11/2017
[International Registration No. : 1396918]
Nammo Sweden AB
Box 54 SE-711 22 Lindesberg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Line thrower; rescue flares; water distress beacons; emergency flares; signal lanterns; transmitters for emitting 
distress signals.

Cl.13;Signal rockets; signal rocket flares; flare pistols; explosive signals; rescue flares, explosive or pyrotechnical; 
pyrotechnic ammunition; hand flares; pyrotechnic distress flares; buoyant smoke signals, explosive; smoke projectiles; 
smoke projectiles for rockets.
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Priority claimed from 31/05/2017; Application No. : 016778771 ;European Union 

3810415    29/11/2017
[International Registration No. : 1396886]
INDUSTRONIC Industrie-Electronic GmbH & Co. KG
Carl-Jacob-Kolb-Weg 1 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; software; apps; information technology and audio-visual, multimedia and photographic devices; 
magnets, magnetizers and demagnetizers; scientific and laboratory devices for treatment using electricity; apparatus, 
instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Telecommunication services; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software; computer hardware 
development; hosting of computer sites (websites); software as a service (SaaS) and rental of software; rental of 
computer hardware and facilities; IT consultancy and information services; IT security and protection, software repair; 
data duplication and conversion services; data coding services; computer analysis and diagnostics; research and 
development, and implementation of computers and computer systems; computer project management; data mining; 
digital water-marking; computer consultancy service; technological services in relation to computers; computer network 
services; updating of software for memory banks of computer systems; data migration services; updating worldwide web 
pages for others; monitoring of computer systems by remote access; scientific and technological services; testing, 
authentication and quality control; design services; rental of objects in connection with the providing of the aforesaid 
services, included in this class; consultancy and information in relation to the aforesaid services, included in this class.
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